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] GORRIGENDA
to

‘adex to the Constituent Assembly of India (Legislative) Debates (Part T—Questions
Snswers), Volumes I, I1 and 111, 1949 (1st Fabruary to Tth April, 1949).

1 76, in line 17, for ‘427 reud ‘422!

85, wnder “HINDU UNDIVIDED FAMILY(IES)—", in line 3, for ‘2 25.” read
225, and in second line from bottom, for ‘1 3-33" read *1131-33.”

. add as first two lines, “HOSPITAL(S)—oontd.” and “‘Question re—gontd.”, in
beginning. .

,;7_.4,._.—.“*‘.44

,;@!99, in line five, for “‘us Departments.” read “‘in various Departments.”
Page 106, from bottom line 14, for “97" read 974."

Page 113, under “LIAKAT ALI KHAN, MR.— in line @ insest ‘‘ewacuge’ afpar
“Province as'’.

Page 114, line 29, /‘Y S“TILERACY—" read “LITERAOY—"",

Page 120, in 1st line for “ANTIE—’ eads *ANNTE—" and in line 14, for “ASTER
3 PLAN—" 7ead “MASTER PLAN—®, and in line 20 for “ATCH(ES)="* 7read
- “MATCH(ES)—". =

Page 124, between existing lines 18 and 14, insert new line “MINT(8)—",

Page 126, line 5 for “SCOW—"' read “"MOSCOW—",

Page 131, line 4 from bottom for “371" read “1137.”

Page 132, in first line for “NON-MUSLIES(8)—" rend “NON-MUSLIM(S)—'".

Page 155, line 9 from l)OLfO;II for 15 9" vead “1569.”

Page 168, omst existing line 31.

Page 159, between lines 20 and 30 insert new line “Shri Sarat Chandra Bose's criticism
on India's Foreign Embassies. 761-62.”

Page 188, omit line 5, from bottom.

GIPD—L—228-220LAD—13-12-40—750



CORRIGENDA

In the Constituent Assembly of India (Legislative) Debates (Part T -—Questmns
and Answers), Budget Session, 1949—

Tn Volume I,—
1. No. 1, dated the 1st February, 1949,—
(#) Page 1;31, line 14 for “Sardar Shoinder Singh Man” read “Sardar Bhopinder
- h I8 & -

(#7) Page 20, for emtmg line 29 read “Shri T. T. Krishnamachari: Ts it then
the idea that the Chairman is not™ ; . %

(i#) Page 33, item No. 8, colurn 1, for «W.D.” read “W-D. Coysh” ;
(iv) Page 35, item No. 22, column 5, for «Rs: 20,000 réad “*Rs. 2,000 ;
(») Page 37, item No. 40, column 7, for «Rs. 6205 read “Rs. 620/57, and for

“Re, 53411-/> read <Ry, 534/11]-;

(vt) Pageb3; item No. 158, column 4, for «5.11-1001” read «<5.13-19417 ;

{v9t) Page 88, (1) item No, 186, under column 5, for «Rs. 1,950 P.M." read “Rs, 2,145
P.M.7, (2) item No. 187, for existing colunm\ Nos. 5 to 7 read as follows :

5 ( 6 | 7

tes Officer | Re-employed from | Military Estates Officer

PM. | 1-4-1046 ‘ (Pay Rs. 2,088 nclusive

of Pensions).”
{wii) Pago 140, fa)' existing line 24, read “by the fishery lessees of Assam, weavers wil 1
geb yarn to follow their profession either
(iz) Page 148, in the existing heading “Dr Raghu Vira’ s Starred Question
No. 498 (a) of 25th Augmf 1948 after the word “rrom’ add “JAMMU AND
Kasavir

“Military
Rs: 1

i

2. No. 2, dmd the ond Fnbrua.r), 1949, —
Page 178, item No. 1 under the heading “Shipbuilding and Repairs” msert
“20,00.0007 in column 3 ;
3. No. 3, dated the 3rd February, 1949,—
(7) Page 215, line 1, for “valued” read ‘‘value”
(43) Page 272, cohugm 3, line 15, add «in India” at the end ;

4. N

(=}

. 4, dated the 4th February, 1949, —
S USBR e 2N aa S :es_éu:&ll-r")hm o $§.J- )] &=
5. No. 6, dated the 8th February, 1949,—
Page 407, in column 2 of the statement, for 840 read «84,500” 3
6. No. 7, dated the 9th February, 1949, —
(#): Pa.ge 456, line 22, add “‘of” in the beginning ; 3
(#%) Page 459, line 2 of heading, omit “PUT IN HINDUSTANT”
7. No. 8, dated the 10th February, 1949,— 3
(%) Page 469, in Statement IT, last column, against «Semaolina’ insert “B4” = 2
(2% Page 479, last line, for “20” pead “3200” ; %
{#77) Page 512, line 8 from bottom, for 30 read <20 ;
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8. No. 9, dated the 11th February, 1949, —
(#) Page 556, line 18, for “or" read “of” ;
(i7) Page 581, line 17, for “excep-” read “expecta-” ;

(i2%) Page 624, last line, for “Grand Total : 43,37,64,000—0—0" scad “Grand
Total : 43,87,64,423—0—0" ;

(iv) Page 623, for existing line 11 from Bittom, read “In the case of Savings
Bank Deposits, the transfer of which had been ap-» ;
9. No. 11, dated the 15th February, 1949, — :

Page 700, for existing line 21 from bottom, read ‘‘Shri Sita Ram 8. Jajoo :
What are the names of the Provinces and States” ;

10. No. 12, dated the 16th February, 1949,—
Page 768, line 14, for ‘‘Minister” read “Deputy Minister” ;
11. No. 13, dated the 17th February, 1949,— '
: (#) Page 806, in heading to Starred Question No. 477, omif “AND” :
(s5) T55 023, GfFT gy, “W F TAT 9T N T3 |
In Volume IT,—
12. No. 1, dated the 18th February, 1949,—
(i) Page 811, line 24, for “on” read “‘or” ;

(i1) Page 825, for existing line 2 of Note to statement recad *notifisbls aad fn-
volved one fatality™ ; Z

(#ii) Page 837, against <Orissa” in last column, for “4” read “2” ;
13. No. 2, dated the 21st February, 1949, —

" (8) Page 861, for existing line 17, read “(b) If so, which are the countries
which (i) voted in favour of the proposals,” ;

(#) Page 872, line 10 from botbom, after ““delegations” insert “is™ ;
14, No. 3, dated the 22nd February, 1949, —
Page 925, line 1, for ¢ ‘PrivAY” read “PrIVY” ;
No. 4, dated the 23rd February, 1949,—

(i) Page 969, line 18 from bottom, for « Containers and Storage " yeqd “Market
News Service * ; y

(#) T8 ey, TfET 2y, “@fgrs ” & @ 9T CA@FE TIIH @
9z | 5
qafg 33, “ €A77 F AW = 93 |
TG 3, A D WA A A
(é4i) Page 980, in heading to Starred Question No. 628, for ©* GAvsar ” read
«GATBATT” , and line 2 from bottom, for “over flying” read]“8ying aver”;
(iv) 95 2¢o, THfT Y, “B" @R cwEA " F w@E T AW
«FV g @Al U9 |
16, No. 6, dated the 25th February, 1949,—
(6) T 2033, T & dafq ¢, “zan’ ‘@’ A1 AewR
== “F Y T A | :



=
3
(@) Page 1053, lines 8 and 12 from bobbom, inssrt daggzir mavk (7)in the
beginning, line 3 from bottom, for.*“ 1 read < 17" anl jnszr: f024ndte :
<¥ Answer to this question Iaid on the tabla, ths qua3tions: bainy abssats” ;
17. No. 7, dated the 28th February, 1949,—
(3) Page 1089, in hoading to Starred Quastion No. 734, for “DaLur-oN-Soxs’
réad “DEHARI-ON-SONE
(i7) Page 1091, in heading to Starred Question No. 738, for ¢CouNTHRS” read
“ClounTrIES”, and in heading to Starred Question No. 739, for “Civi
| AviraTion”’ read *‘Civin AVIATION™ ;
18. No, 9, dated the 3rd March, 1949,—

(i) Page 1168, against “Barley” in column 3, for “1468” read 146", and against
¢cAustralia” in next line; insert <8 ;

(i) Page 121%, in the Statement, -for “(4) Overseas Scholars Scheme ™ read
¢ (4) Overseas Scholarships Scheme * ;
19. No. 12, dated the 8th March, 1949,—
(¢) Page 1330, omit line 14 ;
(i5) Page 1335, line 19, for “550” read <50 ;
(i13) Page 1339, column 3, omit © sore is also being utilised by private farms to
raise 7 ; 2 :
20. No. 13, dated the 9th March, 1949 —
Page 1401, line 26, for “ de atche » rvead * de marche * ;
21. No, 16, dated the 16th March, 1949, —

(7)) Page 1506, for existing line 25, read « (d) What will be the cost of the
plan and how long would it take to com-’; °

(#1) Page 1538, in line beginning with <“Skri Yudhishihir Misra’s  Starred
Question”’, for “1949” read “1948”
(i47) Page 1549, line 1, omit “ of ” ;
() Page 1554, line 1, for <687 (b)” read “867 (b);
22. No. 17, dated the 17th March, 1949,—

Page 1556, line 3, for “n Yy read < ity”’, and for existing line 7
from bottom, read “Committee. But the Central Committee is a.u%horised
to go into any matter ' ; :

In Volume IIT,—
23, No. 2,-dated the 19th March, 1949,—
(3) Page 1666, add “still on the waibing list?” at the end of the last line;
(#6) Page 1678, line 6, for “dharma’” read “Dharma’’; :
24, No. 3, dated the 21st March, 1949,— .

(i) Page 1695, in the last column of the stat t insere ‘5207 ‘ i -
try of Finance (Dofen;e)" - = OINenY wscrs Lol oudnBe “Minis«

(i) Page 1710, line 16, for “Shri H. H. Kamath” rzad <Shri H. V. Kamath’;
25, No, 4, dated the 22nd March, 1949, —

Page 1740, for existing line 18, read ‘scheme relating o a particul ion i
* prepared by a Province. What acreage’ : = S R

26. No. 6, dated the 24th March, 1949 -
(¢) Page 1797, lino 16, for “it” vead i >
(i) Page 1809, insert “proscriptions could he procured?” at the end of line 14
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27. No. 8, dated the 28th March, 1949,—
Page 1898, inseri ““f Answer to this question laid nn the table, the questioner beingy
absent.”* ag a faot- note s
28. No. 11, dated the 31st March, 1949,—
Page 1994, m heading to Starred Quesblou No. 1522, for “Orrioprs” read
“OrFICES”

29. No. 12, dated the 1st Apul 1949,—
55 303y, A9 § GfFT g0, ‘e’ F AW 7T I a5 |

30. No. 15, dated the 6th April, 1949, —

(¢) Page 2185, line 7, for ‘same’” read “some” ;

(#) Page 2223, line 16 from bottom, for “exported” /e«d “nnpulb« 5
31. No. 16, dated the 7th April, 1949,—

(2) Page 2238, for existing line 24 from bottom read “The Honourahle Dz,
Syama Prasad Mookerjee : I said “highly qualified’ ;

(37) Page 2265, line 2, for “whgal” yead, “wheat”’ ;

(#32) Page 2266, m the ﬁrbt column, against item (1) in the sscond column
'm.geu <Delhi”

(#v) Page 2268, Ime 13 from bottom, for “there” reng ¢three” .
(v) Page 2273, line 2 fram bottom, for “Soob? pegd. <Seob?’ ; and

(vi) Page 2277, line 8 from hottom, for ‘HEADMasTERS' pond “Huanyatns”? |
and line 9 from bottom, for “1948" reaqd 1195



INDEX
TO
THE CONSTITUENT ASSEMBLY OF INDIA (LEGISLATIVE) DEBATES
(PART I - QUESTION3 AND ANSWERS) . - ]
VOLUMES I, II AND III, 1949. (18T FEBRUARY TO yTH APRIL, 1949.)

A

ABDUCTION—
Question re—
Abducted non-Muslim women taken to Afghanistan. 2164,
lixpenditure on recovery of Muslim abducted women. 2069.

Recovery of abducted women in East and West Punjab. 198-99.
Restoration of abducted women. * 1244-46.
Restoration of abducted women to Pakistan. 1496-97.
Women and children abducted from Jammu and Kashmir.
ABDUS SATTAR, SETH
Question re—
Nationality and appointment of — as Pakistan’s Ambassador in Egypt. 1277, -
ABORIGINAL (8)—
Question re—
Aborigines in Centrally Administered Areas, 458.
HBdueation of ——. 1583-84.
LCOBSSORIES—
Question re—

199. : 4]

Manufacture and import of raw films and other
\CCIDENT (8)—
Question re—

727.

—— to foothoard travellers on foothoard of trains on E.I. Railways. 1632.-33.
Aeroplane crashes. 506-07.
Collision of 8.8. ““Jal Jawahar” with a Dutch Steamer. 1142,
Crash of an I.N.A. aeroplane in Kashmir. 718,
Death of a refugee girl injured by car. 1600,
Electric device to avoid burglary, theft and
Loss of R.ILA.F. planes in air crashes, 322,
Railway —. 171-73. i
Railway —— near Kamarbandha Station, Assam. 843-44.
Railway on Bina-Bhopal Section. 510-11.
Road — in Old and New Delhi. 1538.

CCOMMODATION—

' Question re—

on Railways. 1106.

Allotment of residential and business premises to refugees in Delli, 1689-90,
Building for Railway Clearing Accounts Office. 1952-53.

Efforts by High Commissioner for India in London securing lodging for Indian students.
1010-11. a

Housing — in Delhi for railway staff from Pakistan, 1323.
Office and residential — to postal inspectors in Orissa. 369.
See also “House (s)".
See also ‘‘Quarter (s)*. .
See also “Railway Quarters’ _
COUNT(S)—
],Quasbion re—
Adjustment of - between B.B. & C.I, and Mewar State Railways. 2100-01.
G. P. Fund of refugee officials. 1194,
| —— of Kanchrapara Workshops Remodelling Sch 2262.
CCOUNTANT(S)—
Question re—

Y

| Assistant Acoounts Officers, — and clerks in Railway Audit Department. 933-35.
. Training in cost accountancy in U.K. and U.S.A. 2147,
ial Admini;

+ Training of Ind Managers, — and tors. 1090,
'HINT RAM, LALA—

uestion by-—

Cabinet level Relief and Rehabilitation Committee, 773,
Central Pay Ci ission R dati on

p owied Railways. 16371_1 et




2 INDEX TO CONSTITUENT ASSEMBLY (LEGISLATIVE) DEBATES

ACHINT RAMy LALA--contd:,
Question by—contd.

Complaint;, re -lehvgx) of, lettet&and,mmwy-ovdex\s. 2244.45.

Condition. of n_Shah Light leway 1627-28.
Expenditure on recovery of Muslim abducted women. 2069.
Improving Delhi Telephone System. 1628-29.

Opening of village post offices. 1629-31.

Passenger fares over the blmhdur& Sahumnpur nght Railway., 1632
Pay scales of employ of Shah Light Railway.. 1000.;
Post Offices in villages having populatlon of 2, 1000 or more. 2244.,
Rehabilitation of refugees from East Bengal. 1019.

Returning facilities to refugees from Pakistan held terntory jn Kashmir. 1020-21..

Revision of pay scales of employ of Ambala Cant Board.: 1598.
Question (Supplementary) by

Delay in disposal of applications for grants of li by Air T port Li

946.
Delay i1 issuing permits to enter Pakistan. 519.,
Industrial concerns owned by Government. 1962.
Loss to refugees in the Bombay cyclone. 1491. [
Manufacture of pre-fabricated houses. 658.
Outstanding claims on various Railways,. 958, .
Social guides at Railway Stations. 979.

ACQUISITION —

Question re—

—— of Barracks at Anand Parbat. 1278.

— - of land for building houses for refugees. 516-18.

—— of land for Delhi Improvement Trust on Na]afgarh Road. 918.
—— of land on Najafgarh Road, Delhi for Ind il ry Area scl

—-— of Rajkot aerodrome by Government. 1184-85.

g Board

1580-81

Comypensation by Delhi Improvement Trust for land acqued.fm‘ Delhi Cloth and General

Mills Ltd. 1581-82.
See also “Requisitioning’’

ADMINISTRATION—
Question re—

—— of Bilaspur State. 661-62.

—— of Kutch state, 801,

—— of integruted C.P. States. 804.

—— of Kathiawar Ports. 168-70.

of Kolbapur State. 428-29.

Arrest of Razakars and overhaul of civil — in fiyderabad. 5.
Formation of popular Government in Hyderabad. 15-16.
Future of Kutch State. 801-02.

Interiny Ministry . for Hyderabad. = 453.

Measure fo check corruption in Railway— 186-87.

Report on the —— of ‘Putgah Khawja Saheb, Ajmer. 2028-29.
Repurr re Military — of Hyderabad. 1047.

Respaisibis Goyernment in Patiala and East Punjab State’s Union. 12-14.

States under administrative control of Centre. #61.
ADMINISTRATIVE SERVICE, INDTAN—
Question re—

Applications for the — nnd I.P.S. 781-82.
Appointments to
Members of Special Recrultmem Board for

ADMINISTRATOR(S)—
Question re—
Training of Industrial Managers, Actonntants and ——. 1090.
ADULT EDUCATION—
See “Education’’,
ADULTERATION—
Question re—

of Ghee. 1179-80.

Complaints re clay mixing with groundnut exported from [ndia. 2127-28.
Convictions for of foodstuffs in Delhi.  1704-05.

Enforcement.  of laws  concerning. food—. 1308-09.

and LP.8. 1307.
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ADULTERATION—contd.
Question re—contd. >
Malpractices in production of boiled rice. 709-11.
Measures to check—— of Agmark ghee. 937-43.
Prevention of —— of foodstuffs. 1199.
ADVERTISEMENT(S)—
Question re—
Government —— in newspapers. 444.45, 1719-20, 1732.
ADVISER(S)—
Question re—
Appoiatment of O fisials as — — by Ceatral Government to States Unions. 6660-61.
ADVISORY COUNCIL(S)—
Question re—
Approyal of budget of Dslhi and A]mar-ﬂerw&r& by Chief Commlssmners. 2198-99.
See also “Committes(s)’”
ARRATED WATER—
Question re— :
Rates for —— on lewa.ys. 1758.
AERODROME(S)—
Question re—

Acquisition of Ra]kot ——— by Government. 1184-85.

in Provinces and States. 1184. )

Bhubaneswar as a halting station for Calecutta Madras Air Service. 713-14,
Civil——in Assam. 2256-57. 2
Construction of new ——. 950-52.

Construction of new runways. 725.

Development of International —— at Santa Cruz, Dum Dum and PaIam. 823.
Development of Santa Cruz Airport. « §09. ! 2
Nezotiations between Nepal, U.S.A. and U.K. re Air Base in Nepal. 2147.

.Repalr of at Jorhat. 1745.
Repairing of Chowdwar in Orissa., 8.
Santa Cruz

ARROPLANE(S)—

Question re—

crashes. 506-07. - iy
Aircraft purchased from Disposals. 1868-69.
All India Main Wireless Control Centre for 690.
Assembly and manufacture of in India. 509.
Confiscation of Nizam’s Bombers and Fighters by Pakistan. 429
Crash of an I.N.A. in Kashmir. 718.
Dakotas used for commercial purposes. 1321-22.
Financial help to relations of crew of the Dakota lost on Kashmir front: 1423
Flight of from Calcutta to Gauhati over Pakistan territory. 980. DIFE
Flight of civil —— between Caleutta,~Agartala and Gauhutl over Pakistan territory. 2257-
Forced landing of an —s— at Ambala. 809:10.
Forced landing of Dakota near Jammu. 2066-67. 1 ¥
Income and expenditure of Hindustan Aircraft Factory. 831.
Loss of R.ILA.F. planes in air crashes. 322.
Manufacture of and spare parts. 823-24.
Model clubs in colleges. 396.;:11 o A2 i
Modifications in Dakota —— against fire. 1360-61.
Purchase of jet-propelled from U.K. for use of R.I.LA.F. 1197.
Rules 7e non-scheduled flights of — 824-25.
Short distance air services. 508-09.
Unauthorised sale of R.A.F. aircrafts by Captain F. H. Rowan. 1073-74.

AFGHANISTAN—

Question re—

Abducted non-Muslim women taken to —. 2164,
Visit of Afghan Trade Delegation. 1789-90.

AFRICA, UNION OF SOUTH—

Questmn re— gt .

Incurpomtmn of South Wesb Afnca in ——. 2145. .
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AGARTALA-
Question re—-
Flight of civil aeroplanes between Calcutta,
Motor road from Shillong to 2261-62.

AGMARK—

. Question re— .
Agmarking and standardisation of Indian wool. 1365.66
Measures to check adulteration of ghee, 937-43.

AGRA— =

Question re—
Payment of deposit amounts by Jawala Bank Limited.—. 779-80.

AGREEMENT (8)—

Question re—
Adjust; of Inter-Domini Gover; 1 claims. 338.
Adoption of World Wheat by all countries. 1091.

between Government and president of federation of railway employees. 200.

—— between India and Pakistan. 532-33.

—— between India and Western Germany. 218-20.

and Gauhati over Pakistan territory.22

—— bet Railway ad ation and tors. 1362-63.

—— reached at Delhi Inter-Dominion Conference. 205.08.
Breach of Indo-Pakistan——. 398-400.
Cloth and yarn sold to Pakistan under Inter-Dominion Trade.——. 2062.
Compromise on prices for international wheat. 1100,
Countries with which India has entered into treaties, pacts or ——. 2140-42.
Formation of mutual Defence Pacts and power groups. 2135-37.
French Economic Mission to conclude a commercial treaty. 1121-22.
Immovable properties sold and registered after Karachi——. 2142.43.
Income tax due from Pakistan under Partition— .. 2056.
Indo-Japanese Trade Contracts. 1015-17.
Trade between India and Pakistan. 220-22.
Trade with Russia. 1122-24.
Treaty of friendship and commerce with U.S.8.R. 1503,
Treaty with the United States of America. 529-30.
AGRICULTURAL BUREAU—
Question re—

Contribution to Commonwealth — —. "1605.07.
AGRICULTURAL COLLEGE—
Question re—
Agricultural and Veterinary colleges for Utkal University. 319.
Delhi . 1093.
Student’s strike in Delhi ——, 1096,
Technological Institutes for agriculture. 821.
AGRICULTURAL MACHINERY-
Question re—
Distribution of — to provinces through stockist agents. 1954-56.
Import and manufacture of ——, 1098,
+ Tmport of tractors and other agricultural machines. 1509-10.
Release of iron for factures of agricul 1 impl ts. 499.
AGRICULTURAL MARKETING ADVISER—
Question re—

Visit to U.8.A, in connection with Indian wool trade. 1367.

AGRICULTURAL RESEARCH, INDIAN COUNCIL OF—
Question re—
Publications by ——. 1108. 5
Technical staff in icultural and animal husbandry divisions of
AGRICULTURAL RESEARCH INSTITUTE, INDIAN—
Question re—
Appointment of foreign trained scholars in ——. 2092-95.
Associateship of to graduate workers. 353.
Expansion of 1361-62.
Expansion scheme f or . Delhi. 1982.
Offiger’s strength in Agricultural Division of —. 1362.

1107.

-
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I

AGRICULTURE, MINISTRY OF—
Question re—
Conferences held by the ——. 157-62.
Gazetted and non-gazetted staff in Ministries of Food and Agriculture. 1108-09.
Mestings of Standing Committee for — —, 737, 5
Persons employed in and expenditure of Ministries of Food and Agriculture. 1985-86,
Retired and superannuated persons employed in 1987.
Staff cars owned by Ministries of Food and Agrioulture. 1445-46.
* Vacant gazetted posts in Ministries of Food and Agrioultura. 1991-92. \
AGRICULTURIST (8)—
Question re—
Agricultural indebtedness. 1326-27.
Agricultural labourer’s multi-purpose Co-operative Societies. 1675,
Benefit to cultivators from researches in agriculture. 1987-88,
Education to farmers in rearing cattle. 1333-35,
Bnquiry into conditions of agricultural labour. 1013-15.
AHMEDABAD.— )
Question re—
Highway between Port Kandla and ——. 1990,
Hunger strike by Sindhi Harijan refugees in Sabramati and — —. 935.36.
ATD—
Question re—
—— to poultry and dairy farms. 1342-44.
Allotment to Nepal from Post-War Reconstruction Fund. 2192.93.
Assistance to Indonesia. 1401.
Financial to Burma to revive Petrol Industry. 228.
Financial Assistance to Scheduled Banks of Calcutta, 1299.

Financial help to relations of crew of the Dakota lost on Kashmir front. 1423.
See also “Grant (s)”.
See also “Subsidy”.

AIR ACCIDENT(S)—
See “Accident (s)”.
AIR BASE—
See “Aerodrome (s)”.
AIR COMPANY (IES)—
See “®Air Service (g)”.
ATRCRAFT(S)—
- See “Aevoplane (s).

AIR FORCE, ROYAL—

Question re— =
Unauthorised sale of —— aircrafts by Captain F. H. Rowan. 1073-74.
'AIR FORCE, ROYAL INDIAN—
Question re— &

Development of 1570-71.
Loss of lanes in air crashes. 322.
Purchase of jet-propelled aeroplanes from U.K. for use of
Qualifications of a Civilian Store-Keeper in .. 2191-92.
Reorganisation of Equipment Depots on eivilian basis. 2191,
Theft of handgrenades from —— Headquarters at Palam. 1438.
AIR FORCE SQUADRON—
Question re—
Maintenance cost of an ——. 2104.95,
AIR INDIA INTERNATIONAL
Question re— #
Fres service ui whisky and soda to passengers of ——. 170.
AIR LINE(S)— :
See “Air Service (s)”. v

1197.
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AIR MAIL—
" Question re—
Bhubaneshwar as halting station for Calcutta
Carrying of by airways companies. 346-40.
Countries carrying mail by air without surcbarge 1990.
Introduction -ofi —— /service. « 728-29. LB
Night service. 1763-64, 1870-71.
Post cards and letters carried by air and surface routes. 1983-84.
Receipts from air surcharge on letters and postroards. 1936-38.
Surcharge on .1 letters from Cnlcutta to Gauhati. 981. | =
AIR SERVICE (8)—" ! o T % S e
Question re—
Air companies operating in India. 1752-53.
Bhubaneswar as a halting station for Caleutta-Madras ——. 713:14.
Caleutta-Gauhati over. Pakistan territory.. -202. sBEL
Carrying of airmails by airways companies.:  346-49.
Introduction of night ﬂ\ ing in [ndm 358-59.
Kalinga air lines. 4.
Landing fees recovered from airways companies. 473-75.
Passenger —— through Saugor. 1654:
Remuneration to aviation companies for help in I\ﬂshmu‘ operntmna nml in rescuing ré
fugees. 1869-70.
Short distance 508-09.
State —— to Far Bast. 1171-72.
Subsidies to airways companies. 983.
AIR TRANSPORT—
Question re—
Appointment of Assistant-Director of ——. 872-73.
AIR TRANSPORT LICENSING BOARD— 2
Question re—
Delay in disposal of upplu,uhons for grants of licences by ——. 043-46.
Issue of licences hy ——. 688-¢ *
AIR TRAVEL—
Question re—
Travelling allowances to officers not entitled to go by air. 846-47.
AIZAZ RASUL, BEGUM—
Question (Supplementary) by—
Appointments through Employment Exchange. 520.
Candidates selected for U.N.O. fellowship. 1426.
Clarkage charges for return of unused railway tickets. 1856.
Export of raw and crushed bones and import of fertilizers, 1383,
Flying club$ in India. 822.
Formation of Rajasthan Union. 1312.
Indians employed on staff of U.N.O. 883.
Manufacture and import, of ineedles and ecycles. 954.
Manufacture of Cholera Vaccine. 1425,
Manufacture of pre-fabrlcated houses 1422,
Metre Gauge Rail line bet and Tezapur. 370.
New buses for Delhi Transport Servxce " 960. .
Record of wagons going to and returning from Pakistan. 1979,
Relay of B.B.C. Broadcasts by All- Indm Radm 1208, %
i from pers in Ceritrally ‘A d ‘Areas, 1806,
Tre of land belo g to Nawab Sadakat Ah and Mr. Lmkat Ali Khan i m Dellu Pro.
vince as evacuee prdperby 1796. ¢
Universal, Bagic Bducatibn. - 792,

Madras — —Service. 987.

=

AJMER—
Question re—
Development of —— Locomotive Workshop. 1087-88.
Lodging of prisoners in iron cubicles in the Central Jail,——, = 1306-07.

. 2028-29.
Resumption of train service between Ratlam and ——, 847.
Scale of diet for prisoners m the, Central. Jails of ~— and Delhi. 1301-05.
Water supply in ———— and Khand 847,

TSRS,
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AJMER-MERWARA—
Question re—
Abolition of Istimrardari and Jagirdari system in ——. 2239:40.
Additional District and Sessions ‘Judge in ——. 2200.

Anticilliteracy drive in Delhi and 1048-49.

Anti-tuberculosis Campaign in Delhi and — —. 902-03. 2 A :

Approval of budget of Delhi and ——- by Chief Commissioner’s Advisory Councils. ’2198-99.

Civil and crininal cases in —— courts. 2199.

Closing of Bijai Cotton Mills at Bijainagar, 1502-03.

Distribution of iron and steel in ——. 1475-76.

fixpansion of primary education in — 907-08.

Fanine relief measures in ——. 357-58.

Five-year development plans for ——-. 1300-01.

Grant of import licences in Delhi and ——. 1133,

Home Guards and Prantiya Raksha Dal in ——. 1198.

Lmplementations of provisions of Minin u 1. Wages Act in Delhi and ——. 879.

Implementation of recommendations of Bhare Committee in Delhiand ——. 904.

Tron and steel allotted to Iron and Steel Merchants’ Association in ——. 1475.

Municipalities and ‘District Boards in ——-. 1199,

National Cadet Corps Branch in ——. 1198-99.

Primary education if Delhi and ——. 795

Prigon reforms in Delhi and ——. 1305.

Prohibition in Delhi and ———F420:31.

Refugees in canps in Delhi and ——. 2166.

Sinking tube wells in Delhi and ——. 1476. .

Stocks in Bijai Cotton Mills at Bijainagar. 1486.

Strained relations between labour and capital in ——. 879-81.

Survey and settlement operations in Istimrardari arvea of 1474,
ARALI(S)—

Question re—

Arrests in connection with the —— conference. 1315-16.

Government servants taking part in activities of —— party. 1598,
ALAGESAN, SHRI O. V.—

Question by—

Electrification of Railway lines between Tambaram Chingleput and Arkonan on M. & 8. M.
Railway, 1466:68.
Facilities for higher in phar
Fixation of price of sugar. 830-31.
Import and manufacture of loconiotives. 703-06.
New works on South Indian Railway. 1463-66.
Remodelling Chingleput ‘and Conji T ilway
Removal of ban on export of handloom cloth. 830.
Report of committee of Central Institute of Leprosy Research. 665.
Revision of prices of foodgrains in Madras. 829.
Settlewent of refugees in Andaman and Nicobar Tslands. 806.
Subsidies to provinces for “‘Grow More Food” Schemes. 829-30.
Waiting room facilities for third class passpngers. 1468-69.

Question (Supplementary) by—

; Adult education. 1313,
i Appointments through Employment Exchanges. 520.
(

1 science. 666.

1468.

Archmological excavations. 675.
Ceylon Citizenship Act. 1487-88.
perative Societies of salt p 494.
Discontinuance of rationing of petrol. 1102.
Import of foodgrains. 1168.
Import, production and consumption of petroleum. 1396.
‘ mp: ment of cattle breedi 1176.
i Increasing the production of salt. 1456.
Loss to Government in sale of imported foodgrains. 1448.
Manufacture of pre-fabricated houses. 659.
Post offices for rural areas. 1099.
Production and import of foodgrains. 483.
Prohibition in Delhi and Ajmer-Merwara. 31431.
Protection to sugar industry. 1164, 3
R dati of ilway Grain Shop Engquiry Committes. 1354,
Regional languages in Devnagari script as university language. 436.

e
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ALAGESAN, SHRI 0.V.—contd.
Questi (" Al‘ 2y ) v ‘)"

Revision of rules of allotmeat of Goverament quarters. 331,

Shifting the offices of the Central Water Power Irrization and Navigation Commission et

to Nasik. 536.
Supply of bad rice to Andhra pnbllc 1328,
Request for English translation of answers to Supple: nanmrv Questions. 459,

: ALIGARH MUSLIM UNIVERSITY
See “University (ies)”.
ALIPORE—

Question re—
_New mint at —-. 906-07.
ALLEGATION(S)—
Question re—
—— against India by Premier of N.W.F. Province. 1690-92,
ALLTANZ UND STUTTGARTER LIFE INSURANCE BANK LTD.—
Question re—
Business of —— in India. 2149.

ALL-INDIA POSTMEN AND LOWER GRADE ST—\FF UNION—
See “Trade Union(s)”.
ALLOCATION (8)—
Question re—
——— of income-tax proceeds to Provinces. 2179-80.
Income-tax to West Bengal. 2204-05
ALLOTMENT-—

Question re —
Revision of rules of —— of Government quarters. 530-31,
541, 1899.

ALLOWANCE(S)—
Question re—

—— of guards w king on Small Quick Transit Trains. 1648-49, 2277,
- to employees of Tata Aircraft Ltd., Titaghur (West Bengal)., 223

—— to Maharajas fro . States after app Sint nents as Governors. 2019,

—— to narried couples in Government service. 2056-57.

—— to running staff. 1364.

Equipnent — — to me nbers of foreign delegations. 246.

House rent and compensatory ——- to Government employees. 16.

House rent — — paid to Government Servants in Delhi. 1665,

Pay and —— of Ministers of State. 1057-58, 2272.

Salsnes nnd —— to Ra] Pramukhs and Up-Raj Pramukhs. 1300.

— taking interviews with F.P.S.C. 336,
Travallmg — to officers not entitled to go by air. 846-47.

Travelling —— to Travelling Ticket Examiners. 2098-99.
ALUMINIUM—
Question re—
production in C.P. and Berar. 1760.
Establishment of —— factory in C. P, and Berar. 1759.
Prospects of industry in C. P. and Berar. 1759-60.
AMALGAMATION—
Question re—

—— of Indian and E n B. N. Rail 176. _
Incorporation of Andaman and Nwobu- Islanda in West Bengul 2203,
AMBALA—
Question re—-
Auctioning of Lands leased to Malis in ——. 2214,
Forced landing of an aaroplane at ——. 809-10.
Revision of pay scales of employ of —— C t Board. 1598,
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AMBASSADOR(S) — =
Question re— s
Appointment of Private Secretaries to ——. 768,
\'n nes and titles of Indian and foreign — 543-44, A s
lity and appoi t of Abdus Sattar Sath as Pakistan's —— in Ezypt. 1277
Visit of Indian —— in Turkey fo Paris. 1787-89.
See also “High Commissioner(s)”.
AMENDMENT(S)-

Question re—
- of Canton nents Act. 1556,
sent to an —— to the Statute of Delhi University. 1317.
AMERICA, UNITED STATES OF —
Question re—
Admission of Indian students in American Universities. 1572-73.
Agricultural Marketing Adviser's visit to U.S.A. in connection with Indian Wool Trade. 1367.

Asiatic Aid Programme by . 17-18.
Balance of payments with ——. 2182.
Collection of funds in —— and U.K. for rahabth.ahon of refugees. 743-46.
Delay in transit®of surface mail to —— and the U.K. 730.
Exhibition of film “India Speaks” in New York. 1785-88.
Fish freezing plants from =, 2062-63.
Foodstuffs left by ~ ——. 2240.
Foreigners in Indian Embassy in ——. 1254-55.
Gold and silver imported from — — under ‘Lease-Land’. 1934-35.
Import of agricultural machinery from ——. 362.
Import of Isotopes from ——. 753.
Indian exports to 7
Locomotives from ——. 331 53.
Mator Vehlcles imported from U.K. and ~—— 1284. 2%
Na and i fie on laws for Indians in ———. 2144, i
Negotiations between Nepil, —— and U.K. re Air Base in Nepal. 2145.
Purchase of ships from —— for Indian Mercantile Marine. 1253-54.
Sale of graded wool in ——. 1366-67.
Time taken for laying of keels of ships in U.K. or ——. 1943,
Training in cost accountancy in U.K. and 2147.
Treaty with the ——. 529-30.
——'s views re ‘Master Plan’ by E.C.A.F.E. 225.

AMFRICAN—

Question re—

Report of—— experts on development of ground water resources in Gangetic plain. 2063-65,
AMMONIUM SULPHATE—

Question re—
Manuf import and distrik of ——. 839-41.
AMMUNITION —
Question re— .

Arms and —— lying in Indonesia. 2058-59.

Arms and stolen from Ordnance factories and depots. 423-24, 2037-39.

Arrangements to make Indis self-sufficien in 788-89.

Manufacture of Bren guns and rifles in Kanpur l‘actory and position of —— factory,
Hyderabad. 309-1

Theft of arms and

AMOUNTS (S)—
Question re—

—— realised by Disposals Directorate from sales. 461-63.
Expenditure of cash funds in treasuries of merged C. P. States. 804-05.
Mi iation of Hyd, State money by Laik Ali Ministry. 7.

fmm ordnance factories and Depots. 423-24, 2037-39.

Recovery of transferred to Pakistan by Hyderabad and Junagarh. 1696-97.
-~ Removal of money from Hyderabad by Mr. Sydeny Cotton. 683.
AMRITSAR—
Question re— cd ,

Additional trains between and Hardwa.r via Ambala. 2253,
Transfer of lockers in banks from Lahore to ——. 127071,
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ANALYSIS—
Question re— %
Analysing and testing of forest seed. 1655.
ANAND PARBAT (DELHT)—
Question re— =
Acquisition of barracks at ——. 1278,
ANDAMAN AND NICOBAR ISLANDS_
Question re—
Andaman orests. 1173:75.
Colonisation of 2025.
Communications with ——, 2235,
Control over Numcowry gron
Demolition of houses,
Development of And,

p of islands and Great Nicobar Tslands. 1440, 2
in Andaman Islands, 143040,

aman as Military or Naval Base. 1437,

Educafional institutions in - 2186.
Expedition of anthropologists to . 2185.86.
Incorporation of —— in t Bengal 2203,
Population of tribes in ——, 459, 5 4
Rehabilitation of refugees in ——. 2186-88,
Settlement of refugees in ——, 802-03, 806.
ANDHRA—
Question re—
Supply of bad rice to —— public.  1327.28,

ANGLO-INDIAN (8)—
Question re—

Differential treatment of Indian an
Migration of — - to Australia 1138,
ANGLO IRANTAN OIL COMPANY—
See “Company (jes)’.
ANIMAL (S)—
See * Cattle .

ANJUMAN-E-TARAQQI URDU-—
See ** Urdu, Anjuman-e-Taraqqi .
ANNOUNCEMENT(S) -
Quostion 7e—

~ Effect of Government's —— on emoluments
ANSWER (8) —

See “Questions and Answers',
ANTHONY, MR. FRANK—
Question by—
Applications for the I. A. 8. and I, P. S, 781,
f.

ufficient in ammunition. 789. §
Re-organisation of Foreign Publicity Service. 1125,

Question (Supplementary) by—

Ad:

d —— Assistant Surgeons of . A. M. €, 120203,

of Railway Running Staff. 373.

of Indian | in American Universities. 1573,
Collection of rent for telephones from subscribers in Delbi. 478.
Control on paper. 1459,

Convictions for adulteration of foodstuffs in Delhi. 1705.

Dey 1 catering at Kharagpur Railway Station.  1755.

Development of Indian Air Force. 1571. v

Discharge of Indians from Burma Government Service. 1022,

Effects of Prohibition on Health. 704. .

Efforts by High Commissioner for India in London for securing lodging for Indian students
1011.

Facilities for ical technical ed i 1416
Facilities for third class passengers, 1462,
Failures of Railway engines. 2073.

Forced landing of an aeroplane at Ambala. $10.
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ANTHONY, MR. FRANK - contd.

Question (Supplementary) by— contd.

Forced landing of Dakota near Jammu. 2067. 5

Free service of whisky and soda to passengers of Air India International. 170.
General Election.  1399. &

Graduati ining of rel 11. A. M. C. officers at Lake Medical College, Caleutta. 1295.
Greater Delhi Scheme.  1392. s

Grievances of G. 1. P. Railway Guards. 1154.

High prices of salt. 1450.

Tmport of foreign liquors and prohibition in provinces. 11.

Import, production and consumption of petroleum. 1396.

Tuerease in crimes in Delhi. - 1701.

Installation of new telephones. '165.

Tssue of licentes by Air Transport Licensing Board. 689.

Lovy of a cess on sugar-cane. 1453, .

Lottery to raise funds for rehabilitation of refugees, 1262,

Maintenance cost of an Air Force Squadron. ' 2194.05.

Manufacture and import of needles and eyeles. 953.

Manufaciure of pre-fabricated houses. 1422

New buses for Delhi Transport: Service.' 960.

Nurses in Goverrn-nt hospitals contracting: tuberculosis. 15

Officers of Press Information Bureau. 337.

Pension to families of deceased Army Personnel. 1800.

Person bled on aceount of tuberculosis in Indian Forces. 1208.
Prohib; n Delhi and Ajmer-Merwara. 1430-31.

Provision of fans ‘n third class coaches. 1738.

Publications of Ministry of Information and Broadeasting. 784
Recommendations of Kunzru Committee on Railways. 832.

Recrnitment to officers’ ranks in Armed Forces. 1420.

Re-employment and extensions of service to superannuated officers. 1566.
Regional languages in Devnagari seriph as University language. 436.
Repair of Railway Engines. | 813.

Reserves of food grains and recommendations of Food Grains Policy Committee. 1846.
Result, of F. P. 8. C. examination for R. I N. Commissions. 1924-25.
Robberies in running trains. 1747.

‘Rules for recognition of Unions of workers on Railways. 2089.

Smuggling of goods by railway officials. 815,

State Air Service to Far East. 1172 :

Training of officers for Indian Merchant Navy. 742.

ANTHROPOLOGIST (8)—
Question re—
Ixpedition of —— to Andaman and Nicobar Islands. 2185-86.

ANTI-HINDU CODE COMMITTEE —
Question re—
Shri C. Rajagopalachari’s opinion and appeal from All India ——. 686,
ANTIQUITY (IES)—
Question re— %

Indian historical and art relics in foreign countries. 439-40.
Licenses for export of rare Indian Art pieces. 2195.
Works of art and in Rajputana States. 1824-25.

APPEAL(S)—
Question re—
pending before Privy Council.  2001-03.

Disposal of pending before Privy Council. 540-41,
Legislation to stop to Privy Council. 2007.
APPLE JUICE—

Question re -
Tmport of Norwegian
APPLICATION (8)—
Question re—

——— for import permits. 376-78.
—— for sanction under Section 34 of Income-tax Act. 1732.
forthe I. A. B.and I. P8I 7 781.82.-1 ot @wer b ot L

1138.
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APPLICATION(S)—contd.
Question re—contd.
receéived in Delhi area under Payment of Wa,ges Act. 1793,
Clause relating to Income-tax —— forms for export quotas. 2130-33.
Delay in disposal of for grants of licences by Air Transport Llcensmg Board. 943.46,
Israel’s Memberst f United Nati 256.
2268-69.
APPOINTMENT (S)—
Question re—
Allowances to Maharajas from States after — - as GO\ ernors. 2019,
—— given to artists for proj eson A. L. R. 2052
—— in All India Radio after 15th August, 1947. 1029-31
made without consulting F. P, S. C.  2039-40.
——of Assnstant. Dlrectm' of Air Transport. 372.73.
——of 1 in Ministerial Service (Third Division Examination held 1,
1947).  2211.
of Central Subordinate Services Commission, 2026.
of officers on Special Duty. 1817-22,
of Taxation Enquiry Committee. 1730,
——— through Employment Exchange.  519-20.
to Indian Administrative Service. 1912.
‘War Service concessions for in All India Service. 453.
ARCHAEOLOGICAL EXCAVATION (S)—
See “* Excavation(s) ',
ARKONAM—
Question re—
Elect: of Railway line b n Tamt Chingleput and ——- on M. and
S. M. lewny 1466-68.
ARMS—
Question re—

——and ammunition lying in Indonesia.
d

1

2058-59.

—— an stolen from o
—— recovered from Hyderabad. 4.6.

Fire arms licences issued in Delhi from August to December, 1947.

Manufacture of Bren
tory, Hyderabad.
Theft of
ARMED FORCES—
See ** Forces, Armed *.
ARMED FORCES ACADEMY—
See *“ Military Academy .
ARMY—
Question re—-

309-10.

——— claghes with Communists in Hyderabad.
2214

British officers in Indian ——

and ammunition from Ordnance factories and depots.

factories and depots. 2037-39.

1068.

423-24,

b.

Corps of Mechanical Engmeerm;: Service in —— 1308.
Engineering officers in —— and Nevy. 1068.
Inﬁltratmn of Pakisten —— into East Punjab. 787,

of Gorkha Regi #2045,
Military Recruiting Centm in Bihar. 682.
Naming of Indian —— after i 452,
Newspapers and periodicals for Gorkha Regiments. 2193,

guns and rifles in ]sunpnr Factory and position of Ammunitjya Fac-

Publicity among villagers of Government’s Present Policy regarding recruitment to — -

Recruiting Melas held in 1948. 1829,
Recruitment of Gorkhas in ——.. 2046,
Reduction of Indian ——— and establishment of Territorial ——.. 1441,

of States —— before merger.
Supply of whisky to Indian
Temporary
See lsgo “ Indian National Army .

1206
and Short, Service Commissions in -,

1940-41

1203.
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ARMY PERSONNEL-—
See * Soldier (s) ™.
ARREAR (S)—
Question re-
~— of income-tax. 677-79.
—— of work in Income-tax Department, 1730-31.
JCollection of ——— of Income-Tax. 679-80.
ARREST (8)—
Question re
- in connection with the Akali Conference. 1316,
— of Indien nationals in Johore, Malaya. 1025-26. ’
— of Mahe Mahajana Sabha Worker: by French Police in Indian territory. 752,
B3 Soni

- of members of All-India Railway Men’s Fed n ion with th 1
Railway strike. 1069, i
-— of Razakars and 1 of civil administration in Hyderabad. 15,
~— of R. 8. 8. volunteers in Centrally Administered Areas, 448,
R, 8. 8. volunteers arrested, detained and convicted in Centrally Administered Aveas, 680.
ARTIFICTAL STLK--- 4
See ** Bilk .
ARTIST (8)—
Question re— <
Appointmsats given to —— for programmes on A, I. R, 205
ASTA—
Question re——
Asiatic Aid Programme by United States of America. 17-18.
Discussion on Asian Economic and Indusitrial Development at UNECAFE Conference,
Lapstone, Australia. 1672-74. i
Visit of M. C. As. to Soviet —— and Chinese Turkistan. 1892,
ASIAN CONFERENCE—
Question re—
Countries invited to ——. 534-36, =
ASIATIC AID PROGRAMME—-
Question re—
~—— by the United States of America. 17-18.
ASSAM—
Question re—-
— Rail Link in Jalpaiguri District. 999,
——— ten imported into Calcutta. 1854
Banana Research Station for ——, 13!
Bhorali River Scheme in Darrang Distr:
Border raids by Pakistan Troops in ——.. 63 3
Census in ——, West Bengal and East Punjab Tor preparation of Electoral Rolls. 339
6-57. Eoa

1

t, 420.
6

Civil aerodromes in ——.  2256-

(& ication from of —<— re control of the production of opi 7

Competion of the —— Rail Link Project, 1184, : el s

De-requisitioning of lands and buildings in ——., 458,

Dispute between authorities and employees of Tezpur Balipara, Railway in ——, - 549
i t of a technological college in — .. 1298, R

Bstablishment of paper mill in ——. 1611-12,

Export of limestone from for manufacture of cement in Ras 1 i

Grant for establishment of medical college in Dibrugarh — .. 1?76061. P
Grant for tuberculosis hospital in ——. 1910,

Grants | ised to ——- G for Post War Development. 338-30.
Housing conditions of labourers in —— Ten Estates, 1391,

Hydro-electric scheme for - 420,

Labour Welfare Officers for 420-21, 537-38.

Leprosy Research Institute at Jorhat, ——. 2025.26,

Rice production in ——. 974, 8
Road link between Siliguri and ——— via Cooch Bihar. 9785

Ten cess realised from for Tea Market Expansion Board. 1397,

Uplift of people in —— Tribel Areas.  414-20,
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ASSAM BENGAL RATLWAY—
See * Railway (s) .
ASSAM RAILWAY-—
See ** Railway(s) ™.
ASSENT—
Question re—
—— to an amendment to the Statute of Delhi University. 1317.
ASSESSEE (8)—
Question re—
Action taken by Income-tax Department against ——. 1731

ASSESSMENT —
Question re—
of Hindu Undiyided Family. 1727.
__ of value of imniovable properties of refugees from Pakxsnm 235.
Hindu Undivided Families assessed to income-tax. 2225. o

Tn tax ¢ re separate income to b of Hindu undivided families. 1730.
ASSET (8)—
Question re—
An;gg’s‘-t:; ;f ——— and liabilities handed over by Orissa States to Government of Orissa.

____ of evacuees in East and West Punjab. 1508-09.
Partition of of Punjab libraries. 216-17, 458.

See also ** Property (ies)
ASSISTANT (8)—

Question re—
Examination for selection of —— to fill permanent v acancies.
t and quasi-p \ o in Ministries.

_ASSISTANT ACCOUNTS OFFICER (S)—

Question re—

—_accountants and clerks in Railway Audit Department. 933-35.
ASSISTANT SECRETARY (IES)—

Question re—

Abolition of posts of —— in Central Secretariat. 26.

_ASSISTANT SURGEON(S)—

See ““ Doctor (s) 7.«
ASYLUM (8)—

Question re—
Hospitals for deaf. dumb, blind and mentally deficient. 1811-13.

ATLANTIC PACT—
Question r—
Formation of mutual defence pacts and power groups. 2135-37.

ATOMIC ENERGY—
Question re —
Development of ——. 243,
ATOMIC RESEARCH—
Question re—
expenditure on —-.  1771-72.
ATTACK (S8)—
Question re—
on Rajaori (Jammu) by Pakistani raiders. 2217.

Defence of East Coast of Indig against naval —. .709. =
Thréwings magistrate out of runuing train by military officers. 1196,
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AUCTION—
Question re—
—— of trees in M. C. A. quarters. 1502.
Auctioning of lands leased to Malis in Ambala. 2214,
Sale of land in Cantonments without “——, 1555-56.
AUDIT—
Question re<~
——— check onIndia’s expenditure abroad.’ 455-56,
of recei d expenditure on Rail 2211,
AUSTRALIA—
Question re— B
Discussion on Asian ie:and ind ial develop at UNECAFE Conferente, Laps=
tone, 1672-74.
Migration of Anglo-Indians to ——. 1138,
Reported statement by Prime Minister on * White —— ’ Policy. 1000-01,"
AUTOMOBILE(S)—
Question re—
Import of —— in 1948. 1493,
Restoration of —— left-by non-Muslims in' West Punjab.  893.
See also *“ Vehicles .
AVIATION—
Question re—
Expendi on and expansion of civil ——. - 718-25
Introduction of night flying in India.- 358-59;: '
Licensed companies. 1865-68.
Nationalisation of: Civil . 359:
Policy re —— enterprise by Joint Stock Companies. 1869,
Training of persons for employment in:Civil 3 L
AYURVEDIC HOSPITAL (8)—
Question re— =
and Unani Hospitals and dispensaries, 1707-09. -
AYYANGAR, SHRI Mo ANANTHASAY ANAML
Question by—
Adj of Inter-Dominion G 1 Claims. 338,
A bet G and Presid of Fed ion of Rail Empl 200.

Clause relating to Income-tax in application forms for export quotas. 5130-33. <
Committee to enquire into working of Criminal Tribes Act, 1551
Complaints re clay mixing with groundnuts exported from India. 2127.28.
Conservation of steel. 985-86.
Currency Notes in circulation in December, 1948. 29.30,
Evacuee property in India and Pakistan.. 1012,
Expenditure and casualties in Kashmir Operations. 671.
Expenditure on construction of roads in Jammu and Kashmir State. 915,
Export of linseed, linseed oil, castor seed and castor oil. 878,
Facilities to producers for export of groundnuts. 2134-35,
Implementation of cloth control scheme. 199-200.
Indo-Burma talks on Burma Land Act. 766-67.
Licences for export of groundnut to Ttaly. 2128-30.
Loans floated in 1948,  27.
Loans to Jammu and Kashmir State. 671.
Measures to control inflation. 27.29.
Nationalization of Imperial Bank of India. 30,
Recovery of abducted women in Bast and West Punjab. 198-99.
Ref from East Bengal. 1133-34.
Release benefits to Indians in Burma Civil Service, 245-46.
Return of Musiims from Pakistan to India. 884,
Women and Children abducted from Jammu and Kashmir. 199.
Question (Supplementary) by—
Accommodation for College of Nursing, Delhi. 22.
Agreements reached at Delhi Inter-Dominion Conference. 206-07.
Appeals pending before Privy Council. 2002. 5
Applications for import p i 378.




T R e S S e, o

16 INDEX TO CONSTITUENT ASSEMBLY . (LEGISLATIVE) DEBATES

AYYANGAR, SHRI M. ANATHASAYANAM —contd.
Question (Supplementary) by —contd.

Arms recovered from Hyderabad. 6.
Arrears of income-tax. 678.
Audit check on India’s expenditure abroad. 455, 456. ansizg
Balance of payments with U. S. A. 2183, 2184.
Cases decided by the In tax In igation Cq 799.
Cases referred to and disg 1 of by Ir tax Investigation Ci i8] 19.
Committee to enquire into the working of the Criminal Tribes Act. 342, 343.
Compensation to victims of Razakar atrocities. 332.
Control over communications in Hyderabad State. 666-667.
Countries with which India has entered into treaties, pacts or agreements. 2141.
Delegations and Good will missions sent abroad. 872.
Distribution of scheduled castes scholarshig 23.
Establishment of Rubber Tyre Factory in Travancore. 1608.

~ Exchange of students with Russia. 2035.
Expenditure on Capital works, supplies and services to Kashmir, 25.
Export of handloom cloth to soft currency areas. 702.
Export of mill cloth to Middle East countries. 1677.
Foreign investments in India and Indian assets abroad. 657.

Import of foreign liquors and prohibition in provinces. 11.

India’s Membership of Int ional M y Fund. 798.

Indian labourers in Burma being thrown out of employment. § 529.

Jute production in India after partition. 826.

Krishna Pennar project. 388.

Loans from International Monetary Fund, 914.

Manufacture of pre-fabricated houses. 658.

Mercy petitions from condemned persons. 454,

New Officers in various Ministries getting Rs. 1,000 and over. 660.

Non-Indians employed in Ordnance factories. 336.

Objections by Whisky Manufacturers Association London for placing orders with Mr.
Butler. 405.

Post of Staff Surgeon and Superintendent Willingdon Hospital. 2197.

Protection to Indian artificial sill industry. 828,

Protection to industries. 864.

Rampadsagar Project. 387.

Rank of Deputy Minister in Ministry of External Affairs and Commonwealth Relations in
the Warrant of Precedence. 673.

Recalling of Indians serving abroad ing high scientific and technical quali
1666. X

Recommendations of profit sharing committee. 537.

Report of Economy Committee 3.

Report on indigt ¥ of licil 21

R.S. 8. ipathi among Go servants. 443-44.

Revision of rules of allotment of Government quarters. 541.

Selections made by F. P. S. C. for gazetted posts. 668.

Stocks of cloth with mwills on 1st of December, 1948, 167, e

Trade between India and Eire. 875.

Treatrent of lepers and measure to check leprosy. 433.

AZAD HIND FAUJ—
See * Indian National Army .

AZAD KASHMIR—
See “* Kashmir ™.

B
BAJPAI SHRI 8. S.—
Question re— Q
Appoi f- to Indian Embassy in France. 542-43.

BAKHRA DAM PROJECT—
See ** Project (s) .
BALASORE—
Question re—
Development of

Port in Orissa, 726,
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BALLAVDAS ESWARDAS, MESSRS.— 5
i

Question re—
§ Catering contract to —— on B. N. Railway. 1364-65.
BALUCHISTAN—

Question re—

Byacuation of non-Muslim military policemen fromn Las-Bela State, 771.

BAN-—
Question re-
Abolition of rickshaw-pulling. 2040-41.
against Harijans drawing water from Railway well at Delhi Cantonment station.
2262-63.
on Dawn. 2203-04.
on use of titles in official communications and publications. 1912,
Progeribing of Hindi books. 2039
Publication proscribed in Delhi.

1207-13.

| Renoval of — — on export of handloom cloth. 830
| Violation by shippers of — — on export of gunmy sacks to South Africa.
BANANA-- = ;
Question re-—
—research Station for Assam. 1332-33.
BANDIEUL

Question re
R. M. 8. staff on —— Delhi Section of B. B. and C. 1. Railway, 1627.
BANERJI, SHRIMATI PURNIMA—
Question by
Re-organisation of Foreign Publicity Service. 1125

Question (Supplementary) by— i
‘Pransfer of certain offices from Delhi and Simla. 1116,

. BANGALORE—
Question re—
Foreigners employed in Hindustan Aircraft Factory, —-. 1157-58.
Report of Reviewing Committee of Tndia Science Institute, ——. 805-06.
| BANK (8)—
Question re—
__ de-scheduled and policy re private —— . 1197-95.
{ . failures in Bengal. 1921.23. &
I Consignment of gold to Pakistan by Reserve —— of India. 455,
| Deposits by non-Muslim lessees in scheduled —— against waste lands in West Punjab.
1137.
‘ Financial assistance to Scheduled —— of Caleutta. 1289,
Losn from International Monetary Fund. 430,914-15.
Loans from World S 8. :
Wuslir officials of Indians States having aceounts in Pakistan - . 315 s
! Nationalization of Imperial —— of India. 30.
| Partition of the assets of co-operative —— between India and Pakistan. 401.
Payment of deposit amounts by Jwala ——- Liwited, Agra. 779-80, 2270.
Reconstruction Scheme for failed —— in ‘West Bengal. 1923.24,
Refusal by the Reserve —— to recognise transfer of shares after 30th November, 1948,
1410-11.
i Reserve —— of India bulletin. 1704. < :
£ Re.transfer of — — balances of Hyderabad in foreign countries. 1051,
Scheduled and heduled ——. 1801-02.

| Strength of staff of Reserve —— of India. 2053--55.
i TTranafer of lockers in —— from Labore to Amritsar. 1270-71.,
1 Visit of the officials’of the International —— to India. 445.

-t



18 INDEX TO CONSTITUENT ASSEMBLY (LEGISLATIVE) DEBATES

BARMAN, SHRI UPENDRANATH -
Question by—
Administration of Teesta Ferry Jalpaiguri by Assam Bengal Railway. 1183:84.
Assam rail link in Jalpaiguri District. 999.
Completion of the Assam Rail Link Project. 1184. =
Da.znéisr to railway line between Haldibari and Mandalghat Stations in rainy season. 1188
Iniprovement of cattle breed. 948-50,
India’s requirements ot foodgrains. 496.
Institutions exempted from income-tax. 1319,
Measures taken to grow miore food. 363-64.
Measures to increase food production. 1083-84.
Measures to increase yield of existing crops and import of foodgrains.  697-98.
Requirerdents and production of foodgrains. 1081-83.
Technological institutes for agriculture. 816-21.
Question (Supplementary) by —
Export duty on jute collected at Caleutta Port. 2051-52.
Flight of ci il aeroplanes between Calcutta, Agartala and Gauhati over Pakistan térritory
2257, : {
Harijan Section of Ministry of Relief and Rehabilitation. 1406,
Income-tax allocations to West Bengal. 2204.
Jute production in India after partition  826.
Leprosy Reséarch Institute at Jorhat, Assam. 2026,
Loss to Government in sale of imported food-grains. 1448,
Poli::e Action in Hyderabad. 2030.
Sott] i

of gees in And and Nicobar Islands. 802,
Shortage of raw cotton. 2243,

BARRACK (8)—
Question re—
Acquisition of at Anand Parbat. 1278.
BARWADIH-SHIRIMIRI RAILWAY LINE—
See “ Railway Line (s) .
BASIC EDUCATION —
See * BEducation .
BASTER STATE —
Question re—
Exploitation of mineral deposits of
Generation of Hydro-Electric energy in —
Railway line to ——. 2069-70.
Survey of new line through ——. 198.
BAUXITE— .
Question re— -
—— in Korlapat Hill, Kalahandi State, Orissa. 1281.
BEGAR—
Question re—
Measures for abolition of ———. 243,
BEGGAR (8)—
Question 7e—
—— in Centrally Administered Areas. 797.
BELGIUM—
Question re—
Negotiations for obtaining steel from and other countries. 1352.53,
Technical missions from Czechoslovakia and 493-94
BENARES HINDU UNIVERSITY —
See “University (ies)”.
BENGAL ATR DEPOT—
Question re—
Employees of

1506,

1506.

2224.»
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. BENGAL NAGPUR RAILWAY —
See “Railway(s)”.
. BENGAL REGULATION ACT—
‘ Question re—
—— of 1818. 1939-40.
BERLIN—
Question re—
Tndian Military Mission in —— . 2009-10.
BERTH(S)—
Question re—
Slesping —— in second class compartments. 728.
BETEL LEAF(VES)—
Question re—
Booking of mat and
BETELNUT(S)—
Question re—

Import licences for —— . 1271,
Nutritive value of betel leaves,

— on B.N. Railway. 1872-73.

and lime.  796-97.

BHAGALPUR—
Q uestion re—
Excavation of Vikramshila,
BHANG—
Question re—
Consamption of ——

District, Bihar. 2043-45.

. charas and ganja in Centrally Administered Aveas. 917,

1562-53.
BHARATHI, SHRI L. KRISHNASWAMI—
Question by— .
Arrests of members of All-India Railway Men's Federation in ion with t} 3
Railway strike. 1069.
Shri C. Rajagopalachari’s opinion and appeal from All-Tndia Anti-Hindu > mittee,

Question (Supplementary) by—
Adulteration of ghee. 1179.
Agreements between India and Western Germany. 220,
Applications for I. A. 8. and I. P. 8. 782,
Applications for import permits. 378.
Arrangements to make India self-sufficient in it 789,

Arrears of Tncome-tax. 678,
Bank failures in Bengal. 1922, s
‘ Cases decided by the I tax In i (8] issi 800,

(laims for damage to goods in transit on Railways. 1086.

Conferences held by the Ministry of Agriculture. 160.

Daosscration of a Hindu temple in Karachi. 886.

D|sposal of appeals pending before Privy Council. 541.

Bffeots of Prohibition on health. %94-95.

Bxport of handloom cloth to Soft Currency Areas. 702.

Fagilities for export of safety matches. 1754,

iive and losses in Calentta Telephone Exchange and scheme for ramodallmg. 163.

Fire i1 upper cliss comparbments in Grand Trunk Express. 1733-34

Poodgrains reserve at Centre.  485.

Indin’s requirements of copra. 873.

Indians emnloyed in International Monefary Fund and International Bank. 909,

Indisns e nployed on staff of U. N. O. 883.

Luni Reclamation Scheme. 955.

. Morey petiti from 454,

National mamorial to Mahatma Gandhi at Rajghat. 1009,
Political unrest in Burma and repatriation of Indians. 778,
Production and import of foodgrains. 483.

- Protection to Sugar Industry. 1165.
Reduetion in third class fares and construction of new third clgss bogies. 371-72,
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BHARATHI, SHRI L. KRISHNASWAMI—contd.
Question (Supplementary) by—contd.

R. 8. 8. - sy mpntlusers Jamong Government servants. 444, =
Sched d Banks. 1802.

Social gmde; at railway stations. 978-79.

Steps for increasing steel production. 1162.

Stocks of cloth wmh mills on 1st of Decembex‘, 1948. 1685.

Trade i India and Paki: 222.

Wells sunk in amble areas. 1739.

BHARATPUR—
Questionre —
Bstablishment of Salt industry in —— . 2250.
Irregularities in handling of finances allotted for relief and rehabilitation in—— State. 2168

Merger of State. 928-29.
Rehabilitation of refugees in —— State. 2161-62.

BHARGAVA. PANDIT MUKUT BIHART LAL—
Question by—

Abolm-m of 1 in| Go\ offices. 15052
of Isti dari and J i sy in Ajmer-Merwara. 2239-40.
Aotmn against Printing Presses, N spap etc., in ion with R. §. 8. movement is
Centrally Administered Areas. 787-88.
Additional District and Sessions Judge in Ajmer-Merwara. 2200.
Administration of Bilaspur State. 661-62.
Administration of Kolhapur State. 428-29. :
Adulteration of ghee. 1179-80. \
Agreements between India and Western Germany. 218-20. \
Allotment of iron and steel to provinces. 1474-75.
Allotment of pig iron, steel, hard coke and steam coal to foundries and steel prm,eesmﬂ
factories. 2077. (
Allotment of quotas of cloth to provinces and states. 695-96. I
l

Anti-illiteracy Drive in Delhi and Ajmer-Merwara. 1048-49.
Anti-tuberculosis campaign in Delhi and Ajmer-Merwara.  902-03.

J: p% al of Budget of Delhi and Ajmer-Merwara by Chief Commissioners’ Advisory Coun
cils. 2198-99.

Army clashes with Communists in Hyderabad. 15.

Arrest of Razakars and overhaul of ¢'vil administration in Hyderabad. 15.

Capacity in Kilowatts of Hydro-Electric Works. 1149-50.

Civil and criminal cases in Ajmer-Merwara courts. 2199.

Cloth control policy. 692-93.

Commercial publicity for Indian goods in foreign countries. 521-22.

Commodities unp()l‘ted from and exported to Pakistan. 2167-75. ¢

Compulsory horrowing by Government as an anti-inflationary measure. 786-87.

Coneesssion of premature retirement to European officers of non-Secretary of State services,
662 ]

Construe tion of new aerodromes; - 950-52. :

Construction of quarters in Delhi: * 1263.65.

Control of locust and Phadka. 1348-50.

Convention of states representatives in Constituent Assembly. 662,

Curreney Notes in circulation. 786

Delegations and Goodwill missions sent abroad. §66-73.

Dempnds of and strike notice by Railwaymen’s Federation. 1180.

Denial of citizenship rights to Indians in Ceylon. 1397,

De s of postal stamps. 1878,

Detention of ex-Maharaja of Rewa.

Development of Ajmer Locomotive W

Development of Indian Air For

Development of Indian Navy. 0.

Development of Internations al aerodromes at Santa Cruz, Dum Dum and Palam. 8$23.

Development Plan for Delhi. 1135-36.

Discussions re future of French Indian territories. 220,

Distribution of iron and steel in Ajmer-Merwara. 1475-76.

Bfforts by High Commissioner for India in London for securing lodging for Indian students
1010-11.

Electric Railways. 1878,

Hstablishment of a Food Technological Research Institute. 1130-31.

Establishment of a National Central Library. 1433-34.

1087-88.
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BHARGAVA, PANDIT MUKUT BIHARI LAL-contd.

Question by-—contd.
E ion of primary education in Ajmer-Merwara. 907-08.
Expenditure and casualties in Police Action in Hyderabad. 14.
Expenditure in connection with French and Portuguese settlements in India. 354-56.
Expenditure on National Cadet Corps. 1572.
Hxpenditure on refugee camps, educational institutions and loan advances. 1029
Expenditure on war preparations in Hyderabad. 2048.
Export of cotton cloth, castor seeds and oil.  747-48.
Hxtension of life of Delhi Municipal Committee. 900-02,
Extension of rationing system. 485-91.
b&mme relief measures n AJmex-Merwa.ru 357-58.
li of preli I rolls. 2143.
qunmal aid to rafugees hy Rehabilitation Finance Administration. 1054-55.
Five year development plan for Ajmer-Merwara, 1300-01.
Fixation of prices of cloth. 693-95.
Flying Clubs in India. 821-22.
Foodgrains reserve at Centre. 484-85.

Foreign Trade and app of Trade ( is81 T48.-52.
Formation of house consbmctlou corporation. 1051,
of p in Hyderabad. 15-186.

80
Grant of lmpml Ticence: es in Delhi und .\JmerAMEI wara. 1133.
Hindu d famil 2225,

Home Guards and Prantiya Ral.slzu l)a.l in AJmm—Mnrwam 1198,
Huuae pntchuaed in New York for Ind.mn Embassy. 527-28.

- Imp of p of M; ‘Wages Act in Delhi and Ajmer-Merwara, 878.
Impl ion of 1 lations of Bhore C ittee in Delhi and Ajmer-Merwara, 894,
Implementmg the provisions of Employees’ State Insurance Act. 1898-99.

Import of foodgrains besides allotments by F. A. 0. 484,
Import of tractors. 956-58.
Import, production and consumption of petroleum. 1396-97.
Improvement of postal stamps. 1626-27.
Tndian Universities Commission. 1431-33.
Infiltration of Pakistan Army into East Punjab. 787

for military trai 1571-72.
Introduction of night flying in India. 358-59.
Iron and steel allotted to Iron and Steel Merchants Association in Ajmer-Merwara. 1476,
Issue of import and export licences. 522-26.
Jute production in India after partition. 825-27.
Land Reclamation Scheme. 954-56.
Loan from International Monetary Fund. 430.
Lodging of prisoners in iron t-ubn-uls in Central Jail, Ajmer. 1306-07.
Machine for sep from cattle dung. 2076-77.
Manufacture and import of needles and cycles. 952-54.
Manufm-tum of aeroplanes and spare parts. 823-24,

o a ical fertilizers. 1350-51.

Manufacture of Synthetic dye-stuffs. 2237-39.
Manufi of wirel i and radio i 696-97.

Measures to check corruption in railway administration. 186-87.

Measures to check inflation. 663-65.

Monopoly in salt trade. 1078-80.

Municipal Corporation for Delhi. 900. =

National Cadet Corps branch in Ajmer-Merwara. 1198-99.

Nationalisation of Civil Aviation. 359.

National memorial to Mahatma Gandhi at Rajghat. 1009-10.

Negotiations between Nepal, U. 8. A. and U. K. 7¢ air base in Nepal. 2145,

Organisation of Indian Territorial Force. 1572, 2

Palsistan’s complaint in Security Council re Hyderabad. 1050-51.

P&y scales of clm.rgemen in Mechanical Depurhmant of B B and C. L. Railway. 187-88.

2215,

Postal Enq\nry Committee on splitting up. of pustal clm]eﬂ !35] 524

Price of salt. 1076-78.

Primary eduction in Delhi and Ajmer-Merwara. 795,

Prime Ministers’ views on National Language. 1027-28.

Prison reforms in Delhi and Ajmer-Merwara. 1305,

Privy purses of Rulers of States. 785-86.

Production and import, of foodgrains. 480-83.

Production, consumption, export and import of cotton and woollen cloth. 858-66.
Production, import and export of cloth. 2236-37.

Production of electric energy and supply to rural areas. 1184-35.
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BHARGAVA, PANDIT MUKUT BIHART LATL—coneld.
Question by—<oneld.
Prohibition in Delhi and Ajmer-Merwara. 1429-31.
Rational distribution of salt on zonal lines.  1180-82.
Recommendations of Railway Re-organisation Committee. 1076.
Recovery and restoration of looted property in Hyderabad. 14-15.
Rehabilitation of Hindus from Hyderabad. 14. -
Replacing King’s Effigy on coins ‘and currency notes. 2048-49.
Reports of Cummntees on Indo-Pakistan dxsputes 222-23.
of Phulkian Union in C i bly. 427-28,
Resa&rch in a.gmmltu.ml pests and plant (hseases 1344-48,
of bank [ of H; d in foreign countries. 1051.
of rules for all ot Gov in Delhi. 1899.
Revision of Time Test in Postal Dapartmeut 1627,
Rewards to employees for suggestions for economy or improvement in Posts and Tele.
graphs Department. 1476-77.
R. M. S. staff on Bandikui-Delhi Section of B. B, and C. L. Railway. 1627.
Rules re 1ion- -scheduled flights of aeroplanes. 824-25.
Soale of diet for prisoners in the Central Jails of A]mer and Delhi. 1301-05.
Sinking tube-wells in Delhi and Ajmer-Merwara. 1476,
Sorting in R.M.S. Sections. 1957,
States under administrative control of Centre. 661, 2
Steps to check ticketless travelling. 187.
Sterling balances account and import and export trade. 746-47.
. Strained relations between labhour and capital in Ajmer-Merwara. 879-81.
“*Supply of foodgrains to famine areas. 355-56.
* Survey and settlement operations in Istimrardari Arvea of Ajmer-Merwara. 1474,
Textile production control committee. 492.93.
Trade Agreements between India and Pakistan. = 22
Training of pilots. ground engineers and technicians.
Urbanisation of certain logalities in New Delhi. 1263,
Use of cattle dung as manure. 2073-76.
Violation by shippers of ban on export of gunny sacks to South Africa. 526-27.
‘Wagons and passenger Railway coaches. 1088-89.
‘Workshops manufacturing locomotives. 1087,

Question (Supplementary) by—
Acoidents to travellers on footboards of trains on E. I. Railway. 1633.
Appeals pending before Priviy Council.  2002.
Gmmmssmnex General for Commercial and Economic Affairs in Europe. 2011
ion paid for settl t of Railway claims. 1966,

Eﬂ'ects of Prohibition on health. 794.
Export of vaw and crushed bones and import of fertilizers, 1383.
Formation of Rajasthan Union. 1312,
Inauguration of large and small scale dairy farming. 1621,
Land brought uwiider cultivation. 1625,
Minimum wages for industrial labour. 758,
Opening of village post offices. 1629,
Operators in Contral Tractor Organisation. 1969,
Qutstanding claims on various Railways. 959.
State Air Service to Far East. 1172,
Supply of Tatas Coal-tar to distillers. 1968.

BHARGAVA, PANDIT THAKUR DAS— |

Question by— )
Action taken by Income-tax Department against assessees. 1731, :
Applications fur sanction under Sechon 34 of Income-tax Act. 1732
I 30.

Arrears of wonk in Ineome- ta.x“]l;z;mrhmeut 1730-31. i
Asgessment of Hindu undivided family. 1727. i
Cabinet level Relief and Rehabilitation Committee. 773, |
Confiscation uf Nizam’s bombars and ﬁghtevs by Pakistan. 429, |
Disbandment of 1 State Forces. 316, {
Dnspos&l of appeals pending befora Privy Councxl 541
T 1375-

Fixation of C pay of dmplnoed tewhers 1'732
Hindu

-tax and Super-tax. 1727-28, !
D meo e to bers of Hindu undivided families, m”-l

% i

Tssue of i ions re age of reti 1440, 2277,
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BHARGAVA, PANDIT THAKUR DAS-—contd.
Question by—contd.
Locomotives in use on Railways. 1086-87.
ini; i on which Sup and Busi Profits Tax are payable. 1729.
Mixing of sesamum oil with vanaspati. 1372-75.
Porsons retired at the age of fifty-five in Ministry of States. 1440.
Progeedings under Section 34 of Incometax Act. 1732.
dations on i for preservation and protection of cattle. 1377-78,

h on effect of ti on human beings. 1377.
Restrictions on slaughter of cattle. 1378-79.
3 ing the fi of i 1377.

Question (Supplementary) by—
Appeals pending before Privy Council. 2002.
Government dairy farms in India. 1536.
TInauguration of large and small scale dairy farming. 1620.
Manufacture and import of needles and cycles. 953.
Production and export of vegetable oils. 708.
R ploy and i of service to superannuated officers. 1566.
Rehabilitation of refugee teachers. 1699.
BHATKAR, SHRI L. S.—
Question by—
Eyuipment allowance to members of Foreign Delegations. 246.
Logses on account of theft and damage to goods on Railways. 1187.
Murders on trains and compensation paid during last four years. 1985.
BHATT, SHRI GOKULBHAT DAULATRAM—
Question (Supplementary) by—
Reduction in third class fares and construction of new third class bogies. 372.
Rehabilitation of refugees in camps. 212.
Social guides at Railway stations. 979-80.

BHOPAL—
Question re—
Merger of —— . 1195,
Merger of —— with Madhyabl and rep tion in C i A bly. 3-4.7
BHORALT RIVER SCHEME— 5 ,
Question re—
——— in Darrang district, Assam. 420.
BHORE COMMITTEE—
Question re—
Tmpl of dations of — — in Delhi and Ajmer-Merwara. 904,
BHUBANESHWAR—
Question re—
—— as halting station for Caleutta-Madras Air Mail Service. 713-14, 987.
BHUTAN— .
Question re—
Nepalese goodwill misgion to —— . 1893,
BIHAR —
Question 7e—
Activities and achievements of Mica Mines Labour Welfare Fund Committee at Kodarrs
in——. 1503-05.
G Board at. B h, —— . 682, -
(loging of coal mines in Bengal and —— . 499-500.
Construction of bridge dver river Koel, ——. 196-97.
Construction of new Railway lines in —— and Chota Nagpur. 1657.
B ion of V hila, Bhagalpur District, 2043-45.
Land reclamation and supply of tractors in -—— . 195-86.
lﬁhtﬁ recruiting centres in —— . 682,
Mineral deposits in Singbhum District, —— . 1140-51. -
New village offices in —— . 1652-54.
Recruitment of soldiers from —— . 1829-30. »
Telephone connections for all district headquarters in—— . 508
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BIJAI COTTON MILLS—
Question re—
Closing of —— at Bijainagar. Ajmer-Merwara. 1502-03.
Stocks in — at Bijainagar. 1486,
BIKANER— -
Question re— 3
Merger of —— . Jaipur and Jodhpur in Rajasthan. 924,
BILASPUR—

Question 7e—
Communal tea stall at —— Railway station. 1331

BILASPUR STATE—
Question re—
Administration of —- . 661-62.
BINA-—
Question re—
Running of fast ‘trains on Katni ——— branch Line. 2071
BINA—BHOPAL RAILWAY - 3 =
See “Railway(s)”.
BIRTH(S)—
Question re— E
—— and death rates. 1832, ‘
BISCUIT(S)— :
Question re—
Manufacture of —— 5.
Protection of Indian— industry. 1786-87.
BLACK LIST—
Question re—
Revision of ——— maintained by Government. 796.
BLACK MARKETING—

Question re—
——— in Kerosene Oil. 989, 1143,
BLIND—
Question re—
Education of the —— .  905-06.
Hospitals for deaf, dumb, — — and mentally deficient. 1811-13.
BOAT(S)—
Question re—
Country- b\uldmg industey aud inland waterways. 844,
Motor-boat for passenger traffic on inland waterways. 844.45.
Tr;ctom harvestors, oil engines, fishing —— and electric plants imported in 1948, 1096.
8.
BODH GAYA— :
Question re—
Management of Mahabodhi temple at —— by Budhmb representatives, 1677-78.
Publication of pamphlet, guide or book on —— .  2042-43.
BOILER(S)-—
Question re—
Locomotives and ——— facturing plant at Mihij Waest Bengal. 1169-71.
BOMBAY-—— \ :
Question re—
——— Talaphone Wunkﬂhop 729.
Damage to Government of India’s properties in -——— cyclone. 1490-91.
Demurrage recovered by Port Trust. 1849-5
Grant to branch of Royal Asiatic Society. 1437.38,
Houses of Rulers of States in Delhi and 425-26. 1551.
Loss to refugees in the —— cyclone. 1491-92.
Premises requisitioned in —— and Delhi. 379-81.
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BOMBAY —conid.-
Question re—conid. /
Refugees living in camps in —— 1686-87.
Supply of —— salt to Jubbulpore and U. P. 2256,
Through trains from Delhi to —— Caloutta and Madras. 1461,
Tractors for —— Province. 2083-84.

BOMBAY BARODA AND CENTRAL INDIA RAILWAY
See “Railway(s)”.

BOMBER(S)—
See *“Aeroplanes”.

BONES—

Question re—
Export of raw and crushed —— and import of fertilizers. 13

BONE MEAL-——
See “*Fertilizer(s)”.
BONUBS— 2
Question re-

81-83.

Scheme for mingrs. 1141,
Payment of —— for foodgrains procured internally. 1090-91.

BOOK(S)—
Question re—
published by Anjuman-e-Taraqqi-e-Urdu. 2219,
Proscribing of Hndi —— . 2089.
Publication of pamphlet, guide or on Bodh Gaya. 2042-48.
Publications proscribed in Delhi. 1207-183.
Return of historical documents and ancient in foreign countries. 1806.0%

BORDER—

Question re—
raids by Pakistan troops in Assam. 655-56.
raids from Pakistan in Jodhpur State. 807.
Closing of Pakistan Burma —— . 2007-08.

Indo-Pakistan incidents. 1018.

Infiltration of Pakistan army into East Punjab. 787.

Raids by Pakistan Nationals on Indisn —— . 669-70.
BORING MACHINE(S)—

See ‘“Machine(s)”.
BOSE, SHRT SARAT CHANDRA—

Question 76— *
— s criticisms on India’s foreign Embasstes. 761-62.

BOSE, SHRI SUBHAS CHANDRA—

Question re—
Property in the name of or Provisional Government of Free India when

the Azad Hind Favgj surrendered. 1905-06.
BOTANICAL SURVEY—

Question re—
of India. 1368.
BOY SCOUTS ASSOCIATION—
Question re—
Amal ion of Hind Scouts A iation and —— . 1414,
] BRAHMAPUTRA—
Question re—

Naval River Crafts on —— . 1424,
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BRAJESHWAR PRASAD, SHRI—
Question hy—
Appoi of private ies to amb: fors. 768.
O ions with And and Nicobar Tslands. 2236.

Crash of an 1. N. A. aeroplane in Kashmir. 718,
Ed: ional institutions in d and Nicobar Islands. 2186.
Expedition of Anthropologists to Andaman and Nicobar Islands. 2185-86.
Expenditure on displaced persons and houses constructed for them. 2017-18.
Indian Consulates and Embassies. 2121-23,
Indian Consul-General at Kashgar in Sinkiang. 538.
Indians in Mauritius, Fiji and Trinidad. 1891-92. 3
Investments of South Indian Chettiars in Ceylon, Burma, Malaya, Siam and Indo-China.
1892.
Legislation to stop appeals to Privy Council. 2007. 3
Management of Mahabodhi Temple at Bodh Gaya by Buddhist representatives. 1677-78:
Medical attaches to Indian Embassies. 767-68.
Patents taken under Indian Patents and Designs Act. 726.
Radio stations in India. 913-14.
Release of Laik Ali Cabinet members. 1713-14.
Soil conservation expedition to Nepal. 2007.
Telephonic connection between Delhi and Khatmandu. 2006.
Visit of M. 0. As. to Soviet Asin and Chinese Turkestan. 1892. e
Question (Supplementary) by —
Arrest of Indian Nationals in Johore, Malaya. 1025.
Candidates selected for U. N. O. fellowship. 1426.
Change in the nomenclature “British Commonwealth”. 1895.
Communists detaimed by Government. 1703.
Delhi Agricultural College. 1094.
Desecration of a Hindu Temple in Karachi. 886.
Exchange of students with Russia: 2036,
Expenditure on capital works, supplies and services to Kashmir, 25,
Facilities for practical technical education. . 1415,
Foreigners detained in India. 1817.
Tmport of foreign liquors and prohibition in provinges. 11
Import of tractors. 957.
Indians in Japan. 1247,
Indian Universities Commission. 1433,
Major irrigation projects under construction. 1498.
Merger of Sikkim. 1397-98.
Operators in Central Tractor Organisation. = 1870,
Production and mai cost of G collieries. 1952,
Rational distribution of salt on zonal lines. 1181,
Resumption of train service with West Punjab. 1093:
Settl of reft in And and Nicobar Islands. 802.
States not yet rer d in Consti A bly. 1050.
Through trains from Delhi to Bombay, Calcutta and Madras. 1461.
Visit of Indian Ambassador in Turkey to Paris. 1788,
BRASS.—
Question re—
Supply of hard-coke to manufacrurers of
BREN GUNS—
See “Arm(s)”.
BRIDGE(S)
Question re—
over river Sone near Dehri-on-Sone. 1089-90.
Construction of a over Ganga at Patna. 194-95.
Construction of over river Koel, Bihar. 196-97.
See also “Over Bridge(s)”. 3
BRITAIN—
See “United Kingdom™.
BRITISH BROADCASTING CORPORATION—
Question re—
Relay of —— broadcasts by All India Radio. 1292-94, 1727. %

BRITIS;EZ INDIAN GOVERNMENT—

Question re—
Abolition of titles conferred by —— .  2268.

ingots. 1368.




il st ) o R R e e Sl S i e e e L R e i B e

INDEX TO CONSTITUENT ASSEMBLY (LEGISLATIVE) DEBATES .71

BREITISH MILITARY BOSPITAL— : 15
See “Hospital(s)”.
BRITISHER(S)—
Question re—
British Officers in Indian Army. 2214. - i
Recruitment of British Personnel to Armed Forces Academy and Indian Military
Academy. 2046. “
BROADCAST(S)—
Question. re—
of western music from A, I. R. stations. 1727.
Relay of B. B, C. by All India Radio. 1202-94, 1727.

BROADCASTING STATION(S)—
Question re—

Assistance to Government of Nepal for setting up a 1310- 1
for Guntakal. 339-40.
BUDGET—

Question re— I
Apﬁ?gml of JY Delhi and Ajmer-Merwara by Chief C issi Advyisory C« il
i horie s Ovioon Simen, 7.8,

BUILDING(S)— : :

Question re—

* requisitioned for use of military personnel. 1031-32.
Government lying vacant in Sabathu Cantonment. 2208.

Return of roads, ‘and forests to Himachal Pradesh. 921-22. :
TUnauthorised constructions in Delhi. 1725-26. L

See also “Accommodation’.
BUILDING MATERIAL(S)—

Question re— A
Utilization of of unoceupied military & ks and other 680.81.

BULLDOZER(S)— LA
Question re—
Tmport and manufacture of tractors and —— . 1182-83.
BULLETIN—
Question re—
Reserve Bank of India — . 1704,
BULLION—
Question re—
Import of 2188,
Restrictions on import of —— . 1726.
BUNDHELKHAND— .

Question re—
: Discovery of old'silver coins in Srinagar Fort. —— . 2048:

BURMA-—
Question re—
Absorption of released Indian employees of Government of —— . 1848-49.
' Closing of Pakistan —— border.  2007-08.
Compensation to Indians for losses in —— and the Far Bast in World War FI.  1773-74.
Discharge of Indians from —— Government Service. 1621-23.
Financial aid'to — — to revive Petrol Industry. 228.
Import of rice-bran from 528-29.
Indian labour in —— affected by Burma Land Nationalisation Bill.  228-20.
Indian labourers in being thrown out of employment. 520.
Indians marooned in Toungoo District, 2012-14;
Indo-Burma Talks on Land Act.  766-67.
F Tnvestments of South Indian Chettiars in Ceylon, — — . Malaya, Siam and Indo-China.
2. ,
Pipe-line purchased by Indisn Traders Corporation lying in-—— . 167576 o

Political unrest in and repatriation of Indians. 776-78.
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BURMA—conid.
Question re—contd.
Release benefits to Indians in (,Avﬂ Servige. 245-46.
R iation of loyed Indian from ——. 530,

2088-89. s
A. men in Siam, -—— and Malaya. 1136-37.

Rice imported from
Sufferings and needs of ex-I.
BURMA OIL COMPANY—

Question re—
Nationalisation of -—— in India. 1500. =

BUS(ES)—
Question re—

—— for Delhi Transport Service and concesmon tickets. 198.
New for Delhi Transport Service. 959-60.
Number of Government-owned —— plying in Delhi. 1486.

BUSINESS PROFITS TAX—

Question re—
Minimum incomes on which Supertax and — — are payable. 1720.

BUTLER, MR.—
Quesmon 're—

Obj
—. 403 06
BUTTER—

Question re
Import of pure ghee and —— .  1471-72.

(4

whisky fi Y iation, London for placing orders with

CABINET—

Question 76—
level Relief and Rehabilitation Committee. 773.

CABINET COMMITTEE—

See “Committee (8)”".
CADET(S)—

Questmn re —
in Indian Military Academy. 1920-21.
CADET CORPS. NATIONAL—

Question re— N
branch in Ajmer-Merwara. 1198-99.
CALCIUM CARBIDE—

Question re—
Proasiots
Pr

of phosphorus, 5 CY ide and hal d Solvents. 698-89.

CALCUTTA—
Question re— &

Assam tea imported into —— . 1854-55.%
Bhubaneswar as a halting station for Madras Air Service. 713-14.
Bhubaneshwar ag halting station for Madras Air Mail Service.fJ 987,
-—— Gauhati Air Service over Pakistan territory. 202. oz
Construction of a new ship building yard near.—947-48.
Export duby on Jute collecbed at port. 2051-52.
to Scheduled Banks of —— . 1299,
Fn‘e and losses in Telephone TExchange and scheme for remodelling. 162-63.
Flight of aeroplanes from to Gauhati over Pakistan territory. 980.

Flight of Civil aeroplanes between —— ; Agartala and Gauhati over Pakistan territory.
2257.

Plague vaccine supplied to —— .  2205.

Recognition to Indian Gove Press E: iation, —— . 1897.98

Search of a Karachi-bound Greek ship at dederpore dooks —. 1423

Surcharge on air mail letters from —— to Gaubati. 981.
Through trains from Delhi to Bombay, Calcutta and Madras. 1461,

OAMBRIDGE—
Queation re—

examinations. 2208.
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CANADA—
Qruestion re—
India’s trade with . 123144
“War Quality’” Railway engines received from —— . 840,
CANDIDATE(S)—
Question re—
Appointment of —— qualified in Ministerial Service (Third Division Examination held in:
1947). 2211
Appoi of —

1024-25.

Pr i d with Employ Excl
— interviewed and selected by F. P. 8. C. 2026-28.
— selected for foreign studies in 1948. 26-27.
CANTEEN(S)—
Queation re—
Abolition of

1-—— in Go t offices. 1505,
CANTONMENT(S)—
Question re— -
Ban against Harijans drawing water from Railway well at Delhi
—— on North-West Frontier. 1441
Education of girls in areas. 1926-20.
Enforcement of House Rent Control Actin —— . 13186,
Expenditure on —— and Military Lands Department. 1936.
invernment buildings lying vacant in Sabathu o 2208,
High rents for houses in Jubbulpore —— area. 2218,
Rehabilitation of refugees from Western Pakistan —
Regquisitioning of immovable propert:
Sale of land for Tce Factory in Delhi
Sale of land in without auction.
CANTONMENTS ACT—
Question re—
Amendment of —— . 1556,
CANTONMENT BOARD(S)—
Question re—

— at Ramgarh, Bihar. 682.
Constitution of in Secunderabad and Mhow. = 1935-36.
Nomination of lady members on —— . 1925-26.

Pay of —— employees, 24-25.
Revision of pay seales of employees of Ambala, —— . 1598.
CAPITAL—
Question re—

2262-63.

Foreign - — investments. 1706,
Loan for construction of new —— for East Punjab. 2029,
Statisties re foreign investments in India. 1289-90.
Tal i in Ajmer-Merwara. 879-81.
Trice plan between — — and labour.  1248-50.
CAPITAL OUTLAY—
Question re—
production and profit of Government collieries. 1479-82.
CAPITAL PUNISHMENT—
Question re—

——. J1913.

CAPTAIN -

Question re =k

— of fraining Ship “Dufferi’ - 1120-21.

CART(S)—

Qur nre—

Carrying of refuse in open ——— in Delhi. 1810,

CASH BALANCE(S)-—
¥ Question re— i

— and reserves of Chihattisgarh States, 452. =
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CASH CERTIFICATE(S)—

uestion re—
Payment of - purchased from Pakistan Post Offices. 1652
Payment of —— transferred from Western Pakistan. 1316.
CASHIER—
Question re— -
Contractor —— on N. W. Railways. 1106.

CASTOR OIL—
Question re—

Export of cotton cloth, castor seeds and oil.  747-48,
Export of linseed, linseed oil, castor seed and —— . 877-78.

‘CASUALTY (IES)—
Question re—

Expenditure and in Kashmir Operations. 871
Expenditure and —— in Police action in Hyderabad, 14.

CATERING— i}

Question re—

b to Messrs. Ballavdas Eswardas on B. N. Railway. 136465,
Departmental at Kharagpur Railway Station. 1755.
Licence fee from on B. N. Railway. 17566.
Licence fee from Indian —— contractors on Railways. 1756-58.
Working of Department on the B. N. Railway. 1758,

CATTLE—

Question re—
Animals from Pakistan for Government dairy farms. 464-66.
—— insurance. 1750-51.

Crop and —— insurance schemes. 833.

Education to farmers in rearing —— . 1333-35.

Tmprovement of breed. 972.

Tmprovement of — — breeding and increasing milk supply in Delhi Province. 198283,

Tmprovement of breed on regional basis. 1335-36.
Tmprovement of in India. 948.-50.
Prevention of Rinder-Pest. 1954.
R dations o i for preservation and protection of ——. 1377
Restrictions on slaughter of 1378-79.
laughter of p t animals for ining pelts. 1658.
CATTLE BREEDING—
Question re—
Improvement of —— . 1175-77.
‘CATTLE CENSUS—
Question re—
—— . 1336.
CATTLE DUNG—
See “Fertilizer(s)’.
CATTLE SHOW——
Question ré—
—= 1 1470.
CEMENT—
Question re—
Allotment of ——— , iron and steel for construction of refrigeration plants. 1649-50,
factories. 1103-06.
Development of industry. ' 1472-73.

Export of limestone from Assam for manufacture of —— in Eastern Pakistan. 214s.

Factories manufacturing sheets. 1356-57.
Short supply of wagons for transport of —— . 2227-28.
CENSOR—
Question re—
(Censoring of films containing Indian National Flag and slogans in Eastern Paixiztas.
Film oensorshiF. 1228
_Formulation of uniform policy”of filn — 1911

2i9a.
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CEN SUb—
Question re—

—and rehabilitation of refugees.  226-27.
—— for 1951. 1413-14.
— in Assam, West Bengal and Hast Punjab. for preparation of electoral rolls. 334
—— of unemployed persons. 1059,
Next, decennial and general elections. 1196
CENTRAL PROVINCES AND BERAR—
Question re—

Administration of integrated C. P. States. 804.
Aluminium production in . 1760.
Construction of Central Hospitals at leg\]'ﬂ] and C. P. coal fields, 1141,
Crop failures in certain areas of 202,

Establishment of aluminium factory in 1759.

fixpenditure of cash found in treasuries of merged C. P. States. 804-05.

Exploitation of 1 d its in Burguja District in C. P. 1506-07.
Land reclamation in —— by tractors. 1968-6!

Prospects of aluminium industry in 1759-60.

Refugees in camps 2166.

Survey of place in C. P. for. transfer of certain central offices. 1507-08.
Tuberculosis sanatoria in C. P. 2217.
Waiganga multi-purpose Project in C. P, 1129-30.
CENTRAL PUBLIC WORKS DEPARTMENTS—
See “Public Works Department, Central®.
OENTRAL SERVICES—
See  « All India Bervice(s)”.
CENTRAL SUBORDINATE SERVICES COMMISSION—
See “Subordi: Services Co ission, Central”.
CENTRAL TRACTOR ORGA NISATION—
See “Organisation(s)”.
CENTRALLY ADMINISTE RED ARBA(S)—
Question re—

Aborigines in 458. 2 2
Action agambt printing presses, News papers, efc., in connection with R. 8. S. movement in
787-88.

Arrest of R. S. S. volunteers in —— , 446
Beggars in S b 2
‘(zammodltnes control under —— . - 848-51.
pul hysical in . 1580.
‘Compnl igﬁuy ducation in 1214-15.
Cunsumptmn of bhang, charas and ganja in 917, 15
Control on commodities in —— . 340.
Co-operative societies among industrial labourers in —— . 1778-70.
R. 8. 8. volunteers arrested, detained and convicted in ——— . 880.
Securities from Newspapers in ——— . 1804-06.
CEREALS—

See “Foodgrains”. . :
See also “Rice’.

CESS(ES)—
See “Duty (ies)”.
CEYLON-—-
Question re—
— Citizenship Act. 148788,
Deniul of citizenship rights to Indians in - . 1397,
Import, of copra and ‘eocomut oil from -, 898,
Investments of South Indian Chettiars in —, Burma, Malaya. Siun and Lndo-China. 1392,

Negotiations with - re rizhts of Tndiuns. 400,

CHALTHA, SRIJUT KULADHAR-——
Question by

Assam tea imported into (al
Banana vesearch station for m. s
Begrars in Centrally Administered Arvea. 797, ~
Clerkuge charges for return of unused Ruilway tickets. 1855-5
evelopment of Fisheries i in Lake C‘}ulea, Orissa.  1745-46.
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CHALIHA, SRIJUT KULADHAR-—contd.
Mon by—contd.
blish of a technological college in Assam. 1298,
Establist of naval i 1932-33.

Bstablishment of paper mill in Assam. 1611-12.
ress train to carry mail and passengers between Howrah and Siliguri. 978-74.
Extxsunon of manganese ores from szmna.gmm and Garqam, Orissa. _1889-90.

for and in North East Frontier

tﬂbal aveas. 1131-33.
€rant for establishment of Medical College in Dibrughar, Assam. 1705,
Grant for tuberculosis hospital in Assam. 1910.
Houses built for refugees from Pakistan. 1999-2001.
Housing conditions of labourers in Assam Tea Estates. 1391.
Leprosy Research Institute at Jorhat, Assam. 2025-26.
Location of Assam Railway Workshops. 1186-87.
Manuiacture of tea-chests. 1469-70.
Military Technical Training Centre, Jorhat. 1390-91.
Nauomahtntmu of Burma Oil Compsm_v in India. 1500.
Naval River Crafts on Brahmaputra. 1424
Overhead bridge at Mariani on Assam Railw ays. 844,
Poppy cultivation and Opium manufacture in Indian States. 1241, ~
Railway accident near Kamarbandha station, Assam. 843-44,
Recognition of the State of Israel. 1400-01.
Repair of aerodrome at Jorhat. 1745,
Rice },.-m)uctmn in Assam. 974,
Road link between Siliguri and Assam via Cooch Bihar. 975.
Salcons for officers in Assam Railways. 1102-03.
Students to be sent abroad for technological education. 1051-53.
Tea cess realised from Assam for Tea Market Expansion Board. 1397
Time taken for lying of keels of ships in U. K. or U. 8. A, 1943,

Question: (Supplementary) by—

Allotment to Nepal from Post- war Reconstruction Fund, 2193,
Archaological excavations.
Civil acrodromes in Assam.
Communication from Gov ernment of Assam re-control of production of opmm
Conditions of service of Indian seamen employed in foreign companies. 211\
Construction of a major Port at Kandla., 2259.
Construction of new aerodromes. 951-52.
Conversion of Dufferin into as Shore Establishment. 1882.
Development of rubber industry. 1328.
iture on construction of roads in Jummu and Kashmir State. 915,

Expansion of Navy. 2037.

vt of vaw and erushed bones and import of fertilizers. 1383,
Facilities for pmct:cal technical education. 1416,
Graduation training of released I A.M.C. Officers at Lake Medical College, Calcutta,
Troport duty on gold. 1716.
Tmport of tractors. 957-58.
Increasing the production of salt. 1456-57.
Indians in Japan, 1247,
TIndians marconed in Toungoo Distriet, Burma. 2013,
Manufacture and import of locomotives. 962,
Monopoly in salt trade. 1080.

nisation of cottage industries in Provinces, 1948,
Pension to families of deceased Army Personnel. 1801.
Potrol industry. 1250, 12:
Prevention and cure of leprosy. 1557
Reconstruction scheme for failed banks in West Bengal. 1924,
Record of wagons going to and returning from Pakistan. 1979.
Regrouping of Railways and re-organisation of workshops. 1736,
Resources of crade oil in Indin,  76;
Result of F.P.S.C. examination for
Shorbage of raw cotton. g
Statistics re foreign investments in India.
Technological institutes for a_ric ulumx 821.
Trade Agreement with Russia. 23.
Travelling expenditure of Mi
Use of Gopalpur Port in Orissa.

LN, commisgions. 1925,

CHAMAN LALL, DTWAN—
tion by—
Qnee 1511-35.

OGmmOdmLs de-controlled and their prices before and on 10th January, 1048,

917,

1296.

T R R Ry o I
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OHARAS—
Question re—
Consumption of Bhung, —— and Ganja in centrally administered areas. 917.

CHARGEMAN (EN)—
Question re—
Pay scales of —— in Mechanical Department of B. B. and C. L. Railway. 187-88.

CUHATTOPADHYAY, SHRI MIHIR LAL—
Question by—
Sentence of death passed on General Tojo and his colleagues. 1128.
Question (Supplementary) by—
Animals from Pakistan for Government dairy farms. 465.
Bhakra Dam and Damodar Valley Projects. 1117.
Commercial publicity for Indian goods in foreign countries. 522.
(onferences held by the Ministry of Agriculture. 161.
Construction of a new ship building yard near Calcutta. 948.
Import of foodgrains begides allotments by F.A.O. 484.
Manufacture and import of needles and cycles. 953.
Manufacture of aeroplanes and spare parts. 824.
Manufacture of Synthetic dye-stuffs. 2238.
Measures taken to grow more food. 364.
Personnel and purpose of mission to Ethiopia. 1127-28.
Production and import of food grains. 483.
Recommendations of Panel on silk-industry. 2233-34.
Refugees from East Bengal. 217.
Rehabilitation of refugees from East Bengal. 1019.
Rehabilitation of refugees from Pakistan. 215.
Rehabilitation of refugees in camps. 212,
Rehabilitation of refugee teachers. 1698-99.
Smuggling of goods from India into Eastern Pakistan. 1711,
Threatened Railway strike and action against communists. 1113,
Treatment of lepers and measures to check leprosy. 433.
CHAUDHURI, SRIJUT ROHINI KUMAR—
Question by—
Appointment of Assistant Director of Air Transport. 372-73.
Appointment of foreign trained Scholars in Indian Agricultural R L Insti 2092-
95.
Archmological excavations. 673—76. g
Benefits to LN.A. personnel. 457,
Bhorali River Scheme in Darrang District, Assam. 420,
Qalcutta-Gauhati air service over Pakistan territory. 202.
Census in Assam, West Bengal and East Punjab for preparation of Electoral Rolls. 339,
Delay in delivery of money orders and parcels at Gauhati. 509-10.
Delhi Transport Service. 201-02.
De-requisitioning of lands and buildings in Assam. 458.
Disposal of appeals pending before Privy Council. 540-41.
Dispute I thorities and employees of Tezpur-Blipara Railway in Assam. 542.
Dissolution of undivided joint Hindu family for income-tax assessment.* 1599.
Expansion scheme for Indian Agricultural Research Institute , Delhi. 1982.
Firing by soldiers on policemen on duty in Delhi. 30.
Flight of aeroplanes from Caleutta to Gauhati ‘over Pakistan Territory. 980.
Grant promised to Assam Gov t for Post-war Development. 338-39.
Hydro-electric scheme for Assam. 420.
Improvement of cattle breeding and increasing milk supply in Delhi province. 1982-83.
Indians in Japan. 1247.
Labour Welfare Officers for Assam. 420-21.
Labour Welfare Officers in Assam. 537-38.
Tunatic asylums and mental hospitals. 339, 1551.
Manufacture and distribution of opium by Government. 30.
Mercy petitions from i dp 453-54.
Metre Gauge Railway Line bet and Tezpur. 369-70.
Planters Associations and Labour Organisations of Tea Estates. 540.
Purchase of tractors. 738-39.
Reduction in third class fares and construction of new third class bogies. 370-72.
Restrictions on visitors to Kohima and Imphal. 413:-14.
Supply of whisky to Indian Army. 1206.
Surcharge on air mail letters from Calcutta to Gauhati. 081.
Uplift of people in Assam Tribal Areas. 414-20. >
War Service concessions for appointment in All-India Services. 453,
Admission of Indian in ed ional institutions {n England. 312,
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CHAUDHURI, SRIJUT ROHINI KUMAR—contd.
Question (Supplementary) by—
Agreement reached at Delhi Inter-Dominion Conference. 208.
Ap ions for import p 378.
Banana Research station for Assam. 1333.
Border raids by Pakistan troops in Assam. 656.
Carrying of airmails by Airways Companies. :349.
Civil Aerodromes in Assam. 2257.
Compensation to victims of Razakar atrocities. 332,
Complaints re delivery of letters and money orders. 2245.
Expenditure on rehabilitation of East Bengal x‘efugeee 765.
Expenditure on relief of East Bengal refugees. 771
Facilities for third class passengers. 1463,
General Election. 1399.
Grant for establish of Medical College in Dibrughar, Assam. 1705.
Import of textile machinery from Japan. 516.
Inventories of private properties of Princes. 1294,
Loans sanctioned by Industrial Finance Corporation. 1559.
Low emoluments of male nurses in hospitals. 120.
Objections by Whisky Manufacturers Association, London for placmg orders with M
Butler. 405.
Petrol Industry. 1251.
Prevention and cure of leprosy. 1557,
Prohibition in Delhi and Ajmer-Merwara. 1431.
Railway accidents. 172.
Reduction in third class fares and construction of new third class bogies. 272
Refugees from East Bengal. 218.
Repair of aerodrome at Johrat. 1745.
Reporting by public of cases of corruption in Railways. 692.
Reshomtmn of abducted women. 1246.
from and prohibition of poppy cultivation. 9.
Robbeues in running trains. 1747,
duled and Scheduled Banks. 1802.
Selections made by F.P.8.C. for Gazetted Posts. 668.
Shortage of raw cotton. 2244,
Shri Sarat Chandra Boge’s criticism on India’s foreign Embassies. 761-62.
Stocks of cloth with mills on 1st December, 1948. 166-68.
“ World production of opium and prohibition in Tndia. 317.

CHEMICAL INDUSTRIES—
See “Industry(ies)”. .
CHETTIAR, SHRI T. A. RAMALINGAM— s
Question by—
Remittances from Indo-China. 1900-01.
Question (Supplementary) by—
Amount realised by Disposals Directorate from sales. 462.
Fixation of prices of cloth. 693, 695.
In port of textile Machinery from Japan. 516.
Loss of foodgrains due to locust pests and rust. 1743.
Restoration of disr-antled railway lines in Madras. 707.
Universal basic education. 791.
CHHATTISGARH STATES—
Question re— i
Cash balances and reserves of

452,

Private properties of Rulers of 1540-48.
CHIEF COMMISSIONER (S)—
Question re—
Approval of Budget of Delhi and Ajmer-Merwara by —— Advisory Councils. 2198-99.
CHILD LABOUR—
Question re—
Employn ent of ——-.  1996. :
KA LAKE—

Question re—

Development of fisheries in Orissa, 1745-46.

CHINA—-
Question re—
Civil War in —— 226.
Indians in Communist occupied —, 421-22.

Indian Nationals in War Zoneir — - 1006.
Indian students in— —Univeraities under Communist control. 1493,
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CHINESE TURKISTAN—
Question re—

Visit of M. C. As. to Soviet Asia and —— 1892.
CHINGLEPUT— £
Question re—
Electri ion of Rail lines bet Tamb —— and Ark on M. and 8. M
Railway. 1466-68.
Remodelling and Conjeevaram Railway stations. 1468.

CHOLERA VACCINE—
See “Vaccine (8)”.
CHOTA NAGPUR—
Question re—
——construction of new railway lines in Bihar and —— 1657.
CHOWDWAR—
Question re—
Repairing of —— aerodrome in Orissa. 8.
CHUMMERY(IES)—
] See “‘Quarter(s)”.
. CIGARETTE(S)—
Question re—

Help to —— industry. 1172-73.
Revenue from enhanced excise duty on tobacco, —— and tea. 1056.

CINEMA—

Question re—
Construction of —— houses in Delhi Province. 235, 2268.

CITIZENSHIP—

Question re —
\ Ceylon —— Act. 14B7-88. )
Denial of —— rights to Indians in Ceylon. 1397.

CIVIL SERVICE, INDTAN—
Question re— =

Europeans in —— L.P.S. and LE.S. 2223-24.
Former Secretary of State’s Services. 2223.

CIVIL AVIATTON—
See “Aviation”.
CIVIL SERVICE, BURMA—

Question re—
Release benefits to Indians in ——. 245-46.

CIVIL SUPPLY(IES)—

L
?
L Question re—

Rezruitment of Inspectors and Clerks in the office of the Director of

CIVIL WAR—
Question re—
-——=in China. 226.
CIVILTAN(S)—
Question re—

—— enployees in A.L.G.S., Bengal Area. 2191,
Qunhﬁcatmns for Store- Keepers in R.LAF. 2191-92.

Delhi, 1658-59.

of R.LA.F. Equip t Depots on —— Basis. 2191,
CLATIM(S)—
Question re— 5
%" Adjustnent of Inter-Dominion Governmental ——. 338,
r —— for damage to goods in transit on Railways. 1085-86.

—— on Railways for compensation for lost goods. 1099.
—-— pending in Delhi and Ferozpur Railway Divisions. 2247-49. I
re goods booked from Pakistan to India during disturbances. 2099,
Compensation by Railways for during 1948. 1484,
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CLAIM(S)—contd.
Question re—conid.

Comp paid for sebtl t of Railway ——. 1963-67.
Outstanding —— on various Railways. 958-59. 0 N
Settlement of —— re goods booked to Pakistan and vice versa before partition. 1854.

Settlement of private —— against Germany. 247.
CLASSIFICATION— g
Question re—
New of Railway compartments. 200-01.
CLERK(S)—
Question re—
Assisti A Officers, A and —— in Railway Audit Department. 933-
35.
Confirmation of qualified —— of Military Accounts Department. 314-15. 2 2
Recruitment of inspectors and —— in the Office of the Director of Civil Supplies, Delhi.
1658-59.

Retrenchment of temporary personnel. 2272.
See also “Employee(s)”.
OLERKAGE—
Question re— :
charges for return of unused Railway tickets. 1855-57.
OLINIC(S)—
Question re—

Establishment of University for Naturopathy and Nature Cure ——. 1579,
i 434,

Tuberculosis —— in India.
Venereal disease —— 1420.
See also “Hospital(s)”. _
CLOTH—
See “Textiles”.
CLUB(8)—
Question re—
Flying —— in India. 821-22.
COAL—
Question re—
Allotment of pig iron, steel, hard coke and steam
factories. 2077.
—— production. 1988-89.
Control of selling prices of ——. 1990

Enquiry into cost of production of ——. s 1100-01.
Fixation of rice of Korea 998.

—— to foundries and steel processing

Iron and ——- mines of Telcher, Orissa. 1193,
Manufacture of power alcohol from molasses and synthetic petrol from ——. 810-12.
Manufacture of synthetic oil from ——. 713, 1876.
Prices of in different collieries. 989-97.
Strikes in —— mines. 1498-99.
Supply of — to tobacco growers of Guntur and Krishna District by rail. 975-76.
Supply of hard Coke to manufacturers of brass depots. 1368.
COAL MINE(S)—

See “Colliery (ies)”.
COAL MINE LABOUR WELFARE FUND—-
Question re—
Construction of houses from ——, 2135,
COAL TAR—
Question re— Y
Supply of Tatas —— to distillers. 1967-68.
COAST(S)—
Question re—
Defence of east
COASTAL TRAFFIC—
Question re—
Encouragement to ——,. 1018.

of India against Naval attacks. 799,
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COCONADA—
Question re
Development of a deep sea Port between Mormugao and Cochin and a harbour at——.
170.
COCHIN—
Question re—
Conversion of ——- harbour into naval base. 981.
Development of a deep sea Port hetween ——- and Mormugao. 367.
Development of a deep sea Port between Mormugao and ——- and a harbour at Coconada

170.
Naval School at
Report of the adviser to Ministry of States re

Union of

COCONUT(S)—
Question re—

Plan to increase production of

1205-06.

and Travancore. 1725.

and Travancore States. 1315.

1457-58.

OOCONUT COMMITTEE, INDIAN CENTRAL—
See “Committee(s)”.

COCONUT OIL—
Question re —

Tmport of Copra and —— from Ceylon. 893.

COFFEE—
Question re—

Stopping of supply of

COINS—
Question re—

Discovery of old silver
Replacing Kings effigy on

seeds to Co-operative Societies. 1479.

in Shri Nagar Fort, Bundhelkkhand. 2049.
and currency notes. 2048-49.

COLLECTOR(S)—

Question re—
Resid

ial houses isitioned by the

of Delhi. 2225.

COLLEGE(S)—
Question re—

Accommodation for
Agricultural and Veterinary

Central staff

Delhi Agricultuml

of Nursing, Delhi, 22.
for Utkal University. 319.
for Railway officers. 1159-60.

10! 7

£ a technological —— in Assam. 1208,

o
Graduation training of released T.AM.C. Officers at Lake Medical

Calcutta. 1204-96.

Grant for establishment of Medical —— in Dibrughar, Assam. 1705.
Tnstitutions for Medical studies. 1600-03.

Management of Lady Hardinge Medical
for male students in Delhi. 1223-24.

Medical

Model aeroplane clubs in 5
Student’s strike in Delhi Agricultural

and Hospital. 1059-60.
. 196.

1095-96.

See also “Bducational Institutions” and also “school(s)”
COLLIERY (IES)—

Question re—

Coal Mines Labour Welfare Fund. 894-95.
Capital outlay, production and profit of Government ——. 1479-82.
Closing of coal mines in Bengal and Bihar. 499-500.

aroas not under Mines Board of Health. 1141-42.

Construction of Central Hospitals at Ranigan]j and C.P. coal fields. 1141.
Employment of women for underground worlk in Korea Coal Mines. 894,

Expenditure for providing foodgrains at cheap rates to

Foodstuffs at.
Iron and coal

labour. 1483.
concession rates to Miners in Coal fields. 1890-91.
mines of Telcher. 1193.

Modern machinery for coal mines. 367-68.
Non-implementation of Conciliation Board’s award in . 1140.
Orissa Government’s control over Coal Mines Labour Welfare and Housing Funds. 1903-

04,

Prices of Coal in different

989-97.

Production and maintenance cost of Government 1950-52.
Purct rices of dities for Gov —— and grain shops. 1482,
Railway sidings for West Jhagrakhand and Rajoagar ——. 1093
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COLLIERY (IES)—contd.

Question re—conid.
Recommiendations of Concilidtion Board and Fact Finding Committes r¢ Coal mins and
labour unrest. 1026-27

Strikes in Coal mines. 1408-00.
Utilization of Coal Mines Labour Welfare Fund for education of labourers, 1884-85.
COLONISATION—
Question re— -

of Andaman and Nicobar Islands 2025,

COMMERCIAL CROPS—
See “Crop(s)”.
COMMERCIAL INTELLIGENCE—
Question re—
Enquiry from Trade Commissioners through directors, ——. 1667,
COMMERCE—
Question re—
Commercial publicity for Indian goods in foreign countries. 521-22.
Commissioner General for Commercial and Economic affairs in Eurgpe. 2010-11.
Dakotas used for Commercial purroses 1321-22.
French Economic Mission to conclude a Cnmmercml Trml.ty 1121-22.
Report of Sri Ram Committee on Trade and * 1266-7/
Treaty of friendship and with U.S.S.R. 1503.
COMMERCE, MINISTRY OF—

Question re—

Gazehwd and non - gazatted staff in the 1142,
of the for 544.
COMMISSION(S8)—

Question re—

Gmm; of —— to licentiates in T.A. M C. 1831,
and d since 15th August 1947. 2059.

Result of F.P.S.C. e‘mmmﬂhon for R.LN. 1924-25.
Temporary and short service in Army. 1203.

COMMISSIONED OFFICER(S)—
Question re—
Pension and gratuity to emergency

promoted from ranks. 2209-10.

COMMISSIONER GENERAL— AT
Question re—
for C. ial and E ic affairs in Europe. 2010-11.
COMMITTEE(S)—
| Question re—
to enquire into the working of the Criminal Tribes Act. 2-43, 1551.
Departmental conferences and meetings hsld by various Mxmstnas. 1225,
Expenditure on fe and d 685-86.
Investigations of Indian Central Cocoanut 2095-96.
Meetings of Standing for Ministry of Agriculture. 737.

Meetings of Standing for Ministry of Commerce. 544.

Meetings of Standing —— for Ministry of Communications, 737,

Meetings of Standing for Ministry of Defence. 683-84.

Meetings of Standing for Ministry of Education. 684.

* Meetings of Standing for Ministry of External Affairs and Commonwealth Relations.

544,
Meetings of Standing —— for Ministry of Food during 1948, 1659.
i Meetings of Standmg for Ministry of Health. 684-85.
3§ Meetings of Standing —— for Ministry of Industry and Supply. 737.
Meetings of Standing —— of Ministry of Inf
Meetings of Standing for Ministry of Railways. 73
Meetings of Standing for Ministry of Relief and Rehabilitation. ~ 545.
Meetings of Standing —— for Ministry of States. . 685.
Meetings of Standing for Ministry of Transport. 738.
Meetings of Standing for Ministry of Works, Mines and Power, 545.

Meetmgs of Standmg Fmanme . 684, t
of D —for r Heavy Chemical Industries. 496-99.
Recommendations of Kunzru —— on lewa.ya 831-32.

685,
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COMMITTEE(S)—contd.
Question re—contd.
Report of Cabinet on Development plans. 1809.
Reports of on Indo-Pakistan disputes. 222-23.
Report of Sri Ram on Trade and Commerce. 1266-87.
Visit of Members of Standing Advisory for Ministry of Defence to Military installa-
tions. 1725.
COMMODITY(IES)—
Question re—
de-controlled and their prices before and on 10th January, 1948. 1511-35.
—— imported from and exported to Pakistan. 2167-75.
under control in Centrally Administered areas. 848-51.
Control on in Centrally Administered Areas. 340.
Price index of various 312-13.
Purchase prices of for G t collieries grain-shops. 1482,
See also “Goods”.
GOMMONWEALTH—
Question re—
Change in the Nomenclature “British—.” 1894-96
Pr me Ministers Conference to be held in London. 2015-17.
Conference of Foreign Ministers of countries. 1679-80.
Contribution to Agricultural Bureau. 1805-07.
Discussions at Prime Minister’s-conference in London. 1387-88.
COMMUNALISM—
Question re—
Abolition of communal canteens in Government offices. 1505.
Check on activities of communal organisations. 1203.

Naming of Indian Army Regi after 452.
COMMUNICATIONS—
Question re—
Ban on use of titles in official —— and publications. 1912.

with Andaman and Nicobar Islands. 2236.
Control over in Hyderabad State. 666-67.
i ial all or pitals and education in. North East Frontier tribal areas.

- 1131-33. :
COMMUNICATIONS, MINISTRY OF—
Question re—
Gazetted and non-gazetted staff in —— . 1879,
Meetings of Standing Committee for ——.  737.
COMMUNIST(S)—
Question re—
Activities of in Hyderabad. 2184-85,
Army clashes with in Hyderabad. 15.

detained by Government. 1702-03.
— menace in Hyderabad. 1059.

Indians in occupied China. 421-22. 2
TIndian students in Chinese Universities under control. 1493.
Threatened Railway strike and action against ——. 1509-13. 4
COMPANY (IES)—
Question re—
Conditions of service of Indian seamen employed in foreign —. 2117-19.

Disabilities of Indian employees of Anglo Iranian Oil 5 .
Refunds to share holders of Sterling and Dollar —— in India. 1309.
See also “Air Service(s)".

COMPENSATION(S)—
Question re—
by Delhi Improvement Trust for land acquired for Delhi Cloth and General Mills
Ltd. 1581-82. 2
— by Railways for claims during 1948. 1484,
— paid for settlement of Railway claims. 1963-67.
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COMPENSATION(S)—contd.

Question re—contd.
to Indians for losses in Burma and the Far-East in World War II. 1773-74.
to judges of Common High Court of Eastern States Group., 1428.

to vietims of R in Hyd d. 331, 1206-07.
Murders on trains and paid during last four years. 1985.

COMPENSATORY ALLOWANCE(S)—
See ‘Allowance (s)". 5
COMPLAINT(S)—
Question re—
7e delivery of letters and money-orders. 2244-45.
regarding favouritism in allotment of wagons. 1765-66.
Pakistan’s in Security Council re Hyderabad. 1050-51.
COMPLAINT BOOK—
Question re—
at Railway stations. 2065.
CONCESSION(S)—
Question re—
Privilege Ticket Order ——. 898-99.
Privilege Ticket Order to non-Railway Government servants. 1048.
CONCILIATION BOARD—
Question re—

Non-implementation of ’s award in collieries. 1140.

Recommendation of and Fact Finding Committee re ¢oal mine labour unrest, 1026-
27,
CONFECTIONERY INDUSTRY —
See “Industry(ies)”.
CONFERENCE(S)—
Question re—
Agreements reached at Delhi Inter-Dominion . 205-08.
Arrests in connection with the Akali 1315-16.
Commonwealth Prime Ministers’ to be held in London. 1904-05, 2015-17.
held by the Ministry of Agriculture. 157-62.
—— of Foreign Ministers of Commonwealth countries. 1679-80.
Countries invited to Asian 534-36.
Departmental —— and Committee mestings held hy various Ministries. 1225,
Discussions at Commonwealth Prime Ministers’ in London. 1387-88.
Discussion on Asian Economic and Industrial Development at UNECAFE ——, La pstone,
Australia. 1672-74.
Disposal of evacuee property after Inter-Dominion —— held at Karachi. 1684-86.
Engineers resolution re removal of restrictions on import of essential goods.  1684.

Expenditure on , committee meetings and delegations. 685-86.
Expend.lture on deputatlons from International and trade purposes. 1193.
of M. ng Officers’ 965-70.

CONFIRMATION—
Question re—

Absorption of certain classes of Governmsent servants into permanent cadres. 1563-64.

CONGRESS, INDIAN NATIONAL—
Question re—
Congress resolution 7e foreign possessions in India. 224.
Petrol to visitors of Jaipur Session of 366-67.
CONJEEVARAM—
Question re—
Remodelling Chingleput and
CONSTITUENT ASSEMBLY—
Question re—
Convention of States Representatives in ——. 662.
~ Merger of Bhopal State with Madhyabharat and repreaentuhon in——. 3.4.
Representations of East Punjab States in ——. 670.
Representation of Phulkian Union in ——. 427-28.
States not yet represented in 1049-50.

Railway Stations. 1468.
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CONSTITUENT ASSEMBLY, MEMBER(S)—

Supply of advance copies of answers to questions, ete., to Members. 511-13, 619-20 (Part
1L

Question re—
Auction of trees in quarters. 1502.
Construction of additional rooms in quarters. 1899-1900.
Construction of cow sheds in —— bungalows. 2163-64.
Occupation of quarters in New Delhi by non-M.C.A.s. 887-89.
Pensions drawn by from Hyderabad State treasury. 3.
Visit of o Soviet Asia and Chinese Turkistan. 1892.

CONSTITUTION—
Question re—
Model. for the States. 1287-88.

CONSULATE(S)—
Question re—

£ Indian

r OONTAI—

Question re—

1 Scheme for connecting —— with

' CONTRACT(S)— =

"  Question re—

I — for railway bookstalls. 986-87.

and Embassies. 2121-23.

Road and Jaleswar. 1635.

— for railway refreshment rooms. 1657.

Railway with Messrs. - A. H. Wheelerand Company. 1188-91, 1554.
. CONTRACTOR(S)—
Question re—
Agreements between Railway administration and ——. 1362-63.

—— Cashier on N.W. Railway. 1106.
for tonga stands at Delhi Main Station. 1368.

Industries recruiting labour through ——. 77
TLicence fee from catering—on B.N. Railway. 1756.
| Licence fee from Indian catering —— on Railways. 1756-58.
CONTROL—
Cloth Policy. 692-93.

Commodities de-controlled and their prices before and on 10th January, 1948-
Commodities nunder in Centrally Administered Areas. 848-51.

— of selling prices of coal. 1990. 2

—— on cereals in urban areas. 1837-45.

—___ on commodities in Centrally Administered Areas. 340.

— on distribution of sewing thread. 1175.

—— on food charges in Delhi and Simla hotels. 1384.

on paper. 1458-60.

Enforcement of House Rent, Act in cantonments. 1316.
Policy. 362.

Question re—
|

Government’s Textile
Implementation of Cloth Scheme. 199-200.
[ Textile Production Committee. 492-93.

o

Withdraywal of Fruit Products. Order. 698.
* GONTROLLER OF MILITARY ACCOUNTS—

Question re— .
Tocation of a Branch Office of ——, Southern Command. 667.
CONTROLLER OF SALT—
Question re—
Office of
CONVICT (8)—
Question re—
1 of pri between India and Pakistan . 1272,
Lodging of prisoners in iron cubicles in the Central Jail, Ajmer. 1306-07.
Mercy petitions from condemned ——. 453-54.
Political and I. N. A. Prisoners in Indian Jails. 1705-06.
Prisoners exchanged between India and Palkistan. 1669.

1873.

Scale of diet for prisoners in the Central Jails of Ajmer and Delhi. 1301-05.

COOCH BIHAR—
Question re—
Road link between Siliguri and Assam via ——. 975, .

1511-35.

e R. 8. 8. Volunteers arrested, detained and convicted in Centrally Administered Areas. 68
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CO-OPERATIVE BANKS-—
See “Bank(s)”.
CO-OPERATIVE CULTIVATION—
See ““Cultivation”.
CO-OPERATIVE SOCIETY (IES)—
Question re—
Agricultural Labourers Multi-purpose 1675.
ng industrial lab in Centr: ally Administered Areas, 1778¢79.
——of salt producers, 494-96.
Distribution of cloth and yarn through 190-91.
Sale of land in Delhi to Government servant ——. 681,920,
Stopping of supply of coffee seeds to ——. 1479,

COPPER—
Question re—
——mines in Dhalbhum. 1152,
COPRA—
Question re—
Import of —— and coconut oil from Ceylon. 893. -
India’s requirements of ——. 873,
CORPORATION TAX—
Question re—
Arrears of Income-tax, Supertax and of evacuees to Pakistan. 1540,
CORRESPONDENT(S)—
Question re—
Appointment of All India Radio —— in provinces. 446,
CORRUPTION—
Question re—
Cases of —— in Central Government Services. 1053-54.
Cases of in various Ministries. 1059,
Gazetted officers tried for —— on Railways. 2069.

Measures to check
Prevention of

in Railway administration . 186-87.
in C.P.W.D. 1888-89.

Reporting by public of cases of —— in Railwuys. 691-92.
Trial of C. P. W. D. Officers on charge of ——. 866.
COTTAGE INDUSTRY (IES)—
Question re— =
Central Board of ——. 739-40.

Introduction of spinning in plans. 1880.
Mobile Employment Exchanges and for refugees. 759-60.
Organisation of ——in Provinces. 1045-49.
See also “‘Industry (ies)”.
COTTON—
Question re— .
Onltwm.mn of finer varieties of ——. 1085.

to check speculation in IRk Sy il

Production and import of 1612,
Shortage of raw ——-. 2242-44.

COTTON CLOTH—
See “Textile (s)".
COTTON GOOD(S)—
See “Good(s)”.
COTTON, MR. SYDNEY —
Question re—

——— s flight over Indian territory.. 875-76.
Removal of money from Hyderabad by ——. 683,
COURT(S)—
Question re—

Civil and criminal cases m A;mer Merwa.m 2199.
India’s rep 2003.
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COW SHED(8)—
Question re—
Construction of —— in M. C. A. bungalows. 2163-64.
CRIME(S)—
Question re—
Civil and Criminal cases in Ajmer-Merwara Courts. 2199.
—on B. N. Railway. 2097.
Increase in in Delhi. 1700-01. ]
Trial by jury of Euroy British Subj in India in Ci 1 cases, 1817.
CRIMINAL TRIBE(S)—
Question re—

Act, 342.43, 1551.

Committee to enquire into working of
. 1549,
CROP(S)—
Question re—
1 Cattle T 1 833.
~— failures in certain areas of C. P. and Berar. 202.
——— Insurance. 1749
Discouraging of commercial —-  1750. i
Measures to increase yield of existing and import of foodgrains. 697-98.
Organisations for research on -—. 1361,
Specialised Seeds. 1080-81.
CROP INSURANCE—
See *‘Insurance”.
CROWN EMBLEM-—
Question re— :
Use of —— by High Courts. 899.
CREW-—
Question re— i
Financiel help to relations of ——— of the Dakota lost on Kashmir Front. 1424.
CRUDE OIL—
Question re—
Refineries for imported . 162,
Resources of -~ in India. 762-63.
CULTIVATION-—
Question re—
-—— by tractors. 504.
— of finer varieties of cotton. 1085.
—— of jute in South India. 1852-53.
—— of reclaimed land. 505.
Development, of Tapioca ——. 1641,
Food production and co-operative —— of waste lands. 191-92.
Land brought under 1623-26.
Lund reclamation for during 1949. 506.
Land under foodgrain ——. 1107.
Poppy —— and opium manufacture in Indian States. 1241
QULTIVATOR(S)—
See ““Agriculturist(s)”
CULTURE—
Question re— g
Foreign students studying Indian —— in India. 1567-68.
CULTURAL ATTACHES—
Question re—
——+t0 Indian Embassies. 1893-94.
CULTURAL RELATION(8)—
Question re—
Literature for improvement of with foreign countries. 1443.
Steps to improve with foreign countries. 1427-28.
OULTURAL TRUST, NATIONAL—
Question re—
Formation of ———. 1825-26.




T e e e R R  E ————————SS

44 INDEX TO CONSTITUENT ASSEMBLY (LEGISLATIVE) DEBATES

CURRENCY-—
Question re—

—— Notes in circulation. 786, 1569.
—— notes in circulation in December, 1948, 29-30.
Devaluati

of —— in Europ Marshall Aid Countries. 1576.
Link of Indian —— with U.K. Sterling. 1912,
Reduction in —— exchange to Indians returning from Indo-China. 2145.
Replacing Kings Effigy on coins and — — notes. 2048-49.
‘CUSTODIAN OF EVACUEES’ PROPERTY-— B

Question re—
Allotments by ——.
Lobo Prabhu
Muslim houses sealed by ——, Delhi. 1023-24.

CUSTOM(S)—

Questin re—

Duty on commodities exported and imported from Pakistan . 2223,
Inspectorate of——and excise. 1718,

Regularisation of Inter-State - Policy. 1699-1700.
CUTCH STATE—

Question re—

Administration of . 801.

Famine conditions in ——, 931.32.

Famine relief works in — . 15991600,

Future of ——. 80102,
CYCLE(S)—

Question re—

B. 8. A. and Hercules —— imported in 1946, 1947 and 1948, 1284.85.
Cottage or small-scale industries for manufacturing — parts. 1484-85.
Firms manufacturing  bicycles. 1984-85,

Fixation of price of imported bicyeles. 989.

Import and manufacture of bicycles. 1460.

Manufacture and import of needles and —. 952-54.

CYCLONE—

Question re—

Damage to Government of India’s properties in Bombay —— . 1490-91,
Loss to refugees in the Bombay ——. 1491-92, =

CYNAMIDE—
Question re—
Production of Phosphorus, Calcuim Carbide, —— and Halogenated Solvents, £98-99.
CZECHOSLOVAKIA
Question re—
Consulting Engineers’ Office in India. 975.

Technical missions from *—— and Belgium. 493.-94,
D
DABRA—
Question re—
Railway level crossing on Kacha road from Satroad to ——. 1876.
DADUMA PROJECT(S)—
See “‘Project (s)”.
DAIRY FARM(S)—
Question re—
Aid to poultry and 1342.44. '
Animals from Pakistan for Government ——. 464-66.
Government in India. 1536.

Inauguration of large and small scale dairy farming . 1613-21,
DAMODAR VALLEY CORPORATION—

“Question re—
Dams constructed by ——. 1388-90.
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DAMODAR VALLEY PROJECTS—
See “Project(s)".
DARRANG DISTRICT—

Question re—

Bhorali River Scheme in

DAS, DR. MONO MOHAN—
Question by—
Accumulation of cloth in mills. 1740.
Agreements between India and Western Germany. 220.

Auctioning of lands leased to Malis in Ambala. 2214.
Ban on Dawn. 2203-04.

, Assam. 420.

Cust duty on dities exported and imported from Pakistan . 2223.
Decomposition of imported foodgrains. 2077-7

Discovery of old silver coins in Sri r Fort, Bundelkhand. 2049.

Effect of vannsputl on health. 2078-79.

Envir 1 Hygiene C i . 1288-89.

Expenditure on Aftomic Research. 1771-72.
Expendlture on Embassies and ngh Coxnmxssloners Offices. 1994-96.
Exp e on Empl 2109-10.
Expoﬂ. duty on jute collected at Caleutta Port. 2051-52.
Export of raw and crushed bones and import of fertilizers . 1381-83.
Foreign deputations sent during 1948-49. 2110-16.
Foreigners serving under Government of India. 1416-18.
Import of automobiles in 1948. 1492-93.
Import of foodgrains. 1167-69.
Import of foreign cloth. 1407-08.
Tmport of tractors and other agricultural machmes 1509.
Import of vegetable motherseeds. 1166-67.
Income-tax allocation to West Bengal. 2204-05.
Tncorporation of Andamen and Nicobar Islands in West Bengal. 2203.
Increasing the production of salt. 1455-57.
herosene oil quotas for provmces 1499-1500.
f e of st in,  1862.
Manufacture of sulpha drugs 1863.
Manufacture of vanaspati. 1325-26.
Petrol Industry. 1250-51. .
Plague vaccine supplied to Calcutta. 2205.
Prevention and cure of Leprosy. 1557-58.
Printing of stamps. 2031.
Production of pemulllm and anti-malarial drugs. 1861-62.
Report of American experts on development of ground water resources in Gangetic Plain.
2063-665.
Requisitioning and allotment of houses to refugees in Delhi. 1244.
Robberies in running train. 1746-47.
Shortage of raw cotton. 2242-44.
Trade Agreement with Russia. 1122-24.
Transfer from Pakistan of Kashmiri Harijans and other non-Mushms 1554.
Utilization of Coal Mines Labour Welfare Fund for education of labourers. 1884-85.
Visit of expert “‘Demonstration Malaria Teams:’ from abroad. 2049-51.

Question(slnpplemantm'y) by-—

Action agai press pers, etc., in connection with R.S.S Movement
in Centra.lly “"Administered Arens 788,
Cement factories.  1104.

C tive Societies of salt d 494-95.
Cultivation of ﬁner varieties of cotton 1085.
1 by Damodar Valley Corporati 1390.

Dams

DeIhl Agricultural College. 1095.
Denial of citizenship rights to Indians in Ceylon. 1397.

Development of Indian Navy. 1570.

Enquiry into conditions of agricultural labour. 1014.

Evacuation of non-Muslims of Skardu, Kashmir. 1047.

Expenditure on rehabilitation of East Bengal refugees. 764.

Facilities for education in mother tongue in primary and secondary stages. 1065.
Facilities for export of safety matches. 1754.

Facilities for study of psychotherapy. 1421.

Fishing with powered vessels. 1741.

Flying Clubs in India. 822.
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DAS, DR. MONO MOHAN—cgonid.
Questi (S 1 ) b td. Y

19 y .
Harijan Section of Ministry of Relief and Rehabilitation. 1405.
Import, producti an pti of p leum. 1396.
Inareasscf subvention to Orissa Government. 1436.
Indians marooned in Toungoo District, Burma. 2013-14.
Kosi Project. 1907.
Licence fee from Indian catering contractors on Railways. 1757. P
Locomotives and Boilers manufacturing plant at Mihijam, West Bengal. 1171.
Manufacture of Cholera Vaccine. 1425.
Measures taken to grow more food. 864.
Measures to check inflation. 665.
Measures to increase production of paddy. 366.
Monopoly in salt trade. 1080.
Officers and labourers employed in Daduma and Hirakud Projects. 767.
Prevention of deterioration of river bed on account of the TIrrigation Plan of Demodar Valley
Project. 2012.
Purchase of ships for R.I.N. from Britain. 1424.
R. 8. 8. sympathisers among Government servants. 444, L
Regional languages in Devanagari script as University language. 436.
Rehabilitation of refugees and Town Planning Schemes. 382.
Rice production in Assam. 974. :
Townships for refugees in Delhi. 1671.
Workshop for manufacture of locomotives. 1087.

DAS, SHRI B.—
Question by—
New Railway lines for Orissa Province and States. 1783.
Question (Supplementary) by—
Agreements between India and Western Germany. 219.
Amount realised by Disposals Directorate from sales.  463.
Applications for import permits. 378.
Arrears of incometax. A/78.
Arrests of members of All-Tndia Railway Men’s Federation in connection with threa-
tened Railway strike. 1069.

Audit check on India’s Expenditure abroad. 456.
Ban on export of jute to South Africa. 1489.
Cases referred to and disposed of by Income-tax Investigation Commission. « 20.
Commissioner General for Commercial and Economic Affairs in Burope. 2811.
Enquiry into conditions of agricultural labour. 1614.
Enquiry into cost of production of coal. 1101.
Financial aid to refugees by Rehabilitation Finance Administration. 1055.
Grant to Delhi University for establist of a Tub Josis Institut 318
Increased subvention to Orissa Government. 1436.
Indo-Japanese Trade Contracts. 1016.
Integration of South West Africa with Union of South Africa. 862.
International Trade position of India. 395.
Management of Lady Hardinge Medical College and Hospital. 1060.
Manufacture of power aleohol from molasses and synthetic petrol from coal. = 811.
Non-compliance with provisions of Factories Act, 1948. 1494,
Objections by Whisky Manufacturers Association London for placing orders with Mr. Butler.

Personnel and purpose of mission to Ethiopia. 1127-28.

Price index of various commodities. 313.

Recommendations of Kunzru Committee on Railways. 832,

Recommendations of Profit Sharing Committee. 537,

Recommendations of Railway Re-organisation Committee. 1676.

Refusal by the Reserve Bank to recognise transfer of shares after 30th November, 1948.
1411.

Sterling Balances Account and import and export trade. 747.

Students’ strike in Delhi Agricultural College. 1096.

Trade between India and Bire. 875.

Training of officers for Indian Merchant Navy. 743.

T ot of Go finances by Imperial Bank of India. 1036,

DAS. SHRI BASANTA KUMAR—

Question by—

Adult education. 1312-14.
Basic education. 1224-25.
Excl of pri between India and Pakistan . 1272.
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DAS, SHRI BASANTA KUMAR—contd.
Question by—contd. . £

Expenditure on relief of East Bengal refugees.  771- 72

Export and import of cotton textiles. 1144-46.

Film censorship. 1828.

Indian Jute Mill Association Research Institute. 1877.

Loans granted by Rehabilitation Finance Administration. 1604.

Marine fisheries. 1186.

Prevention of deterioration of river bed on account of the Irrigation Plan of Damodar Val ey

Project. 2011-12.

Scheme for connecbmg Contai with Contai Road and Jaleswar. 1635.

Scholars returned after studies abroad in engineering subjects. 2205-07.

Seript used in Railway station name boards. 1479.

Smuggling of textiles from India to Pakistan. 1355-56.

Training of teachers for basic education. 1438-39.

Water charges from occupants of ‘C’ type chummeries in Lodi Road, New Dethi. 1784-85,
Question (Supplementary) by—

Manufacture of Cholera Vaccine. 1425,

DAS, SHRI BISWANATA—

Repetition of Questions involving enormous labour in preparation of Answers. 2124-25.
Supply of advance copies of Answers to Questions ete., to Members. 511-12.
Question by— o
Budget deficits in Orissa States. 7-8.
Centre’s aid to meet budget deficit in Orissa States and disbursement of large sums by ex-
rulers. 1550,
Conference of Foreign Ministers of Commonwealth Countries. 1679-80.
Countries invited to Asian Conference. 534-36.
Desirability of using tractors and chemical fertilisers.  2263-68.
Devaluation of currency in European Marshall Aid Countries. 1576.
Discharge of Indians from Burma Government Service. 1021-23.
General Elections. 1398-1400.
@Geological survey of Orissa. 1681-84.
Gold and silver imported from U.S.A. under ‘Lease-Lend” . 1934-35.
‘Gunny bags lying unused in jute factories and ordnanca installations. 726-27.
"Import and distribution of chemical manures. 1357-59.
Import of Norwegian beer. 231. -
Increased subvention to Orissa Government. 1436. s
Indian Embassy in Moscow. 772-73.
Indian exports to U.S.A. 1576-77.
Manufacture of salt in Orissa on co-operative basis. 174-75.
Migration of Anglo-Indians to Australia. 1138.
Muslim officials of Indian States having accounts in Pakistan banks. 315,
New Railway lines for Orissa Provincs and States. 173-74.
Orissa Government’s control over Coal Mines Labour Welfare and Housing Funds.  1903-04.
Railway accidents. 171.73.
Rate of exchange of Rupee into Sterling. 1933-34.
Recogmtmn of Israel State by Greab Bumm 772.
of Ports Techni 998-99.
R.uhabxh(abmn of refugees from Pakxsmn 214-18. «
Removal of money from Hyderabad by Mr. Sydney Cotton. 683.
Re-organisation of Bengal Nagpur Railway. 174.
Reparations from Japan. 1680-81.
Report on indigenous systems of medicine. 923-24,
Question (Supplementary) by—

Agricaltural indebtedness. 1327.
Applications' fur import permits. 378.
ve ies of salt d 495-96.
Davelopment of fisheries in Lake Chilea, Orissa,  1746.
Enq\ury into condmons of agricultural labour. 1014,
diture on E ies and High C i Offices. 1996.
Famhtlas for education in mother tongue in primary and secondary stages. 1065.
Foodgrains imported from foreign countries. 471.
Import of tractors. 958.
Jute production in India after Partition. 827.
Organisation of cottaze industries in Provinces. 1948-49.
Political unrest in Burma and repavriation of Indians. 777-78. =~
Production of Synthetic Petrol. 1744,
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DAS, SHRI BISWANATH—contd.
Question (Suppl ¥) by 1d.
Recovery of movable property from Pakistan. 885.
Repair of Railway engines. 813.
Steps for increasing steel production. 1162-63.
Textile goods lying in various military depots. 351.
Training of officers for Indian Merchant Navy. 743 -
‘World production of opium and prohibition in India. 317.

DAS, SHRI SANTANU KUMAR—
Question by—
Crimes on B.N. Railway. 2097.
New village post offices in Orissa. 2097-98.
Removal of first and second class coaches from trains on B. N. Railway. 20097.
Question (Supplementary) by—
Facilities for education in mother tongue in primary and secondary stages. 1066.
Private properties of Rulers of Orissa States. 1058.
DAWN—
Question re—
Ban .on
DEAF—
Question re—
Hospitals for ——, dumb, blind and mentally deficient. 1811-18.
DEATH(S) —
Question re—
Birth and
DEATH DUTY—
Question re—
Countries where Estate Duty or —— is levied. 1289.
DEATH SENTENCE—
Question re—
~—— passed on General Tojo and his colleagues. 1128-29.
DEBT(S)— Z
Question re—
Agricultural indebtedness. 1326-27.
DECORTICATOR—
Question re—
Hand Invented by Producers Organisation. 1903,1990-91.
Technical -Adviser for decortication and refining of seeds. 2069.
DEESA—
Question re—
Railway Projects to connect — — with Kandla and Raniwara. 947.
DEFENCE—
Question re— P
of Bast Coast of India against naval attacks. 799.

Formation of mutual —— pacts and power groups. 2135-37.
Staff of Ministry of Finance and Military Accounts Deparbment. 1695-96.

DEFENCE, MINISTRY OF—
Question re—

2203-04.

rates. 1832-33.

Ga."etted a.nd non-gazatted staff in. ——. 1241.42.
of § for ——. 683-84.
Visit of bers of Standing Adyvisory C i for to military installations. 1725.

DEFENCE SCIENCE ORGANISATION—
Question re—

Bstablishment of 897-98.
Working of . 1909-10.
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PEFENCE STORE(S)—
Question re—
Settlement 7¢ payment for —— and installations left by Britain. 2200-03.
See also “Arm(s)”.
Bee also “Ammunition(s)”.
DEHRA DUN—
Question re—
Stipends to students of
DEHRI-C N-SONE—
Question re—
Bridge over river, Sone near ——. 1089-90.
DELEGATION(S)—
Question re—

— and Goodwill Missions sent abroad. 866-73.

to next session of General Assembly of U. N. O. 1886-97.
Equipment allowance %o members of Foreign —— . 246.
Expendi on i i and ——. 685-36,
Food

Military, College. 333-34.

sent abroad. 731-35.

Indian delegate’s suggestions in U. N. Political Committee for Peace in Korea, 1667-68.

Report of the Indian Trade
Visit of Afghan Trade
Ses also “Deputation(s)”.
DELHI—
Question re—
Accommodation for College of Nursing, —
Acquisition of land on Najafgarh Road,

to Middle East. = 873-74.
1789-90.

22. y
for Industrial Suppl ry Area Sct

1580-81.
Additional trains between New Delhi and Muttra. 2253.
Adult Education in . 1194.
Allotment of houses to refugees in 1674-75.
Allotment of residential and business premises to refugees in ——. 1689-90.
Anti-illiteracy Drive in —— and Ajmer-Merwara. 104840
Anti-tuberculosis Campaign in and Ajmer-Merweara. 902-03.
Applications received in ares under Payment of Wages Act. 1783,
Articles siezed by—Enforcement Police. 1949-50.
Augmenting Water Supply in Karol Bagh, ——. 2047-48.
Ban on use of loud-speakers in 1598-99.
Basic education scheme in Province. 1042-46.
Carrying of refuse in open carts in . 1810.
Claims pending in and Ferozepur Railway Divisions. 2247-49.

Closing of Regfugee Camps. 227-28,

Congtruction of cinema houses in Province. 235, 2268.

Construction of houses in Basti Than Singh Nagar, Karolbagh, ——. 932, 733.
Construction of quarters in —— . 1263-65. :
Construction of Stadium in —— . 1564,

Contractor for tonge stands at main station. 1368.

Control on food charges in —— and Simla hotels. « 1384
—— Agricultural College. 1093.
Development Plan for . 1135-36.

Difference between old and new types of bungalows and quarters in New Telhi.
Disparity in prices of gram in Rohtak and . 9989-1000.
Domestic Science in —— Girl Schools.  935.

Doubling of Muttra Railway line. 1455.

Fire arms licences issued in from August to December, 1947, 1068

Firing by soldiers on Policemen on duty in —. 30.

Grant of import licences in and Ajmer-Merwara. 1133,

Greater —— Scheme. 1392.

Hides and skin shops left by Muslims in — . 413,

Houses and shops for refugees in —— . 231-32.

Houses for Government employees in 232-34.

Houses for refugees under Shadipura Nzorthem Extension Scheme. 383-84.
5

1138-39.

Houses of Rulers of States in e -58.

Houses of Rulers of States in —— and Bombay. 1551.

Houses requisitioned in —— . 1408-09. -
Tmplementations of provisions of Minimum Wages Act in —— end"Ajmer-Merwara.

879,
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DELHI—contd.
Question re—-aontd

Impl of dations of Bhore Ci i in —— and Ajmer-Merwara. 904.

Tmprovement of cattle breeding and increasing milk supply in —— Province. 1982-83.

Improving Telephone System. 1623-29.

Increase in crime in —— . 1700-01.

Land restored to Muslims in and East Punjab. 1688.

Late arrival of Frontier Mail at —— . 1736-37.

Medical College for male students in —— . 1223-24. =

Municipal Corporation for 900.

Muslim houses sealed by Cusmdmn of Evacuees’ Proparty, — . 1023-24.

New hinery for in . 1118-20.

Pay of language teachers in — — Province,  436-38.

Premises requisitioned in Bombay and . 379-81.

Press representatives receiving payments from state officials both in Hyderabad and — ,

1920.
Prison reforms in —— and Ajmer-Merwara. 1305.

Prohibition in and Ajmer-Merwara. 1429-31.
Publications proscribed in 1207-13.
Purchase of Imre Sck Museum. 2195-96./~
Purchase of land by District Magistrate in 1
Releé‘éutnaent, of inspectors and clerks in the office of the Du‘eef.or of Civil Supplies ——.
8-5

Refugees in camps in and Ajmer-Merwara. 2166.
Rafugees in a.nd allot,ment bo other provinces. 1026.

. 980.

in
Remodellmg of New Delhi leway Station. 1454-55.
Rent due from telaphone subseribers in . 354,

and of houses to refugees in —— . 1243-44,
R/eqmmtxomng of houses in Daryaganj, —— . 1565.
Reusrvamon of refugee townships for refugee Government employaes in ——. 244-45.

ial houses isi by the Collector of 222!

Road accidents in Old and New Delhl 1538.

Seale of diet for prisoners in the Central Jails of Ajmer and . 1301-05.
Scheme of —— Impruvcment Trust. 1726.
Schools in —— . 2213-14.
Sinking tube wells in —— and Ajmer-Merwara. 1476,
Slums in —— . 1938-39.
Telophone Exchanges m ——. 478-80.
and Khat d 2006.
Through trains from to Bombay, Calcutta and Madras. 1461.
‘Tonga rates in —— . 1577-79.
Townships for refugees in 1669-72.
Transfer of certain officers from —— and Simla. 1115-16.
Transport of wheat from East Punjab and U.P. to —— for personal use. 2096.
P of land belonging to Nawab Sadakat Ali and Mr. Liskat Ali Khan in —— Pro-
vince as evacuee:’ property. 1795-96.
Unauthorised constructions in —— . 1725-26, 2200.

Urbanisation of certain localities in New Delhi. 1263.
‘Women Police Force in 18;
DELHI CANTONMENT—
Question re—
Ban against Harijans drawing water from Railway well at
Theft of telegraph wire from . 900.
DELHI IMPROVEMENT TRUST—
Question re—
Acquisition of land for -—— on Najafgarh Road. 918.
Compensation by for land acquired for Delhi Cloth and General Mills Ltd. 1581-82.
Pending Schemes of ... 2209
DELHI MUNICIPALITY—
Question re— >
Delhi Municipal Re-crganisation Enquiry Ci i 780-81.
Extension of life of 900-02.
DELHI RENT CONTROL ACT—
Question re—
Eviction of tenants under —— , 1947, 1284,

station. 2262-63.
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DELHI SPECIAL POLICE—
Ses “Police”.
DELHI TRANSPORT SERVICE—
Question re—
Buses for and concession tickets. 198.
— . 201-02.
Income and expenditure of —— . 1634.
New buses for . 959-60.

Number of Government owned buses plying in Delhi. 1486,
DELHI UNIVERSITY—
See “University(ies)”.

DEMOBILISATION—
Question re—
Reduction of Indian Army and establishment of territorial army. 1441.
Resettlement of demobilised medical personnel. 796. :
See also “Retrenchment”.

—

DEMURRAGE— .
Question re—
—— rocovered by Bombay Port Trust, 1849-51.
DENTISTRY—

Question re—
Scholars sent abroad for study in —— . 340-42.
DEPARTMENT(S)—
See “Ministry(ies)”.
also “‘Secretariat’.
DEPORTATION—

Question re—
———of Mr. and Mrs. Antonius Raab. 1296-97.

DEPOSIT(S)—
Question re—

——by non-Muslim lessees in scheduled banks against waste lands in West Punjab

1137.
Payment of
DEPUTATION(S)—
Question re—
—— to Russia to study method of tackling multi-lingual problem. 1054,
Bxpenditure on —— from T tional Confe and trade purp 1193,
Foreign —— sent during 1948-49. 2110-16.
Officials on to States and States Unions. 2019.
See also “Delegation(-)”.
DEPUTY MINISTER(S)—
See “Minister(s)”. .
DESAT, SHRI KHANDUBHAI K.—
Question (Supplementary) by—
Adulteration of ghee. 1180,
Central Staff College for Railway Officers. 1159. -
Interest on loans paid and received by Government. 2046.
Manufacture and import of needles and cycles. 953.
Revenue from Trunk Telephone Calls. 2232.
Shortage of raw cotton.  2243.
Truce Plan between Capital and Labour. 1249.

amounts by Jwala Bank Ltd., Agra. 780.

Utilization of Coal Mines Labour Welfare Fund for education of labourers. 1884.

DESHMUKH, DR. P. §.—
Question by—
All-India Reserve Pool of Electrical Generating Plants. 539.

Articles imported into India. 1907-08.
Assembly and manufacture of asroplanes in India. 509.
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DESHMUKH, DR. P. 8.—contd.
Question by—contd.
B.S.A. and Hercules cycles imported in 1946, 1947 and 1948. 1284-85.
Cement factories. 1103-06.
Committee to enquire into the Working of the Criinal Tribes Act. - 342-43.
i of gold to Paki by Reserve Bank of India. 455.
Construction of new runways. 725. =1
Crop failures in certain areas of C.P. and Berar. 202.
Delhi Agricultural College. 1093-95:
Establishment of National Indian News Agency. 1941-42.
Expendmma on All India Council for higher technical education. 456-57.
on and exy ion of Civil Aviation. 718-25.
Expe'ndxture on camps and employment of refugees in Government service. - 1026.
Expenditure on Disposals Department. 200.
Bxpenditure on each category of service under Central Government. 1942.
Expenditure on ‘Grow More Food Campaign’ in 1948. = 1186:
Factories manufacturing cement.sheets.  1356-57.
Firms manufacturing bicycles. 1984-85.
Tixation of sugar-cane prices in province:. 2099-2100.
Foreign Insurance Compenies. 406-07.
Foregin scholarships for study in subjects other than-medicine. 342.
Government’s policy 7e construction of mere houses. . 538-39,
Import and manufacture of agricultural machinery. 1098,
Increase in production of sugar. 1765.
Indian School of Mines, Dhanbad. 1142.43.
Industrial Workers and Unions. 2165,
Issue of import licences. 1272-76. ;
Motor vehicle: imported from U. K. and U.S.A. 1284,
Naval Schocl at Cochin. 1205-06.
Negotiations for import of wheat and rice. 2259-61.
New classification of Railway compartments. 200-01.
Night Air Mail Service. 1763-64.
Persons employed in and expenditure of Ministries of Food and Agriculture. 1985-86.
Policy re construction of more houses. . 683,
Posts of Regional Food Commissioners. 2081-83.
Press Trust of India Ltd. 805
Prices of imported foodgrains. 1764-65.
Price of newsprint. 2246-47.
g Rbcxprocu.l rights for Indians to do business in foreign countries. 407-12.
Refugees in Delhi and allotment to other Provinees. ~ 1026.
Report of Reviewing C i £ IndiaSci TInstitiite; Bangalore. 805-06,
Revenue from enhanced Excise Duty on tobacco, ugn.rctteﬁ and tea. 1056.
Rules for employment of foreigners. 457.
Sale of French Prize Bonds. 2216-17.
Bale of Goa Lottery Tickets in India. 2215-16.
Scholars returned after studies, abroad. 1226-41.
Scholars sent abroad for study in dentistry. 340-42.
Scholars sent for foreign studies. 1218-23.
Short distance air services. 508-00.
Strength of States armies before merger.  1940-41.
Students’ strike in Delhi Agricultural College. 1095-96.
Tractors, harvestors, oil engmes fishing boats and electric plsmts m:ported in 1048, 1096-98,
Uhhsatmn of building of pied military I and other structuregs
680-S1.
Vacant gazetted posts in Ministries of Food and Agriculture. 1991-92:
Visit of Reuters Mission to India. 805.

Question (Supplementary) by—
Abohhon of nckshnw-pullmg 2041.
to

d of trains on B.I. Railway. 1633.
Admission of Indian in A universities. 1573.
Adva.nceﬁ to Government gervants for purchase, of motor cars. 1435,
of, to Provi and States. 1777.
Allocment to Nepal from Post-war Reconstruction Fund. 2193. E
Approvn] of Budget of Delhi and Ajmer-Merwara by Chief C issil Advisory C

Ba.khm Dam and Damodar Valley Projects. 1118,

Bank failures in Bengal. 1922,

Bengal Regulation Act of 1818 1940.

Cases decided by the T igation C issi 800.
Central Staff College for Eazlway oi’ﬁcers 1160.
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DESHMUKH, DR. P. 8.—concld.
Question (Supplementary) by—conid.
Change in the lature “‘British C alth”. 1895.
Claims for damage to goods in transit on railways. = 1085-86.
Complaint books abt Railway stations. 2065. 5
Complaints re delivery of letters and money orders. 2245.
Cultivation of finer varieties of cotton. 1085.
Cultural attaches to Indian Embassies. 1894,
Departmental Committee on Hindu Code. 1113-14.
Discontinuance of rationing of petrol. 1102.
Duty on petrol. 1860.
Extraction of power alcohol from Neera. 1608.
Facilities for export of safety matches. 1754.
Facilities for Practical Technical Educati 1415.
Fixation of prices of cloth. 693.
Foreigners serving under Government of India. 1417
Harijan Section of Ministry of Relief and Rehabilitation. 1406,
Help to Cigarette Industry. 1173. 5
Import of foodgrains. 1169.
Incressed subventioneto Orissa Government. 1435.
India’s contribution to F.A.O. 864.
Indian exports to U.S.A. 1577.
Indian Military Mission in Berlin. 2010.
Indian Power Alcohol Act. 700.
Industrial concerns owned by Government. 1962.
Institutions for military training. 1571.
Land brought under cultivation. 1625.
Levy of a cess on sugar-cane. 1453-54.
Loans sanctioned by Lndustrial Finance Corporation. 1559-60.
Locomotives from U.S.A. 352.
Loss of foodgrains due to locust pests and rust. 1743.
Toss to Government in sale of imported foodgrains. 1447-48.
Manufacture, import and distribution of Ammonium Sulphate. 840.
Manufacture of power alcohol from molasses and synthetic petrol from coal. 811.
Manufact of pre-fabri d houses. 1422.
Manufacture of Streptomycin. 1862.
Nutritive value of betel leaves, betelnuts and lime. 797.
Nationalisation of Civil Aviation. 359. °
New hinery for ti lectricity in Delhi. 1119-20.
Payment of deposit amounts by Jwala Bank Limited, Agra. 780.
Periodical for Gorkhas in Indian Army. 2194,
Plans for training nurses. 2178,
Privy Purses of Rulers of States. 786.
Publications of Ministry of Inf tion and Broad i 783-85.
Purchase and sale prices of imported cereals. 1977.
Purchase of ships for R.L.N, from Britain. = 1424,
Railway sidings for West-Jhagrakh and Rajnagar Collieries. 1093.
Rehabilitation of refugees in Andaman and Nicobar Islands, 2187.
Reporting by public of cases of corruption in Railways. 691.
Resources of Crude OiliinIndia. 762-63.
Restoration of abducted women. 1246. *
Restoration of dismantled Railway lines in Madras. 706.
Result of F. P. 8. C. examination for R.I.N. Commissions. 1925.
Running of fast trains on Katni-Bina Branch Line. 2071.
Saloons for officers in Assam Railways. 1103.
Scheme for making Tndia self-sufficient in Rubber Products. 1075.
Settlement re payment for DefenceStore and installations left by Britain, 2201-03.
Shortage of raw cotton. 2244.
Staff cars owned by Ministries of Food and Agriculture. 1446.
Stocking and preservation of imported foodgrains. 2072.
Supply of Tatas’ Coal Tar to distillers. 1968.
Textile goods lying in various Military Depots. 3851.
Tonga rates in Delhi. 1579.
Tractors for Bombay Province. 2084.
Trade Agreement with Russia. 1123.
Transfer of certain officers from Delhi and Simla. 1116.
Truce Plan between Capital and Labour. 1250.
Universal Basic Education. 791-93.
Value of imported liquor. 1791.
Visit of Afphan Trade Delegation. 1790. ! 2
Waiganga Multi-purpose Project in C. P.. 1130, Sk
- Waiting rooms in post offices and receptionists at Delhi Telephone District Office. 355.
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DETENTION—
Question re—
—— of ex-Maharaja of Rewa. 430.
—— of foreigners. 1661-62.
DEVALUATION— 2
Question re— . .
of currency in European Marshall Aid Countries. 1576,
DEVANAGARI—
Question re—
Regional languages in
DEVELOPMENT—
Question re—
Allotment to Nepal from Post-War Reconstruction Fund. 2192-93.
Curtailment of Post-War Schemes. 1060.
and rationalizatirn of sugar industry. 1478-79.
of Indian Navy. 1570. =
of Tribal areas on North East Frontier. 1271.
of village forests. 973, 2271.
—— Plan for Delhi. 1135-36, 1392.
Di jon on Asian K ic and Industrial —— at UNECATE Conference,
Lapstone, Australia. 1672-74.
Expenditure on Post-War Reconstruction Schemes. 685, 2270.
Five Year —— Plan for Ajmer-Merwara. 1300-01.
Grant promised to Assam Government for Post-War
Greater Delhi Scheme. 1135-36, 1392.
Major Schemes of 1383,
dati t C

script as University Language. 434-36.

338-39.

of D P
Report of American experts on
Report of Cabinet Committee on

DHALBHUM—
Question re—
Copper Mines in —— . 1152,
DHANBAD—
Question re— %
Indian School of Mines, . 1142-43.
DIBRUGARH—
Question re—
Grant for establishment of Medical College in—— , Assam. - 1705.
DIET—
Question re—
Scale of for prisoners in the Central Jails of Ajmer and Delhi. - 1301-05.
DIPLOMATIC POST(S)—
See “Foreign Service, Indian’.
DISEASE(S)—
Question re—
Research in agricultural pests and plant —— . 1344-48.

DISMISSAL—
Question re—
~— T, — of Government employees on political grounds. 1823,
See also “Retrenchment”, !
DISPOSALS—
Question re—
Aireraft purchased from —— . * 1868-69.
DISPOSALS DIRECTORATE—

Question re—
Amount realised by from sales. 461-63.
_ Expenditure on Disposals Department.  200.

i for Heavy Chemical Industries. 496-99.
of gromoxg water Tesources in Gangetic Plain. 2063-65.
1809.
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DISTILLERY (IES)—
Question re—
Supply of Tata’s coal-tar to distillers. 1967-68.
DISTRICT AND SESSIONS JUDGE—

Question re—
Additional —— in Ajmer-Merwara. 2200.
DISTRICT BOARD(S)—
Question re—
Municipalities and —— in Ajmer-Merwara. 1199.

DISTRICT MAGISTRATE—
Question re—
Purchase of land by —— in Delhi. 1441,
DISTURBANCE(S)—

Question re— .

Claims re goods booked from Pakistan to India during —— . 2098-99.
Report of Kolhapur —— Enquiry Tribunal. 314

DOCTOR(S)—
Question re—
Differential treatment of Indian and Anglo-Indian Assistant Surgeons of LAM.C. 1202-03.
Medical attaches to Indian Embassies. 767-68.
Post of Staff Surgeon and Superintendent Willingdon Hospital. 2197-98.
Recruitment of Assistant Surgeons to British and Tndian Military Hospitals. 1199-1201,
Resettlement of demobilised medical personnel. 796.

DOCUMENT(S)—
Question re—
Cafxt(rlgl Government Pensioners who had their pension —— ferred from Pakistan te
Re;)rl: ‘of historical
DOLLAR COMPANIES—
Question re—
Refunds to share holders of Sterling and ——in Tndia. 1309.
DOLLAR EXCHANGE-—
Question re—
facilities for India. 17.
DOMESTIC SCIENCE—
Question re—
——in Delhi Girls Schools. 935. .
DRUG(8)—
Question re—

Manufacture of P i 1862.
Manufacture of Sulpha . 1863.
Production of Penicillin and anti-Malarial . 1861-62.

DUFFERIN, ILM.M.T.8—
Question re—
Captain of training ship Dufferin. 1120-21.
Conversion of into a Shore Establishment. 1831-82.
DUM DUM—
Question re—
Development of International Aerodromeat Santa Cruz, and Palam. 823.
DUMB— !
Question re— R
Hospitals for deaf, — , blind and'mentally deficient. ~ 1811-13.

and ancient books in foreign countries. 1806-09.
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DURGABAI, SHRIMATI G.—
Question by—
G d and upper subordi officers in M. and S. M. Railway. 848.
Hardships to passengers on M. and 8. M. Railway. 848.
Improvements of stations on M. and 8. M. Railway. 848.
Nationalisati ipbuilding Yard at Vi 848.

S -

ol s
Qualifying test for Stenographers. 922-23.
Withholding of commuted portion of pensions. 1311.

Question (Supplementary) by—
Abolition of Istimarardari and Jagirdari systems in Ajmer-Merwara. 2240.
Activities of Communists in Hyderabad. 2185.
Adult education. 1313.
Allocation of refugees to Provinces and States. 1777.
Appeals pending before Privy Council. 2002.
Applications for the I.A.S. and LP.S. 782.
Appointments in All India Radio after 15th August, 1947. 1931.
Appointments of Working Journalists in various Departments. 1715.
Archaeological excavations. 675. 2
Basic Education Scheme in Delhi Province. 1044.
Conferences held by the Ministry of Agriculture. 162.
Construction of a major port at Kandla. 2259.
Control on paper. 1459.
Delegationsand Goodwill Missions sent abroad. 872.
Delivery of air mail letters and telegrams by Motor Cycle Messengers. 2235,
Desecration of a Hindu temple in Karachi. 886.
Deyelopment of a deep sea port between Cochin and Mormugao. 367.
Establishment of Spa Resorts. 1575.
Five Year Milk Plan. 1072.
Foreigners serving under Government of India. 1417.
TImport of milk powder. 1329.
Increase in crimes in Delhi. 1701.
Indian Institute of Fruit Technology. 701. s
Indian Universities Commission. 1433.
Krishna Pennar Project. 388.
Licence holders of private radio sets.  1815.
Loss torefugees in the Bombay cyclone. 1492.
Members of Special Recruitment Board for I.A.8. and LP.S. 1307.
National Cadets Corps. 441.
Personal Estates of Nizam of Hyderabad. 930. =
Personnel and purpose of Mission to Ethiopia. 1127.
Plants for training nurses. 2178:
Prevention and cure of Leprosy. 1557.
Prison reforms in Delhi and Ajmer-Merwara. 1306.
Privy Purses of Rulers of States. 786. -
Production of information films. 1799. :
Promotion to posts of Sub-Divisional Officers in C.P.W.D. 1407.
Railway accidents. 172. .
Rampadsagar Project. 397.
Regional offices of Press Information Bureau. 1720.
Rehabilitation of refugees in camps. 212.
Re-organisation of Bengal Nagpur Railway. 174.
Re-organisation of Foreign Publicity Service. 1124-25, 1126.
Restoration of abducted women to Pakistan. 1497.
Scientific research in Universities. 2126.
Social guides at Railway stations. 978.
Staff Training School of All India Radio. 917, 1803-04.
Supply position of raw film and restriction on consumption of films. 1911,
Survey of places in C.P. for transfer of certain central offices. 1507.
Through trains from Delhi to Bombay, Calcutta and Madras. 1461.
Transfer of certain offices from Delhi and Simla. 16.
Treatment of lepers and measures to check leprosy. 433.
Universal Basic Education. 791-93.
Use of Crown Emblem by High Courts. 899.
Waiting room facilities for third class passengers. 1468-69.

DURGAH KHWAJA SAHEB—
Question re—
Report on the administration of —— , Ajmer. 2028-20.
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DUTY(IES)—
Question re—
Cess on industry for Higher Scientiic Education and Research. 1196.

Countnes where Estate —— or Death islevied. 1299. H
dities exported and imported from Pakistan. 2223.

on
——— on petrol. 1859-60.

Export on jute collected at Caleutta port. 2051-52.
Import on educational film-strips. 1576.
TImport on gold. 1715-16.

Levy of a cess on sugar-cane. 1451-54.

Reduction of Excise on power alcohol.  1000.

Revenue from enhanced excise on tobacco, cigarettes and tea. 1056.
Tea coss realised from Assam for Tea Market Expansion Board. 1397.

DYE-STUFFS—
Question re—
Manufacture of Synthetic

2237-39.

EAST BENGAL—  °
« Question re—
Censoring of films containing Indian-National Flag and slogans in Eastern Pakistan., 2163,
Expenditure on——refugees. 1500.
Expenditure on rehabilitation of——refugees. 763-65.
Expeudxture on relief of refugees. 771-72.
Export of limestone from Assam for manufacture of cement in EasternPakistan. 2148.
Migration from West Bengal to . 1494.95.
Refugees from 217, 1126, 1133-34.
Rehabilitation of refugees from 545-46, 1019,
Smuggling of goods from India into Eastern Pakistan. 1710-11.
See also “ Pakistan .
EAST INDIAN RATLWAY—
See “ Railway(s) ”.
EAST PAKISTAN—
See ‘ East Bengal % &
EAST PUNJAB—
Question re—
Assets of evacuees in East and West Punjab. . 1509.
Census in Assam, West Bengal and. tox prepa,mbwn of electoral rolls.. 339.
Infiltration of Pakistan army into ¥
Interference by Raj Pramukh of Pafiala und Dnsﬁ unjab States Umon in politics. 316.
Land left by non-Muslims in West Punjab and by Muslxms in—— . 1689,
Land restored to Muslims in Delhi and 1688,
Loan for construction of new capital for 2029,
Permits for import of food from into Madras. 859.
Post offices for villages in Rohtak District,
Recovery of abducted women in and West Pun]ab 198-99.
Repreqenmtmm of Statas in Constituent Assembly. 670.
ips to duled castes ds 1916-17.
Transport of wheat from and U. P: to Delhi for personal use.  2096.
EAST PUNJAB STATES UNION—
See ““ Patiala and —— .
EASTERN PUNJAB RATLWAY—
See * Railway(s) .
EASTERN STATES—
Question re—
Compensation to judges of Common High Court of
ECONOMIC AFFATRS—

Question re—
Sl

Group. 1428,

ral for Co: ial and —— in Buropa. 2010-1L s
ECONOMICS AND PLANNING, MINISTRY OF— > =

Question re—
Separate—— . 1679.
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ECONOMIC COMMISSION FOR ASIA AND FAR EAST—
Question re—

Republic’s bership of - 224-25.
U S AJs views re  Master Plan ’ by ——. 225.
ECONOMIC DEVELOPMENT—
See ““ Development(s) .
ECONOMIC PLAN—
Question re—

Four Year

for U. K. 1258-59.

ECONOMIC PROGRAMME COMMITTEE(S)—

Question re—
Recommendations of

ECONOMY COMMITTEE—

Question 16—

2039, 2164,

Expenditure on 1711-12. =
Report of 1-3.
See also *“ Committee(s) .
EDITOR(S)—

Question re—

Editorial staff in Publications Division, Ministry of Information and Broadcasting.

2040.
EDUCATION—
Question re—
Adult . 1312-14.
Adult —— in Delhi. 1194.
Basic 1224-25.
Basic scheme in Delhi Province. 1042-46.

Cess on industry for ngher Scientific
Compulsory primary 920.

Compulsory primary —— in Centrally Administered Areas. 1214-15.
Compulsory primary —— in provinces. 1216-17

of aboriginals. 1583-84.

—— of girls in cantonment areas. 1926-29. s

—— of the blind. 905-06.

—— to farmers in rearing cattle. 1333-35.

Ed ional instituti in And and Nicobar Islands. 2186,

and Research. 1196.

Educationists sent abroad for study of adult social —— systems. 319-21.

ansion of Primary in Ajmer-Merwara. 907-08.
Expenditure on refuges camps, ed d i and loan

Facilities for in mother tongue in primary and secondary stages.
Facilities for hlgher in th'maceutmul Science.  666.

1029.
1063-67.

Financial all for pitals and —— in North East!Frontier tribal

areas. 1131-33.
Import duty on educational film-strips. 1576
Institutions for Gurukul System of 1569.
Primary in Delhi and A]mar-Merwam 795.
Revival of Sanskrit learning. 800-01.
Training of teachers for bcwlc 1438-39.
Universal basic . 789-9
Utilization of Coal Mines Labour Welfare Fund for

of labourers.
EDUCATION; MINISTRY OF—
Question re—
Gazet'ted tmd non-ge.zebtad staff in ' 1242,
i for .~ 684,
EDUCATIONAL INSTITUTION(S)—
Question re—
Admission of Indian d in in England. 310-12.
—— in Andaman and Nicobar Islands. - 2186.
Expenditure on refugee camps, and Joan advances. 1029.

See also “ College(s) > and also ** School(s) .

1884-85.
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EDUCATIONIST(S)—
Question re—
— sent abroad for study of adult social education systems. 319-21.
EFFICIENCY—
Question re —
drive in Posts and Telegraphs Department. 1971-72.
EFFIGY, KING'S—
Question re—
Replacing King’s

on coins and currency notes. 2048-49.

EGYPT—
Question re—
Nutmnahby and appointment of Abdus Sattar Seth as Pakistan’s Ambassador in —— .
1277.
EIRE—
Question re—
Trade between India and —— . ~874-75.
ELECTION(S)—
Question re—
General 1398-1400. =
Next Decennial Census and General — .  1196.
ELECTORAL ROLLS—
Question re—

Census in Assam and West Bengal for preparation of 339.
2143.

Finalisation of preliminary — .

ELECTRICAL GENERATORS—
Question re—

All-India Reserve Pool of Blectrical Generating Plants. 539.

ELECTRICAL GOODS—
Question re—
State-owned factory for manufacture of -
ELECTRICITY—
Question re—
Flectric devices to avoid burglary, theft and accidents on Railways. 1106.
Electric railways. 1878.
Electrification of leway lines. 1761.
New machinery for generating —— in Delhi, 1118-20.
Production of electric energy and supply to rural areas, 1134-35.
Use of —— in India. 3.
ELECTRICITY SUPPLY ACT—
Question re—
Enforcement of provisions of

ELECTRIFICATION—
Question re —
of Railway lines bet; Tamb. Chingleput and Ark on M. and S.
M. Railway. 1466-68.
EMBASSY (IES)—
Question re—
Appointment of Mr. 8. 8. Bajpai to Indian —— in France. 542-43.
Cultural Attachés to Indian 1893-94.
Expenditure on and High Commissioners’ Offices.  1994-96.

. 843,

1008-09. *

enditure on . publicity and propaganda abroad. 2135.
EExxl?p]oyees in Indian —— . 1392-94. G '
Employees in Indian —— in Paris. 776.

Employees in Indian High Ccnnmxssmner s Office, London. = 775-7
TForeigners in Indian —— in U. 8. A. 12564-55.

House purchased in New York for Indian —— . 527-28. °
Indian Consul-General at Kashgar in Sinkiang. 538,
Indian Consulates and —— . 2121-23.
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EMBASSY(IES)—contd.
Question re—contd.

Indian —— in Moscow. 772-73.

Medical Attachés to Indian — . 767-68. “ 4

Non-participation of Indian —— in Paris in U. N. General Assembly re discussion on
Palestine. 229-31. %

Shri Sarat Chandra Bose’s eriticisms on India’s foreign —— .  761-62.

‘EMPLOYEE(S)—
Question re—

Abolition of Special Pay to Class IV servants. 22283,
Absorption of certain classes of Government servants into permanent cadres. 1563-64,
Absorption of released Indian of Government of Burma. 1848-49.
Advances to Government servants for purchase of motor cars. 1434-35.
Age limit for retirement; of Posts and Telegraphs Department 1988.
Age of retirement of Ministerial Government Servants. 1314-15.
Allowances to of Tata Aircraft Ltd., Titaghur (West Bengal). 2236.
All 60 ied couples in Government seryice. 2056-57.
Associateship of Indian Agricultural Research Insti to graduateworkers. 353.
Civilian in A. 1. G. S. Bengal area. 2191.
Condition of in private newspaper concerns. 1780.
Construction of quarters for Government servants. 2008-09.
Continuity of service of retrenched persons on re-employment. 1440-41.
Deduction of subseription to trade unions directly from salaries of — . 1003.
Disabilities of Indian of Anglo Iranian Oil Company. 878.
Dismissal of Government on political grounds. 1823.
Dispute between authorities and of Tezpur Balipara Railway in Assam. 542.
—— in Indian Embassies. 1392-94.
—— in Indian Embassy in Paris. 776.
—— in Indian High Commissioner’s Office, London. 775-76.
{ of Bengal Air Depot. 2224.
; Extra temporary non-Muslim —— opted for Pakistan. 932,
| Government servants taking part in activities of Akali Party. 1598.
| Holding of meetings and distribution of handbills by Government servants in Secretariats
t 1825.
Houses for Government —— in Delhi. 232-34.
House rent allowance paid to Giovernment servants in Delhi. 1665.
House rent: and compensatory allowances to Government . .
| Imglemeu\‘,ation of provisions of the —— State Insurance Act. 1148-49.
! ians employed on staff of U. N. 0. 882-83. i
ions regarding fixation of seniority and absorption of ** India Opted * Government
— . 1942.

Leave terms of extra-temporary —— . 2189-90.

Number of Government and expenditure on them. = 2028.

Pay of Cantonment Board —— . 24-25. 3

B o Gov t.servants from Punjab now serving under the Government of India.
18, 2270.

Persons employed in and expenditure of Ministries of Food and Agriculture. 1985-86.
Persons employed through Transfer Bureau. 1054.
Persons retired at the age of fifty-five in Ministry of States.  1440.
Plots of land to Government servants Co-operative Societies. 681.
Privilege Ticket Order Concession to non-Railway Government servants. 1048,
Provident Funds of of local bodies in Pakistan opting for India. 378-79.
R. 8. S, sympathisers among Government servants. 443-d44.
Records of service of refugee Government officials. 400-01.
Reservation of refugee townships for refugee Government
Re-settlement of retrenched Government 1549.
Retirement benefitsand gratuity in cases of premature death of Governmentservants, 1920,
Retrenchment of temporary personne]. 1667-68.
Revision of pay scales of of Ambala Cantonment Board. 1598.
Sale of land in Delhi to Government servants’® Co-operative Societies. 920.
Staff of Ministry of Finance (Defonce) and Military Accounts Department. 1695-96.
Staff Training School of All India Radio. 1803-04.
Strike notice by Post and Telegraph workers. 1855. i .
Temporary qualified in Ministerial Services Third Division Examination. 2210

Seo also ““ Gazetted Officer(s) *
also “ Railway Employee(s) .

EMPLOYEES’ ASSOCTATION—
See “Trade Union(s)”.

in Delhi. 244-45.
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EMPLOYEES’ STATE INSURANCE ACT— .
Question re—
Implementation of provisions of the
EMPLOYMENT(S)—
Question re—

of child Iabour. 1996.

of women for underground work in Korea Coal Mines. 804,

» pensions or gratuity to I. N. A. men and their families. 1196-97.
Expenditure on camps and of refugees in Government Service. 1026.
Foreign technicians employed in Government of India. 1442,
Re-employment and extensions of service to superannuated officers, 1565-66.
Re-employment of Prof. G. D. Sondhi by All India Radio after superannuation. 1714,
Re-employment of superannuated officers. 1721.

Rules for of foreigners. 457.
Training of persons for in Civil Aviation. 1091.

EMPLOYMENT EXCHANGE(S)—

Question re—

1148-49, 1898-99.

Abolition of .0 245.

Appointment of candidates registered with —— . 1024-25.

Appointments through 519-20. i
Development of ——— . 1888.

Expenditure on 2109-10.

Functions of the Transfer Bureaux. 1426-27.
Highly qualified refugees registered with Special Employment Bureau. 1689.
Mobile and Cottage Industries for refugees: 7569-60.
Persons employed through Transfer Bureaux. 1054.
Refugees employed through the Special Employment Bureau. 1666-67.
ENGINES—
See ** Railway Engine(s) .
ENGINEBR(S)—
Question re— :
Czechoslovakian Consulting ’s Office in India. . 976.
Engineering officers in army and navy. .1068.
*s Conference resolution re removal of restrictions on import of essential goods. 1684,
Resettlement of refugee .
Secholars returned after studies abroad in engineering subjects. 2205-07.
Training of pilots, ground —— and technicians. 359-61.
ENGINEERING SERVICE—
Question re—
Corps of Mechenical — in army. 1308.
ENGLAND—
See ** United Kingdom .
ENGLISH—
Question re— .
Magazines published in —— and Indian languages. 803-04.
ENQUIRY (TES)—
Question re—
inst sub-letting of vending i at Ghaziabad, Meerut City-and Meerut Canton-
ment. 1363. : < s
from Trade Commissioners through Director Commercial Intelligence. 1667.
—— into conditions of agricultural labour. 1013-15.
—— into cost of production of coal. 1100-01.
into manpower surpluses and shortages conducted by I. L. 0.  1140.
Terms of reference and scope of —— of U. N. C. I. P. 2137-40.

ENQUIRY COMMITTEE—
See “ Committee .

ENVIRONMENTAL HYGIENE COMMITTEE-—
See *“ Committee(s) .

EQUIPMENT ALLOWANCE(S)— ”
See ““ Allowance(s) .
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ESTATE(S)—
Question re —
Personal —— of Nizam of Hyderabad. 929-30.
ESTATE DUTY—
See “ Duty(ies) ”.
ETHIOPIA—
Question re—
Personnel and purpose of mission to —— . 1126-28.
"BEUROPE—
Question re—
C issi G 1 for C ial and E Affairs in —— . 2010-11.
D luation of in Europ Marshall Aid Cou.ucnes. 1576.
_EUROPEAN(S)—
Question re—
C i ion of p t ti t o —— officers of Non-Secretary of State Services. 662-

——in I.C.S,I.P.S.andL. F. 8. 2223.24. o
British Subjects in India in criminal cases. 1817.

Trial by jury of-
BVACUATION—
Question re—
——of Muslims Military Poli from Las-Bela State, Baluchi 771.
—— of non-Muslims of Sk&rdu, Kashmxr. 1046-47.
Transfer from Paki of K ijans and other non-Muslims. 1554.
EVACUEE(S)—
Question re—
Arrears of Income-tax, Super-tax, Corp ion-tax of to Pakist: 1540.
Assets of in east and west Punjab. 1509.

Disposal of propen:y after Inter-Dominion Conference held at Karachi, 1684-86.
Excl of — in India and Pakistan. 769.
's property m Ind.m and Pakistan. 1012.
‘Valuation of ——’s property. 1778.
See also ¢ Refugee(s) .”
EVACUEE PROPERTY (IES)—
Question re—
Allotments by Custodian of 774-75.
Mr. Lobo Prabhu, Custodian of 1890.
Muslim houses sealed by Custodian ¥ , Delhi. 1023-24.
Treatment of land belonging to Nawab Sudnkat Ali and Mr. Liakat Ali Khan in Delhi Pro-
vince as —. 1795-96.
EVICTION—
Question re —
of tenants under Delhi Rent Control Act, 1947, 1284.
EXAMINATION(S)—
Question re—
App;lintment of candidates qualified in Ministerial Service (Third Division held in 1947.)
2211,
Cambridge 2208.
—— for gelection of assi o fill i 2215.

Qualifying test for Stenogmphera. 922.93,
Revision of Time Test in Postal Department. 1627
Temporary employees qualified in Ministerial Services Third Division.

EXCAVATION(S)—

- 2210,

Question re— X
Archaeological —— .  673-76.
—— of Vikramshila, Bhagalpur Dnstnct B:hs,r 2043-45.
Pregervation of . 1317-18.

EXCESS PROFITS TAX—
Question re—

P t of t of — . 21.

it P
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EXCHANGE(S)—
Question re—
Dollar facilities for India. 17.
and funds from World Bank for River Valley Projects. 225.
of prisoners between India and Pakistan. 1272.
—— of students with Russia. 2034-37.

Rate of of Rupee into Sterling. 1933-34.
Reduction in currency—— to Indians reburning from Indo-China. 2145.
BXCISE DUTY—

See * Duty (ies) .
EXCISE INSPECTORATE—
Question re—
Inspectorate of Customs and Excise. 1718.

EXHIBITION(S)—
Question re—

of film ““India Speaks” in New York. 1785-86.
Tran slation and of Documentary Films. 2041-42,
EXPEDITION(S)—
Question re—

of Anthropologists to Andaman and Nicobar Islands. 2185-86.
Soil conservation to Nepal. 2007.
EXPENDITURE(S)—
Question re—

Audit check on India’'s—— abroad. 455-56.
Audit of receipts and on Railways. 2211.
——— and casualties in Kashmir operations. 671.
for providing foodgrains at cheap rates to colliery labour. 1483.
— in connection with French and Portuguese Settlements in India. 384-86.
of cash found in treasuries of merged C.P. States. 804-05.
of Ministry of Relief and Rehabilitation. - 775.
on All India Counecil for higher technical education. 456-57.
on and expansion of Civil Aviation. 718-25.
on Atomic Research. 1771-72.
on camps and employment of refugees in Government Service. 1026.
on cantonments and Military Lands Department. 1936.
on capital works‘{‘supplies and services to Kashmir. 25.
i Masts 1

on Conf and D 1 685-86.
on ion of roads in J: and Kashmir State. 915.
on Dep ions from Ir ional Ci and trade purposes. 1193.

on displaced persons and houses constructed for them. 2017-18.
on Disposals Department. 200.
on each category of service under Central Government. 1942.
on East Bengal refugees. 1509.
~— on Economy Committes. 1711-12.
on Embassies and High Commissioners Offices. 1994-96.

on Embassies, publicity and prop da abroad. 2135.
on Employment Exchanges. 2109-10.
on ¢ Grow More Food * Campaign. 1340-41.
on ‘ Grow More Food ’ Campaign in 1948. 1186.
on National Cadet Corps. 1572.
—— on Police Action in Hyderabad. 667.
on Post-War Reconstruction Schemes. 685, 2270.
on Provincial Governors. 446-51.
on Railway employees. 1549.

—— on recovery of Muslim abducted women. 2069.
. — on refuges camps, educational instibutions and .loan advances. 1029.

——— on rehabilitation of Hast Bengal refugees. 763-65.
on relief and rehabilitation of refugees. 881.
—— on relief of Bast Bengal refugees. 771-72.
—— on war preparations in Hyderabad. 2048.
Income and —— of Delhi Transport Service. 1634.
Income and of Hindustan Aircraft Factory. 831.
Maintenance cost of an Air Force Squadron. 2194-95.
Non-Muslims left in Pakistan and on rehabilitation. 229.
Number of Government exiployees and —— on them. 2028.
Persons employed in and — — of Ministries of Food and Agriculture. 1985-86.
Travelling of Ministers. 1056-57, 2272.
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EXPERT(S)—
Question re—

Report of American

2063-65.
Report of American —— 7¢ iron ores in Sandur and Salem. 1762-63.
Visit of —— * Demonstration Malaria Teams > from abroad. 2049-51.

on development of ground water resources in Gangetic Plain

EXPORT(S)— -
Question re—
Ban on of jute to South Africa. 1488-90.
Clause relating to Ir tax in application forms for —— quotas, = 2130-33.

Commodities imported from and e.'ixorted to Pakistan. 2167-75.

Complaints re clay mixing with groundnut exported from India. 2127-28,
Customs duty on commodities exported to and imported from Pakistan. 2223.
—— and import of cotton textiles. 1144-46.

—— duty on jute collected at Calcutta port. 2051-52.

—— from Japan. 1882-83.

licences. 1778.

of cotton cloth, castor seeds and il. 747 48.

of groundnuts  1143-44. %

of handloom cloth to Soft Currency Areas, 701-02.

—__ of limestone from Assam for manufacture of céement in Hastern Pakistan;  2148.
of Jinseed, linseed oil, castor seed and castor oil. - 877-78. e
—— of Mica. 2120-21. P

—— of mill cloth to Middle East Countries. 1676-77.

——— of monkeys to U. K. 1496, 1831.

of raw and crushed bones and import of fertilizers. 1381-83.

trade with France. 1126,

Facilities for of safety matches. 1763-55.

Facilities to producers for —— of groundnut. 2134-35.

High priority for India in of Japariese industrial products. 1386-87,
Increase in and high prices of sugar. 965,

Indian to U. 8. A, 1576-77.

Issue of trade licen: 880-92.

Issue of import and ences. b

Licences for —— of groundnut to Ital 0.

Licences for - of rare Indian art pieces. 21

Qilseeds —— Trade Advisory Council. - 1901-03.

Production and of vegetable oils. 707-09.

Production, consumption and —— of oil seeds and vegetable oils. §34-39.
Production, consumption and —— of safety matches. 1753,

Production, consumption, —— and import of cotton and woollen cloth. 859-60.
Production, consumption, import and —— of oilseeds.  2101-03.

of cloth. 2236-37.

Production, import and
Removal of ban on of handloom cloth. 830.
Sterling Balances Account and import and trade. 746-47.
Violation by shippers of baw on of gunny sacks to South Africa. 526-27.
EX-RULER— 2 2
See *“ Ruler(s) .
EXTERNAL AFFAIRS AND COMMONWEALTH RELATIONS, MINISTRY OF—
Question re—
Meetings of Standing Committee for 544,
Rank of Deputy Minister in in the Warrant of Precedence. 672-73.
EXTRA DEPARTMENTAL POST OFFICES—
See ““ Post Office(s) .

FACT FINDING COMMITTEE— )
See ** Committee(s) . E
FACTORY(IES)—
Question re—
Allotment of gig iron, steel, hard coke and steam cosl to foundries and steel processing
—. 2077.

Cement —— . 1103-06.
Confirmation of staff of Government Opium —— Neemuch. 804.
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FACTORY(IES)—contd.
Question re—contd.
Constitution of Works Committees of . 773-74.
Construction of iron and steel o 3.

Tstablishment of aluminium —— in C. P. and Berar. 1759.
Establist t of a radio equiy t——. 828-29,1846-48.
ik t of a state-owned hine tool 1163.

Establishment of rubber tyre in Travancore. 1607-08.

for manufacture of basic power plants. 531-32, 736.

— — manufacturing cement sheets. 1356-57.

—— manufacturing vanaspati. 1375-76.

Foreigners employed in Hindustan Aircraft Bangalore. 1157-58.

Gunny bage lying unused in jute and ordnance installations. 726-27.

Manufacture of bren guns and rifles in Kanpur and position of ammunition — ,.
Hyderabad. 309-10.

Match —— . 2228-29.

New state-owned steel works for increasing production of steel. 2272-76.

Output of opium alkaloids at Gazipur 42

Provision for workers’ guarters in_the construction of new — . 1011.

Sale of land for ice factory in Delhi Cantonment. 424-25.

Sindri fertilizer

Starch — . 1874-75.

State-owned for manufacture of electrical goods. 843.

See aleo « Ordnance Factory (ies) *
=

FACTORIES ACT—

Question re—
Non-compliance with provisions of —— 1948. 1493-94.
FAIZ ULLAHA KHAN. CH—
Question re—
App ointment of —— as Rehabilitation Secretory in Kashmir. 1206.
FAMINE—

Question re—3
conditions in Kutch. 931-32.
Telief measures in Ajmer-Merwara. 357-58.
—— yelief worke in Kuteh. 1599-1600.
Indian Peoples Trust. 1748-49.
Supply of foodgrains to areas. 356-60.
FAN(S)—*¥
Question re—
Provision of —— in third class coaches. 1737-38.

FAR EAST—

Question re—j
Compensation to Indians for losses in Burma and the —— in World War IT. 1773-74.
State Air Service to 1171-72.

FEDERAL PUBLIC SERVICE COMMISSION—

Question re—" 2hs

Appointments made without consulting —— . 2039-40.

Candidates interviewed and selected by — . 2026-28.

Interviews by the . 1197,

Result of examination for R. I. N. Commission. 1924-25.

Selections made by for gazetted posts. 0667-69.

Travelling allowances to candidates taking interviews with —. 336.
FEROZEPUR—

Question re—
Claims pending in Delhi and —— Railway Divisions. 2247-49.

FERTILIZER (S)—
Question re—
Desirability of using tractors and chemical . 2263-68.
Export of taw and crushed bones and import of . 1381-83.

Import and distribution of chemical manures. 1357-69.
Machine for separating Manures from cattle dung. 2076-77.
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FERTILIZER(S)—contd.
Question re—corntd.

Manufacture, import and distribution of Ammonium Sulphate. 839-41.

Manufacture of bone meal. 1980.

Manufacture of manures and chemical —— . 1350-51.

Use of catitle dung as manure. 2073-76.

Use of oil cakes as manure. 2085-87. -
FERTILIZER FACTORY—

See “ Factory (ies) .

FIJI—
Question re—
Indians in Mauritius, — and Trinidad. 1891-92,
FILM(S)—
Question re—
Censoring of- ining Indian National Flag and slogans in Bastern Pakistan. 2163,
Exhibition of “ India Speaks ” in New York. 1785-86.
censorship. 1828, -
Formulation of uniform policy of
Import duty on educational
Manufacture and  import of raw

censor. 1911,
strips. 1576.
and other accessories. ' 727.

Production of Information . 1797-99.
Supply position of raw and restriction on consumption of —— . 1910-11.
Translation and exhibition of Di v . 2041-42.
FINANCE COMMITTEE—
Sev “ Committee(s) .
FINANCE, MINISTRY OF—

Question re—
Gazetted and mnon-gazetted staff of —— . 1088.
Staff of —— (Defence) and Military Accounts Departmnent. 1695-96
FIRE— |
Question re—
and losses in Calcutta Telephone HExchange and scheme for remodelling. 162-63.
—— in upper class compartments in Grand Trunk Express. 1733-34.
FIRE-ARM(S)— s
See “Arm(s) .
FIRING—
Question re—
—— by soldiers on policemen on duty in Delhi. 30.

Police on citizens in Mayurbhanj. 2189.
FIRM(S)—
Question re—
—— manufacturing bicycles. 1984.85.
FISHERY (IES)—

Question re—
Development of in Lake Chilea, Orissa.  1745-46.
Improvement of fish culture. 1761-62.
Increasing production. 1635-40.
Marine . 2
FISH FREEZING PLANT(S)—
See  Plant(s) .
FISHING—! .
Question re—3§ 1
with powered vessels. 1740-41.
Licences for at Okhla. 1792-93.
FLAG, INDIAN NATIONAL—
Question re—
Censoring of films containing —— and slogans in Eastern Pakistan, 2163.
Recognition of Indian Union Flaz by States. . 1051.
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FLYING CLUB(S)—
Question re—

in India. 1091-92.
Model aeroplane clubs in colleges. 196.

FODDER—
Question re —
Steps to increase the production of 1336-40.
FOOD—
Question re
Congrol on charges in Delhi and Simla hotels. 1384,
Enf b of laws ing — adulterati 1308-09.
Establishment of a —— Technological R h Insti 1130-31.

delegations sent abroad. 731-35.

FOOD AND AGRICULTURE ORGANISATION—
Question re—
Allocation of foodgrains to India by —— . 345.46.
pamphlets, 1762.
Tmport of foodgrains besides by — . 484,
India’s contribution to

FOOD COMMISSIONER(S), REGIONAL—

Question re —
Posts of

FOOD-GRAIN(S)—
Question re—

Allocation of to India by F. A. 0. 345-46.

Central reserve of 1642-47. |

Control on cereals in urban areas. 1837-45.

Decomposition of imported — . 2077-78.

Expenditure for providing at cheap rates to colliery labour. 1483.

Expenditure on ° Grow More Food Campaign ’ in 1948, 1186.
imported from foreign countries, 466-73.
imported into India. 851-57. °
reserve at Centre. 484-85.
Food production and co-operative cultivation of waste lands. 191-92.
Import of . 1167-69.

1863-65.

2081-83.

Tmport of besides allotments by F. A. O. 484,
India’s requirements of . 496.

Land under —— cultivation. 1107.

Toss of due to locust-pests and rust. 1741.43.
Loss to Government in sale of imported 1446-48.

Lowering of prices of imported 833-34.
Measures talen to grow more food. 363-64.
Measures to inerease food production. 1083-84.
Bt s to I yield of existing erops and import of
Payment of bonus for procured internally. - 1090-91.
Permits for import of food from Bast Punjab into Madras. 859.
Prices of imported . 1764-85.
Production and import of . 480-83.
Production, import, purchase and sale prices of cereals. 1879,
Purchass and sale prices of imported cereals. 1972-77.
Purchase of in foreign countries. 1185-86.
Purchase of insecticides for protecting grain. 1485.
Req and production of . 1081-83. 1365.
Roserves of —— and recommendagions of Food Grains Policy Committee. 1845-46.
Review of India’s food position in light of world food production. 984-85.
Revision of prices of in Madras. 829.
g:g:;noé cereals. 1880. F s
ing and preservation of imported — .- 2071-72.
Stocking of the central reserve cg_o.\: . T11-12,
Subsidies for imported —— . L
Supply of to famine areas. 355-56.
Traffic bottleneck and restrictions on Inter-Provincial movemsnts of —— . 845-46.
Wastage of cercals in 1948-49. 1880, G
See also * Food-stuff(s) "

897-98.
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FOOD-GRAINS MOVEMENT, DIRECTORATE—
Question re—
Removal of two officers of —— from headquarters. 1369.
FOOD-GRAINS POLICY COMMITTEE—
See ““ Committee(s) .

FOOD, MINISTRY OF—
Question re—
G d and g d staff in Ministries of Food and iculture. 1108-09.
Meetings of Standing C: i for during 1948. 1659,
Persons employed in and expenditure of Ministries of Food and Agricul 198586,
Staff cars owned by Ministries of Food and Agricul 1445-46.
Superannuated officers in —— .  1607.
Vacant gazetted posts in Ministries of Food and Agriculture. 1991.92.
FOOD POSITION—
Question re—j
. 192.94. ~
Review of India’s in light of world food production. 984-85.
FOOD PRESERVATION—

Question re—
Centres for teaching — . 1877.

FOODSTUFF(S)—
Question re—§

Convictions for adulteration of in Delhi. 1704-05.
at concession rates to miners in coal fields. 1890-91.
left by U. 8. A. 2240.

Impert of in 1949. 365.

Laboratory to test for army personnel. 2034.
Lose of — . 2234,

Prevention of adulteration of . 1199.

Purchase and sale of
Purchase of foreign tinned 687-88.

FOOD TECHNOLOGICAL RESEARCH INSTITUTE—
Question re— A
Establishment of a . 1130-31.
FORCES, ARMED—
Question re—
Armed in Portuguese Goa. 875.
Disbandment and withdrawal of Azad Kashmir —— . 247.58.
Disbandment of superfiuous Hyderabad State —— .  316.
Indian in-Kashmir. 1203.
Persons disabled on account of Tuberculosis in Indian
Promotions and recruitment in armed — . 1418,
Recruitment to officers’ ranks in armed 1419-20.

1297-98.

Terms and conditions of service of Nepalese Contingent in India. 1309.

FOREIGN CAPITAL—
See ** Capital ”.
FOREIGN COUNTRY(IES)— j§
Question re—§
Audit check on India’s expenditure abroad. 455-56.
Candidates selected for foreign rtudies in 1948. 26-27.

Commercial publicity for Indian goods in —— . 521-22.
Countries invited to Asisn Conference. 534-36.

Countries with which India har entered into Treaties, Pacts or Agreements. 2140-42.

Delegations and Goodwill Missions sent abroad. 866-73.

Educationists sent abroad for study of Adult Social Education Systems. 319-21.

Food delegations sent abroad. 731-35.

Foodgrains imported from —— .  466-73.

Foreign deputations sent during 1948-49. 2110-16.

Foreign investments in India and Indian assets abroad. 656-57.
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FOREIGN COUNTRY (IES)—contd.
Question re—contd.
Indian Listorical and art relics in —— .  439-40.
TLabour officers sent for training abroad. 1385-86.
Li for imp: t of cul 1 relation with —— . 1443.
Negotiations for obtaining steel from Belgium and other —— . 1352-53.
New scheme for award of scholarshipt for studies abroad. 1037-42.
Purchase of foodgrains in 1185.
Recalling of Indians serving abroad p ing high scientific and technical qualificati
1665-66.
Reciprocal rights for Indians to do business in . 407-12.
Re-transfer of bank balances of Hyderabad in —— . 1051.
Return of historical documents and ancient books in —— .  1806-09.
Scholars sent abroad for advanced technicai training. 1060-63.
Steps to improve cultural reletions with 1427-28.
Stipends to Indian students by . 1203-05.
Students to be sent abroad for technological education. 1051-52.
Visit of expert “ Demonstration Malaria Teams ** from abroad. 2049-51.

FOREIGN POSSESSION(S)—

Question re— 3
Congress resolution re —— in India. 224,

FOREIGN PUBLICITY SERVICE—
See ** Publicity Service . =

FOREIGN SERVICE, INDTAN—
Question re—

Diplomatic posts created after 15th of August 1947. 228.
Europeansin I. C. S.. I. P. 8. and . 2223-24.
Selection and training of Indian —— personnel. 1779-80.

FORBEIGN SHIPPING COMPANIES—
See * Shipping Company (ies) .
FOREIGN TRADE—
See “Trade’.
FOREIGNER(S)—
Question re—
Detention of — . 1661-62.
Employment of foreign technicians. 1183.
Foreign students studying Indian culture in Indie. 1567-68.
Foreign students studying Sanskrit in Indian universities. 2059.
Foreign technicians employed in Government of India. 1442,
Foreign tourist traffic. 702-03.
—— detained in India. 1815-17.
—— employed in Hindustan Aircraft Factory, Bangalore. 1157-58.
—  in External Secvices of All India Radic. 1802-03.
—— in Indian Embassy in U. 8. A. 1254-55.
serving under Government of India. 1416-18.
Non-Indians employed in ordnance factories. 334-36.
Political pensions to 1663-64. -
Rules for employment of in India. 457.
Scholarships to foreign d for studies in India. 1568.

FOREST(S)—
Question re—
Analysing and testing of
Andaman —— . 1173-75.
Development of village . 978, 2271.
Return of roads, buildings and —— to Himachal Pradesh. 921-22.
FOREST RESEARCH INSTITUTE—
Question re— !
Establishment of a —— at Ranchi. 195.
‘FOUNDRY (IES)—
Question re—
Allotment of pig iron, steel, hard coke and steam coal to—— and steel processing
factories. 2077.

seed. 1655.
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!

FRANCE— :
Question re—
Appointment of Mr. 8. 8. Bajpai to Indian Embas.y in —— . 54243
Export trade with 1126.

French Economic mission to conelude a Commercial Treaty. 1121-22.
Sale of French Prize Bonds. 2216-17.

FREIGHT—
Question re—
Rate war among rhipping lines. 2162.63,
FRENCH ECONOMIC MISSION—
See ““ Mission(s) .
FRENCH SETTLEMENT(S)—
Question re—

Arrest of Mahe Mahsjana Sabhs, workers by French police in Indian ferritory. 752.
Discussions re future of French Indian Terri'ories. 220.

Expenditure in connection with French and Portuguese settlements in India, 384-856.
Permits for entry of Indians from French India. 2146.

Plebiscite in French Indian Territories and merger with India. 208-10;

FRONTIER(S)—
Question re—

Cantonmente on North We t 1441.

Davelopment of tribal areas on North East 1271.
for . hospitals and education in North East —— iribalk
areas. 1131-33.
FRUIT(S)—

Question re—
‘Withdrawal of Products Control Order. 698.
FRUIT PRESERVATION—
Question re—
Indian —— and canning industry. 501-02.
FRUIT TECHNOLOGY—
Question re—
Indian Institute of 700-01.
¥UEL RESEARCH INSTITUTE—
Question re—
SRV T S
FUND(S)—
Question re—
Allotment to Nepal from Post-War Reconstruction 2192—93.
for construction of Na‘ional highways and roads. 1018-19.

G

GANDHI, MAHATNA—
Question re—"

National Memorial to at Rajghat . 1009-10.
Pnkoxstsaggrefuﬂal to Indian High Commissioner for laying wreath on —’s Statue in Karachi.
102! R

GANGA—
Question re—
Construction of a bridge over
GANGAPUR STATE—
Question re—
Mineral deposits of
GANGETIC PLAIN(S)— .
Queatxonra—
" Report of American Experts on development of ground water resources in

at Patna. 194-95.

(Orissa). 1151-52.

. 2063-66.

-
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" ANJA—
Question re—
Consumption of Bhang, Charas and —— in Centrally Administered Areas. 917.
GANJTAM—
Question re—
Extraction of M Ores from Vizi and ——, Orissa, 1889-90.
GAUHATI—
Question re—
Caloutta —— Air Service over Pakistan territory. 202.
Delays in delivery of money orders and parcels at ——. 509-10.
Flight of aeroplanes from Caleutta to over Pakistan territory. 980.
Flight of Civil Aeroplanes between Calcutta ; Agartals and over Pakistan territory.
2257,
Surcharge on air mail letters from Caloutta to —. 981.
. GAUTAM, SHRI MOHAN LAL—
Question by—
Departmental catering &t Kharagpur Railway station. 1755.
Licence fee from catering contractors on B. N. Railway. 1756.
Licence fee from Indian catering contractors on Railways. 1756-58.
Rates for aerated waters on Railways. 1758.
State Air Service to Far East. 1172.
Working of catering department on the B. N. Railways. 1758,
Question (Supplementary) by—
Abolition of Istimrardari and Jagirdari Systems in'Ajmer-Merwara, 2239-40.
Agricultural indebtedness. 1327,

7
Amendment of Cantonments Act. 1556.
Cattle insurance. 1751.
Enquiry into conditions of agricultural labour. 1014.
Export of millcloth to Middle East countries.  1677.
Land brought under cultivation. = 1626.
Levy of a cess on sugarcane. 1454,
Loans sanctioned by Industrial Finance Corporation. 1560,
Manufacture of power alcohol from molasses and synthetic petrol from coal. 812.
Match factories. 2228.
New schemes for award of scholarships for studies abroad. 1038-1042.
Opening of village post cffices. 1630.
Ordnance clothing factories. 1713,
Pay and allowances of Ministers of State. 1057.
Protection to sugar Indusiry. 1166.
Raids by Pakstan Nationals on Indian Border. 669. -
Rehabilitation of refugee teachers. 1699.
Waiting room facilities for 3rd class passengers. 1469,
GAYA—F
Question re—
Management of Mahahodbi temple at Bodh Gaya by Budkist representatives. 1677-78
« GAZETTED OFFICER(S)—
Question re— :
Advance to Government Servants for purchase of motor cars. 1434-35.
Gazetted and non-gazetted staff in the Ministry of Commerce. 1142.
Gazetted and non-gazetted staff in Ministry of Communication. 1379,
5 Gazetted and non-gazetted staff in Ministry of Defence. 1241.42.
Gazetted and non-gazetted staff in Ministry of Education.” 1242,
Gazetted and non-gazette staff in Ministry of Finance. 1068.
G d and g ed staff in Ministries of Food and Agriculture. 1108-08.
Gazetted and non-gazetted ctaff in Ministry of Health. - 1218.
Cazetted and non-gazetted staff in the Ministry of Industry and Supply. 1108,
Gazetbed and non-gazetted etaff in the Ministry of Labrur. 1153
Gazetted and non-gazetted staff in the Ministry of Law. 1153-54.
Gazetted and non-gazetted staff in the Ministry of Railway. 1379
—— and working of Labour Bureau. 406.
Retiring age of —— of Government of India. 446.

See  also “Employee(s)” . 2 Z
also  “‘Officers”. 2 5 A
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GAZETTED POSTS—
See “Post(s)”,
GAZETTEERS—
Question re—
Revision of District and State ——, 92i.
GENERAL PROVIDENT FUND—
Question re—
—— accounts of refugee officiais. 1194,
GEOLOGICAL SURVEY(S)—
Question re—
—— of Orissa. 1681-84.
GERMANY—
Question re—

Agreements between India and Western ——. 218-20.
Settlement of private claims against ——. 24

GHAZIABAD—
Question re—
Enquiry against sub lethng of vending licences atb —— Merrut City and Merrut Canton

63.

ment.
GHAZIPUR—
Question re—
Output of opium alkaloids factory. 442.
GHEE—
Question re—
Adulteration of ——. 1179-80.
Import of Pure —— and butter. 1471-72
Measures to check adulteration of Agmark ——. 937-43.

GHOSH, SHRI AMIYO KUMAR—
Question by—
Bridge over river Sone near Dehri on Sone. 1089-90.
Construction of National Highways. 1089.
Development of village forests. 973,2271.
Flying Clubs in India. 1091-92.
Repatriation of Indians in South Africa. 882.
Telephone connections for all District Headquarters in Bihar. §03.
Training of persons for employment: in Civil Aviation. 1091.
Wagons for transport of raw materials for paper facture., 973.
GIRL(S)—
Queetlon re—
ion of —— in areas. 1926-29.
GIRLS SCHOOL(S)—
See “School(s)”.
GLYCERINE—
Question ré—
Production of ——. 709,
GOA—
Question re—
Armed Forces in Portuguese ——. 375.
Future of — . 378-79,
Sale of — — Lottery tickets in India. 2215-16.
GOENKA, SHRT RAMNATH—
Question (Supplementary) by—

Re-organisation of Foreign Publicity Service. 1124, 1125,
Short supply of Wagons for trsnsport of cement 2228.
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GOLD—
Question re—
Consignment of — to Pakistan by Reserve Banl of India. 455.
—__ and silver imported from U. 8. A. under ‘Leaae-lqnd'.
—_ Tields under direct control of Government of India. 767.

Import duty on ——. 1715-16.
GONDLA— -
Question re —
Construction ot Railway over-bridge at —— 1330.
GOODS—

Question re—
Articles ITmported into India. 1907-08.
Articles seized by Delhi Enforcement Police. 1949-50.
Claim  for damage to —— - in transit on Rilways 1085-86.
Claims on Reilweys for compensation for lost—. 1099.
Claims re zoods booked from Pakistan to India during disturbances. 2099.
Commercial publicity for Indian in foreign countries. 521-22.
Customs dwtv on commodities exported and imported from Pakistan. 2223.
Detention of Railway vans carrying insured articles injPakistan. 202-03. {
Engineers’ Conference Resolution re removal of restrictions on import of essential——.
1684.
High priority for India in export of Japanese industrial products. 1386-87.
Holding up of imported and other in Karachi, 1259-60.
Import of plastic material. 461-03.
Losses on t of theft and d ge to goods on Railways. 1187.
Manufacture of plastic . 963-64.
Priority for booking of on States Railways. 2058.
Restrictions on dispatch of cotton hosiery . 1360. s "
Settlement of claims re—booked to Pakistan and vice versa before partition. 1854.
Smuggling of from India into Eastern Pakistan. 1710-11.

See also “Commodity(ies)”.
GOODWILL MISSION(S)—
See “Mission(s)”.

GOPALPUR—
Question re—

Use of Port in Orissa. 893,
GOVERNMENT EMPLOYEES—
See “Employee(s)”.
GOVERNMENT OF INDIA—
Question re—
Appointment of Officials as advisers by Cerzf]ral (Government to States Unions. 660-61.

Coal fields under direct control of ——. 767.

Communists detained by ——. 1702-03.

Compulsory borrowing by Gov t as an Anti-inflati y measure. 786-87.
Damage to ——’s properties in Bombay cyclone. 1490-91.

| ‘Direct control of Centre over Mineral resources in provinces. 412.
§ Expenditure on Camps and employment of refugees in government service.  1026.
i Expenditure on each category of service nnder Central Government. 1942,
TFood grains reserve at Centre. 484-85.
Foreign technicians employed in ——. 1442,
Foreigners serving under 1416-18.
4 5 Pensioners, 2214-15.
Prize Bonds. 1710.
TIndustrial concerns owned by Government. 1958-62.
TLoans taken by Provinces from . 2031-33.
Ministers of different ranks in 1257-58.
Permanent Government servants from Punjab now serving under ——. 918, 2270.
P tions to graduates in . 1931-32.
Restoration to Hyderabad of * Securities” transferred to Pakistan, 21-22.
Retiring age of gazetted officers of i
Revision of Black List maintained by Government. 796.
States under administrative Control of Centre. 661.
| Subscription of loan issued by Government in September, 1948. 425.
Tr tions of Gov ‘"{y Imperial Bank of India. 1032-36.
Use of words “On His Majesty’s Service”. 800.
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EBATES

GOVERNMENT OFFICE(S)—

Question re—

of e 1 in 1505.

Survey of places in C. P.for transfer of certain Central offices. 1507,
GOVERNMENT SERVANTS—

See “Employees”.
GOVERNOR(S)—

Question re—

Allowances to Maharajas from States after appointments as
Expenditure on Provincial . 448-51.

Aboliti

GOVIND DAS, SETH—
Question by—
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2019.

Absorption of released Indian employees of Government of Burma. . 1848.49.

Additional trains between Amritsar and Hardwar vic Ambala.  2253.%
Adjustment of Inter-Dominion Governmental claims. 338.
All Indian Labour Organisations. 1549,

+ Alloeation of income-tax proceeds to Provinces. 2179-80.
Allocation of refugees to Provinces and States. 1775-77.

Anjuma-e-Taraqqi-e-Urdu and all India Hindi Sahitya Sammelan. 22%
£

Books published by Anjuman-e-Taraqgi-e-Urdu. 2219.

Breach of Indo-Pakistan agreements. 398-400.

Change of medium of Instruction in Hyderabad. 2218.

Construction of Railway over-bridge at Gondla. 1330.

Construction of Stadium in Delhi. © 1564.

Czechoslovakian Consulting Engineer’s Office in India. 976.

Establishment of a Radio Equipment Factory. 828-29.

Establisk of a Stat ned Machine Tool Factory. 1163.

Establishment of National Central Library. 2219-20.

Facilities for study of psychotherapy. 1420-21.

Facilities for third class passengers. 1461-63.

Foodstuffs abt concession rates to Miners in Coal Fields. 1890-91.

Foreigners in Indian Emb inTU. 8. A. 1254-55.

Formulation of uniform policy of film censor. 1911.

Grant given to Anjuman-e-Taraqqi-e-Urdu. 2218-19.

Grant of Commissions to licentiates in T.A.M.C. 1831.

High rents for houses in Jubbulpore Cantonment area. 2218.

House Rent: Allowance paid to Government servants in Delhi. 1665.

India’s contribution to F. A. O. 1863-65. ~

India’s requirements of Copra. 873.

Indian historical and art relics in foreign countries. 439-40.
do-Jar se trade Contract: 1015-17.

Land reclamation and soil Conservation. - 1080.

Locomotives and Boiler manufacturing plant at Mihijam, West Bengal.

Manufacture and import of locomotives. 960-62.

Merger of Bhopal. 1195.

Metal depositsin States.« 1007-.

1169-71.5

Mobile Employmént Exchanges -1d Cottage Industries for refugees.  759-60.
Nosotintt 3 Sy

o s for ok
Negotiations with Ceylon re rights of Indians. 400.
New buses for Delhi Transport Service.  950-60.
Ordnance Factory at Khamaria, Jubbulpur. 1195.
Output of Papers Mills. 2235.
Outstanding olaims on various Railways. 958-59.
Pay of language teachers in Delhi Province.  436-38.
Portuguese possessions in India. 530.
P tions and 1« i in Armed Forces. 1419,
Pr ion to Indian arbificial silk industry, 827-28.
Protection to sugar industry. 1163-66. =
Repruitment to Officers’ ranksin Armed forces. 1419-20.
Reduction of Excise duty on power alcohol.  1000.

stesl £1cm Belgium and other countries.  1352-53.

Regional languages in Davu‘ngui Seript as Universitics language, . 434-36.

Regularisation of Inter-State Customs Policy.  1699-1700.

Relay of B. B. C. broadcasts by All-India Radio. 1292-94.

Repair of Railway engines. 813, =3

Repatriation of Indians from Malaya. 1255-56.
+..Repatriation of unemployed Indian Labourers from Burma. 530.
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GOVIND DAS, SETH—contd.

KQuaﬁion by—contd.
Report of Cabinet Committee on Development Plans. 1809
Report of the Indian Trade Delegation to Middle Bast. 873-74.
Report on Indig y of medici 1564-65.
Return of historical documents and ancient books from foreign countires. - 1806.09.
Salt manufacture at Kharagoda. 2253-55.
Scheduled and non-Scheduled Banks. 1801-02.
Shifting of Head Office of Anjuman-e-Taraqqi-e-Urdu to Palkistan. 2210:
Specialised crop seeds. 1080-81.
Steps for increasing steel production. 1161-63.
Study of Hindi language and literature in Delhi University. . 2220.
Supply of Bombay salt to Jubbulpore and U.P. 2256.
Supply of salt from Kharagoda. 2256.
Supply position of raw film and restriction on. consumption of films. . 1910-11.
Through trains from Delhi to Bombay, Caleutta and Madras. - 1461.
Trade between India and Eire. 874-75.
Transport facilities for sugar. 1744-45.
Treaty with the United States of America. 528-30.
Tuberculosis sanatoria in Central Provinces. 2217,
Venereal disease clinies. 1420:
Zonal system for distribution of salt.  2256.

Question (Supplementary) by—
Aceidents to travellers on footboard of trains on E. I. Railway. 1633.
‘Admission of Indian students educational institutions in England. 312,
Adult Education. 1813.
Adulteration of ghee. 1179-1180.
Agricultural indebtedness. 1326.
Amendment of Cantonments Act. 1556.
Amount realised by Disposals Directorate from sales, 463.
Animals from Palkistan for Government dairy farms. 4665.
‘Anti-tuberculosis Campaign in Delhi end Ajmer-Merwara. 903.
Appointments given to artists for programmes on A T R.. 20562-53.
Appointments in All Indian Radio affer 15th August, 1047, 1931
‘Arms and Ammunition stolen from Ordnance factories andd epots. 2038.
Arrangments to make India self-sufficient in Ammunitions. 788-89.
‘Arrest of Indisn Nationalsin Johore, Malaya. 1025,

Ban on export of jute to South Africa. 1489 -
Cattle Insurance. 1750.
Change in the Iature ‘‘British C Jth”. 1895.

Cloth Control Policy. 692-93. :
Control on cerealsin urhan areas. 1845,
Control on paper. 1459,
Co-operative Societies of salt producers. 485.
Crop and Cattle insurance schemes.  833.
Crop insurance. 1748.
Cultivation of Jute in South India.  1853.
. Cultural Attaches to Indian Embassies. 1893,
Delay in disposal of applications for grants of lcences by Air Transport Licensing Board.
048. ?

Departmental catering at Kharagpur Railway spation: - 1755. =
Desecration of a Hindu temple in Karachi. 886.
Discouraging of Commercial Crops  1750.

Editorial staff in Publications Division, Ministry of Infc ion and Broadeasti 2040.
Effect of vanaspati on health. 2079.
Establishment of Radio BEquipment Factory. 1848, -

Exchange of students with Russia. 2035-36. 3

Expenditure in connection with French and Portuguese Settlementsin India. 2385

Expenditure on Atomic Research. 1772.

Expenditure on Embassies and High C issi *offices.  1995-06.5 1 .
Export of mill cloth to Middle East Countries,  1676-77. Bacit: > $o58 H
Export of raw and crushed bonesand import of fertilizers. . 1382-83,
Extension of rationing system. 491,

Failures of Railway engines.  2073.

Film Censorship. 1828.

Fixation of prices of cloth. 604, :

Food grains imported from foreign countries. 472-473.

Foreign students studying Indian culture in India. 1568, s Pk 5
Foreigners serving under Government of Tndia. 1417, 3 = SR
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“GOVIND DAS, SETH—contd.
Question (%pplemanmry) by—condd.
Gov adver pers. 445,1720.
Grants-in-aid to Schools in Stutea 1585.
Grant to Delhi Uni y for of a Tub losis Insti 318.

Greater Delhi Scheme. 1392.
Harijan section of Ministry of Relief and Rehabilitation. 1405.
Import duty on gold. 1716.
Import of food grans. 1168. =3
Tmport of milk powder. 1329,
Improvement of Cattle breeding. 1176.
Improving Delhi Telephone System. 1628.
Inauguratxon of large and small scale dairy farming. 1620.
Increase in crime in Delhi. 1700.
Increasing the production of salt. 1457.
Indians employed on steff oi U. N. 0. 883.
Indians in Communist occupied China. 42 .
Indians in Japan. 1247,
Indians in Mauritius, Fiji and Trinidad. 1892,
Indian Universities Commission. 1433.
Installation of new radio i
Integmtlon of South West Africa thh Umon of South Africa. 362.
in National S: gs Certi 1292,

Jute production in India after partition. 826.
Kerosene oil quotas for provinces. 1499.
Licence fee from Indian on Railway 1757.
Locomotives from U. 8. A. 352.
Loss of food grain due to locust pests and rust. 1742,
Major irrigation projects under construction. 1498.
Manufacture and import of needles and cycles. 953.
Manufacture of aeroplanes and spare parts. 824.
Manufacture of Cholera Vaccine. 1425,
Munufucture of cotton textile stores. 1854.

and chemical fertilisers. 1351.
Manufacture of Penicillin.  1323.
Manufacture of vanaspati. 1325.
Manufacture of wireless trans and radio equipments. 696, 697.
Measures to increase yield from land. 1857-59.
Members of special Recruitment Board for I.AS. and IP.S. 1307.
Migration of non-Mustims from Sind. 1605.
Ministers of different ranks in Government of India. 1257.
National memorial to Mnhntmm Gandhi at Rajghat. 1009.
Newspapers served by graphic service. “~2053.
New State-owned steel Works for i increasing production of steel, 2272-76.
Overseas scholars returned during 1948-49. 1574,
Petrel Industry. —1250.
Police Action in Hyderabad. 2030.
Prevention and cure of Leprosy. 1557.

e Minister’s views on National Language. 1027-28.
Pnsun reforms in Delhx and Ajmer-Merwara. 1308.
Production ard expor: of vegetable oils. 708, 709.
Production of Information Films.
Production of Penicillin and mm-Malarm,l drugs. 1862.
Production of Sanna Hemp. 1852.
Protection of Indian Biscuit Industry. 1787.
Provision of fans in third class coaches. 1738,
Publisations of Ministry of Tnformation and Broadeasting 783, 784.
Purchase of foreign tinned foodstuffs. 688,
Purchase of ships from U. 8. A. for Indian Mercantile Marine. 1253.
Radio Stations in India. 914.
Railway accident on Bina-Bhopal Section. 511.
Railway line to Bastar State. 2070.
Rational distribution of salt on Zonal lines. 1181,
Reoogmtmn of an Indian lmgm;gé by UNESCO. 442.
d to P i by Hyderabad and Junagadh. 1697.
Reduohon of Third class fares and oconstruction of new Third class bogies. 371.
Remodelling of New Delhi leway Station. 1455.

Re) rt of jcan Experts on lop of ground water resources in Gmget.w plain.

Reporb of Kolhapur Disturbances Enquiry Tribunal. 314
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GOVINDDAS, SETH—concld.

Question (Supplementary) by—cmeld.
Report on indj| Y of medici 923.
Representation of Phulsian Union in Constituent Assembiy. 428.
Restoration of abducted women. 1245.
Robberies in running train. 1747.
Running of fast train on Katni-Bina Branch Lins. 207:.
Securities from newspapers in Centrally Administered Areas, 1806,
Selection and training of Indian Foreign Service personnel.  1780.
Staff training School of All India Radio. 1804.
Stocking and preservation of imported food grains. 2072,
Supply of food grains to famine areas. 356.
Burvey of places in C. P. for transfer of certain central offices, 1507.
Technological Insti for agricul 821,
Theft of arms and ammunition from ordnance factories and depots. 424,
Tractors for Bombay Province. 2083, 2084.
Trade with Tibet. 1771.
Training of Officers for Indian Merchant N: avy. 743.
Tuberculosis Clinics in.India. 434
Universal Basic Education. 793.
Use of cattle dung as manure. 2075.
Use of Crown Emblem by High Courts. 899.
Use of saloons on Railways. 1611,
Utilization of Coal Mines Labour Welfare Fund for education of labourers. 1884.
Value of imported liquor. 1791.
Visit of Afghan Trade Delegation. 1790.
Waiting Room facilities for third class passengers. 1469,
Wells sunk in Arable areas. 1739.
GRALUATE(S)—

Question re—
Graduation training of released I.A.M.C. officer at Lake Medical College, Calcutta. 1294-96.
Promotions to non-graduates in Governmens of India. 1931-32.
GRAIN SHOP(S) -
Question re—
Purchase prices of dities for G
GRAM—
Question re—
Disparity in prices of in Rohtak and Delhi. 999-1000.
Production of . 970-72,
GRANT(S)—
Question re—

Anjuman-e-Taraqqi-e-Urdu and All-India Hindi Sahitya Sammelan. 2219,

Financialj allotment for icati hospitals and education in North East Frontier
tribal areas. 1131-33.

for establishment of Medical College in Dibrugarh, Assam. 1705.

—— for tuberculosis hospital ‘intAssam. 1910,

—— given to Anjuma_n—&Tamqgi—e-deu. 2218-19.

collieries ——. 1482,

—— given to Laksh o hnol Nagpur. 2212-13.
Grants-in-aid 10 schools in States. 158485, S
P ised to Assam Gov b for Post-war Development. 338-39.
—— to Bombay branch of Royal Asiatic Society. 1437-39,
—— to Delhi University for blisk of a Tuberculosis Instit $18.19,
Trragularities in hncling of fnatces alivit+d for relic. and ~ehabllitation in Bharatpur State.
2162.
See also “Aid »
also “Subsidy(ies)”.
GRATUITY(IES)—
Question re—
Employment, pensions, or to I..N. A. men and their families. 1196-07.
Pension and to En C issioned Offi d

g cers [ m Ranks, 2209-10.
Retirement benefits and —— in cases of death of G servants. 1920.
GERAT INDIAN PENINSULAR RAILWAY—
See “Railway(s)”.
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GREEE—
Question re—
Search of a Karachi-bound ship at Kidderpore Dooks, Calcutta, 1423.
GRIEVANCE(S)—
Question re— o
Agency mllechng information re of ex-military men. 682.
— of G. I. P. Railway Guards. 1154-55.
GROUNDNUT—

Question re—
Complaints re clay mixing with exported from India. 2127-28.
Export of 1
Facilities to produeers for export of 2134-35.
Hand decorticator invented by Producers Organisation. 1903.
Licences for export of to Italy. 2128-30.

GROW MORE FOOD CAMPAIGN—
Question re—

enditure on 1340-41.
Expenditure on in 1948, 1186. k
TLoans given to provinces for Grow More Food Schemes. 2067-68.
Subsidies for Grow More Food Schemes. 820-30.
Tubewells sunk under ——. 1477-78.

GROWER(S)—
Question re—
Supply of coal to tobacco
See also ** Producer(s)”.

GUARDS—
See “Railway Guards”.

~GUHA, SHRT ARUN CHANDRA—

Question by—
Bank failures in Bengal. 1921-23.
Business of Allianz Und Stuttgarter Life Insurance Bank. Ltd., in India. 2149.
Cottage or small scale industries for n;nuufactux‘mg cycle parts. 1484.8
Dismissal of Government employ litical 1823,
Expenditure on rehabilitation of Enst Bengal refugees 763-65.
Loan to Pakistan by Hyderabad Government.
Manufacture and iraport of raw films and other m:cessones 727.
Reconstruction scherne for failed banks in West Bengal. 1923-24.
Rehabilitation of refugees from Bast Bengal. 545-46,

“Question (Supplementary) by—
Compensation paid for settlement of Railway claims. 1968.
Compensation to victims of Razakar atrocities, 332.
Constraction of a major Port at Kandla. 2259,
Facilities for education in mother tongue in primary and secondary stages. 1066.

44,

of Guntur and Krishna District by rail. 975-76.

Fire and losses in Calcutta Telophone Exchange and scheme for remodelling. 163.

Grant to Bo:nbay branch of Royal Asxahn, Socxat) 1437,

Grant to Delhi Uni y for establ of a Tub losis Institut 319.
House built for refugees From Pakistan. 2000-01.

India’s share of Tolling stack after partition. 1978,

TIndians marooned in Toungoo District, Burma. 2014.

Investments in National Savings Certxhcstes 1201, 1292.

Licence fee from Indian on Rail . 1757,
Manufacture of Cholera Vaccine. 1425.

Manufacture of pre-fabricated houses. 658, 1422,

Police Action in Hyderabad. 2030.

Printing of Stamps. 2031.
R dations of Cx on profit.sharing in industries. 1381.
Recommendations of Panel on silk indusizy. 2234,
Refugees from E&st Bengal. 217, 218.
tion of ks 1735-36-

of R and
Rehabilitation of refugees from Pakistan. 216.
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GUHA, Sm?,I ARUN CHANDRA —congctd.
Q (Suppl! tary) by- td.
Rslmbxlxtahon of refugees in Cumps 213.
] Banks. 1802

Strength of staff of Reserve Bank of India. 2055.
Threatened Railway strike and action against Communists. 1112.
GUHA, SHRI G. 8.—
Question by—
Civil aerodromes in Assam. 2256-57.
Construction of a major Port at Kandla. 2257-59.
Department of National savings.  2220-22
Export of limestone from Assam for facture of coment in Eastern Pakistan. 2148.
Facilities for education in mother tongue in primary and secondary stages. 1063-67.
Flight of Civil aeroplanes between Caleutta ; Agartala and Gauhati over Pakistan territory
2257.

Former Secretary of State’s Services. 2223.
Motor road fromShillong to Agartala. 2261-62.
Petroleum in Tripura State. 2148,
Research in manufacture of radio valves. 2148.
Training in cost accountancy ir inU.K.and U.S. A. 2147.
Question (Supplementary) by—
House built for refugees fro Pakistan. 2001.
Naval river crafts on Brahmaputrn. 1424.
GUN(S)—
See “ Arms %,
GUN CARRIAGE FACTORY—
See *“ Ordnance Factory(ies) ** .
GUNNY BAG(S)—
Question re—
—— lying unused in jute factories and ordnance installations. 726-27.
Violation by shippers of ban on export of gunny sacks to South Africa. 526-27.

|
1 and non- |
Shortage of raw cotton. 2243. I

GUNTAKAL— =
Question re—
Broadcasting station for —— . 339:40.
GUNTUR—
Question re—

Supply of coal to tobacco growers of ——and Krishna District by rail. = 975-76.

‘GUPTA, SHRI DESHBANDHU—
Question by—
Admission of Indian students in American Universities. 1572-73.
Allegations against India by Premier of N. W, F. Province. 1690-92.
Appointments in All India Radio after 15th August, 1947. 1929-31.
Appointment of candidates qualified in Ministerial Service (Third Division Examination held
in 1047 2211,
Arrests m) eonuection with the Akali Conference. 1315-16.
Asgent to an amendment to the Statute of Delhi University. 1317.
Buildings requisitioned for use of military personnel.  1032.
Control on d.xstnbutmn of sewing thrsad 1175, &
Distribution of scheduled castes 24
Hviction of tenants under Delhi Rent Control Acb 1947. 1284, i
Financial help to relations of crew of the Dakata lost on Kashmir front.  1423.
Government buildings lying vacant in Sabathu Cantonment. ' 2208.
Holding up of imported and other goods in Karachi. 1259-60.
Houses requisitioned in Delhi. 1408-09.
Hunger strike by refugees in Kingsway Relief Camp. 1692.
Ind.lan Historical and Art Rahcs in foreign countries. 440.
of i and dation to E. P. Railway staff. 1980-82.
Overseas scholars retumad durmg 1948 49.  1573-75.
Pension and g 1 Officera tod from ranks.  2209-10.
Pipeline pumhaaed by I.u,d.um deers Corporation lying in Barma. 1675~ '15
Promotions to nongraduates in Goverament of India. 1931-32.
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GUPTA, SHRI DESHBANDHU—contd.
Question by—contd.
Protection to Spoolers Industry. 1175.
Refusal of i ion by Vice-Cl lor of Delhi University re certain irregularities of Exe-
cutive Committee. 1317. |

Temporary employees qualified in Ministerial Services Third Division Examination. 2210
Transfer of lockers in Banks from Lahore to Amritsar.  1270-71.

?Quuﬁon (Supplementary) by—

- e e
Acquisition of land for Delhi Improvement Trust on Najafgarh road. 919.

Acquisition of land on Najafgarh road, Delhi, for Industrial pl tary” Area Sch

1

1.
Advances to Government servants for purchase of motor cars. 1434, 1435.
tes. 1776.

Allocation of refugees to Provinces and Sta

‘Allotment of houses to refugees in Delhi. 1675.

Applications for the I. A. 8. and L. P.S. 781, 782.

Appointment of working journalists in various Departments. 1715.

Approval of Budget of Deihi and Ajmer-Merwara by Chief C issi
2198-99. %

Arrangements to uake India self-sufficient in ammunitions. 789.

Arrears of Income-tax.  678-79. %

Articles seized by Delhi Enfrocerrent Police. 1950. i

Audit check on India’s expenditure abroad. 456.

Augmenting water supply in Karol Bagh. Delhi. 2047

Ban on Dawn. 2204

Banana Research Station for Assam. 1333.

Basic Education Scheme in Delhi Province. 1045.

Carrying of airmails by Airways companies. 349.

Cement factories. 1104.

Census of unemployed persons. 1059.
Clause relating to Income-tax in application forms for export quotas. 2133-34.

Collection of rent for telephones from sub: cribers in Delhi. 478.

Comumercial publicity for Indian goods in foreign countries. 522.

Committee to enquire into the working of the Criminal Tribis Act. 343.

Communists detained by Government. 1702,

Compensation by Delhi Improvement Trust for land acquired for Delhi Cloth and General
Mills Ltd. 1582.

Compensation paid for settlement of Railway claims. 1966.

Compensation to victims of Razakar atrocities. 333. |

Conferences held by the Ministry of Agriculture. 162. I

Control on paper. 8. i

Convictions for adulteration of foodstuffs in Delhi. 1705,

Countries invited to Asian Conterence. 535.

Delegations and goodwill Missions sent abroad. 872.

Delhi Agricultural College. 1094-1095.

Delhi Municipal Reorganisation Enquiry Committee. 780-781.

Delivery of air mail letters and telegrams by motor cycle messenger. 2235.

Desecration of & Hindu temple in Karachi. 886. |

Development plen for Delhi. 1136. |

Discharge of Indians from Burmsa Government Service. 1023. |

Discontinuance of rationing of petrcl. 1101 !

Disposal of appea's pending before Privy Council. 541.

Disposal of evacuee property after Inter-Dominion Conference held at Karachi. 1686.

Educationists sent abroad for study of adult social education systems. 321

 Advisory, G

Effects of Prohibition on health. 794,

Enforcement of laws concerning food adulterstion. 1309.

Establishment of spa resorts. 1575. ‘
1786.

Exhibition of film ** India Speaks ” in New York.
Foreign tourist traffic. 703.

Foreig in Indian Embassy in U, 8. A. 1255,
Foreigners serving under Government of India. 1417.
Formation of Rajasthan Union. 1312

General Elections. 1399,
G adverti tin paE 445, 1720.
Greater Delhi Scheme. 1392,
Houses built for refugees from Pakistan. 2000.%
384.

Houses for refugees under Shadipura Northern Extension Scheme.

THouses of Rulers of States in Delhi and Bombay. 426.7

FHousing accommodation in Delhi for Railway staff from Pakistan, 1323.5
Tmmovable properties sold and registered after Karachi Agreement. 2143.F
TImport of foreign liquors and prohibition in provinces. 11, 12.
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GUPTA, SHRI DESHBANDHU—contd .
Question (Supplementary) by—contd.

Increase in erimes in Delhi. 1701,

Indian Universities Commission. 1433.

Indo-Japanese trade contracts. 1016.

Inventories of private properties of Princes. 1204.

Kerosine oil quotas for provinces. 1499.

Levy of a cess on sugarcane. 1454,

Lottery to raise funds for rehabilitation of refugees. 1262, 1263.

Measures to check adulteration of Agmark Ghee. 942-43.

Measures to control inflation. 28, 29.

Mercy petitions from condemned persons. 453.

Migration from West Bengal to East Bengal. 1495, =

Muslim houses sealed by Custodian of Evacuees’ Property, Delhi. 1024,

Negotiations for import of wheat and rice. 2261.

New buses for Delhi Transport Service. 960.

New machinery for generating élctricityin Delhi. 1119, 1120.

New schemes for awarqd of scholarships for studies abroad. 1038-39, 1040.

‘Occupation of M, C. A, quarters in New Delhi by non-M. C. As, 888.

Officers of the Press Information Bureau. 337.

Oilreeds Export Trade Advisory Couneil. 1902.

Police Action in Hyderabad. 2030:

Post offices for rural areas. 1099.

Premisen requisitioned in Bombay and Delhi. 381.

Price of newsprint. 2247, \

Prigon teforms in Delhi and Ajmer-Merwara. 1305,

Prisoners exchanged between India and Pakistan. 1869,

Production and import of foodgrains.. 482,

‘Production of electric energy and supply to rural areas. 1135,

Production of gypsum. 1664,

Prohibition in Delhi and Ajmer-Merwara. 1431,

Purchase of ships from U. 8. A. for Tndian Mercantile Marine. 1258.

R. 8. 8. sympatk among G : t nts, 443,

Raids by Pakistan Nationalt on Indian border. 669, 3

Regional languages in Devnagri script as University language. 486.

Rehabilitation of refugee- in camps. 213,

Remodelling of New Delhi Railway station. 8455.

Rent due from Telephone subscribers in Delhi. 354,

Reparations from Japan. 1681.

Report on indigenous system of medicine. 1565,

Restoration of abducted women to Pakistan. 1497

Restoration of Somnath Temple at Junagadh. 427,

Return of historical documents and ancient books in foreign countries. 1800,

Returning facilities to refugees from Pakistan-held territory in Kashrmir. 1020-21.

R from and prohibition of poppy ¢ul‘ivation. ‘9.

és from newspapers in Centrally Admini Avens. 1805.08.

Sentence of death passed on General Tojo and his colleagues. 1129.

Shortage of raw cotton. 2242, b

Shri C. Rajagopalachari’s opinion and appeal from All Tndia Anti-Hindu Code Committee.
686

Slums in Delhi. 1938-39. E
Smugeling of goods by Railway officials. 815,

Smuggling of goods from India into Eastern Pakistan. 1711
Smuggling of textiles from India to Pukistan. 1356.

Statistic- re foreign i in India. 1289-90.

Stocks of cloth with mills on Ist of Décember, 1948, 167.

Students’ strike in Delhi Agricultural College. 1096.

Students to be sent abroad for technological education. 1053.

Survey of places in C. P. for transfer of certain central offices. 1508.
‘Theft of handgrenades from R. T. A. F. Headquarters at Palam. 1438.
Threatened Railway strike and action against communists. 1109-13.
Tonga rates in Delhi. 1579,

“Townships for refugees in Delhi. 1671.

Transfer of certain offices from Delhi and Simla. 1116,

Travelling expenditure of Ministers. 1056.

Tuberculosic clinics in India. 434.
Universal Basic Education. 793.

iolation by shippersof ban, on. 1t of gunny sacks to South Africa. 527.
%ﬁ’mgggﬁmﬁfggéen e Vo e 397. er g8
Waiting rooms in post offices and receptionists at Delhi Telephone District Officé. 455.
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GUR—
Question re—
Fixation of price and inter-provincial movement of .500-01.
GURDWARA(8)—

Question re—

Safety and sanctity of in Pakistan, 765-66. 24
GURKHAS—

Question re—

{(Y i of —— Regiment; 2045.
wepapers and periodicals for 2193.
Periodical for in Indian Army. 2194, &
Recruitment of in army. 2046.
Ses also “ Nepalese .
GURMUKHI—
Question re—
Seript on tickets issued on E. P, Railway. 1879.
GURUKUL—
Question re —

Institutions for system of education. : 1569.
GURUNG, SHRI ARI BAHADUR—
by —

Allotment to Nepal from Post-War Reconstruction Fund. 2192-93.

Assistance to Government of Nepal for setting up a broadcasting station. 1310.
Cadet in Indian Military Academy 1920-21.

Cultural attaches to Indian Embassi 1893-94.

Delay in transit of surface mail to U. S. A. and U. K. 730,

Development of tribal areas on North East Frontier. 1271.

Employment of forexgn techmc:a.ns 1183

on from T 1 Ce and Trade Purposes. 1193.
Forexgn technicians employed i in Govemment of India. 1442,
+ Import and of t and t 1182-83.

Import licences for betelnuts. 1271.
Import of sugar from Java. 730.
Improvement of Foreign Publicity Service. 1271.
Indian Forces in Kashmir. 1203.
anbena.nce cost of an Air Forces Squadrsn 2194-95.
of Gurkha R 2045,
Merger of Sikkim. 1397-98.
Nepalese Goodwﬂ] Mission to Bhutan. 1893.
iodicals for Gurkha Regi b, 2193.

Number of m:l!.s and production of cloth. 731,
Periodical for Gurkhas in Indian Army. 2194. . B
Recruitment of British personnel to Armed Forces Academy and Indian Military Acadsmy

145.

0:
Recruitments of Gurkhas in Army. 2046.
Re- of Office of Director-General of Health Services. 1205.
Selection and training of Indian Foreign Service personnel. 1779-80.
Separate Ministry of Kconomies and Planning. 1679.
ds to Imimn d by foreign 7812?)3 -05.
i g i 1678-79.

Subsidy to Nepal 1780-81.
Temporary and Short Service Commissions in Army. 1203.
Terms and conditions of service of Nepalese Contingent in Isaia. 1310.
GWALIVR—
Question re—
Over-bridges at
GYPSUM—
Question re—

and Indore level crossings. 847-48.

Production of 1664-65.
H
HATDIBARI—
Question re—

danger to Railway line between —— and Mandalghat stations in  rainy geason:
1183, 2245-46. :
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HANDBILL(S)—

Question re— z :
Holding of ings and distribution of ——by G servants in Secretariat. 1825.

HANDGRENADE(S)—

Question re—
Thoeft of

HANDLOOM(S)—

Question re—

Export of cloth to Soft Currency Areas. 701-02.
Number of srindles and looms in Rajasthan Union. 2100.

from R. L. A. ¥. Headquarters at Palam. 1438,

HANDLOOM CLOTH—
See ** Textilo(s) .

HANUMANTHIYA, SHRLK.—

Question by—
Cases of corruption in Central Government Services. 1653-54.
litorial staff in Publications Division, Ministry of Information and Broadeasting. 2040.

Expenditure on East Bengal refugees. 1509.

Foodgrains imported into India. 851-57.

Formation of Unions and merger of States with Provinces. 933.

Greater Delhi Scheme. 1392.

House rent and compensatory allowances to Government employees. 16.

Import of silk yarn and silk fabrics. 1281-83.

Income and expenditure of Hindustan Aircraft Factory. 831.

India’s bership of T tional Monetary Fund. 797-98.

Indians employed in International Monetary Fund and International Bank. 908-09.
Indians employed on staff of U. N. 0. 882-83. 2

Indian silk yarn used for making Parachutes. 1193-94.

Inventories of private properties of princes. 1294.

Manufacture of Cholera Vaccine. 1424-25.

Migration from West Bengal to East Bengal. 1494-95.

Nationality and ;

B} ion of ion of fi
Privy purses for Princes. 933.
Production of silk yarn and silk fabrics. -858-59.

Purchase of Jet-propelled aeroplanes from U. K. for use of R. I. A. F. 1197..
Purchase of ships for R. I. N. from Britain. 1424. .

Revenue from import tax on silk yarn and silk fabrics. 1225-26.

Sterling balances re'eased in 1918. 1298-99.

Sydney Cotton’s flight over Indian territory. 875-76.

C issi General for C ial and E ic Affairs in Europe. 2011.

t of Abdus Sattar Seth as Pakistan’s Ambassador in Egypt. 1277
11

Construction of a major port at Kandla. 2259. sl

Delegation to next session of General Assembly of U. N. O. 1897. . 5 =
Deportation of Mr. and Mrs. Antonius Raab. 1296.
Establi t of a stat d hine tool factory. 1163.

E: ion of Vik hila, Bhagal District, Bihar. 2044. )

Installation of new radio stations. 1703.

Measures to check inflation. 664.

Privy purses of rulers of states. 786.

Produetion and import of foodgrains. 483.

Publications of Ministry of Information and Broadcasting. 784.

Recognition of the State of Israel. 1400. v

Rehabilitation of refiigees in  ndamans and Nicobar Islands. 2187.

R. 8. 8. sympatiisers among Government servants. 443-44. - “.
Setitl re [ for defe stores and installations left by Britain. 2202.
State Police Force in Hyderabad. 930. 2 :

1 ics re foreign i in India. 1289.

Survey of places in C. P. for transfer of certain central offices. 1507.

Violation by shippers of ban on export of gunny sacks to South Africa. 527.

HARDWAR—
Question re —
Additional trains bet Amri and —— via Ambala. 2253.
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HARIJAN (8)—
Question re—

Ban against — — drawing water from Railway well at Delhi Cantonment station.  2262-63
~—— Section of Ministry of Relief and Rehabilitation. 1406.

Hunger strike by Sindhi refugees in Sabarmati and Ahmedabad. 985-36.
Transfer from Pakistan of Kashmir —— and other non-Muslims. “¥554.
Uplift of 2019-25.
HARVESTERS—
Question re—
Tractors, —— , oil engines, fishing boats and electric plants importedin 1948,
1096-98,

HASRAT MOHANI, MAULANA—
Question by—
Merger of Bikaner, Jaipur and Jodhpur in Rajasthan. 924.
Retrenchment of temporary personnel. 1067-68, 2272,
Question (Supplementary) by— ke
Assistance to Indonesia. 1401. .
Change in the nomanclature * British Commonwealth ", 1895-96.
Faeilitios for education in mother tongue in primary and secondary stages. 1067.
HEADMA TE(S)—

Question re—
Pay scales of —— in Sealdah Division of E. I. Railway. 1654, 2277.
HEALTH—
Question re—
Colliery areas not under Mines Board of —— . 1141-42.

Effects of prohibition on —— . 794-95.
Effacts of vanaspati on —— .  2078-79.
Proluction of vanaspatiand its effest on
HEALTH, MINISTRY OF—
Question z—
Oolieabion of vital statisbics in —— . 321.
Gazatbel 311 non-gazebted staff of — — . 1218.
M>dbinzs of Stanling Com nittess for —— . 684-85.
Po3b3 of 333rabary and Daouby Secretary in ——. F717.
Vacancies in —— . 1718.
HEALTH SERVICES, DIRECTOR GENERAL OF—
Question re—

1470-71.

Re-organisation of Office of —— . 1205.
HEMP—
Question re—
Production of Sann —— . 1851-52.
HIDE(S)—

Question re—

— — aal skins shops left by Muslims in Delhi. 413.
Sla1z153¢ of orazaanb animals for obtaining pelts. 1658,
HIGH COMMISSIONER(S)—
Question re—
ETicts by ——forIndiainLondon for sesuringlodging for Indian students, 1010-11.
Emxployees in Indian ——’s Office. London. 775-76.
Expenditure on Embassies and offices, 1994-95.

Pakistan’s refusal to Indian —— for laying wreath on Mahatma Gandhi’s statue in Karachi
1028-29.

HIGH COURT—
Question re—

Compensation to judges of Common
Use of Crown Emblem by . 89

HIGHWAY(S)—
See ' Road(s) "'.

of Eastern States Group. 1428.
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HIMACHAL PRADESH—

Questionre — L318 'Br
Return of roads, buildings and forests to ——. 921-22. x et

HIMATSINGKA, SHREPRABHU DAYAL—

I Deelaration by under Rule 2¢. Part IT' 18. G
HINDI— :
| Question re—
| Study of —— language and literature in Delhi University. . 2220. AN
HINDI SAHITYA SAMMELAN, ALL INDIA— a
Question re— £ 5
An]nm&n-Taraqql e-Urdu and—.2219. (EELI)
HINDU(S)—
Question re— ¢ i
Memorial to of Rajaori, Jammu. 2217.
Rehabilitation of from Hyderabad. 14, =
See also ““ Non-Muslims **
HINDU CODE— "
| Question re— 2 £ 7
Departmental Committee on —— . 1113-14. d

I Shri C. Rajagopalachari’s opinion and appeal from All-Indin Ant: Hindu Cnde (‘orhlnlttee.
686.

HINDU JOINT FAMILY (IES)—
Question re—
Dissolution of undivided for income-tax 1599.
HINDU UNDIVIDED FAMILY(IES)—
Question re—

ment of —— . 1727.
—— assessed to income-tax. 2 25.
—— assessed to income-tax and super-tax. 1727-284

1730-

Insome-tax concession re separate income to members of
HINDUSTAN AIRCRAFT FACTORY—
Question re—— -
| Income and expenditure of —— . 831. i
HINDUSTAN SCOUTS ASSOCIATION-—

Question re—
Amalgamation of
HINDUSTANI—
Question re—
Riasearch for evolution of basic ——.  1569.
HIRAKUD PROJECT(S)—
See ‘* Project(s) .
* HISTORICAL INSCRIPTION(S)— .
| Question re—
Editing and publication of —— . 1441-42.
HOME GUARD(S)—
Question re— g
—— aad Prantiya Raksha Dal in Ajmer-Merwara. 1198. .
HOSIERY—

Question re—
R estriot

and Boy Scouts Association. 1414

\

on despatch of cott goods. 1360,
HOSPITAL(S)—
Question re—

Ayurvedic and Unani
Construction of Central

and dispensaries. 1707-00. e
at Ramg\mj and C. P. ccal fields. 1141,
and

i Financial allot for commu tion in North East Fronher nfbb
areas. 1.3 .-33,
Grant for tuberculosis —— in' Assam. 1910.: + a
-
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for deaf, dumb, blind and mentally deficient. 1811-13.
Low emoluments of male nurses in

Lunatic asylums and mental —— . 339 1551.

Management of Lady H&rdmge Medical College and ——. 1059-80.
Nurses in Gov. e 315-16, 2268.
Post of Staff S dent Willi . 2197

-98.
Recruitment of Asslstant Surgeons to British and Indm.n Military —— . 1199-1201.

See also * Clinic(s) .
HOTEL(S)—
Question re—
Control on food charges in Delhi and Simla —— . 1384.

HOURS OF EMPLOYMENT REGULATIONS ACT—
Question re—
Infringement of Payment of Wages Act and—— . 864-65.
HOUSE(S)—
Question re—

Acquisition of land for building for refugees. 516-18.
.{Uobment. of —— to refugees in Delhi. 1674-75.
of dential and b to refugees in Delhi. 1689-90.
Construcbmn of for miners. 1141, -
‘Construction of from coal mines labour welfare fund. 2135.
Construction of in Basti Than Singh Nagar, Karol Bagh, Delhi, 773- 932.
lition of- in And Islands. 1439-40.

De-requisitioning of lands and buildings in Assam. 458.
Enforcemenﬁ uf Rant Control Act in Cantonments. 1316.
10} and constructed for them. 2017-18.
LE[xgh rents for ~in Ji ubbulpure Cantonment Area. 2218.
and shops for refugees in Delhi. 231-32.
—— built for refugees from Pakistan. 1999-2001.
——— designed by Mr. Macpherson of Jodhpur State. 1918.
for Government emp oyees m Delhx 232-34.
for refugees in Shadi n Ex ion Sch 383-84.
— of Rulers of states in Delhi. "057 58.
—— of Rulers of states in Delhi and Bombay. 425-26, 1551.

—— purchased in New York for Indian Embassy. 527-28.
——requisitionsd in Delhi. 1408-09.
Housing conditions of labourers in Assam tea estates. 1391.
Housing facilities for industrial worke:
Manufacture of pre-fabricated —— . 65 . 1421.22,
Muslin —— sealed by Custodian of Evacuees’ Property, Delhi. 1023-24.
Orissa Government’s control over Coal Mines Labour Welfare and Housing Funds.

04,

ial —— requisitioned by the Collector of Delhi. 2225.
Requisitioning and allot nent of — — to refugees in Delhi. 1243-44.
Requisitioning of —-— in Daryanganj, Delhi. 1565.
Unauthorised constructions in Delhi. 2209.

See also *“ Quarter(s) .
HOUSE RENT ALLOWANCE—
See ** Allowance(s) 7.
HOUSING CORPORATION(S)
Question re—

Establishment of National —— . 2165.
For nation of House Constraction Corporation. 1051.
HOUSING SCHEME —
Question re—

Government’s policy re construction of more houses. 538-39.

—— for Sind refugees at Udaipur. 214

Industrial —— . 2125.

Policy re uanst.rucmon of more houses. 683.

Schemes of Provincial Government for housing refugees. 1275-30.
HOWRAH—

Question re —
Express train to carry mail and passengers between —— and Siliguri. 973-74.

1903-
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HUKAM SINGH, SARDAR—
Question by—

Acquisition of land for Delhi Improvement Trust on Najafgarh Road. 918.

Ad to Govi t servants for purct of motor cars. 1434-35.

Allotment of houses to refugees in Delhi. 1674-75.

Appointment of a Minister for plebiscite in Kashmir. 769.

Assets of evacuees in East and West Punjab. 1509.

Class I officers in Railway Board. 1486.

Deposits by non-Muslims lessees in Scheduled Banks against waste lands in West Punjab.
1137

Desecration of a Hindu temple in Karachi. 885-87.

Employees in Indian Embassy in Paris, 776.

Employees in Indian High Commissioner’s Office, London. 775-76.
Excl of ’ properties in India and Pakistan. 769

Expenditure on Emb: blicity and prop da abroad. 2135.

Export of mill cloth to Middle East countries. 1676-77.

Foreign capital investments. 1706.

Foreigners in External Services of All India Radio. 1802-03.

Tmport duty on gold. 1715-16.

Indo-Pakistan border iflcidents. 1018.

TLand left by non-Muslims in West Punjaband by Muslims in East Punjab. 1689.

Land restored to Muslims in Delhi and East Punjab. 1688.

Loans to Jammu and Kashmir State. 676.

Lobo Prabhu Custodian of Evacuees, Property. 1890.

Loss of life and property in Kashmir. 676-77.

Non-Muslims killed in Western Pakistan. 1706.

Number of refugees in camps. 1508-09.

Patents taken under Indian Patents and Degigns Act. 726.

Pay and allowances of Ministers of State. 1057-58, 2272.

Political and I. N. A. prisoners in Indian jails. 1705-06.

Production and import of cotton. 1612.

Promotions to posts of Sub-Divisional officers in C. P. W. D. 1406-07, 2276.

Properties of non-Muslims in Pakistan. 768-69.

Recovery of movable property from Pakistan. 884-85.

Reemistment of inspectors and clerks in the Office of the Director of Civil Supplies, Delhi.
1658-59.

Reft leeping on pa ts.  1271-72.

Refusal by textile mill owners to work three shifts. 1612.

Rehabilitation of refugees and Town Planning Schemes. 383.

Restoration of automobiles left by non-Muslims in West Punjab. 893.

Sale of land in Delhi to G t servants perati ieti 120.

Securities from newspapers in Centrally Administered Areas. 1804-06.

Staff Training School of All India Radio. 1803-04.

Travelling expenditure of Ministers. 1056, 2272.

Question (Supplementary) by—

Absorption of certain classes of Government servants into permanent cadres. 1563-64.
Acquisition of land for building houses for refugees. :
Delay in issuing permits to enter Pakistan. 518-19.

Discussions at Commonwealth Prime Ministers’ Conference in London. 1388.
Export from Japan. 1883.

House Rent All paid to Govi t servants in Delhi. 1665.

Import of tractors. 957.

Migration of non-Muslims from Sind. 1004-05.

Provident funds of employees of local bodies in Pakistan opting for India. 379,
Relay of B. B. 0. Broadcasts by All India Radio. 1203-94.

Rent due from telephone subscribers in Delhi. 354.

Responsible Government in Patiala and East Punjab States’ Union. 13-14.
Return of Muslims from Pakistan to India.

Telephone Exchanges in Delhi. 480.

HUNGER STRIKE(S)—
Question re—

— by refugees in Kingsway Relief Camp. 1602-93.
—— by Sindhi Harijan refugees in Sabarmati and Ahmedabad. 935-36.
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HYDERABAD—

Question re—
, Action against Razakars in —— . 6-7.
Activities of Communists in —— . 218485,
, Arms recovered from
7 Army clashes with Communist in- Al
Axrest of Razakars and overhaul of civil administration in—— . 15.
Change of medium of instruction in 2218, -
# Communist menace in —— .  1059.
, Compensation to victiins of Razakar atrocitied in —— . 331, 1206-07, 2224,
Confiscation of Nizany’s bombers and fighters by Pakistan. 429,

Control over communications in —— State. 666-67.

{ Disbandent of superfluons —— State Forces.  316.

, Expenditure and casualties in Police Action in —— . 14,
Expenditure on Police Action in 667.
Expenditure on war preparations in ——— . 2048./

£ Formation of popular Government in . 15-16.
Help to victims of Razakars in —— . 331, 1206-07, 2224.
Interim Ministry for —— . 453,
Loan to Pakistan by —— Government. 1690,

Manufacture of bren guns and rifles in Kanpur Factory and position of Ammunition Factory,

Hyderabad. 309-10.

Mis-appropriation of —— state money by Laik Ali Ministry. 7.
Pakistan’s complaint in Seeurity Council re—— . 1050-51.
Pensions drawn by M. (. A.’s from —— State Treasury. 3.
ersonal estates of Nizam of —— . 929-30.
yPolice Action in —— . 2029-30. -
Press representatives receiving payments from state officials both in —— andDelhi. " 1920.
Recovery and restoration of looted property in ——- . 14:15.
R 'y of amounts ferred to Pakistan by = and Junagadh. 1696-97 .
4 Rehabilitation of Hindus from —— . 14,

Release of Laik Ali Cabinet Members. 1718-14.

# Release of Prof, Ibrahim of —— . 930-31.

¢ Removal of money from by Mr. Sydney Cotton. 683.
Report re Military Administration of —— " 1047,

'Restomtion to —— of Government of India Securities transferred to Pakistan. 21-22.
Re-transfer of bank balances of ——— in foreign countries. 1051
7 Special Tribunal in 1919,
rState Police Force in —— . 930, 2270.

HYDRO-ELECTRIC SCHEME—

Question re—

Capacity in Kilowatts of Hydro-Electric works, 1149-50.
Generation of Hydro-Electric energy in Baster State. 1506.
Hydro-Electric Power Schemes. 760-61.

for Assam. 420.

See also ** Irrigation .
HYGIENE COMMITTEE--

Question re—"

Environmental —- , 1288.89.
I
IBRAHIM, MR. K.T.M. AHMED—
Question (Supplementary) by—
i for Go b servants. 2009.

C of qi
Export of Mica, 2120.
Indians marooned in Toungoo District, Burma. 2014.
Police Action in Hyderabad. 2030.
IBRAHIM, PROF.—
Question re—
Rel of of Hyd d. 930-31.

ICE FACTORY—
See “Factory (ies)”.
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ILLITERACY——
Question re—
Anti-illiteracy Drive in Delhi and Ajmer-Merwara. 1048-49.
—— in India. 671-72.
Percentage of literacy. 1428:20. ]

IMPERIAL BANK—
See ‘‘Bank(s)”.
IMPHAL—
Questions ye—
Restrictions on visitors to Kohima and ——. 413-14.
IMPORT(S)—
Question re—

Applications for ——— permits. 376-78.

Articles imported into, India. 1907-08.

B.S.A. and Hercules cycles imported in. 1946, 1947 andj 1048. 1284-85.

Ban on of raw silk. 1500-02;

Commodities imported: from, and exported to Pakistan. 2167-75.

Engineers’ Conference Resolution re removal of restrietions on

1684.

Export and ~of cotton textiles. 1144-46.

S Export from Japan. 1882-83.
Fixation of price of imported bicycles. 988.
Foodgrains imported into.India. 851-57.
High priority for India in export of Jap industrial !
Holding up. of imported and other goods in Karachi. 1259:60.

and distribution of chemical manures. 1357-59.

and manufacture of agricultural machinery. 1098.

and manufacture of bicycles. 1460.

and manufacture of lot tives. 703-06.

and manufacture of machine tools. 1876.

and manufacture of Tractors and Bulldozers. 1182-83.

and sale of foreign cloth. 988, 2271.

duty on educational film-strips. 1576.

duty on gold. 1715-16.

licences for betelnuts. 1271.

of agricultural machinery from U.S.A. 362.

of automobiles in 1948. 1493.

of beer from Norway. 1137-38.

of bullion. 2188.

of Copra and Coconut oil from Ceylon. 893.

of fifty-ton boring machines. 963.

of foodgrains. 1167-69:

of foodgrains besides all ts by F.AO. 484

of foodstuffs in 1049. 365. !

of foreign cloth. 1407-08.

of foreign liquors and prohibition in provinces. 9-12.

of iron and steel. 188.

of Isotopes from U.S.A. 753.

of medicines. 1139-40.

of milk powder. 1328-30.

of Norwegian apple juice. 1138.

of Norwegian beer. 231.

of plastic  materials. 401-03.

of pure ghee and butter. 1471-72.

of rice-bran from Burma. 528-29,

of salt from Pakistan. 1957-68.

of silk yarn and silk fabrics. 1281-83.

of sugar from Java. 730.

of textile machinery from Japan. 515-16.

of tractors. 056-58.

of tractors and other agricultural machines. 1509.

of vegetable motherseeds. 1166-67.

, production and consumption of petroleum. 1395-97.

Issue of and export licences. 522-26.

Issue of licences. 1272-76.

Loss to Government in sale of imported foodgrains. 1446-48.

Manufacture and of locomotives. 960-62.

Manufacture and of needles and cycles. 952-54.

of essential goods.

1386-87.

LELLELLEL
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IMPORT(8)—conid.
Question re—conid.
Manufacture and —— of Taw ﬁlms and other acuessomes. '72'7.
Manufaoture, —— and of 839-41.

yield of existing crops and —— of foodgra.ma 697-98.
Motor vehncles xmported from U.K. and U.S.A. 1284.
Negotiations for of wheat and rice. 2259-61.
Objections by Whisky Manufacturers Association, London for placifig orders with Mr
Butler. 403-06.
Permits for of food from East Punjab into Madras. 859.
Production and —— of cotton. 1612.
Production and of foodgrains. 480-83.
Production and of potatoes. 503.
Production, consumption, export and
Produchon, consumption,

of cotton and woollen cloth. 859-60.
- and export of oilseeds. 2101-03.

Pr and distrit of iron and steel. 841-42,
Produchon, —— and expore of cloth., 2236-37.
—— and and sale prices of cereals. 1879.

Reﬁnenes for nnportad Crude Oil. 762.

Restrictions on of bullion. 1726.

Revenue from tax on silk yarn and sllk fabrics. 1225-26. "
Rice imported from Burma. 2088-89.

Sterling Balances Account and and export trade. 746-47,
Stocking and preservation of imported foodgrains. 2071-72.
Subsidies for imported foodgrains. 1091,

Tractors, harvesters, oil engines, fishing hoats and electric plants imported in 1948,
1096-98.

Value of imported liquor. 1790-91.
IMPROVEMENT TRUST—
Question re—

Pending schemes of Delhi
Scheme of Delhi ——. 1726.

IMRE SCHEWAGAR MUSEUM—
See “Museum(s)’.

INCOME—
Question re—

—— and expenditure of Delhi Transport Service. 1634.

—— and expenditure of Hindustan Aircraft Factory. 831.

Minimam —— on which Super-tax und Business Proﬁts Tax are payable 1729.
il 1483.

2209-

3 Over-crowding in third class and add 1 —— to R
INCOME-TAX—
Question re—
Allocation of —— pmceeds to Provinces. 2179-80.
Arrears of 677-79.
Arrears of , Super-tax, Corp ion-tax of to Paki 154).
Cases decided by the —— Investlgatlon Commission. 799-800.

Cages referred to and disposed of by Investigation Commission. 18-20.
Clause relating to in application forms for export quotas. 2130-33.
Collection of arrears of ——. 679-80.
Dissolution of undivided joint Hindu family for
Hindu undivided families assessed to 2225,

Hindu undivided families assessed to —— and Super-tax. 1727-28.

—— allocation to West Bengal. 2204-05.

—— concession 7e separate income to members of Hindu undivided families. 1730.
—— due from Pakistan under ,Partition Agreement. 2056.

assessment. 1599,

Institutions e‘empted from ——. 1319
Production of —— cer by p leaving Pakistan. 1686.
INCOME-TAX ACT—
Queszion re—
for ion under Section 34 of 1732.

Proceadmgs under Sectxon 34 of

1732.
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INCOME-TAX DEPARTMENT—

Question re—
Action taken by against assessees. 1731.
Arrears of work in ——. 1730-31.

INCOME-TAX INVESTIGATION COMMISSION—

Question re—
Cases decided by the ——. 799-800.
Cases referred to and disposed of by ——. 18-20.
INCREMENT(S)—
Question re—
Non-payment of —— and accommodation to E.P. Railway staff. 1980-82.

INDIA—

Question re—

Absorption of personnel from Pakistan opting ——. 1314.
Air Companies operating in 1752-53.

Arrangements to make self-sufficient in ammunition. 788-89.

Countries with which —— has entered into treaties, pacts or agreements. 2140-42.
Dollar exchange facilities for 17

Flying clubs in 1091-92.

Foreign investments in and Indian assets abroad. 656-57.

Foreigners detained in 1815-17.

Illiteracy in 671-72.

Improvement of cattle in ——. 948-50.

s contribution to F.A.O. 1863-65.

’s bership of T ional Monetary Fund. 797-98.
’s requirements of Copra. 873.

’s requirements of foodgrains. 496.

Indo-Burma talks on Burma Land Act. 766-67.
Indo-Japanese trade contracts. 1015-17.

Indo-Pakistan border incidents. 1018,

International trade position of . 388-95.

Mr. Sydney Cotton’s flight over Indian Territory. 875-76.
‘Nationalisation of Burma Oil Company in . 1500.
Portuguese possessions in . 530.

Reports of committees on Indo-Pakistan disputes, 222-23.
Return of Muslims from Pakistan to . 884,

Review of ——'s food position in light of world food production. 984-85.
Scheme for making self-sufficient in rubber products. 1074-75.
Smuggling of textile from to Pakistan. 1355-56.
Statistics re foreign investments in ——. 1289-90.

Trade between and Eire. 874-76.

Use of electricity in 1013

Visit of Reuters Mission to ——. 805.

INDIAN(B)—
Question re— L}
Arrest of Nationals in Johore, Malaya. 1025-26.

Ceylon Citizenship Act. 1487-88F

Conditions of service of seamen employed in foreign companies. 2117-19.
Denial of citizenship rights to in Ceylon. 1397.

Difforential treatment of —— and Anglo-Indian Assistant Surgeons of LAM.C. 1202-03.
Disabilities of Indian Employees of Anglo-Iranian Oil Company. 878.

Discharge of —— from Burma Government Service. 1021-23.
Efforts by High Commissioner for India in London for securing lodging for —— students.
1010-11.

Employees in Embassies. 1392-94.
Foreign students studying culture in India. 1567-68.
Consulates and Embassies. 2121-23.
— omployed in International Monetary Fund and International Bank. 908-08.
———employed on staff of U.N.O. 882-83.
exports to U.S.A. 1576-77.
- in Communist occupied China. 421-22.
———m Japan. 1246-47.
in Mauritius, Fiji and Trinidad. 1891-92.
__Jabourers in Burma being thrown out of employment. 529.
—— marooned in Toungoo District, Burma. 2012-14.
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INDIAN(S)—contd.
Question re— contd.

—— Nationals in War Zone in China. 1008.

——People’s Famine Trust. 1748-49.

. Sent abroad for higher studies. 322-30.

Naturalisation and i i ion laws for — in U.S.A, 2144,

Negotiations with Ceylon re rights of ——. 400.

ersons disabled on of tub 1 in —— Forces. 1296-98.

Permits for entry of — from French India. 2148,
Political unrest in Burma and repatriation of ——. 776.78;

Recalling of — serving abroad possessing high scientific and technical qualifications,
1665-66.

Reciprocal rights for - to do business in foreign countries. 407-12.

Reduction in. ney hange to ——— returning from: Indo-China, 2145,

Release bonefits to — - in Burma Civil Service. 46.

Repatriation of — — from Malaya . 75253, 1255.56.

Repatriation of —— ip South Africa. 882,

Repatriation of une vployed:—— labourers. from Bura. 530, £

Safety of —— in Malaya. 1774.

Schene of assisted emigration of - from, South Africa. 1792.

Stipends. to ———students by foreign countries, 1203-05.
INDIAN ARMY MEDICAL CORPS -
Question re—
Graduation training of released - Officers at Lake Medical Uollege, Caleutta. = 1204-96.
Grant of commissions to licentiates in ., 1831,
INDIAN MILITARY ACADEMY..
See “Military Academy”.

INDIAN NATIONAL ARMY -
Question re—
Benefits to — personnel.  437. A =
Employment pensions or gratuity to —— men and their families. 1196-97.
Political and prisoners in Indian jails. 1705-06.

Property in the name of Shri Subhgs Chandra Bose, or Provisional Governirent of Free

India when the Azad Hind Fauj surrendered. 1905-06. o

Suffering and needs of ex-LN.A. men in Siam, Burma and Malaya. 1136-
INDIAN NATIONAL ATRWAY(S)— s

Question re— ¥

Crash of an — aeroplane in Kashiir, 718,
INDO-CHINA—

Question re— - 3
Investments of South Tndian Chettiars in Ceylon, Burina, Malaya, Siam :md - . 1892,
Reduction in 'y ) to Indians returning from ——. 2145,

Remittances from ——. 1900-01.
INDONESIA— 4
Question re—
Arms and ammunition lying in ——. 2058-59.
Assistance: to —— . 1401, 5
Indonesian Republic’s membership of E.C.AF.E. 224-35. . e
R ition ' o donesian Republic and protest, against Dutch action. 223.
INDORE—
uestion re—
QOvet-btidges ab Gwalior and — — level crossinzs. S47-48.

INDUSTRIAL EMPLOYMENT. ACT-—-
Sy i of EndustrisliHmployment  (Standi Oiders) Act; of 1946, 1794
INDUSTRIAL FINANCE CORPORATION - -

Question re—
Loans sanctioned by —— . 1558-60.

INDUSTRIAL WORKER(S)—-
See “Labourer(s)”.
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INDUSTRY (IES)—
Question re—

Acquisition of land on Najafgarh Road, Delhi for industrial 1 tary area sch
1580-81. :

Application of Industrial Employment (Standing Orders) Act, of 1946 1794.

(Cess on —— for Higher Scientific Education and Research.

Condition of sugar products and confectionery ——. 1956-' 5

Co-operative societies among industrial lab in Centrally Ad i 1Areae. 1778-79

Cottage or small scale —— for manufacturing cycle parts. 1484-85. 3

Country-boat building —— and inland waterways. 844.

Development and ruuonnlLsanon of sugar ——. 1478-79.

Development of cement . 1472.73.

Development of rubber ———. 1328

Di on Asian E ic and Industrial Development at UNECAFE Conference.
Lapstone, Australia, 1672-74. <

Encouragexent to ship-building ——. 1018.

Establishment of salt —— in Bhuratpur 2250.

Financial aid to Burma to revive petrol —-—. 22

Help to cigaretto ——. 1172-73

Housing facilities for industrial workers. 879.

Increase in yields of sugarcane and protection to sugar — — . 842,

Indian fruit preservation and canning ——-. 501-02.

Industrial concerns owned by Government. 1958-62.
— recruiting labour through contractors. 773.

Labour Investigation Committee’s Report on tanning ——. 1013,
Machine tool —— in India. 188-89.
Minimum wages for industrial labour. 753-58.
Oils used in soap ——. 2084.
Petrol ——. 1250-51.
Prospects of aluminium —— in C.P. and Berar. 1759:60.
Protection of Indian biscuit ——. 1786-87.
Protection to Indian artificial silk ——. 827-28.
Protection to— . 863-64.
Protection to spoolers ——. 1175.
Pmtechon to sugm' ——. 1163-66.
of Ci ittee on Profit ‘Sharing in ——.  1881.
Racommendahonn of Develop 1.ent Comnuittee for heavy chemical ——. 496-99.
Recommendations of panel on sdk —— . 2209:0¢:
Short tern plnn for i trial production. 176-85.
Training il and -admini 1090.

See also “Cotm.ge Induszry(lea)”
INDUSTRY AND SUPPLY, MINISTRY OF—

Queshon re—
d d staff in ——. 1108.
Meetmgs of Smndmg Committee for ——. 737,
INFLATION—
Question re— x

Compulsory borrowing by Government as an anti-inflationary measure. 786-87.
Measures to check— —. 663-65.

Measurei to control ——. 27-29.
INFORMATION(S)—
15 o
Q‘ifée':?y" ing —— re gri of ex-military men. 682.
INFORMATION AND BROADCASTING, MINISTRY OF—
Question re
ial ataff in Publicati Division of 2040.
Meetings of Smndmg Co.nmittee of ——. 685.
Publications of ——. 782-85.
IN'LANDWATERWAYS—
Question re— 5
Country-boat building lindustry and ——. 844,
Motor-1oats for passenger traffic on . 844445, =

See alao “Shipping”.
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INSPECTOR(S)—
Question re—
Recraitment of ——and clerks in the cffice of {}e Directcr of.Civil Supplies, Delki. 1€58-59.
1

Rules for recruitment of —— of post offices and R.M.8. 1970-71.
INSPECTORATE— -
Question re—
of Customs and Excise. 1718.
INSTITUTION(S)—

Question re—

exempted from incometax. 1319
—— for military training. 1571-72.

INSURANCE(S)—

Question re —

Business of Allianz Und Stuttgarter Life —— Bank Ltd., in India. 2149.
Cattle—. 1750-51. 2
Crop and Cattle Schemes. 833. .
Crop——. 1171, 1749.
Implementing the Provisions of Employees’ State —— Act. 1148-49, 1898-99.
Postal — Fund. 1658.

INSURANCE COMPANY (IES)—
Question re—
Foreign ——. 406-07.
Recommendations re working of ——. 876-77.
INTER-DOMINION CONFERENCE—
See “Conference(s)”.
INTEREST(S)—
Question re—
—— on loans paid and received by Government. 2046-47.
INTERNATIONAL LABOUR OFFICE—
Question re—
Enquiry into manpower surpluses and shortages conducted by ——. 1140.
INTERNATIONAL MONETARY FUND—

Question re—
Exchange and funds from World Bank for river valley projects. 225.
Indians employed in —— and International Bank. 908-09.
India’s membership of ——. 797-98.
Loans from 430, 914-15.

See also “Bank(s)”.

INTERNATIONAL WHEAT AGREEMENT—
See “Agreement(s)”’.
INTERVIEW (S)—

Question re—
by the F.P.8.C. 1197.

INVENTORY (IES)—
Question re—
of private properties’ of princes. 1204.

INVESTMENT(S)—
Question re—
Foreign Capital ——. 1706.
Foreign —— in India and Indian assets abroad. 656-57.

in National Savings Certificates. 1290-92.
of Bouth Indian Chettiars in Ceylon, Burma, Malaya, Siam and Indo-China. 1802,
Statistics re foreign —— in India. 1289-90.

—_— —
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TRON— A
Question re— i
Allotment of cement, —— and steel for jion of Refri ion Plants. 1649-50,
Allotment of and steel to provinces. 1474-75,
Allotment of pig ——, steel, hard coke and steam coal to foundries and steel processing
factories. 2077,

Construction of and steel factories. 363.
Distribution of —— and steel in Ajmer-Merwara. 1475-76,
Import of and steel. 188.

and coal mines of Telcher, Orissa. 1193. 3

and steel allotted to Iron and Steel Merchants Association in Ajmer-Merwara. 1475.
Production, import and distribution of —— and ateel 841-42

Release of for fact of Itural 1 499,

Report of American experts re ores in Sandur and Salem. 1762-63.

IRRIGATION—

Question re—

Major projects under construction. 1497-98,
Prevention of deterioration of river bed on account of the ——- plan of Damodar Valley
Project. 2011-12.
Use of windmills for lifting —— water. 1634-35.
See also “Hydro-electric Scheme(s)”.

IRRIGATION AND NAVIGATION COMMISSION—

Question re —
Shifting the Offices of the Central Water Power ——- etc. to Nasik. 536.
See also “Commission(s)”.

IRRIGATION, CENTRAL BOARD OF—

Question re—

Annual meetings of ——. 1005-06.
ISOTOPE(S)—
Question re—
Import of —— from U.S.A. 753.
ISRAEL—
Question re—
——’s application for membership of United Nations. 1256.
Recognition of —— State by Great Britain. 772
Recognition of the State of ——. 1400-01.
ISTIMRARDART AREA(S)—
Question re—
Survey and settlement operations in —— of Ajmer-Merwara. 1474.
ITALY—
Question re—
Licences for export of groundnut to ——. 2128-30.
J
JAFAR IMAM, SATYID—
uestion by—
QC N for Railway refrest t rooms. 1657.
JAGIRDARI—
See “Zamindari”.
JAIL(S)— i
Question re—
Lodging of prisoners in iron cubicles in the Central ——, Ajmer. 1306-07.
Political and LN.A. pnsom;m in Ingamn 1316 -06.
Prison reforns in Delhi and Ajn er-Merwara. £
Scale of diet for prisoners in the Central —— of Ajmer and Delhi. 1301-05.

=



961 INDEX TO CONSTITUENT ASSEMBLY (LEGISLATIVE) DEBATES

* JAIN, SHRI AJIT PRASAD—
Question by—
Air Companies operating in India. 1752-53.
APpointment-s made without consulting F.P.S.C. 2039-40.
Directions to Provincial Governments re Prohibition programme. 1717.
New schemes for award of scholarships for students. 1040.
Resettlement of refugees in their original homes. 1898,
“Question (Supplementary) by— B
Construction of new aerodromes. 951-52.
Delay in disposal of applications for grants of licences by Air Transport Licensing Board.
Discharge of Indians from Burma Government service. 1022,
Efforts by High:Commiissioner for India in London for securing lodging for Indian students .
1011.
Engineering personnel in M.E.S. 1436, 1437,
Enquiry into conditions of agricultural labour. 1014.
Foreign students studying Tndian culture in India. 1568.
Foreigners serving under Governmient of India. 1417. o
Inauguration of large and small scale dairy fanming. 1621,
Indians employed in International Monetary Fund and International Bank. 809.
Land Reclamation Scheme. 955.
Levy of a cess on sugarcane. 1454.
Manufacture of  cholera vaccine. 1425.
Manufacture of pre-fabricated houses. 1422,
Migration of non-Muslims from Sind. 1004.
Operators in Central Tractor Organisation. 1969.
Personal estates of Nizam of Hyderabad. 930.
Policy re participation of Political Parties in Trade Union Movement. 1017.
Result of F.P.S.C. examination for R.IN. Commissions. 1924.
heduled castes didates returned after foreign studies. 912.
Use of saloons on Railways. 1611.

JAIN, SHRI KUSUM KANT—

Declaration by ——. 1661.
JATIPUR—
Question re—
Merger of Bikaner, —— and Jodhpur in Rajasthan. 924.
Petrol to visitors of —— Session of Indian National Congress. 366-67.
JAJOO, SHRI SITA RAM S.—
Question by—
Confirration of staff of Government Opium Factory, Neemuch. '804.
Co-ordination bet tate Rail and G Railways. 2247.

Crop and Cattle Insurance Sche "es. 833,

Occupation of M.C.A. quarters in New Delhi by Non-M.C.As. 887-89.

Overbridges at Gwalior and Indore level crossings. 847-48.

Priority for booking of goods on States Railways. 2058.

Restrictions on import of bullion. 1726.

Resumption of train service between Ratlam and Ajmer. 847.

‘Water supply in Summer at stations between Ajmer and Khandwa. 847.
Question (Supplementary) by—

Anti-illiteracy drive in Delbi and Ajmwer-Merwara. 1048.

Applications for I. A. 8. and I. P. 8. 782,

C ication from G f Assam trol of the production of opium. 917.

Fixation of prices of cloth. 695.

Tmport of foodgrains. 1169,

Import of tractors. 957. y

Indian Power Aleohol Act. 700,

Land brought under cultivation. 1625,

L tives and boilers facturing plant at Mihijam, West Bengal. 1170.

Manufacture and import of locomotives.  961.

fini wages for industrial labour, 758,

Monopoly in salt trade. 1079-80.

Personnel and purpose of Mission to Ethiopia. 1127,

Private ‘Fme;ties of Rulers of Orisga States. 11058,

Rational distribution of salt on Zonal lines. 1181.

Re-organisation of Foreign Publicity Service. 1125, 1126.
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JAJOO, SHRI SITA RAM 8.—.cond.
Question (Supplementary) by— contd.
Short supply of wagons for transport of cement. 2228,
Students to be sent abroad for technological education. 1052,
World production of opium and Prohibition in India. 317.
JAL JAWAHAR, 8. 8—
Question re—
Collision of — with a Dutch steamer. 1142,
JALESWAR—
Question re— -
Scheme for connecting Contai with Contai Road and —— . 1635,
JALPAIGURI—
Question re—
Administration of Teesta Ferry— by Bengal Assam Railway. 1183-84.
Assam rail link in District. 999.
JAMMU— ’
Question re—
Attack on Rajaori, by Pakistan raiders. 2217,
Forced landing of Dakota near 2066-67.
Memorial to Hindus of Rajaori 2217.
JAMMU AND KASHMIR—
See “Kashmir”.
JAMNAGAR—

Question re—
Development and use of
JAPAN—
Question re—
Export from 1882-83.
High priority for India in export of Japanese industrial products.  1386-87.
Import of textile machinery from——. 515-16.
Indians in 1246-47.
Indo-Japanese Trade Contracts. 1015-17.
Purchase of raw silk from . 1649
Reparations from 1680-81.

JAVA—

Question re—
Import of sugar from ——. 730.

JHAGRAKHAND—

Question re— . =3
Railway Sidings for West —— and Rajnagar collieries. 1093,
Y JHUNJHUNWALA, SHRI B. P.— s
Question by—
Allowances t0 running staff. 1364. 4
Compensation by Railways for claims during 1948. 1484,
D and rationalisation of sugar industry. 1478-79.
Enforcement of laws concerning food adulteration. 1308-09.
Tmport of plastic materials. 401-03.
Influx of refugees from Pakistan. 210, ; :
Over-crowding in third class and additional income to Railways. 1483,
Reecommendations of Railway Grain Shop Enquiry Committee. 1353-55.
Refunds to share-holders of Sterling and Dollar Companies in India. 1309-10.
Slaughter of pregnant animals for obtaining pelts. 165
Tube-wells sunk under ‘Grow More Food’ Campaign. 1477-78.
uestion (Supplementary) by—
e Alloeati(on%f foodgrains to India by F.A.O. 346.
Appointments through Employment Exchanges. 520.
Arrears of Income-tax. 678.
Balance of payments with U. 8. A, 2184. st s
Cases refe d to and disp 1 of by Inc tax Investigation Commission. 19,

as an International port.  1760-61.

L)
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JHUNJHUNWALA, SHRI B. P.—conid.
Question (Supplementary) by—conid.

Cement Factories. 1105.
Cloth Control Policy. 692.
Comp ion paid for it t of Railway claims. 1967.
Conferences held by the Ministry of Agriculture, 160.
Dams constructed by D dar Valley Corporati 1390.
Delhi Agricultural College. 1095. e
E i of Vikramshila, Bhagalpur district, Bibar. 2044,
Export from Japan, 1883.

Export of cotton cloth, Castor seeds and oil. 748.

Export of raw and crushed bones and import of fertihzers. 1382.

Foodgrains imported from foreign countries. 472,

TImport of tractors. 957.

Indian Power Alcohol Act. 700.

Industrial concerns owned by Government. 1962.

Investments in National Savings Certificates. 1291.

Land reclamation in C. P. and Berar by tractors. 1969.

Levy of a cess on sugar-cane. 1453,

Licences for export of groundnut to Ttaly. 2129.

Locomotives from U.S.A. 352-53.

Loss to Government in sale of imported food grains. 1448.

Manufacture and import of locomotives. 2,

Manufacture and import of needles and cycles. 954,

Manufacture, import and distribution of ammonium sulphate. 840-41,

Manufacbure of power alcohol from molasses and synthetic petrol from coal. 812,

Manufacture of steam rollers. 1325.

Manufacture of synthetic dye-stuffs. 2238,

Manufncture of vanaspati, 1325, 1326.

to check ad of agmark ghee. 942-43.
Minimum wages for industrial labour. 758,
New machi ting electricity in Delhi. 1120.

for
Oilseeds Expéyrb Trade Advisory Council. 1903.
Outstanding claims on various railways. 959.
Post Offices for rural areas. 1099.
Price of salt. 1078.
Protection to industries. 864.
Protection to sugar industry. 1165, 1166.
Recommendations of Railway Re-organisation Committee. 1076.
Rehabilitation of refugees from East Bengal. 1019.
Rehabilitation of refugees from Pakistan. 216.
Report of American experts on development of ground water resources in Gangetic plain.

2064,

Rice Production in Assam. 974
State Air Service to Far East. 1172. °
Stocks of cloth with mills on 1st of December, 1948. 166.
Treatment of lepers and measures to check leprosy. 434.
Use of cattle dung as manure. 2076.

JODHPUR—
Question re—
Border raids from Pakistan in —— State. 807.
Houses designed by Mr. Macph of State. 1918.
Merger of Bikaner, Jaipur and —— in Rajasthan. 924.
JOGIJAKARTA—

Question re—
Ancient Sanskrit documents in ——. 1911-12.

JOHORE—
Question re—
Arrest of Indian National§ in ——, Malaya. 1025-26,
JOINT STOCK COMPANY (IES)—
Question re—

Policy re aviation enterprise by——. 1869.
JORHAT—
Question re—
Leprosy Research Institute at ——, Assam. 2025-26,
Military Technical Training Centre ——, 1390-91.

Repair of Aerodrome at . 1745.
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JOURNAL(S)—
See “Magazine(s)”.
JOURNALIST(S)—
Question re—
Appointment-of working —— us Departments, 1715.
JUBBULPORE—
Question re—
High rents for houses in —— Cantonment Area. 2218,
signal sepoys Mutiny. 1824,
Ordnance Factory at Khamaria, —. 1195.

Supply of Bombay salt to and U. P. 2256,
Tenders for supply of timber to Gun Carriage Factory, ——. 2080-81.

JUDGE(S)—
Question re—
Additional District and Sessions in' Ajmer-Merwara. 2200,
Compensation to of common High Court of Bastern States Group: 1428.
JUNAGADH—
Question re— »
Recovery of amounts transferred to Pakistan by Hyderabad and —~. 1696-87
Restoration of Somnath Temple at. . 426-27.
.. 1697.

Securities of Nawab of
JUTE— i ;
Question re—
Ban on exportof
Cultivation of
Expors Duty on
Gunny bags lying unused in

to South Africa. 1488-90.

in South India. 1852-53.

collected at Caleutta port. 2051-52.

factories and ordnance installations. 726-27.

Indian Mill A ion Research Insti 1877.
production in India after partition. -825-27,
JWALA BANK—

See “Bank(s)”.

KALAHANDI STATE—

Question re—
Bauxite in Karlapat Hill,

KALINGA ATR LINES—
Question re—
— T4,

,-Orissa, 1281,

EKAMARBANDA—

Question re—
Railway accident near
KAMATH, SHRI H. V.—
Question by—
Arms and ammunition stolen from ordnance factories and depots. 2037-30.
Arrest of Indian Nationals in Johore, Malaya. 1025.
Assistance to Indonesia. 1401,
Augmenting water supply in Karol Bagh, Delhi. 2047-48,
Bengal Regulation Act of 1818. 1939-40,
British Officers in Indian Army. 2214. ‘
Cambridge examinations. 2208.

station, Assam. 843-44.

94-96.

Change in the lature “British C

Collision of 8. 8. ‘Jal Jawahar” with a Dutch Steamer. 1142,
‘Commissioner General for Commercial and Economic Affairs in Burope. 2010-11.
Commonwealth Prime Ministers’ Conference to be held in London. 1904-05, 2015-17.
Communal tea stall at Bilaspur Railway Station. 1331.

Condition of employees in private newspaper concerns. 1780,

Constraction of quarters for Government servants. . 2008-09.

Countries with which India has entered into treaties, pacts and agresments. 2140-42.

of films ing Indian National Flag and slogans in Eastern Pakistan. 2163.
1th”. 18
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KAMATH, SHRI H. V.—contd.
Question by—cortd.

Convictions for adulteration of foodstuffs in Delhi. 1704-05.
Dams constructed by Damodar Valley Corporation. 1388-90.
Delegation to next session of General Assembly of U, N, 0. 1896-97.
Deportation of Mr. and Mrs. Antonius Raab. 1296-97.
Development of Andamans as Military or Naval base. 1437, -
Discontinuance of rationing of petrol. 1101-02.
Dlscusswns at Commonwealth Prime Ministers’ Conference at London. 1387-88.
ion on Asian ic and Industrial Development at UNECAFE Conference,
Lapstone, Australia. 1672-74.
Efficiency drive in Posts and Telegraph Department. 1971-72.
Employment, Pensions or Gratuity to LN.A. men and their families. 1106-97.
Establishment of National Housing Corporation. 2165.
Exchange of students with Russia. 2034-37.
Expa.nsxon of Nnvy 2037.
Exp y C i 1711-12.
Export of monkeys to U K. 1496, 1831.
Formation of Mutual Defence Pacts and power groups. 2135-37.
Formation of Rajasthan Union. 1312. -
Four-year Economic plan for U K. 1258- 59.
Gazetted and non- gmetted staﬁ‘ in Survey of India. 1873.74.
of I. A. M. C. officers at Lake Medical College, Calcutta,

1294-96.
Grant to Bombny Branch of Royal Asiatic Society. 1437-38.
and d of handbills by Government servants in_ Secretariat.
1825,

d}:ort duty on educational Film-Strips. 1576.

an delegate’s suggestions in U. N. Political Committes for peace in Korea. 1667-68.

Indians in Communist occupied China, 421-22.

Indian Military Mission in Berlin. 2009-10.

Indian Tea Market Expansion Board. 2006.

Inspectorate of Customs and Excise. 1718.

Israel’s application for membership of United Nations. 1258,

Jubbulpore signal sepoys Mutiny. 1824,

Management of Rolling Stock Sections in Railways. 1873,

Manufacture of pre-fabricated houses. 1421-22.

Ministers of di ranks in Gov t of India. 1257-58.

Modifications in Dakota :,Lroplanes against fire. 1360—61.

National Cadet Corps. 15

National Planning Commlsslon 2058.

Next decennial census and general elections. 1196.

Nutritive value of betel leaves, betel nuts and lime. 797

Office of Salt Controller. 1873,

Operations in Centra] Tractor Organisation. 1969-70.

Pakistan’s refusal to Indian High Commissioner for laying wreath on Mahatma Gandhi’s
Statue in Karachi. 1028-29.

Pay scales of headmates in Sealdah Division of E. I. Railway. 1654, 2277.

Personnel and purpose of Mission to Ethiopa. 1126-28.

Persons ‘disabled on account of tubereulosis in Indian Forces. 1297-98.

Police firing on citizens in Mayurbhanj. 2189.

Posts and Telegraph workers who have gone on strike. 2080. =

Post of Check Supervisors in R.M.S. 1971,

Post of Staff Surgeon and Superintendent Willingdon Hospital. 2197-98.

Prisoners exchanged between India and Pakistan. 69.

Property in the name of Shri Subhas Chandra Bose or Provisional Covernment of Free
India when the Azad Hind Fauj surrendered.  1905-09.

Proscribing of Hindi Books. "2039.

Protection of Indian Biscuit Industry. 1786

Railway accident on Bina-Bhopal Section.

Railway workers who have gone on stri 0.

Re-employment and extensions. of gervies to superannuated officers. © 1565-66.

Refugees from East Bengal. 1126.

Repatriation- of refu; n Kashmir. 1891,

Research in effects of tobacco on Human System. 2189,

Restoration of abducted women to Pakistan. 1496-97.

Requisitioning of houses in Daryaganj, Delhi. 1565.

Rules for recruitmens of inspectors of post offices and R. M. 8. 1970:71.

Satety of Indians in Malaya. = 1774-75.

Search of a Karachi-bound Greek ship at Kidderpare Docks, Caleutta. 1423,
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Question by—contd.
Sentence of death passed on General Tojo and his colleagues.  1125-29,
Settlement of claims re goods booked to Pakistan and vice versz before partition. 1854,
Slums in Delhi. 1938-39.
Smuggling of goods from India into Eastern Pakistan. 1710-11.
Strike notice by Post and Telegraph workers. 1355,
Tenders for supply of timber to Gun Carriage Factory, Jubbulpore. 2050-S1. *
Terms of reference and scope of enquiry of U.N.C.LP. 2137-40.
Theft of arms and ammunition from ordnance factories and depofs. 424
Theft of handgrenades from R.I.A.F. Headquarters at Palam. 1438
Throwing a magistrate out of running train by military officers. 1196,
Townships for refugees in Delhi. 1669-72.
Treaty of friendship and commerce with U.S.S.R.. 1503.
Visit of Indian Amhassador in Turkey to Ps 1787-89.
‘Waiganga multi-purpose Project in C.P. 1129-30.
‘Works of arts and an‘iquities in Rajputana States.

Question (Supplemertary) by—

Abolition of communal canteens in Government Offices. 1505

Abolition of Rickshaw-pulling. 2041.

Absorption of released Indian employees of Government of Burma. 1549,

Accidents to travellers on foothoard of trains on E. I. Railway. 1633,

Accumulation of cloth on Mills. 1740.
isition of land for building houses for refugees. 518.

Acquisition of land for Delhi Improvement Trust on Najafgarh Road.  918.

Action against Razakars in Hyderabad. 7.

Activities of Communists in Hyderabad. 2185.

Administration of Bilaspur State. 661-62.

Administration of Cutch State. 801.

Admission of Indian Students in American Universities. = 1573.

Admission of Indian students in ed ional institutions in England. 311.

Agreements between India and Pakistan. 533.

Agreements between India and Western Germany. = 219.

Allegations against India by Premier of N\W.F.P. 1692.

All India Main Wireless Control Centre for aeroplanes. 640.

Allocations of foodgrains to India by F. A. O. 346.

Allotment of pig iren, steel, hard coke and steam coal to foundries and steel processing

factories. 2077. o Y

Allotment to Nepal from Post-war Reconstruction Fund. 219
Amalgamation of Hindustan Scouts Association and Boy Scouts
Amendment of Cantonments Act. 1556..

Andaman Forests. 1175.

Anti-illiteracy drive in Delhi and Ajmer-Merwara. 1049.
Anti-tuberculosis Campaign in Delhi and Ajmer-Merwara.  903.
Applications for the I.A.S. and I.P.8. 781

Appointments given to artists for programmes on ALR. 2052.
Appointment of Assistant-Director of Air Transport. 373.
Appointment of Mr. 8. S. Bajpai to Indian Embassy in France. 542.

Appointment of Non-Indians to Civil Posts. 1707.

Appointment of offiicials as Advisers by Central Government to States Unions. 661.
Appoi of Private 8 ies to Aml dors. 768

Appoi: of working j lists in various departments, 1713.

Archmological Excavations. 676.

Armed Forces in Portugese Goa. 375,

Arms recovered from Hyderabad. 5-6.

Arrangements to make India self-sufficient in ammunitions, 789.

Asiatic Aid programme by United States of America. 18. "

Audit check on India’s expenditure abroad. 455.

Automatic machines for sorting and stamping letters. 476.

Balkhra Dam and Damodar Valley Projects. 1118,

‘Basic Education Scheme in Delhi Province. 1043.

Benefits to LN.A. personnel.  457.

Bordor raids by Pakistan troops in Assam. 656.

Buildings requisitioned for use of military personnel. 1032,

Oandidates selected for foreign studies in 1948. 26, 27.
Captain of Training Ship ‘‘Dufferin”. 1121. .
Carrying of Airmails by Airways Companies. 349.
Cement factories. 1104-05. %

93.
ociation. 1414,
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Question (Suppl tary) by—conid.

Census for 1951, 1413-14.

Cloth Control Policy. 692.

Collection of rent for telephones from subscribers in Delhi. 478. .,

Commereial publicity for Indian goods in foreign countries. 521, 522.

Communists detained by Government. 1702.

Compensation to Indians for losses in Burma and the Far Eastin World War IL. 1774,

Complaint books at Railway stations. 2065.

Complaints re clay mixing with groundnut exported from India. 2127.

Conference held by the Ministry of Agriculture. 161.

Conference of Foreign Ministers of Commonwealth countries. 1680.

Constitution of Cantonments in Secunderabad and Mhow. 1935-36.

Construction of new mrodromes. 951.

Contribution to Commonwealth Agricultural Bureau. 1606.

Control of locust and Phadka. 1349-50.

Control on cereals in urban areas. 1844,

Countries invited to Asian Conference. 535-36. -

Curtailment of Post-war Development Schemes. 1060.

Czechoslovakian Consulting Engineer’s office in India. 975.

Damage to Government of India’s properties in Bombay cyclone. 1491.

Dakotas used for commercial purposes. 1322.

Decomposition of import ed food-grains. 2078.

Delay in issuing permits to enter Pakistan. 578.

Delegations and Goodwill missions sent abroad. 872,

Delhi Agricultural College. 1095,

Delivery of Air Mail letters and Telegrams by Motor Oycle Messengers.  2285.

Departmental catering at Kharagpur Railway station. 17565.

Desecration of a Hindu temple in Karachi. 886.

Development of tapioca cultivation. 1641.

Development plan for Delhi. 1136.

Duty on Petrol. 1860.

Bdueation of aboriginals. 1589.

Education of girls in cantonment areas. 1929 1931.

Fducationists sent abroad for study of adult Social education systems. 320-21.

Effect of vanaspati on health. 2079.

Efforts by High Commissioner for India in London for securing lodging for Indian students.
1010-11.

Electric machines for cancelling stamps on letters. 1161.

Engquiry into conditions of agricultural labour. 1014

Fstablishment of a Food Technological Research Institute. 1131.

Fstablishment of a National Central Library. = 1434.

Tstablishment of Defence Science Organisation. 898.

Tstablishment of Radio Equipment Factory. 829, 1848.

Establishment of Spa Resorts. 1575-76.

Establishment of University for Naturopathy and Nature Cure Clinies. 1579.

Tvacuation of non-Muslims of Skardu, Kashmir. 1046.

Excavation of Vikramshila, Bhagalpur District, Bihar. ~ 2045.

Txhibition of film “India Speaks” in New York. 1785-86.

Expansion of Primary Education in Ajmer-Merwara. 907-08.

Expenditure in connection with French and Portuguese Settlements in India. 385-86.

Txpenditure on Atomic Research. 1771.

Expenditure on Capital Works, Supplies and Services to Kashmir. 25.

Exploitation of mineral deposits in Surguja District in €. P. 1607,

Express train to carry mail and passengers between Howrah and Siliguri. 974,

Extraction of Power Alcohol from Neera. 1608. 3

Facilibies for education in mother tongue in primary and secondary stages. 1085-66.

Facilities for higher ed ion in Phar tical Sei 666.

Facilities for study of psychotherapy. 1421

Tacilities for third class passengers. 1463.

Tinancial help to relations of crew of the Dakota lost on Kashmir front. - 1423.

TFire and losses in Caleutta Telephone Exchange and scheme for remodelling,  163.

Fire in upper class compartment in Grand Trunk Express. 1733-34.

TFishing with powered vessels. 1741.

Flying clubs in India. 822.

Food grains imported from foreign countries. 471-72.

Foodgrains reserve at Centre. 485. 5

Forced landing of an aeroplane at Ambala. 80,

Foreed landing of Dakota near Jammu. 2066.

Foreign investments in Indit and Indian Assets abroad. 657.
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Q:

stion (Supplementary) by td.
Foreign students studying Indian culture in India. 1568.
Foreign tourist traffic. 703.
Foreigners employed in Hindustan Aireraft Factory, Bangalore. 1157-58.
Foreigners in Indian Embassy in U.S.A. 1254-55.
Foreigners serving under Government of India, 1416-17.
Formulation of uniferm policy of film censor. 1911. 4
Free service of whisky and soda to passengers of Air India Intarnatmnal 170.
Funds for construction of National Highways and roads.
General Election. 1399.
Government advertisement in newspapers. 445, 1718-20.
Government quarters occupied by refugees. 534,
Grant for tuberculosis hospital in Assam. 1910.
Grants-in-aid to schools in States. 1585.
Help to Cigarette Industry. 1173.
High prices of salt. 1450.
High priority for India in export of Japanese Industrial products. 1387.
Houses of Rulers of States in Delhi and Bombay. 6.
House purchased in New York for Indian Embassy. 528.
Hydro-Electric Power Schemos. 760.
Import of automobiles in 1948. 1492-93.
Import of beer from Norway. 1138,
TImport of Norvegian apple juice. 1138.
Import of Salt from Pakistan. 1958.
Import of textile machinery from Japan. 515,
Import of tractors. 957.
Import, production and consumption of petroleum. 1396.
Improvement of cattle breeding. 1176-77.
Improving Delhi Telephone system. 1629.
Inauguration of large and small scale dairy farming. 1620,
Increased subvention to Orissa Government. 1435.
Increasing fish production. 1640.
India’s contribution to F. A. O. 1864.
Indian Counsul General at Kashgar in Sinkiang. 538.
Indians employed on staff of U. N. O." 883.
Indian Historical and Art relics in foreign countries. 439-40.
Indians in Japan., 1247.
Indian nationals in War Zone in China. 1008.
Indian Peoples Famine Trust. 1749,
Indian Power Alcohol Act. 700,
Indo-Japanese Trade contracts. 1016.
Industrial concerns owned by Government. 1962.
Installation of new teleph 165.
Institutions for Military training. 1571.
Integration of South West Africa with Union of South America. 862.
International trade position of India. &
Introduction of night flying in India. 359.
Issue of Import and Export Licences. 525.
Land reclamation in €. P. and Berar by tractors. 1869.
Late arrival of Frontier Mail at Delhi. 1737,
Leprosy Research Institute at Jorhat, Assam. 2026.
Licence holders of private radio sets. 1815.
Locomotives and boilers mnnnfac(:urmg plant at Mihijam, West Bengal. 1170-71.
Locomotives from U. 8. A. 352.
Lodging of prisoners in iron cubicles in the Central Jail, Ajmer. 1307.
Loss of foodgrains due to locust pests and rust. 1743.
Low emoluments of male nurses in hospitals. 12.
Lowering of pnces of imported foodgrains. 834,
Malpractices in production of boiled rice. 711.
Management of Mahabodhi Temple at Bodh Caya by Buddhist representatives. 1678.
Manufacture and import of locomotives. 961.
Manufacmre and import of needles and cycles. 954.

import and ik of Ammonium Sulphate. 841.
Manufacture of aeroplanes and spare parts. 824.
Manufacture of Cholera Vaccine. 1424-25.
Manufacture of Penicillin. 1322. y
Manufmhu‘a of powar alcohul from inolasses and syntHetio petml from noa.l 812.
of p d houses, 658.

Manufacture of Bhues, razors and piercing saws. 2253.
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Question (Supplementary) by—contd.

Manufacture of soap. 2230.
Manufacture of steam rollers. 1324.
M £ 1 s d 1T

of sy y . 2238,
Manufacture of vanaspati. 1326. -3
yanu(’ucture of wireless i and radio i ts. 697,

to check adul ion of Agmark ghee. 042.43.

Measures to check inflation. 664. 2
easures to control inflation. 20.

Measures to increase yield of existing crops and import of foodgrains. 698.

Measures to increase yield from land. 1850.

Medical attaches to Indian Embassi 768.

Mercy petiti from cond d p 454.

Mergor of Bharatpur State. 929.

Metal deposits in States. 1008.

Migration of non-Muslims from Sind. 1004.

Model Constitution for the States. 1288.

Muslim houses sealed by Custodian of Evacuee Property, Delhi. 1024.

National Cadet Corps, 441.

National Memorial to Mahatma Gandhi at Rajghat. 1009.

Negotiations for import of wheat and rice. 2260.

Negotiations for obtaining steel from Belgium and other countries. 1353.

New Buses for Delhi Transport Service. 960.

New officer in various Ministries getting Rs. 1,000 and over, 660.

Nomination of lady bers on C: Boards. 1926.

Non-Indians em:ployed in ordnance factories. 336.

Non-payment of i ts and dation to E. P. Railway staff. 1982.

urses in Government hospital 1t g tubercul o
Objections by whisky fact: association,fLiondon for placing orders with Mr.
Butler. 404.

Occupation of M. C. A. quarters in New Delhi by non M. C. As. 888.
Officers of the Press Information Bureau. 337.

Opening of centre for Physical Culture. 1580.

O isation of cottage ind ios in Provinces. 1948,

Output of opium alkaloids at Ghazipur Factory. 442.
Outstanding claims on various Railways. = 958.
‘Overseas scholars returned during 1948-49. °1574.

Packages in Central Lost Property Office of B. B. and C. I, Railway. 2241.
Pakistans Complaint in Security Council e Hyderabad. 1051.

Pay and allowances of Ministers of State. 1057-58.

Periodical for Gurkhas in Indian Army. 2194.

Personal estates of Nizam of Hyderabad. 929,

Plans for training nurses. 2178.

Plan to i production of ts. 1458,

Planters Associations and Labour Organisations of Tea Estates. 540.
Plebiscite in French Indian Territories and merger with India. 209-10.
Police action in Hyderabad. 2030.

Policy re participation of political parties in Trade Union Movement. 1017.
Political and I. N. A, prisoners in Indian Jails. 1706.

Political pensions to foreigners. 1663-64.

Political unrest in Burma and repatriation of Indians 776-78.

Posts of S 'y and Deputy S y in Ministry of Health. 1717.
Premi: d in Bombay and Delhi. 381.

Prevention and cure of Leprosy. 1558.

Price of newsprint. 2246-47.

Price of Salt. 1077-78.

Printing of Stamps. 2031.

Prison reforms in Delhi and Ajmer-Merwara. 1306.

Private properties of Rulers of Indian States. 670.

Private properties of Rulers of Orissa States. 1058.

Pﬁv‘y purses o; Rulers of States. 185-86.

x an p of deterg 2084-85.
Production and export of vegetable oils. 708.
Production and maints cost of G t collieries. 1951.

Production, consumption and export of safety matches. 1753,
Production of Information Films. 5 3
Production of Penicillin and anti-Malarial drugs. 1861-62,
Programme for labourers on A.I. R. 454.

Prohibition in Delhi and Ajmer-Merwara. 1430.
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" Question (Supplementary) by— contd.

Provision of fans in third class coaches. 1738.

Publications of Ministry of Infc tion and Broadcasting. 785.

Purchase of foreign tinned foodstuffs. 688.

Qualifying test for stenographers. 922.

Radio stations in Tndia.

Raids by Pakistan Nationals on Indian Border. 670. boras®
Rank of Deputy Ministerin Ministry of External Affairs and Commonwealth Relations in the

‘Warrant of Precedence. 672-73.

Receipts from air surcharge on letters and post-cards. 1937-38.

Recognition of the State of Israel. 1400.

Recommendations of Panel of silk Industry. 2234.

Record of wagons going to and returning from Pakistan. 1979.

Recovery of amounts transferred to Pakistan by Hyderabad and Junagadh. 1696.
Recovery of movable property from Pakistan . 885,

Recruiting Melas. 1418,

Recruitments of Gurkhas in Army. 2046.

Recruitment to all-India Services from States. 1829,

Reduction in third class fares and construction of new third class bogies. 3870.
Refugees from East Bengal. 1134.

Regional offices of Press Information Bureau. 1721.

Rehabilitation of refugees and Town Planning Schemes. 382-83.
Rehabilitation of refugees from Pakistan. 215,

Rehabilitation of refugees in Andaman and Nicobar Islands. 2187.
Rehabilitation of refugees in Camps. 213.

Rehabilitation of refugee teachers. 1698.

Release of Laik Ali Cabinet Members. 1713-14.

Release of Prof. Ibrahim of Hyderabad. 931.

Remodelling of New Delhi Railway Station. 1455,

Re-organisation of Bengal Nagpur Railway. 174.

Re-organisation of Central Secretariat. 1200.

Re-organisation of Foreign Publicity Service, 1124,

Reparations from Japan. 1680.

Repatriation of Indians from Malaya. 752-53,

Replacing King’s effigy on Coins and Currency Notes. 2048.

Report of Cabinet Committee on Development Plans. 1809.

Report of Oc ittee on Indi Systems of Medici 20, 21, 924, 1564.
Report of Economic Committee. 2.

Report of Indian Trade Delegation to Middle East. 874,

Report of Kolhapur Disturbances Enquiry Tribunal. 314,

Reported Statement by Prime Minister on ‘White Australia’ Policy. 1000-01.
Reporting by public of cases of corruption in Railways. 691.

Representations of East Punjab States in Constituent Assembly. 670.
Reprosentation of Phulkian Union in Constituent Assembly. 427-28.
_Requisitioning and allot; t of houses to refugees in Delhi. 1244.
Resettlement of demobilised medical personnel. 796.

Responsible Government in Patiala and East Punjab States Union. 13.

Result of F.P.S.C. examination for R.I.N. Commissions, 1925,

Return of historical d. and ancient books in foreign countries.  1809.
Return of Muslims from Pakistan to India. 884,

Returning facilities to refugees from Pakistan held territory in Kashmir. 1020,

from Trunk Telep} calls. 2233,
Revision of District and state gazetteers. 921.
Revision of Rules of all of Gov 541,

Rice production in Assam. 974,
Robberies in running trains. 1747, P
RSS. pathi among Gov servants, 443-44,
Rules re non-scheduled flights of aeroplanes. 825,
Running of fast train on Katni-Bina brauch line, 2071,
Safety and sanctity of Gurdwaras in Pakistan. 766,
Saloons for officers in Assam Railways. 1102-03.
Scales of pay of Stenographers on Railways. 1648,

heduled castes didat d after foreign studies. 912-13.
Scholars sent abroad for advanced technical training. 1061-62.

ities from spapers in C 1y Admini d areas. 1805.

Selections made by F.P.S.C. for gazetted posts. 68.
Setting up of a new ship building yard. 395.
Settl of refugees in And and Nicobar Islands, 803.
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Question (Suppl ry) by: ld.

Settlement re payment for Defence Stores and installation left by Britain. 2201.

Shri Sarat Chandra Bose’s oriticism on India’s Foreign Embassies, 761.

Social guides at railway stations. 978.

Soldiers discharged after August 1947. 1827, s

Special Tribunal in Hyderabad. 1919.

Standardization of salaries of teachers. 1563.

State Air Service to Far Bast. 1171-72.

States not yet represented in Constituent Assembly. 1050.

Statistics 7e post cards and letters. 1984.

Steps for increasing steel production. 1162-63.

Students to be sent abroad for technological education. 1052-53.

Subscripti o I ional Organisations. 1679.

Subsidy to Nepal. 1781.

Sulphone Therapy for treatment of leprosy. 1823-24.

Supply of foodgrains to famine areas, 356.

Supply of bad rice to Andhra public. 1327-28.

Supply of Tata’s coal tar to distillers. 1968. s

Survey of places in C. P. for transfer of certain central offices. 1508.

Sydney Cotton’s flight over Indian territory. 876.

Technical missions from Czechoslovakia and Belgium. 493-94.

Telephone exchanges in Delhi.

Textile goods lying in various military depots. 351.

Threatened Railway strikeand action against Communists. 1112,

Trade agreement with Russia. 1123.

Trade between India and Eire. 875.

Training of pilots, ground engineers and technicians. 361.

Transfer of certain offices from Delhi and Simla. 1116,

Travelling expenditure of Ministers. 1057. %

Treatment of land belonging to Nawab Sadakat Ali and Mr. Liaquat Ali Khan in Delhi Pro.
vince as evacuee’s property. 1796,

Treatment of lepers and measures to check leprosy. 433,

Trial of C. P. W. D. Officers on charge of corruption. 866.

Truce plan between Capital and Labour. 1250.

Tuberculosis Clinics in India. 434.

Universal Basic Education. 792.

Use of cattle dung as manure. 2075-76.

Use of Crown Emblem by High Court. 899,

Use of saloons on Railways. 1611.

Visit of Afghan trade Delegation. 1780.

Waiting room facilities for third class passengers. 1469.

War Service Concessions for appointment in All India Services. 453.

‘Women police force in Delhi. 1827.

Remarks by—

Mr. Speaker’s ruling - re basing of questions on newspapers reporfs.  841.
Premature publication of short notice question in newspapers. 511.
ition of

P question involving labour in preparation of answers. 2124-28
EKANCHRAPARA—
Question re—
Accounts of —— workshop re-modelling scheme. 2262.
KANDLA—

Question re—

Construction of a Major Port a——, 2257-59.
Construction of wharves at—— . - 047,
Highway between Port and Ahmedabad. 1990,
Railway projects to connect Deesa with and Reniwara. 947.
EKANPUR—

Question re—

Manufacture of bren gunsand rifles in
Hyderabad. 309-10. LT 22

—

Factory and position of Ammunition Factory;.
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Question by—
Communist menace in Hyderabad. 1059.
Merger of Bharatpur State. 928-29.

¢ Personal Estates of Nizam of Hyderabad. 929-30.
Release of Prof. Ibrahim of Hyderabad. 930-31.
State Police force in Hyderabad. 930, 2270.

Question (Supplementary) by—
Agreements reached at Delhi Inter-Dominion Conference. 207.
Hunger strike by refugees in Kingsway Relief Camp. 1692-98.
Migration from West Bengal to East Bengal. 1405.
Social Guides at Railway Stations. 978.

+ KARACHI—

Question re— 3
Desecration of a Hindu temple in ——. 885-87. :
Disposal of evacuee preperty after Inter-Dominion Conference held at ——. 1684-86.

\ Holding up of imported and other goods in ——. 1259-80.
Immovyable properties sold and registered after —— agreement. 2142-43. : 2
Pakistan’s refusal to High Commissioner for laying wreath on Mahatma Gandhi’s statue-
in 1028-29.
Search of a. bound Greek ship at Kidderpore; ' Docks, Calentta:  1423.

KARIMUDDIN, KAZI SYED-—
Question by—
Contracts for Rail refrest t rooms. 1657,

KARLAPAT HILL—
Question re—
Bauxite in —— Kalahandi State, Orissa. 1281.
KARNAL—
Question re—
Booking clerks and ticket colledtors atPanipat and-—— Railway stations. 976-77. Shive
Conversion of Government Medical Stores Depot, —— into an independent permapeﬂk
depot. 1067. . i
Purchase of stock for Government Medical Stores Depot, ——. 1667.
KARNATARE—
Question re—
Petrol shortage in ——. 2079,
KAROLBAGH—
Question re—
Augmenting water supply in —— Delhi. 2047-48.
Construction of houses in Basti Than Singh Nagar, —, Delhi. 773, 932.
EASHGAR—
Question re—
Indian Consul-General at —— in Sinkiang. 538.
KASHMIR—
Question re—
Appointment of a Minister for plebiscite in ——. 769,
Appointment of Ch. Faiz Ullah Khan as Rehabilitation Secretary in——. 1206.
Clivil and military stores supplied to Government of Jammu and . 730, 806:07. %0k
Crash of an I. N. A. aeroplane in ——. 8.
Disband it and withd 1 of Azad Forces. 247-58.
Hvacuation of non-Muslims of Skardu, ——. 1046-47
Expenditure and casualties in operations. 671,
Expenditure on Capital works, Supplies and Services to Jammu and ——. 25.
Expenditure on construction of roads in Jammu and State. 915. °
Financial help to relations of crew of the Dakota lostron front. 1423.
Indian Forces in . 1208. g
Loans to Jammu and —— State. 671-676.
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"KASHMIR—contd.
Question re—contd.

Loss of life and property in ——. 676-77.

Non-Muslim refugees in ——, 1687-88.

Rehabilitation of refugees from ——. 1206,

%e?tlun to aviation companies for help in ——, operations and in resouing rafugeas
Repatriation of refugees from 1891.
Returning facilities to refugees from Pakistan-held tarutorv in ——. 1020-21,
‘Women and children abducted from Jammu and 199.

"KASHMIRI—
Question re—

A. 1. R. News Bulletins in Dogri and ——. 915.16.
Transfer from Pakistan of Harijans and other non-Muslims. 1554,

KATMANDU—
Question re—
Telephonic connection between Delhi and
EATNI— ‘
Question re—
Running of fast trains on —— Bina Branch Line. 2071.
KEROSENE OIL—
Question re—
Black-marketing in . 989, 1147,
—— quotas for provinces. 1499-1500.
KHAMARTA—
Question re—
Ordnance Factory at ——, Jubbulpore. 1195.
EKHANDWA—
Question re—
‘Water supply in summer at stations between Ajmer and ——. 847.
KHARAGODA—
Question re— .
Salt manufacture at ——. 2253-55.
Supply of salt from ——. 2256.
EHARAGPUR—
Question re—
Dep 1 ing at Railway station. 1735.
KINGSWAY RELIEF CAMP—
See “Refugee Camp”.
IKODARMA—
Question re—
Activities and achievements of Mica Mines Labour Welfare Fund Committee at—— in
Bihar. 1503-05.
KOEL, RIVER—
Question re—
Construction of bridge over
KOHIMA— )
Question re—
Restriction on visitors to —— and Imphal. 418-14.
EKOLHAPUR—
Question re—
Administration of State. 428.29.
Report of —— Disturbances Enquiry Tribunal. 314.

. 2006.

~, Bihar. 196-97.

-
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KOREA—

Question re—

Indinn delegate’s suggestions in U.N. Political Committee for peace in ——. 1667-68.
KOREA STATE—

Question re—
Employment of women for underground work in —— Coal Mine'. 804,
Fixation of price of coal. 998,
Labour Welfare Fund Advisory Committee of —— in C. P. 896.
Labour Welfare Fund of —— in C. P, 895-96.
KOSI PROJECT-
See ‘Project(s)". £
KRISHNA—
Question re—
Supply of Coal to tobacco growers of Guntur and —— districts by rail. 975.76.

KRISHNA PENNAR PROJECT.—
See ‘““Project(s)”.

KRISHNAMACHARI, SHRI T. T.—
Question by—

Representations from United Planters Assogiation of South India re accumulation of rubber-
stocks. 1834-35.

Question (Supplementary) by—
Absorption of rel 1 Indian employees of G of Burma. 1849.
Agreements between India and Western Germany. 219-20.
Arnount realised by Disposals Directorate from sales. 462.
Andamnn Forests. 1174
ions for import f if 377,
Audxt check on India’s expe-ndlture abroad. 456.
Balance of payments with U.S.A.. 2183.
Cases referred to and disposed of by Income-Tax Investigation Commission. 1820.
Construction of a Major Port at Kandla. 2259. 3
TImport of foodgrains. 1169. :
Impox-b of plastic materials. 402.03.
India’s contribution to F.A.O. 1864.
International trade position of India. 395.
L ives and boilers fi ing plant at Mihijam, West Bengal. 1170.
Manufacture of Soap. 2230.
Measures to control inflation. 29.
Negotiations for Import of Wheat and Rice. 2261.
Post of staff surgeon and superintendent Willingdon Hospital. 2197,
Price index of various commodities. 313.
Puxch&se of s.lups from U.8.A. for Indian Mercantile Marine. 1253-54.
for defe stores and installations left by Britain. 2201-02.
Supply of foudgmms to famine areas. 356.
Treatment of lepers and measures to check Leprosy. 433.
Violation by ghippers of ban on export of gunny sacks to South Africa. 527.
Wells sunk in arable areas. 1739,

KUNHIRAMAN, SHRI P.—
Question by—

Difference between old and new types of blmgnlu\vs and quarters in New Delhi.. 1138-39. :
Engineering Officers in Army and Navy.
Permxtq for entry of Indians fmm French Indm 2146.

ployment of super 1 officers. 1721. 3
Sleepmg berths in second class compartments. 728,
Subsndy to Madras G for Wynad Colonisation Scheme. 1102.
yment and P statistics. 1791,

Unemi)loyment statisties. 1277-78.

See “Committee(s)"". = y




110 INDEX TO CONSTITUENT ASSEMBLY (LEGISLATIVE) DEBATES

“KUNZRU, PANDIT HIRDAY NATH—

Question (Supplementary) by—
Agreements reached at Delhi Inter-Dominion Conference. 208.
Amal; ion of Hindustan Scouts A iation and Boy Scouts Association. 1414.
A realised by Disposals Di: te from sales. 463.
Arrears of Income tax. 678,
Ban on export of Jute to South Africa. 1490.
Dams ted by D: dar Valley Corporati A
Efforts by High Commissioner for India in London for securing
11.

lodging for Indian Students.

Fixation of prices of cloth. 694

Foreign tourist traffic. 703.

Import of milk powder. 1320.

TInterest on Loans paid and received by Government. 2046s
Licensed aviation companies. 5

Locomotives from U. 8. A.  353.

Measures to check inflation. 664.

Migration from West Bengal to East Bengal. 1495.

Plebiscite in French Indian territories and merger with India. 209"

Receipts from air surohage on letters and posteards. 1937. .

R dati of Rai Grainshop Enquiry C: i 1354-55.
Recruiting Melas held n 1948. 1820.

Reduction in third class fares and construction of new third class bogies. . 371.

Refugees from East Bengal. 218.
Rehabilitation of refugees in Camps. 213.
ination f issil 1924.25.

Result of F.P.8.C. or R.LN. C:
Settlement re payment of Defence Stores and installations left by Britain. 2202,

Staff training school of All India Radio. 1804.
Stoclks of cloth with mills on 1st December, 1948. 168,
Training of Pilots, ground engineers and technicians. 361
BUTCH—
See “Cutch State”.

_RABORATORY (IES)—

Question re —
—— to test-foodstuffs for army p 1. 2034.

JLABOUR—
Question re—
Employment of child . 1996,
Enquiry into conditions of agricultural ——. 1018-15,
Enquiry into manpower surpl and sh d d by I jonal —— Office.
1140.
Expenditure for providing f dgrains at cheap rates to colliery——. 1483,
Tndian —— in Burma, aftected by Burma Land Nationalization Bill. 228-20,
Industries recruiting —— through contractors. 773. =
—— officers sent for tminin% abroad. 1385-86.
Mini wages for industri . 753-58.
Non-compliance with provisions of Factories Act, 1948, 1493-94,
Planters A iati isations of Tea Istates. 539-40.

and —— Or,
Recommendations of Conciliation Board and Fact Finding Committee re coal mine ——

unrest. 1026-27.
Strained relations between and Capital in Ajmer-Merwara. 879-81.

Truce Plan between Capital and ——. 1248-50.
JLABOUR ADVISORY COUNCIL, CENTRAL—
Question re—
Functions of —. 2126-27,
_LABOUR BUREAU—
Question re—
Qazotted officers and working of —— 406.
LABOUR COMMISSIONER(S)—

Question re—
*  YWork of the Chief —— and certain other officers 1147-48.
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LABOUR INVESTIGATION COMMITTEE—
See ‘“‘Committee(s)”.

LABOUR, MINISTRY OF—
Question re—
Gazetted and non-gazetted staff in — . 1153,

LABOUR ORGANISATION(S)—
See “Trade Union(s)”.

LABOUR SUPERVISOR(S)—
Question re—
—— Lady Hardinge Medical College, Delhi. 1834,
LABOUR WELFARE—
Question re—

Activities and achievements of Mica Mines Fund Committee at Kodarma in Bihar,
1503-05. -
Coal Mines —— Fund. 894.95.
Construction of houses from Coal Mines Fund. 2135.
Fund Advisory Committee of Korea State in C. P. 896.
—— Fund of Korea State in C. P.  895-36.
Officers for Assam. 420-21, 537-38.
Orissa Government’s control over Coal Mines
LABOURER(S)—
Question re—
Agricultural Multi-purpose Co-operative Societies. 1675.
Bonus Scheme for miners. 1141.
Conditions of plantation 1885-87.
Construction of houses for miners. 1141,
Co-operative Societies among industrial in. Centrally Administered Areas. 1778-79.
Foodstuffs at concession rates to miners in coal fields. 1890-91. SRrn
Housing conditions of in Assam Tea Estates. 1391. g
Indian in Burma being thrown out of employment 529.
Industrial workers and unions. 2165. &
Officers and employed in Daduma and Hirakud Projects.. 767.
Programme for on ALR. 454, ;!
Provision for workers quarters in the ion of new factori 1011.
Refusal by textile mill owners to work three shifts. 1612. L
Repatriation of unemployed Indian from Burma. 630..
Utilisation of Coal Mines Labour Welfare Fund for education of ——. 1884-85.

LADY(IES)—
Question re—
Nomination of

and Housing Fund. 1903-04.

members on cantonment boards. 1925-26."
LADY HARDINGE MEDICAL COLEREGE—
Question re—"

Labour supervisor, » Delhi,  1834.
Management of ——and Hospital. 1059-60.

LAHORE—
Question re—
Transfer of lockers in Banks from
LAIK ALI, MR.—,
Question re—

to Amritsar. 1270-71.

Mis-appropriation of Hyderabad State money by —— Ministry. 7.
Rel f——Cabinet bers. 1713-14.
LAKE MEDICAL COLLEGE—
See ““College(s)*.
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EAND(S)—

Question re—
Acquisition of
Acquisition of
Acquisition of

1580-81.

Auctioning of
& i

for building houses for refugees. 516-18.
for Delhi Improvement Trust on Najafgarh Road. 918.
on Najafgerh Road, Delhi for Industrial Suppl b

y Area Sch

leased to Malis in Ambala. 2214. -
P by Delhi Imp: Trust for acquired for Delhi Cloth and Generad
Mills Ltd. 1581-82.

Cultivation of reclaimed 505.

De-requisitioning of and buildings in Assam. 458.
Facilities for reclamation of waste 1989.
Indo-Burma talks on Burma Act, 766-67.

brought under cultivation. 1623-26.

left by Non-Muslims in West Punjab and by Muslims in East Punjab. 1689.
—__ restored to Muslims in Delhi and East Punjab. 1688.

under foodgrain cultivation. 1107.

Measures to increase yield from 1857-59.

Paddy 1621-23.

Plots of to Government Servants Co-operative Societies. 681-620.
Purchase of by District Magistrate in Delhi. 1441,

Sale of for ice factory in Delhi Cantonment. 424-25.

Sale of in ts without aucti 1555-56.

Sale of —— in Delhi to Government Servants Co-operative Societies. 681, 920.
Survey and Settl 't Op ions in Isti jari area of Ajmer-Merwara. 1474
iy t of belonging to Nawab Sadakat Ali and Mr. Liakat Ali Khan in Delhi
Province as evacuee property. 1795-96.
Wells sunk in arable areas. 1738-40.
LAND NATIONALIZATION—
Question re—
Indian Labour in Burma affected by Burma —— Bill. 228-29.
Indo-Burma Talks on Burma Land Act. 766-67.
LAND RECLAMATION—
Question re—
Cultivation of reclaimed land. 505.
Facilities for reclamation of waste land. 1989,
and soil conservation. 1080. S
— and supply of tractors in Bihar. 195-96.
for cultivation during 1948. 506.
____in C. P. and Berar by tractors. 1968-69.
Scheme. 954-56.
LANDING CHARGES—
Question re—
TLanding fees recovered from airways companies. 473-75.
LANGUAGE(S)—
Question re—
Change of medium of instruction in Hyderabad. 2218.
Deputation to Russia to study method of tackling multi lingual problem. 1654.
Fuaoilities for education in mother tongue in primary and secondary stages. 1083-67.
Magazines published in English and Indian ——. 803-04.
Medium of instruction in universities. 2212.

Pay of teachers in Delhi Province. 436-38.

Prime Minister’s views on national —. 1027-28.

Recognition of an Indian by UNESCO. 442.

gi 1 inD i spript as univi v 434-36.
Study of Hindi and literature in Delhi University. 2220.
LAPSTONE—
Question re— 5 S =
i jon on Asian E and Industrial Development at UNECAFE Conference,

—__ Australia. 1672-74. e
LAS-BELA STATE— I

Question re— 5 % 2
" Evacuation of non-Muslim military policemen from —— Baluchistan. 771,
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LAW(B)—
Question re—
Bnfc of —— g fool 1 i 1308-09.
Naturalisation and mngratlon for Indians in U.S.A. 2144,
LAW, MINISTRY OF—

Question re—
Gazetted and non-gazetted staff in the —— . 1153-54.

“LEASE LEND” AGREEMENT -
Question re—
Gold and silver imported from U. 8. A. under——. 1934-35.
LEAVE—
Question re—
—— terms of extra-temporary employees. 2189-90.
LEGAL PROCEEDINGS—
Qusstion re—
Proceedings under Secfion 34 of Income-tax Act. 1732.
See also “Prosecution(s)”.
LEGISLATION—
Question re—
to stop appeals to Privy Counecil.  2007.

LEGISLATURE—
Question re—
Statutory bodies on which
LEPROSY—
Question re—
— — Research Institute at Jorhnt Asssm 2025-26.
Prevention and cure of —— 8.
Report of C i of Ceu.tml Insti of —— Research. 665.
Sulphone Therapy for treatment of —— . 1823-24,
Treatment of lepers and measures to check 430-34.

LEVEL CROSSING(S)—

Question re—
Railway ~—— on kacka road from Satroad to Dabra. 1876.

LIABILITY (IES)—
Question re—

is represented. 2149-61.

Amount of assets or —— handed over by Orissa States to Government of Orissa. 1538-30.

LIAKAT ALI KHAN, MR.—
Question re —
Treatment of land belonging to Nawab Sadakat Ali and —— in Delhi Province as

property. 1795-96.

LIBRARY(IES)— =
Question re— 3
Establishment of National Central —— . 1433-34, 2219-20.
Partition of assets of Punjab —— . 216-17, 458.
LICENCE(S)—

Quastion re—
Clause relating to income tax in application forms for export quotas:  2130-33.

Delay in disposal of applications for grants of — — by Air Transport Licensing Board.

943-46.
Export —— . 1778.
Firearms issued in Delhi from August to December, 1947. 1068.
3.

Grant of import —— in Delhi and Ajmer-Merwara. 113

Import —— for betelnuts. 1271

Tssue of import and export —— . 522-26, 889-92.

Issue of import —— . 1272-76.

Issue of —— by Air Trtmxport Llcensmg Board 688-90.

— — fae from cat: n B.N. R way. 1756.

—— fee from Indian cateri tractors on Railways. 1756-58
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LICENCE(S)—contd.

Question re—contd.

—— for export of groundnut to Italy. 2128-30.
—— for export of rare Indian art pieces. 2195.
— — for fishing at Okhla. 1792-93.
— holders of private radio sets. 1813-15. =
Li d aviation pani 1865-68.
LIGNITE—
Question re—
deposits in South Arcot District, Madras. 1360.

LIME—
Question re—
Nutritive value of betel leaves, betelnuts and — — . 796-97.
LIMESTONE—
Question re—
Export of —— from
LINSEED—
Question 7e—
Export of —— , linzeed oil, castor seed and castor oil. 877-78:
LIQUORS—
Question re—

Assam for manufacture of cement in Easterr! Pakistan. 2148.

Freo sorvico of whisky and soda to passengers of Air India International. 170,
Import of beer from Norway. 231, 1137-38.
Import of foreign —— and Prohibition in proyinces. 9-12.

Objections by Whisky Manufacturers Association, London for placing orders with Mr.
Butler. 4(

3-06.
Supply of whisky to Indian army. 1206.
Value of imported —— —~ . 1790-91.
TILERACY—
See <Education’.

LITERATURE— ¢
Question 7e— ~

— for improvement of cultural relation with foreign countries. 1443.
Study of Hindi language and —— in Delhi University. 2220.

LITIGATION—
Question re—
Branch of E. P. Railway. 2249-50.
i LOAN(S)—
Question re—

Compulsory borrowing by Government as an anti-inflationary measure. 786-87.
Expenditure on refugee camps, educational institutions and —— advances. 1029.
Tnterest on —— paid and received by Government. 2046-47.

- applications received by Rehabilitation Finance Administration. 331-33, 2268-69.
—— floated in 1948. 27.

__— for construction of New Capital for East Punjab. 2029.
from International Monetary Fund. 430, 914-15,
—— from World Bank. 338.
—-— given to provinces for ‘Grow More Food’ Schemes. 2067-68.
—_— granted by Rehabilitation Finance Administration. 1604.
__— sanctioned by Industrial Finance Corporation. 1558-60.
. taken by Provinces from Government of India. 2031-33.
— - to Jammu and Kashmir State. 671, 676.
to Pakistan by Hyderabad Government. 1690.
Supseription of issued by Government in September, 1948, 425,

LOBO PRABHU, MR.—
Question re—
— Custodian of Evacuee Property. 1890.

oA
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LOCKER(S)—
Question re—
Transfer of —— in banks from Lahore to Amritsar. 1270-71.
LOCOMOTIVE(S)—
Sea “Railway Engine(s)”.
LOCUST(S)—
Question re—
Control of —— and Phadka. 1348-50.
Loss of foodgrains due to ——— pests and rust. 1741-43.
LODHI ROAD COLONY—
Question re—

Water charges from occupants of «C” type chummeries in Lodhi Road, New Delhi, 1784-85.

LONDON—
Question re—
Commonwealth Prime Ministers Conference to be held in . 1904-05, 2015-17.
Employeas in Indian High Commissioner’s Office, ——— . 775-76.
10306
LOST PROPERTY OFFICE—
Question re—
Packages in Central —— of B. B, and €. I. Railway. 2240.42;
LOTTERY (TES)--
Question re—

—— to raise funds for rehabilitation of refugees. 1262-63, 2117.
Sale of Goa —— tickets in India. 2215-16
LOUD SPEAKER(S)—
Question re—
Ban on use of —— in Delhi. 1598-99.
LUNATIC ASYLUM(S)—-
Question re—
~—— and mental hospitals. 339, 1551.

MACHINE TOOL(S)—
Question re—
Establishmont of o State-owned —— factory. 1163,
Import and manufacture of —— . 1876.
Menufacture of —— . 965,
Purchase of —— by Governments ~ 1782-83,
MACHINE TOOL INDUSTRY—
Question re—
in India. 188-89. =
MACHINERY (IES)—
Question re—

Automatic machine for sorting and stamping letters, 475-76.

Distribution of agriculbural —— to provinces through stockist agents. 1954-56.
Electric machines for cancelling stamps on letters. 1160-61.

Import and manufacture of agricultural 1098.
Import of agricultural —— from U. S. A. 362.

Import of fifty-ton boring machines. 963.

Import of textile —— from Japan. 515-16. !
Import of tractors and other agricultural machines. 1509-10.

Machine for sap g z t from cattle dung. 2076-77.
~—— for Security Printing Press, Nasik for printing stanips. 909-10.
Modern —— for coal mines. 367-68. 3 5
New —— for generating electricity in Delhi. 1118-20.
MACPHERSON, MR. -
Question re — >

Houses designed by —— of Jodhpur State. 1918,

by Whisky Manufacturers A iation, —— for placing orders with Mr. Butler.
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MADHYA BHARAT—
Question re—

Merger of ‘Bhopal with —— and r ion in C i Assembly. 3-4.
Refugees in camps in — and Mabsva Union. 2167.
MADRAS—

Question re—. %1
Bhubaneshwar as halting station for Caleutta —— Air Mail Service. 713-14. 987.
Lignite deposits in South Arcot District,——. 1360.

Permits for import of food from East lejﬂ.b into ——- . 859,
Restoration of dismantled Railway lines in —— . 706-07.

Revision of prices of foodgrains in

Subsidy to —— Government for Wynad (,olomsatmn Scheme. 1102,
Through trains between —— and Mangalore. 197.

Through trains from Delhi to Bombay, Calcutta and — —  1461.

MADRAS AND SOUTHERN MARHATTA RAILWAY—
See «Railway(s)”.

MAGAZINE(S)—
Question re—

—— published in English and Tndian La.nguages 803-04.
Newspapers and periodicals for Gurkha Reg 2193.
Newspapers and periodicals suspended in 1948. 10::8
Newspapers, periodicals and —— published in India. 1722-24.
Periodicals for Gurkhas in Indian Army. 2194.

Publications proscribed in Delhi. 1207-13.

MAGISTRATE(S)—
Question re—

Throwing of & —-~ out of running train by military officers. 1196.
MAHABODHI TEMPLE—
See <Temple(s)”.
MAHAJANA SABHA, MAHE—
Question re—

Arrest of —— workers by French Police in Indian Territory. 752.
MAITRA, PANDIT LAKSHMI KANTA—~
Question by—

Machinery for Security Printing Press, Nasik for printing stamps. 910
Question (Supplementary) by—

Acquisition of land for Delhi Improvement Trust on Najafgarh Road. 919.

Allocation of refugees to Provinces and States. 1777.

.-\ppointment of Private Secretaries to Ambassador:. 768,

Arrears of income-tax. 678.

Border raids by Pakistan troops in Assam. 656,

Cases referred to and disposed of by Ir tax Investigation’ Commi . 19, 20.

Cloth Control policy. 692.

Contribution to Commonwealth Agricultural Bureau. 1608.

Establishment of Defence Science Organisation. 898.

Expenditure on Atomic Research. - 1772,

Expenditure on rehabilitation of East Bengal refugees. 764.

Expenditure on relief of Bast Bengal refugees. 771.

Export duty on Jute collected at Calcutte Port. 2051-52.

Export of linseed, linseed oil, castor seed and castor oil. 878.

Export of mill cloth to Middle East Countries. 1676.

Fixation of prices of cloth, 694,

Flying Clubs in India. 822.

Foreign trade and appointment of Trade Commissioners. 751,

Import of foreign liquors and prohibition in provinces. 11.

Indians employed in International Monstury Fund and International Bank. 909.

Savings C 1291. -

Issua of li by Air T' t Li g Board. 690.

Manufacture of pre- -fabricated houses. 658,

Measures to check inflation. 664.

Opening of village post offices. 1630.
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MAITRA, P ANDIT LAKSHJIH KANTA —contd.
Question (Supplomentary) by-—contd.

Pension to families of deoea.sed Army Personnel. 1801.
Production and export of vegetable oils. 709.
Production of Information Films. 1799.
Production of penxcllhn and anti-malarial drugs. 1862,

o carbide, de and hal d sol . 609,
Puhhcaﬁxons of Mu:ustry of T f and Broad i 784.
of P C

799.
Refugees employed through the Specml Employment Bureau. 1667.
Report of Economy Committee.
Resetblement of demobilised medxca.l personnel. 796.

of refugee 5
Resources of crude oil in India. 763.
Revenues from and prohibi of i 8, 9.

Smuggling of textiles from India to Pakxsum 1356:
Staff training school of All India Radio. 1804.
Threatened railway strike and action against Communists. 1113.
Townships for refugees in Delhi. 1671-72.
Training of officers for Indian Merchant Navy. 743.
Use of saloon on Railways. 1610-11.
' MAIZE—
Question re —

Progress in research on —— crop. 2095.
MALARIA—
Question re—
Production of penicillin and anti-malarial drugs. 1861-62.

Visit of Expert ‘“‘Demonstration Teams” from abroad. 2049-51.
MALAYA—

Question re—

Arrests of Indian Nationals in Johore, —— . 1025-26.
Investments of South Indian Chettiars in Ceylon, Burma, —— , Siam and Indo-China.
1892.

Repatriation of Indians from
Safety of Indians in 74475,
Sufferings and needs of ex-I. .N. A. men in Siam, Burma and —— . 1136-37.

MALI(S)—
Question re—
Auctioning of lands leased to —— in Ambala. 2214,
MALVIYA, SHRI R. L.—
Question by—

Administration of integrated C. P. States. 804.
Bonus Scheme for Miners. 1141.
Capital outlay, production and profit of Government collieries. 1479-82.
Coal Mines Labour Welfare Fund. 894-95.
Coal Production. 1988-89.
(,ol.hery areas not under Mines Bonrd of Health 1141-42,
tion paid for 1 y claims. 1963-67.
v physical training in Centrnlly Administered Areas. 1580.

Conshruntmn of Barwadih-Chirimiri Railway line, 1766-67,
C of Central Hospitals at Rani Gunj and C. P. Coalfields. 1141.
Construction of houses for miners. 1141,
Construction of subway at Sangor station. 1766,
Employment of women or under-ground worlk in Korea coal mines, 894.
Enquiry into cost of production of coal. 1100-01.
Estahhs.hmene of Umversxt.y for Naturopathy and Nature Cure Clinies. 1579,

di ins at cheap rates to colliery labour. 1483.
Expendlture of caah fou.nd in treasurms of merged C. P States, 804-05.

P of P guja District in C. P. 1506-07.

Exploitation of mi; 1 i of Bastar State. 1506,
Fixation of price of Korea coal. 998.
Fuel Research Institute. 2014-15,
Funds for University of Saugor. 1718-19.

752-53, 1255-56.
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MALVIYA SHRI R. L.—contd.
Question by—contd.

Generation of Hydro-Electric energy in Bastar State. 1506.

Labour Welfare Fund Advisory Committee of Korea State in C. P. 894,

Labour Welfarc Fund of Korea State in C. P. 895-96.

Land reclamation in C. P. and Berar by tractors. 1968-69.

Manufacture of synthetic petrol from steam coal. 1876,

Military training in secondary schools. 1579.

Non-implementation of Conciliation Board’s Award in collieries. 1140,

Opening of centres for physical culture. 1579-80.

Passenger air service through Saugor. 1654,

Prices of coal in different collieries. 989-97.

P prices of lities for Government collieries grain-shops, 1482,

Railway line to Bastar State. 2069-70.

Railway sidings for West Jhagrakhand and Rajnagar collieries. 1093,

Recommendations of Conciliation Board and Fact Finding Committee re Coal Mine Labour

unrest. © 1026-27

Running of fast trains on Katni-Bina Branch Line. 2071.

Stocking and preservation of imported foodgrains. 207172,

Supply of Tatas coal tar to distillers.  1967-68. %

Survey of places in C. P. for transfer of certain central offices. 1507-08.
Question (Supplementary) by— &

Ban on export of jute to South Africa. 1490,
Cloth and yarn sold to Pakistan under Inter-Dominion Trade Agreement. 2062,
Inventories of private properties of Princes. 1294.
I in Nati Savings Certi 1291.
Loans sanctioned by Industrial Finance Corporation. 1560.
Loss to refugees in Bombay cyclone 1491.
Migration from West Bengal to East Bengal. 1494, 1495,
Model Constitution for States. 1287, 1288.
Nou-compliance with provisions of Factories Act, 1948. 1494,
Recruiting Melas. 1418,
Re-organisation of Foreign Publicity Service. 1124,
Requisitioning and allotment of houses to refugees in Delhi, 1244
Statistics re foreign investments in India 1289,
Steps for increasing steel production. 1163,
Trade agreement with Russia. 1122
MAN, SARDAR BHOPINDER SINGH—

Question by

Bhalva Dam and Damodar Valley Projects. 1118.
Interference by Raj Pramukl of Patiala and BEast Punjab States’ Union in East Punjab
politics.  316.
Loan applications received by Rehabilitation Finance Administration. 33133, 2268-
Low emoluments of male nurses in hospitals.  12.
Nurses in Government hospitals contracting tuberculosis.  315-16, 2268.
Partition of the assets of co-operative banks between India and Pakistan. 401,
Raids by Pakistan nationals on Indian border. 669-70.
Refugees from Bast Bengal. 217-18, 1126,
Representation of East Punjab States in Constituent Assembly. 670,
¢ esponsible Government in Patiala and East Punjab States’ Union. 12-14.
F esumption of train service with West Punjab. 1092.
Safety and sanctity of Gurdwaras in Pakistan.  765-66.
Question (Supplementary) by—

reemnents reached at Delhi Inter-Dominion Conference. 208.
location of refugees to Provinces and States. 1776.
Allotment to Nepal from Post r Reconstruction Fund. 2192, 2193.
Animals from Pakistan for Government dairy farms. 465.

Comp ion by Delhi Tmpr Trust for land acquired for Delhi Cloth and General’
Mills Ltd. 1582 %

Compulsory military training for dl 1830.

Expenditure on relief of Bast Bengal refugees. 772.

Financial aid to reft by Rehabilitation Finance Administration. 1053.

Help to cigarette Industry. 1173.

Houses built for refugees from Pakistan. 2000-01.
Land brought under cultivation. 1625.

Migration from West Bengal to East Bengal. 1494.
Oilseeds Export Trade Advisory Council. 1901-03.
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MAN, SARDAR BHOPINDER SINGH-—contd.

Question (Supplementary) by— contd.
Production of Information Films. 1798.
Refu%eeﬂ from East Bengal. 1134.
Rehabilitation of refugees in Andaman and Nicobar Islands. 2187.
Re-organication of Foreign Publicity Service. 1125.
Representation of Phulkian Union in Constituent Assembly. 428.
Research on effects of tobacco on human system. 2189.
Restoration of abducted women. 1245.
Returning facilities to refugees from Pakistan-held territory in Kashmir. 1020.
Standardisation of salaries of teachers. 1563.
States not yet rep: d in C i t A
Tractors for Bombay Province. 2084.
Treatment of land belonging to Nawab Sadakat Ali and Mr. Liakat Ali Khan in Delhi Province

as evacuee property. 1795.

Wells sunk in arable areas. 1739.

MANDALGHAT—
Question re—

Danger to Railway life }
1183, 2245-46.

MANGALORE—
Question 7e —
Through trains between Madras and — —.  197.
MANGANESE—
Question re—
Extraction of —ores from Vizianagram and Ganjam, Orissa. 1889-00.
MANPOWER—
Question re—
Enguiry into —— surpluses and shortages conducted by T. .. 0. 1140-
Unemployment and — statistics. 1791.
MANUFACTURER(S)-—
Question re— .
Supply of hardeoke to — — of brass ingot+. 1368,
MANURE(S)—
See “Fertilizer(s)-
MARTANI—
Question re—
Overhead bridge at —— on Assam Railways. 844,
MARINE COURT ENQUIRY-—
Question 7e —
Recommendations of —.  210-11.
MARINE FISHERY (IES)— 2
Question re—— «
——. 1186.
MARKETING OFFICER(S)—
Question re—
Recornmendations of — - ’s Conference. 965-70.
MARSHALL ATD PLAN—
Question re—
Devaluation of currency in European — Countries.—1576.
MASCARENE, SREEMATTY ANNIE—
Question by—
D

bly. 1050-

Haldib 7

i and —— in rainy Season.

P of tapioca culti jon. 1641,
Education of girls in cantonment areas. 1926-29.
Fire in upper class compartments in Grand Trunk Express. 1733-34.
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MASCARENE, SREEMATTY ANTIE—contd.

Question re—conitd.
Increasing fish production. 1635-40.
Inveshgahons of Indian Centta.l Coconut Committee. 2095-98.

ion of lady b boards. 1925-26.

Privy purses of Princes. 925- 28

Question (Supplemam,ary) by——~ i3
Ce Ith Prime Mini: C to be held in London. 2016.
Fish freezing plants from U. 8. A. 2063.
Fishing with powered vessels. 1741.
Interest on loans paid and received by Government. 2046.
Late arrival of Frontier Mail at Delhi. 1737.
Operators in Central Tractor Organisation. 1970.

ASTER PLAN—
Question re—
TU. 8. AJs views on— by E. C. A. F. E. 225,
MAT—
Question re — b
Booking of ——— and betel leaves on B. N. Railway. 1872.73. X
ATCH(ES)—
Question re—
Facilities for export of safety —— . 1753-55.
—— factories. 2228-29.
Production, consumption and export of safety —— . 1753.
MATHURA—
Question re—
Additional Trains between New Delhi and —— . 2253.

Doubling of ——- Delhi Railway line. 1455.
MATSYA UNION—

Question re—

Refugees in camps in Madhya Bharat and —— . 2167.
MAURITIUS—
Question re—
Indians in —— , Fiji and Trinidad. 189192.

MAVALANKAR, THE HONOURABLE MR. G. V.—
See “Speaker, Mr.”

MAYURBHANJ—
Question re—
Mineral resources of ——— State (Orissa). 1152.53.
Police Firing on‘citizens in 2189.

MEDICAL ATTACHE(S)—
See “Doctor(s)”.
MEDICAL COLLEGE—
See “College™.
MEDICAL CORPS—
Question re—
Diili'zerential treatment of Indian and Anglo-Indian Assistant Surgeons of Indian Atmy ——.

MEDICAL PERSONNEL—
Question re—
Resettlement of demobilised —— . 796,
MEDICAL STORES DEPOT—
Question re—

Conversmn of Government —— | Karnal, into an independent permanent Depot. 1067.
1 of stock for G —— , Karnal. 1067. >
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MEDICINE(S)—
Question re—
Foreign scholarships for study in subjects other than ——— . 342.
Import of —— . 1139-40.
Report on indigenous systems of —— . 20-21, 923-24. 1564-65.
MEDIUM OF INSTRUCTION-—
See “Language(s)”«
MEERUT CANTT.—
Question re—
Enquiry against sub-letting of vending licences at Ghaziabad, Meerut City and
363.

MEETING(S)—
Question re—
Annual of Central Board of Irrigation. 1005-06. 8
Holding of and distribution of handbills by Government servants in Secretariat. 1825

— of Standing Coramittee for Ministry of Agriculture. 737.

—— of Standing Committee for Ministry of Commerce. 544,

—— of Standing Committee for Ministry of Communications. 737.

of Standing Committee for Ministry of Defence. 683-84.

—— of Standing Committee for Ministry of Education. 684.

—— of Standing Committee for Ministry of External Affairs and Commonwealth Relations.
44

—— of Standing Committes for Ministey of Food during 1948. 1659.
—— of Standing Committee for Ministry of Health. 684-85.
—— of Standing Committee for Ministry of Industry and Supply. 737.
—— of Standing Committee for Ministry of Information and Broadcasting. 683.
—— of Standing Committee fo nistry of Railways. 738.
—— of Standing Committee for Ministry of Relief and Rehabilitation. 545.
——— of Standing Committee for Ministry of States. 685.
—— of Standing Committee for Ministry of Transport. 738.
—— of Standing Committee for Ministry of Works, Mines and Power. 545,
—— of Standing Finance Committee. 684.
MEHTA, SHRI BALWANT SINHA—

Question by— e
Adjustment of accounts, between B. B, and C. I. and Mewar State R wayr. I((-(1.
Oamps for refugees in United State of Rajasthan. 2146-47.
Closing of Bijai Cotton Mills at Bijainagar, Amjer-Merwara. 1502-03.
Compulsory military training for siudents. 1830.
Education of aboriginals. 1583-84.
Facilities for reclamation of waste land. 1989.
Foreign students studying Sanskrit in Indian Universities. 2059.
Girants-in-Aid to schools in States. 1584-85.
Number of spindles and looms in Rajasthan Union. 2100.
Overseas scholarships awarded to lents from States. 1585-97.
Progress in regearch on maize crop. 2095,
Rules e use of stato property by Rulers. 1582.
Stocks in Bijai Cotton Mills at Bijainager. 1486.

Question (Supplementary) by—

Land brought under cultivation. 1625.
Scholarships to Bast Punjab scheduled custe students. 1917,

MELA(S)—
Question re—
Recruiting
MEMORIAL(S)—
Question re—

to Hindus of Rajaori, Jammu. 2217. .
National to Mahatma Gandhi at Rajghat. 1009-10.

MENON, SHRT A. KARUNAKARA—
Question (Supplementary) by—

India’s requirements of copra. 873. ™
Plans to i production of t 1458,

held in 1948. 1829.
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MENTAL HOSPITAL(S)—
See ““Hospitals™.
MERCANTILE MARINE—
Question re—
Findings of Indian Merchant Marine Officers Committee. 4 1995-98.

Purchase of ships from U. 8. A. for Indian 1253-5
Training of officers for Indian Merchant Navy. 741-43. i
MERGER—

Question re—
Formation of Unions and
—— of Bharatpur State. 92
—— of Bhopal. 1195.
—— of Bhopal with Madhya Bharat and representation in Constituent Assembly. 3-4.

of states with provinees. 933.
$5

—— of Bikaner, Jaipur and Jodhpur in Rajasthan. 924
—— of Sikkim. 1397-98.
Plebiscite in French Indian territories and —— with India. 208-10.

METAL(S)— 4
Question re—
Deposits in States. 1007-08.
MEWAR STATE RAILWAY—
See “Railway(s)".

MHOW—
Constitution of cantonment boards in Secunderabad and ——.  1935-36.
MICA—
Question re—
Activities and achievements of ——Mines Labour Welfare Fand Committes at  Kodarma
in Bihar. 1503-04.
Export of —— . 2120-21.

MIDDLE EAST—
Question re—

Report of the Indian Trade Delegation to —— . 873-74.
Export of mill cloth to —— countries. 1676

MIGRATION—
Ruestion re—

Influx of refugees from Pakistan. 403.
from West Bengal to East Bengal. 1494-95.
—— of Anglo-Indians to Australia. 1138.
~—— of non-Muslims from Sind. 1003-05.
Naturalisation and immigration laws for Indians in U. S. A, 2144
Scheme of assisted— emigration of Indians frem South Africa. 1792,
Shifting of Head Office of Anjuman-a-Taraqqi-e-Urdu to Pakistan, 2219,
MIHITAM—

Question re—

Locomotiv es and boilers manufacturing plant at —— , West Bongal.  1169-71.
MILITARY— 3
Question re—
Development of Andamans as —— or Naval base.. 1437.

pensions paid in 1948. 1830,
Report re administration of Hyderabad. 1047.
MILITARY ACADEMY—
Question re—
Cadets in Indian .1920-21.

Recrui of British p 1 to Armed Forces Academy and Inciian Military Aca-
demy. 2045. ;
Stipends to students of Dehra Dun Military College. 333-34.
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MILITARY ACCOUNTS DEPARTMENT——
Question re—
Confirmation of qualified clerks of —— . 31415,

Confirmation of temporary clerks of 314.
Re-organisation of . 1909.
Staff of Ministry of Finance (Defence) and 1695-9¢6
MILITARY BARRACKS—
Question re—
Utilisation of building mat srials of unoceupied — — and other structures. 680-81.
MILITARY DEPOT(S)—
Question re—
T5<tils gaods lying in various —— ., 349-51.

MILITARY ENGINEERING SERVICE—
Question re—

Engineering personnel in —— .  1436-37.

MILITARY INSTALLATIONS—
Question re—

Visit of mambars of 3t wading Advisrey Committoa for Ministry of Defence t0 ———,
MILITARY LANDS DEPARTMENT(S)—
Question re—

Expenditure on ear s and —— . 1936.
MILITARY MISSIT ON(8)—

Question re—

Indian - in Berlin.  2009-10.

MILITARY OFFICER(S)—

Question re—

Throwing of a n rate out of running train by 1196,
MILITARY PERSONNEL—
See “*Soldier(s)™.
MILITARY STORE(S)—
Question re—
Civil and —— supplied to Government of Jammu and Kashmir. 730, S06-07.
MILITARY TRAINING—
fluestion re—
Compulsory —— for students. 1830,
Institutions for —— 1571-72,
——in secondary schools. 1579.
Military technieal training centre, L 1390-01.
MILK— &
Question re—
Five year —— plan. 1071-72.
Improvement of cattle breeding and increasing— —supply in Delli Province, [192-

MILK POWDER—
Question re—
Import of
MILL(S)—
Question re—
Accumulation of cloth in — . 1740,
Establishment of paper in Assam. 1611-12.
Number of and production of cloth. 731.
Refusal by textile owners to work three shifts. 1612,
Stocks in Bijai Cotton at Bijainagar. 1486,
Stocks of cloth with on 1st of December, 1948, 165-68.
Woollen —— . 1177-78. {

1328-30.

s
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MINE(S)—
Question re—
Activities and achievements of Mica — — Labour Welfare Fund Committes at Kodarma
in Bihar. 1503-05.
Colliery_aress not under——Board of Health. 1141-42,
Copper in Dhalbhum. 1152.
Gold-fields under direct control of Government of India. 767.
Iron and Coal of Telcher (Orissa). 1193,
MINES, INDIAN SCHOOL OF—
Question re—
——, Dhanbad. 1142-43.

MINER(S)—
Question re—
Bonus Scheme for —— . 1141.
Construction of houses for ——. 1141.
MINERAL(S)—
Question re—
gimct. control of Centre over —— resources iw provinces. 412.
Exploitation of —— deposits in Surguja District in C. P. 1506-07.
1 of —— d its of Bastar State. 1508.

Lignite deposits in South Arcot District, Madras. 1360.
Metal deposits in States. 1007-08.

deposits in Singbhum District, Bihar- 1150-51.

~—— deposits of Gangpur State, Orissa. 1151-52,

—— resources of Mayurbhanj State, Orissa. 1152-53.

MIMINUM WAGES ACT—

Question re—
Implementation of provisions of ——, in Delhi and Ajmer-Merwara. 879.
MINISTER(S)—
Question re—
H Appointment of a —— for plebiscite in Kashmir. 769.
: Conference of Foreign —— of Commonwealth countries. 1679-80.
; of different ranks in Government of India. 1257-58.
: Pay and allowances of —— of State. 1057-58, 2272.
Rank of Deputy —— in Ministry of External Affairs and Commoawealth Reatisas in the
Warrant of Precedence. 672-73.
Travelling expenditure of —— . 1056-57, 2272.
‘ MINISTRY (IES)—
Question re—
Appointments of working journalists in various departments. 1715.
Book-value of stores in various —— . 686.

Cases of corruption in various
Depar 1 cont and ings held by various —— . 1223,
i New officers in various getting Re. 1,000 and over. 659-60.
} Separate —— of Economics and Planning. 1679.
See also ““Secretariat’.

_ 1059.

Question re—
New ——- at Alipore. 906-07.
MISHRA, SHR1 YUDHISTHIR—

atestion by—

All India Nursing Council. 452. : y
Amount of assets and liabilities handed over by Orissa States to Government of Orissa.

1538-39.
Gazetted posts in different postal circles. 368.
Office and residential dation to postal insg s in Orissa.  369.

Post and Telegraph Offices in Orissa Circle. 368.
Posts of Superintendents of post offices. 368-69. 7
Raising of certain post offices in Orissa to Selection Grade Offices. . 369.
Residential quarters and office buildings in Orissa Postal Circle. 505
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MISSION(S)—
Question re— -
Delegations and Goodwill —— sent abroad. 866-73.
French E i to lude a ial treaty. 1121-22.

Nepalese Gtoodwill —— to Bhutan. 1893.
Personnel and purpose of to Ethiopia. 1126-28.
Technical —— from Czechoslovakia and Belgi 493-94.
Visit of Reuters to India. 805.

MODY, MR. HOMI—
Question (Supplementary) by—
Agreements between India and Western Germany. 219.
pplications for import permi; 377.
Arrears of Income-tax. 678.
Audit check on India’s expenditure abroad. 456.
Di: i at Ce wealth Prime Mini * Conferance in London. 1388.

Di ion on Asian I Industrial Develop at UNECAFE Conference, Lapstone,.
Australia. 1673.

Effects of Prohibition on health. 794.

Establi t of Radio equi factory. 1847-48.

Foreign tourist traffic. 703.

High priority for India in export of Jar i

Import of textile machinery from Japan. 516.

Loans ioned by Ind ial Finance Corp i 1559.

Locomotives and boilers manufacturing plant at Mihijam, West Bengal. 1170.

Manufacture of bren guns and rifles in Kanpur factory and position of Ammunition Factory ,.
Hyderabad. 309.

Manufacture of prefabri 1 houses. 658, 1422.

Overseas scholars returned during 1948-49. 1574.

Premises requisitioned in Bombay and Delhi. 381.

Prohibition in Delhi and Ajmer-Merwara. 1431.

Rehabilitation of refugees in Camps. 213.

Return of historical documents and ancient books from foreign countries. 1808.

Robberies in running trains. 1747.

Steps to improv lition of tech 2061.

Stocks of cloth with mills on 1st of December, 1948. 167.

MOHAMED, MR. K. A.—
Question by—

Amalgamation of local postal systems in States with Indian Postal Department  983-84
Construction of national highways. 981.
Conversiom of Cochin harbour into Naval Base. 981.
Import of Copra and Coconut oil from Ceylon. 893.
Review of India’s food position in light of World food production. 984-85.
Subsidies to Airway C i 983.

dustrial prod 1387.

MOHD. TAHIR, MR.—
Question (Supplementary) by —
Occupation of M. C. A. quarters in New Delhi by Non M.C. As. 888.
MOLASSES—
Question re—
Manufacture of power alcohol from
MONEY ORDER(S)—
Question re—

Complaints re delivery of letters and —— . 2244-45.
Delays in delivery of —— and parcels at Gauhati. 509-10.

MONKEY (8)-—-
Question re—
Export of —— to U. K. 1496,1831.
MONUMENT(S)—
Question re— e
Preservation of —— and archaeological excavations. 1317-18.

and synthetic petrol from coal. 810-12.




126 INDEX TO CONSTITUENT ASSEMBLY (LEGISLATIVE) DEBATES

MORMUGAO—
Question re—

Development of a deep sea port between Cochin and 367.
Development of a deep sea port between —— and Cochin and a harbour at Coconada. 170

SCOW—
ro—
Indian Embassy in —— . 77273,
MOTOR-BOAT(S)—
See *“Boat(s)"'-
MOTOR VEHICLE(S)— ~
Question re—
Advance to Government servants for purchase of motor cars: 1434-35
—___ imported from U. K. and U. S. A, 1284 '
MUNAVALLI, SHRI B. N.—
Question by—
Appointments given to artists for programmes on A. I. R. 2052-53.
Assessment of value of immovable properties of refugees from Pakistan. 235
Buses for Delhi Transport Service and concession tickets. 198. 3
Claims on Railways for compensation for lost goods. 1099.
.Compromise on prices for International Wheat Agreement. 1100.
Cultivation by tractors. 504.
Destruction of tobacco for non-payment of taxes, 842-43.
Development of a deep.sea port; between Cochin and Mormugao. 367.
Enquiry into manpower surpluses and shortages conducted by I. L. O. 1140.
Expenditure on. Qapital works, Supplies and Services to Kashmir. 25
Grievances of G. I P. Railway Guards. 1154-55.
Houses and shops for refugees in Delhi. 231-32.
Houses for Government, employees in Delhi. 232.34.
Tmport of medicines. 1139-40.
Manufacture of synthetic oil from coal, 713
No]?é‘l’;i‘i‘:z?“%%‘z)»?ji ‘Indum Embassy in Paris in U. N. General Assembly diseussion on
Pay of cantonment board employees.
Potrol shortage in Karnatal. 2079.
Recommendations of Salt Txperts Committee. 197.
Report of American experis re iron ores in Sandur and Salem. 1762-63.
TRestrictions on despateh of cotton hosiery goods, 1360.
Schemes of Provincial Governments for housing refugees. 1278-80,
Qhifti (y o o) i Vi r P 9 - 1 N\ h o ) hegts,
Sh;s‘mﬁﬁ;{:o “f'g(;;[is of the Central Water Power Trrigation and Navization Commission. ete.
State-owned factory for manufacture of electrical goods. 843,
Survey of new line through Bastar State:  198.
Tractors for Bombay Province. 2083-84.
Visit of Afghan Trade Delegation. 1789-90.
Question (Supplementary) by—
Conditions of service of Indian seamen employed in foreign companies.. 21182114,
Construction of a major port at Kandla. 2259
Construction of new aerodromes. 951-52.
Export of mill cloth to Middle East countries. 1677.
Export of raw and crushed bones and import of fertilizers. 1383.
Tacilities for p ical Technical ed i 1416.
Foreigners employed in Hindustan Aircraft Factory, Bangalore. 1158.
Grievances of G. L. P. Railway Guards. 1155.
Tnstallation of new radio stations. 1703.
Loss of foodgrains due to locust pests and rust. 1743.
Petrol industry. 1251

Production of gypsum. 1664. '
Requisitioning and allot t of houses to refugees in Delhi. 1244.

Toduled and non-Scheduled Banks. 1802.
Training of officers for Indian Merchant Navy. 743.

MUNICIPALITY—
Question re— : :
Delhi Municipal Re-org Enquiry Ce i 780-81.

Municipal Corporation for Delhi. 900.
—___ and District Board in’ Ajmer-Merwara. 1199.

e e e
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MUNSHI, SHRTI PRANLAL THAKORLAL—
° Declaration under rule 2C. 1071. ? :
MURDER(S)—

Question re——

on trains and compensation paid duving last four years. 1985.
MUSAFIR, GTANI GURMUKH SINGH—-
Question by—

Abducted non-Muslim women taken to Afghanistan. 2164.

Abolition of posts of Assistant Secretaries in Central Secretariat. 26.

Allotment of residential and business premises to refugees in Delhi. 1689-90.

Cabinet level Relief and Rehabilitation Committee. 773.

Central Government pensioners who had their pension documents transferred from Pakistan
to India. 2224.

Claims re goods booked from Pakistan te India di

Contracts for Railway bookstalls. 986-87.

Conversion of Government Medical Stores Depot, Karnal, into an independent permanent
Depot. 1067.

Demt{)nds of All-Tndia Postmen and Lower Grade Staff Union. = 1650-52,

Disparity in prices of gram in Rohtak and Delhi. 999-1000.

Evacuation of non-Muslim military policemen from Las-Bela State, Baluchistan. 771.

Exchange of urban i ble property of refugees. 413.

Expenditure on relief and rehabilitation of refugees. 881.

Fixation of pay of displaced teachers. 1721-22.

Gurmulkhi seript on tickets issued on I. P. Railway. 1879.

Highly qualified refugees registered with Special Employment Bureau. 1689.

Non-Indians employed in ordnance factories. 334-36.

Non-Muslim refugees in Kashmir. 1687-88.

Partition of assets of Punjab libraries, ~216-17, 458.

Payment of cash certificates purchased from Pakistan post offices.  1652.

Plots of land to Government Servants Co-operative Societies: 681.

Purchase of stock for Government Medical Stores Depot, Karnal. 1067.

Records of ssrvico of refugee Government officials,  400-01,

Rebabilitation of refugees.  235-43.

Reservation of refugee townships for refugee Governmea

Ratiring age of gazotted officers of Government of India,

Revision of black-list maintained by Clovernment. 796.

"Transfor of pension documents from Pakistan. 1316-17. 1688, 2146.

uring disturbances. 2099.

t employees in Delhi. 244-45.
446,

Question (Supplementary) by—

Publications of Ministry of Information and Broadeesting.

T84.
Rehabilitation of refugees in Camps. 213,
MUSEUM(S)—
Question re—
Purchase of Imre Scheqagar —— . 2195.96.
MUSLIM(S)—
Question re— =
Expendituro on rocovery of —i— abducted womon. 2069,
Hido and skin shops left by —— in Delhi. 413, £
Land left by non-Muslims in West Punjah and by —— in Bast Punjab. 1689
Land restored to —— in Delhi and East Punjab. 1688,

—— houses sealed by Custodian of Evacueo Property, Delhi. 1023-24,

—-— officials uf Indian States having sccounts in Pakisten Banks. © 315,
Return of —— from Pakistan to Indiz. S84,
MUTINY—
Question re—
Jubbulpor.: signal sepoys —-— . 1824,

NAGAPPA, SHRI §.—
Question by —

T

Ag 1labourers multi-purpose Co-operati Cieti 1675,
Aid to poultry and dairy farms. 1342-41,
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NAGAPPA, SHRI 8.—concld.
Question by— coneld.

Ancient Sanskrit documents in Jogjakarta. 1911-12.
Broadcasting station for Guntakal. 339-40.
Compensation to victims of Razakars’ atrocities. 33L.
Co-operative societies among industrial labourers in Centrally Administered Areas. 1778-79.
Currency notes in circulation. 1569,
Development of cement industry. 1472-73.
Direct control of Centre over mineral resources in Provinces. ~ 412.
Employees in Indian Embassies. 1392-94.
Export licenses. 1778.
Extra temporary non-Muslim employees opted for Pakistan. 932.
Financial aid to Burma tc revive petrol industry. 228.
Food production and co-operative cultivation of waste land. 191-92.
Gold fields under direct control of Government of India. 767.
Illiteracy in India. 671-72.
Import of foodstuffs in 1949. 365.
Tndian labour in Burma affected by Burma Land Nationalization Bill. 228-29.
Indians sent abroad for higher studies. 322-30. >
Installation of telephones in rural areas. 506.
Interim Ministry for Hyderabad. 453.
Labour Investigation Committes’s Report on tanning industry. 1013.
Link of Indian Currency with U. K. Sterling. 1912.
Loans from World Bank. 338.
TLoans given to provinces for ‘Grow More Food® schemes. 2067-68.
Loss of R, I. A. F. planes in air crashes. 322,
Modern machinery for coal mines. 367-68.

Naming of Indian Army Regi ts after iti 452,
Non-Muslims left in Pakistan and exponditure on rehabilitation. 229.
lation of tribes in And and Nicobar Islends. 452.

P
Po‘s’tponemont of re-payment of Excess Profits Tax. 21
R Itonaiot B ic P C i

TOg) 2039, 2164,
Regular and Temporary Commission granted since 15th August, 1947. 2059.
Restoration to Hyderabad of Government of India Securities transferred to Pakistan.

1-22,
River Valley Projects. 1409.
Scholarships to foreign students for studies in India. 1568.
Shortage of petrol supply. 412.
Shortage of Railway wagons 1474,
Strikes in coal mines. 1498-99. ~
Technical Adviser for decortication and refining of seeds. 2069.
Use of electricity in India. 1013,
Use of windmills for lifting irrigation water. 1634-35.
Use of words “On His Majesty’s Sarvice”. 800.
Valuation of evacuee property. 1778.
Question (Supplementary) by—
Construction of new aerodromes. 952.
Establishment of Defence Scienca Organisation. 898.
Expenditure on construction of roads in Jammu and Kashmir State. 915.
Flying Clubs in India. 822.
Hunger strike by Sindhi Harijan refugees in Sabarmati and Ahmedabad. 936.
TIndians employed in International Monetary Fund and International Bank. 909.
TIntegration of South West Africa with Union of South Africa. 862.
Land Reclamation schemes. 955,
Manufacture of aeroplanes and spure parts. 824,
Privilege Ticket Order Concession. 898.
Protection to Indian Artificial Silk Industry. 828.
Protection to Industries. 864,
Repair of Railway engires. 813,
Return of Muslims from Pakistan to Indie. 884,
Scheduled Caste candidates returned after foreign studies. 912-13.
State Police Force in Hyderabad. 930.
Strained relations between labour and capital in Ajmer-Merwara. 880.
Sydney Cotton’s flight over Indian territory. 876.
Trial of C. P. W. D. officers on charges of corruption. 866.

NAGPUR—

Question re—
Grants given to Lakshminarayan Instil nte of Technology, —— . 2212-13.
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NAJAFGARH ROAD—
Question re—
Acquisition of land for Delhi Improvement Trust on —— . 918.
Acquisition of land on —— , Delhi for Industrial supplementary area scheme.

NALAVADE, SHRI R. M.—
Question by—
Railway contrast with Massrs. A. H. Wheeler and Company. 1188-91, 1554.
NAND LAL, MASTER—
Question by—

Ag ation and contractors. 1362-63.
Allot: ts by Ci Property. 774-75. 5

Booking clerks and ticket collectors at Panipat and Karnal Railway Stations.
Cabinet level Relief and Rehabilitation Committee. 773 =
Death of a refugee girl injured by car. 1600,

Railway Admin
Jian of R

1580-81 .

976-77.

Bnquiry against subletting of vending licences at Ghaziabad, Meerut City, Meerut Canton-

ment. 1363. 7
Expenditure of Ministry of Relief and Rehabilitation. 775.
Hide and skin shops left by Muslims in Delhi. 413.

Per Gov ants from Punjab.now serv.ing under - the Government of India.

918, 2270.
Pormits for import of food from Bast Punjab into Madras. 859,
Refugee matricul: ppointed as p in Delhi. 980.
Residential houses requisitioned by the Collector of Delhi.” 2225.
Search of Master Tara Singh at Narela. 1582,
Social Guides at Railway stations. = 977-80.
NASIK—
Question re—
Machinery for Security Printing Press, —— for printing stamps, 909-10.

Shifting the offices of the Central Water Power Irrigation and Navigation Commission, etc

to——. 536
NATIONAL CADET CORPS—
Question re—

Expenditure on —— . 1572, ]
—— . 440-41, 1565.

See also “Territorial Army™.
NATIONAL CENTRAL LIBRARY—
See ““Library(ies)’.
NATIONAL CULTURAL TRUST—
See “Cultural Trust, National”.
NATIONAL HIGHWAYS—
See “Road(s)”.
NATIONAL LANGUAGE(S)— .
See “Language.

NATIONAL PLANNING COMMISSION—
See “‘Planning Commission”.

NATIONAL SAVING(S)—
Question re—
Department of ——— . 2220-22.
NATIONAL SAVINGS CERTIFICATE(S)—
Question re—

Anvestments in —— . 1200-92,
Popularising—— . 905,
NATIONALISATION—

Question re— C
—— of Barma Qil.Company in India. 1500.
—— of Civil Aviation. 359. %
—— of Imperial Bank of India. 30. :
of private telephone companies. 965.
hipbuilding yard at Vizagay . 848,
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NATURALISATION—
Question re—
and immigration laws for Indians in U. 8. A. 2144,
NATURE CURE CLINICS—
See “Clinic(s)”’.
NATUROPATHY—
Question re—
Establishment of university for
NAVAL BASE—
See “Port(s)”.
NAVY, ROYAL INDIAN—
Question re—
Defence of East, Coast of India against naval attacks. 799,
Development of Indian Navy. 1570.
Engineering Officers in Army and Navy. 1068.
Expansion of Navy. 2037.
Naval School at Cochin. 1205,
Result of F. P. 8. C. ination for C isgi 1924-25.
Purchase of ships for from Britain. 1429,
Training of —— Officers and Ratings. 906.
NAZIRUDDIN AHMAD, MR.—
Question by—
Departmental Committee on Hindu Code. 1113-14.

Refusal by the Reserve Bank to recognise transfer of shares after 30th November, 1948,
1410-11,

Question (Supplementary) by—
Acquisition of land for Delhi Improvement Trust on Najafgarh Road. 919.
Arrears of income-tax. 679.
Development plan for Delhi. 1136.
Hydro-Electric Power Schemes. 761.
Manufacture and import of needles and cycles. 954.
Personal estates of Nizam of Hyderabad. 930.
Receipts from air surcharge on letters and post cards. 1938.
NEEDLE(S)— =
Question re—
Manufacture and import of —— and cycles, 952-54.
NEEMUCH—
Question re—
Confirmation of staff of Government Opium Factory, —— . 804.
NEERA—
Question re—
Extraction of power alcohol from —— , 1608.
NEGOTIATION(S)—
Question re—
Indo-Burma talks on Burma Land Act. 766-67.
—— with Ceylon re rights of Indians. 400.
for import of wheat and rice. 2259-61.
NEHRU, THE HONOURABLE SHRI JAWAHARLAL—
Question re—

Reported statement by Prime Minister on ‘White Australia’ Policy. 1000-01.
ion of A

and Nature Cure Clinics. 1579.

Repetition of Questions involving e labour in p 2124.45.
NEPAL—
Question re—
Allotment to from Post-War Reconstruction Fund. 2192-93,

Assistance to Government of for setting up & broadcasting station. 1310,
Negotiations between » U. 8. A. and U. K. re air base in —— , 2145,
Nepalese Goodwill Mission to Bhutan. 1893,

Soil conservation expedition to 2007.

Subsidy to . 1780-81.
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NEPALESE—
Question re—
Terms3 and conditions of sarvica of —— Contingent in India. 1370.
NEW DELHI—
See “Delhi”,
NEWS—
Question re—
A.L R. bulletins in Dogri and Kashmiri. 915-16.

NEWS AGENCY (ies)—

Question re—

Establishment of Netxonal Indian —— . 1941-42.

Subsidies to —— . 2057
NEWSPAPER (S)—

Question re—3
Action against printing presses, —— , etc., in connection with R. 8. 8. mevcament in Central-
ly by Administered Areas. 787-88.

Ban on Dawn. 2203-04., —

Condition of employees in private concerns. 1789.

Government advertisements in —— . 444.45, 1719-20, 1732.

—— and periodicals for Gorkha Regiments. 2193,

_ a.nd penodxcals suspended in 1948, 1058,

_— and blished in India. 1722-24.
served by Photographic Servxce 2053.
Premature publication of short notice question in
Press Trust of India, Limited. 805.
Ruling re basing of questions on
Securities from

NEWSPRINT—
Quesbion 76—
Price of
NEW YORK—
Question re—
Exhibition of film “India Speaks” in —— . 1785-86.
House purchased in for Indian Embassy. 527-28.
NICOBAR ISLAND(S)—
See “Andaman and Nicobar Island(s)”.
NIZAM—
Question re—
Personal Estates of of Hyderabad. 929-30.
NOMENCLATURE— &
Question re—
Change in ths —— “British Commonwealth”. 1894-96.

NOMINATION—
Question re.
—— of lady members on Cantonment Boards, 1925-26.
NON-INDIAN(S)—
Question re—
Appointment of —— to Civil Posts. 1797.
NON-MUSLTM(S)—
Question re —

Abducted —— women taken to Afghanistan. 2164.

Deporits by —— lessees in Scheduled Banks against waste lands in West Pun)abg 371
Evacuation of —— Military Policemen from Las Bela-State, B&hmluﬂan 7 2
Eva uation of of Skm-du, Kashmir. 1046-47.

Extra temporary P opted for Paki: . 932,

511.

Teports. 813-14.
in Centrally Administered Areas. 1804-06.

2246-47.
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NON-MUSLIES(S)—contd.
Question re—contd.
Land left by —— in West Punjab and by Muslims in East Punjab. 1689.
Migration of from Sind. 1003-05. L3
~ -— refugees in Kashmir. 1187.
-~—— killed in Western Pakistan. 1706. ~
left in Pakistan and expenditure on rehabilitation. 229,
Properties of in Pakistan. 768-69.
Restoration of automobiles left by in West Punjab. 893.
“Transfer from Pakistan of Kashmiri Harijans and other
See also “Hindu(s)”.
NCURTH WEST FRONTIER PROVINCE—
Question re—

1654.

1690-92.

Allegations against India by Premier of
NORTH WESTERN RAILWAY—
See “Railway(s)”.
NORWAY—
Question re—
Import of beer from 1137-38.
Amport of Norwegian apple juice. 1138.
Import of Norwegian beer. 231.
NUNCOWRY ISLAND(S)—
Question re— ‘
Control over Nuncowry group of islands and great Nicobar Islands. 1440.
NURSE(S)—
Question re—
Low emoluments of male in hospitals. 12.
in Government hogpitals contracting tuberculosis. 315-16, 2268.
Plans for training 2177-76.
NURSING COLLEGE—
See ““Colleges™.
NURSING COUNCIL—
Question re—
All India . 452,
NUTRITION-—
Question re—
Nutritive v;alue of hetel leaves, betel nuts and lime. 796-97.

Nutritive value of sun-dried rice and par-boiled rice and storage improvements. 353-54.
0 -
OFFICE(S)—
See “Ministry(ies)”.
See alsgo “Secretariat™.
OFFICER(S)—
Question re—
Appointment of on special duty. 1817-22.
British —— in Indian army. 2214.
Central Staft’ College for Railway 1159-60. >
Class I —— in Railway Board. 1486. o
Concession of premature retirement to European - of non-Secretary: of State Seryices .
662-63. ‘
Engineering in army and navy. 1668.
‘Gazetted and subordinate in M. 8. M. Railway. 848.
Labour sent for training abroad. 1385-86. ~—
New in various Ministries getting Rs. 1,000 and'over. 659-60.
and labourers employed in’ Daduma and Hirakud Projects. 767. |
strength in agricultural division of Indian Agri ltural R hT: 1362.




Confirmation of staff of Government —— Factory, Neemuch. 804,
Manufacture and distribution of by Government. 30.
seized in course of smuggling. 1047.
Output of alkaloids Gazipur Fadtory. 442.
Poppy cultivation and manufacture in Indian States. 1241.
Revenues from and prohibition of poppy cultivation. 8-9.
‘World production of —— and prohibition in India. 316-18.
OPTION—
Question re—

Absorption of personnel from Pakistan opting India. 1314.
Extra-temporary non-Muslim employees opted for Pakistan. 932.
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OFFICER(S)—contd.
Question re — contd.
Officials on deputation to States and States Unions, 2019,
Re-employment and extensions of setrvice to superannuated —— . 1565-66.
Re-employment of sup 1 . 1721,
Recruitment to ’s ranks in armed forces. 1419-20.
Removal of two of Di of Foodgrains Movement from headquant 1369.
Superannuated in Ministry of Food. 1607.
Training of for Indian Merchant Navy. 741-43.
Training of R. I. N. and Ratings. 906.
Trial of C. P. W. D. on charges of corruption. 866.
Visit of the officials of the International Bank to India. 445.
See al=o “Gazetted Officer(s)’.
OIL CAKE(S)—
Question re—
Processing of 208¢8.
Use of —— as manure. 2085-87.
OIL SEED(S)— o
Question re— i
Export Trade Advisory Council. 1901-03.
Production, consumption-and export of and vegetable oils. 834-39.
Production, consumption, import and export of 2101-03.
OKHA, KATHTAWAR—
Question re—
Refugees in —— transit camp. 1783-84.
OKHLA—
Question re—
Licences for fishing at ——— .  1792-93.
“ON HIS MAJESTY’S SERVICE(S)"—
Question 7e— =
Use of words —— . 800.
OPERATOR(S)—
Question re—
—— in Central Tractor Organisation, 1969-70.
OPTUM—
Question re—
Communication from Government of Assam re control of the production of —— . 917

Instructions regarding fixation of seniority and absorption of “‘India Opted™ Governm ent

employees. 1942. 7
Provident Funds of employees of local bodies in Pakistan opting for Indie. 378.79,
ORDNANCE DEPOT(S)—
Question re—
Arms and ammunition gtolén from ordnance factories and depots. 2037-39.

—. 1713. 7
Reorganisation of R. I. A. F. equipment depots on civilian basis. 2191
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‘ORDNANCE FACTORY (TES)—
“Question re—
-Arms and ammunition stolen from

and depots. 2037-39.

“Gunny bags lying unused in jute factories and ordnance installations. 726-27.
Manufacture of bren guns and rifles in Kanpur Factory and position of Ammunition Factory.

Hyderabad. 309-10.
-Non-Indians employed in —— . 334-36.
“Ordnance clothing factories. 1712-13.
at Khamaria, Jubbulpore. 1195.

_Theft of arms and ammunition from and Depots. 423-24,
“Tenders for supply of timber to Gun Carriage Factory, Jubbulp 2080-81.
See also “Factory (ies)’”.
ORGANISATION(S)—
Question re—
Check on activities of communal 1203.
Hand Decorticator invented by Producers . 1903, 1990-91.
Operators in Central Tractor 1969-70.
doing refugee relief work. 397-98.
Planters Association and Labour of Tea Estates. 539-4C.

ORISSA—
Question re—

Amount of assets and liabilities handed over by Orissa States to Government of Orissa.

1538-39.
- Bauxite in Korlapat Hill, Kalahandi State, 1281
Departmental and extra depa.rtmental post offices in —— . 1767-68.
Development of Balasore Port in 726.
Development of fisheries in Lake C}u]ka 1745-46.
Extraction of M Ores from Vi and Ganjam, —— . 1889-90.

Geoological survey of 1681-84,
TIncreased subvention to Government. 1435-36.
Iron and coal mines of Telcher, 1193.
Manufacture of salt in
Mineral deposits of Gangpur State,

1151-52.

Mineral resources of Mayurbhanj State,—— .  1152-53.
New post offices, telegraph offices and telephone exchanges in
Province and States. 173-74, 987-88.

New Railway lines for
New village post offices in . 2097-98.

on co-operative basis. 174-75.

and —— states. 988,

Office and residential accommodation to postal inspectors in —— . 369.

Cirele.  368.
states. 1058.

Post and Telegraph offices in
Private properties of Rulers of
Raising of certain post offices in
Repairing of Chowdwar Aerodrome in

Government’s control over Coal Mines Labour Welfare and Housing Funds. 1903-04.

to selection grade offices. 369.
8.

Residential quarters and office buildings in = postal cirele. 505.
893.

Use of Gopalpur Port in
ORISSA STATE(S)—
Question re—=
Amount of assets and liabilities handed over by

Budget Deficits in —— . 7-8
Centre’s aid to meet budget deficit in

to Government of Orissa. 1538-39.

and disbursement of large sums by ex-rulers.

1550.
New Railway lines for Orissa Province and States. 173-74, 987-88.

OVER-BRIDGE—
Question re—

Construction of Railway —— at Gondla. 1330,
at Gwalior and Indore level crossings. 847-48.

QOverhead bridge at Mariani on Assam Railways. 844.

: See also “Bridge (s)”. 1
OVER-CROWDING—
Question re—

in Railway trains. 507-08,
—— in third class and additional income to Railways.

OVERSEAS SCHOLARSHIP(S)—
See ¢ Scholarship(s) .

1483.
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P
PACKAGE(S)—
Question re —
——in Central Lost Property Office of B. B. and C. I. Railway. 2240-42,
PACT(S)—
See * Agreement(s)”.
PADDY—
Question re—
Improvement in yield of
M o' a

and wheat. 2103-08.
tion of . 365-66.

pr
——lands. 1621-23.
PAKISTAN—
Question re—
Absorptxon of personnel from opting India. 1314.
Adj t of Inter-D Gover 1 claims. 338,
Agreements between India and 532-33.
Allegations against India by Premier of N. W. F. Province, 1690-92.
Animals from for Government dairy farms. 464-66.
Arrears of income-tax, super-tax, corporation-tax of evacuees to —— . 1540,
Assessment of value of immovable properties of refugees from 35,
raiders. 2217.

Attack on Rajaori (Jammu) by
Ban on Dawn. 2203-04.
Border raids by troops in Assam, 655-56.
Border raids from in Jodhpur State. 807,
Breach of Indo-Pakistan agreements. 398-400.
Oalcutta-Gauhati Air Service over territory. 202.
Central Government pensioners who had their p d
India. 2224,

Claims re goods booked from to India during disturbances. 2099.
Closing of Burma border. 2007-08.
Cloth and yarn sold to under Inter-Dominion Trade Agreement. 2062.
Oommodxtles imported from and exported to —— . 2167-75.

ion of Nizam's I and Fighters by —— . 429,
Cunsxgumsm‘: of gold to by Reserve Bank of India. 4655,

duty on co dities exported and imported from Pakistan. 2223.
Delsy in issuing permits to enter 518-19.
Desecration of 8 Hindu temple in Kurachi. 885-87.
Detention of Railway vans carrying insured articles in . 202-03.
Disposal of evacuee property after Intor-Dominion Conference held at Karachi. 1684-86.
Evacuee property in India and 012.

d from to

Exchange of evacuee properhes in India and —— . 769.
India and 1272.

Exchange of urbm immovable property of refugees. 413.

Extra temporary non-Muslim employees opted for « 932

Flight of aeroplanes from Calcutta to Gauhati over

Flight of civil aeroplanes between Calcutta, Agartala and Gauhati over
257,

Holding up of imported and other gogds in Karachi. 1259-60.

Houses built for refugees from 1999-2001.

territory. 980. >
territory.

Housing accormmodation in Delhi for railway staff from 1323.
Import of salt from 1957-58.
Income-tax due from under Partition Agreement 2056.
India’s share of rolling stock after partition. 1977-78
Indo-Pakistan border incidents. 1018.
Infiltration of army into East Punjab. 787.
= Influx of refugees frum 403.
Loan to Paki; y Hyd bad G 1690.
Muslim officials of I.ndxan States having accounts in —— banks. 315.

Nationality and appointment of Abdus Sattar Seth as ——’s Ambassadorin Egypt. 1277.
Non-Muslims killed in Western —— .  1706.
Non-Muslm:s left in and expendxture on rehabilitation. 229.
——'s complaint in Security Council re Hyderabad. 1050-51.
~——'s refusal to Indian High Commissioner for laying wreath on Mahatma Gandln’s statue
in Karachi. 1028-29.
Putmon of the assets of co- opsrat.xve bnmks between India and —. 401,
y of cash d from Post Offices. 1652.
it of cash certificat ferred from Western 1816.

P
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PAKISTAN—contd.
Question re—gontd.
Prisoners exchanged between India zmd —— . 1669.
Production of i tes by persons leaving —— . 1686.
Properties of non- M\mllms in 5 ’768 69.
Provident Funds of employees of local bodies in opting for India. 378-79.
Raids by —— nationals on Indian border. 669-70.
Record of wagons going to and returning from 1978-80.
Recovery of amounts transferred to by Hyderabad and ﬂnugadh 1696-97.
Recovery of movable property from —— . 884-85.
_~ Rehabilitation of refugees from East Bengnl 545-46.
7 __Rehabilitation of refugees from . 214-16.
-~ Rehabilitation of refugees from Western Cantonments, 1247-48,
Reports of committees on Indo---— disputes. 222-23.
Resettlement of refugees in their original homes. 1898.
Restoration of abducted women to 1496-97.
Restoration to Hyderabad of * Government of India Securities ’
21-22.
Return of Muslims from

Returning facilities to refugees from held ten‘itory in Kashmir. 1020-21.
Safety and sanctity of Gurdwaras in 5-66.

Search of a Karachi bound Greek ship at dedsrpore Docks, Caleufta. 1423,
Settlement of claims 7¢ goods booked to and vice versa before partition. 1854.
Shifting of Head Office of An]hma.me-’l‘araqqx -e-Urdu to
Smuggling of textile from India to 1355-56.
Stores to be recovered from 1985.

Terms of reference and scope of enquiry of U. N. C. I. P.
Trade Agreements between India and 220-22.
Transfer from of Kashmiri Harijans and othér nion-Muslims. 1554.

Transfer of pension documents from —— . 1316-17, 1688, 2146.
See also ““ East Bengal
also ** West Punjab .
PALAM—§

Question re—
Development of International aerodzcmes at Santa Cruz, Dum- Dum and ——. 823,

Theft of hand-grenades from R. I. A. F. Headquarters at ——. 1438,
PALESTINE—§

Question re—
Non-participation of Indian Embassy in Paris. in U. N. General Asscmwbly discussion
2!

on . 229-31.
PAMPHLET(S)—
Question re—

F.A. 0. . 1762,
Publication of , guide or book on Bodh Gaya. = 2042-43

PANIPAT—
" Question re—
Booking Clerks and Ticket Collectors at.
PAPER(S)—

Question re—
Control on . 1458-60.

‘Wagons for port of raw ials for
See also ** Newsprint ',
PAPER MILL(S)—

Question re—
Establishment of

Output of —— . 2235.
PARACHUTE(S)—

Question re—
.. Indian'silk yarn used for making —— . 1193-94.

PARCEL(S)— : 02 eA%01

Question re—
Delays in delivery of m.onéy orders and —— —ab Gauhati. 500-10.

* transferred to ——.

to India. 884.

2137-40.

and Karnal railway stations. 976-77.

faaty 973-

in/Assam,  1611-12
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PARIS—
Question re—
Employees in Indian Emb in——. 776, ; : ‘
Non-partlclpatmn of Indian Emt inU.N. G 1A bly d ion on Palestine.
szxztgof Indian Ambassador in Turkey to — - . 1787-89.
PARMAR, DR. Y. S.—
Question by—

Return of roads, buildings, and forests to Himachal Pradesh. 921-2;}
Question (Supplementary) by —
Universal Basic Education. 792.
PARTITION(S)—
Question re—
Income-tax due from Pakistan undeér —-— Agreement. = 2056.
India’s share of rolling stock after 1977-78.
Jute production in India after 825-27. &
——— of assets of co-operative banks between India and Pakistan. 401.
—— of assets of Punjab libraries. 216-17, 458. =
Settlerment of claims re goods booked to Palkistan and vice versa before = . 1854
PARTY(IES)— =
Question re—
Policy e participation of political —— in Trade Union movements. 1017-18,
PASSENGER(S)—
Question re—
Free service of whisky and soda to —— of Air India International. 170
Motor-boats for traffic on inlands waterways. 844-45
air service through Saugor. 1654-
See also * Railway Passengers ™
PATENTS AND DESIGNS ACT—

Question re—
Patents taken under Indian —— .  726.
PATIALA AND EAST PUNJAB'STATES UNION— | <

Question re—
Interference by Raj Pramukh of —— in East Pun)nb po].\tles 316-
Representation of East Punjab States in Constituent Assembly. 670.
Representation of Phulkian Union inConstituent Assembly. ~427.28.
Responsible Government in —— . 12-14. =
PATNA—
Question re—
Construction of a bridge over Ganga at 194-95.
Telephone connections to private subscribers in —— - 1187
PAVEMENT(S)—

Question re—
Refugees sleeping on
PAY—
Question re—
Abolition of specml —— to Class IV ser\':mt& 2223,
Effect of G t on of Railway running staff: 373-
Fixation of of dmpluced teachers. 1721 22, 1732-
Low emoluments of male nurses in hospitals. 12.
—— and allowances of Ministers of State, 1057-58, 2272.
—— of C Board employees. 24-25.
—— scales of ct in Mechanical Dep of B. B and C. I. Railway. 187-887
~—— scales of employ f Shahdara-Sak Light Railway. 1000,
—— scales of beadmates in Sealdah vamlon of E I. Railway- 1654, 2777,
Revision of: scales of employees of A Board. 1598,
and all to Raj Prﬂ khs a.nd Up»R&j Pramukhs, 1300- § N E0R
Scales of of Station Hasters, i Wa; and Sub-Insp of Works. im
Railways, 1751.52. i "
Scales of of stenographers on Railways: 1648."
dardisation of salaries of teach 1560-63.

1271.72.

St
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PAY COMMISSION—
Question re—
Central ’s recommendations on company-owned Railways. 1631-

PAYMENT(S)—
Question re—
Balance of —— with U. 8. A. 2182-84.
—— of cash certificates purchased from Pakistan Post Offices 1652.
—— of cash certificates transferred from Western Pakistan, 1316
—— of deposit amounts by Jwala Bank, Limited, Agra. 2270.
Eres‘s representatives receiving —— from state officials both in Hyderabad and Delhi. 1920.

t re— for defe stores and i llations left; by Britain, 2200-03.
PAYMENT OF WAGES ACT(S)—
Question re—
Applications received in Delhi area under - 1793.
Infringem and Hours of Employment Regulation Act. 864.65.
PEACE—
Question re— &

Indiandelegate’s suggestionsin U. N. Politioal Committee for —— inKorea.  1667-68.
PELT (S)— :
See ““ Hide(s) -
PENICILLIN—
Question re—
Manufacture of - 1322.28,
Production of —— and anti-malarial drugs. 1861.62,
PENSION(S)—
Question re—
Empl or ity to I. N. A, men and their families,  1196-97.
Military —— paid in 1948. 1830.
—— and gratuity to Emergency Commissioned Officers promoted from Ranks. 2209-10.
—— drawn by M. C. As. from Hyderabad State treasury.
to families of deceased army personnel. 1799-1801.
Political —— to foreigners, 1663-64.
Rates for temporary increases in . 1442,
Retirement benefits and gratuity in cases of p ture death of Gov rvants. 1920.
Transfer of —— documents from Pakistan, 1316-17, 1688, 2146.
‘Withholding of commuted portion of — . 1311.
PENSIONER(8)—
Question re—
Central Government —— who had their pension documents transferced from Pakistan to
India. 2224.
Government of India —— . 2214-15.
PERIODICAL(S)—
See ““ Magazine (s) .

PERMIT(S)—
Question re—
Applications for import - 376.78.
Delay in issuing to enter Pakistan. 518.19.
for entry of Indians from French India. 2146.
—— for import of food from East Punjab into Madras. 839.
PEST(S)—
Question re— !
Research in agricultural —— and plant diseases. . 134448,
See also ** Rinder-pest”, = L
PETITION(S)—
" Question re—
Mercy —— from condemned persons.  453-54.
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PETROL—
Question re—
Discontinuance of rationing of 1101-02.
Duty on 1859-60.

Extraction of Power Alcohol from neera. 1608.

Financial aid to Burma to revive Industry. 228:
Import, production and consumption of petroleum. 1395-97.
Indian Power Aleohol Act- 699-700-
Manufacture of power aleohol from molasses and from coal. 810-12,
Manufacture of synthetic oil from Coal. 713.

Manufacture of synthetic petrol from steam coal. 1876

—— Industry- 125051

shortage in Karnatak- 2079-

—— to visitors of Jaipur Session of Indian Natlonnl Congress. 366-67.
Produetion and consumption of —— - 1261-62.

Production of synthetic 1743-44.

Reduction of Excise Duty on power alecohol. 1000.

Shortage of supply. 412.
PETROLEUM— 2
Question 7e—

in Tripura State. 2148,
PHARMACEUTICAL SCEENCE(S)—
Question re—
Facilitie. for higher education in —— - 666.
Foreign-returned scholars trained in —— - 1917-18.
PHILIPPOSE, MR. E. JOHN,—
Question (Supplementary) by—
Establishment of Rubber Tyre Factory in Travancore. 1608.
PHOSPH ORUS—

Question re— :
Production of ——, ocalcium carbide, cy ide and halog d
PHOTOGRAPHY—
Question re—
Newspapers served by photographic service- 2053
PHULKTAN UNION—
See  Patiala and East Punjab States Union .
PHYSICAL CULTURE—
Question re— £
Compulsory physical trainiug in Centrally Administered Areas. 1580.
Opening of centres for 1579-80.
PILLAL, SHRI V. N.—
Question by — .
Reduction in currency )i to Indians returning from Indo-China. 2145.

PILOT(S)—
Question re—
Training of ——, ground engineers and technicians. 35961,
PIPE BAND—
Question re—
Maintenance of a
PIPELINE(S)—
Question re—
purchased by Indian Traders’ Corporation lying in Burma. 1675-76. -
PLAGUE— - - ;
‘Question re—
Vaccine supplied to Caleutta. 2205.

by B. N. Railway. 175.

698-9 .

139

e
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PLAN(S)—
Question re—
Development for Delhi. 1135-36.
Five Year Development for Ajmer-Merwara. 1300-01.
Five Year Milk 1071-72.
Separate Ministry of Economics and Planning. 1679. =
Short term for i d industrial product; 176-85.
PLANNING COMMISSION(S)— 2
Question re—
National —— . 2058.
PLANT(S)—
Question re—
Allotment of cement, iron and steel for construction of refrigeration —— . 1649-50.

Factories for manufacture of basic power

Fish freezing from U. 8. A. 2062-63.

Locomotives and Boilers manufacturing at Mihijam, West Bengal.. 1169-71.

Research in agricultural pests and diseases. 1344-48.

Tractors, harvesters, oil engines, fishing boats and electric
98.

530-31, 736.

iraported in 1948.  1096-
PLANTERS’ ASSOCTATION—

Question re—

Representation from United

PLASTIC GOODS—

See * Goods .
PLASTIC MATERTAL(S)—

See *“ Good(s) . X
PLEBISCITE—

Question re—

of South India re accumulation of rubber-stores, 1834-35«

Appointent of a Minister for —— in Kashmir. 760 -
—— in French Indian territories and merger with India. 208-10.
POKER, MR. B.—

Question (Supplementary) by—

Basic Education Scheme in Delhi Province. 104344
Compensation paid for settlement of Railway claims. 1966.
Threatened Railway strike and action against Communists. 1112.
POLICE—
Question re—

Arrest of Mahe Mahajana Sabha workers by French
Articles seized by Delhi Enforcement 1949-50.
Delhi Special — Establishment. 2180-82.
firing on citizens in Mayurbhanj. 2189.
State Force in Hyderabad. 930, 2270.

Women —— in Delhi.  1827.
POLICE ACTTON—

Question re—

Expenditure and casualties in—— in Hyderabad. 14.

Expenditure on —— in Hyderabad. 667.

—— in Hyderabad. 2029-30.

in Indian territory. 752-

POLICE SERVICE, INDIAN—
Apphmum"u‘_f the I A.S.and 78182
Memb “'Sp:a'al‘} mikment Board for L. A S.and—. 1307
POLICEMAN(MEN)—
Question re—

N : i - S i 771
Evacustion of Non-Muslim Miitary—— from Las-Bels State, Baluchistan. 77
Firing by soldierson- onduty mDelhi. 30.

POLITICAL PRISONER(S)}—

See = Convict{s) ™.
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POLITICAL SERVICE, INDIAN—
Questionre—
EuropeansinT. C.8.,
POLITICAL UNREST—
Question re—
in Burma and repatriation of Indians. 776-78.
POONACHA, SHRI C. M.—
Question (Supplementary) by—
Anbl-lllxteracy drive in Dellu and Ajm?x‘-Merwau‘a 1049

and.F.S. 2223-24.

, import and d 841.
Organisation of cott ies in Provinees. 1948,
Scheme for making India self: ient in rubber prod 1075.
Students’ strike in Delhi Agricultural College. 1096.
POPPY—
See “ Opium ”. 3
PORT(S)—
Question re—
Administration of Kathiawar—— . 168-70.
Construetion of major at Kandla. 2257-59.
Converslon of Cochin into naval base. 981.
Dy t and use of Ja asanli 1 . 1760-61.
Develop:r.ent of & deep sea b n Cockin and M 367.
Di s t of a deep b Mormugao and Cochinanda lmrbour at Coconada.
170.

Development of Andamans as Military or Naval base. 1437.
Development of Balasore in Orissa.  726.
Establishment of naval stations. 1932-33.
ngh\\ ay bebwem—- XKandla snd Ahmedabad. 1990.

ions of —— Teck 1 C itts 998-99.

PORT TRUST—
Question re— &
—demurrage recovered by Bombay—— . 1849-51.
PORTUGUESE SE'ITI.EM.ENT(S)—

Question re—
diture in connection with French and
Portuguese possessions in India. 530.

inIndia. 384-86.

POST(S)—
Question re—
Abolition of of Assi it S ies in Central S iat. 26,
Appoint i.ent of non-Indians to Civil—— . 1797.
Gazetted in different Postal Circles. 368.

of Check Supervisors in R. M.S. 1971.

——— of Regional Food Co.nn.issioners. 2081-83.

of Secretary and Deputy Secretary in Ministry of Health. 1717.

—— of Staff Surgeon and Superintendent Willingdon Hospital. 2197-98.

of Superintendents of post offices. 368-69.

Promotions to—— of Sub-Divisional Officersin.C. P.W. D. . 2276.
Selections made by F.P.S.C.forgazetted——. 667-69. -
Vacancies in Ministry of Health. 1718. 3 ¥
Vacant gazetted—— in Ministries of Food and Agriculture. 1991-92. # o

POSTS AND TELEGRAPHS — . . !

Question re—

li witfor retire ment of —— Depariment employees.
wa@)mmdlowp@alme sin States wit] hIndnnPuddDegnnmm 983-54_
aomzdofpcsalsme s in States. 186.
Efficiency drive in ment. 1971-72.
Exa : instion for sel 3 to fll per 3 .2215. .
Gazetted —— in different Postal Cireles. 368.
New Post Offices, Telegraph Offices and Telephone Exchanges in Orissa and Orissa States.

988,
Per nanent and quasi-p ies of assi in Ministries. 2215,
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POSTS AND TELEGRAPHS—contd.
Question re—contd.
—— Offices in Orissa. 368.
workers who have gone on strike. 2080.
Residential quarters and office buildings in Orissa Postal Circle. 505,
Result of Postal and Railway employees’ strike ballot. 2003-06.
Revision of Time Test in Postal Department. 1627.
Rewards to employees for suggestions for economy or improvement in—— Department.
1476-717.

Vacant gazetted posts in Ministries of Food and Agriculture. 1991-92.
Seealso ““ Railway Mail Service”.
POSTS AND TELEGRAPHS EMPLOYEES’ UNIONS—
See * Trade Union(s)”.
POST CARDS—
Question re—
Post cardsand letters carried by Air and surface routes. 1983-84.
Receipts from Air surcharge on letters and 1936-38.
Statistics re place of original and destination of- and letters. 1984.
Statistics re and letters. 1984,
POSTMAN (MEN)—
Question re—
Delivery of Air Mail letters and telegrams by motor cycle messengers. 2234-35.
Dema.nd.s of All- Indm—— -and Lower Grade Staff Union. 1650-52.

ted as in Delhi. 980.
?OSTMEN AND LOWER GRADE STAFF UNION—
See ** Trade Union(s)”"—
POST OFFICE(S)—
Question re—

Departmental and extra departmental
New village in Bihar. 1652-54.
New village in Orissa. 2097-98.
Opemng of villa, e 1629 31. x
it of o i hased from Pakistan . 1652.
Posts of qupermtemiem:s of . 368-69.
for rural areas. 1098-99.
for villages in Rohtak District, East Punjab. 1098.
——in vﬂlages having population of 2,000 or more. 2244.
Rmsmg of in Orissa to Selection Grade Offices. 369
q\m.r‘ and office buildings in Orissa Postal Circle. 505,
Rules for recruifment of Inspectors of and R. M. 8. 1970-71.
‘Waiting rooms in and recep at Delhi Telept District Office. 355
POST WAR DEVELOPMENT(S)—
See * Development(s) .
POSTAL CIRCLES—
Question re—
Postal Enquiry Committee on splitting up of
POSTAL ENQUIRY COMMITTEE—
See *“ Committee(s) .
POSTAL INSPECTOR(S)—
Question re—
Office and residential a.coommodahon t0 —— in Orissa, 369.
POSTAL INSURANCE(S)—
Question re—
—— Fund. 1658,

POSTAL SERVICE(S)—

Questionre—
Auto natic machine for sorting and stamping, 475-76.
laints re delivery of letters and Money-Orders. 2244-45.

in Orissa. 1767-68.

1351-52.
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POSTAL SERVICE(S)—contd.
Question re—contd.

Countries carrying mail by air without surcharge. 1990.

Delay in transit of surface mail to U. 8. A. and the U. K. 730.

Delivery of Air Mail letters and telegrams by motor cycle messengers. 2234-35.
Express train to carry mail and passengers between Howrah and Siliguri, 973-74.
Extra charge for embossed envelopes 1364,

Improvement of postal sta.nps. 1626-27.

Night air mail service. 1763-64, 1870.

POSTAL STAMP(S)—
Question re—
Automatic machine for sorting and stamping letters. 475-76.
Designs of . 78.
Electric machines for oa.ncelhng ats.mps on letters. 1160-61.
Improvement of . 1626-2

Machinery for Security Pnnmng Prees, Nasik for printing stamps. 909-10.
Printing of stamps. 2031.
Sorting in R. M. 8. sections. 1957.

POTATO(S)—
Question re—
Production and import of —— . 503,
POULTRY—
Question re—
Aid to —— and dairy farms. 1342-44.

POWER ALCOHOL—
See *“ Petrol .
POWER ALCOHOL ACT—
Question re—
Indian . 699-700.
POWER PLANT(S)—
See * Plant(s) .
PRANTIYA RAKSHA DAL—
Question re—

Houe guards and —— in Ajmer-Merwara. 1198.

PRE-FABRICATED HOUSES—
See * House (s) .
PRESS(ES)—
Question re— .
Aog;:: ;Q%l&;nrmmered Areas 7'{37‘-88 , ete., in with R. 8. 8. movemnent in
Officers of the—— Information Bureau. 336-38. ‘
Recognition to Indian Governent Euiployees Association, Calcutta. 1897-98.
PRESS INFORMATION BUREAU—
Question re—
Officers of 336-
Regional offices of — " 1720.21.
PRESS REPRESENTATIVE(S)—
Question re—
—— receiving payments from state officials both in Hyderabad and Delbi. 1920.
See also * Correspondents ™. -

PRESS TRUST OF INDIA—
Question re—
—— Limited. 805.
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PRICE(S)—
Question re—
Commodities de-controlled and their before and on the 10th January, 1948. 1511-35.
Uompromise on for I 1 Wheat Agi 1100.
Control of selling of coal. 1990.
Disparity in —— of gram in Rohtak and Delhi. 999-1000. -

Fixation of and inter-provineial movement of gur.  500-01.
Fixation of of cloth. 693-95, 988.

Fixation of of imported bicycles. 989:

Fixation of of Korea coal. 998.

Fixation of
Fixation of sugar-cane
High of salt. 1448-51.

Increase in export and high of sugar. 9665.

Lowering of of imported foodgrains. 833-34.

for silver. 2208.

for sugar. 502. .
—— index of various commodities. 312-13.

of coal in different collieri 989-97.

—— of imported foodgrains. 1764-65.

——— of newsprint, 2246-47.

—— of salt. 1076-78,

of sugar. 830-31.
in provinces. 2099-2100.

ion, import, purck and sale of cereals. 1879.
Puralm.se and sale — of imported cereals. 197277. .
Purchase —— of commodities for Go: t collieries grain-shops. 1482.

Recommendations re of sugar and sugar cane. 1182.
Revision of of foodgrains in Madras. 9.
PRIMARY EDUCATION—
See * Education .
PRIME MINISTER(S)—

Question re—
Commonwealth
Reported statenent by

PRINCE(S)—

Question re—

Allowances to Maharajas from States after appointments as Governors. 2019.

‘Centre’s aid to meet budget deficit in Orissa States and disbursement of large sums by ex-
ruler. 1550.

Detention of Ex-Maharaja of Rewa. 430.

Houses of Rulers of States in Delhi. 2057-58.

Houses of Rulers of States in Delhi and Bo nbay. 425-20, 1551.

Inventories of private properties of 1204

Private properties of Rulers of Chattisgarh States. 1540-48.

Private Properties of Rulers of Indian States. 670.

Private properties of Rulers of Orissa States. 1058,

Privy Purses of Rulers of States. 785-86, 925-28.

Rule re use of State property by —— . 1582,

Securities of Nawab of Junagadh, 1697.

PRINTING—
Question re—

of stamps. 2031.

PRIORITY (IES)— .
Question re— S

Conference to be held in London. 1904-05, 2015-17.
n *“ White Australia *’. Policy. - 1000-01. .

High for India in export of Japanese industrial products. 1386-87.
for boukmg of goods on Stnbes lew&ys 2058.
Recop ! of —— .0 798-99.
PRISON(S)—
See ** Jail(s) .
PRISON REFORMS—
Question re —

in Delhi and Ajmer-Merwara. 1305.
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PRISONER(S)—

See * Convict(s) ™.
PRIVILEGE TICKET ORDER—

Question re—
concession. 898-99.

—— concession to non-Railway Government servants. 1048,

PRIVY COUNCIL—

Question re—

Appeals pending before 2001-03.
Disposal of appeals pending before
Legislation to stop appeals to 3

PRIVY PURSES—
Question re—

—— for Princes. 933.
of Princes. 925-28.
of Rulers of States. 785-86.

PRIZE BOND(8)—
Question re— 2
Government of India — . 1710.
2

540-41.

Sale of French 216-17.
PRODUCER(8)—
Question re—
Facilities to for export of groundnue. 2184-3

L
Hand decorticator invented by ’s organisation. 1908, 1990-91.

See also ** Grower(s) "',
PRODUCTION—
Question re—

Aluminium —— in C. P. and Berar. 1760.
Capital outlay,—— and profit of Government collieries,  1479-82.
Coal . 1988-89. .
(‘ ication from Gov t of Assam re control of the—— ofopium, 917,
i d of salt at Sambh

Enq\ury into cost of —— of coal. 1100-01.
Import, —— and consumption of pe\‘-roleum. 1305-97.
Increase in—— of sugar. 1765,
Increasing fish—— . 1635-40.
Increasing the of salt. 1455-57.
in India after partition. 825-27.
Malpractices in of boiled rice. 709-11.
Measures taken to grow morefood. 363-64.

Measures to increase of paddy.  365-66.
Measnrea to increase yield from land.  1857-59.

yield of existing crops and i nport of foodgrains. 697-98.

New State-owned steel works for i mcreenmg of steel. ~ 2273-76.
Number of mills and of cloth. 731,
Plans to increase —— of cocoanuts, 1457-58.
—— and consumption of indigenous detergents, 2084-85.
and consumption of petrol. 1261-62.
and export of vegetable oils. 707-09.
and import of cotton. 1612.
and import of potatoes. 503.
and maintenance cost of Government collieries. 1950-52. g
» consumption and export of oil seeds and vegetable oils. 834-39.
, consumption and export of safety matches. 1753,
» consumption, in port and export of oilseeds. 2101-03.

—— , import and distribution of iron and steel. 841-42.

—— , import and export of cloth. 2236-37.

—— , import, purchase and sale prices of cereals, 1879.

—— of electric energy and supply to rural areas. 1134-35.

—— of glycerine. 709. >
. —— of gram. 970-72.

—— of gypsum. 1664-65.
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PRODUCTION— contd.
Question re—contd.

of improved seeds. 1869-72.
—— of Information Films. 1707-99.
— of phosphorus, calojum carbide, oynamide and helogenated solvents.
of Rinderpest Vaccine, 1654-55.
—— of Sanna herp. 185152, -
—— of silk yarn and silk fabrics. 858-59.
—— of sugar. 502-03.
—— of synthetic petrol. 1743-44.
—— of Vanaspati and its effect on health. 1470.71.
Requirements and of food grains, 1081-83, 1365.
Review of India’s food position in light of World Food —— . 084-85.
Rice in Assam. 974.
Shorb term plan for increased industrial — . 176-85.
Steps for increasing steel . 1161-63.
Steps to increase the —— of fodder. 1386-40.
PROFIT(S)—
Question re—
Capital outlay, production and —— of Government collieries. 1479-82.
PROFIT SHARING COMMITTEE— :

Question re—

Recommendations of Committee on profit shaving in industries. 1881.
Recommendations of . 036-37.

PROGRAMME(S)—
Question re—

Appointments given to artists for
for labourers on A. I. R. 454,
PROHIBITION—
Question re—
Directions to Provincial Governments re —— programme. 1717.
Effects of on health. 794-95. 5
Import. of foreign liquors and in provinces.. 9-12,
in Delhi and Ajmer-Merwara. 1429.31,
Revenues from and of poppy cultivation. 8.9.
‘World production of opium and in India. 316-18.
PROJECT(S)—
Question re—
Bhakra Dam and Damodar Valley —— . 1116-18;
Bhorali River scheme in Darrang District, Assam. 420,
Dams sti d by D dar Valley Cory 1388-90:
Exchange and funds from World Bank for River-Valley —— . 225,
Kosi—— . 1906-07,
i Pennar. B88..
Major irrigation —— under.construction. 1497-98.
Officers and labourers employed in Daduma and Hirakud—— .

onA.I. R. 2052-53.

698-99.

767.
Prevention of deterioration of river bed on of the irrigation plan of D 1}

—— " 2011-12.
Railway to connect Desa with Kundla and Raniwara. 047,
Rampadsagar . 251-53, 386-8T.
River Valley . 1409.
Survey on B. N. Railway. 185.
Wainganga multi-purpoge ——.in C, P. 1120-30.
PROMOTION(S)—
Question re—
and recruitments in armed forces, 1419
to non-graduates in Government of India. 1981-32.
—— to posts of Sub-Divisional Officers in ¢. P, W. D, 1406-07, 2276.
PROPAGANDA—
Question re—
Expenditure on Embassies, publicity and —— abroad. 2135,

Valley
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PROPERTY—
Question re—

Assessment of value of i ble —— of refi ) from Pak 235,

Assots of evacuees in East and West Pnn]ab. 1508-09.

Damage to Government of India’s in Bombay cyclone. 1490-91.

Disposal of evacues after Inter-Dominion Conference held ab Karachi. 1684-86.
Evacuee in India and Pakistan. 1012.

Exchange of evacuee in India and Pakistan. 769.

Exchange of urban immovable of refugees. 413.

Immovable sold and registered after Karachi Agreexent. 2142-43.
Inventories of private of Princes. 1294.

Loss of life and in Kashmir, 676-77.

Private of Rulers of Chattisgarh Stateés. 1540-48.
; Private of Rulers of Indian States. 670.
Private of Rulers of Orissa States. 1058.

—— in the name of Shri Subhas Chandra Bose or Provisional Government of Free India
when the Azad Hind Fauj-surrendered. 1905-06.
—— of non-Muslin:s in Pakistan. 768-69.
v Recovery and restoration of looted in Hyderabad. 14-15.
Becow ery of movable from Pakistan. 884-85.

vabl in’ Cantonments. 1195
Rules 7e use of Szate ——by Rulers. 1582,
Valuation of evacuee L1778
Ses also ““ Evacuee Property(iés) ™.

PROSECUTION—
Question re—
Action against printing presses, newspapers, etc., in connection with R. 8. 8. mov emen. io
Centrally Adninistered Areas. 787-88.
Gazetted officers tried for eorruption on Railways. 2069.
Ses also *‘ Legal Proceedings ™.
PROTECTION—
Question re—
Increase in yield of sugar-cane and to sugar industry. 842.
—— of Indian biscuit industry. 1786-87.
to Indian artificial silk industry. 827-28.
to Industries. 863-64,
—— to spoolers’ industry, 1175.
e to sugar xnduat.ry 1163-66.

P of i for pr ing grain, 1483.
Re dations of C: ittee for preservation and of cattle. 1377-78.
PROVIDENT FUND— z
Question re—
General accounts of refugee officials. 1194, >
—— of employees of local bodies in Pakigtan opting for India. 378-79.
* PROVINCE(S)— T
Question re—
Aerodromes in —— and States. 1184.
All i f i t ds to—— . 2179-80.

P!
Allocation of refugees to and States. 1775-77.
Allotment of iron and steel to—— . 1474-75.

Allotment of quotas of cloth to and States. 695-96.
Appointment of All-India Radio correspondents in

Basic Education Scheme in Delhi 1042-46.

C 1 rimary ed ion in 1216-17. <
Direct control of Centre over mineral resources fn —— . 412,

Directions to Provincial Govarnments re prohlbmon programme. 1717,
Disf of 1t y to t agents. 1954-56.

Expenditure on vamcml Governors. 446-51,

Fixation of price and inter-provincial movement of gur. 500-01.
Fixation of sugar cane prices in 3 9-2100.

Formation of Unions and merger of Stabes with—— . 933,
Kerosene oil quotas for 1499-1600.

Loans floated for centre and provinees in 1048, 27.

Loans given to —— for * Grow More Food * Schemes. 2087-68.
Loans g.ken by —— from Government of India. 2031-38.
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PROVINCE(S)—contd.
Question re—-conid.
Organisation of cottage industries in 1045-49.
Refugees in Delhi and alloti.ent to other 1026.

Schern.es of Provincial Governnents for housing refugees. 1278-80.
Tractors for Bonbay . 2083-84.
Traffic bottleneck and restrictions on inter-Provincial movements of foodgrains, 845.46.

PUBLIC WORKS DEPARTMENT, CENTRAL—

Question re—
Prevention of corruption in . 1888-89.
Promotions to posts of Sub-Divisional Officers in——  1406-07, 2276.
Re-organisation of 1903-94.
Trial of Officers on charges of oorruption. 866.
PUBLICATION(S)—

Question re—
Ban on use of titles in official communications and — . 1912,
Editing and of historical inscriptions, 1441-42. r
Edn-onal staﬂ‘ in Publmahons Dwmon Ministry of Infc tion and Broadcasting. 2040,
1 in Engli: and I.ndmn languages. 808-04.
Premature —— of short-noti 511,
— by Indian Council of Agncultural Besearch 1108,
of Ministry of 782-85.
—— of pamphlet, guide or book on Bodh Gaya. 2042-48,
—— proscribed in Delhi. 1207-13.

See also *‘ Pamphlets .
also *‘ Magazine(s) *.

PUBLICITY—
Question re—
Commeroml for Indian goods in foreign oountnee. 521-22.
Exp on E: —— and propag| abroad. 2185.

—— among villagers of Government’s present policy regarding recruitment to Army. 681.
82.

PUBLICITY SERVICE, FOREIGN—
Question re—

Improvement of 1271, N
Re-organisation of —— . 112426

PUNISHMENT—
Question re—
Abolition of capital
PUNJAB—
Question re—

Partition of assets of libraries, 216-17, 458.
Permanent Government servants from Pun;nb new serving under Goverrment of India,
918, 2270.

PSYCHOTHERAPY—
Question re—

1913.

Facilities for study of 1420-21.
Q.
QUARTER(S)—
Question re—
Auction of trees in M. €. A, 1502,
Construction of additional rooms in M. C. A. —— . 18089-1900.
Construction of cow sheds in M. C. A. bungalows. 2163-64.
Construction of —— for Government servants. 2008-09.

Construction of —— in Delhi.  1263-65.

Difference between old and new types of bungalows and — — in New Delhi, 1138-39."
Government occupied by refugees. 533-34.

Non-payment of increments and accommodation to E. P. R&\Iway staff. 1980-82.
Occupation of M. C. A. —— in New Delhi by non-M. C. As, 887-80.
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QUARTER(S)—contd.
Question re—contd.

Provision for Workers® in the construction of new factories. 1011.
Residential and office buildings in Orissa Postal Circle. 505,
Revision of rules for allotment of Government in Delhi. 530-31, 541, 1899.

Water charges from occupants of “C” type chummories in Lodi Road, Now Delhi, 1784 85,

See also ** House(s) .
QUESTION(S) AND ANSWER(S)—
Premature publication of Short Notice Questions in newspapers. 511,

Repetition onusstxons xnvolvmg enormous Ia.bour in preparahon of answers, 2124-45.

Request for English of o

Ruling re basing of Questions on newspaper reports 813- 14
Supply of advance copies of ete., o Members, 511-

13.
Supply of answers to questions in advanoa to Members, 619-20. [CA (Leg.) Dob,—Part II]

See also ¢ Speaker, Mr.

QUOTA(S)—
Question re— A
Allotment of —— of cIoth to provmces and states. 695-06.
Clause relating to in forms for export 2130-33.

Kerosene oil for provmcas. "1499-1500.
See also *“ Allotment . =

RAAB, ANTONIUS— B
Question re—
Deportation of Mr. and Mrs, —— . 1206-97.
RADIO(S)—
Question re—

Establishment of a- equipment factory—. 828-29, 2846-48.
Licence holders of private gets. 1813-15.
Manufacture of 999,
Manufacture of wireless transmitters and
Research in manufacture of
RADIO, ALL INDTA—
Question re—
news bulletins in Dogri and Kashmiri, 915-16.
Appointment of corre«pondpnrﬂ in provinces, 446,
Appointments given to artists for programmes on . 2052-53.
Appointments in atter 15th \uguqt 1947. ~ 1929-31.
Broadeast of western music from stations. 1727,
Foreigners in External Services of 1802-03.
Programme for labourers on 454
Re-employment of Prof. C. D. Sondhi by after superannuation. 1714-.
Relay of B. B. C. broadcasts by —— .~ 1202-94, 1727.
Staff training school of . 916-17, 1803-04.
RADIO STATION(S)— £
Question re—
Broadeasting station for Guntakal. 389-40.
Installation of new . 1703-04.
——in India. 913-14.
RAGHU VIRA, DR.—
Question by—
Appointment of Ch. Faiz Ullaha Khan as Rehabilitation Secretary in Kashmir,
Botanical Survey of India. 1368.
Cantonments on_ North-West Fronher. 1441,
Editing and p of h 1441-42,
Insufficient amounts of change at Raxlway Booking Offices. 2006-97.
Magazines published in English and Indian languages. 803-04.
Over- chm'gmg by Railway coolles on E. P. Railway. 2006.
Rates 144
Reduonon of fudmn Army and establmhment of Terutonal Army. 1441,
Rehabilitation of refugees from Kashmir. 12086.
Supply of hard coke to manufacturers of brass ingots. 1368,

equipments. 696-97.
valves., 2148.

1206.
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RAID(S)—

Question re—
Attask on Rajaori (Jammu) by Pakistani Raiders. 2217.
Border by Pakistan trosps in Assam. 655-66.
Border 'odhpur State. 807.
8.

from Pakistan in
Indo-Pakistan border incidents. 101
Infiltration of Pakistan army into East Punjab. 787.
—— by Pakistan nationals on Indian border. 669-70.
RAILWAY(S)— -
Question 76—

Ag nt bet —— administration and contractors. 1362-68.
Audit ‘6fmoe'i‘pcs and expenditure on ——, 2211.
Central Pay on’ endati

'8 TeCo on company owned —— . 1631.

Claims for damage to goods in transit on —— , 1086-86.

Claims on —— for compensation for lost goods. 1099.

Claims pending in Delhi and Ferozepur——Divisions. 2247-49.

Compensation by for claims during 1948. 1484,

Comp i }mid for settl of claims. 1963-67.

Construction of —— over-bridge at Gondla. 1330.

Contracts for Bookstalls.  986-87. “

Contracts for —— refrest rooms. 1657,

Co-ordination between State —— and Government ——. 2247,

Electric devices to avoid, burglary, theft and accidents on ——. 1106.

Enquiry against sub-letting of vending li at Ghaziabad, Mserut-City and Meerut Can-
tonment. 1363.

Insufficient amount of change in —— Booking Offices. 2096-97.

Licence foe from Indian catering contractors on 1756-58.

Losses on account of theft and damage to goods on — 1187.

Management of rolling stock sections in ——, = 1873,

Measures to check corruption in —— administration. 186-87.

Murders on trains and compensation paid during last four years. 1985.

New classification on ——. 1650,

Outstanding claims on various ——. 958-59.

Overcrowding in third class and additional income to ——. 1483,

Passangor traffic oarnings on ——, 185,

Passonger traffic on — — during 1948. 1158-59.

Priority for booking of goods on Stato ——.. 2058,

— — contract with Messrs. A.H. Wheeler and Company. 1188-91.

—— level crossing on Kachu road from Satroad to Dabra. 1876,

—— sidings for West Jhagrakhand and Rejnagar collieries. 1093.

Rates for asrated waters on ——., 1758,

of Kunzru C on——. 831-32.
Regrouping of — — and isation of workshops. 1735-36.
Reporting by public of cases of corruption in ——. 691-92.
Scales of pay of Stati , Assistant Way Inspectors and Sub-Inspectors of Works in
——. 1751-52. -
Scales of pay of stenographers on ——.. 1648,

Steps to check ticketless travelling, 187,

Supply of coal:to tobacco growers of Guntur and Krishna District by rail. 975-76.
Threatensd —— strike and action against Communists, 1109-13,

Travelling allowance to Travelling Ticket Examiners. 2098-99.

Assam Railway —

Location of —— Workshops. 1186-87.

Saloons for officers in ——.  1102-03,
Assam Bengal Railway—
Administration of Teesta Ferry Jalpaiguri by —— . 1183-84.
Bengal Nagpur Railway—
“Amalgamation of Indian and European institutes on — — . 176,
Booking of mat and betel leaves on— —. 1872-73.

Catering contract to Messrs. Ballavhdas Eswardas on ——-. 1364-65.
Crime on ——. 2097,

Licence fee from catering contractors on ——., 1756,

Maintenance of a pipe band by — — . 175.

Removal of first and second class coaches from trains on — —. 2007
Re-organization of ——. 174.

Survey projects on — —. 185,

‘Working of catering department on the ——.. 1758,
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RAILWAY(S)— contd.
Question re— contd.
Bombay Baroda and Central India Railway—
Packages in Contral lost property office of ——. 2240-42,

Pay scales of chargemen in Mechanical department of —
R. M. 8. staff on Bandikui-Delhi section of ——. 1627.
East Indian Railway—
Accid: to 1lers o d of trains on —— . 1632-38.
Pay scales of headmates in Sealdah Division of ——. 1654-22717.
Eastera Punjab Railway—
Gurmukhi script:on ticketsissued on ——. 1879.
Litigation Branch of —. 2240-50.
Non-pay of i ts and dstion to —— staff. 1980-82.
Over-charging by Railway coolies on ——. 2096,
Great Indian Peninsuls Railway—
Grievances of guards. 1154-55.
Madras and 3, Marhatta Rail
Electrification of Railwey lines Tamb Chingleput, and Arl on ——
1466-68.
Gazetted and subordinate officers:in — —. 848.
Hardships to passengers on —— . 848,

187-88.

footh

Improvements of stations on ——. 848,
Mewar State Railway—
Adj of ts b B.B. and C.1. and — — . 2100-01.

North Western Railway—
Contractor-Cashier on ——. 11086.

Shahd Y pur Light Railway
Condition of stations on ——. 1627-28.
Passenger faros over the ———. 1632.

Pay scales of Employees of 1000.
South Indian Railway—
New works on ——. 1463-66.
Transmission of messages by wireless on ——. 1182,

Water supply to —— by Tiruchirapalli Municipality. 191,
Tezpur Balipara Railway—
Dispute between authorities and employeos of —— . B42.
RAILWAY ACCIDENT(S)—
Question re—
Electric device to avoid burglary, theft and accidents on Railways. 11086,
17 5

near Kamarbandha Station, Assam, 843-44.
on Bina-Bhopal Section. 510-11.

RAILWAY AUDIT DEPARTMENT--
Question re—
Assi t A ts Officers, A ts and Clerks in ——, 983-85.
RAILWAY BOARD—
Question re —

Class I Officers in ——. 1486,
Fixation of permanent strength of —— Office. 1642. 3 £

RAILWAY BOOK-STALL (8)— 5
Question re—
Contracts,—for——986-87.

RAILWAY BOOKING—
Question re—

Booking of Mat and betal leaves on B. N. Railway. 1872-73.
Priority for booking of goods on State Railways. 2058,
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RAILWAY BOOKING OFFIOE (8)—
Question re—

Insufficient amount of change in——.2096-97.
AILWAY CLEARING ACCOUNTS OFFICE—
Question re—

Building for——. 1952-53.

Shifting of- from Delhi. 1367, %
RAILWAY COACH(ES)—
Question re—

A5)libioa of s eat reservations in second class compartments. 198,
Ficy ia 132> olayiz compartments in Grand Trunk Express. 1788-84.
Neow clagsification of Railway compartments. 200-01.
New third class. ——. 9.
Provision of fans in third class . 1737-38.
Reduction in third class fares and construction of new third class bogies. 870-72,
Removal of first and second class coaches from trains on B.N. Railway. 2007.
Saloons for officers in Assam Railway. 1102-03.
Sleeping berths in second class compartments. 728. «
Uso of saloons on Railways. 1609-11.
‘Wagons and passengers ——. 1088-89.

RAILWAYS CONFERENCE ASSOCIATION, INDIAN—
Question re—
Employses of Neutral Control, ——. 1963.
RAILWAY COOLY(IES.)—
Question re —
Over-charging by —— on E.P. Railway. 2096.
RAILWAY EMPLOYEE(S)—
Quostion re—
Allowances to running staff, 1364.
Booking elerks and ticket Collectors at Panipat and Karnal Railway Stations. 976-77.
Central staff college for Railway Officers. 1159-60. gz
Dispute between authorities and employees of Tezpur-Balipara Railway in Adsam, 542,
Effoct of Government’s announcement on emoluments of Railway Running Staff. 373,
Expenditure on ——. 1549.
Gazetted officors tried for corruption on Railways. 2069.
Housing accommodation in Delhi for Railway staff from Pakistan. 1323.
Non-payment of increments and accommodation to B.P. Railway Staff. 1080-82.
Pay scales of employeas of Shahdara-Saharanpur Light Railway. 1000.
—— workers who have gone on strike. 2080.
Rasult of postal and —— strike ballot. 2003-06.
Smuggling of goods by Railway officials. 814-16, 1411-12,

RAILWAY ENGINE(S)—
Question re— ;
Devel of Ajmer 1 tive Workshop. 1087-88.

Failures of ——. 2072-73.
Import and manufacture of locomotives. 703-06, 960-62,
L tives and boilers e ing plant at Mihijam, West Bengal. 1169-71,
L tives in use on Railway 1086-87.
Railway locomotives from U.8.A.  351-63.
Rej of ——. 812-14.
* War Quality”’ —— received from Canada. 846.
‘Workshop for manufacture of locomotives. 1087.
RAILWAY FARE(S)—
Question re—

Passonger fares over the Shahdara-Sak pur Light Railway. 1632,
P traffic i Rail

on

P traffic on Railways during 1048. 1158-50.
Reduction in third class —— and construction of few third class bogios. 370-72,
RAILWAY GRAIN SHOP(S)—
Question re—
! Recommendations of —— Enquiry Committee, 1353-55.
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RAILWAY GUARD (S)—
Question re—
Allowances to workmg on 8mall quick transit trains. 1648-49, 2277,
Grievances of G. I. P. 1154-55.
RAILWAY INSTITUTE(S)—
Quesbion re—
Amalgamation of Indian and European Institutes on B.N. Railway. 176.
RAILWAY LINE(S)—
Question re—
Assam Rail link in Jalpaiguri District. 999.
Completion of the Assam Rail Link project. 1184.
Construction of Barwadih-Chirimiri 1766-67.
Construction of new —— in Bihar and Chota Nagpur. 1657. :
Daznzieﬁr Ig between Haldibari and Mandalghat Stations in rainy season. 1188,
Doubling of Muttra-Delhi
Electrification of
Electrification of
way. 1466-68.
Metre Gaug between R} and Tezpur. 369-70.
New for Orissa and Orissa States. 173-74, 987-88.
to Bastar State. 2069-70.
Railway projects to connect Deesa with Kundla and Raniwara. 947.
Restoration of dismantled — in Madras. 706-07.
Survey of new line through Bastar State. 198.

RAILWAY MAIL SERVICE—
Question re—
Posts of Check Supervisors in + 1971,
staff on Bandikui-Delhi Section of B.B. and C. L. lewny 1627.
Rules for recruitment of Inspectors of post offices and 1970-71.
Sorting in sections. 1957,
RAILWAYS, MINISTRY OF—
Question re— ¢
Gazetted and non-gazetted staff in——.  1379.
Meetings of Standing Committee for ——. 738.
RAILWAY PASSENGER(S)—
Question re—
Accidents to travellers on footboards of trains on E. I. Railway. 1632-33.
Facilities for third class 1461-63.
Hardships to on M. and 8. M. Railway. 848.
Overcrowding in third class and additional income to Railways. 1483.
Waiting room facilities for third class 1468-69, 1483.
~ RAILWAY QUARTER— .
See *“ Quarter (s).
RAILWAY RECEIPT(S)— ¥
o Question re—
Audit of —— and expenditure on Railways. 2211.

RAILWAY REFRESHMENT ROOM(S)—
Question re—

Contracts for ——. 1657.
RATLWAY REORGANISATION COMMITTEE—
RQuestion re—
Recommendation of ——. 1076.
RAILWAY RESERVATION(S)—
Question re—
Abolition of seat reservations in second class compartments. 198,

1455.
~ 1761, 1878

b Chinglepat and Ark on M. and 8. M- Rail-
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RAILWAY ROLLING STOCK(S) —
Question re—
India’s share of —— after Partition. 1977-78.
M ent of —— secti in Railways. 1873.

RAILWAY STATION(S)—
Question re—
Com plaint books at ——.  2065.
s 3

Condition of on Shak Sak pur Light Railway. 1627:28.
Improvements of: on M. and 8. M. Reilway. 848.
Seript used in name boards. 1479.
Social Guides at 977-80.
RAILWAY TICKET(S)—

Question re—

Clerkage charges for return of unused ——. 1855-57.
RAILWAY TRAIN(S)—

Question re— 3
Additional trains between Anritsar and Hardwar via Anrbala. 2263,
Additional trains between New Delhi and Muttra. 2253,
Allowances to Guards working on sn all quick transit trains. 1648-49, 2377.
Express trains to carry m ail and passengers between Howrah and Siliguri. 973.
Fire in upper class con partn ents in Grand Trunk Express. 1733-34.
Late arrival of Frontier Mail at Delhi. 1736-37.
Late arrival of Frontier Mail at Ratlam. 976.

Mexinum speed of Mail and Express ——. 1178-79.
Murders on and com pensation paid during last four years. 1985.
Overcrowding in . 507-08.

Resumption of train service between Ratlam and Ajmer. 847.
Resumption of train service with West Punjeb. 1092.
Robberies in running train. 1746-47.
Running of fast trains on Katni-Bina Branch line. 2071.
Through trains between Madras and Mangalore. 197.
Through trains from Delhi to Bon bay, Calcutta and Madras. 1461.
Throwing a Magistrate out of running train by Military Officers. 1196,

RAILWAY WAGON(S)—

Question re—

Complaint regarding favouritism in allotn ent of 1765-66.
Detention of Railway vans carrying insured articles in Pakistan. 202-02.
Record of wagons going to and returning from Pakistan. 1978-80.
Representation re delay in supply of wagons. 1872.

Short supply of wagons for transport of cen.ent. 2227-28.
Shortage of . 1474,

‘Wagons and passenger Railway coaches. 1088-89.
‘Wagons for transport of raw materials for paper manufacture. 973,
RAILWAY WORKSHOP(S)—
Question re—f
Accounts of Kanchrapara Workshops Remodelling Scheme. 2266.
Regrouping of Railways and reorganisation of workshops. 1735-36.
RAILWAYMEN'S FEDERATION—
See “Trade Union (s)”.

RAJ BAHADUR, SHRI—
Question by—
Additional trains between New Delhi and Muttra. 2263.
Establishmr ent of salt industry in Bharatpur. 2250. -
Exan ination for selection of Assistants to fill perranent vacancies. 2215.
Formation of National Cultural Trust. 1825-26. e
Irregularities in handling of finances allotted for relief and rehabilitation in Bharatpur State.
2162.

Manufacture of shoes, razors, and piercing saws. 2251-53.
New Schen es for award of scholarships for studies abroad. 1040.
Rehabilitation of refugees in Bharatpur State. 2161-62.
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RAJ BAHADUR, SHRI— contd.
Question (Supplementary) by—
Allocation of refugees to Provinces and States. 1777,
Cement Factories, 1105.
Claims for damage to goods in transit on railways. 1086,
Delegations and Goodwill Missions sent abroad. 873,
Dlacoumgmg of Commerecial crops, 1750.
Exhibition of film “India Speaks” in New York. 1786.
Forced landing of Dakota near Jammu. 2087.
Increase in crime in Delhi. 1701.
Indian Military Mission in Berlin. 2010.
Inventones of private prgyert.xes of Ptovmce! 1204,
ts in National 1291,
Issuo of import and export, licences, 525-26.
Kerosene oil quotas for provinces. 1499, 1500.
Manufacture of vanaspati. 1325.
Merger of Bharatpur State. 920,
Metal deposits in States. 1008.
Migration of non-Muslims from Sind. 1004-06.
Mobile Employment Exch and i 760.
Outstanding Claims on various ra,ﬂwnys 9569.
Personal Estates of Nizam of Hyderabad. 930.
Planters Associations and labour organisations of tea estates, 540.
Production and export of vegetable oil. 708.
Rate of excha'lga offrupea into sterlmg 1934,

Committee. 1076.
Recruiting Melas. 1419.
Report of American Exports on development of ground water resources in Gangetic Plain._

2065.
Research in agricultural pests and plant diseases. 1348.
Bestorahon of abducted Women. 1245.

d women to Paki 1497.

Result of F. B 8. C. examination for R. I. N. Commission. 1925.
Rice production in Assam. 074.
Safety and sanctity of Gurdwaras in Pakistan. 7686,
Scholars sent abroad for advanced Technical Training. 1062.
Staff training school of all India Radio. 1803-04.
Threatened railway strike and action against Communists. 1113,
Treaty of friendship and commerce with U. 8. 8. R. 1503,
‘Waiting room facilities for third class passengers, 1460,

RAJ KANWAR, LALA—
Question by—

Abolition of capital punishment. 1913.
Aborigines in Centrally Ad ninistered Areas. 458.
Appointient of Central Subordinate Services Conmission. 2026.
Appointmients to Indian Ad . inistrative Service. 1912
Ayurvedic and Unani hospitals and dispensaries.. 1707-09.
Ban on use of titles in official co mmunications and publications. 1912.
Birth and death rates. 1832-33.
Candidates interviewed and selected by F. P. 8. C. 2026-28.
Carrying refuse in open earts in Delhf. 1810,
Commodmes under control in Centrally Administered Areas. 848-51.
ion to Judges of ngh Court: of Eastern States Group. 1428,
Control on 1es in Centrally Admin; d Areas. 340..
Countries where estate duty or death duty is levied. 1200.
Delhi Special Police Establxshment 2180-82.
Dispersal of refugees in cam 1261,
Europeans in I C. S I P .ond I F. S, 222324,
Fi Scheduled Banks of Calcutta. 1209.
Hospitals for deaf. du'nb blind and mentally deficient. 1811-13.
Institutions for Gurukul systém of education. 15 9.
Maximum speed of mail and express trains. 1178-79.
Namm and titles of Indian and Foreign Amba.aaadox-s 543-44,
periodicals and hed in India. 1722-24.
Number of Government employees and etpendxture on them. 2028,
Pe centage of literacy. 1428-29.
Pxoducmon and consumption of peeroL 1261-62.
lution of Basic Hi 1569. .
Revival of Sms}mt learning. 800-01. 4
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RAJ KANWAR, LALA—contd.
Question by—conid.
Sa’aries and all to Raj Pramukhs and Up-Raj Pramukhs. 1300

Settlement of private claims against Germany. 247.
Warrant of Precedence. 1913-16.
‘Woollen mills. 1177-78.
RA! PRAMUKH(S)—
Question re—

Interference by —— of Patiala and East Punjab States Union in Fast Punjab Politics.
1300.

Salaries and allowances to —— an1 Up-Raj Pramukhs.
RAJAGOPALACHARI, SHRI C.—

Question re— .
opinion and appeal from All-India Anti-Hindu Code Committee. 686,
RAJAORI—

Question re—

Attack on —— (Jamnu) by Pakistani raiders. 2217.
Memorial to Hindus of ——, Jammu, 2317.
RA T STHAN—
Question re—

¢ amps for refugees in United States of . 2146-47.
Formation of —— Union. 1312.

Merger of Bikaner, Jaipur, and Jodhpur in —— . 924.

Number of spindles and looms in —— Union.  2100.

Works of art and antiquities in —— States. 1814-25.

RAJGHAT—
Question re—
National memorial to Mahatma Gandhi at——.  1009-10.
RAJKOT—
Quest on re—
Acquisition of —— aerodrome by Government. 1184-85.
RAINAGAR—
Question re— 3
Rai way sidings for West Jhagrakhand and —— collieries. 1093.
RAMGARH—
Question re —
Cantonment Board at ——, Biha~. 682.
RAMNARAYAN SINGH, BABU—
Question by—

318.

-Activities and achievements of Mica Mines Labour Welfare Fund Committee at Kodarma in

_ Bihar. 1503-05.

-Agency collecting infc ion re gri of ex-military men. 682.
Cantonment Board at Ramgarh, Bihar. 682.

Construction of new railway lines in Bihar and Chota Nagpur. 1657.
Export of groundnuts. 1143-44.

Hand di i i d isati 1903, 1090-91,

by prod .
Introduction of spinning in Cottage industry plans. 1880,
Kosi Project. 1906-07.
Licences for export of groundnut to Italy. 2120,
Management o})f,ady rdinge Medical College and Hospital. 1059-60.
Medical College for male students in Delhi, 1223-24.
Military pensions paid in 1948. 1830,
Military recruiting centres in Bihar. 682. x
New schemes for award of scholarships for studies abroad. 1041,
New village post offices in Bihar. 1652-54.
export Trade Advisory Council. 1901-03.
Pending sch of Delhi Imp Trust. 2209.
Production, import and purchase and sale prices of cereals. 1879,
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RAMNARAYAN SINGH, BABU—conid.
Question by—conid.
Publicity among villagers of Government’s present policy regarding recruitment to armay.
681-82.,

Furchase and sale of foodstuffs. 738,
Recruiting melas beld in 1948. 1829,
Recruitment of soldiers from Bihar. 1829-30.
Schemes of Delhi Improvement Trust. 1726.
Stocks of cereals. 1880.
Telephones for rural areas. 736.
Unauthorised constructions in Delhi.  1725-26, 2209.
‘Wastage of cereals in 1948-49. 1880.
Question (Supplementary) by—
Bhakra Dam and Damodar Valley Projects. 1118,
@ensus for 1951. 1414,
Complaint books at rm]wny stations. 2065.
Complaints re clay mixing with groundnut exported from India. 28.
Eonferences held by, the Mxmstry of Agrxculnu-e 161.
Dams constructed by D dar Valley Cq 1389, 1390,
Departmental Committee on Hindu Code. 1114,
Enquiry into conditions of a.guculmral labour. 1015.
Expenditure on atomic research. 1772
Export of mica. 2121.
Export of raw and crushed bones and u;nport of fertilizers. 1383,
Grants-in-aid to schools in States. 1585.
TImport of foreign liquors and prohibmon in provinces, 13,
Immguratmn of lm-ge and small scale dairy fgrmmg 1620.
1 Savings Certi
Issue of hcences by Air Transport Licensing Board. 690.
Late amval of Frontler Mail at Delhi. 173
d by I 1 Finance i 1559.
M’anufmture and import of needles and cycl‘en 954.
Migration of non-Muslims from Sind. 1005.
Model Constitution for States. 1287.
Negotiations for import of wheat and rice, 2261.
Opemng of village post offices. 1629.30.
ion of cottage ind in Provinces. 1948.
Pensmn to families of deceased army personnel. 1801.
Post offices for rural areas. 1099.
Produeuon of ‘Information Films’. 1799.
tion and cost of G collieriee. 1951.
Prowcmon to industries- 864.
Purchase and sale prices of imported cereals. 1977.
Recruiting Melas.  1419.
Reduction in third class fares and construotion of new third class bogies. 372.
Rehabilitation of refugees in Andaman and Nicobar Islands. 2188.
Report on indij systems of mediei 21,
Returning facilities to refugees from Pakistan held te rritory in Kashmir. 1021.
Sale of land in Cantonments without auction. 1555, 1568.
Securities from newspapers in Centzally Administered Areas. 1808.
Short supply of w&gons for transport of cement. 2228.
Slums in Delhi.
Utilization of Coal Mines Labour Welfare Fund for education of labourers. 1885,
RANPADSAGA PROJECT—
See “Project(s)”.
{ PANBIR SINGif, CH.—
Question by—
Acquisition of land on Najafgarh Road, Delhi for Industrial Supplementary Area Scheme.
1580-81.
Applxcahon of Industrial Employment (Standing Orders) Act, 1946. 1794,
Applications received in Delhi area under Payment of Wags Act. 17983.
Ban against harijans drawing water from Railway we'l at Delhi Cantonment Station, 2232

.

63.
Border raids from Pakistan in Ji odhpur State. 807.
Central reserve of foodgrains. 1642-47 i

Claims pending in Delhi and Ferozepur Railway Divisions. 2247-49.7 @#
Compensation by Delhi Improvement trust for land acquired for Delhi_Cloth and General
Mills Ltd. 1581-82.




88

INDEX TO CONSTITUENT ASSEMBLY (LEGISLATIVE) DEBATES

MBANBIR SINGH, CH.—contd.
Question by—contd.

Construction of cow sheds in M. C. A. bungalows. 2163-64.
Disparity in prices of gram in Rohtak and Delhi. 999-1000.
Expansion of Indian Agricultural R h Institute. 1361-62.
Fixation of p strength of Railway Board’s Office. 1642.
Improvement of cattle breed. 872.

Labour supervisor, Lady Hardinge Medical College, Delhi. 1834.
Litigation Branch of E.P. Railway. 2249-50.

Officer strength in agricultural division of Indian Agricultural R h T
Organisations for research on crops. 1361

Post Offices for villages in Rohtak District, East Punjab. 1098.

Post of Secretary and Deputy Secretary in Ministry of Health. 1717,
Procurement and storage of seedgrains. 1188.

Purchase of insecticides for proteoting grain. 1485.

Railway lovel crossing on kacha road from Satroad to Dabra. 1876
Vacancies in Ministry of Health. 1718.

Question (Supplementary) by—

Production and import of foodgrains. 488.
Publications of Ministyy of Infc ion and d ing. 785.4

RANCHI—
Question ye—

Establishment of a Forest Recearch Institute at —. 195,

RANGA, PROF. N.G.—
Question by—

“Crop and-Cattle Insurance schemes. ‘833.

Adoption of World Wheat Agréement by all countries. 1091,
Agreements between India and Pakistan, 532-33.
Analysing and testing of forest seed. = 1655.

Appointment of candidates registered with Employment Exchanges, 1024-25,

Asiatic Aid Programme by United States of America., 17-18.

Shri Sarat Chandra Bose’s criticism on India’s Foreign Embassios. 761-62.
Cases referred to and disposed of by Income'tax Investigation Commission, 18-20.

Centres for teaching food preservation. 1877,

Civil war in China. 226.

Closing of coal mines in Bengal and Bihar. 498-500.
Closing of Pakistan Burma border. 2007-08.

Congress resolution re foreign possessionsin. Indis. 224,
Construction of iron and steel factories. 383.

Control over icati in Hyderabad State. 666-67.
Co-operative Societies of salt producsrs. 494-96.

scietil 100-91.

Distribution of cloth and yarn g P
Dollar exchange facilities for India. 17.

Ex and funds from World Benk for River Valley Projeots. 225,
Expenditure on Police Action in Hyderabad: 667,

¥. A. O. pamphlets. 1762.

Factories for manufacture of basic power plants. 531-32, 786,
Fixation of price and inter provincial movement of gur. 500-01.
Foreign. d scholars trained in Ph ical Science. 1917-18.
‘Government’s new textile policy. 189-90.

“Government’s textile control policy, 362.

Help to victims of Razakars in Hyderabad. 2224,
Houses designed by Mr. Macphergon of Jodhpur State. 1018
Hydro-Electric Power Schemes, 760-61.

-Import of agricultural machinery from U, 8. A. 362.
Xmport-of fifty-ton boring machines. 068-64.

Jmport of iron and steel. 188.

Tmport of rico-bran from Burma, 528-29.

Improvement of pisciculture. 1761-62;

Indian fruit preservation and canningindustry. 501-02.
Indian Institute of Fruit Technology. 700-01.

Indian labourer in Burma being thrown out of employment. 529.
Indian Pawer Alecohol Act. 689-700.

Indonesian Republic’s bership of B. €. A/ F, B, 224-25.
International trade position of India. 388-95.

Krighna Pennar Project. 388,

L ing-of pri {i tod foodgrai 838-34.

(R P

1362.
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BANGA, PROF. N, G.—oonid.
Question by—contd.

Machine tool industry in India, 188-80.

Manufecture of bone meal. 1980,

Manufacture of plastic goods. 963-64.

Now third class Railway coaches. 189,

Pay of bonus for foodgrains p d internaily. 1090-91.
P ising Nabi i i 905.

18,

X op 8 g

Production of gram. 970-72.

Production of phosphorus, calcium carbide, cynamide and halogenated solvents. 698-99.
Production of rinderpest vaccine. 1654-55.

Programme for labourers on A.LR, 454,

Provision for workers quarter’s in the construction of new factories. 1011.

Purchase of foodgrains’ in foreign countries, 1185-86.

Rampadsagar project. 386-87.

Recognition of Indonesian Republic ard protest against Dutch action. 223,

R dations of Develop Cc i for Heavy Chemical Ind ies. 496-99.
R dations of Kunzru C i on Railways, 831-32.

Recommendations of Marketing Officers’ Conforence. 965-70.

Recommendations of Priorities Committes. 798-99.

R dations of Profit Sharing Committee. 536-37,

Recommendations re prices of sugar and sugarcane. 1182,

Recommendat:om ; re working of Insurance Companies, 876-77.

Recruiting melcs, 1418-19.

Release of iron for f of agricul 1 impl te. 400,

Report e Military Administration of Hyderabad. 1047,

Restoration of dismantled railway lines in Madras. 706-07.

Settlement of refugees in Andaman and Nicobar Islands. 802-03.

Setting up of a new ship-building yard. 396.

Sindri Fertilizer Factory. 361.

Subsidics for imported foodgrains. 1091,

Sufferings and need of ex-I. N. A. mon in Siam, Burma and Malaya. 1136-37.
Supply of coal to tobacco growers of Guntur and Krishna District by rail. 975-76.
Technical Missions from Czechoslovekia and Belgivm. 493-04.

Traffic bottleneck and restrictions on Inter-Provineial movements of foodgraine, 845-46,
Training of Industrial M A ts-and Admini 1080.

U. 8, A’s views re ‘Master Plan’ by E.C.AF.E. 225

Visit of the officials of the International Bank to India. 445,

Withdrawal of Fruit Products Contkel Order, 698,

Question (Supplementary) by— 3
Accommodation for College of Nursing, Delhi. 22,
Acquisition of land for building houses for refugees, 517:
Admission of Indian students in American Univorsitios. 1573.
Agreoments between India and Western Germany, = 220.
Agreementsreached at Delhi Intor-Dominion Conference. 207,
Agricultural indebtedness. 1326-27.
Amount realised by Disposals Di from sales. 468.
Andaman forests. 1174, 1175,
Animals from Pakistan for Government dairy farms. 465.
Applications for I.A.8. and LP 8. 782. *
Appoint through Employment Exct 520,
Arms recovered from Hyderabad. 6.
Banana Research Station for Assam. 1382-33.
Clause relating to T tax in application forms for export quotas. 2188,
Cloth control policy. 693.
Collecti on of rent for telephones from subscribers in Delhi. 478,
Commercial publicity for Indian goods in for ign countries. 522.
Committes to enquire into the working of the Criminal Tribes Act. 342,
Comp ion by Delhi Imp b Trust for land acquired for Delhi-Cloth and General
Mills, Ltd. 1581, 1582.
Complaint books at railway stations. 2065,
Complaints e clay ixing with groundnut exported from India, 2127,
Complaints re delivery of letters and money orders. 2245,
Conditions of service of Indian seamen employed in foreign compantes, 2118, 2118;
Conferences held by the Ministry of Agriculture. 160.
Confiscation of Nizam's Bombers and Fighters by Pakistan, 429.
Construction of a major port at Kandla, 2258. »
Contribution to O 1th Agricultural Bureau. 1607.
G ion of States rep ives in Consti Assembly. 662.
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RANGA, PROF. N.G.—contd.
Question (Supplementary) by—contd.

Countries with which India has entered into treaties, pacts or agreements, 2141,
Dams constructed by Damodar Valley Corporation. 1389-90.
Decomposition of imported foodgrains. 2078.
Distribution of Scheduled castes scholarships. 23,
Lottery to raise funds for rehabilitation of refugees, 1262, _,
Elactric machines for cancelling stamps on letters. 1161,
Eloctrification of railway line between Tambaram, Chingleput and Arkonam on M, and &, M;
Railway. 1467,
Enforcemont of laws concerning food adulteration. 1309,
Environmental Hygiene Committee. 12£9,
Establishment of rubber tyre factory in Travancore. 1608,
Establishment of spa resorts. 1575.
Expenditure in connection with French and Portuguese Settlements in India. 385.
Expenditure on Employment Exchanges. 2109,
Expenditure on rehabilitation of East Bengal refugees. 765,
Export of handloom cloth to soft currency areas. 702.
EBxport of Mica. 2121, 5
Ficilities for higher ed ion in Ph tical Scis 666.
Facilities for third class passengers, 1462.
Facilities to producers for export of groundnut. 2134,
TFixation of prices of cloth. 694-95.
Foodgrains imported from foreign countries. 473,
Foodgrains reserves at Centre. 485,
Foreign investments in India and Indian assets abroad. 657.
Foreign students studying Indian culture in India. 1568.
Foreig in India Emt inU.8. A, 1254.85.
Formation of mutual defence pacts and power groups. 2136,
e adverti in newspap 444.45,
Grant to Delhi Uni y for bliek t of a Tub losis Institute. 318.
High prices of salt. 1450.
House purchased in New York for Indian Embassy. 528.
Housing conditions of labourers in Assam tea estates. 1391,
Import of foodgrains besides all by F. A. O. 484.
Import of foreign liquors and prohibition in provinces. 11.
Tmport of vegetable mother-seed. 1166-67,
Import, production and consumption of petroleum. 1396.
Imp: of cattle breeding. 1176.
Increased subvention to Orisea Government. 1485-36.
Increasing the production of salt. 1456.
Indian Consul-General at Kashgar in Sinkiang. 538,
Indians in Japan. 1246-47.
India’s bership of Int | Monetary Fund. 798,
Indc-Burma talks on Burma Land Act. 767.
Inventories of private properties of princes. 1294.
In in National Savings Certificates. 1291.
TIssue of import and export licenses. 525-26.
Jute production in India after partition. 826-27.
Labour Officers sent for training abroad. 1385.
Levy of a cess on sugarcane. 1453,
Licences for export of groundnut to Ttaly. 2129.
Machine for ing i 1 frém cattle dung. 2077.
Malpractices in production of boiled rice. 711.
Manufacture, import and distribution of Ammonium Sulphate. 840.
Manufacture of aeroplanes and spare parts. 824,
Manufacture of manures and chemical fertilisers. 1351,
Manufacture of pre-fabricated houses, 658,
Manufacture of wireless transmitters and radio equipments. 696-97.
Measures to check inflation. 28, 665.
Membership of IN.T.U,C., A.IT.U.C. and Socialist Group, 2120.
Merger of Sikkim. 1398,
Mini wages for industrial labour, 758.
National Cadets Corps. 441,
Negotiations for import of wheat and rice. 2280.
New works on South Indian Railwuy. 1466,
Nurses in Government hospitals contracting tuberculosis, 315.
Nutritive value of betel leaves, betel nute, and lime, 797.
Officers of the Press Information Bureau. 337.
Openin g of village post-offices. 1631.
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RANGA, PROF. N. G.—concld.
Question (Supplementary) by—concld.

Pension to families of deceased army personnel. 1800.
Periodicals for Gurkhas in Indian Army. 2194.
Posts of Regional Food Commissioners. 2082,
Price index of various commodities. 313.
Production and export of vegetable oils. 708.
Production and import of foodgrains. 482.
Promotions to posts of Sub-Divisional Officers in C. P. W..D. 1407, 2276.
Promotion to posts of Sub-Divisional Officers in C. P. W. D. 1407.
Railway line to Bastar State. 2070.
Protection to Indian attificial silk industry. 827-28,
Protection to sugar industry. 1165.
Purchase of foreign tinned foudstuﬁ'a 688.
8. sympat} among G servants. 443.
Ramapadasagar Project. 1252.53.
Repatriation of Indians from Malaya. 753.
Reporb of Beonomic Committee. 2.
bt of refugee i 758-59.
Resboratmn of abducted women. 1245-46.
Search of a Karachi-bound Greek ship-at Kidderpore Docks, Calcutta. 1423,
Selections made by F.P.8.C. for gazetted posts. 669.
Settlement re payment for Defence stores and installations loft by Britain. 2201,
Shortage of raw cotton. 2243,
Staff cars owned by Ministries of Food and Agriculture. 1445.
Staff training school of All India Radio. 1803-04.
re foreign in ts in India, - 1289.

Steps for increasing steel production. 1162.
Stocks of cloth with mills on 1st December, 1948, 166.
Stocking of the central reserve of foodgrains. 712.
Telephone Exchanges in Delhi. -480.
Theft of handgrenades from R.T1.°A. F. Headquarters at Palam. 1436.
Tractors for Bombay Province. - 2083
Trade agreements between India and Puk:sban 22%.
Treatment of land belonging to Nawab Sudakat Aliand Mr, Liakat Ali Khan in Dslhi Pro-

vince as evacuee property. 1796.
Unions and Federations of Railway Workers 2092.
Use of saloons on railways. 1611,
Visit of Afghan Trade Delegation. 1790
Visit of Indian Ambassador in Tarkey to Paris. 1788,
Waiting room facilities for third class passengers. 1469,
Remarks by re basing of questions on newspapar raports 813-14.
Supply of advance copies of to q 512.

RANGAPARA—
Question re—
Metre gauge Railway line betwaen —— and Tezapur. 369-70.
RANIGUNJ—
Question re—
Construction of Central Hospitals st
‘RANIWARA—

Question re—
Railway projects to connect Dessa with Kundla and ——, = 947.

RAO, SHRI B. SHIVA—

Question by—
Audit uheok on India’s expenditure abroad. 455-56.

Question (Supplementary) by—
Adulteration of ghea 1179.
Amount realised by D Is Divectorate from sales, 462.
Facilities for tical technical educati 1418. :
Import of foodgrams 1168.
Indians employed on staff of U. N. 0. 883
Integmtwu of South- Wast Aﬁ‘lca with Union of South Africa. ~ 862.
of pre-fabri d-houses. 1422,
Pubhcatmns of Ml
of

and O.P. Coal Fields. 1141.

istry of Inft ion and Broadcasting - 788:84
tools by Govi 1782-83. 3

Repnrb of Economy Gomnmittee. 2.

Securities from newspapers in Gentrally Admxmstered ‘Aveas. 1805. -

5 = =
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RAO, SHRI KALA VENKATA—

Question (Supplementary) by—

‘Wells sunk in arable areas. 1740.
RAO, SHRI, M. TTIRUMALA— 2 =

Question by— - 3
Captain of training Ship Dufferin. 1121,

Question (Supplementary) by—
Abolition of rickshaw-pulling. 2041.
Acquisition of land for Delhi Improvement Trust on Najafgarh Road. 919.
Activities of Communists in Hyderabad. 2185.
Agreements between India and Western Germany. 218-19.
Agreements reached at Delhi Inter-Dominion Conference. 206.
Applications for the I. A. 8. and I.P.S. 781
Appointments given to artists for programmes on A. I. R. 2053.
Augmenting water supply in Karol Bagh, Delhi. 2048,
Balance of paymente with U. 8. A. 2183, 2184. 4
Ban on Dawn. 2204.
Banana Research Station for Assam. 1332-33.
Cases referred to and disposed of by Income-tax Investigation Commission. 20.
Cattle Insurance. 1751.
Commisgioner General for Commercial and Economic Affairs in Europe. 2011,
Committee to enquire into the working of the Criminal Tribes Act. 343.

C

1 tea stall at Bilaspur railway station. 1331.

Communists detained by Government. 1703

Complaint books at Railway stations. 2065.

Cultural Attaches to Indian Embassies. 1894.
Decomposition of imported foodgrains. 2078.

Delegations and Goodwill Missions sent abroad. 873.
Delivery of air mail letters and telegrams by motor cycle messengers. 2235.
Departmental catering at Kharagpur railway station. 1765.
Dovelopment plan for Delhi. 1136.

Discouraging of commercial crops. 1750.

Dollar exchange facilities for India. 17,

Effects of Prohibition on health. 794,

Enquiry into conditions of agricultural labour. 1013.
Establishment of a radio equi;}:lm ent factory. 829.

Excavation of Vikramshila, B

agalpur District, Bihar. 2044,

Fire in upper class compartments in Grand Trunk Express. 1733,
Foreign tourist traffic. 7083.

General Elections. 1399,1400.

Help to cigarette industry. 1173.

Import duty on gold. 1716.

Import, production and consumption of petroleum. 1396,

Indians employed on staff of U.N.O. 883.

Indians mardoned in Toungoo District, Burma. 2013.

Indo-Japanese trade contracts. 1016.

Jute production in India after partition. 826.

License fee from Indian catering contractors on railways. 1757,
Licence holders of private radio sets. 1815.

Lottery to raise funds for rehabilitation of refugees. 1263,
Manufacture of soap. 2231.

Manufacture of synthetic dye-stuffs. 2238.

Men bers of Special Recruitn ent Board for I. A. 8. and LP.S. 1307
Ministers of different ranks in Governm ent of India. 1258.
Negotiations for obtaining steel from Belgium and other countries. 1352,
Occupation of M.C.A. quarters in new Delhi by non-M.C.A.5. 888-89.
Oilseeds Export Trade Advisory Council. 1901-02.

Overseas Shipping Corporations. 770. -

Packages in Central Lost Property Office of B.B, & C.I. Railway. 2241,
Personnel and purpose of Mission to Ethicpia. 1127.

Posts of Regional Food Commissioners. 2082,

Posts of Secretary and Deputy Secretary in Ministry of Health. 1717,
Production of ‘Inform ation Filws’. 9.

Production of Penicillin and anti-malarial drugs. 1861.

Production of Sann hemp. 185121.66

Protectio *“o sugar industry. $ g

Publicati .. of I%Jinjstry ofrylnfom ation and Broadeasting, 784.
Purchase ot Tmre Schewagar Museum. 2186,
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RAO, SHRI M. TIRUMALA—contd.
Question (Supplementary) by—conid.

Qualifying test for stenographers. 923.
Railway accidents. 173.
Railway line to Bastar State. 2070.
Ramapadsagar Project. 1252.
Rational distribution of salt on zonal lines. 1182.
Recognition of the State of Israel. 1400.
Recommendations of Panel on silk industry. 2234,
Recommendations of Priorities Committee. 799.
Recruitment to all-India Services from States. 1820.
Re-en ployment of Prof. G. D. Sondhi by All India Radio after superannuation. 1714,
Rehabilitation of refugees in Andan an and Nicobar Islands. 2187.
Relay of B. B. C. broadeasts by All-India Radio. 1293,
Release of Prof. Ibrahim of Hyderabad. 931.
Reorganisation of Foreign Publicity Service. 1124,
Replacing Kings effigy on coins and currency notes. 2049. =
Report of American Experts on development of ground water resources in Clangetic plain.

Reporting by public of cases of corruption on Railways. 691.
Requisitioning and allotn ent of houses to refugees in Delhi, 1244,
Restoration of disn:antled railway line in Madras, 706.

Robberies in running trains. 1747,

Saloons for officers in Assam railways. 1103.

Securities from newspapers in Centrally Administered Areas. 1805.
Selection and training of Indian Foreign Service personnel. 1779-80.1
Smuggling of goods by railway officials. 815.

Staff training school of All India Radio. 1803-04.

Steps to i prove condition of technicians. 2061.

Strength of States’ armies before merger. 1941.

Subsidy to Nepal. 1781.

Supply of bad rice to Andhra public. 1327.

Sydney Cotton’s flight over Indian territory. 876.

Trade Agreemen twith Russia. 1123.

‘Withholding of ted portion of pension. 1311.

Works of art and antiquities in Rajputana States. 1825.

RAO, SHRI 8. V. KRISHNAMOORTHY—
Question by—
Accidents to travellers on footboard of trains on E.I. Railway. 1632-33.
Facilities for export of safety matches. 1753-55.
Import and manufacture of machine tools. 1876.
Opening of village post offices. 1630.
Production, consumption and export of safety matches. 1753.
Purchase of machine-tools by Government. 1782-83.
Question (Supplementary) by—

Applications for import permits. 378.
Cases decided by the Incon e-tax Investigation Commission. 800.
Central Staff College for Railway Officers. 1160,
Commercial publicity for Indian goods in foreign countries. 522.
Commissioner General for Comn: ercial and Economwic Affairs in Europe. 2011.
Conferences held by the Ministry of Agriculture. 160.
Construction of a new ship-building yard near Calcutta. 948.
Developn.ent of a deep sea port between Cochin and Mormugao. 367.
Hstablishm ent of spa resorts. 1575.
Exchange of students with Russia. 2037.
Expendi on atomic r h. 1772,
Foodgrains imported from foreign countries. 472.
TForeigners served under Governm ent of India. 1417.
Improven ent of Cattle breeding. 1177.
Income and expenditure of Hindustan Aircraft Factory. 831.
Indian Peoples Fan ine Trust. 1749.
Integration of South-West Africa with Union of South Africa. 862.
Jute production in India after partition. 827.
Manufacture of aeroplanes and spare parts. 824.
Manufacture of pre-fabricated Houses. 658, 1422.
Manufucture of soap. 2280.
Manufacture of synthetic dye-stuffs. 2238.
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RAOQ, SHRI S. V. KRISHNAMOORTHY—contd.

Question (S 1 tary) by td.

Measures to check inflation. 665.

Negotiations for import of wheat and rice. 2260.
Newspapers served by Photographic service. 2053.

Oilséeds Export Trade Advisory Council. 1902. e
Plans for training of nurses. 2179.

Production and export of vegetable oils. 709.

Production and import of foodgrains. 482-83.

Production of penicillin and anti-malarial drugs. 1862.
Pratection to sugar industry. 1164-65.

Supply of Tatas” coal tar to distillers. 1968.

Training of pilots, ground engineers and technicians. 361.
T lation and exhibition of * Dy v Films ’.  2042.
Use of cattle dung as manure. 2076.

RAO, SHRI V. C. KESAVA—

Question by—
Absorption of certain classes of Government servants into permanent cadres. 1563-64.
Agricultural indebtedness. 1326-27.

Allowances to Maharajas from States after appointment as Governors. 2019,
Arrangements to make India self-sufficient in ammunition. 788-89.

Arrest of Mahe Mahajana Sabha workers by French police in Indian territory. 752.
Central Board of cottage industries. 739-40.

Cess on industry for higher seientific education and research. 1196.

Claims for damage to goods in transit on railways. 1085-86.

Colonisation of And and Nicobar Islands. 2025.

Complaint books at raitway stations. 2065.

Communists detained by Government. 1702-03.

Compensation to Indians for losses in Burma and the Far East in World War II. 1773-74.

Conditions of plantation labourers. 1885-87.

Conditions of service of Indian seamen employed in foreign companies. 2117-19.

Control on paper. 1458-60.

‘Criminal fribes. 1549.

Crop insurance. 1171.

Cultivation of finer varieties of cotton. 1085.

Cultivation of jute in South India. 1852-53.

Development of Employment Exchanges. 1888.

Development-of rubber industry. 1328.

Delivery of air mail letters and telegrams by motor cycle messengers. = 2234-35.

Deputation to Rustia to study method of tackling multi-lingual problem. 1054.

Direct shipping facilities between India and the West Indies.

Disabilities of Indian employees of Anglo-Iranian Oil Company. 878.

Distribution and production of salt at Sambhar. 1609, .

Distribution of agricultural machinery to provinces through stockist agents. 1054-56.

Bducation of‘the blind. 905-06.

Effects of Prohibition on health. 794-95.

Employment of child labour.  1996.

Enforecement of provisions of Electricity Supply Act. 1008-09.

EBaguiry from Trade Commissioners through Di G

Export and high prices of sugar. 965,

Export of handloom cloth to soft curreney arveas. 701-02.

Export of mica. 2120-21.

Export trade with France. 1126.

Eixtraction of power alcohol from neera. 1608.

Findings of Indian Merchant Marine Officers Committes. 1996-98.

Fishing with powered vessels. 1740-41. 3

Foreign tourist traffic. 702-03.

Formation of Overseas Shipping Corporation.. 1773,

Functions of Central Labour Advisory Council. 2126-27.

Future of Goa. 878-79.

Government advertisements in newspapers. 44445,

Government daitly farms in India.

Help to cigarette industry. 1172-73.

Housing facilities for industrial workers.. 879.

Import of beer from Norway. 1137-38.

Import of Isotopes from U. 8, A, 753.

Import of Norwegian apple juice. 1138.

Increase in crime in Delhi. 1700.01.

ial Intelligence. 1667.
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RAO, SHRI V. C, KESAVA— contd.
Question by—conid.

Indignstudents in Chinese Universities under Communist control. 1403.

Tnstallation of new radio stations. - 1703-04.

Laboratory to test foodstuffs for army personnel. 2034,

Lignite deposits in South Arcot District, Madras. 1360. {

Loans taken by Provinces from Government of India. 2031-33.

Loss of foodgrains due to locust-pests and rust. 1741-43.

Loss of foodstuff. 2234.

Lottery to raise funds for rehabilitation of refugees. 1262-63.

Major schemes of development. 1383.

Manufacture, import and distribution of Ammonium sulphate. 839-41.

Manufacture of cotton textile stores. 1853-54.

Manufacture of machine tools. 965.

Minimum wages for industrial labour. = 753-58.

National Cadets Corps. 440-41.

Nationalisation of private telephone con yenies. 965.

New Mint at Aliporg. 906-07.

Non-compliance with provisions of Factories Act, 1948. 1493-94.

Number of Government-owned buses plying in Delhi.. 1486.

Opium seized in course of smuggling. 1047.

Output of opium Alkaloid at GazipurFactory. 442.

Pension to families of deceased army personnel. 1799-1801.

Personnel and purpose of mission to Ethiopia: 1127.

Plans for training of nurses. 2177-79.

Plans to i production of ts.  1457-58.

Prevention of corruption in C. P, W. D. 1888:89.

Prevention of rinderpest. 1954. -

Privilege Ticket Order concession to non-Railway Government servants. 1048.

Production, import and distribution of iron and steel. 841-42.

Production of ¢ Information Films ’. 1797-99.

Production of Sann-hemp. 1851-52.

Production of synthetic petrol. 1743-d4.

Purchase of ships from U. S. A, for Indian Mercantile Marine. 1253-54. =
hi among G servants. 443-44,

. S. 8. symp ng
Ramapadasagar Project. 1251-53. 3 e .
Recalling of Indians serving abroad possessing high scientific and technical qualifications,

1665-66. ©
Recognised Trade Union Organisations, 1536-38.
R ition of an Indian ] by UNESCO. 442.

g Y.
Recommendations of Panel on Silk industry. 2233-34.
Recruiting m-las. 1418-19.
Refugees employed through the Special Employment Bureau. 1666-67.
Relay of B. § C. broadeasts by A. I. R.  1727.
Re-organisation of Central Secretariat. 1290, <
Re-organisation of Foreign Publicity Service. 1124-26.7
Repatriation of Indians from Malaya. 752-53.
R it t of refugee engij 758-59.
Resettlement of retrenched Government employees. 1549.%
Scientific research in Universities. s 2126,
Standardisation of salaries of teachers. 1560-63.
State Air Service to Far East. 1171-72.
Statistics e foreign investments in India,
Sugar products and confectionery industry. -
Supply of bad rice to Andhra public. 1327-28, L2
Training of R. I. N. officers and ratings. 908§
Universal Basic Education, 789-94.
Uplift of Harijans. 2019-25.
e ‘Working of Defence Science Organisation. 1609-10.
_Question (Supplementary) by—
Adult education. 1313. F
Amount realised by Disposals Directorate from gales. 462,
Animals from Pakistan for Government dairy farms. 465.
Appointments through Employment Exchanges. 520
Border raids by Pakistan trocps in Aseam. 656: =
Clause relating o Tnccme-tax in application forms for export quotas. 2134
Contribution to Commonwealth Agriciliural Bureau. 1606.
Delhi Municipal re-organisati Enquity Co I 780.
Digcontinuance of rationing of petrol. 1101. =
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RAO, SHRI V. C. KESAVA—contd.
Question (Suppl y) by td.

Electrification of railway line between Tambaram, Chingleput and Arkonam on M. and S, M,

= Rai l“‘r_ay. 1467.

T on atomic vl i
Expenditure on Employment Exchanges. 2109, s
Fish freezing plants from U. 8. A,  2063.

Five Year Milk Plan. 1072.

Foreigners serving under Government of India. 1417.

Harijan section of Ministry of Relief and Rehabilitation. 1405.
Licensed aviation companies. 1867.

Loans sanctioned by Industrial Finance Corporation. 1559, 1560.
Monopoly in salt trade. 1080.

Overseas scholars returned during 1948-49. 1574-75.

Passenger traffic on railways during 1948. 1159.

Purchase of ships for R. I. N. from Britain, 1424.
Recommendations of Profit Sharing Committes. 537.

Recognition of Foreign Publicity Service. 1125. %
Report of Economic Committeo. 3.

Requisitioning and all of houses to refugees in Delhi. 1243-44.
Selections made by F. P. S. C. for gazettad posts. 668.

Staff training school of All Tndia Radio. 1803-04.

Starting lotteries for rehabilitation of refugees. 2117,

Threatened railway strike and action against Commumists. 1113.
Trade with Tibet. 1771.

Taining of Officers for Indian Merchant Navy. 742,

Value of imported liquor. 1701.

RASHTRIYA SWAYAM SEWAK SANGH —
Question re—
1 ith

Action against printing presses, news-papers, ete, in 6!
ly Administered Areas. 787-88,

Arrest of volunteers in Centrally Admwinistered Aveas. 446.

sympathisers among Government servants. 443-44,

RATING(S)—
Question re—
Training of R. I. N. officers and ——. 906,
RATIONALIZATION— 5

Question re—
Development and —— of sugar industry. 1478-79.
Rational distribution of salt on Zonal lines. 1180-82.

RATIONING—
Question re—

Discontinuance of
Extension of

RATLAM—

Question re— 2
Late arrival of Frontier Mail at - 976,
Resumption of train service between —— and Ajmer. 847,

RAW MATERTAL(S)—
Question re—
‘Wagons for transport of
RAY, SHRIMATI RENUKA—
Question (Supplementary) by-—

of petrol. 1101-02.
system, 485-91.

for paper manufacture, 973.

ppo through Empl Bxet 520.
Conferences held by the Ministry of Agriculture, 161,
Delhi Municipal Re. isation Enquiry C i 780.

Expenditure on rehabilitation of Hast Bengal refugees. - 765.
Financial aid to refugees by Rehabﬂitatiol;g%‘inance Administration.
National Cadet Corps. 441,
Officers of the Press Information Bureau. 337.
Rehabilitation of refugees from Pakistan. 215.

rt of Economy Committee. 2.
Universal Basic Education. 791

in Central-

Volunteers arrested, detained and convicted in Centrally Administered Areas. 680,
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RAZAKAR(S)—
Question re—
Action against —— in Hyderabad. 6-7.
Arrest of — — and overhaul of civil administration in Hyderabad, 15.
Compensation to victims of atrocities in Hyderabad. 331, 1206-07.
Help to victims of —— in Hyderabad. 2224,
RAZOR(S)—
Question re—
Manufacture of shoes,
RECEPTIONIST(S)—
Question re—
Waiting rooms in Post Offices and —— at Delhi Telephone District Office, 355
RECIPROCITY ACT—
Question re—
Action against Soutk Africans under . - 1792.
RECOGNITION —
Question re— A
of Indonesian Republic and protest against Dutch action. 223.
—— of Israel state by Great Britain. 772:
—— of the state of Israel. 1400-01.
RECRUITMENT—
Question re—
Members of Special —— Board for I. A: 8. and I P. 8.  1307.
Military Recruiting Centres in Bihar. 682.
Promotions and—in Armed Horces. 1419,
Publicity among villagers of Government’s present policy' rogarding——+t0 Army. 681-82.
Recruiting Melas. 1418-19.
Reocruiting Melas held in 1948, 1829. I
Reocruiting t0 officers ranks in Armed Forces. 1419-20
—of Assistant Surgeons to British and Indiaa Military Hospitals, 1193-1201.
—of British personnel t0Armsd Forces Acadsmy and Indian Military Avalemy. 2)¥
—of Gorkhas in Army.  2046.
of Inspectorsand clorks in the Office of the Director of Civil Suppliss, Delhi.
1658-59.
of soldiers from Bihar. 1829-30.
—— to all-India services from States. 1828-29.
Rules for —— of inspectors of post offices and R. M. 8. 1970-71.
REDDY, SHRI H. R. GURUV—
Question (Supplementary) by— =
Accidents to travellers on footboard of trains on E. I. Railway. = 1633.
Expenditure on Bmbassies and High Commissioners’ Offices.  1995.
Ponsion to families of deceased army personnel. 1800.
Production of gypsum. - 1664.
Production of  Information Films’. 1799. -
Re-employment of Prof. G. D. Sondhi by All India Radio after suporannuation. 1714.
Rehabilitation of rafugoes in Anddman and Nicobar Islands. 2187.
RE-EMPLOYMENT—
See ““ Employment .
REFINERY(IES)—
Question re—
for imported Crude oil. 762.
REFRIGERATOR(S)—
Question re —
Allobment of coment, iron and steel for constraction of refrigeration plants. 1649-50.
REFUGEE(S)—
Question re—
Acquisition of land for building houses for ——. ~516-18.
Allocation of —— to Provi and States. 1775-77.
‘Allobment of houses to —— in Delhi. 1874-75.

, and piercing saws. 2251-53.
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REFUGEE(S)—contd,
Question re— contd.
All t of residential and b premizes t6 refugees in Delhis: 1689-90.]
A 't of value of i wvable pmpernes of om Pakistan. 235.
Census and rehabilitation of 26-37.

Collection of funds in U. §. A. and U. K. for rchabilitation of ——-. T43-46.

Dea.th ofa girl injured by car. 1600.
ofurbtm im ble property of ——. 413,
E diture on displaced and houses constructed for them. 2017-187]
Expenditure on relief and rehabilitation of 881.
Facilities for students. 1697-98.
Facilities to from Pakistan-held territory in Kashmir. 1020-21,

Financial aid to by Rehabilitation Finance Administration. 1054-55.
Fixation of pay of displaced teachers.— 1721-22, 1732.

General Provident Fund Accounts of officials. 1194,

Government quarters occupied by 533-34.

Highly qualified registered with Spe
Houses and shops for in Delhi. 231-32.
Houses built for from Pakistan. = 1999-2001.
Houses for —— under Shadipura Northern Extension Scheme. 383-84,
Housing scheme for Sind —— at Udaipur. 214.

ial Employment Bureau. 1689-1732.

Hunger strike by Sindhi Harijan —— in Sabarmati and Ahmedabad. 93536,

Influx of from Pakistan. 403.
Loss to in the Bombay cyclone. 1491-92.
Lottery to raise funds for rehabilitation of

1262-63, 2117.

Mobile Employment ;Exchnnges and cottage industries for
Non-Muslim shmir. 1687-88.
Organisations domg relief work 397-98.
Permanent rehabxhtahon of 235.43.
Production of Inc cortificates by leaving Pakistan. 1686,
Records of service of —— Govarnment officials. 400 01 ” g
= employed through the Special Employment Bureau. ~ 1666-67.
~—— in Delhi and allotment to other provinces. 1026.
—— matriculates appointed as postmen in Delhi. — 980.
~—— sleeping on pavements. 1271-72.
_ Rehabilitation of 235-43.
Rehabilitation of —— and Town Planning Schemes.  382-83. =
Rehabilitation of —— from East Bengal.  217-18, 545-46, 763-65, 771-72, 1019-1126

1133-34, 1509.
Rehabilitation of from Kashmir. - 1206’
Rehabilitation of —— from Pakistan. 214-16.
Rehabilitation of from Western Pakistan Canfonments. 1247.48,
Rehabilitation of
Rehabilitation of —— in Bharatpur State. 2161-62. -
Rehabilitation of —— teachers. 16¢8-99.

759-60+

-in Andaman and Nicobar Islands. 802-03, 806 2186-88.7 ]

Be!;mneratmn to avmtmn compamneforhelp in Kgshinirop ionsandin r

1869-7 s

Bepatmmon of —-'ﬁbm Kashmir. 1801, -
and

ot t of houses to in. Delhi. 1243-44.

Reservation of townships for
Resettlement of engineers. 9.
Resettlernent’ of —— in their original homes. 1898,

Government employees in Delhi, 244.45.7

Returning facilities to —— from Pakistan-held temtm-v in Kashmir. 1020-21,

Schemes of Provincial Government for housing
Townships for in Delhi. 1669-72.
Unauthorised constructions in Delhi. 2209.%
Vocational training centres for 396-97. 7

See also ** Evacuee(s) ”.

also * Non-Muslim(s) ™. [
REFUGEE CAMP(S)— 2

Question re—]
Camps for refugees in United States of Rajasthan. 2146-47.
Closing of Delhi ——.227-28.
Dispersal of refugees in camps. 1261."
Expenditure on camps and employment of refugees in Government service,
Expenditure on , educational institutions and loan advances.  1029.
Hunger strike by refugees in Kingsway Relief Camp. 160293,
Number of refugees in ——. 1508-00.

% Refugees in Camps in C. P. and Berar. 2166.

i

1026.
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REFUGEE CAMP(S)—contd.
Question re—contd.
Refugees in camps in Delhi and Ajmer-Merwara. - 2166.
Refugees in camps in Madhya Bharat and Matsye Unions. 2167.
Refugees in campsin U. P. 2167
Refugees in Okha transit camp. 1783-84.
Refugees living in camps in Bombay. 1686-87.
Rehahilitation of refugees in camps. 211-13.
REHABILITATION—
Question re—]
Appointment of Ch. Faiz Ullaha Khan as —— Secretary in Kashmir. 12006.
Cabinet level relief and —— Committee. 773.

Trregularities in handling of Finances allotted for Relief and —— in Bharatpur State.

2162,
‘Non-Muslims left in Pakistan and expenditure on . 229;
of Hindus from Hyderabad. 2
Resettlement of demobilised medical personnel. 796.
Resettlement of refugegs in their original homes. 1898.
See also ** Refugee(s) .
REHABILITATION FINANCE ADMINISTRATION—
Question re— o
Financial aid to refugees by —. 1054-55.
Loan applications received by —. 331-33, 2268-69.
Loans granted by . 1604,
RELIEF AND REHABILITATION, MINISTRY OF—

Question re—

Expenditura of 775.
Harijan section of 1401-06.
Meetings of Standing Committee for . b4b.
REMITTANCE(S)—
Question re —
—— from Indo-China. 1900-01.
RENT(S)— .
Question re—

TEnforcement of House —— Control Act in Cantonments. 1316.
for houses in Jubbulpore Cantonment Area. _ 2218

%%Zs allowance paid to Government servants in Delbi. 1665.
REPARATIONS—
Question re —
—— from Japan. 1680-81.
REPATRIATION—
Question re—

of Indians. 776-78,

Political unrest in Burma and

~ of Indians from Malaya. 752-53, 1255-56.

—— of Indians in South Africa. 882.
of unemployed Indian labourers from Burma, 530.

. REPRESENTATION—
Question re—
India’s on International Court. ~2003. -
Statutory bodies on which Legislature is represented. 2149-61.

REQUISITIONING—
Question re—
Buildings requisitioned for use of y
De-requisitioning of lands and buildings in Assam.
Houses requisitioned in Delhi. 1408-09.
Premises requisitioned in Bombay and Delhi. 379-81.
and allotment of houses to refugees in Delhi. 1243-44.
of houses in Daryaganj, Deléni. 1565.
‘| bl Hicar t

£ military personnel.  1031-32.
458.

— of imr prop 1195. =
Resi ial houses requisitioned by the Collect of Delhi. 2225.

See also ** Acquisitioning .

—
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RESEARCH(ES)—
Question re—

Benefit to cultivators from —— in agriculture. 1987-88.
Cess on industry for higher scientific education and —. 1196.
Indian Jute Mill Association—— Institute. 1877.
Organisations for—— on crops. 1361.

‘Ogress in—— on maize crop.  2095.
—— for evolution of Basic Hindustani. 1569,
~—— in agricultural pests and plant diseases. 1344-48
—— in effects of tobacco on human system. 2189.

in manufacture of radio valves, = 2148,

— on effect of vanaspati on human beings.  1377.
Scientific in Universities. 2126.

RESERVE BANK OF INDIA—

See ““ Bank(s) .
RESETTLEMENT—

See “ Rehabilitation .
RETIREMENT—

¢¢ Superannuation .

RETRENCHMENT—

Question re—

Continuity of service of retrenched persons on re-employment. 1440-41.
Reduction of Indian Army and establishment of Territorial Army. 1441.
of temporary personnel. 1667-68, 2272.
See also *“ Demobilisation .
REUTERS—
Question re—
Visit of
REVENUE(S)—
Question re—
Receipts from air surcharge on letters and post cards. 1936-38.
from and prohibition of poppy cultivati 8-9.
from enhanced Excise Duty on tobacco, cigarettes and tea. 1086.
—— from import tax on silk yarn and'silk fabrics. 1225-26.
~—— from trunk telephone calls. 2231-33.

REWA—
Question re —
Detention of Ex-Maharaja of-
REWARD(S)—
Question re— ,

—— to employees for suggestions for economy for improvement in Posts and
Telegraphs Department. 1476-77.

Mission to India. 805.

430.

RICE—
Question re—
Malpractices in production of boiled ——. 709-11.
Negotiations for import of wheat and . 2259-61.

Nutritive value of sun-dried—— and parboiled —— and storage improvements. 353-54,
~—— imported from Burma. 2088-80.
production in Assam. 974.
Supply of bad: to Andhra public. 1327-28.
Supply of bad —— to South Indian States. 712-13.
See also “ Foodgrains .
RICE-BRAN—
Question re—
Import of —— from Burma. 528-29.
RICKSHAW(S)—
Question re —
Abolition of——pulling. 2040-41.
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RIFLE(S)—
See *“ Arms .
RINDERPEST—
Question re—

Prevention of —. 1954.
Production of vaccine . 1654-55.

See also ““ Pest(s) ”.
RIOT(8)—

Ses “ Disturbance(s) .
RIVER CRAFT(S)—

Question re —

Naval on Brahmapubra. 1424,

RIVER VALLEY PROJECT(S)—

See ** Projects . o
ROAD(S)—

Question re—

COonstruction of national highways. 981-83, 1089.
Expenditure on constraction of in Jammu and Kashmir State, 915.
Funds for construction of national highways and ——. 1918-19.
Highway between Port Kandla and Ahmedabad. 1990.
Motor from Shillong to Agartala. 2261-62.
Return of ——, buildings and forests to Himachal Pradesh. 921-22.
development. 1860-61.
—— link between Siliguri and Assam via Cooch Bihar. 975.

ROBBERY (IES)—

Question re—
in running train., 1746-47.
ROHTAK——

Question re—

Disparity in prices of gram in and Delhi. 999-1000.

Post Offices for villages in district, East Punjab. 1098.
ROWAN, CAPTAIN F. H.—
Question re — :
Unaubthorised sale of R. A. F. aircrafts by——.. 1073-74.
ROYAL ASIATIC SOCIETY— .

Question re
Grant to Bombay branch of ——. 1437-38,

RUBBER-- s
Question re—
Development of industry. 1328. -
Reprosentation from United Planters Association of South India re accumulation of-
stock. 1834-35.
Scheme for making India self-sufficient in —— products. 1074-75.
RUBBER TYRE—
Question re —
Establishment of
RULERS OF STATES—
See “ Prince(s) .
RULING (8)—
Ses “ Spoaker, Mr.”
RUPEE— >
Quoestion re —
© Rab2 of acshaazy of — —iabo Sterling. 1933-34.

factory in Travancore. 1607-08.
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RURAL AREAS—
Question re—
Installation of telephones in . 506.
Plaglieity among villagers of Government's present policy regarding recruitment to army,
1-82.
Production of electric encrgy and supply to ——. 1134.35.
Telephones for 736.
RURAL POST OFFICE(S)—
See ““ Post Office(s) .
RUSSIA— g
Question re—
Deputation to
Exchange of students with
Trade Agreement with Sl 3
Treaty of friendship and commerce with U. 8. 8. R. 1503,

o study method of tackling inulti-lingual problem. 1654.
2034-37.

S

SABARMATI—
Question re —
Hunger strike by Sindhi Harijan refugees in —— and Ahmedabad. 935-36.
SABATHU— 3
Question re —
Government buildings lying vacant in —— Cantonment. 2208,

SADAKAT ALT, NAWAB—
Question re —
Treatment of land belonging to — - and Mr. Liakat Ali Khan in Delhi provines as
evacuee property. 1795-96.
SAHAY, SHRI JADUBANS—
Question hy—
Construction of bridge over Ganga at Patna. 194-95.
Construction of bridge over river Koel, Bihar, 196-97.
Development of atomic energy. 243.
Establishment of a Forest Research Institute at Ranchi. 195.
Land roclamation and supply of tractors in Bihar. 195.96. ]
Model aeroplane clubs in colleges. 196.
Repatriation of Indians in South Africa. 882.
Stipends to students of Dehra Dun Military College. 333-34.3
Telephone connections to private subscribers in Patna. 1187,

SAHU, SHRI LARSHMINARAYAN—
Question by—

Action against South Africans tnder Reciprocity Act. 1792.
Aeroplane crashes. 506-07.

__Age limit for retirement of Posts and Telegraphs Departiment employees.  1988.3

griculbural and Veterinary cclleges for Utkal University. 319,
owances of Guards working on Small Quick Transit Trains. 1648-49, 2277.
Amalgamation of Indian and European institutes on B. N. Railway. 176.
Appointment of a Minister for Plebiscite in Kashmir. 789,
Appointment of All India Radio Correspondents in provinces. 446.
Appointment of Mr. 8. S. Bajpai to Indian Embassy in France. 542433
Appointment of working journalists in various departments. 1715,
Arrest of R. 8. S. volunteers in Centrally administered areas. 446.
hip of Indian Agricultural R h Insti to graduate workers. 353,
Attack on Rajaori (Jammu) by Pakistani raiders. 2217.
Bauxite in Korlapat Hill, Kalahandi State, Orissa. 1281.
Benefit to cultivators from researches in agriculture. 1987-88.
Bhubaneswar as a halting station for Caleutta-Mad ras air mail service. 713-14, 987.
1 I tioat: C ol

es decided by the In 799-800.
Census of unemployed persons. 1059, =
C ication from Gove: of Assam re cunotrol of production of opivm. 917

umption of Blang, Charas, and Ganja in Centrally administered areas. 917, 155_2-58—




INDEX TO CONSTITUENT ASSEMBLY (LEGISLATIVE) DEBATES. 173

SAHU, SHRI LAKSHMINARAYAN—con#d.

Question by—conid.
Copper mines in Dhalbhum. 1152.
Curtailment of Post-war Development Schemes. 1060.
Defonce of east coast of India against naval attacks. 799.
Departmental and extra departmental Post Offices in Orissa. 1767-68.
Detention of railway vans carrying insured articles in Pakistan, 202-03.
Dovelopment of Balasore port in Orissa. 726.
Diplomatic posts created after 15th of August, 1947. 228.
TEducationists sent abroad for study of adult social education systems. 319-20.
Bxpenditure on Post-War Reconstruction Schemes. 685, 2270.
Expenditure on Provincial Governors. 446-51.
Foodstuff left by U. 8. A. 2240.
Grant to Delhi University for establishment of a Tuberculosis Institute. 318-19.
Grants given to Lakshmi an Institute of Technology, Nagpur. 2212.13.
Houses for refugees under Shadipura Northern Extension Scheme. 383-84.
TImport of foreign liquors and prohibition in provinces. 9-12,
TIncorporation of South West Africa in Union of South Africa. 2145.
I d subvention to Orissa Gov 6. 1435-36.
India’s trade with Canada. 2144,
Tron and coal mines of Telcher (Orissa). 1193.
Kalinga Air Lines. -
Toans from International Monetary Fund. 914-15.
Loans to Jammu and Kashmir strte. f
Loss of life and property in Kashmir. 676-77.
Maintenance of a pipe band by B. N. Railway. 175.
Moasures for abolition of begar, 243.
Medium of instructions in Universities. 2212.
Memorial to Hindus of Rajaori Jammu. 2217.
Mineral deposits in Singbhum District, Bihar. 1150-51.
Mineral deposits of Gangpur State (Orissa). 1151-52.
Mineral resources of Mayurbhanj State (Orissa). 1152-53.
Naturalisation and immigration laws for Indians in U.8. A, 2144,
New Post Offices, Telograph Officos and Telephone Exchanges in Orissa and Orissa States.

New railway lings for Orissa and Orissa States, 987-88.
Newspapers and periodicals suspended in 1948. 1068.
Nutritive valus of sun-dried rice and parboiled rice and storage improvements. 353-54.
Objoctions by whisky manufactures association London for placing orders with Mr: Butler,
403-06.
Officers and labourers employed in Daduma and Hirakud Projects. 767.
Oils used in soap industry. 2084.
Overcrowding in Railway Trains. 507-08."
Passenger traffic earnings on railways. 185.
Patents taken under Indian Patents and Designs Act. 726,
Potrol to visitors of Jaipur Session of Indian National Congress. 366-67.,
Planters Association and Labour Organisations of Tea Estates. 539-40.
Postal Insurance Fund. 1658.
Preservation of Mc ts and Arghaeologi 1 Excavations. 1317-18.
Private properties of Rulsts of Indian States. 670.
Private properties of Rulers of Orissa State. 1058.
Processing of oil cakes. 2088.
Production and ption of indigenous detergents. 2084.85.
Production, consymption, import and export of oilseeds. 2101-03.
Publieations by Indian Council of Agrienltural Research, 1108.
Recruitment to All-India Services from States. 1828-20.
Rehabilitation of refugees and Town Planning Schemes. 382-83.
Repairing of Chowdwar Aerodrome in Orissa. 8.
Result of F. P. S. C. examination for R.I. N. Commission. 1924-25.
Retired and superannuated persons employed in Ministry. of Agriculture. 1987.
Revenues from and prohibition of poppy cultivation. 8-9.
‘Scales of pay of Stenographers on railways . 1648.
Sch of assisted emiaration of Indians from South-Africa,  1792.
dustrial ducti 176-85.

‘Short term plan for i Pr
Survey projects on B. N. Railway. 185.
Trade sanctions against South Africa. 1791 —
Use of Gopalpur Port in Orissa. 893. s

Use of oil cakes as manure. ~2085-87.
World production of opum and prohibition in India. 346-18.
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SAHU, SHRI LAKSHMINAR AYAN—conid.
Question (Supplementary) by—
High prices of salt. 1450-51.
Plans to increase production of cocoanuts. 1458.
Prevention and cure of leprosy. 1558.
Technical staff in Agricultural and Animal Husbandry Divisions of I. C. A. R. 1107.
SAKSENA, PROF. SHIBBAN LAL— =
Question by—
Abolition of special pay to Class IV servants.  2223.
Abolition of titles conferred by British India Government. 2268.
Effect of Government’s announcement on emoluments of Railway Running Staff. ~373.
Government of India Pensioners. 2214-15.
Rules for recognition of Union of Workers on Railway. 2089-90.
Statutory bodies on which Legislature is represented. 2149-61.
Unions and Federations of Railway workers. 2090-92.
Question (Supplementary) by—
Abolition of Istimrardari and Jagirdari systems in Ajmer-Merwiira. 2239.
Cattle insurance. 1751.
Central Pay Commission R dati on pany-owned Railway 1631.
Compensation to Indians for losses in Burma and the Far-East in World War IL. 1774.
Conditions of service of Indian seamen employed in foreign companies. 2118,
Cultivation of jute in South India. 1853.
FEngineering personnel in M. E. 8. 1437,
Teave terms of extra-temporary employees. 2190.
Licence fee from Indian catering contractors. 1757.
Qualification< of a Civilian Store-keeper in R. I. A. F. 2192.
Reoganisation of R. I. A. F. Bquipment Depots on civilian basis. 2191.
Seales of pay of stenographers on Railways. 1648.
SALARY—
See “ Pay(s) .
BALEM—
Question re—g
Reports of American experts re Iron Ores in Sandur and ——. 1762-63.
SALOON CARS—
See  Railway Coaches ”.
SALT—
Question re—
Co-operative Societies of producers. 494-96.
Distribution and production of at Sambher. 1610
Establishment of industry in Bharatpur. 2250.
High prices of . 1448-51.
TImport of - from Pakistan. 1957-58.
Increasing the production of: 1455-57.
Manufacture of by private individuals. 1656.
Manufacture of in Orissa on co-operative basis. 174-75.
Monopoly in trade. 1078-80.
Office of Controller. 1873.
Price of —. 1076-78.
Rational distribution of on Zonal Lines. 1180-82.
Recommendations of Experts Committee. 197,
—— manufacture at Kharagoda. 2253-55.
Supply of Bombay to Jubbulpore and U. P.  2256.
Supply of from Kharagoda. 2256.
Zonal system for distribution of ——. 2256.
SALT EXPERTS COMMITTEE—
Question re —
Recommendations of ——. 197.
SAMANTA, SHRI SATIS CHANDRA—
Question by—
Appointment of Minister for Plebiscite in Kashmir. 769
Booking of mat and betel leaves on B. N. Railway. 1872.73.
to Messrs. Ballavd on B. N. Railway. 1364-65.
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SAMANTA, SHRI SATIS CHANDRA— contd.
Question by—contd.—
Control over Nuncowry group of islands and Great Nicobar Islands, 1440,
Demolition of houses in Andaman Islands. 1439-40.
Improyement in yield of paddy and wheat. 2103-08.
Licences for fishing at Okhla. §792-93.
Loans to Jammu and Kashmir state. 676.
Loss of life and property in Kashmir., 676-77.
M to i food producti 1083-84. |
Measures to increase yield from land. 1857-59.
Patents taken under Indian Patents and Designs Act. 726, 1
Production of improved seeds. 1369-72.
Requirement and production of foodgrains. 1081-83.
Retirement benefits and gratuity in cases of p ture death of G b servants. 1920
Tonga rates in Delhi. 1577-79.
Water charges from occupants of *“ C ** type chummeries in Lodi Road, New Delhi,
1784-85. .

Question (Supplementary) by—
Construction ot a new éhip building yard near Calcutta. 948,
SAMBHAR LAKE— =
Question re —

Distribution and production of salt at——. 1609.

SANDUR—

Question re —
Report of American experts re Iron Ores in—— and Salem. 1762-63.

SANITORIUM (IA)—

Question re —
Tuberculosis

in Central Provinces. 2217,

SANSKRIT—

Question re— F
Foreign students studying —— in Indian Universities, 2059,

Revival of learning. 800-01.
SANSKRIT DOCUMENT(S)—
Question re —
Ancient in Jogjakarata. 1911-12. ]
SANTA CRUZ—

Question re—
Develop t of Inb tional Aerodrome at ——, Dum Dum and Palam. 823,
Development of Air Port. 809,
aerodrome. 1626.
SARWATE, SHRI V. 8.—
Question by—
Late arrival of Frontier Mail at Ratlam. 976,
Question (Supplementary) by—
Plans for training Nurses. 2179.

SATISH CHANDRA, SHRI—
Question by— -2
Food delegations sent abroad. 731-35. 2 o
i icipati Political Parties in Trade Union Movement., . =
ll;:hcyvﬁ gﬁ?v‘::%‘g‘:«;aogf lgimctore.te of Foodgrains Movement from headquarterss 1369,
Tmné,g ‘Unions and All India Trade Union Federations. 1029-30.
Travelling allowances to officers not entitled to go by air. 846-47,

SATROAD—
Question re — :
Railway level crossing on kacha road from —— to Dabra. 1876,
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SATAYANARAYANA, SHRI MOTURI—
Question by—
Banks de-scheduled and polioy e private Banks, 1197-98,
Cattle census. 1336.
Cattle insurance. 1750-51. -
Cattle shows. 1470.
Country-boat building industry and inland waterways. 844.
Crop insurance. 1749.
Discouraging of commercial crops. 1750.
Education to farmers in rearing cattle. 1333-35.
TEncouragement to coastal traffic. 1018.
Encouragement to ship-building industry. 1018.
Expenditure on ¢ Grow More Food ’ campaign. 1340-41.
Expenditure on railway employees. 1549.
Foreign students studying Indian culture in India. 1567-68.
Import of pure ghee and butter. 1471-72.
Tmprovement of cattle breed on regional basis. 1335-36. =
Tmprovement of cattle breeding. 1175-77.
TInauguration of large and small scale dairy farming. 1613-21.
Indian People’s Famine Trust. 1748-49.
Land brought under cultivation. 1623-26.
Literature for improvement of cultural relation with foreign countries. 1443.
Major irrigation projects under construction. 1497-98.
Motor boats for passenger traffic on inland waterways. 844-45.
Paddy lands. 1621-23. =
Production of vanaspati and its effect on health. 1470-71.
Steps to improve cultural relations with foreign countries. 1427-28.
Steps to increase the production of fodder. - 1338-40,
Question (Supplementary) by— .
Development of Tapioca cultivation. 1641.
Investments in National Savings Certificates. 1202.
Tate arrival of frontier mail at Delhi. I737.
Opening of village post offices. 1629.
‘Publications of Ministry of Information and Broadcasting. 784.
Scheduled and non-Scheduled Banks. 1802.
Universal Basic Education. - 792.
‘Wells sunk in arable areas. 1740,
‘SAUGOR—
Question re—
Construction of subway at —— station. 1766,
Funds for University of 1718-19.
Passenger air service through —— . 1654
SAW(S)—
Question fe—
Manufacture of shoes, razors, and piercing ——. * 2251:53.
SCALE(S) OF PAY—
See “Pay .
SCHEDULED BANK(S)—
See “Bank(s) ”.
SCHEDULED CASTE(S)—
Question re—
Distribution of scholarships. 22-24.
— candidates returned from foreign studies. 910-13.
Scholarships to East Punjab —— students. 1916-17.
SCHOLAR(S)— =
- See * Student(s) .
‘SCHOLARSHIP(S)—
Question re— e x 8
Distribution of scheduled castes ——. 22-24.
Foreign for study in subjects other than medicine. 342.
New scheme for award of for studies abroad. 1037-42.
Overseas awarded to students from States. ~1585-07.
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SCHOLARSHIP(S)—contd.
Question re—econtd.
—— to East Punjab scheduled castes students. 1916-17.
— to foreign students for studies ip India. 1568.
Stipends to Indian students by foreign countries. 1203-05.
Stipends to students of Dehra Dun Military College. 333-34.
SCHOOL(S)—
Question re—

Domestic Science in Delhi Girl —. 935.
Grants-in-aid to in States. 1584-85.
Military training in secondary ——. 1579.
Naval —— at Cochin. 1205-06.

Schools in Delhi. 2213-14.

See also * Educational Institution(s)”’ and also “ College(g) *'.
SCIENCE INSTITUTE, INDIA—
Question re— E
Report of Reviewing C ittee of , Bangal 805-06.
*  SCIENTIST(S)—

Question re—
Recalling of Indians serving abroad posscssing high scientific and technical qualifications.
1665-66.

8COUT(S)—!
Question re—
Amal tion of Hindustan — A iation and Boy
SCRIPT(S)—
Question re—

Association. 1414.

Regional 1 in D gari as University language. 434-36.
—— used in Railway station name boards. 1479.
SEALDAH DIVISION—

Question re—
Pay scales of Headmates in —— of E. I. Railway. 1654, 2277.

SEAMEN—
Question re—
Conditions of service of Indian —— employed in foreign companies. 2117-19.
SEARCH—
Question re—
—— of a Karachi-bound Greek ship at Kidderpore Docks, Calcutta. 1423.
—— of Master Tara Singh at Narela. 1582.
SECONDARY EDUCATION—
See ** Education .
SECRETARIAT—
Question re—

Abolition of posts of Assistant Secretaries in Central —. 26.
o Appointment of candidates qualified in Ministerial Service (Third Division Examinationheld
in 1947). 2211
1 Holding of meetings and distribution 6f handbills by Government, servants in ——. 1825.
Issue of instructions re age of retirement. 2277. 3
Number of Government employees and expenditure on them. 2028.
P ¢ i b i Assistants in Ministries. 2215. Z

1290.
porary 1. 2272.
Temporary employees qualiﬁfad in Ministerial services third division examination. 2210.
Transfer of certain officers from Delhi and Simla. 1115-16.
See also * Ministries ”. 3
SECRETARY (IES)—
Question re—
Appointment of Ch. Faiz Ullaha Khan as Rehabiljtation —— in Kashmir. 1206.
Appointment of Private —— to Ambassadors. 768. S
Posts of and Deputy Secretary in Ministry of Health. 1717,

P d P
Re~0rgnnisaﬁi0n‘::f Central
RotrensLment of t
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SECRETARY OF STATE—
Question re—
Former Services. 2223.
See also “Service(s)”,
SECUNDERABAD— =
Question re— =
Constitution of Cantonment Boards in and Mhow. 1935-36.
SECURITY(IES)—
Question re—

Restoration to Hyderabad of “Government of India ——"? transforred to Pakistan. 21-22.
from newspapers in Centrally administered areas. 1804-08.
of Nawab of Junagadh. 1697,

SECURITY COUNCIL—
See “United Nations Organization”.

SECURITY PRINTING PRESS—

Question re— -
Machinery for ,» Nasik for printing stamps. 909-10.
SEED(S)—
Question re—
Analysing and testing of forest ——. 1855.

Import of vegetable mother——. 1166-67.

Procurement and storage of grains. 1188.

Production of improved . 1369-72.

Specialised crop 1080-81.

Stopping of supply of Coffee to Co-operative Societies. 1470,

Technical Adviser for decortication and Tefining of
SELECTION(S)—

Question re—

Candidates interviewed and selected by ¥.P.8.C. 2026-28.
Examination for of Assi to fill p i 2215.
Regular and Temporary Commission granted since 15th August 1947. 2059.
and training of Indian Foreign Service personnel. 1779-80.

made-by F.P.S.C. for gazetted posts. 667-69.
SENIORITY—

Question re—

Instructions regarding ion of —— and absorption of “India Opted”
Government employees. 1942.

SERVICE(S)—,

Question re—

-

Cases of corruption in 1053-54.

Concession of premature retirement to Kuropean Officers of Non-Secretary of State——,
662-63.

Continuity of- of retrenched persons on re-emnployment. 1440.41.

Corps of Mechanical Engineering in army. 3

Discharge of Indians from Burma Government ——. 1021-23.

Expenditure of camps and employment of refugees in Goyernment ——., 1026.

Expenditure on Capital works, Supplies and —— to Kashmir. 25.

Expendit}xre.an each category of under Central Government, 1942,

Terms and "?fmr:;'g,h of Noalons Cott ngons ia Tadis, 1809,
SESAMUM OTL—
Question re — 2
Mixing of with venaspati. 1372—75.
SESSION(S)—
Question 7e —

Delegation to next —— of General Assembly of U.N.O. 1896-07.
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SETH, SHRI DAMODAR SWARUP—
Question by—
Absorption of personnel from Pakistan opting India. 1314.
Acquisition of barracks at Anand Parbat. 1278.
Age of rebi it of Mi ial Groverr ¢ gervants, 1314-15,
Agmarking and standardisation of Indian wool. 1365-66. : g,
Agricultural Marketing Adviser’s visit 40 1.8.A."in connection with Indian Wool Trade:
1367.

Allotment of cement, iron and steel for construction of refrigeration plants. 1649-50. '
Arms and ammunition lying in Indonesia. 2058-59. S
Assistant A Officers, A tants and Clerks in Railway Audit Department. 933~

35,
Audit of receipts and expenditure on Railways. 2211.
Ban on use of loud speakers in Delhi. 1598-99.
Blackmarketing in kerosene cil. 989, 1147.
Cases of corruption in various Ministries. 1059.
OUompensation to victims of Razakar atrocities in Hyderabad. 1206-07.
Construction of houses in Basti Than Singh Nagar Karolbagh, Delhi. 773, 932,
Constitution of Warks Committee of factories. 773-T4.
Contractor for tonga stands ab Delhi Main Station: 1368,
Domestic Science in Delhi Girl Schools. 935.
Enforcement of House Rent Control Act in Cantonments. 1316,
Firearms licenses issued in Delhi from August to Deeomber, 1947. = 1068,
Fixation of prices of cloth. 988.
Fixation of price of imported bicyeles. 1989,
Government servants taking part in activities of AkaliParty. 1598,
Import and sale of foreign cloth. 988, 2271.
Industries recruiting labour through contractors. 773. : :
TInstructions regarding fixation of seniority and absorption of ‘India Opted” Government
employees. 1942.
Muslim houses sealed by Custodian of Evacuee Property, Delhi, 1023-24.
Publications proscribed in Delhi. 1207-13.
Purchase of land by District Magistrate in Delhi. 1441.
Revision of Rules of allobment of Government quarters. 541,
Sale of graded wool in U.8.A. -1366-67.
Shifting of Railway Clearing Accounts Offige from Dethi. 1367
Transport of wheat-fron East Punjab and U.P. to Delhi for personal use. 2096.

SHADIPURA—
Question 7e—
Houses for refugess under—— Northern Extension Scheme. 383-84.

SHAH, PROF. K. T.—
Question by— [ ]
Acquisition of Rajkat acrodrome by Government. —1184.85.
Administration of Kutch State. 801.
Aerodromes in Provinces and States. 1184.
Aircraft purchased from disposals. 1868-69.
Aluminium production in O.P. ang Berar. 1760.
Arrears of Income-tax. 677-79. = 2
Arrears of income-tax, super-tax, Corporation tax of evacueesto Pakistan. 1540, <
Book value of stores in various Ministries. 3
Civil and Military stores supplied to Government of Jammu and Kashmir. 730, 806-07.
‘Collection of srrears of Income-tax. 679-80.
Countries carrying mail by.air withoup surcharge.  1990.
st ablishment of aluminium factory in €. P. and Berar. 1759.
Future of Kutch State. 801-02.
Lioensed aviation eompanies. 1865-68. =
Night air-mail seryice. 1870-71.
‘0 -rerseas Shipping Corporations.  769-70. -
Policy re aviation enterprise by Joint Btock Companies. 1869.
Postcards and letters carried by air and surface routes. 1983-84. Sars
Prospects of aluminium industry in C. P. and Berar. 1759-60.
Receipts from air surcharge on letters and post cards, 1936-38, : 2
Remunsration to aviation ecompanies for help in Kashmir operations and in

rescuing refugees. 1869-70.
. tion of posh eards and lotiors. 1984,

Statistics re place of origin and destina
Statistics re post cards and letters. 1984
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SHAH PROF. K. T.—conid.
Question (Supplementary) by—
A

ion of Kathi: Ports. 169.
Census for 1951, 1413, 1414.
Expendi on Confé , C ittee meetings and Delegations. 685-86.
SHAHDRA-SAHARANPUR LIGHT RATLWAY— =
: «See “Railway(s)”.
SHARE(S)—
Question re —

Refusal by the Reserve Bank to recognise transfer of after 30th November,.

1948. 1410-11.

S-HAREHOLDER(S)———
Question re—
-
Refunds to—— of Sterling and Dollar Companies in India. 1309.

SHARMA, SHRI KRISHNA CHANDRA— &
Question (Supplementary) by—
Compensation to Indians for losses in Burma and the Far-East in World War IT.  1774..
Fixation of prices of cloth.
Interest on loans paid and received by Government. 2047.
Raids by Pakistan nationals on Indians border. 669.

i
‘EASTRI, SHRI HARIHAR NATH—
Question by—
Allowances to employees of Tata Aireraft Ltd., Titaghur (West Bengal). 2236.
Civilian en:ployees in A I.G.S. Bengal Area. 2191,
En ployees of Bengal Air Depot. 2224.
En ployees of Neutral Control IR.C.A. 1963.
Leave terms of extra-temporary employees. 2189-90.
Qualifications of a Civilian Store-Keeper in RIAF. 2191-92,
Recognition to Indian Government Press Employees Association, Calcutta. 1897-98.
Reorganisation of R.I.A.F. Equipment: Denots on Civilian basis. 2181, B
Question (Supplementary) by— -
Absorption of certain classes of Go vernment servants into permanent cadres. 1563-64.
Activities and achievements of Mica Mines Labour Welfare Fund Committee at Kodarmea
in Bihar. 1505.
Central Pay Commission Recommendation on company owned Railways. 1631,
Grievances of G.I.P. Railway Guards. 1154-65.
Non-compliance with provisions of Factories Act, 1948. 1494
Postal and Telegraph Em ployee’s Unions. 3.
Recommendations of Railway Grain Shop Enquiry Committee. 1354.
Truce plan between Capital and Labour. 1248,

SHILLONG— B
m_guesﬁun re—

Motor road from
SHIP(S)—
-Queztion re—

Conversion of Dufferin into a Store establishment. 1881-82,

Fishing with powered vessels. 1740-41.

Purchase of —— for R.I.N.-from Britain. 1424,

Purchase of from U.8.A. for Indian Mercantile Marine. 1253-54.

Search of a Karachi-bound Greek —— at Kidderpore Docks, Calcutta, 1423.

Time taken for laying of keels of in UK. or U.S.A. 1043,

SHIP BUILDING—
Question re— g
Constraction of a New —— Yard near Caloutta. 847-48.
Encouragement to industry., 1018.
Nationalisation of Yard at Vizagapatam. 848.
Setting up of & new —— yard. 396.

to Agartala. 2261-62.
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SHIPPING—
Question re—
Direct facilities between India and the West Indies. 1493.
Encouragement to coastal traffic. 1018.
Recommendations of Marine Court Enquiry. 210-11.
SHIPPING COMPANY(IES)—
Question re—
Conditions of service of Indian seamen ‘employed in foreign —.  2117-19.
Rate war among shipping lines. 2162-63.
Violation by shippers of ban on export of gunny sacks to South Africa. 526-27.
SHIPPING CORPORATION(S)—
Question re—

Formation of Overseas,——. 1773.
Overseas, . 769-70.
SHOE(S)— 5
Question re—
Manufacture of , razors and piercing saws, 2251-53.

SHOP(8)—
Question re—
Hides and skin

left by Muslims in Delhi. 413,

Houses and for refugees in Delhi. 231.32.
‘SHORE ESTABLISHMENT—
Question re —
Conversion of ‘Dufferin’ as ——. 188182,
BIAM—

Question re—

Investments of South Indian Chettiars in Ceylon, Burma, Malays, — and Indos
China. f
Sufferings and needs of éz-I.N.A. men in——, Burma and Malaya. 1136-37,
S8IDHVA, SHRI R. K.—
“Question by—
A of land for building houses for refi 518-18.
Action against Razakars in Hyderabad. 6-7.
Activities of Communists in Hyderabad. 2184-85.
Adminis ion of Kathi Ports. 168-70.
Admission of Indian stud in ed ional i
Adult education in Delhi. 1194.
All India Main Wireless Control Centre ror seruplane. 690.
Allocation of food grains to India by F.A.O. 345-46.
Allowances to married couples in Government service. 2056-57.
Amalgamation of Hindustan Seouts Association and Boy Scouts Association. 1414,
Amendment of Cantonments Act. * 1566.
Amount realised by Disposals Directorate from sales. 461-83.
Andaman forests. 1173-75.
. Animals from Pakistan for Government dairy farms. 464-66.
Annual Meetings of Central Board of Irrigation. 1005-08.
Appeals pending before Privy Council. 2001-03.
Applications for import permits. 376-78.
Applications for the T.A'S. and I.P.8.  781-82.
Appointment of Non-Indians to Civil Posts. 1797.
Appointment of Officials as Advisers by Central Government to States Unions. 660-61.
Appointiments through Employment Exchange. 519-20.
Armed Forces in Portuguese Goa. 375.
Arms recovered from Hyderabad. 4-6.
Articles seized by Delhi Enforcernent Police. 1949-50.
Automatic Machine for sorting and stamping letters., 475-76.
Balance of payments with U.S.A. 2182-84,
Ban on export of jute to South Africa. 1488-90.
Ban on import of raw silk. 1500-02. >
Basic Bducation Scheme in Delhi Province. . 1042-46.
Bombay Taleph St orieh

in England. 310-12.

P
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SIDHVA, SHRI R. K.—contd.
Question by——contd.
Border raid by Pakistan troops in Assam. 655-56.,
Building for Railway Clearing Accounts Office. 1952-53.
Buildings requisitioned for use of Military personnel. 1031-32:-—
Captain of training ship-‘Dufferin’.  1120-21.
Carrying of airmails by Airways companies. 346-49.
Census for 1951.. 1413-14.
Central Staff College for Rai
Ceylon Citizenship Act. - 14
Check on activities of com rrunal organisations. 1203,
Cloth and yarn sold to Pakistan under Inter-Doniinion trade agreemens. 3062
Collection of funds in U . and U.K. for rehabilitation of refugees. 743-46.
X e & E

Officers. 1159-60.

Complaint regarding favour:
Conferences held by the Minis g 2.
Constitution of Cantonment Boards in Secunderabad and Mhow. 1835-36.
Constructicn of 8 new ship building yard near Calcutta. 947-48.
Construction of Wharves at Kundla.  847.

Contribution to Commonwealth Agricultural Bureau. 1605-07.

Control on cereals in urban sreas. 1837-45.

Control on food charges in Delhi and Simla hotels. 1384,

Conversion of ‘Dufferin’ as Shore Establishz.ent. 1881-82.

Dakotas used for commercial purposes. 1321-22.

griculture. - 157-6

a2,

Damage to Government of India’s properties in Bombay cyclone. 1490-91.

Deduction of subscriptions to Trade Unions directly from salaries of employees.  1003.
Delay in disposal of applications for grants of licences by Air Transport Licensing Board.

943-46.
Dolay in issuing permits to enter Pakistan. HI8:19. -
Delhi Municipal Re- isation Enquiry Ci it 780-81.

Demurrage recovered \c)y Bombay Port Trust. 1849-51.
Detontion of foreigners. 1661-62.
* Povelopment and use of Tamnagar as an International Port.  1760-61.
Development of a deep soa port betwoen Mormugao and Cochin and a hatbour' at Cocos~
nada. P70
Development of Santa Cruz Air Port. 809.
Disbandment and withdrawal of Azad Keashmir Forces, 247-58.
Disposal of evacuee property after Infer-Dominion Conference held at Kardchi. 1684~

3.
Doubling of Muttra-Delhi Railway Line. 1455.
Eloctric device to avoid burglary, thefs and accidents on railways. 1106,
Electric machines for cancalling stamps on letters. 1160-61.
Electrification of railway lines. 1761.
Engineer’s Conf Iution re removal of restrictions of import of essential goeds
1684,

Establishment of Defance Seience Organization. 897.

Establist of Radio Banipment Factory. 1846-48.

Establishment of Rubber Tyre Factory in Travancore. 1607-08.

Exhibition of film “India Speaks” in New York. 1785-86.

Expenditure on Cantonments and Military Lands Dopartment. 1936.

Export from Japan. 1882-83.

Export of linseed, linsead oil. castor soed and castor oil. . 877-78.

Extra charge for embossod envelopes. 1364,

Facilities for practical technical education. 1415-16,

Facilities for refugee students. 1697-98.

Fire and losses in Calcutta Telophons Exchange and schema forrerodolling.  162-63.

Fish freezing plants from U.S.A. 2062-63.

TFive Year Milk plan. 1071-72,.

Food grains imported from foreign countrios. 466-73.

TForced landing of an asroplane at Ambala. 809-10.

Forced landing of Dakota near Jammu. 2066-67.

Foreign investments in India and Indians assets abroad.  656-57.

Foreigners datained in Indis: - 1815-17. 3

Forsigners employed in Hindustan Aircraft Factory, Bangalore.  1157-58.

French B ic Mission to Tude a C ial Troaby. 1121-22.

Government of India Prize Bonds. 1710. ?

General Provident Fund aceounts of refugee officials. 1194.

High prices of salt. 1448-51. < Z

High priority for India in export of Japanese Industrial products. 1386-87.
~~ Highway between Port Kandla and Alimedabad. 1990. = =
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SIDHVA, SHRI R. K. —contd. ped
Question by—contd.

Houses of Rulers of States in Delhi.  2057-58.
Houses of Rulers of States in Delhi ard Bombay. ~425-26, 1551.
Housing accommodafion in Delhi for railway staff from Pakisten.. 1323,
Housing scheme for Sind rofugees at Udaipur, 214.
Immovabls properties sold and registered after Karachi egreement, 2142-43.
Import and manufseture of bieycles. 1460,
Import of milk powder. 1328-30.
Import of salt from Pakistan. 1857-58.
Tmport of textile machinery from Japan. 515-16.
Income and expendibure of Delhi Transport Serviee. 1634,
Incoms tax due from Pakistan under Partition Agrecient.  2056.
India’s representation on Intornational Court. - 2003,
Indisn ionals in' War Zone in China. 1006.
Indians in Japan. 1248-47.
Indians mar: d in Toungoo District, Burma. = 2012-14.
Industrial Housing §ch e
Im:n'memant of pavmnnt of Wages Aet gnd hours of Employment Regulation. 886485,
5 stallstion of new tn]rphomc 184-65.
Integration of South Wost Afriea with Union of South Africa. 861-62.
Introduction of might air \Iaxl service. 728-29;
Investments in National Savings Certificates, 1280-92,
Issue of licences by Air Transport Licensing:Board.  683-80.
Labour Officers sent for training abroad. 1385,
Landing fees recovered from Awways Companies. ~ 473-75.
Late arrival of Frontier Meil at De]hi. 1736-37.
Levy of a cess on sugar cone, 1451-54.
Licence helders of private radio sets, 181315,
Loan for construction of naw Capital for East Punjab. 2029,
Loans ioned by Industrial Finance Corporati 1558-60.
TLocomotives from U.S.A. 351-53.
TLoss to Government in sale of imported foodgrains. 1446-48. .
Loss to refugees in the Bombay cyclone. 1491-92.
Machinery for So curity Prining Press; Nasik for printing. stanps.. - 90910,
Manufacture of Bisguits. -064.
Manufacture of Bren Gunseand Rifles in Kanpur Factory and:position of Ammunition
Factory, Hyderabad. 309-10.
Manufacture of Penicillin. 1322-23,
’ Ma.nu;i?wtr ure of power alcohol fmm malassgs and synthehc peotrol from eoal. 810-12,
: t houses. 637-
Manufacture of radios. 999.
Manufacture of Soap. 2229-81.
Manufacture of Steam Rollors,  1324-25.
Mnt.ch factories. 2228-20.

to cheek ion of A ke ghee, 037-43.
M to chek lation in cotton. TI4-17.
Meatmgs ofStmldmg Commxct‘sc for Ministry of Agriculture. 737.
of 8 nmittee for ry of Commerce. 544

Meetings of Standing Comnntteu fgr Ministry of Communications. = 737.
Moetings of Stnndmg Cﬂmn’utt(‘e for Ministry of Defence.  683-84.
of 8 ¥ for Ministry of Education. 684,
Meetings of Standing Coh_uuxtt(m for Ministry of External Affairs and Commonwealth
Belahona 544,
of Standing C: ittee for Ministry of Food during 1948, 1659.

Meehngs of Standing Committoe for Ministry. of Health. 684-85,
Maet‘mgs of Sttmdmg Committee for Ministry of I.nduﬁtrv and §upply 737.

gs of St Cot for Ministry of T and B; cagti
Meetings of Standing C i for Ministry of Railways. 3
Meetings of Standing C itteo for Ministry of Relief and Rohabilitation, 545,
Maetmgs of Standing Cormittee for Ministry of States. 685,
Moetings of Standing Committes for Ministry of Transport. 738. 7
Maebmgs of Stamlmg Committoe for Mxmsh'y of Works, Mines and Power. 546, .

Finance C\
Membersh:p of I.N.T.U.C.; A.I T LB C uncl Suma.hst Group 2119 20,
Merger of Bhopal with Madk A bly: 8-4.
‘Migration of non-Muslims from Smd 1003 05. :
Mm—a propriation of Hyderabad State money by Laik Ali Mmlstry 53
Constitution for the States. 1287-88.

New dessiﬁoshon on leways. 1650. &5

e
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SIDHVA, SHRI R. K.—contd.
Question by—contd.

New Officers in various M'.mxsbnas gettmg Rs. 1,000 and over. 659-60.
New y for in Delbi. 1118-20.
New Sct for award of scholarships for i abroad. 1037-42.
Oﬁﬁcmls on deputatlon to Stabes and States Unions. 2019.
of in Provinces. 1945-49.
Packages in Contral Lost Property Office of B.B. and C.I Railway. 2240-42.
Passenger traffic on Railways durmg 1948. 1158-59.
Pay of C: Board 25.
Payment of Cash Certificates tranefemd from Western Pakistan. 1316.
Payment of deposit amounts by Jwala Bank Limited, Agra. 779-80, 2270.
Pensions drawn by M.C.A.’s from Hyderabad State treasury. 3.
Persons employed through transfor Bureau.
Plebiscite in French Indian territories and Merger with India. 208-10.
Police Action in Hyderabad. 2029-30.
Political pensions to foreigners. 1663-64.
Political unrest in Burma and repatriation of Indians. 776-78.
Postal and Telegraph Employees Unions. 1072-73
Premises requisitioned in Bombay and Delhi. 379-81.
Price for silver. 2208.
Price index of various commodities. 312-13.
Privilege Ticket Order Concession. 898-99.
Product.lon and export of vegetable oils. 707-09.
and cost of Gov collieries- 1950-52
Pmdnctmn, consumption and export of oil seeds and vegetable oils. "834.39.
Production of glycerine. 709.
Production of gypsum. 1664-65.
Production of income.tax clearance certificates by person leaving Pakistan. 1686:
Protectmn to industries: 863-64.
Funds of employees of local bodies in Pakistan opting for India. 378-79.
Prowsmn of fans in third class coaches. 1737-38.
Purchase of foreign tinned foodstuffs. 687-88.
Purchase of raw silk from J: apan. 1649.
Publications of Ministry of Infa and Broadecasti 782.75.
Railway projects to connect Deesa with Kundla and Ranliwara: 947.
Rate War among Shipping lines. 2162-63,
R dations of C i on Profit Shari Justris 1381.
Recommendations of Marine Court Enquiry. 215 11
Recovery of amounts transferred to Pal %ﬂstﬂn by Hyderabad and Junagadh. 1696-97-
Refineries for imported Crude Oil. 762.
Refugees in Okha transxt Camp 1783-84.
Re-grouping of Rai of worksh 1735-36.
Rehabilitation of refugees in A.udsman and Nicobar Islands. 2186-88.
Rehabilitation of refugees in Camps. 211-13.
Rehabilitation of refugees from Western Pakistan Cantonments. 1247-48.
Rehabilitation of refu, teachers. 1698-99.
Re-modell.mg of New Delhi Railway Station. 1454-55.
Re-organisation of C.P.W.D. 1993-94.
Re-organisation of Military Accounts Department. 1909,
Repair of Railway engines. 812.14.
Report of Economy Committee. 1-3.
Report of Kolhapur Disturbances Enquiry Tribunal. 314,
Report on the Administration of Durgah Khwaja Saheb, A]met 2028-29,
Reporting by public of cases of corruption in Railways. 691-92.
Representation regarding delay in supply of wagons. 1872.
Requirements and production of foodgrains. 1365.
Requisitioning and allotment of houses to refugees in Delhi.  1243-44.
Requisitioning of immovable properties in Cnmonments 1195.
Reserve Banlk of India bulletin. 1704,
Reserves of food grains and recommendations of foodgrains Policy Committee. 1845-46.
Resources of Crude Oil in India. 762-63.
Restoration of abducted women. 1244-46.
Restoration of Somnath temple at Junagadh. 426-27.
Result of postal and Railway employees strike ballot.  2003-06.
Revenue from trunk telephone Calls. 2231-33.
Rice imported from Burma. 2088-89.
Road accidents in Old and New Delhi. 1538.
Sale of land for Tce Factory in Delhi Cantonment. 424-25.
Sale of land in Cantonments without auction. 1555-56.
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SIDHVA, SHRI R: K. —contd.
Question by—contd.

Santa Cruz aerodrome. 1626.
Scheme for making India self-sufficient in rubber products. 1074-75.
Securities of Nawab of Junagadh. 1697.
Sentence of death passed on General Tojo and his colleagues. 1129.
Short supply of wagons for transport of cement. 2227-28.
Smuggling of goods by railway officials. 814-16, 1411-12.
Special Tribunal in Hyderabad. 1919.
Staff cars owned by Ministries of Food and Aﬁnculﬁure 1445-46.
Staff of Ministry of Finance (Defence) and Military Accounts Department. 1695-96.
Starting lotteries for rehabilitation of refugees. 2117.
Steps to improve condition of technicians. 2061.
Stocks of cloth with mills on 1st of December, 1948. 165-68.
Stores to be recovered from Pakistan. 1985.
Strength of staff of Reserve Bank of India. 2053-55.
Subscription of loan issued by Government in September, 1948. 425.
Subsidies to new agencies. 2057.
Superannuated officersin Ministry of Food. 1607.
Textile goods lying in various Military Depots. 349-51.
Theft of arms and ammunition from Ordnance factories and Depots. 423-24.
Theft of telegraph wire from Delhi Cantonment. 900.
Trade with Tibet. 1769-71.
Trauu.ug of Officers for Indian Merchant Ns.vy 741 43.

of G Finances by I 1 Bank of India. 1032-36
Tmnsfer of certain offices from Delhi and Simla. 1115-16.
of land bel to Nawab Sadakat Ali and Mr. Liskat Ali Khan in Delhi

Province as evacuee property. 1785-96.
Trial by jury of European British Subjects in India in criminal cases. 1817.
Trial of C.P.W.D. Officers on charge of corruption. 866.
Truce Plan between Capital and Labour. 1248-50.
Unauthorised sale of R.A-F. Aircrafts by Captain F.H. Rowan. 1073-74.
Use of Crown emblem by High Courts. 899.
Use of saloons on railways. 1609-11.
Wells sunk in arable areas. 1738-40,

Question (Supplementuy) by—

Abolition of ns in offices. 1505:
Abolition of Ismnrmdsn and Jngm:lun systems in Ajmer-Merwara: 2230:
Accommodation for College of Nursing, Delhi. 22.
Acquisition of land for Delhi ]’mprovemenb Trust on Ns]afgnrh Road. 919,
Adj of Inter-D 1 claims.
Adulbembmn of ghee. 1179.
Advances to Government servants for purchase of motor cars. 1434,
Agricultural Indebtedness. 1326.
Allegations against India by Premier of N.W.F, Province. 1692.
Allocation of refugees to Provinces and States. 1777.
Allotment of houses to refugees in Delhi: 1674-75.
Appointments given to artists for programmes on A.LR: 2053.
s and ammunition stolen from Ordnance factories and depots. 2038,
Bakhra Dam and Damodar Valley Péojects. 1116-18.
Bank failares in Bengal. 1922,
Breach of Indo-Pakistan agreements. 399, 400.
Candidates selected for foreign studies in 1949. 26.
Cattle insurance. 1751,
Central Pay Cc dations on Company owned Railways: 1631
Clerkage charges for retum of unused railway tickets. 1856-57.
Cloth Control Policy. 692.
Communal tea stall at Bilaspur Railway Station. 1331.
Complaint books at Railway stations. 2085.
Conditions of service of Indian seamen employed in foreign companies., 2118, 2119.
Construction of a major Port at Kandla. 2258:
Construction of quarters for Government servants. 2008-09.
Control of locust and Phadka: 1350.
Control on paper. 1459.
Cultivation of finer varieties of cotton. 1085.
Decomposition of imported food grains: 2078.
Dehvery of Au‘ Mml letters and telegrams by Motor Cycle Messengers. 2235,
of I tional Aerodromes at Santa Cruz, Dum Dum and Pﬂhm 823,
Dlscontmua.nce of rationing of petrol, 1101.
Duty on petrol. 1860.
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SIDHVA, SHRI R. K.—contd.
Question (Supplementm-y) by—conid.

Electri of rail line, | Tamb. Chingleput and Arkonam on M. &
S: M. Railway. 1467.
Establishment of National Indian News Ageney. 1942,
Evacuation of non-Muslims of Skardu, Kashmiy. 1046-47.
Expenditure on Capital works, Supphe@ and services to Kashmire 20,
Expenditure on Embassies and High Commissioners Offices. . 1995y
Export of mill cloth to Middle East Countries. 1678.
Export of raw and crushed bones and import of fertilizers. 13824
Fire in upper class compartments i Grand Trunk Bxpress. 1733-1734.
Foreigners in Indian Embassy in U. S, A, 127 1-b5,
Foreigners served under Government of India. 1417,
General Blection. 1399.
Gold and Silver imported from U.S.A. under ‘Lease-Lend’. 1934,
Government advertisements in newspapers. — 1718,
Grievances of G.I.P. Railway Guards. 1154.
Harijan Section of Ministry of Relief and Rehabilitaticn, 1206, ¢
Holding up of imported and other goodﬁ in Karachi. 1260.
Import duty on gold.. 1715-16.
Import of foodgrains. 1168, 1168,
Import, and on of petroleum. 1397.
Imprnvmg Delhi Telephone system. 1629,
Increased subventien to Orisse Government.. 1435.
Increasing fish production. 1840:
. Indis’s share of ml]mg, atock aftar pmmmn 1978
dians 'y Fund &md International Bank. 909.
Introductxnu of mght. fiying in India. 350,
Kerosene oil quotas for provinces, 1400,
Land reclamation in C.P. and Berar by tractors,. 1869,
License fee from catering contractors on B. N. Railway. 1756,
Loans floated in 1948. 27.
Lottery to raise funds for r hilitation of refugees, ' 1262; 1263,
Maintenance Cost of an Air Force squadron. 2194,
Manufacture of aeroplanes and spare parts. 82
Manufacture of manures and chemical fertili
Manufacture of pre-fabricated houses. 1422,
Merger of Bikaner, Jaipur and Jedhpur in Bajnathan 924, =
Metal Deposits in States. 1008. -
Negotiations.for unport of wheat and rice.  2260.
Negotiations for obtaining stesl from:Belgivam and other countries.  1353.
New Buses for Delhi Transport Service. 860,
Nomination of lady members ¢n Cantonment Boards. 1926,
Qccupation of M.C.A’s quarters in New Delhi by non-M.C.As. 889,
Officers of Press Information Bureau. 337.
Oilsesds Export trade Advisory Couneil. 1802,
Opening o6f village post offices. 1630
OQutstanding claims on various railways. 958
Passenger fares over the Shadara Seharanpur light Reilway. 1632.
Periodical for Gurkhas in Indian Army. 2184,
Petrol Industry. 1251.
Posts of Regional Food Commissioners. 2082, 2083.
Post offices for Villages in Rohtak District, Fast Punjeb. 1098,
Postal Enquiry Committee on splitting up of postal circle. 1352.
Production of Information Fibms. 1798.
Production of Phosphorus, Caleium Carbide, Cynamide and Halogenated Sclvents. 699.
Protection of Indian Biscuit Industry, 1787.
Protachon to sugar industry. 1164, 1165
. of Imre S M
anbsse cd’ ships from 'U.! S.A. for Indmn Mercantﬂe Marine. 1250.
Railway accidents. 171,
Rampadasagar project.  1252.
‘Rate of exchange of Rupeo into Sterling. 1934.
of Kunzru G on Railways. 832. :
R dations of Railway grain shop Enquiry Committee. 1355.
Reconstruction scheme for failed banks in West Bengal. 1923,
Re&uctmn in t;hxrd class fares and construction of new third cless bogies. 371,
and ion of service to superannuated Officers. 1566.
Re-employment of Prof, G.D. Sondhi by all India Radxc after supemnnuahon 1'714
employed tl h the special Empl t Bureau. 1666.

s -

4,
rs. 1851,

e
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SIDHVA, SHRI R.K.—concld.
Question (Supplementary) by—concld.
Rent due from Telephone Subscribers in Delhi. 354,
Return of Muslims from Pakistan to India. 884. %
Robberies in running trains. 1747.
Seales of pay of stenographers on Railways. 1648.
Selection and training of Indian Forsign Service personnel. 1779. 5
Settlement of claims re goods booked to Pakistan and 9166 verse before partition. 1854,
Settlement re payment for Defence Stores and Installations left by Britain. 2201.
Shortage of raw cotton. 2243.
Smuggling of textile from India to Pakistan. 1356.
Social guides at Railway Stations, 978t
Stocking and preservation of imported food grains. 2072.
Strike notice by Post and Telegraph workers. 1355.
, Subseriptions to International Organisations. 1879,
Supply of bad rice to Andhra public:  1328:
Bupply of food grains to famine areas. 356.
Survey of places in C.R for transfer of certain central offices. 1507.
Theft of handgrenades from R.I.A.F. Headquarters at Palam. 1438.
Townships for refugees in Delhi. 1671.
t TPraining of pilots. ground engineers and technicians. 361.
Transport facilities for sugar. 1745.
Use of cattle dung as manure. 2076. : ~
Violation by Shippers of ban on export of gunny sacks to South Africa.  527.
Waiganga Multi-Purpose Project in C.P.  1130.

Supply of advance copies of answers to guestions, ete., to Members. 512, 513.

BIGNAL SEPOY(S)—
See *‘Soldier(s)”’.

SIKKIM— S5 —
Question re—

Merger of
SILIGURI—
Question re—

Express train to carry mail and passengers between Howrah and S [
Road link between and Assam zia Cooch Bihar. 975. 5 3

1397-98. =

SILK— =
| Question re— 7
Ban on'import of raw . 1500-02. —_
i Tmport of Silk yarn and Silk fabrics. 1281-83. = =

1 Indian Silk yarn used for making parachutes. 1193-94.
} Production of Silk yarn and Silk fabrics. 858-59.
Protection to Indian Artificial —— Industry. 827-28.
Purchase of raw from Japan. 1649.
Recommendations of Panel on industry. 2233-34.
Revenue from import tax on Silk yan and Silk fabrics. 1225-26.
See also “Textile(s)” I
SILVER—
Question re—
Gold and —— imported from U.8.A. under ‘Lease-Lend’. 1934-35.
Price for, .. 2208.
SILVER COIN(S)—
4 Question re— =
! Discovery of old —— in Sri Nagar Fort, Bundelkhand. 2049. e o
SIMLA. :

Question re—
Control on food charges in Delhi and
Transfer of certain offices from Delhi and
SIND—
Question re— o
* Hunger strike by —— Harij fugees in Sak ti and Ahmedabad. 935-36.
- Migration of non-Muslims from —. 1003-05. e e e

hotels. 1384,
1115-16.

»
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SINDRI—
Question re—
— fertilizer factory. 361.
SINGHBHUM—
Question re— -
Mineral deposits in District, Bihar. 1150-51-
‘SINKIANG—
Question re—
Indian Consul-General at Kashgar in ——. 538.
‘SKARDU—
Question re—
Evacuation of non-Muslims of ——, Kashmir. 1046-47.
SKINS—
See “Hide(s)”. :
SLAUGHTER—
Question re—
Restrictions on —— of cattle. 1378-79.
of pregnant animals for obtaining pelts. 1658.
BLUM(S)—
Question re— [}
—— in Delhi. 1938-39.
‘SMALL COINS—
Question re—
Insufficient amount of change at Railway Booking Offices. 2096-97.
SMUGGLING—
Question re—
Opium siezed in course of ——. 1047
Removal of money from Hyderabad by Mr. Sydney Cotton. 683.

of goods by Railway officials, 814—16, 1411-12.
—— of goods from India into Eastern Pakistan. 1710-11.
of textile from India to Pakistan. 1355-56.

‘BOAP—
Question re— 3
Manufacture of —. 2229-31.
Oils used in —— industry. 2084.
Production and iption of indi; de 2084-85.

SOCIAL (ADULT) EDUCATION—
See “Education”,
SOCIAL GUIDE(S)—
Question re—
-—— at Railway Stations, 977-80.
BOCIALIST(S)—
Question re—
Membership of LN.T.U.C., AL.T.U.C. and —— Group. 2119-20.
SOFT CURRENCY(TES)—
Question re—
“  Export of handloom cloth to —— areas. 701-02.
See also “‘hard eurrency(ies)”.
SOIL CONSERVATION—
Question re—
Land reclamation and ——. 1080.
expedition to Nepal. 2007.
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SOLDIER(S)—
Question re—

Agency collecting infe e gri of ex-military men. 682.
Buildings !'equmtloned for use of military personnel. 1031-32.

Firing by on policemen on duty in Delhi. 30.

Jubbulpore signal sepoys mutiny. 1824.

Laboratory to test food stuffs for Army personnel. 2034.

Pension to families of deceased Army personnel. 1799—1801.
Recruiting Melas held in 1948, 1829.

Recruitment of from Bihar. 1829-30.

—— discharged after August 1947. 1826-27.

SOMNATH TEMPLE—
Question re—
Restoration of

at Junagadh. 426-27.
SONDHI, PROF. G. D.—
Question re— -
Re-employment of —— by All India Radio after superannuation. 1714.
SONDHI, SHRI B. L.—
Question (Supplementary) by—
Agreements reached at Delhi Inter-Dominion Conference. 206.
Muslim Houses sealed by Custodian of Evacuees’ Property, Delhi. 1024,
SONE—
Question re—
Bridge over
SOUTH AFRICA—
Question re—

Action against South Africans under Reciprocity Act. 1792,
Ban on export of jute to ——. 1488.-90.
Integration of South West Africa with Union of —. 861-62.
Repntn&tlon of Indmma in —, 882,
gration of Indians from —. 1792.
Trade suncmona against ——  1791.
Violation by Shippers of ban on export of gunny sacks to —  526-27.
SOUTH ARCOT, DISTRICT— s
Question re—

Lignite deposits in —— Madras. 1360.
SOUTH INDIA—
Question re—
Cultivation of jute in ——. 1853. *
SOUTH, INDIANS—
Question re—
In of —— Chettiars in Ceylon, Burma, Malaya, Siam and Indo-
China, 1892.
SOUTH INDIAN RAILWAY—
See “Railway(s)”.
SOUTHERN COMMAND—
Question re—
Location of a branch office of Controller of Military Accounts. 667.
SPA RESORT(S)—
Question re—
Establishment of ——1575-76.

near Dehri-on-Sone. 1089-90.
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SPEAKER, MR. (THE HONOURABLE MR. G. V. MAVALANKAR)—
Advance copies of answers to questions—
Observation re supply of advanee copies of to questi to Memb 511-13.
Delogation of authority re questions—

To an enquiry from Dr. B. Pattabhi Sitaramayya whether msmbers not enbitled to
attend the Logislativa Session of the As3s nbly are antibl3d 42 seal intocpsllations and
anthorise other Members to put questions, — — remarked that. there was no statutory
bar on any member from attending ths session If they choosamat toiattend, they
take the consequences. 343.

Insinuating remarks—

Questions containing allozations agaiast persons not present in the House should not be
pup u less Honoarable Mamber has ample evidones in his possession and has satisfied
‘himself about the truth or falsehood of ths gllegation. 689.

‘Notios of Questions—
Observation re Tepstition of questions iavolving enormous labour in preparation of
answers. 2124-25. =
Ruling re basing of questions on newspaper reports. 813.14, 841.

Premature publication in Press—
Ruling re premature publication of & Shorb Notice Quostion in newapapers,  511.
Scope of Questions—

Quostion Hour should exclusively be utilised for purpose of eliciting information re
particular subject within the spacial cozaizaiey of th> Minister congerned. 1332-33.

Statements laid on the Table—

Observation that Statements laid on the Table in answer to quesbions need not ba real
outin the House. 471.

Translations—
Observation on the request for English translation of Answers given in Hindustani to
Supplementary questions put in English, 459, 791,
SPECIAL EMPLOYMENT BUREAU—
See “Employment Exchange(s)”’.
SPECIAL RECRUITMENT BOARD—
Question re— "
Members of

SPECULATION(S)—
Question re—
Measures to check
SPEED— -
Question re—
Maximum —— of Mail and Express trains, 1178-79.
SPINDLE(S)—
Question re—
Number of —— and looms in Rajasthan Unjon. 2100,
- SPINNING—
Question re—
I duction of —— in Industry plans, 1880.
SRI RAM COMMITTEE—
See ““Committee(s)”.
* BTADIUM(S)—
Question re—
Constraction of
“BTAFF CAR(S)—
Question re—
owned by Ministries of Food and Agriculture. 1445-46.

for LAS. and TR.8. 1307.

in cotton, 714-17.

in Delhi. 1864,




INDEX TO CONSTITUENT ASSEMBLY (LEGISLATIVE) DEBATES 181

STAFF COLLEGE, CENTRAL—
Question re—
—— for Railway Officers. 1159-60.
8 TAMP(S)—
See “Postal Stamp(s)’.
STANDARDISATION—
Question re—
Agmarking and —— of Indian wool. 1365-86.
BTARCH—
Question re—
factories. 1874.75.
BTATE(S)—
Question re—
Administration of intégrated C. P. ——. 804,

x Aerodromes in Provinces and ——. 1184.
Allocation of refugees to Provinces and . 1775—171.
Allotment of quotas of cloth to provinces and . 695-96.

Allowances to Maharajas from after appointments as Governors. 2019.
Amalgamation of local postal systems in with Indian Postal Department. 983-8 4.
1

Central control of postal systems in 5 6.
Convention of rop tives in Consti Assembly. 662.
Expenditure of cash found in treasuries of Merged C. P. ——. 804—05.

with Provinces. 933.

Formation of Unions and merger of

Grants-in-aid to schools in . 1584-85.

Houses of Rulers of in Delhi. 2057-58.

Houses of Rulers of —— in Delhi and Bombay. 1561.

Metal deposits in 1007-08.

Model Constitution for the ——, 1287-88. -

Muslim Officials of Indian having acoounts in Pakistan banks. 315, x

New post offices, telograph offices and telsphone exchanges in Orissa and Orissa——. 988,

New Railway lines for Orissa and Orissa . 987-88.

Officials on deputation to ——= and Unions. 2019,

Overseas ::elm]grships awarded to students from ——. 1585-97.

Poppy cultivation and opium manufacture in Indian ——. 1241,

Priority for booking of goods in ’s Railways. 2058.

Private properties of Rulers of Indian ——. 870, 785-86.

Private properties of Rulers of Orissa .. 1068.

Recognition of Indian Union Flag by ——. 1051,

Recruaitment to All -India Services from 1828-29.

Regularisation of Inte: Ci Policy. 1699-1700. E

Representations of Bast Punjab —— in Constituent Assembly. 670.

Rules re - use of —— property by Rulers. 1582.
not yet ey 1 in Consti Asgembly. 1049-50.

under administrative control of Centre. 661.

. Strength of Armies before merger. 1940-51.
: Supply of bad rice to South Indian T12-13.
BTATES, MINISTRY OF—
% Question re—
‘ Meetings of Standing Committee for . 685,
Porsons retired at the age of fifty-five in ——. 1440, :

Report of the adviser to
STATES RAILWAY (S)—
See “Railway(s).”
STATES’ UNION(S)—
’ Question re—

re Cochin and Travancore. 1725.

Appointment of officials as advisers by Central Government to 660-61.

Formation of and merger of States with Provinces. 933. 3 S
i I 1 by Raj Pramukh of Patiala and East Punjab —— in East Punjab politics.
: 3186.

Redponsible Government in Patiala and East Punjab, ——. 12-14,
: Union of Cochin and Travancore States. 1315. :
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STATION MASTER(S)—

Question re—
Scales of pay of —, Assi way I
ways. 1751-52.

P and sub-ingpectors of works in Rail-

STATISTICS—

Question re—
Collection of vital in Health Ministry. 321.
— of wagons going to and returning from Pakistan. 1978—80,
re foreign investments in India. 1289-90.
re place of origin and destination of post cards and letters. 1984.
re post cards and letters. 1984,

Unemployment and manpower. 1791.
Unemployment —. 1277,
STATUE(S)—

Question re—

Pakistan’s refusal to Indian High Commissioner for laying wreath on Mahatma Gandhi's
in Karachi. 1028-29.

STATUTE—

Question re—
Assent to an amendment to the —— of Delhi University. 1317

STATUTORY BODY(IES)—

Question re—
On which Legislature is represented. 2149—61.

STEAM ROLLERS.—

Question re—

Manufacture of 1324-25.

STEEL—

Question re—

Allotment of cement, iron and for construction of Refrigeration Plants. 1649-50.

Allotment of iron and to provinces. 1474.75.

Allotment of pig iron, — hard coke and steam coal to foundries and —— processing
factories. 2077.

Conservation of . 985-86.

Construction of iron and —— factories. 363.

Distribution of iron and —— in Ajmer-Merwara. 1475-76.

Import of iron and —. 188,

Iron and allotted to Tron and Steel Merchants Association in Ajmer-Merwera. 1476,

Negotiations for cbtaining —— from Belgium and other countries. 1352-63. { |

New State-owned steel works for increasing production of ——, 2272—76.

Production, import and distribution of iron and ——. 841.42.

Steps for increasing production. 1161--63.

STEEL WORKS—

See “Factory(ies).”

STENOGRAPHER(S)—

Question re—
Qualifying test for
Scales of pay of

922-23.
on Railways. 1648,

STERLING—

Question re— \
Link of Indian Currency with U, K. ——., 1912,
Rate of exchange of Rupee into ——. 1933-34.
Refunds to share holders of and Dollar Companies in India. 1309.

STERLING BALANCE(S)—

Question re—

Accounts and import aud export trade. 746-47.
—— 1eleased in 1948, 1208-99.
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STIPEND(S)—

See “*Scholarship(s)”’.
STOCK(S)—

Question re—

in Bijai Cotton Mills ab Bijainagar. 1486.

of cereals. 1880.

of cloth with mills on 1st of December, 1948. 165—68.
Stocking of the central reserve of foodgrains. 711-12.

STORE(S)—
Question re—

Book value of in various Ministries. 686.

Civilian employeee in A. I. G. S., Bengal Area. 2191.

Nutritive value of sun-dried rice and parboiled rice and storage improvements. 353-54.
Procurement and of seed grains. 1188,

to be recovered from Pakistan. 1985,

STORE KEEPER(8)—
Question re—
Qualifications of & Civilian —— in R. I. A. F. 2191.92.
STREPTOMYCIN—
Question re—
Manufacture of
STRIKE(S)—
Question re—
Arrests of members of All-India Railwaymen’s Fed ion in ion with th

- 1862,

Railway —— - 1069.
Demands of and —— notice by Railwaymen’s Federation. 1180:
Posts and Telegraphs workers who have gone on —— - 2080,
Railway workers who have gone on 208¢
Result of postal and Railway employees —— ballot. - 2003—06,
in coal mines. 1408-09:
notice by Post and Telegraph workers. 1355:

Students’ in Delhi Agricultural College. 1095-06.
Threatened Railway and action against Communists, 1109-13.
STUDENT(8)—

Question re—

Admission of Indisn — in American Universitiesi: 1572-73,
Admission of Indian — in in England. 310-12;

Appointment of foreign trained scholars in Indian Agricul 1R b Tosdi 2002—
95.

Candidates selected for foreign studies in 1948 26-27.
Candidates selected for U. N. O. Fellowahlpx 1425-26.
Compulsory Military Trainlng foy

Efforts by High Commissioner for Tndia (n London for seeuring lodging for Indien — ¢

1010-11:
Exchange of —— with Rusafa, 2034-37.
Facilities for refuges —— - = 1697-98:

Foreign-returned —— tralned in Pharmaceutical Science, 1917-18;
Foreign —— studying Indien Culture in India: 1567-68.

Foreign —— in Indian T it 2059
Indians sent abroad for higher stud.(es- 322 30:
dian in Chinese U under {st control: 1493.

Medical college for Male —— in Delhi: 1223 241

Overseas Scholars returned during 1948-49, 1573-75: =

Scheduled caste candidates returned after foreign studies; - 910—13.
Scholars retumﬁ :ffter stug;es at‘;rr(;:g'h l226—4h 1.

Scholars returns ter studies al Enginee: subjects. 22| 3
Scholars sent abroad for advanced technical tnlninm;cx ld 60—63. et
Scholars sent abroad for study in Dentistry: 340—4&2.

Scholara sent for forei ahxdleel 1218—23: ;
Scholarships to East Punjab Scheduled Castes —— - 1016.17,

Stipends to —— of Dehra Dun Military College. 333-34;

to be sent abroad for Technological Education: 1051—53,
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STUDY (IES)—
Question re—
Deputation to Russia to method of tackling multi-lingual problera. 1054,
Facilities for —— of Psychotherapy. 1420-21.
Foreign Scholarships for in Sub other than medici 842,
New schemes for award of scholn.rq}upa for abroad: 1037-=-482.
Revival of Sanskrit learning. 800-01-
SUB-DIVISIONAL OFFICER(S)—
Question re—
Promotions to Posts of in C. P. W. D. 1406-07, 3276.

SUBORDINATE OFFICER(S)—

Question re—

Gazetted and —— in M. and S. M. Railway: 848.
SUBORDINATE SERVICES COMMISSION, CENTRAL— %
Question re—

Appointment of - 2026.
SUBRAMANIAM, DR. V.—
Question by—
Census and rehabilitation of refugees. 226-27:
Central control of postal systems in States. 186.
Closing of Delhi Refugee Camps 227-28,
Collection of rent for tel from subscribers in Delhi, 476-78,
Collection of vital statistics in Herlth Ministry. 321.
Commercial publicity for Indian goods in foreign countries. 522
Confirmation of qualified clerks of Military Accounts Department. = $14-15.
Confirmation of temporary clerks of Military Accounts Department. 314.
Duty on petrol. 1859-60.
Engineering personnel in' M. E. 8. 1438-37.
TEstablishment of Spa resorts. 1575-76.
Failures of Railway engines. 2072-78.
Food position. 192 — 94,
Funds for constmcfuon of Nahon;l nghwnye and roads. 1018.19.
Increase in ield cf sugarcane and profection to sugsr indus! 842.
yfl‘or medxcgls studi 1600~—03. ge 5
Locatmn of & branch office of Controller of Military A Southern C« d. 667:
Malpractices in production of boiled rice. 709—11
Manufacture of vegetable ghee and its effect on hsslth 845.
Measures to increase production of paddy. - ‘365-68. -
Nutritive value of Betel Leaves, Betel nuts and Lime;: 796-97:
Qrganisations doing refugee relief work. - 397-9
Rent due from Telephone subscribers in Delhi. 364
Report on of 20-21%
Resettlement of demobilised medical personnel.  796:
Revisions of Rules of Allotment of Government quarters. - 530-31.
Road-development. - 1860-61.
“Stocking of the central reserve of foodgrsl.ns 711.13,
Telephone Exchanges in Delhi. 478—80.
Transmission of messages by Wireless on South Indmn Railway. 1192,
Treatment of lepers anz 32:easures to check ll!pmsy. 430—“

Tuberculosxe Clmxcs
v ing centresfor refi ./ 398.97. f
‘Waiting rooms in Post Offices and receptionists at Delhi Talaphone Dhﬁﬁoe Omce 385
‘Water supply to South Indian Bmlway hy Tlrunhlrupnlh unicipality. 1
Question (Supplemenml'y) byv— B s e
Acquisition of land for b\u]dmg houaea for refugees; 518. e
Acqmsmon of land for Delhi Im Trust.on Naj h Road.: 919:-
- 520.
mployed in forelgn companies, - 2119,

Condmons ofﬁs}hce of In’%‘xm Seam p.
S galt producess 432‘

Ce

Cultivation of finer vanetdes of cotton,

Effect of vanaspati on health. 2078, = sbsas

Electrification of railway linés b Tambaram, Ct put and ‘Ark on M. & 8.3,
Railways. 1468. - =

Expenditure on construction of roada in Jammu e.nd Kashmu State. 915.
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SUBRAMANTIAM, DR. V.-—contd.
Question (Supplemeum\'y) by—conid.
Export of Mica. 2120.
Fishing with powered vessels. 1741.
Import duty on gold. 1716.
Imporc of bexhle machmsry from Japan. b515.
Cert;

io ot

129
Loaomotwea and Boilers manufacturmg plant at Mlhljam, West Bengal. = 1170.
Mercy p from
Rallw&y accidents, 172.
Ramapadasagar project. * 1252} 5
Regrouping of Railways and re- organisnuon of Workshops 1736.
Re-organisation’ 6f Foreign Publidity Bervice. = 1126. L
Report of indi, system of medici 924, 1565.
Supply of foodgrains to famine areas. 856.
Through trains from Delli to Bombay, Calcutta snd Msdru- 1461,
Wells sunlk in arablé &feas. 1739

SUBRAMANIAM, SHRI O0.—
Question (Supplementary) by—

Labour Officers sent for training abroad. 1386,

: Manufacture of Penicillin. 1322. 5

New works on South Indian Railway. 1466. ¥z
Waiting room: facilities for third class passengers. 1468.

SUBSCRIBER(S)—

5

Question ye—
Collection of rent for telephones from —— in Delhi. 476—78.
Telephone connections to private —— in Patna. 1187,
SUBBCRIPTION(S)—

Question re—
Deduction of to Trade Unions directly from salaries of employees. 1003. s
‘ —— to International Orga.msatlons 1678-79. ;
AUBSIDY (IES)— .

1

Question re— >

Assistance to Government of Nepal for setting up & bmadcaatmg station. 1310.

Centre’s aid to meet budget deficit in Orissa States and disbursement of large sums by ex--
| Rulers. 1550.

Increased subvention to Orissa Government. 1435-36.

—— for “Grow More Food’’ Schemes. 828-30.
for imported foodgrains. 1091.
—— to Airway Companies. 98300 ! i i
—— to Madras g t for Wynad Col ion Beh 1102.
—— to Nepal. 1780-81.
—— to new agencies. 2057.

Ses also ‘Aid". :
See also “Grant(s)- *
BUGAR— : s
Question re—
+  Devel and rationalisation of 1478-79.
Fixation of price of 830-31.
Import of from Java- 730
Increase in export and high prices of ——.. 965,
Increase in production of 1765. ° S
Increase in yield of cane and protection to —— industry.: 842,01  © TATT0 L0 2
Price for . 502.
Production of — . 502-08. 2
Protection to industry. 5

2 Uﬁecogmangauons re prices oﬂ

=== pro ducts and confectiona: dustry: :
Transport facilities for . 1744-45. s
SUGAR-CANE— = v
Qunshon re— 2 N

Levy of a cess on

| 2099-2100. =

‘ Innrease in yelld ErE— and protection to sugar industry. 842,
1—b4.

!

§

|

|
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SULPHA DRUG(8)—
Question re—
Meanufacture of
SULPHUR THERAPY—
Question re—
for treatment of leprosy. 1823-34.

1863.

SUPERANNUATION—
Question re—
Age limit for re'.lrumemc of Pcmu and Telegraphs Dep ploy 1988,
Age of r servants. 1314-18.
of pi roti to European Officers of non-Beeretary of State Servises,
662-63.
Issue of instructi ling age of 1440, 2377.
Persomz retired at the age of fifty-five in Ministry of States. 1440,
,. ¥ and of Bervice to Buperannuated Officers. 13565-66. ;
R of sup d officers. 1721,
Retired and d ployed in Ministry of Aﬁtloultu.re. 1987,
Retirement benefit and grutuxty in cases of death of servants, 1920,
Retiring age of g d officers of G of India, 446, )
Superannuated officers in Ministry of Food. 1607.
SUPERINTENDENT(S)—

Question re—
Posts of —— of post offices. 368-69.

SUPER-TAX—
Question re—
Arrears of In —— , COTP ion tax of s to Paki 1540.
Hindu undivided fam.\hea assessed to Income-tax and —— . 1727-28.
Minimum incomes on which —— and Business Profits tax are payable. 1729,
SURCHARGE(S)—
Question re—
Countries carrying mail by air without —- . 1000,

Receipts from air on letter and postcards. 1987.
—— on air mail letters from Calcutta to Gauhati. 981,

SURGEON— S
See “Doctor(s)”.

SURGUJA DISTRICT—
Question re—

Exploitation of mi 1 dep in ——in C. P. 1506-07.
SURVEY(S)—
Question re— *
—— and in Isti dari area of Aj wara, 1474,

—— of places in C. P. for transfer of certain central offices, 1507-08,
SURVEY OF INDIA—
Question re—
Gazetted and non-gazetted staff in —— . 1873.74.
SUSPENSION—
Question re—
Newspapers and Periodioals suspended in 1948, 1058,
SWAMINADHAN, SHRIMATI AMMU—
Question (Supplementary) by—
Abolition of Rickshaw-pulling. 2041
Augmentmg water supply in Knol Bagh, Delhi. 2048.§
A, M, C. Offieers as Lake Modleal College, Caleutta, 13295,
Plans for trainingi’urua 2178.
Tuberculogis Clinics in India. &34,
BYNTHETIC OIL—
Ses “Petrol”’.
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SYNTHETIC PETROL—
See “Petrol”.
T
‘FAJAMUL HUSAIN, MR.—
Question by—
E ion of Vik hila, Bhagal District, Bihar. 2043—45.

Indian historical and art relics in foreign countries. &40.

Publioation of pamphlet, guide or book on Bodh Gaya. 2042-43.

Travelling allowsnce to Travelling Ticket Examiners, 2098-99.
‘Question (Supplementary) by—

Abolition of rickshaw.pulling. 2041.

Action against Razakars in Hyderabad. 7.

Appoi of Private i Amb d 768,

Basic Education Scheme in Delhi Province. 1046.

Communal tea stall at Bi!asyur railway station. 1331,

d 920

Compulsory primary .

Countries invited to Asian Conference. 536.

Detention of ex-Maharaja of Rewa. 430.

Discharge of Indians from Burma Government Service. 1022.
Disposal of appeals pending before Privy Council. 540-41.
Enquiry into conditions of agricultural labour. 1015.
Exchange of students with Russia. 2038.

Expendi on atomic h. 1772.

Formation of Mutual Defence Pacte and power groupe, - 2137,
Tmport of foreign liquors and Prohibition in provinces. 11.
Low emoluments of male nurses in hospitals. 12.
Manufacture of pre-fabricated houses. 658.

M to i production of paddy. 866.

Merger of Bikaner, Jaipur and Jodhpur in Rsjasthan. 924
Merger of Sikkim. 1398.

Objections by Whisky Manufact; Assooiation, london for placing orders with Mr. Butler.
406,

| Personal estates of Nizam of Hyderabad. 920. 2

‘ Political unrest in Burma and repstriation of Indisns. 778.
Rent due from telephone subscribers in Delhi. 354.
Representation of Phulkian Union in Constituent Assembly. 428.
Students strike in Delhi Agricultural College, - 1096,

TALCHER—
Question re—
Tron and coal mines of —— (Orissa) 1193.
TAMBARAM—
Question re—
b Electrification of Railway lines
8. M. Railway. 1466—88. .
TANNING— £
Question re—

Labour Investigation Committee’s Report on industry. 1013,
FAPIOCA—
Question re—
Develog of —— oultivation: * 1641:
YARA SINGH, MASTER—
Question re—
Search of at Narela, 1582.
TATA—
Question re—
< Supply of Tatas coal tar $o distillers, 1967-68.
TATA ATRCRAFT LTD— : < e T b
_Question re—

~ Allowances to sm‘plc;yees of —— -, Titaghur (Weet Bengal). 2236.

b , and Chingleput and Arkonam on M.

and
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TAX(ES)—
Question re—
Destruction of tobacoo for non-payment of —— . $42.43.
TAXATION ENQUIRY COMMITTEE—
Question re—
Appointment of —, 1730, =
TEA—
Question re—
Assam —— imported into Calcutta. = 1854-55.
Conditi f ) ion lab 1885— 87,

01
Manufacture of —— chests. 1469-70,
Revenue from enhanced Excise Duty on tobacoo, eigarettos and —— . 1056,

TEA ESTATE(S)—
Question re—
ST

Zz ditions of laboure in Assam —— . 1301, i
Planters Association and Labour Organisations of — .  §39.40.
TEA MARKET EXPANSION BOARD— 3 s
Question re— 2

Indian — . 2006, i :
Tea cess realized from Assam for 1397.
TEA STALL—
Question re—
Communal ——. at Bilaspur Railway station. 1331
TEACHER(S)—

Question re—
Fixation of pay of displaced — . 172183, 1782,
Pay of language —— in Delhi Province. &86—38,
Rehabilitation. of refug .- 1698.99.
Standardisation of salarles of —— . 158088,
Training of for basic education. 1438-30.

TECHNICAL EDUCATION—
Question r¢— e
Expenditure on All India Couneil for higher —— ', ¢56-57.
Facilities for praotical — ., 1415-18.
Scholars sent abroad for advanced Technical Training. 1060—63.
Students to be sent abroad for 1051—58.
TECHNICAL INSTITUTE(S)—
Question re—
. Establishment of a _technological College in Assam. 1298
* Grants given to Lakshminarayan Institute of Teohnology, Nagpur, 2212-13,
Military Technioal Traint._i.ng Centre, Jorhat. 1300-91.
Technological Insti or Agricul 821.

See also “Institution(s)”.
TECHNICIAN(S)—
Question re—
Employment of foreign 1183.
Foreign —— employed in Government of India. 1442, »
Relnslhng' 86of Indians serving abroad possessing high scientific and secknical qualifications
665-68.
Steps to improve condition of 2061.
Technical adviser for decortication and refining of seeds. 2069,
Technical Missions from Czechoslovakia and Belgium. 493.94.
Training of pilots, ground engineers and —— . 850— 61, 2
TEESTA FERRY—
Question re— 3 b
Admini {on of —— Jalpaiguri by Assam Bengal Railway. 1183-34
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TEK CHAND; DR. BAKHSHI— .
Question (Supplementary) by—
Compensation to victims of Razaker atrocities. 332.

Loan applications received by Rehab Finance Administration. 2268-69.

R dati of Priorities C ittee. 789.

Restoration of abducted women to Pakistan. - 1496.

Return of hii ical d ts and ient books in foreign countries. 1808.
TELEGRAM(S)—

Question re—
Dalivery of air mail letters and —— by motor cycls messengers. 3384-35.
TELEGRAPH WIRE(S)—
Question re—

Theft of from Delhi Cantonment. 900.
TELEPHONE(S)—
Question re—
Bombay - ‘Workshop. 728.
Collection of rent for from subscribers in Delhi. 476—78.
Improving Delhi

System. 1628-29.
Installation of new . 164-65

Installation of in rural areas. 506.

Nationalisation of private Companies. 965.

Rent due from subgeribers in Delhi. - 854,

Revenue from trunk Calls. 2231-33.

connections for all District Headquarters in Bihar. 503.

connections to private subscribers in Patna. 1187.

for rural areas. 736. ..

Telephonic connection between Delhi and Katmandu. 2006,

Waiting rooms in post offices and receptionists at Delhi —— Digtrict Office.  355.

TELEPHONE CALL(S)—
Question re—
R from Trunk teleph calls. 2281—33.
TELEPHONE EXCHANGE(S)—
Question re— 1

Fire and losses in Calcutt and sch for delling.  162-68.
New post offices, telegraph offices and in Orissa and Orissa States. 988.
in Delhi. 478—80.

TEMPLE—
Question re—
Desecration of a Hindu —— in Karachi. ~885—87.
Management of Mahabodhi at Buddha Gaya by Buddhist representatives. 1677-78.
TENANT(S)—

Question re—
Bviction of —— under Delhi Rent Control Act, 1947. 1284.
TENDER(8)—
Question re— 3
for supply of timber to Gun Carriage Factory, Jubbulpore.  2080-81.
TERRITORIAL ARMY—
Question re—
Organisation of Indian Territorial Force. 1372.
Reduction of Indian Army and establishment of— . 1441.
See also “‘Army(ies)”.
Also “‘National Cadet Corps”. -
TEXTILE(S)— 3
Question re—

Accumulation of cloth in mills. 1740.
‘Allotment of quotas of Cloth #o provinces and states. 695-96. 3
Cloth and yarn sold to Pakistan under Inter-Dominion Trade Ag . 2062.
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TEXTILE (S)—contd.
Question re—contd.
Cloth control policy. 692-93.
Distribution of cloth and yarn th gk perati iet] 190-91,
Export and import of cotton . 114448,
Export of cotton eloth, castor seeds and oil. 747.48.
Export of handloom cloth to Soft Currency Areas. 701:02, -
Export of mill cloth to Middle East countries, 1676-77.
Fixation of prices of cloth. 693—95, 988,
Government’s new policy. 189-90.
Government’s control policy. 362.
Implementation of cloth control scheme. 199-200.
Import and sale of foreign cloth. 988, 2271,
Import of foreign cloth. 1407-08.
Import of —— machinery from Japan. 515.16.
Manufacture of cotton stores. 1853-54.
Number of mills and production of cloth. 731,
Production, consumption, export and import of cotbon and woollen eloth. 859-80,
Production, import and export of cloth.  2236-37.
Refusal by —— mill owners to work three shifts. 1612, “
Removal of ban on export of handloom cloth. - 830.
Smuggling of from India to Pakistan. 1855-56.
Stocks of cloth with mills on lst of December, 1048, 165—68.
goods lying in various military depots. 340—51.
Production Consrol C i 92-93.
TEZAPUR—
Question re—
Metre gauge Railway line between Rangpara and — .  360-70.
TEZPUR BALTPARA RAILWAY— .
See “Railway(s)".
THAKEAR, SHRI A. V.—
Question by—
Compulsory primary education. 920.
Compulsory primary ed ion in Centrally Administered Areas. 1214-15.
Compulsory primary education in provinces. 1216-17.
Famine relief works in Cutch. 1509-1600.
Hunger strike by Sindhi Harijan refugees in Sabarmati and Ahmedabad. 935-36.
Refugees in camps in C. P. and Berar. 2166.
Refugees in camps in Delhi and Ajmer-Merwara, 2166,
Refugees in camps in Madhya Bharat and Matsya Unions. 2167,
Refugees in camps in U. P.” 2167.
Refugees living in camps in Bombay. 1686.87.
_Revision of District and State Gazetteers. 921.
Question (Supplementary) by—
Foreigners serving under Government of India, 1417,
THEFT(S)—
Question re—
Electric device to avoid burglary, and accidents on railways. 1106,
Losses on account of ——and damage to goods on Railways. 1187.
of handgrenades from R. I. A. F. Headquarters at Palam. 1438,
of telegraph wire from Delhi Cantonment. 900.

THREAD—
Question re—

Control on distribution of sewing —— . = 1175.
Protection to Spoolers Industry. 1175,

TIBET—
Question re—
Trade with —— . 1769—71.
TICKET(8)—
Question re—
Clerkage charges for return of unused Railway —— .~ 185557,

Gurmukhi script on issued on E. P. Railway. 1879,
Sale of Goa Lottery —— in India. 2215.16.
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TICKET COLLECTOR(8)—
Question re—
Booking clerks and —— at Panipat and Karnal Railway Stations. 976-77.
TICKETLESS TRAVEL—
Question re—
Steps to check ticketless travelling, 187.
TIMBER (S)—
Question re—
Tenders for supply of
TIRUCHIRAPALLI—
Question re—
Water supply to South Indian Railway by — Municipality, 101.
TITAGHUR —
Question re— e,
Allowances to employees of Tata Aircraft Ltd., —— (West Bengal). 2286,
YTITAGHUR AIR DEPOT—
See “‘Bengal Air Depot”.
TITLE(S)—
Question re—
Abolition of

to Gun Carriage Factory, Jubbulp 2080-81.

conferred by British Ind.\an Govemmem 22688.
and p

Ban on use of in official 1912,
Names and —— of Indian and foreign ambassadors, 543.44.

| TOBACCO—

‘ Question re—

for non-payment of taxes. 842-43.

Research in effects of on human system. 2189.

Revenue from enhanced excise duty on , cigarettes and tea. 1056.
Supply of coal to —— growers of Guntur and Krishna District by rail. 975-76.

TOJO-GENERAL—
\ Question re—
Sentence of death passed on —— and his colleagues, 1128-20.
TONGA(S)—
Question re—
rates in Delhi. 1577—79.
TONGA STAND(S)—
Question re—
\ Contractor for
TOUNGOO—
Question re—
Indians marooned in —— District, Burma. 2012—14.
TOURIST(S)—
Question re—
Foreign traffic.  702-03.
Ses also *‘Visitor(s)"'.
TOWNSHIP(S)—
Question re—
Rehabilitation of refugees and Town Planning Schemes. 382-83.
TReservation of refugee for refugee Government employees in Delhi. 24445,
for refugees in Delhi. 16690—72.
= TRACTOR(S)—
Question re—

Cultivation by — . : 504.
Desirability of using—— and ehemical fertilisers. 2283—68.

Destruction of

at Delhi Main Station. 1368.
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TRACTOR(S)—contd.
Question re—contd.
Import of 956—58.
Import and manufacture of and bulldozers. 1182-83.
Import of and other agncultu.ml machines, 1509-10.

Land reclamation and supply of in Bihar. 195-96.

Land reclamation in C. P. and Berar by —— . 1968-69.
Purchase of — . 738-39.

Operators in Central Orgamsatxon 1869-70.

——, harvesters, oil engines, fishing boats and electric plants imported in 1948. 1006-98.
for Bombay Province. 2083-84.

TRADE—
Question re—

Agr;%ulmml Marketing Adviser’s visit to U. 8. A. in connection with Indian W ool———
7

Cloth and yarn sold bo Pakistan under Inter. Domlmon Agreement. 2062.

Exp on d from Int 1 Conferences and purposes. 1193.
Export —— with France. 1126.

Foreign — and appointment of Trade Commissioners. 748-52.

India’s with Canada. 2144.

Indo-Japanese

contracts. 1015-17:+

International —— position of India. 388.95.
Issue of export licences. 889.92.
Monopoly in salt 1078-80.

Oilseeds Export Trade Advisory Council. 1901-03.
Report of Sri Ram Committee on —— and commerce. 1266-70,
Agreement with Russia. 1122.24.
between India and Bire, * 874-75.
—— sanctions against South Africa. 1701.
—— with Tibet. 1769-71.
Visit of Afghan —— Delegation. 1789-90.
TRADE AGREEMENTS—
See “Agreement(s)”.
TRADE COMMISSIONER(S)—
Question re—

Enquiry from —— through Director, Commereial Intelligence. 1667.
Foreign trade and appointment of 748-D!

TRADERS CORPORATION, INDIAN— °
Question re—
Pipeline purchased by —— lying in Burma. 1675-76.
TRADE DELEGATION—
See “Delegation(s)”.

TRADE UNION(S)—
Question re—
Agreement b Gov t and President of Fed ion of Railway Employees. 200.
All India Labour Orgamsatlons 1549, : :
1 Arrests of members of All-India ilway ’s Fed ion in t: with
strike. 1069.

Deduction of subscnptxons to .directly from salaries of employees, 1003.
Demands of All-India Postmen and Lower Grade Staff Union. 1650-52.
Demands of and strike notice by Railwaymen’s Federation. 1180.
Industrial workers and unions. 2165.
Policy re pargclpnhonEof plohucal arties i m———m_’2 ;z;ovement 1017-18.
h Employees’ Unions. s
Postal B}ld Ttoelg:;};n Guvp o t Press Empl A iation, Calcutta, 1897-08.
ised (0] i 1536-37.
Rules for recognition of Unions of workers on Railways. 2089-90.
and All India Trade Uxuun Federation. 1029-30.

Unions and Fed of R W . 2090-92.
{ TRADE UNION CONGRESS, INDIAN NATIONAL— |
{ Question re—

Membership of — , A. L. T. U. C. and Socialist Group.. 2119-20.
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TRAFFIC—
Question re—

Foreign tourist — . 702-03.

Passenger —— on Railways during 1048. 1158-59. : =
bottleneck and restrictions on Inter-Provincial movements of food-grains. 845.
TRAIN(S)—

See “Railway Train(s)'’.
TRAINING—
Question re—
gﬂptailﬁ of —— Ship ‘Dufferin’, 1120-21. % 155
ompulsory physical in Centrally Administer: reas. 5

Graduation of released I. A.M. C. officers at Lake Medical College, Calcutts. 1204—96..

Institutions for military — . 1571-72.

Labour officers sent for abroad. 1385-86.

Military in secondary schools. 1579.

Plans for nurses. 2177—79.

Selection and of Indian Foreign Service personnel. 1779-80.

Staff —— School of All India Radio. 916-17, 1803-04.

—— in Cost Actountancy in U. K. and U. 8. A. 2147,

S f Todusteial Managors: & ‘and Administrat 1090.

—— of persons for employment in Civil Aviation. 1091.

— of pilots, ground engineers and technicians. 356—861.

—— of R. I. N. Officers and Ratings.  906.
of teachers for basic education. 1438-39.

Vocational centres for refugees. 396-97.

TRANSFER—
Question re—

Removal of two officers of Directorate of Foodgrains Movement from headguarters. 1369.

Survey of places in C. P. for of certain central offices. 1507-08.

—— of certain offices from Delhi and Simla. 1115-16.
of pension documents from Pakistan.”* 2146.

TRANSFER BUREAU—

See “Employment Exchange(s)".
TRANSLATION(S)—

Request for English —— of Answers to Supplementary Questions. 459.
TRANSACTION(S)—

Question re— 3

—— of Government finances by Imperial Bank of India,  1082—36. -
TRANSMITTER(S)—

Question re—

Manufacture of wireless
TRANSPORT—

Question re— t

New buses for Delhi Transport. Service.  959-60.

Short supply of wagons for —— of cement. 2227-28.
facilities for sugar. 1744-45.
of wheat from East Punjab and U. P.to Delhi, for personal use. 2096.

and radio equipments. 696-97.

Wagons for of raw materials for paper manufacture. 978,
TRANSPORT, MINISTRY OF—
Question re—
ngs of Standing Committee for—— . = 738.
TRAVANCORE—
Question re—

Establishment of Rubber Tyre Factory in . 1607-08.
Report of the adviser to Ministry of States re Cochin and — . 1725.
Union of Cochin and —— States. 1315.

TRAVELLING ALLOWANCE(S)—
See “Allowance(s)”.
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TRACTOR(S)—contd,
Question re—conzd.
Import of 956—58.
Import and manufacture of and bulldozers. 1182-83.
Import of and other agricultural machines, 1509-10.

Land reclamation and supply of —— in Bihar. 195.96.
Land reclamation in 0., P. and Berar by —— . 1968-69.
Purchase of 738-39. i

Operators in Central Organisation. 1969-70.

, harvesters, oil engines, fishing boats and electric plants imported in 1048. 1096-98.
for Bombay Province, 2083-84.

TRADE—
Question re—

Agricultural Marketing Adviser's visit to U. S. A. in connection with Indian  Wool
1367.

Cloth and yarn sold to Pakistan under Inter-Dominion.
Expenditure on deputations from Int i
Export with France. 1126,
Foreign —— and appointment of Trade Commissioners, 748-52.
India’s with Canada. 2144,
Indo-Japanese contracts. 1015-17. -
International position of India. 388-95.
Issue of export —— licences, 889-92,
Monopoly in salt —— ., 1078.80,
Oilseeds Export Trade Adyisory Council. 1901-08.
Report of 8ri Ram Committee on and commerce. 1266-70,
Agreement with Russia. 1122.24.
between India and Eire, 874-75.
~—— sanctions against South Africa. 1791,
—— with Tibet. 1769-71.
Visit of Afghan Delegation. 1789-90,
TRADE AGREEMENTS—
See “Agreement(s)"".
TRADE COMMISSIONER(S)—
Question re—
Enquiry from —— through Director, Commereial Intelligence. 1667.
Foreign trade and appointment of- T48-52.
TRADERS CORPORATION, INDIAN— "
Question re—
Pipeline purchased by —— lying in Burms. 1675-76.
TRADE DELEGATION—
See “Delegation(s)”.
TRADE UNION(S)—
Question re—

Agreement.  2062. “
al Conferences and —— purposes. 1193.

Agreement bet: Gov: it and President of Federation of Railway Employees. 2080.
All India Labour Organisations., 1549, = i
Arrests of members of All-India Railwaymen’s Federation in with &k

strike. 1069,

o . :

D tion of subscriptions to “directly from ealaries of employees, 1003.
D:gn‘;;ds of AIl-Indx'g Postmen and Lower Grade Staff Union.  1650-52.
Demands of and strike notice by Railwaymen’s Federation., 1180.
Industrial workers and unions. = 2165. : .
Policy re participation of political parties m—m ’;govament. 1017-18.

)t h Employees’ Unions. 1072-73.
TI:ostal o Tteoelgx:g.%n Coveranent Press Employees’ Association, Caleutts, 1897.98.
R ised —— O isati 1536-37.
Rules for recognition of Unions of workers on Railways. 2089-90.
—— and All ngﬁia Trade Union Federation. 1029-30.
Unions and Federations of Railway workers, 2090-92.

TRADE UNION CONGRESS, INDIAN NATIONAL— '
Question re— 5
Membership of — , A. I. T. U. C. and Socialist Group.. 2’119-20.
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TRAFFIC—
Question re—

Foreign tourist . 702-03.
Passenger on Railways during 1048. 1158-69. 3
bottleneck and restrictions on Inter-Provincial movements of food-grains. - 845.

TRAIN(S)—
See “Railway Train(s)".
TRAINING—
Question re—
Captain of —— Ship ‘Dufferin’, 1120-21.

Compulsory physical in Centrally Administered Areas. 1580 ;
Graduation s of released I. A.M. Cy officers at Lake Medical College, Calcutts. 1294—96..
Institutions for military . 1571-72.

Labour officers sent for—— abroad. 1385-86.
Military —— in secondary schools. 1579.

Plans for nurses, 2177—79.
Selection and of Indian Foreign Service personnel. 1779-80.
Staff School of All India Radio. 916-17, 1803-04.

in Cost Actountancy in U. K. and U. 8. A. 2147,
—— of Ind ial Managers, A and Administrat 1090.
—— of persons for employment in Civil Aviation. 1081.
—— of pilots, ground-engineers and technicians. 356—61.
—— of R. I. N. Officers and Ratings. 906.
of teachers for basic education. ' 1438-39.
Vocational centres for refugees. 396-97.
TRANSFER—
Question re— q
Removal of two officers of Directorate of Foodgrains Movement from headquarters. 1369
Survey of places in C. P, for —— of certain central offices. 1507-08.
of certain offices from Delhi and Simla. 1115-18.
—— of pension documents from Pakistan,’ '2146. 1 d /-
TRANSFER BUREAU— s -
See ‘Employment Exchange(s)".
TRANSLATION(S)—
Request for English
TRANSACTION(S)—
Question re—
—— of Government finances by Lmperial Bank of India.  1082—306.
TRANSMITTER(8)—
Question ye—
Manufacture of wireless —— and radio equipments. 696-07.
TRANSPORT—
Question re— s
New buses for Delhi Transport.Service. 959-60.

Short supply of wagons for of cement. 2227-28.

—— facilities for sugar. 1744-45.
of wheat from East Punjab and U. P. to Delhi for personal use. 2006.

Wagons for of raw materials for paper manufacture. 978,
TRANSPORT, MINISTRY OF—
Question re—
Mestinips of Standing C ittedFor:
TRAVANCORE—
Question re—
Establishment of Rubber Tyre Factory in . 1807-08.
Report of the adviser to Ministry of States re Cochin and
Union of Cochin and —— States. 1315.
TRAVELLING ALLOWANCE(S)—
See ‘‘Allowance(s)”.

of Answers to Supplementary Questions. 459.

788.

1725.
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“TRAVELLING TICKET EXAMINER(S)—
' Question re—
Travelling allowance to—— . 2098-99.
'TREASURY(IES)—
Question re—
Expenditure of cash found in
YREATMENT(S)—
Question re—
Sulphone Therapy for
TREATY(IES)—
Ses “Agreement(s)”.
TREE(8)—
Question re—
Auction of —— in M, C. A, quarters. . 1502.
TRIAL(S)—
Question re—
by jury of Europ Briti,
YRIBE(S)—
Question re—
Population of — in And, and Nicobar Tslands.  452.
TRIBAL AREA(S)—
Question re—
Development of —— on North East Frontier. 1271. E
Fi ial allotment for icati hospitals and edueation in North Eest Frontier——
1131—33.
Uplift of people in Assam —— . 414—20.
YRIBUNAL—
Question re—
Report of Kolhapur disturbances enquiry — . 314,
Special — in Hyderabad. 1919.
“TRINIDAD—
Question re—
Indians in Mauritius, Fiji and —— . 1891-92,
‘TRIPATHI, SHRI EISHORIMOHAN—
Question by—
Abolition of rickshaw-pulling. 2040-41.
‘Oonstruction of houses from Coal Mines Labour Welfare Fund. 2135,
Cash balances and reserves of Chhattisgarh States. 452.
Continuity of service of retrénched persons on re-employment. 1440-41.
‘Cultivation of reclaimed land. 505.
Gazetted officers tried for corruption on railways. 2069,
Import of bullion. 2188,
Industrial concerns owned by Government. 1958—62.
Interest on loans paid and received by Government. 2046-47.
Land reclamation for cultivation during 1949. 508.
Private properties of Rulers of Chhattisgarh States. 1540—48.
Purchase and sale prices of importéd cereals. 1972—77,
‘R&orgamsanon of Foreign Pubhmty Service. 1125.
and of d tary films. 2041-42.

of merged C.P. States. 804-05.

of Leprosy. 1823-24.

bj in India in criminal cases. 1817.

Question (Supplementary) by—
Arms and ition stolen from ord bi: ies and depots. 2038,
Arrears of income-tax. 679.
Building for Railway Clearing Accounts Office. 1953.
Claims for damage to goods in h-ansxt on railways. 1086.
C paid for settl t of railway claims. 1966.
Compensatmn to Indians for losses in Burma and the Far-East in World War II. 1773.
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TRIPATHI, SRI KISHORIMOHAN—

Question (Supplementary) by—contd.

Exploitation of mi 1d its in Burguja District in C: P, 1507.
Grievances of G. I. P. Ballway Guards. 1155,
Hunger strike by refugees in Kingsway Rehef Cnmp 1693.
India's contribution to F. A. O, 1865.
Land reclamation in C. P. and Berar by tractors. 1069,
Loans from International Monetary Fund. 915.
Manufacture of Penicillin. 1322.
Migration of non-Muslims from Sind. 1004-05.
Rallway lme to Bastar State. 2070.
and heduled banks. 1802,

te Ministry of 1 ics and Planning. 1679.
Shockmg and preservation of imported foodgrains, 2072,
Universal Basic Education. 793,

TRIPURA—

Question re—

Petroleum in —s— State. 2148.

TRUCE—

Question re—

—— plan between Capital and Labour. 1248-50.
TRUNK-CALL(S)—
See *‘Telephone Calls.
TUBERCULOSIS—

Quashon re—
Anti. Campaign in Delhi and Ajmer-Merwara. 902-08.
Grant for hospital in Assam. 1910.

Grant to Delhi U y for establish of a——Insti 318-19.
Nurses in Government hospitals contracting —— . 315-16, 2268.
Persons disabled on account of in Indian Forces. 1207-08.
—— clinics. 434.
—— Sanatoria in Central Provinces. 2217,
TUBE WELL(S)—
Question re—

S,

Report of American experts on development of ground water resources in Gangetic plaing
2063-65. L

Sinking —— in Delhi and Ajmer-Merwara. 1476.
—— sunk under ‘Grow More Food ’ Campaign. 1477-78,

TURKEY—
Question re—
Visit of Indian Ambassador in —— to Paris. 1787-89.

TYAGI,SHRI MAHAVIR—
Question by— s
A. X5 B. newn bulletm in Dogri and Kashmiri. 015-16.

Wm-kshops lling Scheme. 2262,
Brondcut of western music from A. I. R. ahhonn 1727,
Contractor-cashier on N. W. Railways. 1106.
Control of selling prices of coal. 1990.
Corps of Mechanical Engineering Service in army. 1308.
Differentialtreatment of Indian and Anglo-!ndmn Assistant Surgeonl of I.A.M.C. 1202-03.
Frseaervxceofwhmkyandsodato gers of Air India I 170. 2
1719-20, 1732.
India’s share of rollmg stock nﬂ:er pemtmn 1977-78.
Issue of Export Trade Licences. 889-92.
Licences for export of rare Indian art pieces. 2195.
Municipalitiés and District Board in Ajmer-Merwara. 1199.
Newspapers served by Photographic Service. 2053,
Ordnance Depots. 1713.
Post offices for rural areas. 1088-! 99.
Press

. ing pay ts from state officials both in Hyderabad and Delhi,
1920.
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“TYAGI, SHRI MAHAVIR—contd. .
Question by—conldA
Purchase of Imre Schewagar Museum. 2195-96.
administered areas. 680.

R. S. 8. volunteers arrested, detained and convicted in Centrally
Rank of Deputy Minister in Ministry of External Affairs and Commonwealth Relations in

the Warrant of Precedence. 672-73.

Record of Wagons going to and returning from Pakistan. 1978-80.

Recruitment of Assistant Surgeons to British and Indian Military Hospitals, 1198-1201.

Re-employment of Prof. G. D. Sondhi by All India Radio after superannuation. 1714,

Scholars sent abroad for advanced technical training. 1060-63. -y

Settlement e payment for Defence Stores and installations left by Britain. 2200-03.
Soldiers discharged after August 1947. 1826-27.
Staff Training School of All India Radio. 916-17.
“War Qu-lity” railway engines received from Canada. 846.

Question ( Supplementary} by—

bolition of Istimrardari and Ja
‘dult education. 1313-14. -

‘Advances to Government servants for purchase of motor cars. 1435.
Agreements reached at Delhi Inter-Dominion Conference. 206,207.
Allotment to Nepal from Post-War Reconstruction Fund. 2193.
Appeals pending before Privy Council. 2003.
Appointments given to artists for programmes on A. I.R. 2052.
‘Arms and smmunition stolen from ordnance factories and depots.

Balance of payments with U.S.A. 2184,

Basic Education Scheme in Delhi Province. 1044-45.

Casos referred to and disposed of by Income-tax Investigation Commission. 19.

Cattle insurance. 1751.

Cement factories. 1104, 1105.

Census for 1951, 1414,
Change in the nomenclature “‘British Commonwealth”. 1885.

Commissioner General for Commercial and Economic gffairs in Europe. 2010-11.
Commonwealth ‘Prime Ministers Conforence o be held in London. 1905 2016.
i 17

girdari systems in Ajmer-Merwara. 27240.

2038-39.

Cor ists detained by Gov . 02.

Compensation by Delhi Improvement Trust for land acquired for Delhi Cloth and General
Mills Ltd. 1582.

Com tion paid for 1 t of railway claims. 1067.

e "Cbm;ensatidn Yo viotims of Razakar atrocities. 332.
Complaints re delivery of lotters and money orders. 2245.
Control of locust and phadka. 1349-50.
.Control on cereal in urban areas. 1844.
-Crop and Cattle Insurance Schemes. 833.
_Cultural attaches to Indian Embassies. 1884.
Dakotas used for commercial purposes. 1322.
Delegations and Goodwill Missions sent abroad. ~ 873 —
Delegation to next session of General Assembly of U. N. 0. 1807,

Deolhi Agricultural College. 1095.
peals pending bafore Privy Council. 541.

Disposal of ap; n
Disposal of evacuee property after Ix}m,r-D ion. Confersnce held at Karachi. 1685.
Editorial staff in lications Division, Ministry of I mation and B i 2040.

f
drive in Posts and Telegraphs Departs ent.. 1972..
‘Electric machines for cancelling stamps on letters. 181, 3 S -
Enquiry into conditions of agricultural labour. 1014. 2
“Establishment of :@b&w—owmdm;phip&mo}é‘acﬁory 1168,
 Establishment of radio- qn%. ipment factory. 1847:48.
‘Exchan ‘,qflamdeghp,yv%th;m, 35-37....
Expenditure on Economy Conimitt R 19, =
Expenditure on Employment Exchianges.; 2110, .o ao0e
~Expenditure on relief of East Bengal refugees. 771 O
“Facilities for export of safety matches. - 1764. = v s P ST
TFire and losses in Caleutta Telephona Exchange and &cheme for remodslling. . 168.
Five Year Milk Plan. 1072 xSy 3 L SRS
Fixation of prices of cloth. 694-95. = s 5 A ¥
Foodgrainsdi:sporﬂted from fomign count,ries.q 46’112-75, s "
. Forced landing o n?p ta near, Jammu. ., 206667, . 2
Foreign students studying Tndian culture in India. 1568.
Foreigners serving under Government of Indis. 1417.
~— Funds for construction of National Highways and roads: 1919: —
Government ied fi 534.
Grants-in-Al

T S

T P Y &
t;bo schools in states. 1585.
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PYAGI, SHRI MAHAVIR—contd.

Q

y Fund. 798,

(Suppl ¥) by td.

Import duty on gold. 1716.

TImprovement of cattle breeding. 1177.

Inauguration of large and small scale dairy farming, = 1620-21.

Increase in crime in Delhi.” 1701,

India’s contribution'to F. A. O. 1864-65.

India’s bership of Int: tional M

Indian Military Mission in Berlin. 2000.

Indo-Burma talks on Burma Land Act. 7686,

Indo-Japanese Trade Contracts. 1018,

Installation of new radio stations. 1703-04.

Integration of South West Africa with Union of South Africa, 862,

Issue of import and export licences. . 525.

Kosi Project. 1907.

Land brought under cultivation. 1625.

Leave terms of extra-temporary employees. 2190,

Levy of a cess on sugar-cane. 1453-54.

Licence fee from Indian ing cont on railways. 1757,

Licences for export of groundnut to Italy. 2129.

Loan applications received| by Rehabilitation Finance Administration. 2268-69.

Loans from International Monetary Fund. 014-15.

Loans to Jammu and Kashmir State. 671.

Loss to Government in sale of imported foodgrains. 1448,

Major irrigation projects under construction. 1498.

Manufacture and import of locomotives. 962.

Manufacture of Bren Guns and Rifles in Kanpur Factory and o8ibi it
Factory, Hyderabad. - 309:10. 5 < position “of Ammunition

Manufacture of Penicillin.  1323.

Manufacture of soap. 2230.

Manufacture of synthetic dye-stuffs. 2238-39.

Merger of Bharatpur State. 929.

Migration from West Bengal to East Bengal.. . 1493, ¥

Ministers of different ranks in Government of India. 1257-58.

National Cadets Corps.  441. <

Negotistions for import of wheat and rice. 2260-61.

Negotiations for obtaining steel from Belgium and other countries. 1353.

New schemes for award of scholarships for studies abroad. 1039.40.
Newspapers and periodicals for Gorkha Regiments. 2193-94.

Non-payment of incraments and dation to E. P. Railwey staff. 198].
Occupation of M. C. A. quarters in New Delhi by non-M. C. As, 888-80.
‘Oilseeds Export Trade Advisory Council. 1902-03.

Officers of the Press Information Bureau. 338.

Opening of village post offices. 1629-31.

Organisation of cottage industries in Provinces. 1048.

Pay and allowances of Ministers of State. 1057.

Pericdicals for Gorkhas in Indian Army. - 2193-04.

Personal estates of Nizam of Hyderabad.: 930.

“Plans for training of nurses. 2179.

Plebiscite in French Indian territories and merger with India. 210. =t < -
Police action in Hyderabad. 2030. -
Policy re participation of political parties in Trade Union Movement. 1017,
Political pensions to foreigners. 1683. % ¢ <

Posts of Secretary and Deputy Secretary in Ministry of Health, 1717,

Post of staff surgeon and superintendent Willingdon Hospital. 2197-98.
Production of gypsum. 1665.

Production of Penicillin and anti-malarial drugs. 1861.

“Production of synthetic petrol. 1744. e
Prohibition in Delhi and Ajmer-Merwara. 1430. e
“Protection of Indian biseuit; industry. 1787. -, &2 A }
Protection to sugar industry. 1164.85, o
Publications of Ministry of Information and Broadcasti g 784,
“Purchase of machine-tools by Government RET
“Radio stations in India. 914. = e 7
Recovery of t; ferred to Pakistan by Hyd, bad and Junagadh.
Recoveg of movabls property from Pakistan. : 885. . P& e
Recruitments of Gorkhas in army. 2046, 2 £
Rehabilitation of refugee teachers.. '1609. = T 4
Relay of B.B. C. broadecasts by All India Radio. 1203.94, o
Release of Prot. Ibrahim of Hyderabad. 931.
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TYAGI, SHRI MAHAVIB—wncId

Q: it Id.
PP y) by 3

Re-organisation of Forexgn Publicity Service. 1125.
Repair of railway engines. 813-14.
Replacing King’s effigy on coins and currency notes. 2049.

Report of American experts on development of ground water resou.rcet in Gangetic Plain.

2004 65.
tion of Phulkian Union in C i t A bly. (28.
Result of F. P. 8. C. examination for R. I. N. Commissions. 1924.
Return of Muslims from Pakistan to India. 884.
Returr ing facilities to refugees from Pakistan held territory in Kashmir. 1021.
Rice production in Assam. 874,
Rules for recognition of Unions of workers on railways. 2090,
Safety of Indians in Malaya. 1775.
Selection and training of Indian Foreign Service personnel. 1780.
Shortage of raw cotton. 2244.
Smuggling of goods from India into Eastern Pakistan. 1711.
Social guides at railway stations. 978,
Staff of Ministry of Finance (Defence) and Military Accounts Department 1696.
State Air Service to Far-East. 1172,
Stud.outs ﬂtnka in Delhi Agncultuml College. 1036.
gl 1679.

Suk ns

Submdy '.o Nepnl 1781.
Survey of places in C. P. for transfer of certain central offices. 1508.
Tenders for supply of timber to Gun Carriage Factory, Jubbulpore. 2081.
Terms of reference and scope of enquiry of U, N. C. I. P.. 2140.
Threatened railway strike and action against Communists. 1113.
Townships for refugees in Delhi. 1672,

Trade agreement with Russin 1123.

s of Govi by Imperial Bank of India. 1036.
Travellmg expendncure of Ministers. 1057.
b t of land belonging to Nawab Sadakat Ali and Mr, Liskat Ali Khan in

Province as evacues property. 1796,
Use of cattle dung ag manurs. 2076.
Visit of Afghan Trade Delegation. 1790.
Visit of Indian ambassador in Turkey to Paris. 1788.
Supply of advance copies of answers to questions etc., to Members. 513.
TYRE FACTORY(IES)—

See “Factory(ies)”. ~

UDAIPUR—
Question re—
Housing scheme for Sind refugees at — — . 214.
UNANE HOSPITAL(S)—
Question re—
Ayurvedic and —— anrd dispensaries. 1707-09.
UNEMPLOYMENT—
Question re—
Census of unemployed persons. 1059.
—— and manpower statistics. 1791.
— — statistics. 1277-78.
See also “Employment”.’
UNITED EINGDOM—
Question re—
Admission of Indian students in educational  insti in England. 310-12.
Collection of funds in U. 8. A. and for rehnblhtuhon of refugeeu. 743-486.
Delay in transit of surface mail to U. 8. A. and the 73

Delhi

0.
Efforts by High Commissioner for India in London for securmg lodging for Indian studenti:

1010-11.
Export of monkeys to —— . 1498, 1831.
Four:Year Economic Plan for —— . 1258.59.
Link of Indian Currency with —— Sterling. 1912,
Motor vehicles imported from —— , and U, S. A, 1284."
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UNITED KINGDOM—contd.

Question re—contd.
Negotiations between Nepal, U. 8. A. and —— re air base in Nepal. 2145.
Purchase of Jet-propelled aeroplanes from for use of R. I. A. F. 1197.
Purchase of ships for R. I. N. from Britain. 1424,
Recognition of Israel State by Great Britain. 7 72:
Settlement re payment for defence stores and installations left by Britain. 2200-03.
Time taken for laying of keels of ships in —— or U.S. A, 1943.
Training in Cost Accountancy in —— and U. S.A. 2147,

UNITED NATIONS COMMISSION FOR INDIA AND PAKISTAN—
Question re—
Terms of reference and scope of enquiry of —— . 2137-40.

UNITED NATIONS ECONOMIC COMMISSION FOR ASIA AND FAR BAST—
Question r7e—

Discussion on Asian B ic and Industrial Develop t at —-— Conference,
Lapstone, Australia. 1672-74.

Ind ian Republic’s bership of —— . 224-25.

U. S. A.’s views re ‘Master Plan’ by —— . 225.

UNITED NATIONS EDUCATIONAL, SOCIAL AND CULTURAL ORGANISATION—

Question re—
Recognition of an Indian language by —— . 442.

UNITED NATIONS ORGANISATION—
Question re—

Candidates selected for —— fellowship. 1425-26.
Delagation to next session of General Assembly of

. 1896-97.

Indian delegate’s suggestions in U.N. Political Committee for Peace in Korea. 1667-68

Indians employed on staff of —— . 882-83. >
Tsrael’s application for membership of —— . 1256. g
Non-participation of Indian Embassies in Paris, in U. N, General Assembly discussion en

Palestine. 229-31. ¢
Pakistan’s complaint in Security Council re Hyderabad. 1050-51.
Subseripti to I ional Organisati 167 5

UNITED PROVINCE(S)—
Question re—
Refugees in camps in —— . 2167.

Supply of Bombay salt to Jubbulpore and —— . 2256.
Transport of wheat from East Punjab and — — to Delhi for personal use. 2086.

UNIVERSITY (IES)— =
Question re— :
Admission of Indian American —— . 1572-73.
Agricultural and veterinary colleges for Utkal — . 319.
‘Assent to an amendment to the Statute of Delhi —— . 1317.
Change of Medium of Instruction in Hyderabad. 2218.
Establishment of for Naturopathy and Nature cure clinies. 1579,
Foreign students studying Sanskrit in Indian —— . 2059.
Funds for of Saugor. 1718-19.
Grant to Delhi — — for establisk t of Tub losis Institut 318-19.
Indian students in Chinese —— under Communist control. 1493.
Indian —— Commission. 1431-33.
Medium of Instructionin —— . 2212. = <) g
Refusal of i tion by Vice-Ch llor of Delhi——- re certain irregularities of Executive
Committee. 1317.

Regional 1 in Devanagari scrift for language. 434-36.
Renaming Banaras Hindu and Aligarh Muslim —— . 1209.
Scientific Research in —— . 2126. S
Study of Hindi language and literature in Delhi. —= . 2220.
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UPADHYAYA, SHRI RAM CHANDRA—
Question by—
Btarch factories. 1874-75.
Question (Supplementary) by—
Abolition of rickshaw-pulling. 2041.

Allocation of refugees to Provinces and States. 1776. 4y
Construction of additional rooms in M. C. A. quarters. 1900.
ineneialatd to ot Rehabilitation Finance Administration. 1055.

g y
House built for refugees from Pakistan. 2000.
Import of tractors. 957.
Organisation of cottage industries in provinces. 1948.
Petrol industry. 1251.
Prevention and cure of leprosy. 1558.
Private properties of Rulers of Orissa States. 1058.
Purchase of machine tools by Government. 1783.
Restoration of abducted women. 1246.
Scholars sent abroad for advanced technical training. 1061.
Students to be sent abroad for technological education. 1
Supply of Tatas coal-tar to distillers. 1968.
Wells sunk in arable areas. 1739. 2
UP-RAJPRAMUKH(S)—
See “Rajpramukh(s)”’. %
URBAN AREA(S)—
Question re—
Control on cereals in —— . 1837-45.
URBANISATION—
Question re—
—— of certain localities in New Delhi. 1263.
URDU, ANJUMAN-E-TARAQQI—
Question re—
and All-India Hindi Sahitya Sammelan. 2219.
Books published by —— . 2219.
Grant given to——. 2218-19.
Shifting of Head Office of to Pakistan. 2219.
UTKAL UNIVERSITY— ;
See “University (ics)”.

v
VACANCY(IES)—
See “Post(s)”.
VACCINE—
Question re—
Manufacture of Cholera 1424-25.
la, supplied to Caleutta. 2205.
Production of Rinderpest ——. 1654-55.

VEGETABLE (S)—
Question re—
Import of motherseed. = 1166-67.
VEGETABLE GHEE—
Question re— :
Effect of vanaspati on health. 20:78-719?;
it on Fetan

g T 75-76.
Manufacture of vanaspati. 1325-26, 1766.
Mixing of sesamum oil with vanaspati. 1372-75.
Production and export of vegetable oils. 707-09.
Production, consumption and export of oil seeds and ——.. 834-39.
Production of vansaspati and its effect on health. 845, 1470-71..
Research on effect of vana.s;;ati on human beings. 1377.
the facture o i
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VELAYUDHAN, SHRIMATI DAKSHAYANI—
Question by—

Abolition of Empl + 1 245.
‘Abolition of seat reservations in second class compartments, 198.
Accommodation for College of Nursing, Delhi.
Appointment of officers on Special Duty. 1817-22.
‘Auction of trees in M. C. A. quarters. 1502,
Candidates selected for foreign studies in 1948, 26-27.
Candidates selected for U. N. O. fellowship. 1425-26.
Construction of additional rooms in M. C. A. querters. 1899-1900.
Construction of Cinema houses in Delhi Province. 235, 2268.

Departmental Conferences and Committee meetings held by various Ministries. 1223,
i 222

Distribution of scheduled castes p 3
Enquiry into conditions of agricultural labour. 1013-15.
Famine conditions in Cuteh. 931-32.

Functions of the Transfer Bureau. 1426-27.

Gazetted officers and working of Labour Bureau. 406.
Government quarters occupied by refugees. 533-34.
Interviews by the F.P.S.C. 1197.

Land under foodgrain cultivation. 1107.

Manufacture of salt by private individuals. 1656.
Manufacture of vanaspati. 1766.

Members of Special Recruitment Board for I-A.S.and I P. 8. 1307.

Officers of Press Information Bureau. 336-38,
Ordnance Clothing factories. 1712-13.

Ordnance Depots. 1713,

Price for sugar. 502.

Production and import of potatoes. 503.

Production of sugar. 502-03.

Recognition of Indian Union Flag by States. 1051.
Regional offices of Press Information Bureau. 1720-21.

Renaming Banaras Hindu University and Aligarh Muslim University. 1299,

Report of the Adviser to Ministry of States re Cochin and Travancore. 1725.

Seales of pay of Station Masters, Assi Way Inspectors and Sub-Insp
Railways. 1751-52.

Scheduled caste candidates returned after foreign studies. 910-13.

Selections made by F. P. 8. C. for gazetted posts. 667-69.

States not yet repr d in O i t A bly. 1049-50.

Stopping of supply of coffee seeds to co-operative societies, 1479.

Sulphone Therapy for treatment of leprosy. 1823-24.

Supply of bad rice to South Indian States. 712-13.

Through trains between Madras and Mangalore. 197. £

Travelling allowances to candidates taking interviews with F. P. 8. C.
‘Uniform system of weights and measures. 1656.

‘Union of Cochin and Travancore States. 1315.

Value of imported liquor. 1790-91.

Women Police Force in Delhi. 1827.

Work of Chief Labour Commissioner and certain other officers.  1147.

Question (Supplementary) by—
Cement Factories. 1104-05. &
Cultivation of jute in South India. 1853.
Discontinuanc of rationing of petrol. 1101. ks
Harijan section of Ministry of Relief and Rehabilitation.  1405.
High prices of salt. 1450.
Housing conditions of labourers in Assam tea states. 1391.
Increasing the production of salt. 1456.
Labour officers sent for training abroad. 1386.
New buses for Delhi Transport Service. 960.
Nurse: in G t hospitals co ting tuberculosis. 316.
Occupation of M. C. A. quarters in New Delhi by Non-M.C.As. 888,
Protection to industries. 864
Protection to sugar industry. 1164, 1165.
Qualifying test for stenographers. 922-23.
Railway accidents. 172.
Reduction in third class fares
Revision of rules of allotment of Governtment quarters. 541.
R. 8. 8. sympathisers among Govel.'mnen’b servants, 444,
Supply of bad rice to Andhra public. 1327.
Supply of foodgrains tﬁ famine areas. 355, 366.

and construction of new third class bogies.

371.

of Worksin

Universal Basic 791, 793.
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VENDOR(S)—
Question re—
Enquiry against sub-letting of vending licences at Ghaziabad, Meerut city and Meerut
Cantonment. 1363.
VENEREAL DISEASE(S)— 4
Question re—
——Clinies.  1420.
VICE-CHANCELLOR—
Question re—
Refusal of information by —— of Delhi University re certain irregularities of Executive:
Committee.
VICTIM(S)—
Question re—
Compensation to of Razakar atrocities in Hyderabad. 1206-07.
Help to of Razakars in Hyderabad. 2224.
VIKRAMSILA—
Question re—
Excavation of , Bhagalpur District, Bihar. 2043-45.
VIJAYAVARGIYA, SHRI GOPTKRISHNA—
Question by—
Flying clubs in India. 822.
Question (Supplementary) by—
Export of linseed, linseed oil, castor seed and castor oil. 878.
Tncrease in crimes in Delhi. 1701.
Indo-Japi trade con ts.  1016.
Merger of Bikaner, Jaipur, and Jodhpur in Rajasthan. 924,
Potrol industry, -1251.
Protection to sugar industry. 1166.
Regularisation of Inter-State Customs Policy. 1699,
Re-organization of Bengal Nagpur Railway. 174.
VIJAIVERGIYA, SHRI RADHAVALLABH—
Question (Supplementary) by—
Constitution of Ci nt Boards in Secunderabad and Mhow. 1935
C of new aerod 902.
Land reclamation scheme. 956.
Transfer of certain offices from Delhi and Simla. 1116,
VILLAGE(S)—
See “Rural areas”.
VILLAGE FOREST(S)—
Question re—

Development of 2271.
VILLAGE POST OFFICE(S)—
See “Post office(s)”".
VISITOR(S)—
Question re—

Restrictions on to Kohima and Imphal. 413-14.
See also “Tourist(s)”.
VIZAGAPATAM—
Question re—
Nationalisation of shipbuilding yard at——. 848
VIZIANAGRAM— 5
Question re—
Extraction of manganese ores from
VOCATIONAL TRAINING—

See “Training”.

and Ganjam, Orissa. 1889-90.
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VYAS, SHRI JAINARAIN—
Question (Supplementary ) by—
Resetitl t of refugee eng 758
Selection and training of Indian Fm'elgn Service personnel. 1780.

w

WAGE(S)—
Question re—

Minimum for industrial Labour. 753-58.
WAGON(S)—
See “Railway Wagon(s)”.
WAIGANGA MULTI-PURPOSE PROJECT—
See “‘Project(s)”.
WAITING ROOM(S)—
Question re—

facilities for third class passengers. 1468- 69
—— in Post Officgs and recep at Delhi Teleph District Office. 355.
WAR—
Question re—

Compenmtmn to Indians for losses in Burmn and the Far-East in World
204

0. 1773-74.

T

Indum nnhonoa]s in %, ‘zone in Chma,. 1006.
WAR SERVICE—
Question re—
Congessions for appointment in All India Services. 453.
WARRANT OF PRECEDENCE—
Question re—

Rank of Deputy Minister in Ministry of External Affairs and Commonwealth Relations in

the 672-73.
1913-16.
WASTE LAND(S)—
Question re—
Food production and co-operati livation of — 191-92.
See also “Land(s)”.
WATER—
Question re—
Augmenting — supply in Karol Bagh, Delhi. 2047-48.
Ban against Harijans drawing from Railway well at Delhi Cantonment Station. 2262-
63.
—— charges from p of ‘C’ type ct ies in Lodi Road, New Delhi, 1784-85.
—— supply in summer at stations between Ajmer and Khandwa. 847.
supply to South Indian Railwi 1li Municipality. 191.

WATER POWER, IRRIGATION AND NAVIGATIO\I COMMISSION—
Question re—
Shifting the offices of the Central

eto. to Nasik. 536.

WAY INSPECTOR(S)—
Question re—
Scx;geslofzpay of Station Masters, Assistant —— and Sub-Inspectors of Works in Railways
51-52.
WEIGHT(S)—
Question re—
Uniform system of —— and measures. 1656.
WELFARE OFFICER(S)—
Question re—
Labour for Assam. 420,21.

Labour —— in Assam. 537-38.
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WELL(S)—
Question 7e —
——sunk in arable areas. 1738-40.
WEST BENGAL—
Question re— =
Bank failures in Bengal. 1921-23.
Census in Assam, and East Punjab for preparation of electoral rolls. 339.
Civilian employees in A. I. G. S. Bengal area. 1S
Closing of coal mines in Bengal and Bihar. 499-500.
Income-Tax allocation to 2204-05.
Incorporation of Andaman and Nicobar Islands in . 2203,
Locomotives and boilers manufacturing plant at Mihijam, ——. 1169-71.

Migration from to East Bengal. 1494-95.
Reconstruction scheme for failed banks in 1923-24.
‘WEST INDIES—
Question re—
Direct shipping facilities between India and the 1493.
WEST PUNJAB— :
. Question re—
Assets of evacuees in Bast and . 15609.
Deposits by Non-Muslim lessees in Scheduled Banks against waste lands in——;: 1137.
Lands left by Non-Muslims in and by Muslims in East Punjab. 1689.
Recovery of abducted women in East Punjab and 198-99.
Restoration of automobiles left by Non-Muslims in——. 893.
Resumption of train service with 1092.
WESTERN MUSIC—

Question re—
Broadecast of
WHARF(VES)—

Question re—
Construction of —— at Kundla. 947,

WHEAT— ~
Question re—
Adoption of World Agreement by all countries. 1091,
Compromise on prices for Ti ional Ag t
Improvement in yield of paddy and 2103-08.
Negotiations for import of and rice. 2259-61.
Transport of from East Punjab and U.P. to Delhi for personal use. 2096.

See also “Foodgrains”.
WHEAT AGREEMENT(S)—
See ‘‘Agreement(s)”.
WHEELER AND COMPANY, MESSRS. A. H—
Question re—
Contract with ——. 1554,
Railways contract with——. 1188-91.
WILLINGDON HOSPITAL—
See ‘“Hospital(s)”.
WINDMILL(S)—
Question re—
Use of
WIRELESS—
Question re—

Manufacture of
Transmission of messages by

from A. I. R. stations. 1727.

for lifting irrigation water. 1634-35.

transmitters and radio equipments. 696-97.
on South India Railway. 1189.
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WIRELESS CONTROL—
Question re—
All India main —— Centre for aeroplanes. 690.
WOMAN(EN)—
Question 7e—
Abducted non-Muslim taken to Afghanistan. 2164.
Employment of for underground work in Korea coal mines. 894.
Expenditure on recovery of Muslim abducted . 2089.
Recovery of abducted in East and West Punjab. 198-99.
Restoration of abducted 1244-46.
R ion of abducted to Paki 1497.
and child bd d from J: and Kashmir. 199.
Police Force in Delhi. 1827.
WOOL—
‘Question re—
Agmarking and standardisation of Indian ——. 1365-66.
Agricultural Marketing Advisers visit to U. 8. A. in connection with Indian——Trade. 1367

Sale of graded
WOOLLEN MILL(S)—
See “Mill(s)”.
WORK(S)—
Question re—

Expenditure on capital ——, supplies and services to Kashmir. 25.
New on South Indian Railway. 1463-66.

WORKER(S)—
See “Employee(s)”’.
See “Labourer(s)”.
WORKS COMMITTEE—
See “Committee(s)”’. :
WORKS, MINES AND POWER, MINISTRY OF—
Question re—
Mestings of Standing C ittee for . b4b.
WORKSHOP(S)—
Question re—

inU. 8. A. 1366-67.

Accounts of Kanchrapara
Bombay Telephone . b
Development of Ajmer Locomotive 1087-88.
Location of Assam Railway 1186-87.
Regrouping of Railways and reorganisation of
for manufacture of locomotives. 1087.
WORLD BANK—

See “Bank(s)"-

See alfo “International Monetary Fund™.
WYNAD COLONISATION SCHEME—

Question re—

Remodelling Schem?. 2262.
29.

1735-36.

Subsidy to Madras government 1102.
g
YARN—
Question re—
Cloth and sold to Pakistan under Inter-Dominion Trade Agreement. 2062.
Distribution of cloth and —— th co-operative t: 190-91.
Indian silk used for making parachutes. 1193-04.

See also “Textiles”.
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YASHWANT RAI PROF.—
Question by—
Gazetted and non-gazetted staff in Ministry of Commierce. 1142,
Gazetted and non-gazetted staff in Ministry of Communications. 1379.
Gazetted and non-gazetted staff in Ministry of Defence. 1241-42.
Gazetted and non-gazetted staff in Ministry of Education. 1242,
Gazettcd and non-gazettad staff in Ministry of Finance. 1068.
d and d staff in Ministries of Food and Agriculture. 1108-09.
Gazetted and mm-guetted staff in Ministry of Health. 1218,
Gazetted and non-gazetted staff in Ministry of Industry and Supply. 1108.
Gazetted and non-gazetted staff in Ministry of Labour.. 1153.
Glazetted and non-gazetted staff in Ministry of Law. 1153-54.
Gazetted and non-gazetted staff in Ministry of Railway. 1379.
Harijan section of Ministry of Relief and Rehabilitation. 1401-06.
Scholarships to East Punjab scheduled castes students. 1916-17.
Schools in Delhi. 2213-14.
Visit of members of Standing Advisory Committee for Ministry of Defence to 1 ilitary ins-
tallations. 1725.

Z
ZAMINDARI—
Question re—
Abolition of Istimrardari and Jagirdari systems in Ajmer-Merwara. 2239-40.
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: CORRIGENDA
In the Constituent Assembly of India ¢(Legislative) Dubates (Part I- 4 .
egtions and Answors), Novemb.r-Decomber Session, 1949, — ]
In Volume 1V,— = .
1. No. 1, dated the 28th"Nov.nber, 1949, —
(i) Page 14, line 4, for €35,000” read *3,50,000°;
(i) Page' 33, above hvading to Starred, Question No. 40 insert “*45.
[ WiTHDRAWN | 5 :
2. No. 2, dated the 29th November, 1949, —
Pagy 54, before Starrcd Questions Nos. 70 and 71, ansert 5
3. No. 3, dated the 30th November, 1949, —
Page 103, inheading to Starred Question No. 150, for “Corps™ read
“CRroOPS,
4. No. 4, dated the Ist Dicemb ¢, 1949, —

Page 115, for cxisting line 16, read * Shri R. K. Sidhva: Any
individuat persons from there 27 <

5. No, 6, dated the 5th Decombor, 1949,—
Page 202, line 5 from bottom, for “‘survery” read “survey™;
6. No. 8, dated the 7th Dec mber, 1949, —
- A3 AT g Slemy S eeaga )V jha e Y1 smio

(i) Page 264, lines 8 and 12 from bottom, for ‘“Sargent Scheme™
vead “Sargeant Scheme”; -

7. No. 9, dated the 8th Decembcr, 1949, —
(i) Page 292, line 7, for “We not” read “We are not going™;
(ii) Page 294, line 12, for <of” read “or’;

8. No. 11, dated the 12th Deeamber, 1949, —

i

s ,Jﬁ KL.)' )3' n sy ,_:5 ee Lgs WS w’ ;,l Bt |V pba e PPy sxio
: U5

(ii) Pag: 348, for cxisting. heading to Starred Question No. 484, read
«FrrEs IN AMMUNITION FACTORY, JUBBULPORE™ ;
9. No. 13, dated the 14th December, 1949,—
Page 443, line 20 from bottom, for “Rs. 2/0” read “Rs. 200™ :

10. No. 14, dated the 15th December, 1949,—
(i) Page 459, line 16 from botton, for “paludirn:™ read “paludrine™, and
in line 7 from bottom, for the existing first word. read “Quining’;
- ARt Syely B S »,5 ey 33 e |7 b e V) Esia
(iii) Page 476, line 10, for “sations” read “stations’;
(iv) Page 478, in heading to tabular statement for 60,0007 read
“50,0007 5 2 3



2
(v) Page 486, in line 1 of heading to tabular statement, at ena insert
“to? s ] . i
11. No. 15, dated the 16th Doermber, 1949,— 5,
| (i) Page 500, last line, for “finacial” read *“financial™;

(ii) g5 423, @it df, ‘T qET A AR T “F A’ qg

12. No. 16, datod the 19th Decombor, 1949, —
Page 553, s:cond foot-notw, for i rewd “17; and

13. No. 17. dated the 21st Dacembuer, 1949,—
Page 603, lin : 6 from botton, for “Rs. 7,3007, read “Ra. 1,317,

(TR D~=US—116 P, Dob,—31-7-30 ~50) ; e
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- ABDUCTION—

Question re—
Abducted women, 242, 243.
Abducted women (Recovery).

ACADEMY (IES)—
Question re—
| Hindi 47174,
. See also “Military academy”’.
‘ ACCIDENT(S)— ;
l Question re—

247-48,

in Mills and Factories. 22.
Air crash in Caleutta. 180-81.
‘ Dutch plane crash in Bombay.
Motor- 61-62.
See also “Railway accident(s)”.

. ACCOMMODATION—
Question re—

for military personnel.
Allotment of residential
Arrears of rent. 289-90.
Building for Indian Embassy in London.
Defence. expenditure on buildings. 179.
Rationing of

Residential and OﬂlLB

See also “House (S)”.

ACCOUNTANT(S)—
Question re—

Chartered

Railway audit

ACHINT RAM, LALA—
Question by—
Displaced persons from East Bengal.
Free rations to displaced persons. 658.

AQQUISITIONING—

Question re—
—— of land in Karolbagh.

77-78.

450.
314.

316.

:

Act,  3385.

179.

372.

Compensation for land (Hirakud Dam Project).

; Ram Mohan Palace. 178,

fA

¢
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3.4,

560-61.

530.

Requisitioning of Hindu houses by East Bengal Government. 655-56.

ACT(S)—
Question re—
Application of cerbain
Chartered Accountants
Delhi Rent Control 411
Joint Stock Companies — 128

Press and Registration of Books— 1867,

ADMINISTRATION—
Quaétion re—

French Mahe —
Hyderabad

Legi fation for

29-30.
268,

1 in the

o \]mer Merwara,
338.

308.

Iiministrative seb up of Delhi province, 66460+
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ADMINISTRATIVE SERVICE, INDIAN—
Question re—
Indian Administrative Service. 62-63,
——and LP.S. 51,
———(Recruitment). 68,
ADULTERATION—
Question re—
Adulteration. 171. %
of medicines. 585-86.
—— of milk and food-stuff. 64.
Food-stuffs supplied on the Railways. 90.
ADVOCATE(S)—
See “Lawyer(s)”".
,AERODROME(S)—
Quesmon re—

1 Civil Aviation O i 186-87.
Landmg ground for air craft at Neemuch., 612,
New air line and 609,

Radar equipment for R.LAF. 147-48. =
Railway between Santa Cruz Air Port and Bombay City. 595 16.

AEROPLANE(S)—
Question re—
Air crash in Calcutta. 180-81.
Dutch plane crash in Bombay. 77-78.
Hindustan Aircraft Limited. 231-33.
Landing ground for air craft at Nesmuch. 612,
42,

Misuse of U.N.
Tyre manufacture. 4’%0 31.

AFGHANISTAN—
Question re—
Political pensions, 136.
AFRICA—
Question re—
Exchange Bank of India and ——. 145-46.

AGREEMENT(S)—
Question re—
Abducted women recovery. 247-48.

—— with Ceylon for purchase of copra and coconut products. 455,

Hold up of raw jute bound for India by Pakistan Government. 699-702.

Monazite sand. 533.
Treaty with Bhutan, 448,
Treaty with Nepal. 450.

AGRICULTURE—

Question re—
Agricultural education.

- Agueulmml labour. 436
Agricultural quota of iron and cement. 93-94.
Agricultural research. 209.

Ag 1 1 Training Instituti 602-04.
Artificial rains. 293-94.

(Commodity Committes. 402-03.
Co-operative farming.  89-90.

(4row More Food. 95 "y

Institute for training in 528,

Price of agricultural products. 94.
Rehabilitation. 335-37.

Rehabilitation (Displaced peraom,). 441-42,
Scholarship for training abroad. 160-63.
Tractors and agricultural machinery. 388.
Tube-wells. 405-06.

See also “Land(s*”.
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AGRICULTURE COLLEGE(S)—
Quesbxon re—
1 1 ’]‘mmmg Instituti 602-04,
T bi for in Agricul 8.
AGRICULTURIST(S)—

Question re—2
Loans for food production. 403.

Seeds, fertilisers and manures. 389,

AHMEDABAD—

Question re—
Textile goods. 221-24,

ATID(S)—

Question re—

Aid to Burma. 28,

—— to trusts from Pakistan. 31.

American —— for Indian industries. 23,

American financial ——.—488.

Assistance to Tibet. 25.

The Travancore Fertilizers and Chemicals Limited.
See also “Grant (s)”.

also “Subsidy (ies)”.

AIR COMPANY(IES)—
See ““Air Service(s)”.

ATIRCRAFT(S)—
See ““Aeroplane(s).

AIR FORCE, ROYAL INDIAN—
Question r7e— =
Air crash in Calcutta. 180-81.
Radar equipment for 147-48.
technical training college. 372.
Use of word ‘Royal’. 61.

AIR INDIA INTERNATIONAL—
See ““Air Service(s)”.

ATR MATL—
Question re—
All up Postal scheme. 97,
Night service. 94, 199-200, 373-74, 396-97.
Night — service for Madhyabharat and Rajasthan.
The Himalayan Airways. 206,

See also “Mail”’.

AIR PORT(S)--
See “Aerodrome(s)”.
AIR SERVICE(S)—
Question re—

Air companies in India, 98.
between Delhi and Assam. 620-21.
Civil aviation. 606.

Indian airways companies. 294.
New air line and aerodrome. 609.
The Air India International. 73-77.
The Himalayan Airways. 206.

AIR SURVEY/(S)—
See “Survey(s)”.

143,

613.



AIZAZ RASUL, BEGOM—
Question (Supplementa‘ry) by— E
- Coins and paper currency. 6S1.
Cultural pearls umport. 328,
Delegation to second World Health Assembly. 46,
Higher secondary schools. 468,
_ AJMER—
Question re— %
- Mail train service between —— and Khandwa, 613.
~ Nomination of members to Municipality. 686.
© States of Judicial Commissioners court (——). 683-84, x

AJMER MERWARA—

Question re—
Application of certain Acts to 308.

- Empl State T Sel 448-49.

Famine conditions. 103.

Istimrardari and jagirdart systems ( ). 212-13. 2

Mica welfare fund. 35-36. E

Prohibition in Delhi and 65.

Separation of Judiciary from Txecutive. 587-88.

The survey of Isiimrardari area (——)- 212

ALAGESAN, SHRI 0. V.—
Question by— .
" Disposal shop at Caloutta. 130-31.
Location of Federal Court. 92.
Night air mail service. 199-200.
Oil and oil seeds. 241
- Pricesof sugar. 9L
‘Protected industries. 241
Sugar for provinces and States. 91-92.
U.S.A. goods for disposal. 130

Question (Supplementary) by—

Broadceasting stations.  476.

Cinerna films. 354,

Blectric Railways. 400. >
Higher secondary schools. 460.

Hindi Academy. 473.

New post offices. 194

+  Scholarship for training abroad. 161, 162.

ALLOCATION (S)—
| Question ra— s
- Special —— of wagons to collieries, 650-52.
~ Wagon for ‘B.R.K. coal. 630.
ALLOTMENT (S)—
Question re—
of land to housing society. ~257-08.
"~ of residential accommodation, 314

T ANCE (8)—

- Question 1e— 5 =
‘Central Ground Water Organisation. 413.
Feonomy. 173, :
Overtime and conveyance. - 156.

" Privilego Ticket orders. 48-49, 200.
Trained nurses. 571.

ALTERATION (S)—

~ Question re—
“=—— in Railway compartments. 210.

ALWAR— 0 shE
Question rs— - & = Do
T and allotment to refugees. 246.

Resettlement of Meos. 246.
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AMBASSADOR—

Question re—
—— in Turkey. 434-35.

AMENITY (IBS)—
Question re—
Railways coaches and ——.  210-11.

AMBRICA, UNITED STATES OF—

Question re—
American aid for Indian industries. 23.
American financial aid. 488,
Balance of payment with ——, 490-91.
Damodar valley corporation. 313.
Dollar investments in India. 177.
Dr. Laubach. 352-53.
Engineers sent to
Tmports, 330.
Tmport of American cotton textiles, 240.
Indian Defence Mission’s tour. 44-45.
Local adyisers for Irsdian students in U.K. and ——, 255-57.
‘Locomotive engines, 383-85.
Marshall plan for Far Bast. 636-37.
Mica mining and niica markeb, 104. |
Prime Minister’s visit to America. 450.
Recognition of Government in Indo-China. 451,
Students to 575-76.
Tea (Bxport). 27-28.
Tube-wells and feeder tube wells. 415-16.

goods for disposal. 130.

for training.  507-09.

Wheat from 404, 522.
AMMUNITION—
Question re—
Fires in —— Factory, Jubbulpore. 348.

on’s tour. 44-45.

Jndian Defence

ANDAMANS—

Question re—

wood for match manufacture. 427-28.

Displaced persons in and Nicobar Islands.- 158-59.
TLahour conditions in ——. 261. - e
Rehabilitation in the ——. 167-69.

ANDHRA—

Question 76—
News broadcasts re cyelone. 371.

ANTHONY, MR. FRANK—

Question (Supplementary) by—
5 of 3

88.

. Ol =
D‘e::relopment of Indian Navy. 348. .
Drinking water at Railway stations. 184.
Economy Committee. 461.

Beonomy in Ministry of Defence. 56.
Failures of insurance companies. 120.
Tmports from Pakistan. 360.

Tmport of locomotives. 299.

Petrol and kerosene oil. 292,
Pre-fabricated houses. 47.

Railway Board. SI.

Retirement of Giovernment seryants. 260.
Textile goods. = 223.

ANTIQUITIES—

Question re—
Rare manuscripts in Bikaner. 679.
Woolner eollections of manuscripts at Lahore. 454, 591-92.

API_’OINTMENT (8)— >

Question re—
Medical —.~ 279,




ARCHAEOLOGY— i

Question r6—
Historical monuments in States. 685.

ARCHIVES, INDIAN NATIONAL—

Juestion re—
Tmported machinery lying in —— building. 345-47.

ARG NTINA—
Question re —

Barley from . 095,
ARMED FORCE (Sj—
Question re—
uniform 61,
British offici 261-63

Circulation of the Bl n the Army. 682,
Indian prisoners in Pakistan. 128-29.
Literature and newspapers for the Army. 682-83.
New Indian Army Honours. 582.
Regimental Centres. 577,
Territorial Army, 676.
Use of word ‘Royal’. 61.
ARMS—
Question re—
Indian Defence Mission’s tour. 4445,
-ARMY— 7
See “Armed Forces”.

ARMY DEPOT (S)—
Question re—
Military stores. 169.
ARREARS—
" Question re—
of rent. 289-90.
ABAWA, SHRI GOKUL LAL—
Question by —
Famine conditions in Rajasthan. 686-87.
Nomination of members to Ajmer Municipality. 686.
ASTA—
Question re —
South East Asian Union. 248.
ASSAM—
Question re— 7
Air service between Delhi and ——.  620-21.
link project (Railways). 404.
link with tribal aveas by road and rail. 627.
Cloth supply. 342.
Displaced persons in
Jute. 202-03.
Mob attack from Bast Pakistan, 33.
Security measures in —. 589-90.
ASSAM RAILWAY (S8)—
See **Assam ——"" under “Railways”.
ASSASSINATION—
Question re—
Gandhi murder triel. 267-68.
ABSESSMENT—
Question re—
Customs irregulerity. 462.
ASSETS—
Question re—
of foreigners, 567,
Indian —— in Burma. 446.
Indian in Ceylon and Malaya. 446-47.

553.

'
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ASSISTANT(S)
Question re—
F.P.S.C. Examination for ——. 685-36.

ATLANTIO PRINCE, S.S.—

Question re—
Tmport of wheat. 378-79.

ATOMIC RESEARCH—

Question re—
Atomic Research, 132-33.

ATTACHED OFFICE(S)—
Question re—

—— under the Ministries. 689-90.
Qualified stenographers. 690,

AUSTRALIA—
Question re—

Artificial rains.  293-94.
White policy. 639.

AUTOMOBILE(S)—
See also “Motor Vehicle(s)”.

. AWARD—

Question re—
Conciliation Board’s

AYURVED—

Question re—
Ayurvedic system. 58-59.

AYYANGAR, SHRI M. ANANTHASAYANAM—

Question (Supplementary) by— -
Cement. 117.
Closure of Indian Embassies. 124.
Delegations. = 165,
Demonstration Malaria Team. 157, 158.
Displaced persons in Andaman and Nicobar Islands, 1569,
Failure of insurance companies, 120.
Foreign Capital. 7.
Groundnut-cake-flour. 191.
Hyderabad Police Action. 166.
India’s Trade Balance. 238.
International Monetary Fund. 156.
Iron lungs. 149.
‘Radar equipment for RLAF. 148, .
Rehabilitation in the Andamans. 188
Salt production. 17.
bsidiary food producti i 87.
War reparations. 228, 229.

. 330.

‘B’
BADARPUR—

Question re—
Displaced persons at

BAGPUR—

Question re— :
Railway gate on Moradabad and Nainital Kacha road near—-—station
Transport for fencing wire. 619.

BAHAWALPUR—

Question re—
palace in New Delhi. 419,
BAJPAL COMMITTEE—

See * Committee (s) .

262,

620.



BALLANGIR—

Question re—
Telephonic link of ——- (Orissa). 6)2.

BANS)—

Question re—
on disposal of vehicles. 28-29.
Banned newspapers. 579-81.
Proscribed literature. 363,
Raw silk (Import). 452.

BANANA(S)—

Question re—
Railway freight. 0606-08.

BANERJI, SHRIMATI PURNIMA—

R Question (Supplementary) by—
A Detenus in Centrally Administered Areas. 584,

BANK(S)—
Question re—
— failures. 56-58.
Currency notes. 164-65.
TExchange of India and Africa Ltd. 145-46.
Sale of gold. 33.
See also “ World Bank ™.

BARLEY—
~ Question re—§

—_ from Argentina. 596.

BARMAN, SHRI UPENDRANATH—
Question by—

Z Balance of payment with U

Exports after devaluation.

Grow more food campaign. 52

Grow more food schemes. 404-05.

Target of food production. 311. 2

490-91.
3.

Question (Supplementary) by—
Agricultural Training Institutions. 603.
Cloth smuggling. 5
Colouring of vegetable ghee. 285,
Drinking water. 356.

Power alcohol. 110.

Quinine. 460.
Seholarships for backward classes and scheduled castes. 692

The abducted women’s recovery. 555.

- BASIC EDUCATION—
Ses * Education ™.

BASIC PLAN—

Question re—
—_ and economy committee. 694-95.

BEGAR—

~ Question re—
Forced labour.  121-122.

_ BEHREIN ISLAND—

" Question re —

7 ndians in ——  454:55.
BENGAL NAGPUR RATLWAY—

See  Bengal Nagpur —" under ¢ Railway(s)”.



BERAR—

Question re —

C.P, and states. 678.

BHAGWANT ROY, KAKA—

Question by—
Grow Mors Food Campaign. 107.
Indias production and requirement of cotton. 630-31.
Railway staff repatriated from West Punjab. 610-11.
Rehabilitation grant to PEPSU. 144,
Tractors for PEPSU. 106.

BHAKRA DAM—

Question re —
Damodar Valley and —— Projects. 298,
Nangal and —— projects. 525, 609-10,

BHARATHI, SHRI L. KRISHNASWAMI— 0

Question (Supplementary) by—
Cinema films. 354
Copra and coconut oil.  125.
Delhi 'lmn-.pmt Service. 198.

Fire in R LN. Dookyard Bombay. 147
Food delegations. 70,

Gandhi murder trial. 268.

Tmports from Pakistan. 360.
Indigenous cotfon. 5.

Industrial concerns (closure). 426.
Rehabilitation in the Andamans. 168.
Salt. ?
Salt pmdur‘non 8.
Stones and jewels. 640.
Telegrams in Hindi. 511,

BHARATPUR— =

Question re —
Resettlement of Meos. 246.

BEARGAVA, PANDIT MUKUT BIHARI LAL

Question by—
Abducted women (recovery). 247-48.
Adult literacy. 176,
Application of certain acts to Ajmer-Merwara. 308,
Cevlun Minister’s views on India. 453.

and. 1 on the Railways. 308-09.
Cottage industries. 34. 3
Dollar investments in India. 177. <
Tastern Boundary disputes. 34-35.
Blectric Railways. - 399-400.
Employees State Insurance Scheme. 448-49.
Employment Exchanges. 139-41
BExports. 250 =
Famine conditions. 103.
Flying clubs. 616-17.
Forged currency noted. 582.83.
Goods movement on leways 401.
Government loans, 488-89.
Haldibari-Siliguri Line (R.mlw ays).  308.
Hindu owned business cong¢erns in Pakistan. 340-41.
Hold-ups and dacoities m Delhi. 2786,
Imporr,s and e\port, 75-76.

< In: C

369.

Indxgenous cotton . 544-45.
Iron and steel. 248-49.
Istimrardari and jagirdari systems (Ajmer-Merwara), 212-13.
Mateh industry.

Merger of Su,umsﬁm Umnn 488.

- Mica mining and mica market. 104,
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BHARGAVA, PANDIT MUKUT BIHARI LAL—conid.

Question by—conid.

Mica welfare fund. 35-36.
Minimum wages. 141-42.
National income. 368.
New Indian Army honours. 582.
Non-Muslim displaced petsonq in Pakistan. 449.
Oils and oilseeds. 614-1
Pakistan’s boycott of Indmﬂ cloth. 250-51.
Peasantry in State Unions. 369.
. Phadka, a plant pest. (Damage to Kharif erops). 103.
Private property of rulers. 176.
Procurement of foodgrains. 522-23.
Production of drugs. 66.
Prohibition in Delhi and Ajmer-Merwara. 65.
Properties of Hindus in Pakistan. 341.
Railway coaches and amenities. © 210-11.
Railway Departments (economy drive). 102.
Railway locomotives coaches and wagons (Import).
Railway worl\shop at Chittaranjan. 211,
Salt.
Eepamhon of Judiciary from Executive. 587-88.
Show rooms abroad. 249-50.
Status of Judicial Commissioners court (Ajmer).  683-84,
Substitute for foodgrains. 648.
Survey of Istimrardar area (Ajmer-Merwara). 212,
Textiles and cotton (import and export). 449-50.
Ticketless travelling (Railways). 401.
Trade with Pakistan, 138
Transfer of Government offices from Delhi. 403.
Treatment meted out to Khan Brothers. 453.
Treaty with Bhutan. 448.
Wheat from U.S.A.  522.
Wheat imports. 604-0.
Question (Supplementary) b
Closure of Indian Embassies. 124.
Drinking water. 356.
Food delegations. 70.
Publications division. 481.

(S

12

1%}

BHARGAVA, PANDIT THAKUR DAS—
Question by—f
Broadgauge system on the railways. 526.
Constitution of the Darjeeling area into a separate province. 492-93.
Question (Supplementary) by—
Agricultural labour. 437.
Colouring of vegetable ghee. 284.
Devotional songs by A.LLR. 574. «
Hindustan Aircraft Limited. 233.
Nangal and Bhakra projects. 610.

BHATT, SHRI GOKULBHAT DAULATRAM—
Question (Supplementary) by—
A modern hotel in New Delhi. 500-01.
Electric Railways. 400.
Industrial concerns (Closure). 426.
Message rate system. 375-76.
Telegrams in Hindi. 512-13. \

BHUTAN—
Question re—
Sikkim and
Treaty with
BIHAR—
Question re—
B. B. Light Railway in Patna. 409.
Construction of Railway lines in ——. 409-10.
Labour welfare fund. 551. >
Sugar. 204-06..

(Iutegmtmn) 29.
448




11
BIKANER—

Question re—
Bvacues land in 247."
Rare manuseripts in ——. 679,

BILL(S)—
Question re—

Industries (Development and Control) , 1949, 653-54.
Unlawful conversions ——. 432.

BLITZ—

Question re— J
Circulation of the —— in the Army. 682.

BOMBAY—
Question 7e—
A railway between Santa Cruz Air Port and —— city. 595-96.
Cancer. 568-69.
Dutch plane crash in ——; 77-78.

Fire in R.I.N. Dockyard, 146-47. 5
Imported tractors. 304-05.

Morger of Saurastra Union. 488.

Message rate system. 375-76.

New telephone installations for . 597-99.

Projectors for visual education society, . 587,
Salt shortage. 23-24.

Textile goods. 24.

Underground railway. 506-07.

BONUS(ES)—-
Question re—
Postal Life Insurance Policies (

). 618

£EOOK(S)—
See ** Publication(s)’’. =
BOOK STALL(S)—
Question re—
—— holders in Railway stations. 516-17.

BORDER(S)—
Question re—
raids. . 280.
-—— raids from Pakistan. 675.
Boundaries between India and Pakistan. 439-41.
EBastern houndary disputes. 34-35.
Eastern frontiers. 489. %
Security measures in Assam. 589-00.~
Smuggling across Indo-Burma——end 583-84.

BOSE, SHRI SUBHAS CHANDRA—

Question re—
Portrait of—. 2

Whereabouts o 695-96.
BOYCOTT—
Question re—
Pakistan’s of Indian cloth, 250-51,

BRAJESHWAR PRASAD, SHRI—

Question by—
Delhi Rent Control Act. 411.
International Institute of Education Scholarships. 588-89.
Salt to Nepal.
Question (Supplementary ) by—
A modern hotel in New Delhi. 500, 502.
Cottage industry. 538.




BRATESHWAR PRASAD, SHRI—contd.
Question (Supplomentary) by—contd

Development of Indian Navy. 348.

Displaced pérsons in Andaman and Nicobar Tslands. 158.
Electoral rolls. 334.

Mental diseases. 464,

Porsons detained without trial.  163.

Property of Mr. Liaquat Ali Khan. 227-28.

‘Publication d
Quinine. 458,

Recognition of Communist China. 20.
Salt, 549.

U. N. Membership (Nepal). 10.

BRICK(S)—

Question re—
Sale of =628

BRITISHER(S)—
Question re—

British Investments in India. 277.
British Officials. 261-63.

BROADCASTING—
Question re—

Anti-Indian broadcast by Peiping Radio. 220,
Broadeasts in English. 174-75.
—— of the Gita and the Ramayana. 573.
= ions. 475-78.
Devotional Songs by
Educational bros 4
Hindi lesson by R. 675.
° News broadeasts re cyclone. 371.
Televigion in India. 573. ~
See also *“ Radio Stations

- EROADGAUGE—
Question re—
system on the railways. 526.
BUDGET—
Question re—

- deficit. 266. 3
Expenditure over and above the

grant . 259-60.

BUILDING(S)—
See ** Accommodation .

BYLL DOZER(S)—
Question re—
Tractors and ——. 517-20.

BURMA— 3

Question re—

Aid to ——. 28..

evacuees. o689, 660-61.
Credit to —— Government. 567. -
Dues from the Government of ——. 669-70.
Export of fish to ——. 251,
Indian assets in ——. 446.
Indians in L 224, -
Repatriations of Indians from 428-30.
‘Smuggling across Indo-Burma border. 583-81.

PR




Question re— A3
“Air crash in . 180-81.
Disposal shop at- . 130-31. -
Monazite factory, 251.
_Reslgnaf.mn by a ngh Court Judge. 533.

iv'g‘mund Rﬁﬂwuy 506-07.
CALICUT—

Question re— 2

Radio Station for . 694,

 CAMBRIDGE EXAMINATION—

Question 1'5—1

- Displaced persons in ——. 137-38.
Displaced persons in rehef o236,
Lahore refugee
Muslim x'efugees in J ullu.ndur ——. 58
Rehablhcat\on of refugees. 327, o

SonvaS 5
‘Canal waters (distribution). 310-11.
Trrigation by —— or dams, 380.




|

14
‘CASH CERTIFICATE(S)—
Question re —
Post office —— purchased from Post offices in Pakistan,
CATERERS—
Question re —
Appoi of cateri tractors. 87-88.
«CATTLE—

Question 7¢ —
slaughter. 90.
and crops. 93.

Insurance of
\CATTLE BREEDING—
Question re
Cattle utilisation. 509-11.
CEASE FIRE—

Question 7e —
violations., 126.

\CEMENT—
: Question 76 —
Agricultural quota of iron and ——. 93-94.
Cement. 116-17.
CENSUS—
Question re—
officers. 64.

\CENTRALLY ADMINISTERED AREA(S)—

Question re—
Chief Commissioners. 179.
Compulsory Primary education. 357. s
Detenus in . 584,
TEducational Institutions in ——. 689,

‘Honorary magistrates. 173.

Tllegal distillation of liquor. 672-73.

Maternity and Child Welfare Homes. 265-66.
CENTRAL ELECTRICITY BOARD(S)—

Question re—
and Provineial Electricity Boards. 397-98.

CENTRAL GROUNDWATER ORGANISATION—

Question r7e—
@entral Groundwater Organisation, 390-94, 413,

(CENTRAL PROVINCES—

Question re—
and Berar States. 678.

Cess towards Labour Welfare Fund from —— and Berar.
\

Labour Welfare Fund. 551.
Labour Welfare Fund of Korea State in ——.

‘CENTRAL PUBLIC WORKS DEPARTMENT —

Question re—
Corruption (—— ). 312

‘CEREMONY (IES)—
Question re—

to mark the t of new ituti 562
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CEYLON—

Question re—

Agreement with for purchae of copra and cocoanut products. 455,
Minister’s views on India. 453.

Copra from . 36,

EBxport of onions and chillies. 331-33.

Indian assets in and Malaya. 446-47.

Indians in . 540,

Mandapam Quarantine Camp. 637-38.

CHACKO , SHRI P. T.

Question by—
Agreement with Ceylon for purchase of copra and cocoanut products. 455.
Copra from Ceylon.
Enrolment of adv: omtes “of ngh Courts in States in Federal Court. 343-d44.
Export of fish to Burma. 251
Fishing. 105.
Jute. 214,
Pepper (Export). 143,
Privy purse of Mahataja of Travancore. 66-67.
Purchase of handloom goods. 253-54.
Railway link of Quilon with Ernakulam. 214.
Ram Mohan Palace, 178
The Travancore Fertilizers and Chemicals Ltd. (Aid). 142.

Question (Supplementary) by—
Agricul 1 training institutions. 603.
Ayurvedic system. 59,
Broadeasting stations, 475.
Copra and cocoanut oil. 125, 126.
Displaced persons in Andaman and Nicobar Tslands. 159.
Envelopes and Postcards (New designs). 186.
Income-tax Investigation Commission. 41,
Jute. 203.
New post offices. 194.
Oils and oil seeds. 615.
Quinine. 459,
Salt production. 18.
Subsidiary Food Production Committee. 8%.
Territorial Army. 6.
Tyre manufacture. 430, 431,

CHALTHA, SJT. KULADHAR—

Question by—

Abducted women, 242, 243,

Accommodation for military personnel. 490,
Cloth supply. 342.

Derailments and (‘DII]])Olhﬂtlol‘l 108.,
Devaluation. 242-4.

Bastern Frontiers. 43‘)

Evacues properties. 242,

Eviction of refugees. 27,

Health ce 370.
Health es.  369.
Medic:

appointments.
Medical officers. 278-79.
Medical officers in Bri
Monazite factory. 25
Motor accidents. 61-
Opium. 67.
Opium manufacture. 178,
Plant at Chittaranjan. 96,
Posts and Telegraphs (Profits). 626,
Produotion of sugar-cane. 213.
R(\presentatmn of ex-Medical Ofﬁcers 489,

1 and office dation. 316,
Restaurant cars on the railways. 521-22.
‘Saloons for Railway Officers (Assam Rallwnv) 521,
Sugarindustry. 213-14,
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CHALIHA, SJT. KULADHAR —contd.

Question (Supplementary)—
Air service between Delhi and Assam. 621.
Boundaries between India and Pakistan. 441,
Consumer goods. 577.
Diesel engines. 10.
Economy Committes. 461.
Geological survey of India. 288. =
Local advisers for Indian students in U.K. and U.S.A. 2
‘Merger of Khasi States. 591
Mineral woealth and new mines. 515.
Petrol and kerosene oil. 292
Security measures in Assam.
Sindri Fortiliser Factory. X
Source of kerosene and petrol 621.
Students to U.S
War reparation:

CHAMBAL PROJECT—
Question re—

L
&

Chambal Hydro-electric project in Rajasthan, 625-26.
CHANDERNAGORE— 5

Question re—
French possessions in India. 114,
Stoppage of payment of salaries to Judges and Magistrates in —-—. 563-64.
-CHARTERED ACCOUNTANTS ACT—
SeetfAct(s)".
CHATTOPADHYAY, SHRI MTHTR LAL—
Question by—

Effect of Economy cut on telephone system in West Bengal. 625. 2
Salt shortage. 23.94,
Telephones in West Bengal. 702-05.

Question (Supplementary) by—

157.
Displaced persons from Bastern Pakistan. 15.
Bast Bengal refugees. 236.
Blectric Railways., 400. ~

o Industrial concerns (Closure). 427,
st Message rate system. 376.
= Rehabilitation in the Andamans. 169,
River projects and schemes. 297, 298.
Wardha scheme. 265.

~ CHAUDHURI, SJT, ROHINT KUMAR—
e Question by— -

Mob attack from East Pakistan. 33,
Pakistan rice in Khasi and Jaintia. 102.

Question (Supplementary)
Agricultural Iabour. .
Boundaries between India nn!l Pakistan. = 440.
Demonstration Malaria Team. 157,

» Drinking water. 356.
Imports from Pakistan. 359,
Tmport permits against dollar allotment.
Medma.l appointments, 279.
Mental diseases. 464.
Pre-fabricated houses. 274, 275,
Pre-fabricated housing experts. 364.
Publications Division. 481.
Railway Saloons. 381.
Rehabilitation in the Andamans. 168,
Secholarship for training abroad. 162.
The Air India International. 75, 76. ~

. CHEMICALS - s
Qﬂl!tion re—

Heavy —— industry. 230-31.




Qo est' fonre— - : e
C‘h]:m.ttlsgnli States. 169-’70.—

CHIET DMSEIONER(S)—

179.

Question re—
—_— labmlr. 127.
s park.
Infa.nt mnrmhty 4’9

CHILD WELFARE—r_

Qnesflon e £ s
~Maternity and —— homes. 265-66.

o’HILLIEs_. e

Queﬂhon re— -
Export of onions and —. 331 33.

Anti-Indian bmadcast by Peiping radio.
Recognition of communist o 20-217

Question re—
Extradited - from Tibet, 447, '

S&nths.l parganas. «il'
evelopmont of Railways. 407-08.
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CLATIM(S)—
Question re—
—— for Manipur’s losses in last war. 657,
Railway refugee contractors (. ). 307.
CLASSIFICATION—
Question re—Y
of Railway compartments. 89, 208-10.
Railway income (as affected by reclassification).  315-18.
Reclassification of Railway compartments. 209,
CLERK(S)—
See “Government Employee(s)’’.
CLOTH—
See “Textile(s)”.
‘COAL—
Question re—
raising contract. 343.
Low grade . 649-50.
Synthetic oil plant in Korea. 127.
Wagon allocation for ‘B.R.K.’ ——. 650,

COAL MINE(S)—
See “Colliery(ies)”.
COAST(S)—

Question re—
Fares on ships on Konkan ——, 220-21.
COCHIN—
Question re—
Purchase of handloom goods. 253-54.
COCOANUT—
Question re—
Agreement with Ceylon for purchase of copra and —— products.
——oil stabilization fund. 654-55,
oil. 125-26,

COCOANUT OIL— 4
See “0il(s)”.
COIN(S)—
Question re—Y
and paper currency. 680-82.
New coinage designs. 348-5(.
COLLEGE(S)—
Question re—
Educational institutions in Centrally administered areas, 689.
R. 1. A. F. technical training . 372,
COLLIERY (IES)—

Question re—J

Conciliation Board’s award. 330,
Railways —— contractors’ bills, 37,

Copra and

Railway sidings for . 608-09.
Special allocation of wagons to - + 650-52,
COMMERCE—
uestion re—;
3 G (11 wealth ial policy. 53,

Trade Ci issi s and cial advisers, 29,

455 .
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COMMISSION(S)—
Question re—
Delegations. 165-66.
Income-tax Investigation ——. 39-42, 369,
Service (Railways). 307, =
Voluntary settlement of Income-tax cages. 370,

COMMITTEE(S)—
Question re—
Adyisory at Headquarters of Postmaster General.
Ayurvedic system. 58-59.
‘Basic plan’ and Economy ———. 694-95.
Central Press Advisory . 494,
Commodity ——. 645.
Commodity —— (Agriculture). 402-03.
684,

Copyright ——.,
: Economy 269-70, 460-62, 694.
Environmental Hygiene 172.73.
Exports. 250.
Funds for Commodity (ess . 178,
Hindi of ALR. 2
Homaopathic Enquiry 50-51.
Indian Railway Enquiry 5 1947, 216, 314-15.

Merchant Navy Officers Training.
National Income. 368.

Pool and non-pool Officers, 174,
Railway Advisory ——. 315,
Sailing Vessels 113,
Scientific Manpower ——.  59-60.
Standing Finance
Subsidiary foods. 214.

Subsidiary Food Production . 85-87.
Vital Statistics ——. 355.
COMMONWEALTH—
Question 7e—
Common commercial policy. 53

= Foreign Ministers’ Conference. - 652,
Recognition of Government in Indo-China. 451.

COMMUNICATIONS—
Question re—
Disposal of Government work, 173.
Posts and Telegraphs. 95-96.
See also “Posts and Telegraphs”.y
COMMUNIST(S)—
Question re—
mmunists. 62.
convicts. 484-85, 491,
Hyderabad administration. 268. &
Indians detained in Malaya. 454.

COMPANIES ACT—
Question re—
Joint Stock Companies. 128.

COMPENSATION(S)—

Question re—

. —— for fru't trees (C.W.LN.C.). 529-30,
—— for Land (Hirakud Dam Project). 530.
—— to victims of raids from Pakistan . 451.

& Derailments and . 108.

OMPLATNT(S)—
Question re—
Delhi Telephone system. 299,
Reports registered in police posts. 178.

‘ONCILIATION BOARD (S)—

Question re— s
——'s award. 330.




CONFERENCE(S)— =
Question re—
Commonwelth Foreign Ministers’ ——. 0652,
—— on Evacuee Property. 251-52.
Inter-Dominion . 358-5

Power Engineers 387.
CONNAUGHT CIRCUS—
Question re—"
Government Works hop in'—— . 205-96

CONSTITUENT ASSEMBLY —
Quastion re—
Hxpenditure over and above the Budget Grant. 250-6%
National Anthem. 696-98.

CONSTITUTION(S

Question re—
Ceremony to m\rk the commoencemant 0( new ——. Fooe
Blectoral rolls. 333-35.

CONSULATE(S)—
Question re—
Indian —— in Spain. 431.
Vice —— at Jalalabad and Kandhar. 662.

See also “Embassy (ies)”.

CONSUMER GOODS—
See “Goods".

CONTINGENCY EXPENDITURE—
Question re—
Contingency Expenditurs, 495.

CONTRACT(S)—
Question re—
Coal raising ——. 343.
Night air mail service. 200.
Steel factories. 319-21.

CONTRACTOR(S)—
Question re—
Railways colliery —— Bills. 37,

CONTROL(S)—

Question re—
Export and import 133.
Industries (Development and
Power alcohol. 109-11.

Textile 134, 226.

) Bill, 1949, 652-54,

CGONTROLLER OF PRINTING—

~ Question re—
(B.P. Railway). 620.

CONVERSIONS— \

Guestion re—
Unlawful —— Bill. 432,

CONVICT(S)—

Question re—
Communists 484-85, 491.
Ttthad-ul-Musalmeen leaders. 351.
R.SS. . 570-T1.

See also “Prisoner(s)”.




~ Co-operative Credit ——, Lahote. 216.1 : 3
Co-operative. farming. 59-90. S
Deposzts of ncn. ushms in On-opemcwe Credit Socrevies in West

Question oo
h Ceylon for ) of —— and ooconut products.
Coconut oil stublhsa.tmn fund, 654-55.
—— and coconut oil. 125-26, 447,
—— from Ceylon. 36.

OPYRIGHT COMMITTEE—
~ See “Committee(s)”.
CORRUPTION—

Question re— =
—— (C:P.W.D.). 312,
COTTAGE INDUSTRY (IES)—
Question re—7%
Cottage Industries. 31- 32 34 144, 538-39.
—— Emporium. 22, 240.
—— Museum. 32.
Machinery for . D34,
Match factories in India. 428,
Salt.
Show rooms abroad. 249-50.
See also “Industry(ies)”.

OTTON—

Quesblon re—
import.  21.
textiles. 131, 132. z T
Import of ——— yarn. 120.° - G
India’ duction and requi -, 630-31,
‘Indigeno . pAdd5. ; :
Price of agricultural products. - 94.
Smuggling of and jute into P&klstan © 678-79.
- Supply of cotton. 243-44.
Texhles and (Import: and export). 449-50.

Enrolment of ad\vomtm of High Courts in States in Federal Court.
Resignation by a Caleutta High Court Judge. 583.
Status of Judicial Commissioners (A]mex_') 683-84.

)VENANT(S), INTERNATIONAL—

553-54,

ling Balancgs. 67-68,

62728,
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LTIVATION—

suestion re—
Jute. 202-08, 214, 309.
Tractor —. 524.

CULTIVATOR(8)—
Sez “Agriculturist(s)”. -

CURRENCY—

Question re—
Coins and paper
in Kuteh. 282,
notes, 164-65.
reforms. 6
Food imports. 206-07.

680-82.

Forged Notes. 582-83.
Hoarded Notes. 277.
Hyderabad 365-66.

Loss in income due to change in exchange rate of Pakistu: ——, 38,
New designs for Notes. 258-59. 7
CURRICULUM— :
Question re—
Courses of study in Delhi Schools. 280-81,
CUSTODIAN OF EVACUEE PROPERTY—
Question re—
Evacuee property. 31.
CUSTOM(S)—
Question re—
irregularity. 462.
CUTTACK—
Question re—
New Railway stat
Rambagh Post C
CYCLONE—
Question re—-
News broadcasts re ——. 371

DACOITY (IES)—
Question re—
Hold-ups and*'—— in Delhi. 276.
DAIRY FARM(S)—

Question re—
usa

189-90.

DAL(S)—
Question re—
sram and gram ——.  406-07.

DAM(S)—
Question re— 5

Compensation for land (Hirakud —— Project ). 530.
Damodar Valley and Bhakra Project. 298.
Damodar Valley Project. 309.
Hirakud Project. 406, 523, 525, 627.
Trrigation by canals on 389.
Raiyati lands in Orissa. (Hirakud Dam Project). 529.

DAMODAR VALLEY CORPORATION—

Question re—
Damodar Valley Corporation. 202-93, 303 313, 412-13.
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DARJEBLING— =
Question ye—)

Constitution of the —— area into a Separate province. 492.93

DAS. DR. MONO MOHON—
Question

Air Survey Team. 389-90.

Artificial rains. 293-94.

Bookstall holders in Railway stations. 516-17.

British officials. 261-63.

Cinema films. 353-54.

Collapse of hutments. 84-85.

Cottage Industry. 538-39.

Damodar Valley Corporation. 202-93.

Delhi Transport Service. 295.

DUT.S. strike.  82-83.

Demonstration Malaria Team. 156-58.

Diesel engines. 10.

D y and educational films. 570.

Dr. Laubach. 352-53.

Engineers sent to U.S.A. for training.  507-09.

Failure of insurance companies, 119-20, 4

Female bus conductors.” 385-86.

Film Industry (Machinery). 10-12,

Forced labour.  121-22,

Gold smuggling. 49,

Groundnut-cake-flour.  190-91.

Heavy Chemicals Industry. 230-31.

Himalayan Expeditions. = 191-92

Tllegal distillation of liquor.

Import (films 536-38.

Tmport of s goods for C.0.D., Delhi, 155-56.

India House. 133.

Indian Airways Companies. 294,

Indian Consulate in Spain. 431.

International Mongtary Fund. 156,

Ttthad-ul-Muslemeen leaders= 35I; =

Jute. 648-49.

Labonr conditions in Andamans. 261,

Locomotive engines. 383-85.

Major General Bl Edroos. 49-50.

Malaria Institute of India, 465-66,

Medicinal Herbs Tmport.  328.

Medical Institutions. 464-65.

Milk products. 230.

Mineral springs (Spas) in India. 674-75.

Observatory on the Himalayas. 1932,

Original writings of Mahatma Gandhi, 50,

Peatrol and kerosene oil. 291-92.

Plant pests and plant diseases. 386.

Power Engineers Conference, 387.

Property of Mr. Liaquat Ali Khan. 226-28.

Pusa Road Displaced Persons’ Colony, 122-23.

R convicts. 570-71.

Railway freight. 606-08.

Repatriation of Indians from Burma. 428-30. :

Resignation by a Calcutta High Court judge. 583, 3

Sindri Fertilizer Factory. 243,

Skardu garrison. 118-19.

South African Indians. 120-21.

Stones and jewels. 639-40.

The Himalayan Airways. 206.

Timber Industry. 539-40.

Tourists traffic. 599-600.

Trade with Russia. 641-42.

Trained nurses. 571.

Tuberculosis Sanatoria. 673-74.

Tyre manufacture. 430-31.

U. N. Membership (Nepal). 9-10.

Unlawful Conversions Bill. 432,

War reparations, 228.29.

‘Wardha Scheme. 263-65.




DAS, DR. MONO MOHON—-conid.

Question by—conid.
Wind mills.  83-84,
‘Women police. 350-51.

Question (Supplementary) by— 5z

Oy

. Dis from B Pakistan, 15,
Drinking water. 356. 3

Heonomy in Ministry of Defence. 55,

Imports from Pakistan. 360,

Indian prisoners in Pakistan, 120.

Medical officers. 279,

Night Air Mail Service. 374.]

Penicillin Factory.  421.

Recognition of Communist China. 21,
Rehabilitation in the Andamans. 168,

Subsidiary Food Production Committes, 86, '

DAS, SHRI B.—

Question (Supplementary) by—
Coins and paper currency. 681.
Development of Indian Navy. 348,
Dues from the Government of Burma. 670,
Foreign capital. 6. 2
Income-'l‘a\ T emga.bwu Lommnaxon 41,
for

in the Administ tive set-up of Delhi Province. 665,
\Tew coinage designs. 349,

Standing Finance Committee, 278.
Steel factories. 321.

DAS, SHRI B

Question by—
Boundaries between [ndm and Pakistan. 439-41.
- Cables factory. 4.
Central Electricity Board and Provincial Blectricity Boards. 397-98.
Cottage Industry |'Jn[ronum 22:
Economy Committee. 269-70.
Hconoray in Minis of Defence. 55-562 1
Frozen stocks of sugar. 92, 3
Indian prisoners in Pakistan., 128-29,
Jute (New sources of supply). 246,
National Cadet Cor 483-84.
Palaces of Rulers. 358,

ANTA KUMAR—

9 Publications Division. 479-83,

Rehabilitation in the Andamans. 167-69.
‘River projects and schemes, 296-98.
Question (Supplementary) by—
Applications to Rehabilitation Finance Administration. 367.
on Finance .\.(lmmbrmhon 582,
13,

Rehabilif
Sailing Vessels Committee.
DAS, SHRI NANDKISHORE—

* Question by—
Institutes for training in Agriculture, 528,
Raids from Pakistan. 657,

© DAS, SHRI SANTANU KUMAR—]

Question by— 3
Communist convicts. 491.3
- Consumer goods.  576-77.
Failare of paddy crops. 207-08.
* Grow More Food™. 208.
Juate mills. © 245.
New telegraph line.  100.
Proseribed literature. 368,
Rambagh Post Office, Cuttack, 100,
Requisitioning of Hindu houses by East Bengal Government.

655-36.
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DAS, SHRI SANTANU KUMAR—contd.
Question by—contd.
Smuggling across Indo-Burma border, 583-84.
Smuggling of cotton and jute into Pakmtan. 678-79.
Students to U.S.A.  575-76.
Question (Supplementary) by
Nangal and Bhakra Projects
DAS, SHRI SARANGDHAR—
Question (Supplementary) by—
Power alcohol. 110. :
DEARNESS ALLOWANCE—
See “ All wance (s)”.
DEATHS—
Question re—
Number of—-—due to Malaria, T.B. and Small Pox. 571-72.
DEBT (S)—
Question re—
Dues from the Govemmeut of Blmna 660-70.
See also ™ Loan(s)”
DECLARATION— 2
——by Mr. Mohd. Ahmad Kazmi. 183,
DEFENCE—
Question re—
expenditure on buildings. 179,
ding Finance C 277-18.
DEFENCE, MINISTRY OF—
5 Question re—
Economy in— 6.
DEFENCE MISSION(S)—

Question re— Lo

610,

f

e

Qi

b Indian: ’s Tour. 44-45.
~ DEFICIT (8)— &
Question re— 23 =
Budget- 266.
DELAY(S)— s

 Question.re—
in delivery of mail. 601.
Disposal of Government work. 173,
DELEGATION(S)—
Question re—
~ Delegations. 165-66.
—to Seond World Health Assembly. 45-46.
to W.H.O. 487.
Deputations to foreign countries. 154

Food 69-70,
Indian —— at Inauguration of Indonesian Repnblm. 564,
Indian ‘to Auxiliary Bodies of U.N.O. 12,
3 See also * Mission(s)”.
- DELHI—
Question re—

A modern hotel in New Delhi.  498-503.
Acquisition of land in Karolbagh. 372.
2 Air Service between: and Assam.  620-21.
3 Bahawalpur Palace in New Delhi. 419,
= Broadgauge system on the Railways. 526.
Central Ground Water Organisation. 390-94.
Children’s park. 479.
Cholera and Dysentery in Delhi. 63.
Cbllapse of refugee quarters.  300-03.
~ Cottage industry. 538-30. =
Courses of study in schools.  280-81. :
—— Co-operafive Health Centres Scheme. 661
Rent Control Act. 411.
Telephone System 399,
at Badarpur. - 252,
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DELBI—comd.

Question re—zcontd.
Displaced Persons (Housing), 134.
District Jail, ——. 484,
Employees’ State Insurance Scheme. 448-49.
Entertat at G House. 570.
Government Workshop in Connaught Circus. 295-98.
Gunited houses for refugess. 326-27,
Higher Secondary Schools. 467-71.
Hold-ups and dacoities in ——. 276,
Import of eports goods for C.0.D., — —. 155-56.
Incoms from Message Rate System of Telephones. 629,
Institutes for training in Agriculture. 528.
Legislation for effecting changes’ in the administrative sob-up of—Provineca.~93L-63,
Madras— —Mail Train. 106,
Misuse of Health Centre premises. 485-86.
Motor accidents. 61-62.
New houses (Lodi Colony). 314.
Palaces of Rulers of States acceded to Pakistan. 583, -
Permission for taking out processions. 694,
Plots for displaced persons. 561, =
Police Officers. 281,
Prohibition in — — and Ajmor-Merwara. 65.
Prosecutions by Special Police. 179.
Pusa Daity Farm. 189-90.
Pusa Road Colony. 520-21.
“Quarters for displaced persons on Pusa Road. = 605,
Rationing of accommodation. 304,
Refuges Colony at Rajghat. 376-78.
Reports registered in Police Posts. 178.
le of bri 628.
paration of Judiciary from Executive. 587-88,
tadiums and cinema houses. 312-13.
5. 371

731

£

Sy

~overnment offices from ——. 403.
375
3

Tuition fe:
Water shortage in——. 63
Wheat and er cereals.
Women Police. 350-51.

DELHI RENT CONTROL ACT—
See * Act(s)”.

DELHI TRANSPORT SERVICE —
Question re— <
Delhi Transport Servie
——strike.  82-83, 95,
Female bus conductors.

197-98, 295, 618-18
09

DELVOLE, GENERAT._

Question re—

Removal of jewellery by ——, 1-2.
DEMONSTRATION(S)—

Question re—

Malaria Team. 156-57.
DEPOSIT (8)—

Question re— = . 5
— of mon-Maslims in Co-operative Credit Societies in West Punjab.  662-64,
Recoveries from Pakistan. 442,

DEPOSITOR(S)—

Question re— '
Blectric Companies. 516.
Bxchange Bank of India and Africa. 145-46.

DEPUTATION(S)—
See “Delegation (s)”.
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DEPUTY-SPEAKER, MR.—
See © Ruling(s)”.

DERATILMENT(S)—
See “ Railway Accident(s)”.
DESHMUKH, DR. P. §.—
Question by —
Agricultural research. 209.
Broadeasts in English. 174-75,
Census officers.  64.
lassificati of Railway npart;
Department of Scientific Research. 32-33.
Federal Court. * 64.
Foreign scholarships. 174,
Import of sports goods for €.0.D., Delhi. 156.
Imported foodgrains (price). 101.
Imported tractors. 304-05.
Rehabilitation expenditure. 136.
Revenue from Infe tion and Broadcasti: 64-65.
Revenue from post cards, envelopes, ete. 101,
Revenue from Railways. 0.
Sale-proceeds of disposals. 247.
S of sugar. 306.
Tractors {Purchase and Manufacture). 305-06.

_ Question (Supplementary) b;
Agricultural education.
Agricultural Training Institutions. 603,
Broadeasting Stations. 478,

Chhattis 170.

Ciner
Customs i
Deck Off
Delhi T
D.T

port Service. 197, 198, 619.
6= 190:
ion Malaria Teams= 158,

al songs by A.LR. 4.

Displacad persons from Bastern Pakistan. 16.

i persons in Andaman and Nicobar Islands.
s. 323,

Economy measures, 434,

Engineers sent to U for training. 509,
Bvacuee propsrhies. gy

Goological Survey of India.
Groundnut-cake- flour. 191.
Hydro-Electric machinery. 8.
Illegal distillation of liquor. 673,
TImport (Films). 538.

Import of locomotives. 300.
Income-Tax Investigation Commission. 41,
India’s Trade Balance. 238.

Indigenons cotton. 545.

Industrial concerns (Closure). 425, 427,
Mental diseases. 5

Message Rate System. 376.

National Cadet Corps. 483.

Neow designs for currency notes. 258.
Night Air Mail Service. 200, 397.

Oils and oil seeds. 616.

Palaces of Rulers. 338.

Power Engineers’ Conference. 387.
Pro-fabricated houses. 47.

Pro-fabricated Housing Firm. 361-62.
Railway freight. 608. s

Railway saloons. 381.

Recognition of Communist China. 21,
Rafugee Colony at Rajghat. 378,
Removal of jewellery by Gieneral Delvoie. 2.
Retirement of Government servants, 261,

Expenditure over and above the Budget Grant. 250,
9%
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DESH’\IUKH DR. P. S. —«.ontd

o (& 1

Retranchmeut. 43.
River prujecbs and schemes, 297.
Sall

) by td.

t. 549,
3meuhﬁe Ma.upowar Committes. 60.
ific device for pr ion of derailments. 315,
z Steel factories, 320, 321.
Z Subsidiary Food Production Committee. 87.1

Textile goods. 222,
Tibetan Trades Mission. 546.
Timber Industry. 540.

i Tourist traffic. 600,
Training for technicians. 672,
Tyre manufacture. 431.
Underground Railway. 508,

2 Wind mills. 84.

DESIGN(S)—
Question re—

New coinage
Now-

348-50.
for Currency Notes. 258-59.

DETENTION(S)—
Question re—

under Regulation IIT of 1818. 584-85
Persons detained without trial. 163.

DETENUS—
See ** Prisoner(s)”
also ** Conviet(s)™.
DEVALUATION—
Question re—
Commonwealth Lommorcml Policy. 33.
Consumer goods. 57
Devaluation. 242-43, 452, ), 679-80.
Exports after 142-43,
Bxport to Dollar Areas. 142,
Foreign trade. 343.
Imports. 329, 330.
India’s contribution to U.N.O. (Expenditure), 44t
Jute (New s souraps of supply). 246.
Reduetion in prices. 270-71.
Sterling Balances. 370.
Students to U.S.A.  575-76.

DEWAN—

Question re—
——— in Sikkim. 135-36.
 DIESEL ENGINE(S)—
See < Engine(s)™”
alse ** Railway Engine(s)”.
DIPLOMA(S)—
Question re—
Osmania Medieal Dogreo.
DISCOVERY(IES)—
Question re— .
Seientifie——. 441.
DISEASE(S)—
Question re—
Mental 463-64.

Pligue infection from India to Pcoru 224295,
= PLrn; pasts and plant ——,




lotment of land t efugees in va;ucas;
Collapse of refugee q s. 800-03.
meﬁatence on Evacuee Properﬁy. 2515525
i Valley C tic B
splaced Government servanfs 586,
splaced Muslims.  642-43,
252
from East Bengal. 560-61.
from Kashmir. 342,
-~ ———from Pukist n. 14-16. 2
—(Housing). 134.
—in Andaman and Nicobar Islands 158-50.
- 3.

252.53.

Tast Bengul Tehige

_Economy in F Lafilitation Schemes, 236-37.

- Bdueational foes to displaced students. 26 2".
Eyacuee properiies, 217 19, 242, 338-40. =
Bviction of reiugees. 27. 3

- Froo rations to ——. 658.

Gunited hotisas for refugees, 326-27.

el che L P

“Pre-fabricated on 633-34.

. Pusa Road Colan:
~ Pusa Rond Displaced Pe

Propertics of Hindus in Pakistan. 341,
©520-21 %0

o1onv at Ra.]ghut
335-37.

R ilitation (-
Eelmhﬂxtcmun
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DOCTOR (8)—
Question re—
Medical Officers, 273-79.
DOCUMENTARY FILM(S)—
Se ¢ Film(s)?.
DOLLAR(S)—
Question re—
American Financial Aid. 488,
—— investments in India. 177.
Earnings in Foreign Exchange. 270.
Imports and ‘exports, 175-76.
{ Import agi t allot 223-23 )
DOLLAR AREA(S)«—
Question re—
Export to ——. 142,
Imports. 329.
TImports from ——. 238-40,
DOMINION(S)—
) Question re—
Inter-Dominion Conference.  358-59.

Option for by Government servants. 49%.
DRILLER(S)—
Question re—
Boring of tube-wells with rotary rigs. 414-15 )
DRUG(S)—

See ©* Medicine(s)”.
* DURGABAI, SHRIMATI G.—

Question (Supplementary) by—
Broadcasting Stations. 475, 476.
Cinema films. 353, 354.
Delegation to Second World Health Assembly. 46
Filming of * The River”. 688.
Hindi Academy. 472, 473.
International Covenant on Human Rights. 554,
Tttehad-ul-Muslemeen leaders. 351.

¥ Maternity and Child Welfare Homes. 266,
National Cadet Corps. 52, 483,
g Pre-fabricated houses. 274.} s

Publications Division. 480.

Railway Board. 80.

Salt production. 17, 19.

Scholarship for training abroad. 161.

Separation of Judiciary from Executive. 588.§
| idiary Food production C! i 86.1
| The abducted women’s recovery. 555.

Tuberculosis hogpitals. 160.
i Wardha Scheme. 264,

‘Women Police. 350.

DUSHEHRA DURBAR(S)—
Question re—
C.P. and Berar States. 678.
DYSENTERY—
Question re—
-~ Cholera and- in Delhi. 63.
EARNING(S)— B
Quesmun re—
in Foreign Exchange. 270.
See also “* Railway Earning(s)”.
EAST BENGAL—
Question re—
Domodar Valley Corporation. 412.
Displaced persons from 560-61.
Dlsplaced persons from BEastern Pakistan. 14-16."
in And and Nicobar Islands.
refugees. 235-36.
Eastern boundary disputes. 34-35.
Mob attack from East Pakistan, 33.Y

See also ** Pakistan”.

Requisitioning of Hindu houses by ——Government.

158-59.

655-56.
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EAST PUNJAB—
Question re—
Electoral rolls in ——, 660,
Loan to 493.
New air-line and serodrome. 609,
New Mines. 527,

EASTERN PUNJAB RAILWAY—
See “Eastern Punjab—* under ¢ Railways”,

ECONOMIC ADVISOR(S)—
Question re—
National income. 368,

ECONOMY—
Question re—
Closure of Indian Embassies. 123-24.
Damodar Valley Corporation. 413,
Defence expenditure on buildings. 178,
Economy. 173.
—— in Ministry of Defence. 55-56.
——in Ministry of Extesnal Affairs, 23,
——in Rehabilitation schemes. 236-37.
Economy measures., 432.34. X
Effect of- cut on telephone system in West Bengal,
Employment Exchanges. 139:41,
Railway Departments (—Drive). 102.
River projects and schemes, 296.98.
ECONOMY COMMITTEE—
Question re—.
‘ Basic plan’ and — . §94-95.
Economy Committee., 269-70, 460-62, 694.

EDROOS, MAJOR GENERAL EL—
Question re—
Major General El Edroos. 49-50.

EDUCATION—
Question re—
Adult——.  491-92.7
Adult Literacy.

Agricultural 5
Compulsory primary . 357,
Doct and ed ional films, 570.

Y
Dr. Laubach. 352-53.
through radio. 590.
Hducational broadcasts, 486-87.
Educational Institutions in Centrally Administered Areas,
Educational loan to displaced students. 26-27.
Higher secondary schools. 467-71.
Hindi lesson by A.LR. 675.
International Institute of
Manual basice——, 676
National Museum. 357.
Projectors for Visual—Society, Bombay. 587.
Rural adult . 492,
Wardha scheme. 263-65.

EGYPT
Question re—
Cotton import. 21.
- BLECTORAL ROLLS—
Question re—
Electoral Rolls. 333-35.
in East Punjab. 660.
—— in Hyderabad, 54,
——in States. 54-55,
ELECTRIC COMPANY (IES)—
See  Blectricity”.
' ELECTRIC RAILWAYS—
See “Railway(s)”.

» Scholarships. 588-89,

-
o)
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ELECTRICITY—

Queshon ré—

Central —— Board and Provincial —Boards.
Chambal Hydro Blectric Project in Rajasthan. 6’0 26.

Electric companies.  516.

Blectric Railways. 399-400.
Hydvo-Electric machinery. 7-8.
Hydro-Electric Power. 513-14.
Power Bngineers’” Conference. 387.

EMBASSY(IES)—

Question re—
Building for Indian —— in Lomlnn. 3-4.
Closure of Indian ugel

Economy nieasur
Indian—. 234-35.

Opening of-
See nho Cumulute(s)".

EMPLOYEE(S)—

Question re—
Chhattisgarh States. 169-70.
Dethi Tran.spurt Service. D5,
~———, Statc Insurance Schems. 448-40.
Indian staff in U.N.O. Secretariat. 445
Savings Scheme for non-Government——.

See also ** Government Dmnlovec(:)
also © Railway Employee(s)”.

EMPLOYMENT EXCHANGE(S)—

Question re—

Employment Exchanges. 139-41.

EMPORTUM—
Question re—

Cottage Industry. 538-39.
Cottage Industries—. 22
Cottage Industry Museum. 32.

ENGINE(S)—
Question re—

Diesel 10.
“See also * R.mlwny Engine(s)'".

ENGINEER(S)—

Question re—

Deck Officers Training. 422.24,
~——sent to U.S.A. for training.
- Indian Airways Companies. 204,

Industrial Progress. 534-36.

507-09.

Power ——Conference. 387.
Ship Building Yards., - 4-5."
Tube-walls and feeder tube-wells. 415-16.

ENGLAND—
See ““United Kingdom''.
ENGLISH—

Question re—
Brondeasts in ——.  174.75.

Displaced persons registered at——.  252-53.

Nautical training and engineering. 542-44.

587.

Contral Ground Water Organisation. 390-94.
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ENTERTAINMENT(S)—

Question re—

at Government House. 570.

ENVIRONMENTAL HYGIENE COMMITTEE—
See “‘Committee(s)’.

ERNAKULUM—

Question re—
Railway link of Quilon with——, 214.
Ram-Mohan Palace. 178.

ESTATE OFFICE—

Question re—
Allotment of residential accommodation. 314,

EVACUEE(S)—

Question re—
Burma 589, 660-61.
Conference on——Property. 251-52.
Displaced persons from Eastern Pakistan. 14-16.
Evacuation of non-Muslims-from Karachi. 542.
——land in Bikaner. 247,
——property. 31, 217-19, 242, 338-40, 341.
— —property (Exchange). 30-31.
EVAC E PROPERTY—
See “Property(ies)’.
EVICTION—
Question re—
——of rafugees. 27.

EXAMINATION(S)—

Question re—
F.P.S.C. for assistants. 685-86.
Senior Cambridge 668.

EXCHANGE, RATE OF—
See “Foreign Exchange’.

EXCISE DEPARTMENT, CENTRAL—

Question re—
——of Orissa State. 577-78.

EXECUTIVE—

Question re—
Separation of Judiciary from . 587-88,

EXPEDITION(S)—

Question re—
Himalayan ——. 191-92.

EXPERT(S)—
Question re—

Air Survey Team. 389-90.
Pre-fabricated housing ——. 362-64.

EXPERT COMMITTEE(S)—
See “‘Committes(s)’.
EXPORT(S)—

Question re—
Cotton textiles. 132.
Devaluation. 452,
Exports. 250,
—— and import control. 133.
— — after Devaluation. 142-43.




EXPORT(S)—contd.

Question re—contd.

—— of fish to Burma. 251.
of Indian Sugar. 129, 331.
—— of onions and chillies. 331-33.
of sugar. 129, 331.
—— to Dollar Areas. 142,
Foreign Trade. 343.
Freo lList. 143-44.
Imports and ——. 175-76.
India’s Trade Balance. 237-38.
Mica mining and mica market. 104,
Mica production and mica goods. 408-09.
Oil and oil seeds. 241, 614-16.
Opium manufacture. 178.
Pepper ( ). 143.
Salt to Nepal.. 9.
Show rooms abroad. 249-50.
Supply of cotton. 243-44.
Stones and jewels. 639-40.

Tea . 27-28,

Textiles and cotton (Import and ——). 449-50.

Trade with Pakistan. 138-39.
EXPORT PROMOTION COMMITTEE—
Ses “Committee(s)”.
EXTERNAL AFFATRS, MINISTRY OF—
Question re—

Cars for External -\ﬁ‘mrs Ministry. 550-51.

Delagsuons. 165-6
Economy in = ‘73
Economy measures. 43234,
Indian Embassies. 234-35.
FACTORY (IES)—
“Question re—
Accidents in Mills and

29,

Apphcatxox\s to rehabilitation finance administration.
244.

Cables
Diesel eugmes 10.
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Fires in ammunition ——, Jubbulpore. 348.

Industrial concerns. 540-41.

Machine Tool 111-13.

Match in India. 428.

Monazite = 25l

Penicillin ——. 419-21.

Pre-fabricated houses. 46-48.

Rotary rigs. 394-95.

Sindri Fertilizer . 13-14, 242,
452,

State owned

Steel 319-21.
Tyre manufacture 430-31.
-FAMINE—

Question re—
conditions, 103.
conditions jn Rajasthan. 686-87.
FAR EAST—
Question re—
Marshal plan for
FARE(S)—
Question re—
——on ships on Konkan Coast. 220-21.
FARMING—
Question re—
Co-operative. 89-90.
FAZILKA—
Question re—
Broad-gauge system on the railways. 526.

636-37.

367-68.
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FEDERAL COURT—

Question re—
Enrolment of advocates of High Courts in States in ——, 343.41,
Federal Court. 64.

(cases). 175.

Location of 92,

. FEDERAL PUBLIC SERVICE COMMISSION—

I Question re—

\ Indian admini ive service (Recrui t). 68,
examination for assistants, 685-86.
Interviews by 171-72.

FEEDER TUBE WELLS—
See “Well(s)”.

- FENCING WIRE—

Question re— ¥
Transport for —. 6X9.
FERTILIZER(S)—
Question re— =i
8, —— and manures. 389.
Smdnv— Factory. 13- 14, 242,

pping up of food
The Travancore

FESTIVAL(S)—

520.
and Chemicals Limited (Aid). 142,

Question re—
National 275
FILM(S)— .
Question re—
Cinema 353-54. §
'y and ed 1—— 570.
(industry (Machinery). 10,12. =

Pilming of Kim by M.G.M. 688-89.
Filming of “The River”. B888.
Import (films). 536-38.

FIRE——-

; Question re—1

in A tory, Jubbulpore. 348.
——in R.LN. Dock) nrJ Bombay. 1468-47.

FIRM(S)

Question re— .
Monazite sand.  533. =
Pre-fabricated housing ——. 361-62.

FISH—
Question re—
Export of
FISHING—
j Question re—

Fishing. 105.
Trawlers for

FLOOD(S)—
\

Question re—
Irrigation project. 108

FLOWER BED(S)— 5

Question re—
M.L.A. Quarters. 303.

to Burma. 251.

in deep sea waters. 596-97
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FLYING CLUB(S)—

Question re—
Flying Clubs, 616-17, 629-30.

FODDER—

Question re—
Land for food or fodder crops. 90.

700D DELEGATION(S)—

Question re—
Food Delegations. 69-70.

FOODGRAIN(S)—

Question re—

Barley from Argentina. 596.
imports. 215-16.
Import of 381-82.
Import of gram. 187-88.
Tmport of wheat. 378-79.

Imported (Price). 101.
Procurement of 522-23.
Quality of 503-04.
Substitute for 648.

Surplus stocks of wheat and gram in Rajasthen., 611-12.
‘Wheat. 524.

‘Wheat and other cereals. 523-24.

Wheat from U.S.A. 522,

Wheat imports. 604-05.

FOODSTUFF(S)—

Question re—
Adulteration. 171.
Adulteration of milk and
Food imports.  206-07.
Food Production. 395-96.

supplied on the railways. 90. ~

Ground-nut cake flour. 190-91.

Grow More Food 94-95, 196, 208.

Grow More Food Campaign. 107.

Grow More Food Schemes. 404-05,528.

Growing of Food in Compounds of MIL.A. quarters. 303-04.

Import of 99-100, 492.

Tmports from Dollar Areas. 238-40.

Land for food or fodder crops. 90.

Loans for food production. 408.

Price of pulses. 410-11.

Subsidiary foods. 214.

Subsidiary Food Production Committee. 85-87.

Stepping up of food production. 520.

Supply of 600.

Target date of food imports. 89.

Target of Food production. 311.

FOREIGN CAPITAL—
See ‘‘Capital”,

64.

FOREIGN COUNTRY (IES)—

‘ Question re—
Delegations. 165-66.
Deputations to. . 154,
Food delegations. 69-70.
Foreign scholarships. 487.
Foreign trade. 343.
India’s trade balance. 37.
Non-security items. 172.
: 5 Overseas scholarships. 140-54.
: Scholarship for training abroac, 160-63.
Show rooms abroad. 249-50.
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FOREIGN EXCHANGE—
Question re—|
Tarnings in i
Exchange bank of India and Africa. 145-46.
Inter-Dominion Conference. 358-59.
Loss in income due to change in exchange rate of Pakistan currency. 658.

FOREIGNER(S)—
Question re—
Assets of ——.  567.
Indian Airways Companies. 204.
FORGERY—

Question re—
Forged currency notes. 528-83.
FRENCH SETTLEMENT(S)—

Question re—
French Mahe administration. 29-30.
French possessions in India. 30, 114.
Stoppage of payment Gf salaries to judges and

FRUIT(S)—
Question re— =
Compensation for trees (C.W.L.N.C.) 529-30.
Railway freight. 606-08.
FUEL—
Question 7e—
Research Institutes. 126-27.
GANDHI, MAHATMA— et

Question re—
Gandhi murder trial. 267-68.

in [Chand 563-64.

Original writings of . 50.
Wardha scheme. 263-65.
GARDEN(S)— -
Question re—
tools. 562.
GARRISON—
Question re—
Skardu 118-19.

GAUTAM, SHRI MOHANLAL—

Question (Supplementary) by——
British officials. 262.
Closure of Indian Embassies. 124. .
Crop insurance. 606. 29
Economy Committee. 269.
Economy in Ministry of Defence. 55.
Evacuee properties. 219.
Film Industry (Machinery). 12.
Hindustan Aireraft Limited. 232.
4% tax In igation C issi 42,

Industrial concerns (Closure). 425,
Industrial Housing. 646.

Locomotive Engines. 384-385.

Message Rate System (Telephones). 201
New Telephone Installations for Bombay. 599.
Pre-fabricated houses. 274.

Pusa Dairy Farm. 190.

Pusa Road Displaced Persons’ Colony. 123.
Railway Saloons. 380.

Sindri fertiliser factory. 13.

Tyre manufacture. 431.

GEOLOGICAL SURVEY—
See “Survey(s)”.
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GERMANY—

Question re—
Locomotive Engines. 383-85.
Permit for Mr. Habibur Rahman to enter
Reparations from . 547-48.
‘War reparations. 137, 228-20.

GHOSE, SHRI S.M.—
Question by—
Damodar valley corporation. 412, 413.
GIRL(S)—
Question re—
National Cadet Corps. 51-53.
GITA, SHRIMAD BHAGWAT—

Question re—
Broadeasting of
Reference to

GOENKA, SHRI RAMNATH—

Question (Supplementary) by—
Bookstall holders in Railway Stations. 517.
Tractors and Bull-Dozers. 519.

GOLD—

Question re—
Hyderabad 567-68.
smugglmg 49
Ni zam’s —.
Bale of ——. 53.

GOODS—

. 657,

and the Ramayana. 573.
19. 5

Question re—
Consumer 576-77.
Disposals. 321-25.
Examiner of Capital issues. 267. 3
Free export list. 143-44.
for disposal. 133-34.
movement on Railways. 401.
traffic between Pakistan and Indian Railways. 412,
Import of sports for C.0.D., Delhi. 155-56.
Mica production and mica 408-09.
Military stores. 169.
Non-security items. 172,
Textile 221-24.
U.S.A. for disposal. 130.

GOVERNMENT EMPLOYEE(S)—

Questmn re—
of resid: ial
% Clencal staff. 462-63.
Displaced Government servants. 586,
Heonomy. 173.
Option for Dominions by Government servants. 494,
Pool and non-pool officers. 174.
‘ Privilege Ticket Orders. 48-49, 269.
Residential and office accommodauon 316.
Retired Government servants. 63.
Retirement benefit to 690.
Retirement of Government servants. 260-61,
Retirement of officers. 173.
Salaries of Government officials. 679.
Uniforms of Inferior Servants. 366.
See also “‘Officer(s)’’ also ‘“‘Railway Employee(s)”.

GOVERNMENT FACTORY (IES)—
See *“Factory (ies)”

dati 314
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GOVERNMENT HOUSE—
Question re—
Entertainment at —, 570,
‘GOVERNMENT LOAN(S)—
Question re—
Government Loans. 488.-89,
‘GOVERNMENT OFFICE(S)—

Question re—
Transfer of from Delhi, 403.
See also “Secretariat’’.

GOVERNMENT OFFICER(S)—
See “Government Employee(s)”’.

GOVIND DAS, SETH—

Question by—

Accidents in Mills and Factories. 22.

Accidents on the Railways. 195-96.

Border raids from Pakistan. 675.

Broadcasting of Gita and the Ramayana. 578.

Broadcasting Stations. 475-78.

Budget deficit. 266.

‘Cattle slaughter. 90.

‘Cattle utilisation. 509-11.

Cheap radio sets. 573.

Child labour. 127.

Children’s Park. 479.

«Compulsory Primary Education. 357.

Co-operative farming. 89-90.

«Currency notes. 164-65.

Damodar Valley and Bhakra Dam Projects. 298.

Delay in delivery of mail. 601.

Delegations. 165-66.

Delhi telephone system. 299.

Electoral roles in Hyderabad. 54

Electric rolls in States. 54-55.

Electric Companies. 516.

Examiner of capital issues. 267.

Exodus of Hindus from Pakistan. 540.

Foodstuffs supplied on the Railways. 90.

Guide books. 675.

Higher Secondary Schools. 467-71.

Hindi Academy. 471-74,

Hindi lessons by A.LR. 675.

Hyderabad Police Action. 166.

Hydro Electric Power. 513-14, =

Income-tax. 7.

Indian embassies. 234-35.

Indians in Ceylon. 540.

Industrial concerns. 540-41.

Infant mortality. 479.

TIrrigation by canals or dams. 389.

Joint Stock Companies. 128,

Land for food or fodder crops. 90.

Maternity centres. 478.

Mineral wealth and new mines. 515-16.

National Museum. 357.

New Railway lines. 91.

Nepotism in States. 54.

Number of deaths due to Malaria, T.B. and Small Pox. 571-72.

Postage rates. 298.

Propagation of Hindi. 8573-73.

leway bogies and locomohves 195.
rooms at Rail

Rehabilitation (Displaced parsom) 441.42,

Revision of tariff rates. 4.

Scientific discoverics. 441.

Seeds, fertilisers and manures. $89.




GOVIND DAS, SETH—contd.

Question by —contd.
Social Insurance for labourers. 128.
State buses. 387.
Supply of food-stuffs. 600.
Telegrams in Hindi. 511-13,
Television in India. 573.
Tractors and agricultural machinery. 388,
Vanaspati. 600.
‘Water transport. 601.
Wells. 388.

Question (Supplementary) by—
A modern hotel in New Delhi. 502.
Air crash in Calcutta. 180-81.
Overseas scholarships. 152, 153.
Publications Division. 482.
Quinine. 458.
Scholarship for training abroad. 161.

GRAM—
Question re—
and dal. 406-07.
Import of 187-88.

Surplus stocks of wheat and —— in Rajasthan. 611-12,
GRANT(S)—

Question re—
Budget deficit. 266.
Expenditure over and above the Budget 259-60.
to Railway employees for building houses. 215.
to University of Saugor. 371,
Rehabilitation to PEPSU. 144.
Wells. 388.
See aho %ubsldy (ies)™.
also “Aid(s)".

GREAT BRIT.-\IN—
See “United Kingdom™.

GROUNDNUTS— -

Question re—
Ground-nut-cake-flour. 190-91.

GUHA, SHRI ARUN CHANDRA—

Question by—
Bank failures. 56-58.
Closure of Indian Embassies. 123-24.
East Bengal refugees. 235-36.
Indian Delegations to auxllmry bodies of U.N.O. 12.
Interviews by F.P.8.C. 171-72.
Message rate system (Telephones) 200-02.
Posts and Telegraphs. 95-96.
Sindri Fertiliser Factory. 13-14.

Question (Supplementary) by—
British officials. 263
Coins and paper cun'eney 681-82.
Consumer goods. 576.
Copyright, committee. 684.
Damodar Valley Corporation. 293.
Delegation to second World Health Assembly. 46.
Delhi Transport Service. 197, 619.
DLsplaeed persons from Eastern Pakistan. 15. ¥
in And and Nicobar Islands. 159.
stturbances in Sukkux' 636.
Economy in Ministry of Defence. 56.
Bvacuee Property. 339.
Failure of insurance companies. 120.
Forced labour, 122.
Geological survey of India. 289.
Higher saondary schools. 470.
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GUHA, SHRI ARUN CHANDRA—conid.
Queation (Sup;ﬁementa.ry) by—contd,
g S

41,
Indxans in Madagascar. 115.

Industrial Housing. 646.

Literature and Newspapers for the Army. 683.
National cadet corps. 52.

Quality of foodgrains. 504.

Railway Board. 80-81.

Reduction in prices  271.

Rehabilitation. 336, 337.

Rehabilitation Finance Administration. 581.
Requisitioning of Hindu houses by East Bengal Government. 656.
Retrenchment. 43.

Salt production. 17.

Source of kerosene and petrol. 621.
Underground railway. 507.

Wardha Scheme. 264.

GUHA, SHRI G. S.—
Question by— =3
Air service between Delhi and Assam. 620-21.
Merger of Khasi states. 580-91.
Source of kerosene and petrol. 621.

GUIDE BOOK(S)—
Question re—

Guide Books. 675.
Posts and Telegraphs pocket guide. 99.

GUPTA, SHRI DESHBANDHU—

Question by—
Boring of tubewells with rotary rigs. 414-15.
Central Ground Water organisation. 390-94, 413.
Government Workshop in Connaught Cu‘cu.s 295-96.
Legislation for effecting of in the ive set-up of Delhi Province. 664-66.
Rotary rigs. 394-95.
Rotary rigs and percussion rxgs.. 414.
Tractors and bull-dozers. 517-2|
Tubewells and feeder tube waﬂ.s " 415-16.

Question (Supplementnry)
A modern hotel in New DBlhl 501.
Agricultural t 603-04.
Allotmenb of land to Housing Society. 257-258.
Ayurvedic System.
Banned newspapers. 580-81.
Central Electricity Board and Provincial Electricity Boards. 398.
Children’s Park. 479.
Closure of Indian Embassies. 124,
Collapse of refugee quarters. 302. .
Colouring of vegetable ghee. 284.
Delegation to second World Health A.ssembly 46.
Delhi Transport Service. 197-98.
Disposals. 324.
Economy Conmmittee. 269.
Bvacuee Properties. 219.
Foreign capital. 7.
Gandhi murder trial. 267.
Groundnut cake flour. 191.
H t Engquiry C i 51.
Tllegal distillation of liquor. 673.
Import (films). 537.
Tmports from Dollar areas. 239, 240.
Tmport licences for newsprint. 556-57.
Import of gram. 188.
Tmport permits against dollar allotment. 226.
India Office library. 575.
India’s Trade Balance. 238.
Local advisers for Indian students in U.K. and U.S.A.  256.
Maternity and child welfare homes. 266.
New telephone installations for Bombay. 598-99.
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“‘GUPTA, SHRT DESHBANDHU—contd.

Question (S 1 td.

Fiflng ARG
Nomination of members to Ajmer municipality. 686.

Uverseas scholarships. 152, 153,
Property of Mr. Liaquat Ali Khan. 227.
Publications Division. 481.

Pusa Road displaced persons® colony. 123.
Railway freight. 607.

Reduction in prices. 271.

R.S.8. convicts. 571.

Soap Industry. 638-39.

Telegrams in Hindi. 511.

Telephones in West Bengal. 705.
Textile goods. 223,

Tractors for Rajasthan. 623,
Tuberculosis sanatoria. 674.

Wages of Linotypists. 325.

Wheat imports. = 604,

“©@URDWARA(S)—

Question re—
D lition of —— in Paki . 33-34.
Sikh—in Pakistan. 135.
Temples and——in Pakistan. 558,

‘GURGAON—

Question re—
Resettlement of Meos. 246,

‘GURMUKHI—
Question re—
Printing of Railway tickets. 214-15,

‘GURUNG, SHRI ARI BAHADUR—
Question by—
Assam Link Project (Railways). 404.
Dewan in Sikkim. 135-36.
Extradited Chinese from Tibet. 447.
Sericulture. 546.
Tibetan Trade Mission. 546.

Question (Supplementary) by—
British officials. 262.
Regimental Centres. 577.
Sakardu garrison. 118,

 GWALIOR—

Question re—

Telegraph offices in —, 613,
HALDIBARI— SH
Question re—
Siliguri Line (Railways). 308.
HANDLOOM(S)—
Question re—
cloth. 240-41.
industry. 253, 645-46.
Purchase of goods. 253-54,
‘HARD CURRENCY—
See *“ Currency”.

HARMAGC CHEMAINUS, 8.8 —
Question re—
Import of wheat. 378-79.
HARONAC CROFTON, 8.8 —

Question rg —
Import of wheat. 878.-79.
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HASRAT MOHANI MAULANA—
Question by—
Attached offices under the ministries. 689-90.
Permission for taking out processions. 694.
Qualified stenographers. 690.

Question (Supplementary) by—
Higher Secondary Schools.  468.
Mental diseases. 464.

HEALTH CENTRE (S)—
Question re—
Delhi co-operative . 661.
Misuse of- premises. 485-86.
See also  Maternity Centres’.
HEALTH CERTIFICATE (S)—

Question re—

Health certificate(s). 370.
HEALTH SERVICE(S)—

Question re—

Health Service(s). 369.
HERB (8)—

Question re—

Medicinal—import. 328.
HIGH COMMISSIONER(S)—

Question re—

Building for Indian Embassy in London. 3-4.
HIGH COURT—

See ** Court(s)”".

HIGHER SECONDARY SCHOOLS—

See ** School(s)”. =

HIMALAYAS

Question re—
Himalayan expeditions. 191-92.
Observatory on the . 192,

HIMALAYAN ATRWAYS—
Question re—
Night Air Mail Service. 396-97.
The——. 206.
HIMATSINGKA, SHRI PRABHU DA.YAL—
Question (Supplementary) by —
Imports from Pakistan. 360,
HINDI—
Question re—
Accreditation of: Ji lists. 493,

Committee of A.LLR. 355.
——Ilesson by A.LR. 675.

Propagation of- 572-73.
Telegrams in——. 511-13.
HINDI ACADEMY—
Question re—
Hindi Academy. 471.74.
HINDU(S)—

See *“ Non-Muslims”.

HINDUSTAN ATRCRAFT LIMITED—

Question re—
Hindustan Aireraft Limited. 231-33.




HIRAKUD—

Question re—

Compensation for land (—Dam Project). 530.
Dam Project. 406, 523, 525, 627.
Raiyati land in Orissa (—Dam Project). 529.

HISTORICAL MONUMENT(S)—
See *“ Monument(s)”.

HOARDING—

Question re—
Hoarded currency notes. 277.

HOLLAND—

Question re—
Dutch plane crash in Bombay. 77-78.

HOMOEOPATHY—
Question re—
Homoeopathic Enquiry Committes. 50-51. &

HONOUR(S)—

Question re—
New Indian Army——. 582.

HOSPITAL(S)—
Question re—
Cancer. 568-69.
Non-Muslim patients in Lahore Mental—. 554.
Pre-fabricated——. 364-6
Ranchi European Mental.
( Tuberculosis 159-60.

i HOSSAIN IMAM, MR.,—

Question by—
Indian Delegation at inauguration of Indonesian Republic. 564.

| HOTEL(S)—

Question re—
A modern——in New Delhi. 498-503. N

HOUSE(S)—
Question re—

Collapse of refugee quarters. 300-03.

Displaced persons (Housing). 134.

Grants to Railway employees for building houses. 215.
| Growing of food in the compounds of M.L.A. quarters. 303-04.
1 Gunited- for refugees. 326-27.
Industrial housing. 646.
Manufacture of pre-fabricated—— (school for training). 677-78,
M.L.A. quarters. 3.
New- (Lodi Colony). 314.
Pre-fabricted- 46-48, 272-75
Pre-fabricated housing experts. 362-64.
Pre-fabricated housing firm. 361-62.
Pre-fabricated one-room tents. 633-34.
Pre-fabricated roofings and buildings. 531-32.
Pusa Road Colony. 520-21.
Pusa Road displaced persons’ colony. 122-23.
Quarters for displaced persons on Pusa road. 605.

of Hi by Ensb Bangsl Government, 655-56.

65.

Residential a.nd office
Royalty to pre-fabricated housmg concern. 485.
See also ““ accommodation”.

HOUSING FACTORY— §
See ** Factory(ies)”.
HOUSING SOCIETY (IES)—
Question re—
Allotment of land to——. 257-58.
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HUKAM SINGH, SARDAR—

Question by—
Communist convicts. 484-85. Z
Deposits of non-Muslims in Co-operative Credit  Societies in West Punjab. 662-64.
Displaced Muslims. 642-43. -
Distriet Jail Delhi. 484.
Electoral rolls in East Punjab. 660.
Entry of Muslims from Western Pakistan without permits. 443.
Evacuation of non-Muslims from Karachi. 542.
Growing of food in the compounds of M.L.A. quarters. 303-04.
Hindus in West Punjab. 541-42,
Imports from Pakistan. 359-60.
Inter-dominion Conference. 358-59.
Jute. 202-03.
Kaghmir refugees in Lahore. 644-45.
Lahore refugees camp. 644,
Misuse of U.N. Aeroplanes. 442.
M.L.A. quarters. 303.
National Anthem. 696-98.
Non-Muslim prisoners exchanged with Pakistan. 484.
Non-Muslim prisoners in Pakistan. 642.
Pusa Road colony. 520-21.
Recoveries from Pakistan. 442,
Restored Muslim property. 643-44.
Tea (Bxport), 27-28.
Temporary permits. 442-43.

Question (Supplementary) by—
A modern hotel in New Delhi. 409.
Applications to Rehabilitation Finance Adminis ion. 367-63.
Broadeasting stations. 477.
Carrying of mail by different means of transport. 497.
Evacuee property. 339.
Failure of insurance companies. 120.
Foreign capital. 6
Import of wheat. 379.
Indigenous cotton. 545.
TIron lungs. 149. =
Literature and newspapers for the army. 683.
Mental diseases. 464,
Message rate system. 376.
Night air mail service. 374,
Power alcohol. 109.
Privilege Ticket Orders. 49.
Retrenchment. 43.
Shooting of Indians in Sumatra. 421.
Stones and jewels.
Telegrams in Hindi. 511.
Tuberculosis sanatoria. 674.
‘Women police. 350,

HUMAN RIGHTS—

Question re—
TInternational Covenant on——. 553-54.

HUTMENT (S)—

Question re—
Collapse of——. 84-85.

HYDERABAD—

Question re—
Communists. 62.
Electoral rolls in 54.
—administration. 268,
——currency. 365-66.
gold. 567-68.
police action. 166.
Ttthad-ul-Musalmeen Leaders. 351.
Major General El Edroos. 48-50.
Mir Laik Ali. 163-64.
Nawab Moin Nawaz Jung. 60-61.
New railway lines (——). 105.




H YDERABAD—contd.

Question re—contd.
Nizam’s gold. 61.
Osmania medical degree. 275.
Post cards and envelopes in——State, 98.

HYDRO-ELECTRIC MACHINERY—
See ©* Machinery”.

HYGIENE—

Question re—
: ol

Env —C it 17273,

IMPORT (8)—

Question re—
Barely from Argentina. 596.
Cement. 116-117.
Cloth imported from Japan. 558.
Copra and coconut oil. ~125-26.
Copra from Ceylon. 36.
Cotton: L 21,
Cotton textiles. 132.
Cultured pearls——. 327-28.
Export and control. 133.
Export of Indian sugar. 331.
Export to Dollar Areas. 142.
Film Industry (Machinery). 10-12.
Food grain——. 215-16.

Food production. 395-96.
Garden tools. 562.
Hydro-electric machinery. 7-8.
Tmports. 329-330.
and exports. 175-76.
— (films). 536-38.
from Dollar Areas. 238-40.
from Pakistan. 359-60
licences for newsprint. ,
—__of American cotton textiles. 240.
of cars.
of cotton yarn. 129.
of foodgrains. 381-82.
of gram. 187-88.
of foodstufi(s). 99-100, 402,
of locomotives. 299-300.
of potatoes. 317-19.
—__of sports goods for C.0.D., Delhi. 155-56.
—_ of wheat (Price). 311-12, 378-79.
permits against dollar allotment. 225-26.
Tmported foodgrains (price). 101.
TImported machinery
Tmported tractors. 304-05.
Tndia's Trade Balance. 237-38.
Tron and steel. 248-49.
Locomotive engines. . 383-85.
Mateh industry. 139
Mateh factories in India. 428.
- Medicinal herbs——- 328.
Milk products. 230,
Non-security items. 172
Petrol and kerosene oil. 291-92.
Pre.fabricated roofings and buildings. 531-32.
Production of sngar cane. b
Quality of foodgrains. 503-04.
Quinine. 457-60.
Railway locomotives. 608.
Railway locomotives, coaches and wagons (——). 212.
Raw sillc 452.
Revision of tariff rates. 234.
Salt.  549-50.
Spindles and looms. 546-47.
Steel——. 443-44.

lying in the Indian National Archives building.% 345-47.




IMPORT(S)—contd.
Question re—contd.

Stones and jewels. 639-40.
Sugar shortage. 89.
Supply of cotton. 243-44,
Target date of food. 89.
Textiles and cotton (——and export). 449.50.
Tractors (Purchase and manufacture). 305-06.
Trade with Pakistan. 138-39.
Wheat from U.S.A. 404, 522.
Wheat . 604-05.
Wool——.  646-47.

INCOME—

Question re—
Commodity Committee (Agriculture). 402-03.
from message rate system of telephones. 629,
Loss in——due to changa in exchange rate of Pakistan currency.

National——. 368. *
Railway- (As affected by reclassification), 315-16.
INCOME-TAX— =
Question re—

Assets of foreigners. 567,

Income-tax. 267.

Investigation Commission. 39-42, 369.
Voluntary settlement of——cases. 370.
INCOME-TAX DEPARTMENT—

Question re—
Orissa States

578-79.
: INCOME-TAX INVESTIGATION COMMISSION—
See ** Commission(s)”.

INDIGENOUS COTTON—
See * Cotton”.

INDEPENDENCE DAY—

Question re—
National festivals. 275,

INDIA HOUSE—

Question re—
India House.  133.

INDIA OFFICE— =

Question re—
——library. 575.

INDIAN(S)—

Question re—

assets in Burma. 446.

——assets in Ceylon and Malaya. 446-47.

——detained in Malaya, 454,
in Bahrein Island. 454-55.

——in Burma. 224,

——in Ceylon, 540.

——in Madagascar. 114-15, 451.

——in Malaya. 435-36.

—staff in U.N.O. Secretariat. 445,

Repatriation of- from Burma. 428-30.

Return of from Malaya. 436,

Shooting of- in Sumatra. 421-22.

Sonth African——. 120-21.

858.
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INDIAN EMBASSIES—
See ** Embassy (ies).

INDIAN INFORMATION—
Question re—
The Indian Information. 573-74.

INDIAN RAILWAY ENQUIRY COMMITTEE, 1947—
See ** Committee(s)’.
INDO-CHINA—

Question re—
Recognition of Government of ——. 451.

INDONESIA—
Question re—

Indian dslegation at Tnaugaration of Iudomsm 1 Republic.

Shooting of Indians in Sumatra. 421-2!
INDUSTRIAL HOUSING—

See “House(s)”

INDUSTRY (IES)—
Question re—
American Aid for Indian 23.
Andaman wood for match ma.nufactm‘e 427-28.
Child labour. 127.
Dollar investments in India. 177.
Film —— (‘\Iuchmely) 10-12.
Foreign capital. 5-7.

Handloom ——. 253, 645-46.
Heavy chemicals 230-31.
Heavy ——:

Industrial concerns. 540-41.

Industrial concerns (Closure) 424-27.

Industrial housing. 5

Industrial production. 340.

Industrial progress (Report). 534-36.

—— (Development and Control) Bill, 1949 653-54.
Match 139.

Protected 241.

Savitgs scheme for non-Government employees. 587.
Scientific discoveries. 441.

Sericulture. 546.

Skiiled labour. 548.

Soap 638-39.
Sugar 213-14.
Sugar

(Protection). 304, 455.
Technical mxmpower. 569-70.
Timber 539-40.
Training for teo)mwmns 670-72.
See also *“Cottage Industries”.

INDUSTRY AND SUPPLY, MINISTRY OF—
Question re—
Commodity Committee. 645.
INFANT MORTALITY—
Question re—
Infant Mortality. 479.
INFLATION—
Question re—
Devaluation. 679-80.

INFORMATION AND BROADCASTING, MINISTRY OF—

Question re—
Publications Division. 4708-83.
Revenue from 64-65.

INSTITUTE(S). AGRICULTURAL—
See **Agriculture College(s)’.
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INSTITUTE OF EDUCATION, INTER NATIONAL....

Question re—
—— (sholarships.) 588-89.

INSURANCE—
Question re—
Crops ——.  605-06.
Employees’ State Scheme. 448-49,
Pailure of companies. 119-20.

of cattle and crops. 93.

Postal Life policies. 617-18.
Postal Life policies (Bonus). 618,
Social for labourers. 128.

INTER-DOMINION AGREEMENT(S)—
See *“Agreement(s)”’.

INTERNATIONAL MONETARY FUND—
See “World Bank”,
IRON—
Question re—
Agricultural quota of ——and cement. 93-94.
Heavy industries. 132. %
Industrial concerns. 540-41.
and steel. 248-49,
Steel factories. 319-21.
Steel imports. 443-44.

IRON LUNGS—
Question re—
Iron Lungs. 148-49.
IRRIGATION—

Question re—
Compensation for fruit tress (C.W.LN.C.). 529-30.
389.

-

—— by canals on dams.
project. 108.
Tube-wells for . 92-93.
Wind mills. 83-84.
ISHAPUR—
Question re—
Portrait of Subhas Bose. 272.
ISRAEL—

Question re—
Recognition of ——. 233-34.

ISTIMRARDARI— .
Question re— -
d Jagirdars sy (Ajmer-Merwara). 212-13.
The survey of —— area (Ajmer-Merwara). 212.
JAGIRDARI(S)— L 62
Question re—

Istsmrardars and —————=systems (Ajmer-Merwara). 212-13,
Peasantry in State Unions. 369.

JAIL(S)—

Question re—
District

» Delhi. 484.
JAIN, SHRI AJIT PRASAD—
Air companies in India. 98.

All-up postal scheme. 97.
Alterations in railway compartmente. 210.
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JAIN, SHRI AJIT PRASAD—contd.
Qestion by—contd.
Ban on disposal of vehicles. 28-29.
Classification of railway compartments. 209-10.

Communists.  62. 3
Envir tal Hygiene C: i 172-73.
Evacuee property. 341. =

Export of Indian sugar. 331.

Goods for disposal. 133-34.

Food production. 395-96.

Imports. 330.

Import of wheat (Price). 311-12.

Land reclamation. 395.

Loans for food production. 408.

Option for Dominions by Government servants. 494,
Railway Clearing Accounts Office. 97-98.
Recognition of Government in Indo-China. 451.
Reduction in prices. 270-71.

Standing Finance Committee. 277-78.

Stepping up of food production. 520.

Sugar. 204-06.

Sugar and sugarcane. 203-04. i

Sugar industry (Protection). 304, 455:

Supply of cotton. 243-44.

Textile Control. 134.

Treaty with Nepal. 450.

Woolner collections of Manuscripts at Lahore. 454, 591-92.

Question (Supplementary) by—
Adulteration of medicines. 586.
Appointment of catering contractors. 88.
Banned newspapers. 580-81.
British officials. 263.
Cattle utilisation. 510-11.
Cement. 117.
Closure of Indian Embassies. 124.
(.P. & Berar States. 678.
Drinking water at Railway stations. 184,
Dues from the Government of Burma. 670.
Envelopes and posteards (New Designs). 186.
Flying clubs. 617. ~
Foreign capital. 6.
Tneome-Tax Investigation Commission. 40, 42.
Tmport of gram. 188.
National Anthem. 697
National Cadet Corps. 5
New post offices. 193.
New Telephone installations for Bombay. 598.
Non-Muslitn prisoners in Pakistan. 642.
Original writings of Mahatma Gandhi. 50.
Overseas scholarships. 152
Power alcohol.  110-11.
Prices of sugar. 72
Quality of foodgrains. 502.
gnition of Communist China. 20, 21.
Senior Cambridge Examination. 668.
Separation of Judiciary from Executive. 588.
South African Indians. 121.
Students to U.S.A. 576, -
Telograms in Hindi. 512.
Telephones in West Bengai. 705.
The Air India Internatiohal. 77.
Wheat imports. 604,605.
Wool (Import). 647,

JAIND, VILLAGE—
v Question re— Sy
Compensation for land (Hirakud Dam Project). 530.
JAINTIA—

Question re—
Pakistan rice in Khasi and —. 102.
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JAIPAL SINGH, SHRI—  »
Question (Supplementary) by—
Hindustan Aircraft Limited. 232.
JAJCO, SHRI SITA RAM S.—
Question by—
Lending ground for aireraft at Neemuch. 612.
Mbow Road (in Rajasthan and Madhya Bharat). 625.
Question (Supplementary) by—
Broadcasting stations. = 475.
Cloth smuggling. 566.
t Drinking water at railway Stations, 184.
1 Higher Secondary Schools. = 470, 471.
Nomination of members to Ajmer Municipality. 636.
JALALABAD —
Question re—.
Vice-Consulates at

| JANA GANA MANA— _

{ Question re—
National Anthem. 696-98.

JAPAN—

|
|
1

and Kandhar. 662,

Question re—
Cloth imported from 558,

Cottage industries. 3
Cultured pearls (Import).
Hydro-Electri¢ machinery. 7-8.
Machinery for cottage industries. 534.
War reparations.  137.
JAVA—
Question re—
Export of Indian sugar.. 331,
Production of sugar-cane. 213.
JEWEL(S)—
Question re—
Stones and—.639-40.
JEWELLERY—

Question re—
Removal of

by General Deivoie. 1-2.
JHUNJHUNWALA, SHRI B. P.—

% Question by—

y British investments in India. 277.

Dismantled lines and new lines (0.T.R. and E.LR.). 401-02.
Evacuee property. 338-40. .

Hoarded currency notes. 277.
Import of foodstuffs. 402. &
Iridian assets in Burma. 446. PR |
Indian assets in Ceylon and Malaya. _ 446-47,
Sterling Balances. 276.

Question (Supplementary) by—
Applications to Rehabilitation Finance Administration. 367,
Cottage industry. 539.

Groundnut-cake-flour. 191.
Imports from Pakistan. 360.
Tmport of potatoes. 318.

. Import permits against dollar allotment. 225.
Industrial concerns (Closure). 425, 427.
Industrial production. 340.

Nangal and Bhakra projects. 610. El
Night air mail service. 374.

ime and ¥ al
i Power alcohol. 109, 111.
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JHUNJHUNWALA, SHRI B.P.—conid.

Q S 1 b 14,
L4 .

Pusa Dair;‘Fnrm. lgé‘
Sindri fertilizer factory. 14.
Tractors for Rajasthan. 624.
‘War reparations. 229, i
JINNAH FUND— 3
Question re—
Appropriation of money towards —. 22.
JINNAH, MISS—
Question re—
——’s properties in India. 26.
JOINT STOCK COMPANIES—
Question re—
Joint Stock Companies. 128.

JOURNALIST(S)—
Question re—
Accreditation of Hindi ——. 493,
JUBBULPORE—
Question re—
Fires in Ammunition Factory, ——. 348.
JULLUNDUR CAMP(S)—
Question re—
Muslim refugees in ——. 558-59.
JUDGE(S)—
Question re—§
Federal Court. 64.
Resignation by a Calcutta High Court ——. 583.

Stoppage of payment of salaries to —— and in Ck

JUDICIAL COMMISSIONER(S)—

Question re—
Status of

JUDICIARY—

Question re—
Separation of

JUTE—
Question re—
Devaluatiop. 242-43.
Hold-up of raw bound for India by Pakistan Government. 699-702.
Jute. 202-03, 214, 309, 648-49. :
— Mills. 245.
—_ (New sources of supply). 246.
Smuggling of Cotton and —— into Pakistan 678-79.

KAMATH, SHRI H. V.— K2
Question by— Y
Ambassador in Turkey. 434-35.
Ceremony to mark the t of new C S 562-63.
Claims for Manipur’s losses in last War. 657. %
Classification of railway compartments.  89.
Coins and paper currency. 680-82.
Commonwealth Foreign Ministers’ Conference. 652
Currency reforms. 682.
Damodar Valley Corporation. 313.
Devaluation. 678-80.
Economy measures. 432-34.
Tlectoral rolls. 333—35.
Export of onions and chillies.  331—33.
Export to Dollar areas. 142,
Filming of “Kim” by M. G. M.  688-89.
Filming of *“The River”. 688.

*s Court (Ajmer). 683-84.

from Executive. 587-88.

563-64.



53

KAMATH, SHRI H. V.—contd.
Question by —contd.

Hindustan Aircraft Limited. 231—33.
Hold up of raw jute bound for India by Pakistan Government. 699—702.
Industries (Development and Control) Bill, 1949. 653-54.
International Covenant on human rights. 553-54.
Manufacture of prefabricated houses (school for training ). 677-78.
Mir Laik Ali. 163-64. 3
Misuse of Health Centre premises. 485-86.
National Cadet Corps. 51-53.
Permit for Mr. Habibur Rahman to enter Germany. 657.
Persons detailed without trial. 163.
Portrait of Subhas Bose. 272.
Pre-fabricated hospitals. 364-65.
Pre-fabricated houses. 272—75.
Pre-fabricated housing experts. 362—64.
Pre-fabricated housing firm. 361-62.
Proj; for visual ed ion society, Bombay. 587.
Railway refugee contragtors (claims). 307.
Rare manuseripts in Bikaner.
Recognition of Communist China. 20-21.
Recognition of Israel. 233-34. <
Reference to Gita. 19. .
R.I.A.F. Technical Training College. 372.
Royalty to pre-fabricated housing concern. 485.
Saving Scheme for non-Government employees. 587.
South East Asian Union. 248. >

it Ry

Stoppage of payment of salaries to judges and in C

World Bank loan.
Question (Supplementary) by—

Adulteratidn of medicines. 585.

Advisory Committees at Headquarters of Postmaster General. 286.

Air crash in Calcutta. 181.

Air Survey Team. 390.

Anti-Indian broadcast by Pieping Radio. 220.

Artificial rains. 294.

Assets of foreigners. 567.

Ayurvedic system. 59.

Banned newspapers.  580.

Boundaries between India and Pakistan. 440.

Cancer. 569.

Cars for External Affairs Ministry. 551.

Collapse of hutments. 85.

Closure of Indian Embassies. -124.

Colouring of vegetable ghee. 284, 285.

Cottage Industry. 538.

Damodar Valley Corporation. 293.

Delegations. 166.

Delegation to second World Health Assembly. 45, 46.

Delhi Transport Service. 197, 619. =

D.T.S. strike. 83. .

Demonstration Malaria Team. 157.

Detentions under regulation IIT of 1818. 584.

Devotional songs by A.L.R. 574.

Displaced Government Servants. 586.

Displaced Muslims. 643.

Displaced p from B Pakistan. 15.

Dutch Plane Crash in Bombay. 78.

Economy in Ministry of Defence. 55. 3

Envelopes and postcards (New Designs). 186.

Exchange Bank of India and Africa. 146.

Famine conditions in Rajasthan. 687.

Female bus conductors. 385, 386.

Flying clubs. 617.

Food delegations.  70.

Forced labour. 122,

French possessions in India. 114.

Geological survey of India. _289.

Groundnut cake flour. 191.

Himalayan expeditions. 192.

H pathic Enquiry C i 5l.

Hydro-Electric Power. 513.

Tllegal distillation of liquor. 673.

563-64.
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KAMATH, SHRI H. V.—concld.

3 ( .”P{ 1 J) ky id.
Imoort.of wheat. 379.
Indian Consulate in Spain. 431.
Indian delegation to auxiliary bodies of U.N.O. 12.
Indian prisoners in Pakistan. 129.
Indus rial progrese (Repm‘t) 535- 536.

Interviews by U.P. G172,
Iron lungs. 149.
Jute. 203.

Lands for ex-military men. 693.

Loan to Madras Government. 60.

Locomotive engines. 384.

Major General El Edroos. 50.

Marshall Plan for Far East. 636-37.

Mineral springs (spas) in India. 675.

New coinage designs. 349.

New Post offices. 194.

Night Air Mail Service. 200, 396-97.

Penicillin Factory. 420. i

Plant pests and plant diseases. 386.

Pre-fabricated houses. 47, 48.

Property of Mr. Liaquat Ali Khan. 227.

Quality of food-grains. 503.

R.S.8. convicts. 571,

Railway Board. S8I1.

Railway or road links of Kutch ports. 591.

Rehabilitation in the Andamans. 168.

Removal of jewellery by General Delvoie. 2. !

Resignation by a Calcutta High Court Judge. 583.

Restored Muslim property. 644.

Retrenchment. 44.

Scholarships for backward classes and scheduled castes.
ific device for pr of d 505.

Shooting of Indians in Sumatra. 421.

Skardu garrison. 118.

South African Indians. 121.

Steel factories. 320.

Stone and jewels. 640.

Students to U.S.A. 576.
idiary Food Prod Ci i 87.

Sugar. 205, 206.

Sugar and sugar-cane. 204,

Tourists traffic. 600.

Trade with Russia. 641.

Training for technicians. 672.

Trevellers-for fishing in deep sea waters. 597.

Tuberculosis Hospitals. 160.

Tuberculosis Sanatoria. 673, 674.

Tyre manufacture. 430.

Underground Railway. 507.

‘War reparations. 228. v/

Wardha Scheme. 2
Women police. 350.
% Woolner oullw‘tmns of m.muscnpts at Lahore. 592.
KANDAHAR—
' Question re—
% Vice-consulates at Jalalabad and ——. 662.
KANDLA—

Question re— X
Development of as a major port. 185.
Development of port. 194-95.

Port. 313, 417.

e KAPOOR, SHRI JASPAT ROY—

3 Question (Supplement&ry) by—

3 Cement.

Collapse of rafugee quarters. 301.

Colouring of vegetable ghee. 284.

Copra and coconut oil.  125.

Displaced persons from Eastern Pakistan. 15.
National Anthem. 697.

Portrait of Subhas Bose. 272.




Pusa Road Displaced Persons’ Colony. 123,
Salt production. 17-18.

| KARACHI—
\ Question re—

Evacuation of non-Muslims from ——. 542,
K.AR\OL BAGH—

Question re—
Collapse of refugee quarters. 300—03.
Acquisition of land in L 372,

KASHMIR—

Question re—
Cease fire violations. 126.
Displaced persons from . 342,
Indian prisoners in Pakistan. 128-29.
plebiseite.  219-20.
Loan to State.~ 679. -
Misuse of U. N. Aeroplanes. 442.
Removal of jewellery by General Delvoie. 1-2.
Skardu garrison. 118-19.
‘W/Comdr. Smith’s Srinagar visit. 25-26,

KASHMIRI(S)—

Question re—
Abducted women (recovery). 247-48.
Kashmir refugees in Lahore. 644-45.

KAZMI, MR. MOHD. AHMAD—
Declaration by ——. 183.

KEROSENE OIL—
Question re—
Kerosene oil.  609.
Petrol and 201-92.
Source of kerosene and petrol. "621.
See also ‘‘Petroloum™.

KHADAKVASLA—

Question re—
National Defence Academy. 170.

KHAN BROTHERS—

Question re—
Treatment meted out to

('  KHANDEKAR, SHRIH. J.—

Question (Supplementary) by— *
A railway between Santa Cruz Air Port and Bombay City. 3595-96.
Broadeasting stations. 476.
Collapse of refuges quarters. 303.
Colouring of vegetable ghee. 285.
Deck officers training. 423.
East Bengal refugees. 235.
Economy Committee. 461.
Electoral rolls. 334, 335.
F.P.S.C. examination for assistants. 686.
TImport of potatoes. 318.
Tadnstinl 1

453.

). 427,

Interviews by F.P.S.C. 172.

Mir Laik Ali.  164.

Pre-fabricated housing experts. 364.

Quality of foodgrains. 504.

Refugee Colony at Rajghat. 377.

Scholarships for backward classes and scheduled castes. 692,
Scholarship for tramning abroad. 161, 162. Z

"KHANDWA—
Question re—

~ Mail train service between Ajmer and ——. 613,
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KHASI STATES—
Question re—
Merger of ——. 590-91.
Pakistan rice in Khasi and Jaintia. 102.
KHIMJT, SHRI B.A.—
Questlon (Supplementary) by—
Salt production. 16, 18.
“EIM”
Question re—
Filming of —— by M.G.M. 688-80.

EKONKAN—
Question re—
Fares on ships on Konkan Coast. 220-21.

KOREA STATE—
Question re—
Coal raising contract. 343.
Labour Welfare Fund of in CP. 552.
Synthetic oil plant in Korea. 127.

KRISHNA SINGH THAKUR—
Question by«
F.

P. 8. C. examination for Assistants. 685-86.
Question ( Supplementary) by—

Advisory C juarters of P General.

ERISHNAMACHARI, SHRI T. T.—
Question (bupplementarv) by—
Jinema films. 353, 354.

Copra and coconut oil. 125,
Currency notes. 164.
Hyderabad gold. 568.
Power alcohol. 110.
Prices of sugar. 72.
Quinine. 459.
Railway Board.  80.
The Air India International. 75.

KUNHIRAMAN, SHRI P.— 2

Question by—

‘Basic plan’ and Economy Committee. 694-95.
Flying clubs. 629-30.
Trench Mahe administration. 29-30.
French possessions in India. 30.
Income from Message Rate System of Telephones. 629.
Pepper Research Station. 630.
Radio Station for Calicut. 694.

KUNZRU, PANDIT HIRDAY NATH—
Question (Supplementary ) by—

Arrears of rent.  290.
Collapse of hutments. 85.
Dutch plane crash in Bombay. 78.
East Bengal refugees. 235.
Hindustan Aircraft Limited. 232, 233.
Prices of sugar. 72, 73.
Railway Board. SI1.
Sindri Fertiliser Factory. 14. 3
Sugar. 205. 3

EKUTCH—

Question re—
Cultivated land in 5
Currency in .. 282,
Customs irregularity. 462.
Kandla Port. 417.
Railways in 407.
Railway or road Tinks of ports. 313-14, 591.
Taxation in 28

-82.
The Kutch State Railway. 416-17.

282.

o

et
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ey,
LABOUR—
Question re—

Agricultural
Child
Conciliation Board’s award. 330.
Forced 121-22.

conditions i in Andamans. 261.
Skilled ——-. 8.

. 436-39.
127.

LABOURER(S)—
Question re—
Industrial housing. 646.
Minimum wages. 141-42.
National Savings Certificates for workers. 667-68.
Social insurance for 128.

LABOUR WELFARE'FUND—
Question re—
Cess towards from C. P. and Berar. 552-53.
Labour Welfare Fund. —551.
of Korea State in C. P. 552.

LADY HARDINGE COLLEGE—

Question re—
Misuse of Health Centre premises. 485-86.

LAHORE—

Question re—
Co-operative Credit Society, ——. 216.
Kashmir refugees in 644-45.
—— refugee camps. 644,
Non-muslim patients in Mental Hospital. ~ 554.
‘Woolner collections of manuscripts at . 4564, 591-92,

LATK ALI MIR—

Question re—
Mir Laik All.  163-64.

LAND(S)—
Question re—
Acquisition of
Allotment of
Allotment of
Compensation for
Cultivated in Kutch., 282.
Evacuee in Bikaner. 247.
Grow More Food. 196.
Grow more food schemes. 404-05.
allotment to refugees. 246.
for ex-military men. 692-93.
for food or fodder crops. 90.
for Sindhi refugees. 116.
reclamation. 395.
Plots for displaced persons. 561.
iyati in Orissa, (Hirakud Dam Project). 529.
Rehabilitation in the Andamans. 167-69.
Restored Muslim property. 643-44.

in Karolbagh. 372.

to Housing Society. 257.58.

to refugees in provinces. 658-60.
(Hirakud Dam Pro)ect) 530.

LANGUAGE(S)—
Question re—
Hindi Academy. 471-74.
Propagation of Hindi. 572-73.
LAUBACH, DR. FRANK. C.—

Question re—
Dr. Laubach,. 352-53.
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LAWYER(S)—
Question r¢— -
Enrolment of advocates of High Courts in States in Federal Court. 343-41.
LEGISLATION—

Question re— s
—for effecting ck in the admini ive set up of Delhi Province.  664—66.
LEPROSY—
" Question re—
Drug for 668-69.

LIAQUAT ALI KHAN, MR.—

Questior re—

Property of 226-28.
 LIBRARY(IES)—
Question re— 5
Books to 593.
India office . 575,

LICENCE(S)—
Question re—

Import for newsprint. 555-57.
Production of drugs. 66.

LINO-TYPIST(S)—
Question re—
Wages of
LIQUIDATION—
Question re—
Bank failures. 56-58.
Failure of insurance companies. 119-20. S
LIQUOR—
Question re—
Illegal distillation of
LITERATURE—
Question re—
and npwspapers for the army. 682-83.
Proscribed 368.

LITIGATION—

325.

672-73 2

Question re—
Federal Court cases. 175.

LOAN(S)—

Question re—
Credit to Burma Government. 567.
Damodar Valley Corporation. 313.
Economy in Rehnbxh\‘;atx?n schemes 236;%7‘.)7
1 == .

Equipment for rmlwavs 524.
Government 88-89.
International Monemry Fund: 156.
for food production . 408.

to East Punjab. 493,

—— to Kashmir State. 879.

—— to Madras Government. 60.
Provincial Fund. 177.
Rehabilitation. 335-37.
Retrenchment. 42—44.

Tractors (Purchase and manufacture). 305-06.
‘World Bank ——. 53.

LOCOMOTIVE(S)—
Sez “Railway Engine(s)”.
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LODI COLONY—

Question re—
New houses. 314.

LONDON—
Question re— "
Building for Indian Embassey in ——.  3-4
India House. 133.
India Office library. 575.
Sterling Balances. 370.

LOOM(S)—

Question re—
Spindles and 546-47.
See also “*‘Handloom(s)”.

LOSS(ES)—
Question re—

Claims for Manipur’s in last war. @ 657.
—___ in income due to change in exchange rate of Pakistan currency. 658,

LUNG(S)— ) -
Question re— ; %
Iron . 148-49.
care
MACHINERY(IES)—
Question re—
Film Industry ——. 10—I12.
Hydro-Electric HTTE8
Imported —— lying in the Indian National Archives Building. 345-—47.

for cottage industries. 534.
Manufacturing of locomotives. 81-82.
Tractors and agricultural ——. 388.

MACHINE TOOL FACTORY—
See “Factory (ies)”.
MADAGASCAR—
Question re—
Tndians in ——. 114-15, 451.
MADHYA BHARAT—

’ Question re—

Mhow Road (in Rajasthan and ——) . 625.

Night Air Mail Service for and Rajasthan. . 613.
Peasantry in States Unions. 369,

MADRAS—

Question re—
Loan to Government. 60.
Delhi Mail Train. 106.

. MAGISTRATE(S)—

Question re—
Honorary SrllT3: .
Stoppage of payment of salaries to judges and —— in Chandernagore. 563-64.

MAHE—

Question re—

French administration. 28-30.

MAHTHA, SHRI SRI NARAYAN—

Question (Supplementary) by—
Import:of potatoes. 319.
Sugar and sugar-cane. 204.
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MAIL—

Question re—
Carrying of by different means of transport. 497-98.
Delay in delivery of 601

See also “Air Mail”.

MAIL TRAIN(S)—
See “Railway Train(s)”.

MAITRA, PANDIT LAKSHMI KANTA—
Question (Supplement.ary) by—
Locomotive engines. 384,
National Anthem. 696-07.
Pre-fabricated one-room tents. 634.
Refugee Colony at; Rajghat. 377.
Requisitioning of Hindu houses by East Bengal Government. 656.
MAIZE—
Question re—
. Food grain imports. 215.16.

MAJUMDAR, SHRI SURESH CHAN. DRA—
Question by— i
Whereabouts of Netaji Subhas Chandra Bose. 695-96,
Question (Supplementary) by—
Boundaries between India and Pakistan. 441.
Demonstration Malaria Team. 157.
Displaced persons from Eastern Pakistan. 16.
Blectric Railways. 400
Import licences for newsprint. 556.
Indian prisoners in Pakistan. 129.
Locometive engines. 384.
Message rate system. 376.
National Cadet Corps. 484,
Property of Mr. Liaquat Ali Khan. 227.
Publication Division. 480,
Rehabilitation. 337. 3
Requisitioning of Hindu houses by BEast Bengal Government. 65
River projects and schemes, 297, 298. ~
Steel factories. 320,

MALARTA—
Question re—
Demonstration Team. 156-57.
5 Institute of India. 465-66.
Number of deaths due to , T.B. and Small Pox. 571-72.
Quinine.  457-60-
MALAYA—
Question re—
Indian assets in Ceylon and ——, 446-47,
Indians detained in 454,
Indians in 435-36.
Return of Indians from

=

436.
i MALVIYA, SHRI R. L.—

Question by—
Agricultural labour. 436-39. :
Appropriation of money towards Jinnah fund. 22,
i Cease fire violations. 126.
It Cess towards Labour Welfare Fund from C.P. and Berar, 552-53.
v Coal raising contract. 343.
Ci Co: 1th C cial Policy. 53.
Conciliation Board’s Award. 330, >
C. P. and Berar States. 678.
Cotton import. 21.
Displaced persons in relief camps. 236.
Drinking water. * 355-57.
Economy in rehabilitation schemes. 236-37.
Fuel Research Institutes. 126-27.
Grant to' University of Saugor. 371.
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MALVIYA, SHRI R. L.—contd.

Question by—contd.
Grow More Food. 196,
Hyderabad administration. 268.
Imports. 329.
Labour Welfare Fund. 551,
Labour Welfare Fund of Korea State in C.P. 552.
Low grade coal. 649-50.
Manendragarh and Chirimiri Railway Stations, 526.
Military stores. 169,
Non-security items. 172,
Portuguese possessions in India. 22.
Posts and Telegraphs Department in States. 296.
Privilege Ticket Order. 269,
Railway Colliery Contractors’ Bills, 37, &~
Railway freight (B.N. Railway). 627-28.
Railway locomotives . 608.
Railway sidings for collieries. 608-09.
Rashtriya Swayam Sewak Sangh. 268.
Sale of gold. 53.
Special allocation of wagons to collieries. 650-52.
Stores for Ministries. 144."
Sugar shortage. 89.
Synthetic Oil Plant in Korea. 127,
Synthetic oils. 127, —
Target date of food imports. 89.
Vital Statistics Committee. 355.
Wagon allocation for ‘B.R.K.” coal. 650.
Question (Supplementary) by—
Industrial concerns (closure). 426.
Salt. 550.

MAN, SARDAR BHOPINDER SINGH_
Question by —
Adulteration of milk and food-stuffs, 64,
Aid to Trusts from Pakistan. 31.
Border raids.  280.
Cholera and dysentery in Delhi. 63.
Corruption (CIP:WiD3), S 3o =
Displaced persons from Kaghmir. 342,
Evacuee land in Bikaner. 247.
Evacuee property. 31.
Evacuee property (Exchange). 30-31.
Gram and gram dal. 406-07.
Land allotment to refugees. 246.
Permits to India. 135.
Permits to Pakistan. 135,
Resettloment of Meos. 246.
Sikh Gurdwaras in Pakistan. 135.
Stadiums and cinema houses. 312-13.
Tractor cultivation. 524.
Tube-wells. 405-06.
. Water shortage in Delhi. 63.
eat. 524.
Wheat and other cereals. 523-24.

Question (Supplementary) by—
Abducted women’s recovery. 555.
Agricultural labour. 437.
Air Survey Team. 390.
Allotment of land to Housing Society. 257, 258.
Artificial rains.  294.
Bank failures. 57-58.
Boundaries between India and Pakistan. 440.
Qars for External Affairs Ministry. 551,
Zhildren’s park. 479.
#ollapse of hutments. 85.
Collapse of refugee quarters. 301, 302.
Compensation to victims of raids from Pakistan. 451.
D dar Valley Corp i 293.
D-legations. 165.
Delhi Transport Service. 198.
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MAN SARDAR BHOPINDER SINGH—contd.

Q (Suppl y) by td.
D.T.S. strike. 82.
Deposits of non-Muslims in Co-operative Credit Societies in West Punjab. 663-64.
Displaced persons in And and Nicobar Islands. 159.
Dnspomls 323.
Disturbances in Sukkur. 635.
Drinking water at Railway Stations. 184, 15
THast Bengal refugees. 235, 236.
Economy Committee. 269.
Electoral rolls. 334.
BEvacuee properties. 218, 219,339.
Female bus conductors.  386.
Forced labour. 122.
Higher Secondary Schools.  469.
Hindi Academy. 474,
Tmport of gram. 188.
Import of potatoes. 318.
Import of sports goods for C.0. D. Delhi. 136.
Kashmir plabx-,ute 220.
Labour conditions in Andamans. 261. i
Local advisers for Indian students in U.K. and U.S.A.  256.
Machine Tool Factory. 112.
Maternity and Child Welfare Homes. 266.
Message rate system. 376.
Mineral wealth and new m.ulaa 516.
National Cadet Corps. 52.483.
Nautieal training and Engina»ring‘ 544,
New post offices. 193, 104
Overseas scholars| 151
Proparty of Mr. Liaquat Ali Khan.
Publication Division. 430, 481
Pusa Road Displaced Persor
Refugee Colony at Rap’hat.
Rehabilitation. 336,
Rehabilitation in the \n
Removal of jewellery by
Salt. 530.
Sindhri Fertiliser Factory. 14. s
Skardu garrison. 118, =
State owned factories. 452. S
Subsidiary Food Production Committee. 86.
Wool (Import). 647.

MANDAPAN—

Question re—
—__ Quarantine Camp. 637—33.

MAN DI STATE—

Question re—
Mandi Salt Mines. 244.

MANENDRAGARH—
Question re—
—— and CI

Colony. 123

. l(\.‘ 16S.

i Railway Statil 526.

. MANIPUR—

Question re—
Claims for Manipur’s losses in last war. 657.

MANPOWER—
Question re—
¥ s hasac

59-60.

C
i Technical 569-70.
MANUSCRI_PTS RARE
See ““Antiquities’’.
MAP (S)—

Question re—
The Survey of India. 622-23.

MARINE ENGINEER(Q)—
See “Engineer(s)”.
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. MARSHALL PLAN— ‘ %
Question re— 5

for Far East. 636-37.
MASANT, SHRI M. R—

Question (Supplementary) by—

International Covenant on human rights. 553,

MATCH (ES)— l

Question re—

Andaman’s wood for —— manufacture. 427-28.
—— factories in India. 428,

MATCH FACTORY (IES)—
See “Pactory (ies)™. 3
MATCH INDUSTRY— 2
See “Industry (ies)”.
MATERNITY CENTRE (8)— 5

Question re—
Maternity and Child Welfare Homes. ~ 265-66.
Maternity Centres. 478.
See also “Health Centre(s)™.

MEDICAL INSTITUTE(S)—
Question re—

Malaria Institute of India. 465-66.
Medical Institutes.—464-65.

MEDICAL OFFICER (S)—

A

in Britain. 489.
Representation of ex-medical officers. 439.
MEDICAL SERVICE—

Question re— =
Medical appointiments. 279.

MEDICINE (S)— -
\ Question re— X
: Adulteration of ——. 171, 585-86. :
Drug for loprosy.  668-f 69 =
B Higher Techni; ituti 171.

Madical Institutions. 464-65.
Medicinal herbs import.
s Osmania Medical Dagrop.
; Penicillin Factory. 419-21.
Production of drugs. 66.

- MEHTA, SHRI BALWANT SINHA—*
Question by—
A R

of Hindi j lists. 493.
Allotment, of money from Central Road Fund to Rajasthan. 624-25.
Central Press Advisory Committes. 494.
Chambal Hydro-Electric Project in Rajasthan. 625-26.
Cloth imported from Japan. 558.
Copyright oomnuttae 684. %
Damage to crops in Rajasthan by Phadkas. 527-28.
Historical monuments in States. 5.
Mail train service between Ajmer and Khandva. 613.
Mhow Road (in Rajasthan and Madhya Bharat). 625.
Night Air Mail Service for Madhya Bharat and Rajasthan. 613.
Telegraph offices in Gwalior. 613.
Temples and Gurdwaras in Pakistan. 558.
The Survey of India. 622-23.

e Tractors for Rajasthan.
l Question (Supplementary) by—

o

Cattle utilisation. - 510.
Mineral wealth and new mines. 515-16.




MEHTA, SHRIMATI HANSA—
Question (Supplementary) by —
Cancer. 569.
MEMBER LEGISLATIV E ASSEMBLY—
Question re—

Growing of food in the compounds of M.L.A. quarters.
M.L.A. quarters. 303.

MENON, SHRI A. KARUNAKARA—

Question (Supplementary) by—
Agricul Training Instituti 603.
Broadcasting stations. 476.
Cocoanut Oil Stabilisation Fund. 654,
Copra and cocoanut oil. 126.
Flying clubs. 616.
Iron lungs. 149.
Machine Tool Factory. 112.
Scholarships for backward classas and scheduled castes.

MENTAL DISEASE(S)—

Question re—
Mental Diseases. 463-64, 3

MENTAL HOSPITAL(S) ..—
See “Hospital(s)”.
MEO (8)—
Question re—
Resettlement of . 246.
MERCANTILE MARINE—
Question re—
Dock Officers Training. 422-24.
Merchant Navy Officers, Training. 25.

MERGER—
Question re—
of Khasi States. 590-91.
of Saurashtra TUnion. 488,
Merging of enclaves of state territories. 492.
Saraikella and Kharswan States. 177.
Sikkim and Bhutan (Integration). ?
MESSAGE RATE SYSTEM—
Question re—
Income from of Telephones. 629.
(Telephones). 200-02.
METAL (S)—
Question re—
New mines. 527.
METRO-GOLDWYN MAYER—
Question re—
Filming of “Kim" by
MHOW ROAD—
See “*Road(s)”.
MICA—
Question re—
—— mining and —— market. 104.
—— production and —— goods. 408-09.
g —— Welfare Fund  35-36.
. MIGRATION—
Question re—
Permits for —— from Pakistan to Indis. 856,
South African Indians. 120-21.
MILITARY ACADEMY—

Question re—
‘National Defence Academy. 170.

688-89.
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MILITARY PERSONNEL—

Question re—
Accommodation for 490.
Land for ex-military men. 692-93.

MILITARY STORE (S)—
Question re —
Military Stores. 169.

MILITARY TRAINING—
Question re—
Rashtriya Swayam Sewak Sangh. 268.

MILK—
Question re—
Adulteration of

MILK PRODUCT(S)—
Question re—
Milk Products. 230.
MILL(S)—
Question re— 2
Accidents in —— and factories. 22.
Childi apour. 127.
Indigenous cotton. 544.45.
Industrial concerns (closure). 424-27.
Jute. 648-49.
Jute mills. 245. %
Jute (New sources of supply). 246.
National Savings Certificates for Workers. 667-68.
Qutput of woollen: 557,
Supply of cotton. 243-44.
Wind ——. 83-84.
MINE(S)—
Question re—
Mandi Salt 244,
Mineral wealth and new——. 515-16.
ew . 627,
See also “Collieries'.
MINERAL(S)—
Question re—
Geological Survey of India. 287-89.
wealth and new mines. 515-16.
New mines.  527.
MINIMUM WAGE(S)—
See “Wage(s)".
MINISTER(S)—
Question re—
Ceylon: ’s views on India. 453.
Entertainments at Government House. 570.

MINISTRY(IES)—
Question re—
Attached offices under the
‘Expenditure on newspapers in s
Overtime and Conveyance Allowances. 155.
Retirement, of Government servants. 260-61.
Staff cars. 371,
Stores for 144,
See also “Secretariat, Central’,
MISHRA, SHRI YUDHISTHIR—
Question by—
Central Kxcise Department of Orissa States. 577-78.
National Cadet Corps. .
New telograph offices (Orissa Postal Circle). 521,
Orissa postal circle. 521,
Orissa States (Income-tax Department). 578-79,
Post; Offices (Integre ted Orissa States).

and food-stuff. 64.

689-90.
5

Redistribution of Postal Divisions (Orissa Postal Circles). 398,

Salt manufacture. 36.
Saraikella and Kharswan States. 487.
Telephonic link of Ba .gi. Orissa). 602,




MISSION(S)—
Question re—
Standing Finance Committes. 277.
Tibetan Trades——.546.
See also “Dolegatioas (3).””
MOIN NAWAZ JUNG, NAWAB—
Question re—
Nawab Moin Nawab Jung.—60-61.
MOLASSES—
Question re—
Power alcohol. 109-11.
MONAZITE FACTORY-—
See “Factory (ies)”.
MONAZITE SAND—
Question re—
Monazite Sand. 533.
MONSOONS— .
Question re—
Night Air Mail Service. 199-200.
MONUMENT(S)—
Question re—
Historical —in States. 685.
MORADABAD—

Question re—
Railway gate on —— and Nainital Kachcha Road near Bagpur Station,
MOTOR CAR(S)— £
Question re—
for External Affairs Ministry. 550-51.
Import of cars. 130.
MOTOR VEHICLE(S)—
Question re—
Motor Vehicles. 107.
Tyre manufacture. 430-31.
MUNAVALLI, SHRI B, N.—
Question by—

Armed Foroes uniforms. 61.

Displaced Government servants. 586.

Educational loan to displaced students. 26-27.

Import licences for newsprint. 555-57.

Miss Jinnah’s properties in India. 26.

Nawab Moin Nawaz Jung. 60-61.

Nizam’s gold. 61.

Use of word ‘Royal’. 61.

W/Comdr, Smith’s Srinagar visit. 25-26.

Question (Supplementary) by—

A modern hotel in New Delhi. 499, 501.

MUNICIPALITY (IES)—

3 Question re—
Nomination of members to Ajmer Municipality. 686,
MUSAFIR, GIANI GURMUKH SINGH—
Question by—
Agricultural education. 622,
Allotment of land to refugees in Provinces. 658-60.
Bhakra and Nangal Projects. 525,
Conference on Evacuee Property. 251-562.
Coatroller of Printing (E. P. Railway). 620.
Co-operative Credit Society, Lahore. 216.
Demolition of Gurdwaras in Pakistan. 33-34.
Displaced persons i 1 at E Exch 252-53.
Bducation through Radio. 590.
Grants to Railway employees for building houses. 215.

Indian Railway Enquiry C 1047. 216, 314-15.
Linking of Railways on E.P.R. 315.

1
12k

Loss in income due to change in exchange rate of Pakistan Currency. 653.
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| MUSAFIR, GIANL GURMUKH SINGH—contd.
Question by—contd.
Muslim refugees in Jullundur Camp. 558-59.
Post Office Cash Cortificates purchased from Post Ofices in Pakisban. 628-20.
Printing of Railway ticket. 214-15.
Prosecutions by Spacial Police. 179.
Railway Advisory Committee. 315.
Salaries of Governmont officials. 679.
Tuition fees.

MUSEUM(S)—
{ Question re—

| National—. 357.
| See also “Emporium”.

-

4! SUSLIM(8)—
" Question re—
. Abducted women. 243. .
. Displaced ——. 642.43.
| Entry of from Western Pakistan without permits. 443.

Evacuee land in Bikaner. 3, -
~—— refugees in Jullundur Camp. 558-59.
Restored property. 643-44,

Temporary permits. 442-43,

Two-Nation Theory. 561. =

i LAGAPPA, SHRI S.—

Question (Supplementary) by —

A modern hotel in New Delhi. 499.

Agricultural labour. 487, 438, 439.

Broadcasting stations. 476.

Ceremony to mark the of new C ituti 563.
Disposals, 324.

Disturbances in Sukkur. 635.
Dock officers training. 423, 424,
Dr. Laubach. 352, 353.

Drinking water. 356, 357.
Economy measures. 433.
Electric railways. 399.
Engineers sent to U.S.A. for training. 508, 509.
Export of onions and chillies. 332-33.
Famine conditions in Rajasthan. 687.
Handloom industry. 645.

Hyderabad currency. 366.

< Hydro-electric power. 514.
? Imports from Pakistan. 359, 360,

Import of potatoes. 318.
Industrial concerns (closure). 427.

Land for ex-military men. 693.
Night air mail service. 397. *
.1 Non-Muslim prisoners in Pakistan. 642,
Power Engineers Conference. 387.
Pre-fabricated housing experts. 363.
Pro-fabricated housing firm. 362.
Pre-fabricated one room tents. 634.
Rehabilitation. 337.
Repatriation of Indians from Burma. 429,
Scholarships for backward classes and scheduled castes. 6Y%.
Steel factories. 320, 321.
Student to U.S.A. 576.
Trade with Russia. 641.
‘ Praining for technicians. 672.
‘*Tu'berouloais, sanatoria. 674,

Unlawful conversions Bill. 482.
Wages of lino-typists. 325.

TAL—

3 ion re—
Railway gate on Moradabad and —— Kachcha road near Bagpur Station. 620,



NANGAL—
Question re—
Bhakra and —— projects. 525, 609-10.
NATIONAL ANTHEM—

Question re—
National Anthem. 696-98.

NATIONAL CADET CORPS—
Question re— -
National Cadet Corps. 51-53, 66, 483-84.

NATIONAL DEFENCE ACADEMY—
See “Military Academy(ies)”.

NATIONAL FESTIVALS—
See “Festivals'.

NATIONAL SAVINGS CERTIFICATE—
See “Saving Cortificate(s), National™.

NAVAL BASE(S)—
Question re—
Development of Indian Navy. 347-48.

NAVAL ENGINEER(S)—
See “Engineer(s)”.
NAVAL OFFICER(S)—
Question re—
Dock Officers training. 422—24.
NAVY—
Question re—
Merchant —— Officers training. 25.
Naval ships. 48.
Nautical training and engineering. 542-44.
NAVY, ROYAL INDIAN—
Question re—
Development of Indian Navy. 347-48.

Fire in R.I.N. Dockyard, Bombay. 146 47
Use of word ‘Royal’. 61.

NAZIRUDDIN AHMED, MR.—
Question (Supplementary) by—
Cultured pearls import. 328.
Female bus conductors. 386.
NEEMUCH—
Question re—
TLanding ground for Air Craft at ——. 2
NEPAL—
Question re—
Political pensions. 136.
Salt to e
Treaty with 450.
U. N. Membership (Nepal). 9-10.
NEPOTISM—
Question re—
— in States. 54.

NEW DELHI— '
See “Delhi’”.
NEW YORK.—
Question re-—
International Institute of Edueaticn, Scholarships. 588-8 .
WS—
Question re—
Broadeasts re cyclone. 371.
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NEWSPAPERS—
r Question re—
Bann 579—81.
Expenditure on in Ministries. 495.
TImport licences for newsprint. 555-57.
¥  Literature and for the army, 682-83.
Wages of lino typists. 325.

INEWSPRINT(S)—
Question re—

Import licences for . bb5-517.
NIGHT AIR MAIL—
\ Question re—
| service. 94, 199-200, 373-74, 396-97.
}_‘5 18ee also ““Air Mail”’.
JALINGAPPA SHRI, 8.—
" Question (Supplementary) by —
Diesel engines. 10.
SIZAN—
Question re—

——’s gold. 61.
NOMINATION(S)—

Question re—
Nominati

of bers to Ajmer Municipality. 686.
NON-MUSLIM(S)—

Question re—

| Abducted women. 243.

- Deposits of —— in Co-operative credit societies in West Punjab. 662-61.
1 Displaced persons from Kashmir. 342.

j Evacuation of from Karachi. 542,

| Exodus of Hindus from Pakistan. 540.

{ Hindus in West Punjab. 541-42.

Hindu owned business concerns in Pakistan, 340-41.
Lahore refugee camp. 644.

Land allotment to refugees. 246. =

—— displaced persons in Pakistan. 449.

—— patients in Lahore Mental Hospital. 554. ’
prisoners exchanged with Pakistan. - 484.

prisoners in Pakistan. 642.

Properties of Hindus in Pakistan. 341,

Recoveries from Pakistan. 442.

Sikh Gurdwaras in Pakistan. 135.

A NURSE(S)—

Question re—
Trained e D7Ls
0’
" | OBSERVATORY (IES)—

Question re—
Himalayan expeditions. 191-92.
— on the Himalayas. 192.

OFFICE WORKE—

Question re—
Disposal of Government work. 173.

OFFICER(S)—
Question re—

British officials. 261—63.
- Police officers. 281.

Pool and non-pool

Retirement of . 173,

See also “*Government Employea(s)'’.

. 174,
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OIL(S)—
Question re—
Cocoanut —— stabilization fund. 654-55.
Copra and cocoanut ——. 125-26, 447,
Kerosene ——. 609,
—— and —-
Synthetic ——.

seeds 741, 614-16.

ONIONS—

Question re—

Export of and chillies. 331-33.

OUDH AND TERHUT RAILWAY—
See “Oudh and Terhut—"" under “Railway(s)”.

«OPTUM—

Question re—
Opium. 67.
—— manufacture. 178.

OPTION—
Question re—
for dominions by Government servants. 444,

ORDNANCE DEPOT, CENTRAL—

Question re—
TImport of sports goods for

, Delbi. 15556,
ORDNANCE FACTORY(IES)—

See “Factory(ies)”.

ORISSA—
Question re—

Cloth supply. 342.

Failure of paddy crops. 207-08.

Grow more food. 208. ~

Jute. 202-03.

National Cadet Corps. 66.

Now railway stations. 208.

New telegraph offices (—— postal circle). 521
postal circle. 521.
Raiyati land in —— (Hira Kud Dam Project), 52 '
Redistribution of postal divisions (—— postal circles', 398 |
Salt manufacture. 36.
Telephonic link of Ballangir (——). 602,

«ORISSA STATES-—
Question re—

Central excise department of ——. 577-78.

—-— (Income tax department). 578-79.

Post offices (Integrated ——). 399.
“SMANIA UNIVERSITY—

Question re—
Osmania Medical degree. 275,
OVERCROWDING—

Question re—
——- of trains. 215.
State buses. 387,

“OVERTIME ALLOWANCE—
See *“Allowance(s)”.
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PADDY—
uestion re—
Disease-fres seeds. 93,
Tailure of ——crops.  207-08.

PAKISTAN—

Question re—

Abducted women. 242.243.

Abducted women (Rerovery) 247-48,

Aid to Trusts from ——. 31

Appropriation of money towards Jinnah Fund, 22,

Bahawalpur palace in New Delhi. 419,

Banned newspapers. 579—81.

Border raids. 280.

Border raids from 657, 675.

Boundaries between India and 439-41.

Canal waters (sttnbutxon) 310-11.

Coylon Minister’s views on India. 453.

Cloth smuggling. 565-66.

Cloth supply.

Common Commonwealth Commerecial Policy. 53.
451

Compensation to victims of raids from ——,
Cotton import. 21,
Demolition of Gurdwaras in ——, 3334,

Deposits of non-Muslims in Co-operative Credit Societios in West Punjab. 662-64

Devaluation. 242-43.
Displaced Government servants. 586,

Displaced persons from East Bengal. 560-61.

Disturbances in Sukkur. 634-36.

Electric companies. 516.

Entry of Muslims from Western —— without permits. 443,
Evacuation of non-Muslims from Karachi, 542.

Evacuee property. 242, 338-40.

Evacuee property (Exchange). 30-31.

Exodus of Hindus from 540.

Goods traffic bt d Tndian Rail ys. 412,

Hindus in West Punjab. 541-42,

Hindu owned business concerns in 340-41.

Hold up of raw jute bound for India by——Government. 699-702.
Imports from ——, -60.

Indian prisoners in 128-29.

Inter-Dominion Conference. 358-59.

Jute (New sources of supply). 246,

Kashmir refugees in Lahore. 644-45.

Lahore refuges camp. 644,

Loss in income due to change of exchange rate of ——currency. 65
Misuso of U. N. aeroplanes. 442,

Muslim refugees in Jullundur Camp. 558-59.

Non-Muslim  displaced persons in ——s

Non-Muslim patients in Lahore Mental Hospltnl 554,
Non-Muslim prisoners exchanged with 484.

Non-Muslim prisoners in ——. 642.

Option for Dominions by Government servants. 494.

’s boycott of Indian cloth. 250-51.

rice in Khasi and Jaintia. 102.

Palaces of Rulers of States acceded to 585.

Permits for migration from to India. 656,

Permits to India. 135,

Permits to 135.

Post office cash certificates purchased from post offices in —— .  628.29.
Properties of Hindus in 341,

Raids from —— . 280, 657, 675.

Railway staff repatnated frum West Punjab. 610-11.

Recoveries from 442

Rsquisitioning of Hindu houses by East Bengal Government. 655-36.
Removal of jewellery by General Delvoie. 1-2.

Sale proceeds of disposals. 247.

Sikh Gurdwaras in —— . 135
Skardu garrison.  118- 119.
Smuggling of cotton and jute into

]

678-79.
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PARISTAN—conid.
Question re—contd.
Temples and Gurdwaras in—— . 558.
Temporary Permits. 442-43.
Textilez and cotton (import and export). 449-50:
Tha abdusted woman’s rasovery. 555.
Trade with ——. 138-39
Treatmaat mated out to Khan Brothers. 453.
Two Nation thaory. 561.
See also ““East Boagal”, also “Wast Panjab”.

PALACE(S)—
Question re—
Bahawalpur— —in New Delhi. 419.
— — of Rulers. 358.
___ of Rulers of States acceded to Pakistan. 585.
Ram Mohan —— . 178.

PAPER—
Quastion re—
Tndustrial concarns. 540-41.
PARK—
Question re—
Children’s —— . 479.

PARTITION—
Question re—
Proparty of Mr. Liaquat Ali Khan. 226-28.

PATASKAR, SHRI H. V.—
Queation (Supplementary) by —
Indigenous cotton. 545,
Economy measures. 433.

PATENT(S)—
Question re—
Royalty to pre-fabricated housing concern. 485.

PATHANKOT—
Question re—
Kerosene oil. 609.
New air-line and aerodroms. 609.

PATIALA AND EAST PUNJAB STATES UNION—
Question re—
Gram and gram dal. 406-407.
‘Grow More Food’ campaign. 107.
Rehabilitation grant to — . 144
Tractors for — . 106.

PATNA—
Question re—
B. B. Light Railway in —— . 409,
PAYMENT(S)—
Question re—

Balanea of —— with U. 8. A. 400-91.
to poets by A. I. R. 486.

PEARLS—
Question re—
Cultured —— import. 327-28.

PEIPING—
Question re—
Anti-Indian broadeast by —— radio. 220

PENICILLIN—
Question re—
—— factory. 419-21.
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PENSION(S)—

Question re—
Political

PEPPER—
Question re—

Pepper (Export). 143.
Research Station. 630.
PERCUSSION RIGS—

Question re—

65, 136.

Rotary rigs and —— . 414,
See also “‘Rotary Rig(s)".
PERMIT(S)—
Question re—
Entry of Muslims from Western Pakistan without ——— . 443
Import —— against dollar allotment. 225-26.

—___ for migration from Pakistan to India. 656.
for Mr. Habibur Rahman to enter Germany. 657.
to India. 135.
to Pakistan. 135.
Temporary 442-43.
PERSIAN GULF— 3
Question re—
Tndians in Bahrein Island. 454-55.
Trade with 5 A
PERU—
Question re—
Plague infection from India to —— . 224-25.
PETROL—
Question re—
— — and kerosene oil. 291-92.
Source of kerosene and —— . 621.
PETROLEUM—
Question re—
and products. 107,
See also “Kerosene oil”.
PEST(S)— .
See “Disease(s)”.

PHADKAS —
Question re—
Damage to crops in Rajasthan by ——. 527-28.

PILLAY, SHRI V. I. MUNISHWAMY—

Question (Supplementary) by—
Agricultural labour, 438
Cattle utilisation. 510.
Economy Committee. 461.
Export of onions and chillies. 333.
Hydro-Electric power. 513.
Geological Survey of India. 289.
TImport of potatoes. 318.
Penicillin factory. 421,
Quinine. 458, 459.
Repatriation of Indians from Burma. 429,
Tyre manufacture. 431.

PILOT(S)—
Question re—
TIndian airways companies. 294.
The Himalayan Airways. 206.
PLAGUE—
Question re—
infection from India to Peru. 224-25.
PLANT(S)—
Question re—
Synthetic oil —— in Korea. 127,
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PLANT PESTS—
Question re—
Damage to crops in Rajasthan by Phadkas. 527-28.

Phadka, a —— , (Damage to Kharif crops). 103.
and plant diseases. 386.
PLEBISCITE—
Question re—
Kashmir 219-20.
See also “Referendum”.
POET(S)—

Question re—
Payments to

POLICE—

Question re—
officers.  281.
Railway Force. 599.
Reports registered in
Women -

POLICE ACTION—
Question re— *
Hyderabad . 166,
POLICE OFFICER(S)—
Question re—
Police officers. 281.
POLICE SERVICE, INDTAN—
Question re—
I. A, S. and 51.
I.C.S,LP,and L. P.S. 62
POLICE, SPECIAL—
Question re—
Prosecutions by —— . 179,
POLIOMYELITIS —
Question re—
Tron lungs. 148-49.
POLITICAL PENSIONS—
Question re— >
Political Pensions. 65, 136.
POLITICAL SERVICE, INDIAN—
Question re—
TG ST Prand=— . 62
POONACHA, SHRI €. M.—
‘Question (Supplementary) by—
Displaced persons in Andaman and Nicobar [s] wds. 159,
POPE, HIS HOLINESS—
Question re—
Reference to Gita. 19.
PORT(S)—
Question re—
Development of Kandla as a major—- ., 185,
Development of Kandla 104-95,
Import of foodgrains. 381-82.
Kandla 313, 417.
Railway or road links of Kutch
PORTRATT(S)— ;
Question re—
of Subhas Bose. 272,
PORTUGAL— :
Question re—
Opening of Embassies, 444,
PORTUGUESE SETTLEMENTS—
Question re—
Portuguese possessions in India.

by A.I. R. 486.

Posts. 178,

313-14,

1o
2

ar
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POST(S)—-

Question re—
Interviews by ¥. P. 8. ¢. 171-72.

POSTS AND TELEGRAPHS—

Question re—
Advisory Committes at Headquarters of Postmaster General. 285-87.
All-up postal scheme. 97.
Carrying of mail by different means of transport. 497-98.
Delay in delivery of mail. 601.
Extra departmental employees. 96.
New telegraph line. 100.
New Telegraph Offices (Orissa Postal Circle). 521.
Orissa Postal @ircle. 521.
Posts and Telegraphs. 95-96.
—— Departments in States. 296.
—— pocket guide. 99,
—— (Profits). 626.
Re-distribution of postal divisions (Orissa Postal Circle). 398.

POST CARD(S)—
Question re—
and envelopes. 99.
—— and envelopes in Hyderabad State. 98.
Postage rates. 298.—
Revenue from , envelopes, ete. 100-01.
Envelopes and (New designs). 185-86.
Sea also “Postal Stamp(s)”.

POSTMASTER GENERAL—

Question re—

Advisory Committees at Headquarters of 285-87
POST OFFICE(S)—
Question re—
ew 192—94, 411.

Orissa Postal Circle. 521.
—— cash certificates purchased from —— in Pakistan. 628-29.
—— (Integrated Orissa States). 399.
Rambagh , Cuttack. 100.
Re-distribution of postal divisions (Orissa Postal Circle). = 398
POSTAGE STAMP(S)—
Question re—
Envelopes and posteards (New designs). 185-86.
Posteards and envelopes.  99.
Postage rates. 298,
Stamp booklets.. 99.
See also “Post card(s)”.
POSTAL CIRCLE—
See “Posts and Telegraphs.
POSTAL DELIVERY(IES)—
Question re—
Delay in delivery of mail. 601.

POSTAL EMPLOYEE(S)
Question re—
Extra departmental employees. 96.

POSTAL INSURANCE—
Question re—
Postal life insurance policies. 617-18.
Postal life insurance policies (bonus). 618.

POTATO(ES)—
Question re—
Tmport of —— . 317-19. =

POWER ALCOHOL—
Question re—
Power Alecohol. 109—11.
See also “Synthetic oil” also “Petrol”.




Prefabricated houses. 272-75.
Prefabricated housing experts. 362-64.
Prefabricated housing firm. 361-62.
Prefabricated one-room tents. 633-34.

Royalty to pre-fabricated housing concern.
See also “House(s)”.

PRESS—
Question re—
Central —— Advisory Committee. 494.
—— and Registration of Books Act, 1867.
PRICE(S)—

Question re—
Cement. 116-17,
Consumer goods. 576-77.
Cotton textiles. 131.
Export of Indian sugar. 331.
Imported foodgrains(——). 101.
Import of foodstuff (——). 811-12.
Jute. 648-49.
—— of agricultural products. 94.
—— of pulses. 410-11.
of sugar. 70-73, 91, 204-06.
| Reduction in 270-71
Sale of gold. 53.
Sugar and sugar-cane. 203-04.

PRIME MINISTER—
i Question re— <
——'s visit to America. 450.

PRINTING— :

Question re—
of official publications. 306-07.
—— of railway tickets. 214-15.

PRISONER(S)—

Question re— 3
Communist convicts. 484-85, 491.
‘ Detentions under Regulation ITT of 1818.
| Detenus in Centrally Administered areas.
Indian in Pakistan. 128-29.
Non-Muslim
Non-Muslim in Pakistan. 642,
Persons detained without trial. 163.
See also “Convict(s)”.

PRIVILEGE TICKET ORDERS—

Stepping up of food- 520.

Prefabricated roofings and buildings. 531-.

6
i PREFABRICATED HOSPITAL(S)—
See “Hospital(s)'".
PREFABRICATED HOUSE(S)—
Question re—
Manufi of —(school for training). 677-78.

32,
485.

586-87,

584-85.
584.

exchanged with Pakistan. 484,

Question re—
Privilege Ticket Orders. 48-49, 269.
PRIVY PURSE(S)—
Question re—
of Maharaja of Travancore. 66-67.
PRODUCTION—
Question re—
Food 395-96.
India’s and requirement of cotton. 630-31.
Industrial . 340.
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PROCESSION(S)—

Question re—
Pormission for taking out—— 694.

PROHIBITION—

Question re—1
Funds for Commodity Cess Committee. 178.
Opium. 55
——_ in Delhi and Ajmer-Merwara. 65.

PROJECT(S).
Question re—
American financial aid. 488.
(Railways). 404,
525, 609-10.

Assam Link
Bhakra and Nangal
Chambal Hydro-slectric in Rajasthan. 625-
Compensation for land (Hirakud Dam ). 53!
Damodar Valley and Bhakra Dam——. 208,
Damodar Valley Corporation. 292-93.

Damodar Valley: . 309.

Development of Railways. 407-08.
Development of Railways (Chota-Nagpur Division and Santhal Parganas). 410.
Hirakud Dam 406, 523, 525, 627.

Irrigation: . 106.

Raiyati land in Orissa (Hirakud Dam——). 520.

River—— and schemes. 296-98.

PROJECTOR(S)—

Question re—
—_ for Visual Education Society, Bombay. 587.

PROPERTY (IES)—
Question re—
Appropriation of money towards Jinnah Fund. 2z
Conference on evacuee ——. 2
Evacuee ——.31, 217-19, 242, 338-40, 341.
Evaucee—— (Exchange). 30-31.
Tndian assets in Burma. 446,
Indians in Burma. 224,
Miss Jinnah'’s in India. 26.
Private—— of Rulers. 176
of Hindus in Pakistan. 341. ~
of Mr. Liaquat Ali Khan. 226-28.
Restored Muslim——. 643-44.
Temples and Gurdwaras in Pakistan. 558,

PROSECUTION(S)—

Question re—
— by Special Police. 178.

PROTECTION—

Question re—
Protected industries. 241.
Sugar industry (——). 304, 455.

PROVINCE(S)—

Question re—
Allotment of land to refugees in —.  658-60.
Central Electricity Board and Provincial Electricity Boards. 397-98.
Constitution of tho Darjeeling area into a separate——. 492-93
Provincial Loan Fund. 177.
Quality of foodgrains. 503-04
Rehabilitation of refugees. 245.
Sugar for—— and States. 91-92.
TParget of food production. 311.
Wells. 388,
Women Police. 350-51
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PUBLICATION(S)—

Question re—
Aceraditation of Hiadi joarnalists, 403,
Books to Libraries. 593.
Guide books. 675.
Indian Information.
National Mussum, ¥
Proass and Registration of Books Act, 1867. 588.87.
Printing of official —.  306-07.
Proscribad literature. 368,
—— Divis'on. 479-83.
The Survey of India. 622.23,

PULSE(S)«

Question re—
Prica of--—. 410-11.

73-T4.

PUSA COLLEGE —

Quoestion re—
Pusa Dairy Farm. 180-90.

PUSA ROAD—

Question re—
Collapse of hutments. 84-85.
—— colony. 520-21. °
. —— displaced persons’ colony. 122-23,
Quarters for displaced psrsons on——. 603,
q
QUARANTINE CAMP(S)—

Question re—

Mandapam——. 637-38.
QUARTER(S)—
See “House(s)”.
also “‘accommodation”
QUILON— N

Question re—
Railway link of ——with Ernakulam. 214,

QUININE—
Question re—
Quinine. 457-60.

RACIAL DISCRIMINATION — ‘R

Question re—
White Australia Policy. 639,

RADAR—

Question re—
—— equipmont for R.LA.F. 147.48.

' RADCLIFFE AWARD— :

Question re—
Boundaries batwsan India and Pakistan. 439.11.
Eastern Boundary disputes. 34-35,

RADIO—
Question re—

Cheap—— sets. 573
Education throngh——. 590
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RADIO, ALL INDTA—
Question re—
Broadcasting of Gita and tho Ramayana. 573.
Devotional songs by ——. 574-75.
Hindi Committes of ——. 355.
Hindi lessons by ——. 675,
Payments to poets by
Television in India. 573.

RADIO STATION(S)—
Question re—
Broadcasting stations. 475.78.
—— for Calicut. 694.
See also “Broadcasting”.

RAGHUNANDAN PRASAD, DR.

486. |

Question by—
Scholarships for backward clagses and scheduled castes.  691. 92,
RAID(S)— 3
Question re—
Border ——. 280. Z
Border —— from Pakistan. 657, 675.

Compensation to victims of from Pakistan. 451.
Mob attacks from East Pakistan. 33,
RAILWAY (S)—
Assam Railway—
Question re—
Saloons for Railway Officers (
Bengal Nagpur Railway—
Question re—
Railway freight. (——). 627-28.
East Indian Railway—
Question re—
Dm:nrmtlad lines and new lines (O.T. R and ——). 401-02.
cars on the Rail . 521-22.
Eastern Punjab Railway—
Question re—
Controller of Printing (——). 620.
Linking of Railways on ———. 315
Printing of Railway Tickets. 214-15,
Railway compartments (classification). 216,
Kutch State Railway—
Question re—
Kuteh State Railway 416-17.
Qudh and Tirhut Railway—
Question re—
Dismantled lines and new lines (—-— and E.LR.). 401-02.
Railway Unions on the ——, 9
Question re—

). 521

Accidents on the 195-96. S

Appoi t of b s. 87.88.

Broad gauge system on the . 526.

Classification of compartments. 89.
Development of 407-08.

Development of (Chhota-Nagpur Division and Santhal Parganas). 410.
Electric 399-400.

Equipment for 524

Food stuffs supplied on the 90.

Goods movement on .. 401.

Goods traﬁic between Pakistan and Indian —. 412.

1947. 216, 314-15.
Lmhng of on E P.R. 315.

Low grade coal. 649-50.

—— Audit Accountants. 178

Colliery Contractors’ Bills. 37.

Departments (Economy drive). 102.

—— in Kutch. 407. »
or road links of Kutch ports. 531,

Regrouping of 307.
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RAILWAY (S)—contd.
Questicn re—contd.

Re-organisation of ——. 411-12.
Restaurant cars on the 521-22.
Revenue from . 100.

Service Commissions(——). 307
Social Guides on the 104-05.
State . 189,

Ticketless travelling (——). 401.
Travelling by ——. 405.
Underground——.  506-07.

RAILWAY ACCIDENT(S)—
Question re— \s{é
Accidents on the R¥ilways. 195-96.
Collisions and accidents on the railways. 308-09.
Dorailments and compensation. 108.
Scientific devics for prevention of derailment. 504-05.

RAILWAY ADVISORY COMMITTEE—
See “‘Committee(s)’-—

RAILWAY BOARD(S)—
Question re—
Railway Board. 78-81.
——Office. 526.
Stoel imports. 443-44.

RAILWAY BOOKSTALL(S)—

Question re—
Bookstall holders on Railway stations. 516-17.

RAILWAY CLEARING ACCOUNTS OFFICE—

Question re—
Railway Clearing Accounts Office. 97-98.

RAILWAY COACH (ES)—
Question re—
Alterations in Railway compartments. 210.
Classification of Railway compartments. 89, 209-10.
Hindustan Aircraft Limited. 231—333
Railway bogies and locomotives. 195.
and amenities. 210-11.
Railway locomotives, coaches and wagons (Import). 212
Railway saloons. 379-81.
Reclassification of Railway compartments. 209.
Saloons for Railway Officers (Assam Railway). 521.

RAILWAY CONTRACTOR(S)—
Question re—
Refugeo contractors (Claims). 307.

RAILWAY BARNINGS—

Question re—
Railway income (as affected by reclassification). 315-16.

RAILWAY EMPLOYEE(S)—
Question re—
Co-operative Credit Society, Lihore. 216,
Grants to for building houses. 215.
Railway Clearing Accounts Office. 97-98.
Railway staff repatriated from West Punjab. 610-11.
Surplus Railway audit staff. 593-94.

RAILWAY ENGINE(S)—
Question re—
Tmport of Jocomotives. 299-300.
TLocomotive engines. 3 -85.
Manufacturing of locomotives. 81-82.
‘Plant at Chittaranjan.
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RAILWAY ENGINE(S)—conid.
Question re—contd.
Railway bogies and locomotives, 195.
Railway locomotives. 608.
Railway locomotives, coaches and wagons (Import). 212,
Railway workshop at Chittaranjan.
The Kutch State Railway. 416-17.

RAILWAY FARE(S)—

Question re—
Tribunal for fixing railway rates. 507.

RAILWAY FREIGHT—
Question 7e—

Railway freight. 606-08
(B.M. Railway). 62
RAILWAY GATE—

Question re—

RAILWAY LINE(S)—"
Question re—
A Railway between Santa Cruz Air Port and Bombay City. 595-96.
Assam Link project (Railways). 404. 3
Assam’s link with tribal areas by road and rail. 627.
B.B. Light Railway in Patna. 409.
Constructin of —— in Bihar. 409-10.
Dismantled lines and new lines (O.T.R. and E.LR.). 401.02.
Haldibari-Siliguri line (Railways) 308.
Kandla port. 313.
New o O
New (Hyderabad). 105.
Railway link of Quilon with Ernakulam. 214,
Railway or road links of Kutch ports. 313-14.

RAILWAY MEDICAL SERVICES—

Question re—
Medical officers. 278-79
RAILWAY OFFICER(S)—

Question re—
Railway saloons. 379-81.
Saloons for (Assam Railway). 521.

RAILWAY PASSENGER(S)—
Question re—
Accidents on the Railways. 195-96.
Tssue of return railway tickets. 207,
Ticketless travelling (Railways). 401,

RAILWAY POLICE— ‘i
‘Question re—
Force. 599.
RAILWAY REFRESHMENT ROOM(S)—
Question re—
Refreshment rooms at Railway stations.  602.

RAILWAY RESTAURANT CAR(S)—

Question re—

Restaurant cars on the Railways. 521-22. [

RATLWAY SALOON(S)—

See “Railway Coach(es)”.
RATLWAY SIDINGS—

Question ré—
for collieries. 608-09
RAILWAY SOCIAL GUIDE(S)—

Question re—
Social Guideson = the Railways. 104-05.

on Moradabad and Nainital Kachcha Road near Bagpur station.

620.




RAILWAY STATION(S)—
Question re—
Bookstall holders in ——. 516-17.
Drinking water at 183-84. ¢
Linking of on E.P.R. 315.

526.

Manendragarh and Chirimiri
New 208.
Refreshment rooms at ——. 602.

RAILWAY TICKET(S)—

Question re—
Issue of return
Printing of ——. 21415,

Privilege Ticket Order. 48-49, 269.

RAILWAY TRAIN(S)—

Question re—
Madras-Delhi Mail train. 108.

Mail train service between Ajmer and Khandwa. 613.

Overcrowdmg of trains. 215.

Speed of
State buses. 387.

RAILWAY UNIONS—
Question re—

on the O.T.R. 612.

RAILWAY WAGON(S)—
Queetxon e~

ific device for p; ion of derail 504-05.
207.

hes and wagons (Import). 212.

”Specml 2 nllncmlon of wagons to collieries. 650-52.
Wagon allocation for “B.R.K."” co6al. 650.

RAILWAY WORKSHOP—

Question re—
Manufacturing of locomotives. 81-82.
Plant at Chittaranjan. 96.

at Chittaranjan. 211.

Rotary rigs. 394-95.

RAIN(8)—
Question re—

203-04.

RAIYATI LAND.—
See “‘Land(s)’".

RAJASTHAN—
Question re—
Allotment of money from Central Road Fund to ——.
Chambal Hydro-electric project in . 625-26.
Damage to crops in by Phadkas. 527-28.
Famine conditions in 686-87.
Grow More Food. 198.
Historical monuments in States. 685.
Mhow Road (in and Madhya Bharat). 625.

624-25.

Night air mail service for Madhya Bharat and ——. 613,

Peasantry in Btate Unions. 369.
Surplus stocks of wheat and gram in ——. 611-12.
Tractors for 623-24.

RAJGHAT—
Question re— \
Refugee colony at ——. 376-78

RAJ BAHADUR, SHRI—
Question by—

Surplus stocks of wheat and gram in Rajasthan, 611-12-

Question (Supplementary) by—
A modern hotel in New Delhi. 499.
Broadcasting stations. 477.



83

RAJ BAHADUR SHRI—contd.

Question (Supplementary) by—conid,
Collapse of refugee quarters. 302.
Colouring of vegetable ghee. 285.
Cottage industry. 539.
Disposals. 324.
Economy Committee. 461.
Engineers sent to U.S.A. for training. 509.
Evacuee properties. 219,
Famine conditions in Rajasthan. 687.
Fire in R.LN. Dockyard, Bombay. 147.
Gandhi murder trial. 267.
Geological Survey of India. 289.
Higher Secondary Schools. 468, 469,
Historical Monuments in States. 685.
Hydro-electric power. 514.
-, Import of locomotives. 300.
f Import of potatoes, 318, 319
Indians in Madagascar. 115.
Industrial concerns (Closure). 426, 427,
Land for ez-Military men. :
Literature and newspapers for the Army. 683.
Medical appointments. 279.
Medical institutions. 465.
National Cadet Corps. 483, ——
Nautical Training and Engineering. 544.
New designs for currency notes. 259.
Rehabilitation. 837.
Salt. 550, °
Wool (Imports). 647,
RAJ KANWAR, LALA—
Question by—
Books in Libraries. 593.
Chief Commissioners. 179.
Contingency Expenditure. 495.
Devotional songs by A.LR. 574-75.
Displaced persons in camps. 137-38.
Expenditure on newspapers in Ministri 495.
Federal Court (Cases). 175.
Food imports. 206-07.
Honorary magistrates. 173.
Hyderabad currency. 365-66.
Tmport of foodstuffs. 99-100.
India Office library. 575.
Indian Administrative Service. 62-63.
Indian Admini ive Service (R i
L.C.S., 1.P. and Indian Political Service. 62.
{ Irdian Information. 573-T4.
Issue of return railway tickets. 207.
National festivals. 275.
Output of woollen mills. 557. -
Political pensions. 65, 136.
Posts and Telegraphs Pocket Guide. 99.
Post Cards and Envelopes. 99.
Post Cards and Envelopes in Hyderabad State. 98.
Press and Registration of Books Act, 1867. 586-87.
Printing of official publications. 308-07.
Quarters for displaced persons on Pusa Road. 605,
Ranchi Buropean Mental Hospital. 65.
“ Retired Government Servants. 63.
Retirement of Officers. 173.
Sikkim and Bhutan (Integration). 29.
Speed of Railway trains. 207.
Stamp Booklets. 99.
Trade C issi and Ci ial Advisers. 29,
Travelling by railways. 405.
Uniforms of inferior servants. 366.
War reparations. 137,
AMA KRISHNA MISSION
Question re—
Displaced persciim n Asearn. 553,

68.
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RAM MOHAN—
Question re—
Palace. 178.

RAMATAH, SHRI, V.—-

Question by—
Indians detained in Malaya. 454.

BAMAYANA— : -

Question re—
Broadeasting of Gita and the . 573.

RAMBAGH—

Question re—
Post Office, Cuttack. 100,

RAMNARAYAN SINGH, BABU—

Question by—
B.B. Light Railway in Patna. 409.
‘Construction of Reilway lines in Bihar. 409-10. =
Delhi Co-operative Health Centres Scheme. 661.
Development df Railways (Chhota N Nagpur Division and Santhal Parganas). 410,
Price of pulses. 410-11.

‘Question (Supplementary) by—
Agricultural labour. 437.
Cottage Industry. 539.
Higlher Secondary Schools.  470.
JIndustrial housing. 646.
Railway saloons. 381.
‘Recognition of Communist China. 21.

(RANBIR SINGH, CH.—
Question by—
Land for ex-military men. 692-93. 5
Railway Board’s office. 526.
‘Railway gate on Moradabad and Nainital Kacheha roac near Bazpur Station . 620.
Transport for fencing wire. L

Question (Supplementary) by—
Adulteration of Medicines. 586.
Agricultural education. 622.
38 d persons in And; and Nicobar Islands. 159.
Famine conditions in Rajasthan. 687.
Import of locomotives. 300.
- Income-tax Investigation Commission. 40, 42.
Indxgeuous cotton. 545.
ion for effecti h in the
Nangal and Bhakra projects. 610.
National Cadet Corps. 52.
+Oils-and oilseeds. 615.
+ Original.writings of Mahatma Gandhi. 50.
+ Overseas scholarships. 154.
Petrol and kerosene oil. 292,
1Railway staff repatriated from West Punjab. 611,
‘Retrenchment.
River projects and schemes.  298.
- Scholarships for training abroad. 162.
* Special allocation of wagons to collieries. 652.
‘ Telegrapli offices in Giwalior.
* Textile goods. 223.
Practors for Rajasthan. 624.

RANCHI— \

Question re—
Ranchi European Hospital. 65.

RANGA, PROF. N.G.—

Question by—
Assam link with Tribal areas by road and rail. 627.
Burma evacuees. 589, 660-61.
Cottage industries. 144.
‘Defence expenditure on buildings. 179.

rative set-up of Delhi Province. €65.
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RANGA, PROF. N.G.—contd.

Question by—contd.

Food grain imports. 215-16.

Free export list. 143-44.

Funds for Commodity Cess Committee. 178.
Future of Vizagapatam Ship-Building yard. 559-60.
Handloom industry. 253.

Irrigation projects. 106.
Madras-Delhi Mail train. 106.
New houses (Lodi Colony). 314.
Now Railway lines (Hyderabad). 105.
News broadcasts re cyclone. 371.
Security measures 1n Assam. 589-90.
" Sterling Balances. 67-68.
[ Subsidiary foods. 214.

Vizagapatam Ship-Building Yard. 559.

Question (Supplementary) by —

Adyisory Committes at Headquarters of Postmaster General.

Ayurvedie system. 59.
; Bank failures. 57.
Building for Indian Embassy in London. 4.
Closure of Indian Embassies. 124.
Copra and cocoanut oil. 125,
Eeconomy in Ministry of Defence. 55. 7
Engineers sent to U. 8. A. for training. 508.
Failure of insurance companies. 119,
Fire in R, I. N, Dockyard, Bombay. 147.
Hinlustan Aircraft Limited. 233.
H ydro-electric machinery. 8.
Hydro-electric power.  514.
Import permits against dollar allotment. 225, 226.

Indians in Madagascar. 115.
Machine tool factory. 112.
Message rate system (Telephones). 202.
Nangal and Bhakra projects. 610.
Nuutical training and Enginesring. = 543.
Oils and oilseeds. 615-16. 4
Postal life insurance policies. 618.
Power alcohol.  109.
Quality of food-grains. 504.
Railway Board. 80.
R 1 of Jewellery by G L Delvoie. 2.
| Scientific Manpower Committee. 60.
Ship-building yards. 4.
r 3 Subsidiary Food Production Committee. 86.
Sugar and sugar-cane. 204.

: Textile goods. 223.

: The Air India International. 75.
; Tibatan Trade Mission. 546.

\ Tractors and Bull-dozers. 519.

‘ Wind mills. 4.

RAO. SHRI M. TIRUMALA—

Question by —
Bank failures. 58.
Indian Defence Mission’s tour. 45.
The survey of India. 623.
Juestion (Supplementary) by—
4 Advism(y (?P i 3;: Hoaddlinctonk oE D G 1!
Allotment of land to Housing Society. 257.
Arrears of rent.  290.
Ayurvedic system. 59.
Broadecasting stations. 475.
Building for Indian Embassy in London. 3.
Central Ground Water Organisation. 394.
, Crop insurance. 606.
Cultured pearls import. 327,
Delhi Transport Service. 198.
Disposals. 325,
Electoral rolls.  335. AT

286.

TR RPN




RAO, SHRI M. TIRUMALA—contd.

Question (Supplementary) by—contd.

Electric railways. 399.

Export of onions and chillies. 333.
Failure of insurance companies. 119.
Foreign capital. 6.

Historical monuments in States. 685.
Homoeopathic Enquiry Committee. 51.
Tllegal distillation of liquor. 673.
Import of gram. 188.

Import of Iocomotives. 300.

Import permits against dollar allotment. 226,

Industrial concerns (Closure). 426,

Industries (Development and Control) Bill, 1949.

Industrial progress (Report). 3535.
Locomotive engines. 384.

Malaria Institute of India. 466.
National Cadet Corps. 52.

Nautical training and Engineering. 543,
Postal life insurance policies. 618,
Publications Division. 480-81, 482.
Railway Board. 80.

Reduction in prices. 271.

Removal of jewellery by General Delvois. 2.

Resignation by a Caleutta High Court Judge.
Retrenchment. 44.

Salt production. 16.

Ship-building yards. 4.

Sindri Fertiliser Factory. 14.

‘Source of kerosene and petrol. 621.
Telegrams in Hindi. 511.

“Territorial Army. 676.

Tourist traffic. 600.

Training for technicians. 672.

Woolner collections of manuscripts at Lahore.

RAO, SHRI 8. V. KRISHNAMOORTHY—
Question (Supplementary) by—
A modern hotel in New Delhi. 501. -~
Broadcasting stations. 476.
Cement. 117.
Colouring of vegetable ghee. 284.
Currency notes. 165.
Delhi Transport Service. 198.
Disnl

583,

592.

1 persons in And and Nicobar Islands.

Economy Committee. 270.
Foreign Capital. 6.

Heavy chemicals industry. 231.
Hindi Academy.

Industrial progress. 536.
National Cadet Corps. 53.

New Post Offices. 194.
Overseas scholarships. 154,
Petrol and kerosene oil. 292,
Pablications Division. 482.
Quinine. 459.

Ship-building yards. 5.
“Telegrams in Hindi. 512.

‘The Air India International. 76.
“Trade with Persian Gulf. '533.

“Trawlers for fishing in deep sea waters., 597.

‘War reparations. 229.
Wardha scheme. 265.
Wheat mmports. 605.
RAO, SHRI V. C. KESAVA—
Question by—
Adulteration. 171.
Assistance to Tibet. 25.
Atomic research. 132-33.
«Civi! aviation. 606.

853.

159.



RAO, SHRI V. C. KESAVA—contd.

Question by—contd.
Crop insurance. 605-06.
D. T. S. Strike. 95.
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B Higher Technical Instituti 170-71.

Equipment for Railways. 524.
Export and import control. 133.
Grow More Food. 94-95.

Handloom industry. 645-46.
Industrial housing. 646.

Loan to Madras Government. 60.
Manual basic education. 677.
Merchant Navy officers training. 25.
National Defence Academy. 170.
Night air mail service. 94.
Reparations from Germany. 547-48.
Scientific Manpower Committee. 59-60.
Skilled labour. 538.

Spindles and looms. 546-47.
Territorial Army. 676.

Question (Supplementary) by—
Cloth smuggling.
Export of onions and chillies. 333.
Female bus conductors. = 386.
Import of locomotives. 300.
Imports from Pakistan. 360.
Night air mail service. 374.
Railway freight. 607.
Rehabilitation. 336.
Soap industry. 639.

RASHTRIYA SWAYAM SEVAK SANGH—
Question re— 1
R. 8. 8. 268.
conviets. 570-71.
RATE(S)—
Question re—
Message rate system. 375-76.

Postage —. 298.
Revision of tariff —. 234.
RATION(S)—

Question re—
Displaced persons in relief camps. 236.
Free to displaced persons. 658.
Rationing of dati 304,

RAY, SHRIMATI RENUKA—

Question (Supplementary) by—

Appli i to Rehabilitati

Finance Ad

367.

Clerical staff. 463.

Disposals. 322-23.

Economy Committee. 270.
Feonomy in Ministry of Defence. 55.
Import (Films). 537.

Medical institutions. 465.

RAZAKAR(S)—
Question re—
Tttehad-ul-Muslmeen leaders. 351.

RECLAMATION—
Question re—
Grow More Food scheme. 404-05.
Land 395.
Rehubxhtatwn in the Andamans. 167-69.

RECOGNITION—

Question re—
Ayurvedic system. 58-59.
—— of Communist China. 20-21
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RECOGNITION—contd,

Question re—contd.
of Government in Indo-China. 451,
—— of Israel. 233-34.

RECRUITMENT(S)—

Question re— :
Health services. 369.
Indian Administrative Service. 62-63.
Indian Administrative Service ( ). 68,
National Cadet Corps. 483-84,
Regimental centres. 577.
Skilled labour. 548.
Territorial Army. 676.

REDDY, SHRI H. R. GURUV—

Question (Supplementary) by—
Delhi Transport Service. 197.

REFERENDUM—

Question re—
French possessions in India. 30.
See also “Plebiscite’™,

REFORMS—
Question re—
Currency 682,

REFRESHMENT R OOM(S)—

See “Railway Refreshment Room(s)”.
REFUGEE(S)—

See “Displaced person(s)”.
REFUGEE COLONY—

Question re—
at Rajghat. 376-78.

REGIMENTAL CENTRE(S)— e
Question re—
Regimental Centres. 577.

REGULATION(S)—
Question re—
Detention under —— III of 1818, 584-85.

REHABILITATION—

Question re—
Burma evacuees. 589, 660-61.
Displaced persons from Eastern Pakistan. 14-16.
Displaced persons from Kashmir. 2.
Displaced persons in Andaman and Nicobar Islands.
Displaced persons (Housing). 134.
East Bengal refugees. 235-36.
Economy in schemes. 236-37.
Rehabilitation. 335-37.

(Displaced persons). 441-42.

expenditure. 136.

—— grant to PEPSU. 144..

—— in the Andamans. 167-69.

of refugees. 245, 327.

REHABILITATION FINANCE ADMINISTRATION —
Question re—
Applications to ——. 367-68.
Rehabilitation Finance Administration. 581-82.
REHMAN, MR. HABIBUR—

Question re—
Permit for

to enter Germany. 657.

158-59.
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RELIEF CAMP(S)—
See “Camp(s)”.
RELIGIONS—
Question re—
Unlawful conversions Bill. 432,
RENT—
Question re—
Arrears of 289-90.
Delhi Control Act. 411.

REORGANISATION(S)—
Question re—
of Railways. 411-12.
Secretariat 357.
REPARATION(S)—
Question re—
from Germany. 547-48.
War 137, 228-29.

REPATRIATION—
Question re—
Railway staff repatriated from West Punjab. 610-11.
of Indians from Burma. 428-30.
Return of Indians from Malaya. 436.
REPORT(S)—
Question re—
Industrial progress (——). 534-36.

REPRESENTATION(S)—
Question re—
of ex-Medical Officers. 489.

. REPUBLIC DAY—
Question re—
Ceremony to mark the t of new C: itubi 562-63.

REQUISITIONING— =
See “Acquisitioning.”

RESEARCH(ES)—
Question re—

Agricultural —. = 209.
Atomic 132-33.
Department of Scientific
Fuel —— Institutes. 126-27.
Pepper —— Station. 630.
Substitute for food grains. 648.
Synthetic oils.  127.

32-33.

RESEARCH INSTITUTE(S)— -
Question re—
Fuel 126-27.

Seientific discoveries. 441.
RESERVE B. —\\'K— -

RESETTLEM‘EA
Question re—

246.
RESIGNATION(S)—
Question re— .
Hindi Committee of A. I. R. 353.
— — by a Caleutta High Court Judge. 583.
RETIREMENT—
See “Superannuation”.
RETRENCHMENT— -
Question re—
Economy Committee. 460-62.
Indian Embassies. 234-35.
Retrenchment. 42-44. =
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REVENUE(S)—

Question re—
All-up postal scheme. 97.
67.

Opium.
Opium manufacture. 178.

—— from Information and Broadcasti 64-85,
from Post Cards, Envelopes etc. 101.
from Railways. 100.

REWA STATE—
Question re—
Bz-Ruler of ——. 493,
RICE—

Question re—
Pakistan —— in Khasi and Jaintia. 102.

RIOT(S)—
See ““Disturbance(s)’
RIVER—-
Question re—
Filming of “ The . 888,

projects and schemes. 296-98.

ROAD(S)—

Question re—
Assam’s link with tribal areas by—and rail. 627.
Eastern frontiers. 489,
Engineers sent to U. 8. A. for training. 507-09.
Mhow (in Rajasthan and Madhya Bharat.) 625.
Railway or links of Kutch ports. 313-14, 591.
Travelling by Railways. 405.

ROAD FUND, CENTRAL—

Question re—
Allotment of money from

to Rajasthan. 624-25.
ROBBERY(IES)—

Question re—
Hold-ups and dacoities in Delhi. 276.

ROOFING(S)—

Question re—
Prefabricated—— and buildings. 531-32.

ROTARY RIG(S)—

Question re—
Boring of tubewells with —, 414-15.
Central Ground Water Organisation. 390-94.
Rotary rigs. 394-95.
—— and percussion rigs. 414.

ROYALTY—

Question re— 5
to prefabricated housing concern. 485,

RULER(S)—

Question re—
Customs irregularity. 462.
B of Rewa. 493.
Palaces of ——. 358.
Palaces of — of States acceded to Pakistan. 585.
Private property of . 176.
Privy purse of Maharaja of Travancore. 66-67.
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RULING(S)—

On a request made by Shri R. K. Sidhva that he may be allowed to drop his fourth question
in favour of his sixth question, standing on the list of Questions for the day, for purpose of
oral answer, Mr. Speaker allowed the hon. Member the privilage without creating a:

precedence 5.

On a request made by Shri R. K. Sidhva that he may be allowed to put the sixth question

in lieu of the fourth question, standing on the

list. of Questions for the day, for purposes of

oral answers, Mr. Deputy-Speaker remarked that some time ago, on a somewhat similar
request by the hon. Member Mr. Speaker had allowed him to do so without creating a

precedence and hence no further question could be allowed.

326.

On & request made by Shri H. V. Kamath that he may be allowed to put his Starred
Question No. 897 in place of his Starred Question No. 888, standing on the list of

Questions for the day, for purpose of oral answer, Mr. Speaker allowed the hon.

to do so. 682.
RURAL AREA(S)—

Question re—
Drinking water.
New Post Offices.

355-57.
411.

Rural adult education. 492,
RUSSIA—
Question re—
Trade with —. 641-42.
RUYMER GODDEN—
Question ré—
Filming of ““The River”. 688.

SAHAYA SHRI SYAMNANDAN—
Question (Supplemenmry) by—
Power alcohol. 111
SAHU, SHRI LAKbHMINARAY AN—
Question by—
Abducted women. 242, 243.
Accommodation for medical personnel,
American Financial Aid. 488.

490.

Applications to Rehabilitation Fmance Administration.

Chartered Accountants Act.

Circulation of The Blitz in the u.rmy 682,
Cloth supply. 342.
Compensation for Fruit Trees (C.W.L.N.C.).

Compensation for land (Hirakud Dam Project).

Damodar Valley Project. 309.
Derailments and compensation.
Devaluation. 242-43,
Displaced persons in Assam.
Displaced persons (Housing).
Disposal of Government work.
D. T. 8. strike. 209.
Beconomy. 173,
Economy Committee.
Evacuee properties. 242,
Bviction of refugees. 27.
Extra departmental employees.
Garden tools. 562

108.

553.
134.
173.

694.

96.

Growing of food in the compounds of M. L. A.

Health certificates. 370.
Health services. 369.

Hirakud Dam Project. 406, 523, 525, 627.

India’s contribution to U. N. O. (Expenditure).

Indians in Behrein Island. 454-55.
Indians in Madagascar. 451,
Indian staff in U. N. O. Secretariat.
Mandi salt mines. 244.

445.

Medical officers in Britain. 489.
M. L. A. quarters. 303.

Monazite factory. 251.

Motor accidents. 61-62.

New Railway stations. 208.
Night Air Mail Service. 396-97.
Opening of Embassies. 444.

Member

367-68.
520-30.
530.
quarters. 303-04.
444,
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SAHU, SHRI LAKSHMINARAYAN-contd.

Question by—contd.
Opium. ~ 67.
Opium manufacture. 178.
Plant at Chittaranjan. 96.
Pool and non-pool officers. 174.
Prime Minister’s visit to America. 450.
Production of sugar-cane. 213.
Raiyati land in Orissa (Hirakud Dam Project). 529.
Rationing of accor 1ati 304,
Rehabilitation. 335-37.
Rehabilitation of refugees. 245,
Representation of ez-medical officers. 489.
Residential and office accommodation. 316.
Secretariat Re-organisation. 357,
Seraikella and Kharswan States. 177.
Sugar Industry. 213-14.
Tea (Export). 27-28.
Two-Nation Theory. 561.
Vice-Consulates at Jalalabad and Kandahar. 662,
Wheat from U.S.A. 404, "

Question (Supplementary) by—
Hydro-Electric Power, 513-14.

on.

SATILING VESSELS COMMITTER—
See ** Committee(s) .

SAKSENA, PROF. SHIBBAN LAL—
Question by—
Delhi Transport Service. 618-19.
Railway Unions on the O.T.R. 612.
Question (Supplementary) by—
Agricultural labour. 437,
British officials. 262,
Colouring of vegetable ghee. 285.
D.T.S. strike.: 83,
Blectric Railways. 400.
Enginesrs sent to U.S.A. for training. 509.
Geological Survey of India. 289. X
Import of locomotives. 299.
Industrial concerns (closure). 4286.
Kashmir plebiscite. 220, *
Naubisal teats aert

544,

g and
Petrol and kerosene oil. 292.
Quality of food-grains, 503.
Recognition of Communist China. .20.
Reduction in prites. 271.
Repatriation of Indians from Burma. 430,
River projects and schemes. 297.
Salt. 550.
Shooting of Indians in Sumatra. 421.
War reparations. 229,

SALT---

Question re—
Mandi—Mines, 244.
Salt. 549-50.
~—Manufacture. 36.
——production. 16-19. \
shortage. 23-24.
to Nepal. 9.

SAMANTA, SHRI SATIS CHANDRA—
Question by—

Agricultural Training Institutions. 602-04.
Appoi of catering $7.88.
Banned newspapers. 579-S1.
Coconut Oil Stabilisation Fund. 654-55.
Commodity Committee. 645.
C dity C i Agri

(

1 ). 402-03.
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SAMANTA, SHRI SATIS CHANDRA-—contd.

Question by—contd.
Copra and coconut oil. 125-26, 447.
Delegations to W.H.O. 487.
Development of Kandla Port. 194-95.
Displaced persons from Eastern Pakistan. 14-16.
Displacod persons in Andaman and Nicobar Islands. 158-50.
Foreign scholarships. 487. '
Homoeopathic Enquiry Committee. 50-51.
ILAS. and LP.S. 51
Jute. 309.
Maternity and Child Welfare Homes. 265-66.
Nautical training and engineering. 542-44.
New post offices. 192-94.
Rehabilitation Finance Administration. 581-82.
Retirement benefit to Government employees. 690.
Salt production. 16-19.
Scholarship for training abroad. 160-63.
Subsidiary Food Production Committee. 85-87.
Tuberculosis hospitals. 159-60.
Question (Supplerientary) by—
Bookstall holders in railway stations. 517.
Crop Insurance. 606.
Engincers sent to U.S.A. for training. 508.
Higher Secondary Schools. 470.
Medical institutions. 465.
Plant pests and plant diseases. 386.
River projects and schemes., 297.
Soap industry. 639.
SANITORIUM(IA)—
Question re —
Tuberculosis—. 673-74.
SAND—
Question re—
Monazite—. 533.
SANTA CRUZ—
Question r¢ —
A Railway between—— Air Port and Bombay City 595-96.
SANTHAL PARGANAS—
Question re— %
Dovelopment of lewnys (Chhot.a Nagpur Division aad—). 410.
SATYANARAYANA, SHRI M
Question by—
Pustal Life Insurance Policies. 617-18.
Postal Life Insurance Policies (Bonus). 618.
SAUGOR UNIVERSITY—
Question re —
Grant to University of Saugor 371.
SAURASHTRA—
Question re —
Merger of — Union. 488.
‘SAVINGS CERTITIC-&TES NATIOVAL_-
Question’ re —
—for Workers. 667-68.
SAVING SCHEME(S)—

Question re —
—for non-Government employees. 587.
SCHOLARSHIP(S)—
Question re—
Foreign 174, 487.
Intornational Institute of Education (——). 588-80.
Overseas 149-50.

—__ for backward classes and scheduled castes. 691-92.
—— for training abroad. 160-63.
SCHOOL(S)—
Question re—
Courses of study in Delhi —. 280-81.
Educational Institutions in Centrally Administered Areas. 689.
B’Jgher Secondary 467-71.
of pre-fabri d houses (School for_ training). 677-78.
Senior Cambridge examination. 668.
Tution fees. 372.
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SCIENCE—

Question re— L
Department of Scientific Research. 32-33.
Scientific discoveries. 441.

SCIENTIFIC MANPOWER COMMITTEE—

See ** Committee(s) .

SEA—

Question re —

Trawlers for fishing in deep —— waters. 596-97.

SECRETARIAT, CENTRAL—
Question re—

Books to libraries. . 593.
Economy. 173.
Pool and non-pool officers. 174.
Qualified stenographers. 690.
Railway Advisory Committee. 316.
Secretariat reorganisation. 357.

SECURITY (IES)—
Question re —
Government loans. ¢88-89.

SECURITY MEASURE(S)—
Question re —
—— in Assam. 589-90. .
SEED(S)—
Question re—
Disease-free——. 93.
——, fertilizers and manures. 389.
Oils and oil ——. 241, 614-16.
SERATKELLA STATE—
See “ States ™.
SERICULTURE—
Question re —
Sericulture. 546.
SERVICE COMMISSIONS—
See ** Commussion(s) ™.
SETH, SHRI DAMODER SWARUP—
Question by—
Acquisition of land in Karolbagh. 372.
Adult education. 491-92.
Al of residential dation. 314.
Courses of study in Delhi schools. 280-81.
Displaced persons at Badarpur. 252.
Ez-ruler of Rewa. 493.
Garden tools. 562.
Goods traffic between Pakistan and Indian Railways. 412.
Indians in Behrein Island. 454-55.
Literature and newspapers for the army. 682.83.
Merging of enclaves of state territories. 492,
New post offices. 411.
Overcrowding of trains. 215.
Plots for displaced persons. 561.
Police officers. 281.
ilway Audit A tants. 179,
Re-organisation of Railways. 411-12.
Reports registered in Police Posts. 178.
Rural adult education. 492.
Sale of bricks. 628. E
Social guides on the Railways. 104-05.
Surplus Railway audit staff. 593-94.

SHADIPURKHAM—
Question re —
Plots for displaced persons. 561,
SHAH, PROF. K. T.—
Question by—
Cultivated land in Kutch. 282.
Currency in Kutch, 282,
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SHAH PROF, K. T.—sontd.
Question by—conid.

Development of Railways. 407-08.

Devaluation. = 452.

Foreign trade. 343.

Kandla port. 313, 417.

Railways in Kutch. 407.

Railway or road links of Kutch ports. $13-14, 501.
Sterling Balances. 370.

Taxation in Kutch. 281-82.

The Kutch State Railway. 416-17.
Voluntary settlement of Income-tax eases. 370.

Question (Supplementary) by—
Message Rate System (Telephomes). 201.
SHARMA, PANDIT BALKRISHNA—
Question (Supplementary) by—
Delhi Transport Service. 188.
Income-tax Investigation Commission. 41, 42,
Textile goods. 223,
War reparations. 228-29.
SHARMA, SHRI KRISHNA CHANDRA—

Question by—
Educational institutions in Centrally Administered Areas. 889.

Question (Supplementary) by—
Disposals. 323.
Bvacuee property. 340.
Tmported machinery lying in the Indian National Arechives Buildirg. 246-47
Import of potatoes. 318.
Jute.
Women poliece. 851,
SHASTRI, SHRI HARTHAR NATH—
Question (Supplementary) by—
Economy Committee. 461,462.
SHIP(S)—
Quest ~.on re—
Fares on —— on Konkan Coast. 220-21.
Naval —. 48. T

SHIP BUILDING—

Question re—
Future of Vizagapatam
Heavy industries. 132.
——Yards. 4-5.
Vizagapatam —— Yard. 3559.
« SHIPPING—
Question re—
Sailing Vessels Committee. 113.
SHOOTING(S)—
Question re— <
of Indians in Sumatra. 421.22.
SHOP(S)— :

Question re—
Disposal—at Calcutta. 130-31.

Yard. 559-60.

SHOW ROOM(S)—
Question re—
abroad. 249-50.

SIDHVA, SHRI R. K.—
Question &
A modern hotel in New Delhi. 498-503.
A railway between Santa Cruz Air Port and Bombay City. 595-96.
Advisory Committees at Headquarters of Postmaster General. 285-87.
gir crash in Calcutta. 180-81.
lotiment of land to Housing Society. 257-58.
Andamans wood for match manufacture. 427-28.
Anti-Indian broadcast by Peiping Radio. 220.

LY
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SIDHVA, SHRI R. K.—contd.
Question by—contd.
Arrears of rent. 289-90.
Assets of foreigners. 567.
Bahawalpur Palace in New Delhi. 419.
Barley from Argentina. 596.
Building for Indian Embassy in London. 3-4.
Cancer. 568-69.
Carrying of mail by different means of transport. 497-98. -
Clerical staff. 2-63.
Cloth smuggling. 565-66. .
Colouring of vegetable ghee. 283-85.
Credit to Burma Government. 567.
Customs irregularity. 462
Deck officers training. 422-24.
Delegation to Second World Health Assembly. 45-46.
Deputations to foreign countries. 154.
Development of Indian Navy. 347-48.
Development of Kandla as a ‘major port. 185.
Disposals. 321-25.
Disturbances in Sukkur. 634-36.
Drinking water at Railway stations. 183-84.
Drug for Leprosy. 668-69. ;
Dues from the Government of Burma. 669-70.
Dutch plane crash in Bombay. 77-78.
Economy Committee. 460-62.
Entertainment at Government House. 570.
Envelopes and postcards (New Designs). 185-86.
Evacuee properties. 217-19.
Exchange Bank of India and Africa. 145-46.
Expenditure over and above the Budget Grant. 259-60.
Fares on ships on Konkan Coast. 220-21.
Fires in Ammunition Factory, Jubbulpore. 348.
Fire in R.I.N. Dockyard, Bombay. 146-47.
Food delegations. 69-70.
Foreign capital. 5-7.
French possessions in India.
Geological survey of India.
Gunited houses for refugées.
Hyderabad gold. 567-68.
Hydro-Electric machinery. 7-8.
Import of foodgrains. 381-82. =
Tmport of gram. 187-88.
TImport of potatoes. 317-19.
Import of wheat. 378-79.
Tmported machinery lyingcin the Indian National Archives Building. 345-47.
TRvestrat e 3049

+

In g -42.
Indian Defence Mission's Tour. 44-45.
Indians in Burma. 224.
Indians in Madagascar. 114-15.
Industrial concerns (closure). 424-27.
Industrial progress (Report). 534-36.
International Civil Aviation Organisation. 186-87.
Iron lungs. 148-49.
Kashmir plebiscite. 219-20.
Land for Sindhi refugees. 116.
TLiocal advisers for Indian students in U. K. and U. 8, A, 255-57.
Machine Tool Factory. 111-13.
Machinery for cottage industries. 534.

. Mandapam Quarantine Camp. 637-38.
Manufacture of locomotives. /81-82.
Marshall Plan for Far East. 636-37.
Match factories in India. 428.
Mental diseases. 463-64.

Message Rate System. 375-76.

Monavzite sand, 533.

“National Savings Certificates for Workers. 667-68.
Naval ships. '48.

New Coinage Designs. 348-50.

New designs for Currency Notes. 258-59.

- New telephone installations for Bombay. 597-99.
Night Air Mail Service. 373-74.
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SIDHVA, SHRI R. K.—contd. ;
)
Question by—contd.
Overseas scholarships. 140-54.
Penicillin Factory. 419-21.
Plague infection from India to Peru. 224-25.

I Power alcohol. 109-111.

- Pre-fabricated hotises. 46-48. 3

Pre-fabricated one-room fents. 633-34.

j Pre-fabricated roofings and buildings. 531-32.

. Prices of sugar, 70-73.

Quality of foodgrains. 503-04.

Quinine. 457-60.

Radar equipment for RIAF. 147-48.

Railway Board. 78-81.

Railway Police Force. 599. ' 2
Railway saloons. 379-81.

Refugee Colony at Rajghat. 376-78.

Jehabilitation of refugees. 327.

Removal of jewellery by General Delvoie. 1-20

i Retrenchment. 42-44,

| Retirement. of Government servants. 260-61.

Sailing Vessels Committee. 113.

ntific device for prevention of derailment. 504-05.

i Senior CUambridge Examination. 668. 03
Ship-building yards. 4-5. el K
Shooting of Indians in Sumaira. 421-22.

Soap Industry. 638-39.

State Railways, 189.

Steel factories. 319-21.

Technical manpower. 569-70.

Textile goods. 221-24.

The Air India International. 73-77.

Prade with Persian Gulf. 532-33.

Praining for technicians. 870-72.

Trawlers for fishing in deep sea water. 596-97.

Tribunal for fixing Railway rates. 507. : 3 i

Underground Railway. 506-07. : %

Wages of Lino-Typists. 325.

White: Australia Policy. 639.
Question (Supplementary) by—

Air Survey Team. 390.

Bank failures. 57-58.

Banned newspapers. = 580,

t Bookstall holders in Railway stations. 517.

i Collapse of refugee quarters. 301.

Cottage industry. 538.

Delhi Transport Service. 619.

S D.L.S. strike. 82,

r Development of Kandla port. 195.

Displaced persons from Bastern Pakistan. 16. 7
Tast Bengal refugees. 235.

Electric Railways. 399, 400. 5
Failure of insurance companies. 120. &
Female bus conductors. 385.
Flying clubs. 617.
Ruture of Vizagapatam Shipbuilding Yard. 5605
Gandhi murder trial. 268.
Gold smuggling. 49.
Hindustan Airerafy Limited. . 233.
Historical monuments in State. 685.
* Homoeopathic Enquiry Committee. 51.
Tmport of locomotives. 300. 1
Import permits against dollar allotment. 226.
Indigenous cotton. 545.
£ Maternity and Child Welfare Homes. 266.
Message Rate System (Telephones). 01, 202..
Nautical training and engineering. 543
New post offices. 193, 194.
Night Air Mail Service. 200.
(0] ime and Ci 1

.

155.

Postal Life Insurance policies. 61718,
Power Ingineers Conference. 387.
B0 P. Sectt. =




SIDHVA, SHRI R. K.—conid. :

Question (Supplementary) bz/—-con(ll
Pre-fabricated houses. 27
Publications Division. 482,
Pusa Road Displaced Perqons Colony. 123.
Railway freight. 607-(
Bahnhlllmn(m Finance A«lmininl‘mtion. 581-82
Salt.  550. i
Salt production. 17.
Sindri Fertilizer F.u torv 18:
Subsidiary Food P C i 86, 87.
Territorial army. 676.
Trade with Russia. 641.
Wheat imports. 603,
Wind mills.  84.
World Bank loan. 53.

SIKH(S

%

See m-lluslim(i) H
SIKKIM-
Question re
Dewan in ——.  135-36.
and Bhutan (Integration).
SILIGURI—
Question re—
Haldibari —— Line (Railways). 308.
SILK-—
Questmu re—
Raw —— (Import). 452,
Sericulture. 546.
SINDHI(S)—
Question re—
Land for —— refugees. 116.
SINDRI-—
Question re— .
Sindri Fertiliser Factory. 13-14, 241.

SITARAMAYYA, DR. B. PATTABHI—
Question (Supplementary) by —
(Central Groundwater ()rgunmmun 393.
Hailure of Insurance Companies. 120.
The Air India International. 77. °
Timber Industry. 540.

SKARDU —
Questinu re—. -
— garrison. 118-19.
SLAUGHTER HOUSE(S)—
Question re—
Cattle slaughter. 90.
International Civil Aviation Organisation. 186-87,
‘SMALL POX-——
Question re—
Number of deaths due to Malaria, T. B. and . B71-72
SMITH. WING COMMANDER F M.—
Quesnon re—
——'s Srinagar visit.

SMUGGLING —
Question re—
Cloth ——.  565-66.
Gold ——. 49.

across Indo-Burma Border. 583-84. =
——of cotton and jute into Pakistan. 678.79,
BOAP-—
Ques

ion re—
—~ Industry. 638-39.
SOFT CURRENC
See ** Currency
SOLDIER(S)—
See ** Military Personnel 7,
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SONDHI, SHRI B. L.—]
Quesnon (Supplementary) by—
for Indian Embassy in London. 3.
L)nspom\ls 323.
Government Workshop in Connaught Circus. 296.
Mineral wealth and new mines. 515.
Rehabilitation Finance Administration. 582.
SONG(S)—
Question re—
Devotional —— by A. 1. R. 574-75.
SOUTH AFRICA—
Question re—
South African Indians. 120-21.
SOUTH EAST ASIA—
Question re—
—— Union. 248,

SPAS—
Question re— B
Mineral springs ( ) in India. 674-75.
SPAIN—

Question re—
Indian Consulate in 431.
SPEAKER, THE HONOURABLE MR.—
See  Ruling(s) ™.
SPEED—
Question re—
—— of Rajlway trains. 207.
SPINDLE(S)—
Question re—
and looms. 546-47.
SPRING(S)—
Question 7
Mineral —— (Spas) in India. 674-75.
SRINAGAR—
Question re— "
W/Comdr. Smith’s visit,  25-26.
STADIUM(S)—
Question re—
—— and cinema houses. 312-13.
STAFF—
Ses ~ Employee(s) ™ also “ Government Employee(s) .
. STAFF CAR(S)—
Question re—
Cars for External Affairs Ministry. 550-51.
Staff Cars. 371.
STANDING FINANCE COMMITTEE— & -
See “Committee(s)”.
STATE(S)—
Question re—

Central Excise Department of Orissa 577-78.
C.P. and Berar 678.

Copyright committee. 684.

Electoral rolls in . 54-55.

Enrolment of Advocates of ngh Courts in.—— in Federal Court,
Historical monu.mants in.

Income-tax. 266.

Merger of Khasl . b9l

Merging of enclaves of territories. 492.
Mineral wealth and new mines. 515-16,

Nepotism in 4.

Orissa (Income-’l‘a\ Department). 578-79

Palaces of rulers. 358.

Palaces of rulers of acceded to Pakistan. 585,
Peagantry in —— Unions. 369.

Posts and Telegraphs Departments in ——. = 296,

343-44,
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STATE(S)—contd,
Question re—contd.
Provincial Loan Fund. 177.

Seraikella and Kharswan 177, 487.
State Railways. 189.
Sugar for Provinces and ——. 91.92.

Target of food production. 311.
‘Women police. 350-51.
% STATEMENTS LAID ON THE TABLE. 37.
STATISTICS COMMITTEE—
See “Committee(s)”.

) STEEL—
See “Tron™".
STENOGRARHER(S)—
Question re—
Qualified ——.  690.

STERLING AREA(S)—
Question re—
Imports. 329.
STERLING BALANCES—
Question re—
Imports and exports. 175-76.
Sterling Balances. 67-68, 276, 370.
STOCK(S)—
Question‘re—
Surplus stocks of wheat and gram in Rajasthan. 611-12.
STORE(S)—
Question re—
Military 169.
for Ministries. 144.
S (RIKE(S)—
uestion re—
D.T.S.
STUDENT(S)—
Question re—
Foreign scholarships. 487. 3
Local advisers for Indian —— in U.K. and U.S.A. 255-57.
Nautical training and 1 i 542-44.
——to U.S.A. 575-76.
SUBRAMANIAM, DR. V.—

Question by—
Cottage industries. 31-32.
Cottage Industry Museum. 32.
Educational broadcasts., 486-87.
Osmania Medical Degree. 275.
Regimental Centres. 577.

4 Regrouping of Railways. 307.

Service Commissions (Railways). 307.

Question (Supplementary) by—
Collapse of ]:mtmentssés 85.
Cottage industry. g
TBmgineers sent to U.S.A. for training. 508.

Flying clubs. 617.

v Gmm%dnu\:-cake.ﬂour. 191.
Industrial concerns (closure). 425.
Literature and newspapers for the army. 683.
Mineral springs (spas) in India. 674.
‘Pusa Road Displaced Persons’ Colony. 123.
TRehabilitation Finance Administration. 582.
Tourists traffic  600.
Tuberculosis sanatoria. 673,

s’UBRAMANIAM, SHRI. C—
ion by—
anoﬁ‘llnpaeyof refugee quarters.  300-03

Cottage Industries Emporium. 240,

82-83, 95, 199, 200.
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SUBRAMANIAM, SHRI C.—eonid.
Question by—contd.
Damodar Valley Corporation. 303.
Bxport of sugar. 129,
Handloom clovh. 240-41.
Tmport of cars. 130.
Import of cotton yarn. 129.
Import of locomotives. 289-300.
Motor vehicles. 107.
Petroleum and petroleum products. 107.
Railway income (As affected by Reclassification),  315-16.
Yarn and Cloth. 24-25.
Question (Supplementary) by—
Cattle ntilisation. 510.
In tax Tnvestigati
Timber industry. 539.
SUBSIDIARY FOOD COMMITTEE—
See “Committee(s)””2
SUBSIDY (IES)—
. Question re—
Allotment of money from Central Road Fund o Rajasthan.
Cottage industries. 144, —
Salt production. 16-19.
Treaty with Bhutan. 448.
See also
“Aid(s)”
also “Grant(s)”.
SUGAR—
Question re—
Export of 129, 331.
Frozen stocks of - 92,
Industrial concerns. 540-41.
Prices of 70-73, 91.
Scareity of 306.
Sugar. 203, 204-06.
for Provinces and States. 91-92.
—— Industry. 213-14.
—— Industry (Protection). 304, 455.
shortage. 89.

SUGAR-CANE—

Question 7é—

G issil 40.

Production of 213.
Sugar and 203-13.
SUKKUR—
estion re—
QuDistnﬂmnces in—— 634-36.
SUMATRA—

estion ré— i -
Shooting of Indians in ——.  421-22.
SUPERANNUATTON—
ion re—
Q‘ﬁ;et-‘iwd Government servants. 63.
Retirement benefit to Government employees. 690.
Retirement of Government servants. 260-61.
- Retirement of officers.. 173.

SURVEY(S)—
Question re—
Air

— Team. 389-90.
(ieclogical of India. 287-89.
;g‘«; = of Tstimrardari Area (Ajmer-Merwara). 212.

SURVEY OF INDIA—

estion 7e—
Q“The . 622.23.

SYNTHBTIC OTL(S)—

estion re—
QuSynthetic oil. 127, X
——— plant in Korea. 127.

624.-25.




TACCAVI LOANS—

Question re—

Famine conditions. 103.
TAJAMUL HUSAIN, MR.—

Question (Supplementary) hy—

A modern hotel in New Delhi. 499, 502.
Dr. Laubach. 353. »
Inter-Dominion Conference. 359.
Ttthad-ul-Muslemeen leaders.  351.
Overseas scholarships. 154,

. Pre-fabricated housing firm. 362.
Scholarship for training abroad. 160-61
Shooting of Indians in Sumatra. 421.
Uniforms of inferior servants. 366,
‘Women police. 350.

TALIPARAMBA—

Question re—

Pepper Research Station. 630.
TARIFF—

Question re—

Revision of rates. 234.
TARIFF BOARD—
Question re—
Protected industries. 241.
TAXATION(S)—

Question re—
in Kutch. 281-82.

TEA—
Question re—
Tea (Export). 27-28.
TEA PLANTATIONS—
Question re—
Minimum wages. 141-42,
TECHNICAL INSTITUTION(S)—
Question re— 3
Eastern Higher 170-71.
R.T:AF. technical training college. 372,
TECHNICIAN(S)—
nestion re—
British officials. 261-63.
Cottage industries. 34.
Technical manpower. 569-70.
Training for 670-72.
TELEGRAM(S)—
Question re—
in Hindi. 511-13,
TELEGRAPH LINE(S)—
Question re—

New 100.
TELEGRAPH OFFICE(S)—
Question re—
New (Orissa Postal Circle). 521.

in Gwalior. 613. :
TELEPHONE(S)—

Question re—
Delhi System. 299,
Effect of economy cut on system in West Bengal. 625.
Income from Message Rate System of ——. 629,
Message Rate System. 375-76.
Message Rate System ( 200-02.
New installations for Bombay. 597-99.
in West Bengal. 702-05.
Telephonic link of Balangir (Orissa). 602.

o
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TELEVISION—
Question re—
in India. 573,
TEMPLE(S)—
Question re— 2
and Gurdwaras in Pakistan. 558,

TEK CHAND, DR. BAKHSHI—
Question by—

Adulteration of medicines.  585-86.
Detentions under Regulation ITT of 1818. 584.85.
Detenus in Centrally Administered Areas. 584.
Himalayan expeditions. 192,
Kerosene oil.  609.
Loan to Bast Punjab. 493.
Loan to Kashmir State. 679,
Nangal and Bhakra Projects. 609-10.
New mines. 527.
New air-line and aerodrome. 609.
Non-Muslim patients in Lahore Mental Hospital. 554.
Palaces of rulers of states acceded to Pakistan. 585.
Permits for migration from Pakistan to India. 656,
The abducted women's recovery. 555.

TENT(S)—
Question re—
Pre-fabricated one-room tents. 633-34.

TERRITORIAL ARMY—

bion re—
J‘mulmml Army. 676.

TEXTILE(S)—

Question re— -
(loth imported from Japan. 558.
Cloth smuggling.  565-66.
Cloth supply. 342,
Cotton o 1315132
Handloom cloth. 240-41.

Import of American cotton 240.
Industrial concerns. 540-41
Tndustrial concerns (closure).  424-27

Output of woollen mills. ~ 557.
Pakistan’s boycott of Indian clo
Purchase of handloom goods. 2.
Supply of cotton. 243-44.

and cotton (xmpor( and export). 449-50.
= 4contm|
good: 2

Wool ([m]Jol‘t) 646-47
Yarn and cloth.  24-

TIBET—

Question re—
Assistance to —-—. 25,
Bxtradited Chinese from ——. 447,
Tibetian Trade Missions. 546,

TIMBER—

Question re—
Industry. 539-40.

TOURIST(S)—

Question re—
Guide books. 675,
traffic.  599-600.
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TOOL (8)—

Question re—
Garden ——.
Machine

562.
Factory. 111.13.-

TRACTOR(S)—
Question re—
Imported ——. 304-05.
Land reclamation. 395.
—— and agriculture machinery. 338.
—— Bull-Dozers. 517-20.
— — cultivation. 524.
—— for P.E:PS.U- 1060
—— for Rajasthan. (23.24,
—— (Purchase and Manufacture)- 305-06.

TRADE—
Q 1estion re—
Devaluation.

inance Committes. 277.
—— with Pakistan. 138- 39
—~— with Persian Gulf. 532-33
—— with Russia. 641-42.
TTRADE BALANCE(S)—
‘Question re—
Balance of paymont with U.S.A.  490-91.
India’s ——. 37, 237-38.
TRADE COMMISSIONER (S)—
Question re—
—— and Commereial Advisers. 29.
TRADE MISSION(S)—
See *“Mission(s)”".
TRADE UNION(S)—
Question re —
Railway Unions on the O.T.R. 612,
TRAFFIC—
Quostion
Gonls

batwean Pakistan and Indian Railways. 412,
. 599-600.
TRAINEE(S)— *

Question re-—

Eastarn Highar Technical Institution. 170-71.
Rotary Rigs and Percussion Rigs. 414. | !

Tourist:

TRAINING —

Question re—
Agricultural Tmmmg Lﬂsbltl\ﬁloni. 602-04.

Dock officers — -
‘Enginners sent to U
it or —— 8
Manufactura of pro- fu.bnca.ced houses (school for ——). 677.78.
Marchant Navy Oficors —-.  25.

National Cadet Corps. 483-84.
Nautical and engineoring. 542-44.
Plant pests and plant diseases. 386,
Scholarship for abroad. 160-63.
Technical manpower. 70.

for technicians. 670-72.

TRANSFER (S)—

Question re—
of Gfovernment Offices from Delhi. 403,

-
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TRANSPORT (8)—

Question re—
Carrying of mail by different means of
Dalhi Transport Service. 197-98, 295, 618-19.
D.T.S, strike.  82-83, 95, 199, 209.
Low grade coal.—  649-50.
—__ for fencing wire. 619.
Wagon allocation for B.R.K. coal. 650.
Water ——. 60

497-98.

TRAVANCORE—
Quostion re—
Jute. 214,
Pepper (Export). 143,
Privy Purse of Maharaja of 66-67.
Purchase of handloom goods. 253-54.
The Fortilizers and Chemicals Ltd. (Aid). 142.

TRAVELLING—

Question re—
Tickotless (Railways). 401.
by Railways. 405.

TRAWLER (8)—

Quéstion re—
——_ for fishing in deep sea wabers. 596-97

TREATY (TES)—
A\ greement(s).

TREATMENT (8)—

Question re—
——_ moted out to Khan Brothers. 453.
TREE(S)— - 1A
Question 7¢— X
Compensation for frait —— (C.W.LN.C.). 529.
TRIAL(S)—
Question re—
Gandhi murder ——.  267-68.

Mir Laik Ali.  163-64.
Porsons detained without
TRIBAL ARBA (8S)—
Question r'e—
Assam link with —— by road and zail. 627.
TRIBUNAL (8)— %
Question re—
for fixing Railway rates. 507
TRIPATHI, SHRT KISHORIMOHAN—

Quastion by—
Agricultural quote of iron and cement. 93-94.
American aid for Indian industries. 23.
A 350

163.

LIS
Cotton textilos. 131, 132
Delhi Transport Service. 197-98.
D.T.S. strike. 199,
. Diseaso-froo soeds. 93.
B in Foreign Exch o 2105
Feonomy in Ministry of Tixternal Affairs. 23.
‘Heavy industries. 132
Tmports from Dollar Areas. 238-40.
Tmport of American cotton teoxtilos. 240. J
Tndia’s Trade Balance. 237-38.

+ - -
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TRIPATHI, SHRIT KISHORIMOHAN—contd.
Question by-—contd.
Insurance of cattle and crops. 93,
Price of agricultural products. 94,
Tube-wells for irvigation. 92.93.
Question (Supplementary) by—
Agricultural labour. 437,
Bank failures. 5
British investments in India. 277.
Cultured pearls import. 327.
Development of Kandla as a major port. 185
Import (films). 537.
Import of potatoes. 319,
New coinage designs. 349,
New designs for currency notes. 258,
Oil and oil seeds. 615,
Petrol and kerosene oil. 292,
Salt production. 17.
Textile good: 222
Vital S

atistics Committee. 355,

TRUCE—
Question e
ease fire violations. 126.
TRUST(S)—
Question re—
Aid to —— from Pakistan. 31,
TUBE-WELLS
See “Well(s)”.
TUBERCULOSIS——
Question re—
Number of deaths due to Malavia,
Trained nurses. 571.

—— hospitals.
— Sanatoria.

and Small Pox,

TURKEY-—
Question re—
Ambassador in ——.  434.35,

TUTION FEE(S)—
Question re—
Tution fee. '372.

TWO NATION THEORY—

* Question re—
T'wo Nation Theory. 3561.

TYAGI, SHRI MAHAVIR—

Question by—
Canal waters (distribution). 310-11.
Cars for External Affairs Ministry. 550-51.
Cement. 116-17.
Cultured pearls (Import). $27-28.
Gandhi murder trial. 267-68.
Hindi Committee of A.I.R.  355.
Import permits against dollar allotment.  225-26,
India’s Trade Balance. 37. A
Indians in Malaya. 435-36.
Overtime and Conveyance Allowances. 155,
Payments to poets by A.I.R. 486,
Privilege Ticket Orders. 48.49,
Provincial Loan Fund. 177,
Pusa Dairy Farm. 189-90.
Raw silk (Import). 452,
Return of Indians from Malaya. 436,
« Staff cars, 371,
Steel imports. 443-44,

7172,
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TYAGT, SHRT MAHAVIR—contd.

Question by—contd.
Textile control. 226.
Wool (Import). 646-47.
Questmn (Supplamentary) by—
A modern hotel in New Delhi. -499.

Air erash in Caleutta. 181.
Appointment of catering contractors. SS.

Arrears of rent. 290,

Border raids.  280.

British officials. 262.

Broadeasting stations. 477.

Building for TIndian BEmbassy in London. 4.

Central Ground Water Organization. 390, 394,
Coins and paper currency. 681.

Collapse of hutments. 85.

Collapse of refugee quarters. 302.

Colouring of vegetable ghee. 284, 285.

Currency notes. 164, .
Development of ]\nmlla as a major port. 185.

Devotional songs by A.L.R. 574.

Disposals. 324, 325. :
Disturbances in Sukkur: —635-36.

Dues from the Government of Burma. 670.
Heonomy Committee. 462.

Electoral Rolls. 334.
Evacuee property. 218, 339.

Fire in R.I.N. Dockyard, Bombay. 147.
Food delegations,
Toreign capital. 7.
Geological survey of India.
Himalayan expeditions.

Hold up of raw jute bound for India by Pakistan Government. 702
Import (Films). 537.

Import of gram. 188.

Import nf pommes 318, 319.

Tng x In ion O issi 41.

India’s dee Balance. 238.

Industrial progress (Report). 53

Industries (Development and (Jontml) Bill, 1949. 654.

Labour conditions in Andamans. 261 =
Legislation for effecting ck in the admini ive set-up of Delhi Province. 665.
Literature and newspapers For bhe army. 683.

Machine Tool Factory. 112, 113
Manufacture of pre-fabricated I:oma~ (school for training). 677-78.

Milk products. 230.
National Anthem. 697-98.
National Cadet Corps. 53.
Power alecohol.  110.
Power Engineers’ Conference. 387. *
Petrol and kerosene oil. 291, X
Pre-fabricated houses. 48.
Recognition of Communist China. 20.
Recognition of Tsrael. 234,

Refugee Colony at Rajghat. 378.
Repatriations of Indians from Burma. 429,
Restored Muslim property. 644.
Retrenchment. 43.

Scholarship for tmmmg abroad. 162.
Skardu garrison.

Special allocation of mwum to colliery. 652.
Subsidiary Food Production Committee. 87.
Telegmms in Hindi.
Textile goods. 223, .
The Air India Interna 1mml 76, 77.
Tractors and bull-dozers.
Tracfors for Rajasthan. 3.

Trawlers for fishing in deep sea waters. 597. =
‘Wheat imports.  605.

‘Wind mills. 84,

Waolner collections of manuscripts at Lahore. 592,

-




TYRE(S)—
Question re—

Goods for dlspuwl 133-34.
manufacture. 430-31.

UNDERGROUND RAILWAY-—
See ~Railway(s)”.
- UNTFORMS—

Question re—
Armed Forces — —. 61.
of inferior servants.  366.

UNTON(S)-
Question re—
Merger of Saurastra — —, 488,
South East Asian ——. 248,

UNITED KINGDOM —
ansl.mn re—

rs for Lndian students in —— and U.S.A. 2
al officers in Britain. 489,
Prime Minister’s visit to America. 450.
UNITED NATIONS ORGANISATION —
Question re—

o

India’s to —— (Expendi 444,

*  Indian delegation to Auuhary bodies of 12
Indian staff in ——Secretariat, 445.
International Covenant on Huumn Rights. 553-544 °
Kashmir plebiscite. 219-2

Misusa of Unib ions qrupla‘ms- 442,
Nawab Moin Nawaz Jung. 60-61.

Treatment msted out to Khan Brothers. 433.
U. N. Membership (Nepal). 9-10.

UNITED PROVINCES—
Question re— N
Sugar. 204-05
‘Practors and bull-dozers. 517-20.
UNLAWFUL CONVERSIONS BILL—

Question re—Y
Unlawful Conversions Bill. 432,

UPADHYAYA, SHRI RAM CHANDRA—

Question (Supplementary) hy—
Displaced persons from I,nsnem Pakistan. 15.
Textile goods. 223,

a2
2 VANASPATI—
¥ Question re—
Colouring of
Vanaspati. 600.
See also “0il(s)™.

VEHICLE(S)

Question 7e —
‘Ban on disposal of

ghee. 283-85.

. 28-29.

VELAYUDHAN, SHRIMATI DARKSHYANI—

Question (Supplementary) by—
Adultration of medicines.  586.
Broadeasting stations. 476.
Collapse of refugee quarters. 301.
Delegations.  166.

Tractors for Rajsasthan. 624.
Underground Railway. 507.
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VILLAGE(S)—
Question 72—
New Post offices.  192-04.
VIOLATIONS—
Question re—
Cease fire——. 126.
VIOLENCE—
Question re—
Commpumists: 62,

VISUAL EDUCATION SOCIETY—
Question re—
Projectors for ——, Bombay. 58T

VIZAGAPATAM—
Question re— v
. Burma evaciess , 580.
Fature of——ship building yard. 559-60,
—ship building yard. 559.

VIYAS, SHRI JAINARAYAN—
Question (Supplementary) by—
Famine conditions in Rajasthan. 687.
Forced labour. 122.
Hydro-electric machinery. 8.
T scholarships. 151,
Pre-fabricated houses. 48,
Salt production. 18
Textile goods.

W2

WAGE(S)—
Question re—
Minims . 141-142.
—of Lino-typists. 325. -

WAR(S)—
Question re—

Claims for Manipur’s losses in lagt——. 657
—reparations. 137, 228-20.

WARDHA—

Question re—
scheme. 263-65.

WATER— :

Question re—§ -
Canal (distribution). 310-11.

Central Ground Water Organisation. 413.
Drinkin; . 355-5T. 3
Drinking——at Railway stations. 183-84.
—shortage in Delhi.

WATER POWER, IRRIGATION AND NAVIGATION COMMISSION, CENTRATL—
Question re—
Compensation for fruit trees§ (——). 529-30.
WATER TRANSPORT—
Question re—
2 Water Pransport. 601,
WELFARE FUND(S)—

- Yuestion re— «
Mica——.  35-36.
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WELL(S)—
Question re—
Boring of Tubewells with rotary rigs. 414-15.
Drinking water. 355-57.

Rotary rigs and percussion rigs. 414,
Tube- 405-06.
Tube—— and feeder tube——. 415-16. -
Tube——for irrigation. 92-93.
Wells. 388.
WEST BENGAL—

Question re—
Bank failures. 56-58.
Constitution of the Darjeeling area into a separate pm\'nme 492.93.
Effect of economy cut on telephone system in——, 625
Jute mills. 2
Labour Welfare Fund. 551.
Telephones in- . 702-05.

WEST PUNJAB—
Question re—

Railway staff repacuated from——. 610-11.
Deposits of non-Muslims in Co-operative Credit Societies in ——. 662-64.
See also * Pakistan’.

WHEAT—
Question re—
Disease-free seeds. 93.
Tmport of 378-79.
Import of- (Price). 311-12.
+  Price of agricultural products. 94.
Surplus stocks of: and gram in Rajasthan. 611-12,
Wheat. 524.
——and other cereals.
rom U.S.A. 404
— imports. 604-05.

WIND MILLS—
See ** Mill(s)”.
WOOL—

Question re—
Qutput of wollen mills.
—(Import). 646-47.

WOOLLEN CLOTH—

See © Textiles’.
WOOLLEN MILLS—

See ** Mill(s)”.
WOOLNER—

Question re—

ot
o
=

of ipts at Lahore, 454, 501-92.

WOMAN(EN)—
Question re—
Abducted ——. 242, 243
Abducted- (recovery). 247-48, 555.
Female bus conductors. 385-86,
Police. 350-51.

WOOD—
Question re—

for match fact 427-28.
Timber industry. 539-40.

WORKER(S)—
See * Labourer(s)’.

ey



WORKSHOP(S)—

Question re—
Government, t Connaught Circus. 295-96.
Iron and steel. 248-49.

WORLD BANK-—

Question 7e—
Equipment for Railways. 524,
International Monetary Fund. 156.
Tractors (Purchase and manufacture). 305-06
——loan.
See also ** Bank

.
WORLD HEALTH ORGANISATION—

Question re-—
Delegation to second——. 45-46.
Delegations to W.H.O. 487.

YARN—

Question re—
Cotton textiles. 131, 32.
Import of cotton e I

and cloth.

(9
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Vorume 1V—287H NOVEMBER T0 247H DEORMBER, 1949

MoNDAY, 281H NOVEMBER, 1946—
Starred Questions and Answers
Wnstarred Questions and Answers .
Statements laid on the Table

TrEspay, 2018 NOVEMBER, 1949—

Starred Questions and Answers
U d ¢ ions and A R .

WipNESDAY, 300 NOVEMBER, 1940—

Starred Questions and Answers
Unstarrod Questions and Angwers .

THURSDAY, 187 DECENMBER, 1948—

Starred Questions and-Answers X
Unsterred Question and Answer .

FripAy, 28D DECEMBER, 1949—
Starred Questions and Answers
Unstarred Question and Answer .
Short Notice Question and Answer

MoNDAY, 5TH DECEMBER, 1949

Declaration by Members 8
Starred Questions and Answers .

TuEspAY, 618 DECEMBER, 1049—

S J Ousati

and A -

WEDSESDAY, 70H DECEMBER, 1849—
Starred Questions and Answers .

THURSDAY, 87H DECEMBER, 1949—

Starred Questions and Answers ~
Unstarred Questions and Answers

FripAY, 915 DECEMBER, 1949— :
Starred Questions and Answers
MONDAY, 127H DECEMBER, 194¢—
Starred Questions and Answers
TusspAY, 13TH DECEMBER, 1949—

Starred Questions and Answers
Unstarred Questions and Answers .

WEDNESDAY, 1418 DECEMBER,1946—

Starred Questions and Answers

CONTERTS

-

49107
107— 08
109— 44

144

145-+ 99
179
180— 81

1183
183-—216

217 54

255— 82

283315
315— 16

37- 44

345— 72

373—413
413— 1T

419— 56



T‘xm'nsnmv, 15¢a DECEMBER, 1949

Starred Questions and Answers
- Unstarred Questions and Answers .

HFripAY, 16178 DECEMBER, 1948

Starrad Questions and Answers A
Unstarred Questions and Answers .

Monpay, 19TH DECEMBER, 1949—

Starred Questions and Answers
Uustarred Questions and Answers .
Bhort Notics Questions and Answsrs

Trespay, 20TE DECEMBER, 1949 —

Starred Questions and Anssyrers
Unstarred Questions and Answard .

WepNESDAY, 21sT DECEMBER, 1949 —

S d Questions and A .
Unstarred Questions-and Answers .

Txuxsniv, 2250 DecEwmBER, 1949 —

Starred Questions and Answers .
Unstarred Question and Answer
Short Notice Questions and Answers

Fripay, 23rD DECEMBER, 1949—

Starred Questions and Answers
Unstarred Questions and Answers .
Shori Notice Questions and Answers

SaTURDAY, 247H DECEMBER, 1940—

Short Notice Questions and Answers
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497528
528 30
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